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GORRIGENDA - 

to 

“adeéx to the Constituent Assembly of India (Legislative) Debates (Part I—Questions 
“nswers), Volumes I, II and IIT, 1949 (1st Mabruary to Tth April, 1949). 

476, in line 17, for “42” yxead ‘429°? 

85, under “HINDU UNDIVIDED FAMILY(IES)—”, in line 3, for ‘2 25." read 
7225,”" and in second line from bottom, for “1 3-33" read “1131-55.” 

= 8, add as first two lines, ‘“HOSPITAL(S)—oontd.” and ‘Question re—contd.”*, in 
beginning. g 

me 99, in line five, for ‘‘us Departments.’ read “in various Departments.’’ 

Page 105, from bottom line 14, for ‘97°? read "94." 

Page 113, wader “LIAKAT ALI KHAN, MR.—” in line 2 wmsest “‘evyacuee’’ atgey” 
“Province as’’. 

Page 114, line 29, ty “TILERACY—” read “LITBRAOY—”. 

Page 120, in 1st line for “ANTIE—" ead? +*ANNIB—” and in line 14, for “ASTER 
‘ PLAN—” read “MASTER PLAN—*, and in line 20 for “ATCOH(ES)— yaad 
; “MATCH(ES)—”. = 

Page 124, between existing lines 14 and 14, insert new line “MIN'T(S)—”, 

Page 126, line 5 for “SCOW—” read “MOSCOW—”. 

Page 131, line 4 from bottom for “S71” read “1137.” 

Page 132, in first line for ‘““NON-MUSLIES(8)—” rand ‘‘NON-MUSLIM(S)—". 

Page 155, line 9 from Kottom for ‘15 9.7 read “1569.” 

Page 158, ona’t existing line 31. 

Page 159, between lines 29 and 30 insert new line “Shri Sarat Chandra Bose’s criticism 
on India’s Foreign Embassies. 761-62.” 

Page 188, omit line 5, from bottom, 
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CORRIGENDA 

In the Constituent Assembly of India (Legislative) Debates (Part 1 Questi 
and Answers), Budget Session, 1949— 

“In Volume I,— 

1. No. 1, dated the 1st February, 1949,— 

(?) Page 13, line 14 for ‘Sardar Shoinder Singh Man” read “Sardar Bhopinder 
३, 41, Man” fe . हा है 

(8) Page 20, for existing line 29 read “Shri T. T. Krishnamachari: 18 it then 
the idea that the Chairman is not” ; : A 

(iii) Page 33, item No. 8, column 1, for “wp.” read “wp. Coysh” ; 

(iv) Page 35, item No. 22, column 5, for «ays; 20,000 7ead **Rs, 2,000” 5 

(x) Page 37, item No. 40, column: 7; for «rs. 6205” read “Rs, 620/56", and. for 
“Re, 53411-/? reed “Rs, 884/11/-? ; 

(vi) Page-53; item No. 158, column 4, for «5-11-1941 read «5-19-1941 5 
(९४४) Page 58, (1) item No, 186, under column 5, for «Rs, 1,950 P.M.’ read “Res, 2,146 

P.M.”, (2) item No. 187, for existing columns Nos. 5 to-7 read-as follows : 

5 i 6 | ? 
‘tas Officer ॥ Re-employed from | Military Estates Officer 
P.M: 1-4-1946 | (Pay Rs. 2,088 inclusive 

of Pensions).” 

“Military 
Rsvif 

{viti) Page 140, for existing line 24, read “by the fishery lessees of Assam, weavers wil 1 
geb yarn to follow their profession cither 

(iz) Page 148, in the existing heading “Dr. Raghu Vira’s Starred Question : 
No. 498 (a) of 25th August, 1948’ after the word “rrom’ add “JAMMU AND 
KAsaMin AND 

Pe ges 

2, No. 2, dated the 2nd February, 1949,— 
Page 178, item No. 1 under the heading “Shipbuilding and Repatrs’ insert 

#20,00.000" mm column 3 

3. No. 3, dated the 3rd February, 1949,— 

(i) Page 215, line 1, for “valued” read ‘‘value” ; 

(४४) Page 272, column 3, line 15, add «in India” at the end; 

4, No, 4, dated the 4th February, 1949,— 

= pepe an ७७२ ee CHS ३३ - | hw a Ze - Pp] ६5४० © 

5. No. 6, dated the 8th February, 1949,— ; 

Page 407, in column 2 of the statement, for «s40” read 84,500” + 

6. No. 7, dated the 9th February, 1949,— 

(0: Page 456, line 22, add “‘of” in the beginning ey, 
(8) Page 459, line 2 of heading, ०७४ “PUT IN HINDUSTANI 

7. No. 8, dated the 10th February, 1949 = 
(#) Page 469, in Statement TI, last column, against «Semaolina” insert «54? 5 — 
(8) Page 479, last line, for “20” ead “3200” 5 

(४8) Page 512, line 8 from bottom, for “30” read «20 ; 
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8. No. 9, dated the llth February, 1949,— 
(४) Page 556, line 18, for “or” read “of” ; 

(it) Page 581, line 17, for “excep.” read “expecta-” ; 

(itt) Page 624, last line, for “Grand Total: 43,37,64,000—0—0” read “Grand 
Total : 43,87,64,423—0—0” ; 

(iv) Page 625, for existing line 11 from Bottom, read “In the case of Savings 
Bank Deposits, the transfer of which had been ap-” ; 

9. No, 11, dated the 15th February, 1949,— : 
Page 700, for existing line 21 from bottom, read ‘Shri Sita Ram 8. Jajoo : 
What are the names of the Provinces and States” ; 

10. No. 12, dated the 16th February, 1949,— 

Page 768, line 14, for “Minister” read “Deputy Minister” ; 

il. No. 13, dated the 17th February, 1949,— ‘ 
_ (i) Page 806, in heading to Starred Question No. 477, omit “ann” ; 

(si) TS ७९३, पंक्ति १५, “भ के स्थान पर “भी पढ़ें । 
In Volume 1,-- 
12. No. 1, dated the 18th February, 1949,— 

(i) Page $11, line 24, for “on” read “‘or” ; 
(ii) Page 825, for existing line 2 of Note to statement read “notitieble aad fn- 

volved one fatality” ; 2 

(iti) Page 837, against “Orissa” in last column, for “4” read “2” ; 

18. No. 2, dated the 21st February, 1949,— 3 

* (i) Page 861, for existing line 17, read “(p) If so, which are the countrie: 
which (i) voted in favour of the proposals,” ; 

(ii) Page $72, line 10 from bottom, after “delegations” insert “is”; 

14. No. 3, dated the 22nd February, 1949,— 
Page 925, line 1, for ‘‘Privay” read “Privy”’ ; 

No. 4, dated the 23rd February, 1949,— 

(i) Page 969, line 18 from bottom, for « Containers and Storage” read “Market 

News Service ” ; 2 : 

(४) पृष्ठ ९७९, पंक्ति २४, 'सोसियल ” के स्थान पर “ सोशील गाइंड्स ७ 
पढ़ें । रे 

qafa ३३, “aa” के आगे “eam” पढ़ें । 

अंत से पंक्ति ३, “ वा ” के स्थान पर “ वह ” पढ़ें । 

(#४) Page 980, in heading to Starred Question No: 628, for“ Gausati” réad 

«QavHatr” , and line 2 from bottom, for “over flying” read ]‘fying over’? 

(iv) पृष्ठ ९८०, पंक्ति ४, “ हैँ” Ae A स्टशत्तों . के स्थान eT 
. “ हैं ” और “ स्टेशनों ” पढ़ें 1 

16, No. 6, dated the 25th February, 1949, — 

(i) TS १०३९, नीचे से पंक्ति ९, “ हुआ” तथा. “ae” का... मध्यस्थ 

mee “हैं ” काट ee | ः
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(#) Page 1053, lines 8 and 12 from bottom, insart 6333 37 mark (1) in the 
beginning, line 3 from bottom, for.‘ +” read ४ | 7? anl inszri foot.ndte : 
«} Answer to this question laid on the tabla, the question»: bain absant.”” ; 

17. No, 7, dated the 28th February, 1949,— 

(i) Page 1089, in hoading to Starred Question No. 734, for “Duut-on-Sonw’ 
read “DEHRI-ON-Sonz ”’ ; 

(ii) Page 1091, in heading to Starred Question No. 738, for ‘‘Counturs” read 
“CounrTRIBs”, and in heading to Starred Question No. 739, for “Crvm 

| Avrrarion”’ read ‘‘Crvin AVIATION” ; 

18, No, 9, dated the 3rd March, 1949,— 

(i) Page 1168, against “Barley” in column 3, for “1468” read “146” , and againet 
Australia” in next line, insert “87 ; 

(it) Page 1218, in the Statement, «for “ (4) Overseas Scholars Scheme” read 
४ (A) Overseas Scholarships Scheme 

19. No. 12, dated the 8th March, 1949,— 

(i) Page 1330, omit line 14 ; 
(४). Page 1335, line 19, for “550” read “50” ; 

(iit) Page 1339, column 3, omit “* sore is also being utilised by private farms to 
raise 7 ; 5 

20. No. 13, dated the 9th March, 1949,— 

Page 1401, line 26, for * de atche ” read * de marche ” ; 

21. No, 16, dated the 16th March, 1949,— 

(i) Page 1506, for existing line 25, read “ (d) What will be the cost of the 
plan and how long would it take to com-”’ ; 

(#) Page 1538, in line begining with “Shri Yudhishihir Misra’s Starred 
Question”, for 1949” read “1948” 

(iii) Page 1549, line 1, omit “ of ? ; 3 

(t) Page 1554, line 1, for “687 (6)” read “867 (b)’; 

22. No. 17, dated the 17th March, 1949,— 

Page 1556, line 3, for “ 'ए read y’, and for existing line 7 
from bottom, read “Committee. But the Central Committee is outhoaised 
to go into any matter ”’ ; 

In Volume वा, — Z 
23, No. 2,-dated the 19th March, 1949,— 

(i) Page 1666, add “still on the waiting list?” at the end of the last line; 
(४) Page 1678, line 6, for “Aharma’’ read “Dharma’’; ; 

24, No. 3, dated the 2156 March, 1949,— हे 
(i) Page 1695, in the last column of the Stat, & insert ‘5207 5 ‘Minige 

try of Finance (Defence) SESSOTBOIE (ist 520 ae 

(४) Page 1710, line 16, for “Shri H. H. Kamath” read “Shri H. V. Kamath 
25, No, 4, dated the 22nd March, 1949,— 

Page 1740, for existing line 18, read ‘scheme relating to a articul: * prepared by a Province. What acreage” ९ हे eee 
26, No. 6, dated the 24th March, 1949,— , 

(6) Page 1797, line 16, for “it” fead «if? 5 4 
(8) Page 1809, insert “prescriptions could be procured?” at the end of line 14 



4 

27. No. 8, dated the 28th March, 1949. 

Page 1898, insert ‘‘+ Answer to this question laid on the table, the questioner being 
absent.”’ as a foot-note ; 

28. No. 11, dated the 3ist March, 1949,— 
Page 1994, in heading to Starred Question No. 1522. for “Orrionrs” read’ 

“Orrices” 

29. No. 12, dated the Ist April, 1949,— 

पृष्ठ २०३५, नीचे से पंक्ति १०, “दशों” के स्थान्त पर “देशों” पढ़ें । 
30. No. 15, dated the 6th April, 1949,-- 

(2) Page 2185, line 7, for ‘‘same” read “some” ; 

(४) Page 2223, line 16 from bottom, for “exported” read “imported”? ; 

31. No. 16, dated the 7th April, 1949,— 

(१) Page 2288, for existing line 24 from. bottom read “The Honourable Dr. 
yama Prasad Mookerjee : I said “highly qualified’ 

(४) Page 2265, line 2, for “wheal” read “wheat” ; 

(ti). Page 2266, in the first column, against item (1) in the second column 
ansert ‘Delhi’? ; 

(iv) Page 2268, line 13 from bottom, for ‘‘there”? read <threo”’ ; 

(०) Page 2273, line 2 from bottom, for “8००७? read ‘*Scob”; and 

(७) Page 2277, line 8 from bottom, for “Huapmastens” read “Hap warns? , 
and line 9 from bottom, for “1948” read “1198”
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THE CONSTITUENT ASSEMBLY OF INDIA (LEGISLATIVE) DEBATES 
(PART 1 - QUESTIONS AND ANSWERS) | - ' 

VOLUMES I, If AND MI, 1949. (187! FEBRUARY TO 7TH APRIL, 1949.) 

A 
BDUCTION— 

Question re— 

Abducted non-Muslim women taken to Afghanistan. 2164. 
Hxpenditure on recovery of Muslim abducted women. 2069. 
Recovery of abducted women in Bast and West Punjab. 198-99. 
Restoration of abducted women. ° 1244-46. 
Restoration of abducted women to Pakistan. 1496-97. . 
Women and children abducted from Jammu and Kashmir. _ 199, 

ABDUS SATTAR, SETH. ; 
७ Questi 

_ Nationality and appointment of — as Pakistan’s Ambassador in Egypt. 1277. - 
\BORIGINAL (8) — 
Question re— 

Aborigines in Centrally Administered Areas. 458. 
Education of ——. 1583-84. 

COBSSORIES— 

Question re— 

ion re— 

Manufacture and import of raw films and other 
CCIDENT (S8)— 

- Question re— 

727. 

——— to footboard travellers on footboard of trains on B.1. Railways. 1632-33. 
Aeroplane crashes. 506-07. 
Collision of 8.8. “Jal Jawahar’? with a Dutch Steamer. 1142, 
Crash of an I.N.A. aeroplane in Kashmir. 718, 
Death of a refugee girl injured by car. 1600. 
Blectric device to avoid burglary, theft and 
Loss of R.I.A.F. planes in air crashes, $22, 

on Railways. 1106. 

Railway ——. 171-73. i Railway —— near Kamarbandha Station, Assam. 843-44. Railway on Bina-Bhopal Section. 510-11. 
Road — in Old and New Delhi. 1538. 
5 

A 
Question re— 

Allot: of residential and bi premises to refugees in Delhi, 1689-90, Building for Railway Clearing Accounts Office. 1952-53. 
Efforts by High Commissioner for India in London securing lodging for 1010-11, 
Housing — in Delhi for railway staff from Pakistan, 1323. Office and residential — to postal inspectors in Orissa. 369. 
See also “House (s)’”. 
See also ‘Quarter (s)"*. . 
See also ‘Railway Quarters” 

COUNT (S)— 

Question re— 

Adjustment of — between 8.8. & 0.1, and Mewar State Railways. 2100-01. + P. Fund of refugee officials. 1194. 
f para Workshops Ri 

Indian students. 

-—— of Kanch: delling Sch: 2262. 
COUNTANT(S)— 

: 
uestion re— 

: Assistant Accounts Officers, — and clerks in Railway Audit Department. 933-35. — ना Training in cost accountancy in U.K. and U.S.A. 2147. 3 ५ Training of Industrial M. ———— 8, — and Administrators. 1090, 
HINT RAM, LALA— 

westion by— 
Cabinet level Relief and Rehabilitation Committee. 773. Central Pay Commission Ri dations on company owned Railways. 1631. = 
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ACHINT RAMy LALA--contd:, 
Question by—conid 

Complaint;, re delivery of, letters..and,money-orders,. 2244.45 
Condition Shal Light Railway. 1627-28. 
Expenditure on recovery of Muslim abducted women. 2069 : 
Improving Delhi Telephone System. 1628-29. 
Opening of village post offices. 1629-31 
Passenger fares over the Shahdara-Saharanpur Light Railway. 1632. 
Pay scales of employ of Sh ight Railway., 1000... 
Post Offices in villages having population of 2,000 or more. 2244. 
Rehabilitation of refugees from Hast Bengal. 1019 
Returning facilities to refugees from Pakistan held territory in Kashmir. 1020-21. 
Revision of pay scales of employees of Ambal: Board.; 1598, 

Question (Supplementary) by=- 
Delay in disposal of applications for grants of li by Air T: port L: 

946. f 
Delay i issuing permits, to enter Pakistan, 519. : 
Industrial concerns owned by Government, 1962. i 
Loss to refugees in the Bombay cyclone. 1491. f 
Manufacture of pre-fabricated houses. 658. 
Outstanding claims on various Railways, 959,. 
Social guides at Railway Stations. 979. 

ACQUISITION — 

Question re— } 

—— of Barracks at Anand Parbat. 1278. 
— - of land for building houses for refugees. 516-18. 
—— of land for Delhi Improvement Trust on Najafgarh Road. 918 
—— of land on Najafgarh Road, Delhi for Ind: J ry Area sek 1580-81 
—- of Rajkot aerodrome by Government. 1184-85. 
Compensation by Delhi Improvement Trust for land acquired for, Delhi Cloth and General 

हि Mills Ltd. 1881-82, 
See also “Requisitioning’’. 

ADMINISTRATION— 

Question re— 

—— of Bilaspur State. 661-62. 
— « Kutch state, 801, 
—— of integrited O.P. States. 804. 
—— of Kathiawar Ports. 168-70. 

of Kolbapur State. 428-29. 
Arrest of Razakars and overhaul of civil — in fiyderabad. 15. 
Formation of popular Government in Hyderabad, 15-16. 
Future of Kutch State. 801-02. 
Interim: Ministry . for Hyderabad. © 453. 
Measure {0 check corruption in Railway— 186-87 
Report. on the —— of -Dutgah Khawja Saheb, Ajmer. 2028-29. 
Report re Military — of Hyderabad. 1047 
Respousibie Government in Patiala and Hast Punjab State’s Union. 12-14. 

पु States under administrative control of Centre. 661 

ADMINISTRATIVE SERVICE, INDJAN— 

Question re— 

Applications for the — and I.P.S. 781-82 
Appointments to 9 
Members of Special Recruitment Board for 

ADMINISTRATOR(S)— 

Question re— 

Training of Industrial Managers, Accountants and —-—. 1090. 

ADULT EDUCATION— 

हे See ‘Education’? 
ADULTERATION— 

Question re— 

of Ghee. 1179-80. 
Complaints re clay mixing with groundnut exported from [ndia. 2127-28. 
Convictions for of foodstuffsin «Delhi, © 1704-06. 
Enforcement. of laws.,concerning, food—. 1308-09. 

and L.P.S.. 1307. 
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INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES . ae 

A DULTERATION—contd. 

Question re—contd. < 

Malpractices in production of boiled rice, 709-11. 
Measures to check——— of Agmark ghee. 937-43. 
Prevention of —— of foodstuffs. 1199. 

ADVERTISEMENT(S)— 

Question re— 

Government —— in newspapers. 444-45, 1719-20, 1732. 

ADVISER(S)— 

Question re— 

Appoiatment of O fisials as —— by Ceatral Government to States Unions. 6660-61. 

ADVISORY COUNCIL(S)— 

Question re— 

Approval of budget of Dolhi ant Ajmoer-Merwata by Chief Commissioners, 2198-99. 

See also ‘‘Committee(s)”” 

AERATED WATER— 

Question re— int 

Rates for —— on Railways: 1758. 

AERODROME(S)— 
Question re— 

Acquisition of Rajkot by Government. 1184-85. 
in Provinces: and States. 1184. 

Bhubaneswar as a halting station for Calcutta Madras Air Service. 713-14, 
Civil——in Assam. 2256-57. 5 
Construction of new ——. 950-52. 
Construction of new runways. 725. 
Development of International —— at Santa Cruz, Dum Dum and Palam. 823. 
Development of Santa Cruz Airport. 809. | : 
Negotiations between Nepal, U. . and U.K, ve Air Base in Nepal. 2145. 
Repair of at Jorhat. ; 
Repairing of Chowdwar —— in Orissa. 8. 
Santa Cruz 1 डर 

AHROPLANE(S)— 

Question re— 

erashes. 506-07. .- it 
Aircraft purchased from Disposals. 1868-69. 
All India Main Wireless Control Centre for ——. 690. 
Assembly and manufacture of in India. 509 
Confiscation of Nizam’s Bombers and Fighters by Pakistan. 429. 
Crash of an I.N.A in Kashmir. 718 
Dakotas used for commercial purposes. 1321-22 
Financial help to relations of crew of the Dakota lost’ on’ Kashmir front; 1423. 
Flight of from Caleutta to Gauhati over Pakistan territory: 980: A है 
Flight of civil —— between Caleutta;Agartala'and Gauhati over Pakistan territory. 2257- 
Forced landing of an +७-- at -Amibala. 809-10. 
Forced landing of Dakota near Jammu. 2066-67. -> + v 
Income and expenditure of Hindustan Aircraft Factory. 831. 
Loss of R.I.A.F. planes in air crashes. 322. 
Manufacture of and Spare parts. 823-24. 
Model clubs in colleges. 196.39 9716 At 
Modifications in Dakota —— against fire. 1360-61. 
Purchase of jet-propelled from U.K. for use of R.I.A.F.. 1197. 
Rules re non-scheduled flights of —-—~. 824-25. सु 
Short distance air services. 508-09: i डर = 5 
Unauthorised sale of R.A.F. aircrafts by Captain F. H. Rowan. 1073-74. : % 

AFGHANISTAN— 2 
Question re— 

Abducted non-Muslim women taken to —. 2164, 
Visit of Afghan Trade Delegation. 1789-90. 

AFRICA, UNION OF SOUTH— 3 a 
Question re— Rapes SR = + 

Incorporation of South West Africa in ——. 2145. ७ 
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AGARTALASS SO) Givin Berta nt कत्ल AGARTALA 

Question re—- 

Flight of civil aeroplanes between Calcutta, 
Motor road from Shillong to 2261-62. 

AGMARK— ५ 
Question re— : 

के Agmarking and standardisation of Indian wool. 1365-66. 
Measures to check adulteration of ghee, 937-43. 

AGRA— जे 
Question re— 

Payment of deposit amounts by Jawala Bank Limited.——. 779-80. 
AGREEMENT (S)— 

Question re— 

djust: of Inter-Domini Gover 1 claims. 338. Adoption of World Wheat by_all countries. 1091. 
—— between Government and president of fedération of railway —— between India and Pakistan. 532-33. 
—— between India and Western Germany. 218-20. 

between Railway administration and १४ I 
reached at Delhi Inter-Dominion Conference. 205-08. 

Breach of Indo-Pakistan——. 398-400. 
Cloth and yarn sold to Pakistan under Inter-Dominion Trade.——. Compromise on prices for international wheat. 1100. 
Countries with which India has entered into treaties, pacts or Formation of mutual Defence Pacts and power groups. 2135-37. 

tors. 1362-63. 

1 mployees, 

2062. 

2140-42. 

French Economie Mission to conclude a commercial treaty. 1121-22. Immovable properties sold and registered after Karachi——. Income tax due from Pakistan under Partition——. 9056. Indo-J: Trade Contract 1015-17. 
Trade between India and Pakistan. 220-22. 
Trade with Russia. 1122-24, 
Treaty of friendship and commerce with U.S.S.R. 1503. Treaty with the United States of America. 529-30. 

AGRICULTURAL BUREAU— 
Question re— 

Contribution to Commonwealth ——. ° 1605-07, 
AGRICULTURAL COLLEGEH— 

Question re— 

Agricultural and Veterinary colleges for Utkal University. 319. 
Delhi 1093. a 

Student’s strike in Delhi ——, 1096. 
Technological Institutes for agriculture. 821. 

AGRICULTURAL MACHINERY— 
Question re— 

2142-43. 

Distribution of —— to provinces through stockist agents. 1954-56. 
1098. Import and mannfacture of ——, 5 

+ Import of tractors and other agricultural machines. 1509-10. Release of iron for factures of agricul 1 imp! 4 
AGRICULTURAL MARKETING ADVISER— 

[९४४07 re— 

Visit to U.S.A. in connection with Indian wool trade. 1367. 
AGRICULTURAL RESEARCH, INDIAN COUNCIL OF Question re— 

Publications by ——. 1108. 
Technical staff in i 

AGRICULTURAL. RESEARCH. INSTITUTE, INDIAN— Question re— 

Appointment of foreign trained scholars in ——. 2092-95. Associateship of to graduate workers. 353. 
Expansion of 1361-62. 
Expansion scheme f or + Delhi. 1982. 
Officer’s strength in Agricultural Division of ——. 1362. 

al and animal husbandry divisions of ——. 1107. 

and Gauhati over Pakistan territory.22. 

200. 

: 
: 
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॥ _ AGRICULTURE, MINISTRY OF— 
4 Question re— 

Conferences held by the ——. 157-62. 
Gazetted and non-gazetted staff in Ministries of Food and Agriculture. 1108-09. Meotings of Standing Committee for ——. 737. है Persons employed in and expenditure of Ministries of Food and Agriculture. 1985-86, Retired and superannuated persons employed in 1987. Staff cars owned by Ministries of Food and Agriculture. 1445-46. * Vacant gazetted posts in Ministries of Food and Agriculture. 1991-92. 

AGRICULTURIST (S)— 
Question re— 

Agricultural indebtedness. 1326-27. 
Agricultural labourer’s multi-purpose Co-operative Societies. 1675. Benefit to cultivators from researches in agriculture. 1987-88, 
Education to farmers in rearing cattle. 1333-35. 
Enquiry into conditions of agricultural labour. 1013-15. 

AHMEDABAD.— 

Question re— ५ 

Highway between Port Kandla and ——. 1990. 
Hunger strike by Sindhi Harijan refugees in Sabramati and ——. 935-36. 

AID— 

Question re— 
= 

——— to poultry and dairy farms. 1342-44. 
Allotment to Nepal from Post-War Reconstruction Fund. 2192-93. 
Assistance to Indonesia. 1401. 
Financial to Burma to revive Petrol Industry. 228, Financial Assistance to Scheduled Banks of Calcutta. 1299. Financial help to relations of crew of the Dakota lost on Kashmir front. 1423. See also “Grant. (s)”. 

See also “Subsidy”. 

ATR ACCIDENT (s)— 
See ‘Accident (8), 

ATR BASE— 

See “Aerodrome (s)”’. 

AIR COMPANY (IES)— 

See “Air Service (8)”, 

AIRCRAFT(S)— 
_ See “Aeroplane (s)’’. 

AIR FORCE, ROYAL— 

Question re— 
nf 

| Unauthorised sale of —— aircrafts by Captain F. H. Rowan. 1073-74. 5 
AIR FORCE, ROYAL INDIAN— 

Question re— | 

Development of 1570-71. 
Loss of lanes in air crashes. 322. 
Purchase of jet-propelled aeroplanes from U.K. for use of. Qualifications of a Civilian Store-Keeper in + 2191-92. Reorganisation of Equipment Depots on eiyvilian basis. 2191. 

1197. 

Theft of handgrenades from —— Headquarters at Palam. 1438. 
ATR FORCE SQUADRON— 

Question re— 
i 2 Maintenance cost of an ——. 2194-95, 

AIR INDIA INTERNATIONAL— 
Question re— 

Fres service ut whisky and/soda to passengers of ——, 170: 
e LINE(S)— 

See “Air Service (3). : के 

—_r
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AIR MAIL— 
~ Question re— 

Bhubaneshwar as halting station for Calcutta 
Carrying of by airways companies. 346-49 
Countries carrying mail by air without. surcharge. 1990. 
Introduction: ५०1 —-— / service. «728-29 vide Met 
Night service. 1763-64, 1870-71. 
»Post cards andletters carried by air atid surface routes. 1983-84. 
Receipts from air surcharge on letters and posticards. 1936-38. 
Surcharge on letters from: Caleuttaito Gauhati. 981. 

ALECSERVICE (Spell: 1०७० ४४/४ ४४% Sess oases 
Question re— 

Air companies operating in India. 1752-53. 
Bhubaneswar as a halting station for Caleutta-Madras ——. 713-14. 
Caleutta-Gauhati over» Pakistan territory. 202. cies 
Carrying of airmails by airways. companies.: 346-49. 
Introduction of night flying in India, 358-59. 
Kalinga air lines 4 8 | 
Landing fees recovered from airways companies. 473-75.  , 
Passenger through Saugor. 1654 
Remuneration to aviation companies for help in Kashmir operations and in rescuing ré 

fugees. 1869-70. 
Short distance 508-09. 
State —— to Far Hast. 1171-72. 
Subsidies to airways companies. 983. 

AIR TRANSPORT— 
Question re— 

Appointment of Assistant-Director of ——. 372-73. 

ATR TRANSPORT LICENSING BOARD— 4 ! 
Question re— 

Delay in disposal of applications for grants of licences by ——. 943-46. 
Issue of licences by ——. 688 ae 

AIR TRAVEL— 
Question re— 

Travelling allowances to’ officers not entitled to go by air. 846-47. 

AIZAZ RASUL, BEGUM— 
Question (Supplementary) by— 

Appointments through Employment Exchange. 520. 
Candidates selected for U.N.O. fellowship. 1426 
Clarkage charges for return of unused railway tickets. 1856. 
Export of raw and crushed bones and import of fertilizers. 1383. 
Flying clubs in India. 822 
Formation of Rajasthan Union. 1312. 
Indians employed on staff of U.N.O. 883. 
Manufacture and import, of ;needles and cycles. 954. 
Manufacture of Cholera Vaccine. 142: 

t of pre-fabri houses. 1422. 
Metre Gauge Rail line betw and Tezapur. 370). 
New buses for Delhi Transport Service. 960. के 
Record of wagons going to and returning from Pakistan. 1979. 
Relay of B.B.C. Broadcasts by All-India’ Radio. 1293. : 

from pers ii tral: Areas. 1806 
Treat of land bel to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi Pro 

vince as evacuee property, 179 i 
Universal, Basic Educatidn. * 79: 

AJMER— 
Question re— 

Development of —— Locomotive Workshop. 1087-88 
Lodging of prisoners in iron cubicles in the Central Jail, 
Report on the administration of Durgah Khwaja Saheb, 
Resumption of train service between Ratlan and ——. 847. 
९816 of diet for prisoners in the, Central. Jails.of —- and Delhi. 1301-05. 

Water supply in at —-- and Kh 

Madras ——Service. 987. 

= 

- 1306-07. J 
2028-29. 
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AJMER-MERWARA— 
Question re— 

Abolition of Istimrardari_and Jagirdari system in ——. 2239-40, 
Additional District and Sessions Judge in 2200. 
Anti-illiteracy drive in Delhi and 1048-49, 
Anti-tuberculosis Campaign in Delhi and ——. (902-03. 
Approval of budget of Delhi and by Chief Commissioner’s Aidvisory: Councils 2198-99, 

Civil and crininal cases in —— _ courts. 2199. 
Closing of Bijai Cotton Mills at Bijainagar, 1502-03. 
Distribution of iron and steel in ——. 1 
Hxpansion of primary education in ——. 
Fanine relief measures in —.—. 357-58 
Five-year development plans for —~—-. 1300-01. 
Grant of import licences in Delhi and --—. 1133. 
Home Guards and Prantiya Raksha Dal in —— 1198. 
Implementations of provisions of Minin u ५ Wages Act in Delhi and ——- 879. 

Implei ion 01 dati of Bhore Committee in Delhiiand ——. 904. 
Tron and steel allotted to Iron and Steel Merchants’ Association in ——. 1475. 
Municipalities and District Boards in ——. 1199 
National Cadet Corps Branch in ——. 98-99. 
Primary education i Delhi and —-—-. 795 
Prison reforms in Delhi and ——. 1305. 
Prohibition in Delhi and ———.—1429-31. 
Refugees in canps in Delhi and — 2166. 
Sinking tube wells in Delhi and ——. 1476 e 
Stocks in Bijai Cotton Mills at Bijainagar. 1486. 
Strained relations between Jabour and capital in ——-. 879-81. 
Survey and 72) in Isti dari area of ——. -1474. 

AKALI(S)— 

Question re— 

Arrests in connection with the —-— conference. 1315-16. 
Government servants taking part in activitiés of —— party. 1598. 

ALAGESAN, SHRI 0. V.— 

Question by— 

Blectrification of Railway lines between Tambaran Chingleput and Arkona-n on M. & 8. M. 
Railway. 1466-68. 

Facilities for higher education in ‘phar itical science. 666. 
Fixation of price of sugar. 8380-31 
Import and manufacture of loconiotives. 703-06. 
New works on South Indian Railway. 1463-66. 
Remodelling Chingleput ‘and Conj Stati 1468. 
Removal of ban on export of handloom cloth. 830. 
Report of committee of Central Institute of Leprosy Research. 665. 
Revision of prices of foodgrains in Madras. 829. 
Settle:nent of refugees in Andaman ‘and Nicobar Tslatds. 806. 
Subsidies to provinces for “Grow More Food” Schemes. 829-30. 
Waiting room facilities for third class passpngers. 1468-6) 

Question (Supplementary) by— 

Adult education. 1313. 
Appointments through Employment Exchanges. 520. 
Archwological excavations. 
Ceylon Citizenship Act. 1487-88. 
Co-op: ties of salt 494. 
Di i i of petrol. 1102. 
Import of foodgrains. 1168. 
Import, production and consumption of petroleum. 1396. 
mp ment of cattle bi 176. 

Increasing the production of salt; 1456. 
Loss to Government in sale of imported foodgrains. 1448. 

ted houses. 65! 
Post offices for rural areas. 1099. 
Production and import of foodgrains. 483. 
Prohibition in Delhi and Ajmer-Merwara. 4431) 
Protection to sugar industry. 1164. 

ilway Grain Shop Enquiry Committee. 1354 
Regional languages in Devnagari script as university language. 436. 

ते 
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ALAGESAN, SHRI 0.V.—conid. ’ 
Question (Suppl ) b ontd. ry) by- i 

Revision of rules of allotment of Goyerament quarters. 531. 
Shifting the offices of the Central Water Power Itrigation and Navigation Commission ol 

to Nasik. 536. 
Supply of bad rice to Andhra public. 1328. a | 

= Request for English translation of answers to Supplementary Questions, 459.- 
ALIGARH MUSLIM UNIVERSITY 

See “University (ies). 

ALIPORE— है | 
Question re— 
_New mint at ——-. 906-07. 

ALLEGATION(S)— 
Question re— 
—— against India by Premier of N.W.F. Province. 1690-92. 

ALLIANZ UND STUTTGARTER LIFE INSURANCE BANK LTD.— 

Question re— 
Business of —— in India. 2149. 

ALL-INDIA POSTMEN AND LOWER GRADE STAFF UNION— 
See “Trade Union(s)”’. 

ALLOCATION (S)— 

Question re— 

~-—- of income-tax proceeds to Provinces. 2179-80. | 
Ineo:me-tax to West Bengal. 2204-05. 

ALLOTMEN' 

Question re — 
Revision of rules of —— of Government quarters. 530-31, 

541, 1899. 

ALLOWANCE(S)— 

Question re— 

~~ -—— ०01 guards v king on Small Quick Transit Trains. 1648-49, 2277! 
to employees of Tata Aircraft Ltd., Titaghur (West Bengal), 2236. 

——- to Maharajas fro , States after appoint nents as Governors. 2019, 
——- to married couples in Government service. 2056-57. 
——- to running staff. 1364. 
Equip.nent —-— to me abers of foreign delegations, 246. 
House rent and compensatory ——- to Government employees.» 16. 
House rent —-— paid to Government Servants in Delhi. 1665. 

of Ministers of State. 1057-58, 2272. 
—— to Raj Pramukhs and Up-Raj Pramukhs. 1300 

to didates taking interviews with F.P.S.C. ‘Tra’ aa 336. 
Travelling —— to officers not entitled to go by air. 846-47. 
Travelling —— to Travelling Ticket Examiners. 2098-99. 

ALUMINIUM— 
Question re— 

production in C.P. and Berar. 1760. 
Establishment of —— factory in C. P, and Berar. 1759. 
Prospects of industry in C. P. and Berar. 1759-60. 

AMALGAMATION— : : 
Question re— 1 

of Indian and Europ insti on B. N. Railway. 176. 
Incorporation of Andaman and Nicobar Islands in West Bengal, 2203. 

AMBALA— 
Question re— 
Auctioning of Lands leased to Malis in ——-, 2214. 
Forced landing of an aeroplane at ——. 809-10. 
Revision of pay scales of employees of —— Canto: 0 Board. 1598, 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 9. 

AMBASSADOR(S) — = 

Question re— - 

Appointment of Private Secretaries to. — 768. 
Na nes and titles of Indian and foreign — 543-44 पु sie 

lity and appoi t of Abdus Sattar Seth as Pakistan’s —— in Egypt. 1277 
Visit of Indian ——- in Turkey to Paris. 1787-89. 

See also “High Commissioner(s)”’. 

AMENDMENT(S)- 

Question re— 
— of Cantonnents Act. 1558. 

Assent to an —— to the Statute of Delhi University. 1317. 

AMERICA, UNITED STATES OF—- 

Question re— 

Admission of Indian. students in American Universities. 1572-73. 
Agricultural Marketing Adviser's visit to U.S.A. in connection with Indian Wool Trade. 1367, 
Asiatic Aid Programme by . 17-18. 
Balance of payments with ——,. 2182-84. 
Collection of funds in —— and U.K. for rehabilitation of refugees. 743-46. 
Delay in transit*of surface mail to —— and the U.K. 730. 
Exhibition of film “India Speaks” in New York, 1785-86. 
Fish freezing plants from ——. 2062-63. = 
Foodstuffs left by .——. 2240. 
Foreigners in Indian Embassy in ——-. 1254-55. 
Gold and silver imported from —-— under ‘Lease-Land’. 1934-35. 
Import of agricultural machinery from. —— 
Import of Isotopes from —-—. 3. 
Indian exports to——. 1576. 

comotives from ——-. 351-53. 
Motor vehicles imported from U.K. and —— 1284. 2 

and 12५ laws for Indians in ——~ 44 is 
Negotiations between Nepil, —-— and U.K. re Air Base in Nepal. 2145. 
Purchase of ships from —-— for Indian Mercantile Marine. 1253-54. 
Sale of graded wool in ——. 1366-67 
Time taken for laying of keels of ships in U.K. or ——. 1943. 
Training in cost accountancy in U.K. and 147. 
Treaty with the ——. 529. 
——’s views re ‘Master Plan’ by E.C.A.F.B. 225. 

AMF.RICAN— 

Question re— 
Report of —— experts on development of ground water resources in Gangetic plain. 2063-65. 

AMMONIUM SULPHATE— 

Question re— 

Manufé import and distrib of ——. $39-41 
AMMUNITION — 

Question re— . 
Arms and —— lying in Indonesia. 2058-59. 
Arms and stolen from Ordnance factories and depots. 423-24, 2037-39. 
Arrangements to make Indie self-sufficient in 7 
Manufacture of Bren guns and riflesin Kanpur Factory and position of —— iactory, 

Hyderabad. 309-10. 
Theft of arms and 

AMOUNTS (S)— 

Question re— 

—— realised by Disposals Directorate from sales. 461-63. 
Expenditure of cash funds in treasuries of merged C. P. States. 804-05. E 

priation of Hyd State money by Lail Ali Ministry. 7. दे Ra 
Recovery of transferred to Pakistan by Hyderabad and Junagarh. 1696-97. 

. Bemoyal of money from Hyderabad by Mr. Sydeny Cotton. 683 ' 

AMRITSAR— 

Question re— ie 
Additional trains between —— and Hardwar via Ambala. 2253. 
Transfer of lockers in banks from Lahore to 1270-71 eg 

from ordnance factories and Depots. 423-24, 2037-39. 
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ANALYSI S— 
Question re— . 

Analysing and testing of forest seed. 1655. 
ANAND PARBAT (DELHI)— 

- Question re— 
Ss 

Acquisition of barracks at ——. 1278. 

ANDAMAN AND NICOBAR ISLANDS 
Question re— 

Andaman Lorests. 1173-75. 
Colonisation of 2025. 
Communications with ——, 2936. 
Control over Numeowry group of islands and Great Nicobar Islands. 1440. है Demolition of houses in Andaman Islands. 14.3240, Development of Andaman as Military or Nayal Base. 1437. Educational institutions in 2186. 
Expedition of anthropolo; 8 to——. 2185:86. 
Incorporation of —— jn t Bengal, 2203. Population of tribes in ——., 2. a रे Rehabilitation of refugees in ——. 2186-88, Settlement of refugees in ——, 802-03, 806. 

ANDHRA— 
Question re— 

Supply of bad rice to —— public. 1327-28. 
ANGLO-INDIAN (8)— 

Question re— 

Differential treatment of Indian and —— Assistant Surgeons of I. A.M.C, 1202-03. Migration of —~- to Australia 1138, 
ANGLO IRANIAN 011. COMPANY — 

See “Company (ies)’’. 

ANIMAL (8)— 
See “ Cattle ”, 

ANJUMAN-E-TARAQQI URDU— 
See * Urdu, Anjuman-e-Taraqqi ”. 

ANNOUNCEMENT(S) = 

Question xre— 
Effect of Government’s 

ANSWER (8) — 
See “Questions and Answers”, 

ANTHONY, MR. FRANK— 
Question by— 

Applications for the I. A. 8. and 1. P. Bs 781. Tangements to make India’s self-sufficient in ammunition. 789. Re-organisation of Foreign Publicity Service. 1125. 
Question (Supplementary) by— 

on emoluments of Railway Running Staff. 373. 

Admission of Indian stud in American Universities. 1573. Collection of rent for telephones from subscribers in Delhi. 478. Control on paper. 1459. 
Convictions for adulteration of foodstuffs in Delhi. 1705. Departmental catering at Kharagpur Railway Station, 1755. Development of Indian Air Force. 1571. 
Dischi arge of Indians from Burma Government Service. 1022, Effects of rohibition 90 Health. 794. 4 Efforts vee Commissioner for India in London for securing lodging for Indian students. 1011. : : Wacilifies fay {cal Jockminaliedanats 

Facilities for oe class be oot 1462. 
Failures of Railway engines. Ns 
Forced landing of an aeroplane at Ambala. 810. 

1416. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES = IT Way 

ANTHONY, MR. FRANK ~ contd. 

Question (Supplementary) by— contd. 

Forced landing of Dakota near Jammu. 2067. 

Free service of whisky and soda to passengers of Air India International. 170, 

General Election. , 1399. fc 3 

Graduati inn of released 1. A.M. 0, officers at Lake Medical College, Caleutta, | 1297... 

Greater Delhi Scheme. 1392. i ‘tend 

Grievances of G. 1. P. Railway Guards. 1154. 

High prices of salt. 1450. 
Import of foreign liquors and prohibition in provinces. 11. 

Import, production and consumption of petroleum. 1396. 

Tnerease in crimes in Delhi. - 1701. 
Installation of new telephones. 165. 
Issue of licentes by Air Transport Licensing Board. 689. 

Levy of a cess on sugar-cane, 8, 4 

Lottery to raise funds for rehabilitation of refugees, 1262. 

Maintenance cost of an Air Force Squadron. 2194-95. 
Manufacture and import of needles and bycles. 953. 
Manufacture of pre-fabricated houses. 1422. 
New buses for Delhi Transport Service.’ 960. 

Nurses in Goverrin-nt hospitals contracting: tuberculosis. 15. 

Officers of Press Information Bureau. 337. 
Pension to families of deceased-Army Personnel. 1800. 
Persons disabled on account of tuberculosis in. Indian Forces. 1298. 

Prohibiti in Delhi and Ajmor-Merwara. 1430-31. 
Provision of fans 7 third class coavhes. 1738. 
Publications of Ministry of Information and Broadcasting. 754. 

Recommendations of Kunzru Committee on Railways. 832. 

Recruitment to officers’ ranks in Armed Forces. 1420. 

Re-employment and extensions of service to superannuated officers. 1566. 

Regional languages in Deynagari script as University language. 436. 

Repair of Railway Engines. | 813. 
Reserves of food grains and recommendations of Food Grains Policy Committee. 1846. 

Result 0117, P. 8. C, examination for R. I, N. Commissions. 1924-25. 

Robberies in running trains. 1747. 
‘Rules for recognition of Unions of workers on Railways. 2089. 

Smuggling of goods hy railway officials. 815, 
State Air Service to Far East. 1172, ; 
‘Training of officers for Indian Merchant Navy. 742. 

ANTHROPOLOGIST (8)— 
Question re— 

Expedition of —— to Andaman and Nicobar Islands. 2185-86. 

ANTI-HINDU CODE COMMITTER — 

Question re— 
Shri 0, Rajagopalachari’s opinion and appeal from All India ——. 686, 

ANTIQUITY (TES)— 

Question re— ‘ 

fndian historical and art relics in foreign countries. 439-40. 
Licenses for expovt of rare Indian Art pieces. 2195. 
Works of art and in Rajputana States. 1824-25. 

APPEAL (S)— 
Question 7e— 

pending before Privy Council. 2001-03. 
Disposal of pending before Privy Council. 540-41, 
Legislation to stop to Privy Council. 2007. 

APPLE JUICE— f 

Question re — 

Import of Norwegian ——. 1138. 
APPLICATION (8)— 

Question re— 
—— for import permits. 376-78. 
—— for sanction under Section 34 of Income-tax Act. 1732. शत 

forthe I, A. 1587 त-1:-1200/7- 781-82.7% 52585 ot पट 
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APPLICATION(S)—conitd. 

Question re—contd. 

—— recived in Delhi area under Payment of Wages Act. 1798. 
Clause relating to Income-tax —— forms for export quotas. 2130-33. 
Delay in disposal of for grants of licences by Air Transport Licensing Board. 43-46, 
Israel’: Membershi, United Nati 56. 

inance Administration. 2268-69. 

APPOINTMENT (S)— 
Question re— 

Allowances to Maharajas from States after —-- as Governors. 2019. 
—— given to artists for programmes on A.I.R. 2052-53. 
—— in All India Radio after 15th August, 1947. 1929-31. 

made without consulting F. P. S.C. 2039-40. 
—— of Assistant-Director of Air Transport. 372-73 
—— of in M ial Service (Third Division Examination held 1, 

1947), 2211. 
of Central Subordi: Services Commissi 2026. 
of officers on Special Duty. 1817-22. 
of tion Enquiry Committee. 1730. 

—— through Employment Exchange. 519-20 
to Indian Administrative Service. 1912 

War Service concessions for in All India Service. 453. 

ARCHAEOLOGICAL EXCAVATION (8)-- 

See “ Excavation(s) ”, 

ARKONAM— 
Question re— 

Electrifi f Railway line be’ n Tamb: Chingleput and ---- on M. and 
M. Railway. 1466-68. 

ARMS— 
Question re— 

—— and ammunition lying in Indonesia. 2058-59. 
—— and stolen from ordn: factories and depots. 2037-39. 
—— recovered from Hyderabad. 4-6 
Fire arms licences issued in Delhi from August to December, 1947. 1068 
Manufacture of Bren guns and rifles in Kanpur Factory and position of Ammunitjg4 Fae- 

tory, Hyderabad. 309-10. 
Theft of and ammunition from Ordnance factories and depots. 423-24. 

ARMED FORCES— 

See “ Forces, Armed ”. 
ARMED FORCES ACADEMY— 

See “ Military Academy ”’. 

ARMY— 

Question re— 

—— clashes with Communists in Hyderabad 
British officers in Indian —— 

5. 

Corps of Mechanical Engineering Service in ——-._ 1308. 
Engineering officers in —— and Navy. 1068. 
Infiltration of Pakistan —— into East Punjab. 787. 

of Gorkha i 2045, 
Military Recruiting Centre in Bihar. 682. 
Naming of Indian —— after iti 452, 
Newspapers and periodicals for Gorkha Regiments. 2193. 
Publicity among villagers of Goyernment’s Present Policy regarding recruitment to —.- 

Recruiting Melas held in 1948. 1829. 
Recruitment of Gorkhas in——-. 2046, 
Reduction of Indian ——— and establishment of Territorial ——-. 1441. 
Strength of States ——— before merger. 1940- 
Supply of whisky to Indian =—. - 1206 $ 
'emporary and Short Service Commissions in-——-. 1203. 

See also ““ Indian National Army ” 
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ARMY PERSONNEL— 

See “ Soldier (s)”. 

ARRDAR (8) 

Question re—- 

-— of income-tax. 677-79. 
-— of work in Income-tax Department, 1730-31. 

Collection of ------ of Income-Tax. 679-80. 

ARREST (8)— 

Question re 

-— in connection with the Akali Conference. 1316, 
~ of Indien nationals in Johore, Malaya. 1025-26. 
~ ef Mahe Mahajana Sabha Workers by French Police in Indian ter 
—ofmember; of All-India Railway Men’s Fed ion in 

ritory. 752. 

Railway strike. 1069, 
~— of Razakars and overhaul of civil administration in Hyderabad. 
-— of R, 8. 8. volunteers in Centrally Administered Areas, 446. 

8, 8. 8. volunteers arrested, detained and convicted in Centrally Administered Areas, 
ARTIFICIAL SILK—- ६ 

See“ Silk”. 

ARTIST (8)— 

Question re— : 

App2intmeats given to —-— for programmes on A, 1. 7२. 2052-53. 
ASTA—. 

Question re—- 

Asiatic Aid Programme by United States of America. 17-18. 

ion with thi 

680. 

Discussion on Asian Economic and Industrial Development at UN ECAFR Conference, Lapstone, Australia. 1672-74. 
Visit of M. 0. As, to Soviet —— and Chinese Tarkistan. 1892. 

ASIAN CONFERENCE— 

Question re— 

Countries invited to ——. 534-36. = 

ASIATIC AID PROGRAMME—. 

Question re— 

—— by the United States of America. 17-18, 

ASSAM— 

Question re—- 

—— Rail Link in Jalpaiguri District. 999, 
oo tea imported into Calcutta. 1854-55, 
Banana Research Station for ——_. p 
Bhorali River Scheme in Darrang District, 
Border raids by Pakistan Troops in ———.. 654-56. 
Census in ——-, West Bengal and East P 
Civil aerodromes in ——. 2256-57. CG tention f 

rom 
Completion of the —— Rail Link Project. 1184. 
De-requisitioning of lands and buildings in ——., 458. 
Dispute between authorities and employees of Tezp 

i 6 of a technological college in ——. 
stablishment of paper mill in ~ 1611-12, 
Export of limestone from 
Grant for establishment of medical college in Dibrugarh —_ 
Grant for tuberculosis hospital in ——. ~ 1910. 
Grants promised to —— G 
Housing conditions of labourers in —— Tea Estates. 1891 
Hydro-electric scheme for . 420. 
Labour Welfare Officers for 420-21, 537-38. 
Leprosy Research Institute at Jorhat,——._ 2025-26. 
Rice production in ——. 974, 
Road link between Siliguri and ——. via Cooch Bihar, 100 
Ten cess realised from —— for Tea Market Expansion Board. 1397, Uplift of people in —— Tribel Areas. 414-20, 

for Post War Development. 338-39, 

unjab Tor preparation of Electoral Rolls. 339, 
of —~~ re control of the production of opium. 

58. 
ur Balipar: ilway.in - 549 qe 10878 Railway in ——. - 549, 

for manufacture of cement in Eastern Pakistan. 2148 
1705, : 
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ASSAM BENGAL RAILWAY— 

See ‘‘ Railway (s)”’. 

ASSAM RAILWAY— 
4966 “ Railway(s) ”. 

ASSENT— 
Question re— 

___— to an amendment to the Statute of Delhi University. 1317. 

_ASSESSEE (5)— 
Question re— 

Action taken by Income-tax Department against ——. 1731. 

ASSESSMENT— 
Question re— 

of Hindu Undivided Famil. 1727. 

गा mcome tar, 22 = 
In tax 76603: income to bers of Hindu undivided families. 1730. 

ASSET (8)-- 
Question re— 

oe at —— and liabilities handed over by Orissa States to Government of Orissa. 

____ of evacuees in East and West Punjab. 1508-09. 
Partition of of Punjab libraries. 216-17, 458. 

See also ‘‘ Property (ies) ” 

ASSISTANT (8)— 
Question re— 

Examination for selection of —— to fill permanent vacancies. 3216: 
(६ and quasi-pe v 0} in Ministries. 

ASSISTANT ACCOUNTS OFFICER (S)— 

Question re— 

—accountants and clerks in Railway Audit Department. 933-35. 

ASSISTANT SECRETARY (IES)— 

Question re— 

Abolition of posts of —— in Central Secretariat. 26. 

ASSISTANT SURGEON(S)— 

See “ Doctor (8) ”.+ 

ASYLUM (8)— 

Question re— 

Hospitals for deaf, dumb, blind and mentally deficient. 1811-13. 

ATLANTIC PACT— 

Question r— 

Formation of mutual defence pacts and power groups: 2135537. 

ATOMIC ENERGY— 

Question re — 

Development of ——. 243. 

ATOMIC RESEARCH— 

Question re— 

expenditure on ——. 1771-72. 

ATTACK (S)— 

Question re— 

on Rajaori (Jammu) by Pakistani raiders. 2217. 

Defence of East Coast of Indig against naval ——._799.__- = 
Throwings magistrate out of runuing train by military officers. 1196. 
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AUCTION— E 
Question re— 

-—— of trees in M. 0. A. quarters. 1502. 
Auctioning of lands leased to Malis in Ambala. 2214, 
Sale of land in Cantonments without'——._ 1555-56. 

AUDIT— 

Question re घट 

—— check on India’s expenditure abroad.’ 455-56. 
ipts and expendi on Rail of 221k. 

AUSTRALIA— 

Question re— ‘ हि 

Discussion on Asian ie-and industrialydevelop: at UNECAFE Conferents,Laps- 
tone, ~ 1672-74. 

Migration of Anglo-Indians to ——. 1138. 
Reported statement by Prime Minister on ‘ White ——’ Policy. 1000-01,' 

AUTOMOBILE(S)— . 

Question re— 

Import of —— in 1948. 1493. 
Restoration of —— left by non-Muslims.in' West Punjab.» 893. 

See also “ Vehicles”. 

AVIATION— 
Question re— 

Expendi :p on and expansion of civil 718-25. 
Introduction of night flying in Indiaz= 358-59: / 
Licensed companies. 1865-68. 
Nationalisation of Civil यु | 
Policy re —— enterprise by Joint Stock Companies, 1869. 
Training of persons for employment in-Civil ——, 1091, 

AYURVEDIC HOSPITAL (8)— 
Question re— = 

and Unani Hospitals and dispensaries, 1707-09... -. 

AYYANGAR, SHRI My ANANTHASAY ANAM 
Question by— 

Adj of Inter-Dominion Go al Claims. 338; A het G and President of Federation of Railway Empl छा 
- ४200. Clause relating to Income-tax in application forms’ for €xport quotas. 3130.33. us Committee to enquire into working of Criminal Tribes Act: 1551. Complaints re clay mixing with groundnuts exported from India, 2127-28. Conservation of steel. 985-86. 

९ Notes in circulation in 1) ber, 1948. 29.30. 
Eyacuee property in India and Pakistan: 1012. 
Expenditure and casualties in Kashmir Operations. 671. Expenditure on construction of roads in Jammu and Kashmir State. Export of linseed, linseed oil, castor seed and castor oil. 878, Facilities to producers for export of groundnuts. 2134-35. Implementation of cloth control scheme. 199-200. 
Ini Laas talks on Burma Land Act. 766-67. 
Licences for export of groundnut to Italy. 2128-30. 
Loans floated in 1948, 27. 
Loans to Jammu and Kashmir State. 671. 
Measures to control inflation. 27-29. 
Nationalization of Imperial Bank of India. 30. 
Recovery of abducted women in East and West Punjab. 198-99, 
Refugees from East Bengal. 1133-34. 
Release benefits to Indians in Burma Civil Service, 245-46. Return of Musiims from Pakistan to India. 884, 
Women and Children abducted from Jammu and Kashmir. 199. 

Question (Supplementary) by— 

Accommodation for College of Ni ursing, Delhi. 22. 
Agreements reached at Delhi Inter-Dominion Conference. 206-07. Appeals pending before Privy Council. 2002. 5 : Applications for import permi 378. 

915. 
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AYYANGAR, SHRI M. ANATHASAYANAM—conid. 

Question (Supplementary) by —contd. 

Arms recovered from Hyderabad. 6. 
Arrears of income-tax. 678. 
Audit cheek on India’s expenditure abroad. 455, 456. रे mn 
Balance of payments with U.S.A. 2183, 2184. 
Cases decided by the In tax In igation C 799. Es 
Cases referred to and disposed of by Income-tax Investigation Commission. 19. 
Committee to enquire into the working of the Criminal Tribes Act. 342, 343. 
Compensation to victims of Razakar atrocities. 332. 
Control over communications in Hyderabad State. 666-667. 
Countries with which India has entered into treaties, pacts or agreements. 2141. 
Delegations and Good will missions sent abroad. 872. 
Distribution of scheduled castes schol: ips. 23. 
Establishment of Rubber Tyre Factory in Travancore. 1608. 
Exchange of students with Russia. 2035. 
Expenditure on Capital works, supplies and services to Kashmir, 25. 
Export of hand loom cloth to soft currency areas. 702. 
Export of mill cloth to Middle Hast countries. 1677. 
Foreign investments in India and Indian assets abroad. 657. 
Import of foreign liquors and prohibition in provinces. 
India’s Membership of Int, ional M y Fund. 798. 
Indian labourers in Burma being thrown out of employment. | 529. 
Jute production in India after partition. 826, 
Krishna Pennar project. 388. 
Loans from International Monetary Fund, 914. 
Manufacture of pre-fabricated houses. 658. 
Mercy petitions from condemned persons, 454, 
New Officers in various Ministries getting Rs. 1,000 and over. 660. 
Non-Indians employed in Ordnance factories. 336. 
Objections by Whisky Manufacturers Association London for placing orders with Mr. 

Butler, 405. 
Post of Staff Surgeon and Superi dent Willingdon Hospital. 2197. 
Protection to Indian artificial silk industry. 828. 
Protection to industries. 864. 
Rampadsagar Project. 387. थे 
ank of Deputy Minister in Ministry of External Ajfairs and Commonwealth Relations in 

hi 2 

the Warrant of Precedence. 673. 
Recalling of Indians serving abroad ing high scientific and technical quali i 4 

1666. का | 
Recommendations of profit sharing committee. 537. | 
Report of Economy Committee 3. 
Report on indige ry of medici 915 
R.S8. 87 ‘hii among Gi servants. 443-44. 
Revision of rules of allot of G q 541. 
Selections made by F. P. 8. (0. for gazetted posts. 668. हु | 
Stocks of cloth with mills on lst of December, 1948. 167. 
Trade between India and Hire. $75. 
Treatrrent of lepers and measure to check leprosy. 433. 

AZAD HIND FAUJ— 

See “ Indian National Army ”. 

AZAD KASHMIR— 
See “ Kashmir ”. 

B 

BAJPAI, SHRI 8. S.— 

Question re— y 

Appei f——to Indian Embassy in France. 542-43. 

BAKHRA DAM PROJECT— 

See * Project (8) *. 

BALASORE— 

Question re— 

Development of —— Port in Orissa, 726. 
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ex ESWARDAS, MESSRS.— 

Question re— 

Catering contract to ——- on B. N. Railway. 1804-65. 

BALUCHISTAN— 

Question re— 

Bvacuation of non-Muslim military policemen from Las-Bela State. Tile 

BAN— : 

Question re— 

Abolition of rickshaw-pulling. 2040-41. 
eee Harijans drawing water from Railway well at Delhi Cantonment station 

2262-63, 
~— on Dawn, 2203-04. 

on use of titles in official communications and publications. 1912. 

| Proseribing of Hindi books. 2039 
Publication proscribed in Delhi. 1207-13. 
Reroval of — — on export of handloom cloth. 830. 
Violation by shippers of ——~ on export of gurmy sacks to South Africa, है 

ANA— = Y 

Question re-—- 

research Station for Assam. 1332-83. 

BANDIKUL 

Question re 

| R. M. 8. staff on —— Delhi Section of B. B. arid C. 1. Railway. 1627. 

3 BANERJI, SHRIMATI PURNIMA— 

है. Question by: 

; Re-organisation of Foreign Publieity Service. 1125. 

| Question (Supplementary) by— é 

I ‘fransfer of certain offices from Delhi and Simla. 1116. 

|) BANGALORE— 
Question re— 

Foreigners employed in Hindustan Aircraft Factory, ——. 1 157-58. 

Report of Reviewing Committee of India Science Institute, ——. 805-06. 

[pane (8)-- 
Question re— 

_— de-scheduled and policy re private ——. 1197-95. 

—— failures in Bengal. 1921-23. क्र 

Consignment of gold to Pakistan by Reserve ——- of India. 455. 

Deposits by non-Muslim lessees in scheduled ——- against waste lands in West Punjab. 

व 37. 
Financial assistance to Scheduled ——— of Calcutta. 1299. 
Loan from International Monetary Fund. 480,914-15. 
Loans from World. + 338. 
Muclirs officials of Indians States having aceounts in Pakistan - “5315: 

Nationalization of Imperial —— of India. 30. 

Partition of the assets of co-operative —— between India and Pakistan. 401. 

Payment of deposit amounts by Jwala ——- Limited, Agra. 779-80, 2270. 

Reconstruction Scheme for failed —— in West Bengal. 1923-24. 

Refusal by the Reserve —— to recognise transfer of shares after 30th November, 1948. 

1410-11, 
Reserve —— of India bulletin. 1704. 

Re-transfer of —— balances of Hyderabad in foreign countries. 1051. 

Sch I Scheduled ——. 1801-02. duled and iS 

Strength of staff of Reserve ——— of India. 2053-35. 
: 

Transfer of lockers in ——— from Lahore to Amritsar. 1270-71... - 

Visit of the officialstof the International —— to India. 445. 

i) 
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BARMAN, SHRI UPENDRANATH— 
Question by— 

Administration of Teesta Ferry Jalpaiguri by Assam Bengal Railway. 1183-84. 
Assam rail link in Jalpaiguri District. 999. 
Completion of the Assam Rail Link Project. 1184. = 
pene to railway line between Haldibari and Mandalghat Stations in rainy season. 1188 

Iniprovement of cattle breed. 948-50. 
India’s requirements 6 foodgrains. 496. 
Institutions exempted from income-tax. 1319. 
Measures taken to grow more food. 363-64. 
Measures to increase food production. 1083-84. 
Measures to increase yield of existing crops and import of foodgrains. 697-98. 
Requirements and production of foodgrains. 1081-83. 
Technological institutes for agriculture. 816-21. 

Question (Supplementary) by— 
Export duty on jute collected at Calcutta Port. 2051-62. 
Flight of ci il aeroplanes between Calcutta, Agartala and Gauhati over Pakistan territory 

2257. 5 f 
Harijan Section of Ministry of Relief and Rehabilitation, 1406. 
Income-tax allocations to West Bengal. 2204. 
Jute production in India after partition 826. 
Leprosy Reséarch Institute at Jorhat, Assam. 2026. 
Loss to Government in sale of imported food-grains. 1448. 
Police Action in Hyderabad. 2030. 
Settl of ees in And: and Nicobar Islands. 802. 
Shortage of raw cotton. 2243, 

BARRACK (S)— 
Question re— 

Acquisition of at Anand Parbat. 1278. 

BARWADIH-SHIRIMIRI RAILWAY LINE— 
See “ Railway Line (8) ”’. 

BASIC EDUCATION — 
See “ Education ”’. 

BASTER STATE— 
Question re— 

Exploitation of mineral deposits of ~ 1506, 
Generation of Hydro-Electric energy in. 1506. 
Railway line to ——. 2069-70. 
Survey of new line through ——-. 198. 

BAUXITE— 
Question re— - 

—— in Korlapat Hill, Kalahandi State, Orissa. 1281. 

BEGAR— 
Question re— 

Measures for abolition of —-. 248. 

BEGGAR (8)— 
Question re— 

——- in Centrally Administered Areas. 797. 

BELGIUM— 
Question re— 

Negotiations for obtaining steel from and other countries. 1352-53, 
Technical missions from Czechoslovakia and 

BENARES HINDU UNIVERSITY— 
See ‘University (165), 

BENGAL AIR DEPOT— 
Question re— 

Employees of 2224.6: 
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| BENGAL NAGPUR RAILWAY— 

See “Railway(s)”’. 

BENGAL REGULATION ACT— 

Question re— 

of 1818. 1939-40. 

ह BERLIN— 

t Question re— 

| Indian Military Mission in——-— . 2009-10. 

_ BERTH(S)— 
Question re— 

द Sleeping —— in second class compartments. 728. 

BETEL LEAF(VES 
Question re— 

Booking of mat and —— on B.N. Railway. 1872-73. 

BETELNUT(S)— 
Question re— 

ह Import licences for 1271, 
ह Nutritive value of betel leaves, | 

‘BHAGALPUR— 
Question re— 

Excavation of Vikramshila, 

BHANG— 
Question re— 

Gopeacron of —— + charas and ganja in Centrally Administered Areas. 917, 
602-535. 

-BHARATHI, SHRI L. KRISHNASWAMI— 
Question by— i 

Arrests of members of All-India Railway Men’s Federation in jon with th 
Railway strike. है 

ह Shri C. Rajagopalachari’s opinion and appeal from All-India Anti-Hindu 3 mittee, 
686. 

& 

and lime. 796-97. 

District, Bihar. 2043-45. 

Question (Supplementary) by— 

Adulteration of ghee. 1179 
Agreements between India and Western Germany. 220. 
Applications for 1. A. S.andI.P.S. 78: 
Applications for import permits. 378. 
Arrangements to make India self. in iti 789. 

| Arrears of Tneome-tax. 678. है 
Bank failures in Bengal. 1922. = 
Gases decided by the 11 tax Int 6; 
Claims for damage to goods in transit on Railways. 1086. 
Conferences held by the Ministry of Agriculture, 160. 
Desecration of a Hindu templein Karachi. 886 
Disposal of appeals pending before Privy Council. 541. 
Effects of Prohibition on health. 794-95. 
Export of handloom cloth to Soft Currency Areas. 702. 
Favilities for export of safety matches. 17654. 
Fire and losses in Caleutta Telephone Exchange and scheme for remodelling. 163. 
Fire ia upper cliss compartments in Grand Trunk Express. 1733- 
Foodgrains reserve at Centre. 485 
India’s requirements of copra. 873 
Indians employed in International Monetary Fund and International Bank. 909. 
Indians employed on staff of U.N..O. 883 
a Lani Reclamation Scheme. 955. 

Merey petit from. 484. i 
National memorial to Mahatma Gandhiat Rajghat. 1009. - $ 
Political unrest in Burma and repatriation of Indians. 778. 
Production and import of foodgrains. 483. 
Protection to Sugar Industry. 1165 
Reduction in third class fares and construction of new third class bogies. 371-72, 
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BHARATHI, SHRI L. KRISHNASWAMI—conid. 

Questi ( I ) b: td. 
PP tary) by: ४ 

8. 8. ४. sympathisers among Government servants. 444. न 
i Wa ay eel घी वात 1802. 
Social guides at railway stations. 978-79. 
Steps for increasing steel production. 1162. 
Stocks of cloth with mills on Ist of December, 1948. 168. 

bet 222. Trade ag India and Paki: 
Wells sunk in arable areas. 1739. 

BHARATPUR— 

Question re— 

Establishment of Salt industry in + 2250. 
rregularities in handling of 11 allotted for relief and rehabilitation in —— State. 216% 

Merger of State. 928-29. 
Rehabilitation of refugees in State. 2161-62. 

BHAKGAV A. PANDIT MUKUT BIHART LAL— 

Question by— 

Abolition of 1 in Gov offices. 15052 
Abol of Isti dari and Jagirdari sy: in Ajmer-Merwara. 2239-40. 
Action against Printing Presses, Newspap 

Centrally Administered Areas. 787-88. 
Additional District and Sessions Judge in Ajmer-Merwara. 2200. 
Administration of Bilaspur State. 661-62. 
Administration of Kolhapur State. 428-29. 
Adulteration of ghee. 1179-80. 
Agreements between India and Western Germany. 218-20. 
Allotment of iron and steel to provinces. 1474-75. 
Allotment of pig iron, steel, hard coke and steam coal to foundri and steel 

factories. 2077. 
Allotment of quotas of cloth to provinces and states. 695-96. 
Anti-illiteracy Drive in Delhi and Ajmer-Merwara. 1048-49. 
Anti-tuberculosis campaign in Delhi and Ajmer-Merwara. 902-03. 
Ap al of Budget of Delhi and Ajmer-Merwara by Chief Commissioners’ Advisory Coun 

ceils. 2198-99. 
Army clashes with Communists in Hyderabad. 15. 
Arrest of Razakars and overhaul of c’vil administration in Hyderabad. 15. 
Capacity in Kilowatts of Hydro-Blectric Works. 1149-50. 
Civil and criminal cases in Ajmer-Merwara courts. 2199. 
Cloth control policy. 692-93. 
Commercial publicity for Indian goods in foreign countries. 521-22. - 
Commodities imported from and exported to Pakistan: 2167-75. 
Compulsory borrowing by Government as an anti-inflationary measure. 786-87. 
Concesssion of premature retirement to European officers of non-Secretary of State services 

662-65. 
Construction of new aerodromes. - 950. 
Construction of quarters in Delhi: © 1263-65, 
Control of locust and Phadka. 1348-50. 
Convention of states representatives in Constituent Assembly. 662. 
Currency Notes in circulation. 786 
Delegations and Goodwill missions sent abroad, 866-73. 
Deminds of and strike notice by Railwaymen’s Federation. 1180. 
Denial of citizenship rights to Indians in Ceylon. 1397. 
Designs of postal stamps. ~ 1975. 
Detention of ex-Mahataja of Rewa. 430. 
Development of Ajmer Locomotive W 
Development of Indian Air Fore 
Development of Indian Navy. 15 
Development of International aerodromes at Santa Cruz, Dum Dum and Palam, .. 823. 
Development Plan for Delhi. 1185-86. 
Discussions re future of French Indian =a 220. 
Distribution of iron and steel in Ajmer-Merwara. 1475-76. 
Efforts by High Commissioner for India ‘in London for securing lodging for Indian students 

éte., in ion with R. 8. 8. movement ip 

1087-88. 

1010-11. 
Electric Railways. 1878. 
Establishment of a Food Technological Ri h Insti » 1130-31. 
Establishment of » National Central Library. 1483-84. . 
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BHARGAVA, PANDIT MUKUT BIHARI LAL—conid. 
Question by—conid. 

109 of primary in Ajmer-Merwara. 907-08. 
Expenditure and casualties in Police Action in Hyderabad. 14. 
Expenditure in connection with French and Portuguese settlements in India. 354-86. 
Expenditure on National Cadet Corps. 1572. 
Expenditure on refugee camps, educational institutions and loan advances. 1029. 

Gt on war in Hyderabad. 2048. 
Export of cotton cloth, castor seeds and oil. 747-48. 
Extension of life of Delhi Municipal Committee. 900-02. 
Extension of rationing system. 485-91. 
Famine relief measures in Ajmer-Merwara. 357-58 
‘inalis: of prelimi rolls. 2143. 

Financial aid to refugees by Rehabilitation Finance Administration. 1054-55. 
Five year development plan for Ajmer-Merwara, 1300-0. 
Fixation of prices of cloth. 693-9. 
Flying Clubs in India. 821-22. 
Foodgrains reserve at Centre. 484-85. 
Foreign Trade and of Trade Commi: 748-52. 
Formation of house construction corporation. 1051 

15-16. f gov ‘yder 
Grant of import licences in Delhi and Ajmer-Merwara. 1133. 
Hind families 222, 
Home Guards and Prantiya Raksha Dalin-Ajmer-Merwara. 1198. 
House purchased in New York for Indian Embassy. 527-28 

- Imp of p of Wages Act in Delhi and Ajmer-Merwara, 879. 
Impl ion. of dations of Bhore C in Delhi and Ajmer-Merwara, 904. 
Implementing the provisions of Employees’ State Insurance Act. 1898-99 
Import of foodgrains besides allotments by F. A. 0. 
Import of tractors. 956-58. 
Import, production and ption of petrol 1396-97. 
In किट वर of postal stamps. 1626-27 
In Universities Commission. 1431-33. 
Infiltration of Pakistan Army into East Punjab. 787 

for military trai 1571-72 
Introduction of night flying in India. 358-59. 
Tron and steel allotted to Iron and Steel Merchants Association in Ajmer-Merwara. 1476, 
Issue of import and export licences. 522-26 
Jute production in India after partition. 825-27. 
Land Reclamation Scheme. 954-56. 
Loan from International Monetary Fund. 480. 
Lodging of prisoners in iron cubicals in Central Jail, Ajmer. 1306-07. 
Machine for from cattle dung. 2076-77. 
Manufacture and import of needles and cycles. 952-54. 
Manufacture of aeroplanes and spare parts. 823-24. 

hemical fertilizers. 1350-51. 
Manufacture of Synthetic dye-stuffs. 2287-39. 

and radio i 696-97. 
Measures to check corruption in railway administration. 186-87. 
Measures to check inflation. 663-6: 
Monopoly in salt trade. 1078-80. 
Municipal Corporation for Delhi. 900. 
National Cadet Corps branch in Ajmer-Merwara. 1198-99. 
Nationalisation of Civil Aviation. 359. 
National memorial to Mahatma Gandhi at Rajghat. 1009-10, 
Negotiations between Nepal, U. 8. A. and U. K. re air base in Nepal. 2145. 
Organisation of Indian Territorial Force. 1572 
Pakistan’s aint in ity Council re Hyderabad. 1050-61. 
Pay scales of chargemen in Mecha Depa of B. B. and C. I. Raikway. 187-88, 
PR and quasi-pe) f assi Mii 221 
Postal Enquiry Commi on splitting up of postal circles. 1351-52 
Price of salt. 1076-78 
Primary eduction in Delhi and Ajmer-Merwara. 795. 

Ministers’ views on National Language. 1027-28 
Prison reforms in Delhi and Ajmer-Merwara. 1305. 
Privy purses of Rulers of States. 785-86. 
Production and import of foodgrains. 480-83. 
Production, consumption, export and import of cotton and woollen cloth. 859-68. 

» Production, import and export of cloth. 2236-37 
Production of electric energy and supply to rural areas. 1134-35. 
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BHARGAVA, PANDIT MUKUT BIHARI LAL—coneld. 
Question by—<coneld. 

Prohibition in Delhi and Ajmer-Merwara. 1429-31. 
Rational distribution of selt on zonal lines. 1180-82. 
Recommendations of Railway Re-organisation Committee. 1076. 
Recovery and restoration of looted property in Hyderabad. 14-15. | 

14. j Rehabilitation of Hindus from Hyderabad = 
Replacing King’s Effigy on coins and currency notes. 2048-49. 
Reports of Committees on Indo-Pakistan disputes, 222-23. 

of Phulkian Union in 0 bly. 427-28. । 
Research in agricultural pests and plant diseases. 1344-48. 

f bank f bad in foreign countries. 1051. 
all 

| 

of rules for Gor in Delhi. 1899. | 
Revision of Time Test in Postal Department. 1627, | 

} 
| 

Rewards to employees for suggestions for economy or improvement in Posts and Tele. 
graphs Department, 1476-77 

R. M. 8. staff on Bandikui-Delhi Section of B. B, and 0. 5. Railway. 1627. 
Rules re non-scheduled flights of aeroplanes, $24-2: 
Soale of diet for prisoners in the Central Jails of Ajmer and Delhi. 1301-05. 
Sinking tube-wells in Delhi and Ajmer-Merwara. 1 
Sorting 77 R.M.S. Sections. 1957 
States nnder administrative control of Centre. 661 a 
Steps to cheek ticketless travelling. 187 
Sterling balances account and import and export trade. 746-47 

. Strained relations between labour and capital in Ajmer-Merwara. 879-81. 
“Supply of foodgrains to famine areas. 355- | 
3 Survey and settlement operations in Istimrardari Area of Ajmer-Merwara. 1474. 
Textile production control committee, 492-93 | 
Trade Agreements between India and Pakistan, 220-22. | 
Training of pilots. ground engineers and technicians. 359-61. 
Urbanisation of certain logalities in New Delhi. 1263. ij 
Use of cattle dung as manure. 2073-76. 
Violation by shippers of ban on export of gunny sacks to South Africa, 526-27. 
Wagons and passenger Railway coaches. 1088-89 
Workshops manufacturing locomotives. 1087. 

Question (Supplementary) by— 

Accidents to travellers on foothoards of trains on E. 1. Railway. 1633. 
Appeals pending before Privy Council. 2002 
Commissioner General for Commercial and Economic Affairs in Europe. 2011. 

ion paid for settl + of Railway claims, 196 
Effects of Prohibition on health. 794. 
Export of raw and crushed bones and import of fertilizers, 1383. 
Formation of Rajasthan Union, 1312. 
Tnauguration of large and small scale dairy farming. 162i. 
Land brought under cultivation. 1625. 
Minimum wages for industrial labour. 758. 
Opening of village post offices. 1629. 
Operators in Central Tractor Organisation. 1969. 
Quistanding claims on various Railways. 959. 
State Air Service to Far Hast. 1172 
Supply of Tatas Coal-tar to distillers. 1968. 

BHARGAVA, PANDIT THAKUR DAS— 4 
Question by— 

Action taken by Income-tax Department against assessees. 1731. 
Applications for sanction under Section 34 of Income-tax Act. 1732. 

Taxation Enquiry 80. 
Azrears of work in Income-tax Department. 1730-31 
Assessment of Hindu undivided family. 1727. 
Cabinet level Relief and Rehabilitation Committee. 773. 
Confiscation of Nizam’s bombers and fighters by Pakistan. 429, 
Disbandm f State Forces. 316. 
Disposal of appeals pending before Privy Council. 541. 

137: 
= a शिया जीयितन व of pay cee laced teachers. 1732 oe, 
Hindu undivided. -tax and Super-tax. 1727-28. 

tas i separate income to bers of Hindu undivided families. 1730, 
Issue of i i 78 8286 of reti 1440, 2277. 
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BHARGAVA, PANDIT THAKUR DAS—contd. 

Question by—contd. 
Locomotives in use on Railways. 1086-87. 
Mini i on which Supertex and Busi: Profits Tax are payable. 1729. 
Mixing of sesamum oil with vanaspati. 1372-75. 
Persons retired at the age of fifty-five in Ministry of States. 1440. 
Proceedings under Section 34 of Incometax Act. 1732. 

dations on Commi for preservation and protection of cattle. 1377-78. 
4s h on effect of i on human beings. 

Restrictions on slaughter “Ok eattle. 1378-79. 
Si ing the पा of i. 1377. 

Question (Supplementary) by— 

Appeals pending before Privy Council. 2002. 
Government dairy farmsin India. 1536. 
Tnauguration of large and small scale dairy farming. 1620. 
Manufacture and import of needles and cycles. 953. 
Production and export of vegetable oils. 708. 
Re-omployment an i of service to superannuated officers. 1566. 
Rehabilitation of refugee teachers. 1699. 

BHATKAR, SHRI L. 8.— 
Question by— 

Equipment allowance to members of Foreign Delegations. 246. 
Losses on. account of theft and damage to goods on Railways. 1187. 
Murders on trains and compensation paid during last four years. 1985. 

BHATT, SHRI GOKULBHAI DAULATRAM— 
Question (Supplementary) by— 

Reduction in third class fares and construction of new third class bogies. 372. 
Rehabilitation of refugees in camps. 212. 
Social guides at Railway stations. 979-80. 

BHOPAL— 
Question re— 

BHORALT RIVER SCHEME— 

Question re— 
—— in Darrang district, Assam. 420. 

BHORE COMMITTEE— 
Question re— 

of 08४ of ——-in Delhi and Ajmer-Merwara. 904, 

BHUBANESHWAR— 

Question re— 
—— as halting station for Caleutta-Madras Air Mail Service. 713-14, 987. 

BHUTAN— ‘ : 
Question re— 

Nepalese goodwill mission to ——. 1893. 
BIBAR— 

Question re— 

Activities and achievements of Mica Mines Labour Welfare Fund Committee at Kodarmam 
in——. 1503-05. 

Cantonment Board at. Ramgarh,-—— . 682, j . 
Closing of coal mines in Bengal and--—. 499-500. 

Construction of new Railway lines in —— and Chota Nagpur. 1657. 
Excavation of V: hila, Bhagalpur District, 9043-45. 
rae lamation and supply of in 195-96. 

iting centres in —— . ils 82, 
deposits in Singbhum District, ——. 1150-51. 

village officesin ——. 1652-54. 
Recruitment of soldiers from ——-. 1829-30). > 
‘Telephone connections for all district headquarters in-——-._ 503. 
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BIJAI COTTON MILLS— 

Question re— 

Closing of —— at Bijainagar, Ajmer-Merwara. 1502-03. 
Stocks in —— at Bijainagar. 1486. 

BIKANER— = 

Question re— ss 
Merger of —_— . Jaipur and Jodhpur in Rajasthan. 924. 

BILASPUR— 

Question re— 
Communal tea stall at ——- Railway station. 1331. 

BILASPUR STATE— 

Question re— 
Administration of ——-. 661-62. 

BINA— 

Question ve— 
Running of fast trains on Kutni —— branch Line. 2071. 

BINA—BHOPAL RAILWAY— 3 S: 
See ““Railway(s)”’. 

BIRTH(S)— 
Question re— 
—— and death rates. 1832. 

BISCUIT(S)— 
Question re— 

Manufacture of ——. 964. 
Protection of Indian—— industry. 1786-87. 

BLACK LIST— 
Question re— 

Revision of —_— maintained by Government. 796. 

BLACK MARKETING— 

Question re— 
——-in Kerosene Oil. 989, 1143. 

BLIND— 

ba Question re— 

Education of the ———. 905-06. 
Hospitals for deaf, dumb, —-— and mentally deficient. 1811-13. 

BOAT(S)— 

Question e— 

Country: building industry and inland waterways. 844. 
Motor-boat for passenger traffic on inland waterways. $44.45 
Tractors, harvestors, oil engines. fishing ——- and electric plants imported in 194s. 

BODH GAYA— 
Question re— 

Management of Mahabodhi temple at —— by Budhist representatives, 1677-78. 
Publication of pamphlet, guide or book on ——. 2042-4: 

BOILER(S)— 
Question re— 

Locomotives and — manufacturing plant at Mihijam, West Bengal. 1169-71. 

BOMBAY. : 
Question re— 

‘Telephone Workshop, 729. 
Damage to Government of India’s properties in -——- cyclone. 1490-91. 
Demurrage recovered by Port Trust. 1849-51 
Grant to branch of Royal Asiatic Society. 1487-38, 
Houses of Rulers of States in Delhi and 425-26, 1551. 
Loss to refugees in the ——- cyclone. 1491-92. 
Premises requisitioned in-—— and Delhi. 379-81, 
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BOMBAY —conid. 

Question re—contd. 7 

Refugees living in camps in —— 1636-87. 

Supply of ——- salt to Jubbulpore and U. P. 2256. ‘ 

Through trains from Delhi to —— * Calcutta and Madras. 1461. 

Tractors for —_ Province. 2083-84. 

BOMBAY BARODA AND CENTRAL INDIA RAILWAY 

See *‘Railway(s)”’. 

BOMBER(S)— 

See “Aeroplanes”. 

BONES— 

Question re— 

Export of raw and crushed —— and import of fertilizers. 1381-83. 

BONE MEAL— 

See “¥Fertilizer(s)”’. 

BONUS— 

Question re- 

° 

Scheme for mingrs. 1141. 
Payment of ——— for foodgrains procured internally. 1090-91. 

BOOK(S)— 
Question re— 

published by Anjuman-e-Taraqqi-e-Urdu. 2219, 
Proscribing of Hindi —— ._ 2089. 

on Bodh Gaya. 2042-48. Publication of pamphlet, guide or 
Publications proscribed in Delhi. 1207-13. 
Return of historical documents and ancient —— in foreign countries. 

BORDER— 
Question re— 

raids by Pakistan troops in Assam. 655-56. 
raids from Pakistan in Jodhpur State. 807. 

Closing of Pakistan Burma ——. 2007-08. 
Indo-Pakistan incidents. 1018. 
Infiltration of Pakistan army into East Punjab. 787. 
Raids by Pakistan Nationals on Indian ——. 669-70. 

BORING MACHINE(S)— 
See ““Machine(s)’’. 

BOSH, SHRI SARAT CHANDRA— 

Question re— ¢ 
——’s criticisms on India’s foreign Embassies. 761-62. 

BOSE, SHRI SUBHAS CHANDRA— 

Question re— 
Property in the name of 

the Acad Hind Favj surrendered. 1905-06. 

BOTANICAL SURVEY— 

Question re— 
of India. 1368. 

BOY SCOUTS ASSOCIATION— 

Question re— 

Amalg: 109 of Hind Scouts Association and ——. 1414. 

BRAHMAPUTRA— 
Question re— 

Naval River Crafts on ——. 1424. 

1806-09 

or Provisional Government of Free India wher 

B
h
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BRAJESHWAR PRASAD, SHRI— 
Question by— 

Appoi t of private secretaries to amb af 768. 
Com i with Andaman and Nicobar Islands. 2236. 
Crash of an I. N. A, aeroplane in Kashmir. 718. 
Ed ional institutions in Anda: and Nicobar Islands. 2186. 
Expedition of Anthropologists to Andaman and Nicobar Islands. 2185-86. 
Expenditure on displaced persons and houses constructed for them. 2017-18. 
Indian Consulates and Embassies. 2121-23. 
Indian Consul-General at Kashgar in Sinkiang. 538. 
Indians in Mauritius, Fiji and Trinidad. 1891-92. ii 
Investments of South Indian Chettiars in Ceylon, Burma, Malaya, Siam and Indo-China. 

1892. 
Legislation to stop appeals to Privy Council. 2007. 2 
Management of Mahabodhi Temple at Bodh Gaya by Buddhist representatives. 1677-78: 
Medical attaches to Indian Embassies. 767-68. 
Patents taken under Indian Patents and Designs Act. 726. 
Radio stations in India. 913-14. 
Release of Laik Ali Cabinet members. 1713-14. 
Soil conservation expedition to Nepal. 2007. 
Telephonic connection between Delhi and Khatmandu. 2006. 
Visit of M. ©. As. to Soviet Asia and Chinese Turkestan. 1892. % 

Question (Supplementary) by — 

Arrest of Indian Nationals in Johore, Malaya. 1025. 
Candidates selected for U, N. 0. fellowship. 1426. 
Change in the no’ lature “British Co Ith’. 1895. 
Communists detamed by Government. 1708. 
Delhi Agricultural College. 1094. 
Desecration of a Hindu Temple in Karachi. 886. 
Exchange of students with Russia; 20386, 
Expenditure on capital works, supplies and services to Kashmir, 25, 
Facilities for p ical technical educati: 1415. 
Foreigners detained in India. 1817. 
Import of foreign liquors and prohibition in provinces. _ 11, 
Import of tractors. 957. 
Indians in Japan. 1247. 
Indian Universities Commission. 1433. 
Major irrigation projects under construction. 1498. 
Merger of Sikkim. 1397-98. 
Operators in Central Tractor Organisation. — 1870: 
Production and mai cost of ७, collieries. 1952. 
Rational distribution of salt on zonal lines. 1181. 
Resumption of train service with West Punjab. 1093: 
Settl of refu; in And and Nicobar Islands, 802. 
States not yet rep cl in Consti Assembly. 1050. 
Through trains from Delhi to Bombay, Calcutta and Madras. 1461. 
Visit of Indian Ambassador in Turkey to Paris. 1788. 

BRASS— 
Question re— 

Supply of hard-cdke to manufacturers of 
BREN GUNS— 

See “Arm(s)”. 

BRIDGH(S) 
Question re— 

over river Sone near Dehri-on-Sone. 1089-90. 
Construction of a over Ganga at Patna. 194-95. 
Construction of over river Koel, Bihar. 196-97. 

See also “Over Bridgefs)”’. ते 

BRITAIN— 

See “United Kingdom”. 
BRITISH BROADCASTING CORPORATION— 

= Question re— 
Relay of —— broadcasts by All India Radio. 1292-94, 1727. st 

BRITISH INDIAN GOVERNMENT— 
= ion re— 
ie Abolition of titles conferred by ——. 2268. 

ingots. 1868. 

- 
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BRILISH MILITARY HOSPITAL— 
= # पल, 

See ‘Hospital(s)”. 

“BRITISHER(S)— 

Question re— 

British Officers in Indian Army. 2214. in 

Recruitment of British Personnel to Armed Forces Academy and Indian itery 

Academy. 2046. 
“ 

BROADCAST(S)— 
Question. re— 

of western music from A. I. R. stations. 1727. 
Relay of B. 8. C, by All India Radio. 1292-94, 1727. 

BROADCASTING STATION(S)— 

Question re— 

Assistance to Government of Nepal for setting up a 1310. Tz 

for Guntakal. 339-40. 

BUDGET— 

Question re— 
i 

Approval of 00 Delhi and Ajmer-Merwara by Chief C issi Advisory Couneil 

2198-99, —— 
deficits in Orissa States. 7-8. 

BUILDING(S)— > , 

Question re— 

#: requisitioned for use of military personnel: 1031-32. 

Government lying vacant in Sabathu Cantonment. 2208. 

Return of roads, ‘and forests to Himachal Pradesh. 921-22. 3 

Unauthorised constructions in Delhi. 1725-26. bi, 

See also “Accommodation”. 

BUILDING MATERIAL(S)— 
Question re— A 

Utilisation of 

BULLDOZER(S)— 

Question. re— 
Import and manufacture of tractors and —— - 1182-83) 

BULLETIN— 

Question #€--- 
Reserve Bank of India ——. 1704. 

BULLION— 

Question re— i 

Import of 2188, 
Restrictions on import of ——. 1726. 

BUNDHELKHAND— न 

Question re— 
Discovery of old'silver coins in Srinagar Fort. ——. 2049: 

BURMA— 

Question re— 

Absorption of released Indian employees of Government of —— « 1848-49; 
Closing of Pakistan —— border. 2007-08. 
Compensation to Indians’ for losses in —— and the Far Hast in World War Tl. 1773-74. 

Discharge of Indians from: Government Service. 1621-23: 
Financial aid’ te—— to revive Petrol Industry: 228. 
Import of rice-bran from 528-29. 
Indian labour in —— affected by Burma Land Nationalisation Bill: (228-29. 
Indian labourers in —— being tlirown out of employment. 529. 
Indians marooned in Toungoo District, ——-. 2012-14. 
Indo-Burma, Talks on —— Land’ Act. 766-67. 
Investments of South Indian Chettiars in Ceylon, —_— , Malaya, Siam and Indo-China: 

of unoccupied military b: ks and other 680-81. 

Pipe-line purchased by Indian Traders Corporation lying in“. 1675-76. 
Political unrest in —— and repatriation of Indians. 776-78. nk 
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BURMA—conéd. 
Question re—conid. 

Release benefits to Indians in Civil Service. 245-46. 
Repatriation of loyed Indian from ——. 530. 

2088-89. Z 
A. men in Siam, -— and Malaya. 1136-37. 

Rice imported from 
Sufferings and needs of ex-I. 

BURMA OIL COMPANY— 

Question re— 
Nationalisation of — in India. 1500. re 

BUS(HS)— 
Question re— 

—— for Delhi Transport Service and concession tickets. 198. 
New for Delhi Transport Service. 959-60. 
Number of Government-owned —— plying in Delhi. 1486. 

BUSINESS PROFITS TAX— 
Question re— 
Minimum incomes on which Supertax and —— are payable. 1729. 

BUTLER, MR.— 

Question re— 
Objections by whisky fi er iation, London for placing orders with 
——. 403-06. 

BUTTER— 

Question re 
Import of pure ghee and ——.. 1471-72. 

c 
CABINET— 

Question re— 
—— level Relief and Rehabilitation Committee. 773. 

CABINET COMMITTEE— 

See “Committee (s)’’. 

CADET(S)— 
Question re — 

in Indian Military Academy. 1920-21. 

OADET CORPS, NATIONAL 

Question re— . 
branch in Ajmer-Merwara. 1198-99. 

CALCIUM CARBIDE— 

Question re— 
Prducti i of phosphorus, » CY) ide and hal id. » 698-89. 

CALCUTTA— 

Question re— < 

Assam tea imported into ——. 1854-55.4 
Bhubaneswar as a halting station for Madras Air Service. 713-14. 
Bhubaneshwar as halting station for Madras Air Mail Service.'f} 987. 
~—— Gauhati Air Service over Pakistan territory. 202. छः 
Construction of a new ship building yard near.—947-48. 
Export duty on Jute collected at port. 2051-52. 
Fin: to Scheduled Banks of ——. 1299. 
Fire and losses in ‘Telephone Exchange and scheme for remodelling. 162-63. 
Flight of aeroplanes from to Gauhati over Pakistan territory. 980. 
Flight of Civil aeroplanes between ; Agartala and Gauhati over Pakistan territory. 

2257. 
Plague vaccine supplied to - _ 2205. 
Recognition to Indian Gove: Press Empl Association, ——. 1897-98 
Search of a Karachi-bound Greek ship at Kidderpore docks, ——. 1423. 
Surcharge on air mail letters from to Gauhati. 981 
Through trains from Delhi to Bombay, Caleutta and Madras. 1461. 

OAMBRIDGE— 
Question re— 

examinations. 2208. 
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GANADA— 
Question re— 

India’s trade with 2144. 
“War Quality” Railway engines received from-—— . 340: 

CANDIDATE(S)— 

Question re— 

Appointment of —— qualified in Ministerial Service (Third Division Examination held in- 

1947). 2211. 
Appoi of —— regi d with Employ Exchang 

_. interviewed and selected by F.P. S.C. 2026-28. 
— selected for foreign studies in 1948. 26-27. 

CANTEEN(S)— 

Question re— 
Abolition of 1 —— in Go: t offices. 1505. 

CANTONMENT(S)— 

Question re— a 

Ban against Harijans drawing water from Railway well at Dethi 
--- on North-West Frontier. 1441. 
Education of girls in areas. 1926-29. 
Enforcement of House Rent Control Actin ——. 1316. 
Expenditure on —— and Military Lands Department. 1936. 
(overnment buildings lying vacant in Sabathu + 2208. 
High rents for houses in Jubbulpore area. 2218. 
Rehabilitation of refugees from Western Pakistan — 
Requisitioning of immovable properties in ——. 11 
Sale of land for Ice Factory in Delhi - . 424-25, 
Sale of land in without auction. 1 6. 

CANTONMENTS ACT— 

Question re— 

Amendment of ——. 1586. 

CANTONMENT BOARD(S)— 

Question re— : 

—at Ramgarh, Bihar. 682. 
Constitution of in है। ‘bad and Mhow. 1935-36. 
Nomination of lady members on ———._ 1925-26. 
Pay of —— employees, 24-25. 
Revision of pay seales of employees of Ambala, ——~. 1598. 

CAPITAL— 

Question re— 

Foreiom —--— investments. 1706. 
Loan for construction of new ——— for East Punjab. 2029. 
Statisties re foreign investments in India. 1289-90. 
Strained relations between labour and in Ajmer-Merwara. 
Truce plan between ——— and labour. 1248-50. 

CAPITAL OUTLAY— 

Question re— 
production and profit of Government collieries. 147 9-82. 

CAPITAL PUNISHMENT— 

Question re— 
Abolition of ——. 1913. 

CAPTATN—- 

Question re me 
— of training Ship “Duffer! - 1120-21. 

CART(S}— 

Q है re— 

Carrying of refuse in open ——in Delhi. 1810. 

CASH BALANCE(S)— 

Question re— 
—— and reserves of Chhattisgarh States, 452. = 

1024-25, 

879-81. 

2262-63. 
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CASH CERTIFICATE(S)— 

uestion re— 

Payment of —— purchased from Pakistan Post Offices. 1652. 
Payment of —— transferred’from Western Pakistan. 1316. 

CASHIER— 

Question re— = 
Contractor —— on.N. W. Railways. 1106. 

CASTOR OIL— 

Question re— 

Export of cotton cloth, castor seeds and oid. 747-48, 
Export of linseed, linseed oil, castor seed and ------ . 877-78. 

CASUALTY (IES)— 

Question re— 

Expenditure and in Kashmir Operations. 671. 
Expenditure and —— in Police action in Hyderabad, 14. 

SATERING— 
Question re— 

to Messrs. Ballavdas Eswardas on 8. N. Railway. 1364-65. 
Departmental at Kharagpur Railway Station. 1755. 
Licence fee from on B. N. Raib 1756. 
Licence fee from Indian —— contractors on Railways. 1756-58. 

5 Working of Department on the B. N. Railway. 1758. 

CATTLE— 
Question re— 

Animals from Pakistan for Government dairy farms. 464-66. 
insurance. 1750-51. 

Crop and —— insurance schemes. 833. 
Education to farmers in rearing —— . 1333-35. 
Improvement of breed. 972. 
Improvement of —— breeding and increasing milk supply in Delhi Province. 1982-83. 

Improvement of breed on regional basis. 1335-36. 
Improvement of in India. 948-50. 
Prevention of Rinder-Pest. 1954. 
Rec dations ०0: i for preservation and protection of -—. 1877-78. 

Restrictions on slaughter of = . 1378-79. 
Slaughter of imals for ining pelts. 1658. 

CATTLE BREEDING— 
Question re— 

Improvement of —— . 1175-77. 

CATTLE CENSUS— 
Question re— 
—— - 1336. 

CATTLE DUNG— 

See ‘‘Fertilizer(s)’’. 

CATTLE SHOW— 
Question re— 

—=—,» 1470. 

CEMENT— 
Question re— 

Allotment of , iron and steel for construction of refrigeration plants. 1644-50, 

factories. 1103-06. 

e of —— in EB Pakis 21465. 

- CENSOR— 
Question re— 

Censoring of films containing Indian National Flag and slogans in Eastern Patsistas. 

Film censorship. 182 

Sts ~ Scat uniform 7007० film ——. 191 

218s. 
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Question re— 

—and rehabilitation of refugees. 226-27. 
—— for 1951. 1413-14. 
— in Assam, West Bengal and Hast Punjab for preparation of electoral rolls. 839. 
—— of unemployed persons. 1059. 
Next decennial and general elections. 1196. 

CENTRAL PROVINCES AND BERAR— 
Question re— 

Administration of integrated 0, P. States. 804. 
Aluminium production in ——. 1760. 
Construction of Central Hospitals at Ranigunj and 0. P. coal fields. 1141. 
Orop failures in certain areas of 2-202, 
Establishment of aluminium factory in ——. 1759. 
Expenditure of cash found in treasuries of merged ©. 7. States. 804-05. 
Exploitation of mineral deposits in Surguja District in 0. P. 1506-07. 
Land reclamation in —— by tractors. 1968-69. E 
Prospects of aluminium industry in 1759-60. 

es in camps in 2166. 
Survey of place 17 C. P. for transfer of certain central offices. 1507-08. 
Tuberculosis sanatoria in 0. P. 2217. 
Waiganga multi-purpose Project in 0. P. 1129-30. 

CENTRAL PUBLIC WORKS DEPARTMENTS— 
See “Public Works Department, Central”. 

CENTRAL SERVICES— 
See “All India Service(s)”’. 

CENTRAL SUBORDINATE SERVICES COMMISSION— 
See “Subordi Services C issi Central’. 

CENTRAL TRACTOR ORGA NISATION— 
See “Organisation(s)”’. 

CENTRALLY ADMINISTE RED ARBA(S)— 
Question re— 

Aborigines in ——. 458. 2 
Action against printing presses, News papers, etc., in connection with छे. 8. S. movement in 

787-88. 
Arrest ‘ae R. 8. 8, volunteers in ——. 446. 
Beggars in न 2 छह 1 
Commodities control under —— . 
a pulsory physical traini 

PI primary in 
Consumption of bhang, charas and ganja in 
Control on commodities in ——. 340. 
Co-operative societies among industrial labourers in —— . cae 79. Pie! 

R. 8. 8, volunteers arrested, detained and convicted in ----- .. 680. 
Securities from Newspapers in ——,,.. 1804-06. 

CEREALS— 
See “Foodyrains”, . 
See also ‘Rice’. 

CESS(ES)— 

See “Duty (ies)”’. 

CEYLON—- 
Question re— 

— Citizenship Act. 1487-88. 
Denint of citizenship rights to Indiana in -—. 
import of copra and coconut oil from $93. 
Thvestments of South Indian Chettiars in —, Burma, Malaya, Sium and Iado-China, 1392. 

कु Negotiations with —- re rights of Tadiuns. 400: 5 

CHALIHA, SRIJUT KULADHAR— 
Question by— 

Aasam tea imporied into Cal 
Banana research station for a i 
Begras in Centrally Administered Area. 797. ञ RES 
Clerkage charges for return of unused Railway tickets, 1855-5) 
evelopment of Fisheries in Lake Chilea, Orissa. 1745-46. . 

a Aaa FE ae Tn 2 See a Nit ged ८: 1 1-3 
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CHALIHA, SRIJUT KULADHAR—contd. 
Question by—contd. 

tablishment of a technological college in Assam. 1298. 
Establishment of naval i 1932-33. 
Bstablishment of paper mill in Assam. 1611-12. 

reas train to carry mail and passengers between Howrah and Siliguri. 978-74 
Extraction of manganese ores from Vizianagram and Ganjam, Orissa. 1889-90 

for and in North East Frontier 
tribal axeas. 1131-33. के 

Grant for establishment of Medical College in Dibrughar, Assam. 1700. 
Grant for tuberculosis hospital in Assam. 1910. 
Houses built for refugees from Pakistan. 1999-2001 
Housing conditions of labourers in Assam Tea Estates. 1391. 
Leprosy Research Institute at Jorhat, Assam, 2025-26. 
Location of Assam Railway Workshops. 1186-87. 
Manufacture of tea-chests. 1469-70. 
Military Technical Training Centre, Jorhat. 1390-91. 
Nationalisation of Burma Oil Company in India, 1500. 
Nava! River Crafts on Brahmaputra. 14: 
Overhead bridge at Mariani on Assam Railways. 844 
Poppy cultivation and Opium manufacture in Indian States. 1241, 7 
Railway accident near Kamarbandha station, Assam. 943-44, 
Recognition of the State of Israel. 1400-01 
Repair of aerodrome at Jorhat. 1745. 
Rice production in Assam. 974 
Road link between Siliguri and Assam via Cooch Bihar. 975. 
Saloons for officers in Assam Railways. 1102-03 
Students to be sent abroad for technological education. 1051-53. 
Tea cess realised from Assam for Tea Market Expansion Board. 1397 
‘Time taken for lying of keels of ships in U. छू, or U. 8. A. 1948. 

Question (Supplementary) by— 
Allotment to Nepal from Post-war Reconstruction Fund, 2193. 
Archeological excavations. 
Civil aerodromes in Assam, 22. 
Communication from Government of Assam re-control of production ef opium. 917. 
Conditions of service of Indian seamen employed in foreign compani 1 
Construction of a major Port at Kandla, 2289. 
Construction of new aerodromes. 951-52 
Conversion of Dufferin into as Shore Establishment. 1882. 
Development of rubber industry. 1328. 

ture on construction of roads in Jummu and Kashmir State. 916 
Expansion of Navy. 2037 
Export of raw and crushed bones and import of fertilizers. 1383. 
Facilities for practical technical education. 141 
Graduation training of released I.A.M.C. Officers at Lake Medical College, Calcutta, 1296. 

कुछए०कछ duty on gold. 1716 
Troport of tractors. 957-58. 
Increasing the production of salt. 1456-57. 
Indians in Japan. 1247 
Indians marooned in Toungoo Distriet, Burma. 2013, 
Manufacture and import of locomotives. 962 
Monopoly in salt trade. 1080. 
Organisation of cottage industries in Provinces. 1948. 
Pension to families of deceased Army Personnel. 1801. 
Petrol industry. 
Prevention and cure of leprosy. 1557. 
Reconstruction scheme for failed banks in West Bengal. 1924. 
Record of wagons going to and returning from Pakistan. 1979. 
Regrouping of Railways and re-organisation of workshops. 1736, 
Resources of crude oil in Indiv, 
Result of F.P.S.C. examination for 
Shortage of raw cotton. 
Statistics re foreign investments in India, 1 
Technological institutes for a_riculture. 821. 
Trade Agreement with Ru 
‘Travelling expenditure of Ministe: 
Use of Gopalpur Port in Orissa 

GHAMAN LALL, DIWAN— 

.LN. commissions. 1925, 

90, 

1067 

Question by— is 
Commodities de-controlled and their prices before and on 10th January, 148. 1511-38. 
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OCHARAS— 
Question re— 

Consumption of Bhung, ——- and Ganja in centrally administered areas. 917. 

CHARGEMAN (EN)— 
Question re— 

Pay scales of —— in Mechanical Department of B. B. and 0, I. Railway. 187-88. 

OHATTOPADHYAY, SHRI MIHIR LAL— 
Question by— 

Sentence of death passed on General Tojo and his colleagues. 1128. 

Question (Supplementary) by— 

Animals from Pakistan for Government dairy farms. 465. 
Bhakra Dam and Damodar Valley Projects. 1117. 
Commercial publicity for Indian goods in foreign countries. 522. 
Conferences held by the Ministry of Agriculture. 161. 
Construction of a new ship building yard near Calcutta, 948. 
Import of foodgrains besides allotments by F.A.O. 484. 
Manufacture and import of needles and cycles. 953. 
Manufacture of aeroplanes and spare parts. 824. 
Manufacture of Synthetic dye-stuffs. 2238. 
Measures taken to grow more food. 364. 
Personnel and purpose of mission to Ethiopia. 1127-28. 
Production and import of food grains. 483. 
Recommendations of Panel on silkindustry. 2233-34. 
Refugees from East Bengal. 217. 
Rehabilitation of refugees from East Bengal. 1019. 
Rehabilitation of refugees from Pakistan. 215. 
Rehabilitation of refugees in camps. 212, 
Rehabilitation of refugee teachers. 1698-99. 
Smuggling of goods from India into Eastern Pakistan. 1711. 
Threatened Railway strike and action against communists. 1113. 
Treatment of lepers and measures to check leprosy. 433. 

CHAUDHURI, SRIJUT ROHINI KUMAR— 
Question by— 

Appointment of Assistant Director of Air Transport. 372-73. 
Appointment of foreign trained Scholars in Indian Agri ultural 1 i 2092- 

95. 
Archwological excavations. 673—76. — 
Benefits to IL.N.A. personnel. 457. 
Bhorali River Scheme in Darrang District, Assam. 420. 
Galcutta-Gauhati air service over Pakistan territory. 202. 
Census in Assam, West Bengal and Hast Punjab for preparation of Electoral Rolls. 339. 
Delay in delivery of money orders and parcels at Gauhati. 509-10. 
Delhi Transport Service. 201-02. 
De-requisitioning of lands and buildings in Assam. 458. 
Disposal of appeals pending before Privy Council. 540-41, 
Dispute bi thorities and employees of Tezpur-Blipara Railway in Assam. 542. 
Dissolution of undivided joint Hindu family for income-tax assessment.* 1599. 
Expansion scheme for Indian Agricultural Research Institute , Delhi. 1982. 
Firing by soldiers on policemen on duty in Delhi. 30. 
Flight of aeroplanes from Caleutta to Gauhati ‘over Pakistan Territory. 980. 
Grant promised to Assam Gov: for Post-war Development. 338-39. 
Hydro-electric scheme for Assam. 420. 
Improvement of cattle breeding and increasing milk supply in Delhi province. 1982-83. 
Indians in Japan. 1247. 
Labour Welfare Officers for Assam. 420-21. 
Labour Welfare Officers in Assam. 537-38. 
Lunatic asylums and mental hospitals. 339, 1551. 
Manufacture and distribution of opium by Government. 30. 

d pe 453-54. Mercy petitions from. 
Metre Gauge Railway Line bet: and Tezpur, 369-70. 
Planters Associations and Labour Organisations of Tea Estates. 540. 
Purchase of tractors. 738-39. 
Reduction in third class fares and construction of new third class bogies. 370-72. 

Restrictions on visitors to Kohima and Imphal. 413-14. 
Supply of whisky to Indian Army. 1206. 
Surcharge on air mail letters from Calcutta to Gauhati. 981. 
Uplift of people in Assam Tribal Areas. 414-20. > 
War Service concessions for appointment in All-India Services. 453. 
Admission of Indian in educational institutions jn England. 312. 



34 INDEX TO. CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 

CHAUDHURI, SRIJUT ROHINI KUMAR—contd. 
Question (Supplementary) by— 

Agreement reached at Delhi Inter-Dominion Conference. 208. 
A ions for import 378. 
Banana Research station for Assam. 1333. 
Border raids by Pakistan troops in Assam. 656 
Carrying of airmails by Airways Companies. 349. 
Civil Aerodromes in Assam. 225' 
Compensation to victims of Razakar atrocities. 332. 
Complaints re delivery of letters and money orders, 2245. 
Expenditure on rehabilitation of East Bengal refugees. 765. 
Expenditure on relief of East Bengal refugees. 771. 
Facilities for third class passengers. 1463. 
General Election. 1399. 
Grant for establishment of Medical College in Dibrughar, Assam. 1705. 
Import of textile machinery from Japan. 516. 
Inventories of private properties of Princes. 1294. 
Loans sanctioned by Industrial Finance Corporation. 1559. i 
Low emoluments of male nurses in hospitals. 120. 
Objections by Whisky Manufacturers Association, London for placing orders with Mr 

Butler. 4065. 
Petrol Industry. 1251. 
Prevention and cure of leprosy. 1557. 
Prohibition in Delhi and Ajmer-Merwara. 1431. 
Railway accidents. 172 
Reduction in third class fares and construction of new third class bogies. 272 
Refugees from East Bengal. 218. 
Repair of aerodrome at Johrat. 1745. 
Reporting by public of cases of corruption in Railways. 692. 
Restoration of abducted women. 1246. 

from and prohib of poppy cultivati 9. 
Robberies in running trains. 1747. 

duled and Scheduled Banks. 1802. 
Selections made by F.P.S8.C. for Gazetted Posts. 668. 
Shortage of raw cotton. 2244. 
Shri Sarat Chandra Boeo’s criticism on India’s foreign Embassies. 761-62. 
Stocks of cloth with mills on 1st December, 1948. 166-68. 

> World production of opium and prohibition in India. 317. 

CHEMICAL INDUSTRIES— 
See “Industry(ies)” . 

CHETTIAR, SHRI T. A. RAMALINGAM— कि 
Question by— 

Remittances from Indo-China. 1900-01. 
Question (Supplementary) by— 
Amount realised by Disposals Directorate from sales. 462. 
Fixation of prices of cloth. 693, 695. 
In port of textile Machinery from Japan. 516. 
Loss of foodgrains due to locust pests and rust. 1743. 
Restoration of disrrantled railway lines in Madras. 707. 
Universal basic education. 791 

CHHATTISGARH STATES— 
Question re— i 

Cash balances and reserves of 452. 
Private properties of Rulers of 1540-48; 

CHIEF COMMISSIONER (S)— 
Question re— 

Approval of Budget of Delhi and Ajmer-Merwara by ——- Advisory Councils. 2198-99. 
CHILD LABOUR— 

Question re— 
Employn ent of ——-. 1996. = 
.KA LAKE— 

Question re— 
Development of fisheries in Orissa, 1745-46. 

CHINA—- 
Question re— 

Civil War in —— 226. 
Indians in Communist occupied ——, 421-22. 
Indian Nationals in Wer Zone ir — ८ 1006. 
Indian students in— —Universities under Communist control, 1493. 
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‘CHINESE TURKISTAN— 

Question re— 
Visit of M. 6. As. to Soviet Asia and —-—-, 1892. 

CHINGLEPUT- . 

Question re— 5 
Electrification of Railway lines bet: ‘Tamb: —— and Arko: on M, and 8. M 

Railway. 1466-68. 
Remodelling and Conj Rail i 1468. 

CHOLERA VACCINE— 

See ‘Vaccine (s)”. 

CHOTA NAGPUR— : 

Question re— 
——construction of new railway lines in Bihar and ——- 1657. 

CHOWDWAR— 

Question re— 
Repairing of ——- aerodrome in Orissa. 8. 

CHUMMERY(IES)— ~ 
See “Quarter(s)”’. 

CIGARETTE(S)— 

Question re— 

Help to —— industry. 1172-73. 
Revenue from enhanced excise duty on tobacco, —— and tea. 1056. 

CINEMA— 

Question re— 
Construction of —_—- houses in Delhi Provines. 235, 2268. 

CITIZENSHIP— 

Question re — = 
Ceylon —— Act. 1487-88. = 
Denial of —— rights to Indians in Ceylon. 1397. 

CIVIL SERVICE, INDIAN— — it 

Question re— « 

Europeans in LP.S. and L.F.S. 2223-24. 
Former Secretary of State’s Services. 2223. 

CIVIL AVIATION— 

See “Aviation’’. 

CIVIL SERVICE, BURMA— 

Question re— 
Release benefits to Indians in ——. 245-46. 

CIVIL SUPPLY (IES)— 

Question re— = 
L Rezruitment of Inspectors and Clerks in the office of the Director of Delhi. 1658-59. 

एकता, WAR 
Question re— 

-—-in China. 226. 

CIVILIAN(S)— 
Question re— 

—— enployees in A.LG,.S., Bengal Area. 2191, 
Qualifications for Store-Keepers in R.LAF. 2191-92. 

ion of R.I.A.F. Equipment Depots on ——- Basis. 2191. 

Te
) 

है 
Un

de
 

al 

| CLAIM(S)— 
Question re— 

~ Adjustment of Inter-Dominion Governmental ——. 338 
——— for damage to goods in transit on Railways. 1085-86. 
—— on Railways for compensation for lost goods. 1099. 
—-— pending in Delhi and Ferozpur Railway Divisions. 2247-49 3 a 3 

re goods booked from Pakistan to India during disturbances. 2099. y 
Compensation by Railways for during 1948. 1484. 
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CLAIM(S)—conid. 
Question re—conid. 

Compensation paid for settlement of Railway ——. 1963-67. 
Outstanding —— on various Railways. 958-59. “aa “ 
Settlement of —— re goods booked to Pakistan and vice versa before partition. 1854. 
Settlement of private —— against Germany. 247. 

CLASSIFICATION— ae 
Question re— 

lew of Railway compartments. 200-01. 

CLERK(S)— 
Question re— 

Assi A Officers, A: and —— in Railway Audit Department. 933- 
35. 

Confirmation of qualified —— of Military Accounts Department. 314-15. A re 
Recruitment of inspectors and —— in the Office of the Director of Civil Supplies, Delhi. 

1658-59. 
Retrenchment of temporary personnel. 2272. 

See also ““Employee(s)’’. 

OLERKAGE— 
Question re— s 

charges for return of unused Railway tickets. 1855-57. 

OLINIC(S)— 
luestion re— 

Establishment of University for Naturopathy and Nature Cure ——-. 1579. 
Tuberculosis in India, 434. 
Venereal diseaso —— 1420. 

See also “Hospital(s)”. _ 

CLOTH— 
See “Textiles”. 

CLUB(S)— 
Question re— 

Flying —— in India. 821-22. 
coAL— 

Question re— 

Allotment of pig iron, steel, hard coke and steam —— to foundries and steel processing 
factories. 2077. 

—— production. 1988-89. 
Control of selling prices of ——. 1990. 
Enquiry into cost of production of ——. 1100-01. 
Fixation of rice of Korea = 998. 
Iron and ——- mines of Telcher, Orissa. 1193. 
Manufacture of power alcohol from molasses and synthetic petrol from ——. 810-12. 
Manufacture of synthetic oil from ——. 718, 1876, 
Prices of in different collieries. 989-97. 
Strikes in—— mines. 1498-99. 
Supply of ——- to tobacco growers of Guntur and Krishna District by rail. 975-76. 
Supply of hard Coke to manufacturers of brass depots. 1368. 

COAL MINE(S)— 
See “Colliery (ies)”’. 

COAL MINE LABOUR WELFARE FUND— 

Question re— 
Construction of houses from ——. 2135. 

COAL TAR— 

Question re— थे 
Supply of Tatas —— to distillers. 1967-68. 

COAST(S)— 

Question re— 
Defence of east, 

COASTAL TRAFFIC— 
Question re— 

Encouragement to ——,- 1018. 

of India against Naval attacks. 799. 
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COCONADA— 
Question re 
Development of a deep sea Port between Mormugao and Cochin and a harbour at——. 

170. 

CcOCHIN— 

Question re— 

Conversion of ——- harbour into naval base. 981. 

Development of a deep sea Port between ——- and Mormugao. 367. 

Development of a deep sea Port between Mormugao and ——- and a:harbour at Coconada 

7 170. 
Naval School at 
Report of the adviser to Ministry of States re 
Union of 

COCONUT(S)— 
Question re— 

Plan to increase production of 

1205-06. 
and Travancore. 1725. 

and Travancore States. 1315. 

1457-58. 

COCONUT COMMITTEE, INDIAN CENTRAL— 

See “‘Committee(s)”. 

COCONUT OIL— 
Question re — 

Import of Copra and 

COFFEE— 

Question re— 
Stopping of supply of 

COINsS— 
Question re— 

Discovery of ० 

from Ceylon. 893. 

seeds to Co-operative Societies. 1479. 

id silver in Shri Nagar Fort, Bundhelkhand. 2049. 

Replacing Kings effigy on and currency notes. 2048-49. 

COLLECTOR(S)— 

Question re— 
Residential houses isitioned by the of Delhi, 2225. 

COLLEGE(S)— 
Question re— 

Accommodation for 
Agricultural and Veterinary 
Central staff 
Delhi Agricultural 

of Nursing, Delhi. 22. 
for Utkal University. 319. 

for Railway officers. 1159-60. 
. 1093-95. 
तिल) 

Graduation training of released I.A.M.C. Officers at Lake Medical 
of a a ——in Assam. 1298. 

Calcutta. 1294-96. 

Grant for establishment of Medical —— in Dibrughar, Assam. 1705. 

Tnstitutions for Medical studies. 1600-03. 
Management of Lady Hardinge Medical 

for male students in Delhi. 1223-24. 
9 

Medical 
Model aeroplane clubs in 5 
Student’s strike in Delhi Agricultural 

and Hospital. 1059-60. 

. 196 
1095-96. 

See also “Educational Institutions” and also “’gchool(s)” 

COLLIERY (IES)— 
Question re— 

Coal Mines Labour Welfare Fund. 894-95. 

Capital outlay, production and profit of Government ——. 1479-82. 

Closing of coal mines in Bengal and Bihar. 499-500. 

areas not under Mines Board of Health. 1141-42. 

Construction of Central Hospitals at Raniganj and C.P. coal fields. 1141. 

Employment of women for underground work in Korea Coal Mines, 894. 

Bxpenditure for providing foodgrains at cheap rates to —— labour. 1483. 

Foodstuffs at 
Tron and coal 

concession rates to Miners in Coal fields. 1890-91. 

mines of Telcher. 1193. 

Modern machinery for coal mines. 367-68. 

Non-implementation of Conciliation Board’s award in . 1140. 

Orissa Government's control over Coal Mines Labour Welfare and Housing Funds. 1903- 

04. 
Prices of Coal in different 
Production and mai 

989-97. 
cost of Go ——. 1950-52. 

ric os of dities for Gov — and grain shops. 1482. 
193. Pure! P 

Railway sidings for West Thagrakhand and Rajnagar ——. 10! 

-
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COLLIERY(IES)—contd. 

Question re—conid. 
Recommendations of Concilidtion Board and Fact Finding Committee re Coal mine and | 

labour unrest. 1026-27 
Strikes in Coal mines. 1498-99. 
Utilization of Coal Mines Labour Welfare Fund for education of labourers, 1884-85, 

COLONISATION— 
Question re— z 

of Andaman and Nicobar Islands 2025. 

COMMERCIAL CROPS— 
See “‘Crop(s)”. 

COMMERCIAL INTELLIGENCE— 

Question re— 
Enquiry from Trade Commissi through ता ——. 1667. 

COMMERCE— 
Question re— 

521-22. Commercial publicity for Indian goods in foreign countries. 
Commissioner General for Commercial and Economic affairs in Burgpe. 
Dakotas used for Commercial purposes. 1321-22. 
French Economic Mission to के 4 a Commercial Treaty, 1121-22. 

-70. 

2010-11. ) 

Report of Sri Ram Committee on Trade and ——. * 1266 
Treaty of friendship and with U.S.S.R. 1503. 

COMMERCE, MINISTRY OF— 

Question re— 

Gazetted and non-gazetted staff in the ——. 1142. 
Meetings of the ding i for . 544. 

COMMISSION(S)— 
Question re— 

Grant of —— to licentiates in I.A.M.C, 1831, 
Regular and d since 15th August 1947. 2059. 

9: Result of 10.0.6:0 examination for RN. ——. 1994-95, 
Temporary and short service in Army. 1203. ४ 

COMMISSIONED OFFICER(S)— 

Question re— 

Pension and gratuity to emergency promoted from ranks. 2209-10. 

COMMISSIONER GENERAL— 2 

Question re— < 
for ९ ial and Ei ic affairs in Europe. 2010-11. 

COMMITTEE(S)— 
Question re— 

to enquire into the working of the Criminal Tribes Act. 342-43, 1551. 
Departmental conferences and —— meetings held by various Ministries. 1225, 
Expenditure on confi estin, delegati 685-86. 
Investigations of Indian Central Cocoanut 2095-96. 

a Meetings of Standing for Ministry of Agriculture. 737. 
Meetings of Standing for Ministry of Commerce. 544. 
Meetings of Standing —— for Ministry of Communications, 737, 
Meetings of Standing for Ministry of Defence, 683-84. 
Meetings of Standing for Ministry of Education. 684. 
Meetings of Standing for Ministry of External Affairs and Commonwealth Relations. 

544. 
Meetings of Standing —— for Ministry of Food during 1948. 1659. 
Meetings of Standing for Ministry of Health. 684-85. 
Meetings of Standing —— for Ministry of Industry and Supply. 737. 

: Meetings of Standing —— < Ministry of Infc ion and Broadeasti: 685, 
or 

84. ; f 
D lopmen: - for Heavy. Chemical Industries. 496-99. 

Recommendations of Kunzru —— on Railways 831-32. 

r 



मे 
| 
ह 

INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 39 

COMMITTEE(S)—contd. 

Question re—contd. 

Report of Cabinet on Deyelopment plans. 1809. 
Reports of on Indo-Pakistan disputes. 222-23. 
Report of Sri Ram on Trade and Commerce. 1266-67. 

Visit of Members of Standing Advisory for Ministry of Defence to Military installa- 

tions. 1725. 

COMMODITY (IES)— 
Question re— 

de-controlled and their prices before and on 10th January, 1948. 1611-35. 

—— imported from and exported to Pakistan. 2167-75. 
under control in Centrally Administered areas. 848-51. 

Control on in Centrally Administered Areas. 340. 
Price index of various 312-13. 
Purchase prices of for ७, $ collieries grain-shops. 1482, 

See also “Goods”. 

GOMMONWEALTH— 

Question re— 

Change in the Nomenclature “British—.”’ 1894-96 
—— Pr me Ministers Conference to be held in London. 2018-17. 

Conference of Foreign Ministers of countries. 1679-80. 
Contribution te —— Agricultural Burean. 1605-07. 
Discussions at Prime Minister’s-conference in London. 1387-88. 

COMMUNALISM— 

Question re— 

Abolition of communal canteens in Government offices. 1505. 
Check on activities of communal organisations. 1203. 
Naming of Indian Army Regi after 452. 

COMMUNICATLONS— 

Question re— 

Ban on use of titles in official —— and publications. 1912. 
with Andaman and Nicobar Islands. 2236. 

Control over in Hyderabad State. 666-67. 

Fi ial all for , hospitals and education in North Bast Frontier tribal areas. 

= 1131-33. 

COMMUNICATIONS, MINISTRY OF — 

Question re— 

Gazetted and non-gazetted staffin ——. 1379. 
Meetings of ding C i for ——. 737. 

COMMUNIST(S)— 
Question re— 

Activities of in Hyderabad, 2184-85, 
Army clashes with in Hyderabad. 15. 

detained by Government. 1702-03. 
——. menace in Hyderabad. 1059. 
Indians in occupied China. 421-22. 
Indian students in Chinese Universities under control. 1498. 

Threatened Railway strike and action against ——. 1609-13. 3 

COMPANY (TES)— 
Question re— 

Conditions of service of Indian seamen employed in foreign ——. 2117-19. 

Disabilities of Indian employees of Anglo Iranian Oil पु 5 
Refunds to share holders of Sterling and Dollar —— inIndia, 1309. 

See also “Air Service(s)’’. 

COMPENSATION(S)— 

Question re— % 

——— by Delhi Improvement Trust for land acquired for Delhi Cloth and General Mills 

Ltd. 1581-82. ५२ 
—— by Railways for claims during 1948. 1484, 
—— paid for settlement of Railway claims. 1963-67. 
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COMPENSATION(S)—conid. 
Question re—conid. 

to Indians for losses in Burma and the Far-East in World WarII. 1773-74. 
to judges of Common High Court of Hastern States Group. 1428. 
to victims of Hy. d. 331, 1206-07. 

Murders on trains and paid during last four years. 1985. 

COMPENSATORY ALLOWANCE(S)— 

See ‘Allowance (8). - 

COMPLAINT(S)— 

Question re— 

re delivery of letters and money-orders. 2244-45. 
regarding fay: lot: f 1765-66. 

Pakistan’s —— in Security Council re Hyderabad. 1050-51. 

COMPLAINT BOOK— 
Question re— 

at Railway stations. 2065. 

CONCESSION(S)— 34 
Question re— 

Privilege Ticket Order ——. 898-99. 
Privilege Ticket Order 

CONCILIATION BOARD— 

Question re— 

to non-Railway Government servants. 1048. 

Non-implementation of 
Recommendation of 

27. 

CONFECTIONERY INDUSTRY— 
See “‘Industry(ies)’’. 

CONFERENCE(S)— 
Question re— 

Agreements reached at Delhi Inter-Dominion a 
Arrests in connection with the Akali 1315-16. 
Commonwealth Prime Ministers’ tobeheldin London. 1904-05, 2015-17. 

held by the Ministry of Agriculture. 157-62 
—— of Foreign Ministers of Commonwealth countries. 1679-80. 
Countries invited to Asian 534-36 
Departmental —— and Committee meetings held by various Ministries. 1225 
Discussions at Commonwealth Prime Ministers in London. 1887-88 
Discussion on Asian Economie and Industrial Development at UNBCAFE ——, Lapstone, 

Australia. 1672-74 
Disposal of evacuee property after Inter-Dominion —— held at Karachi. 1684-86. 
Engineers resolution re removal of restrictions on import of essential goods. 1684. 

dit gi ittee meetings and delegations. 685-86 
Expendi deput: fr a and trade purposes. 1193. 
Recommendations of Marketing Officers 965-70. 

CONFIRMATION— 
Question re— 

Absorption of cortain classe3 of Government servants into permanent cadres. 1563-64. 
CONGRESS, INDIAN NATIONAL— 

Question re— 

Congress resolution re foreign possessions in India. 224. 

१8 award in collieries. 1140. 
and Fact Finding Committee re coal mine labour unrest. 1026- 

205-08. 

ure on. 

Petrol to visitors of Jaipur Session of 366-67 

CONJEEVARAM— 
Question re— 

Remodelling Chingleput and Railway Stations. 1468. 

CONSTITUENT ASSEMBLY— 
Question re— 

Convention of States Representatives in _—. 662. 
' Merger of Bhopal State with Madhyab! and rep: ion in——. 3-4. 
Representations of East Punjab States in——. 670. 
Representation of Phulkian Union in ——. 427-28 
States not yet represented in 1049-50. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 41 

CONSTITUENT ASSEMBLY, MEMBER(S)
— 

Supply of advance copies of answers to questions, ete., to Members. 511-18, 619-20 (Part 

i) 
Question re— 
Auction of trees in quarters. 1502. 

Construction of additional rooms in quarters. 1899-1900. 

Construction of cow sheds in bungalows. 2163-64. 

Occupation of quarters in New Delhi by non-M.C.A.s. 887-89. 

Pensions drawn by from Hyderabad State treasury. 3. 

Visit of to Soviet Asia and Chinese Turkistan. 1892. 

CONSTITUTION— 

Question re— 
Model. for the States. 1287-88. 

CONSULATE(S)— 
Question re— 

& Indian 

OONTAI— 
Question re— 
Scheme for connecting —— with 

CONTRACT(S)— = 
Question re— 

for railway bookstalls. 986-87. 
—— for railway refreshment rooms. 1657. 

and Embassies. 2121-23. 

Road and Jaleswar. 1635. 

Railway with Messrs. A.H. Wheelerand Company. 1188-91, 1554. 

CONTRACTOR(S)— 
Question re— 
Agreements between Railway administration and ——. 1362-63. 

—— Cashier on N.W. Railway. 1106. 
for tonga stands at Delhi Main Station. 1368. 

Industries recruiting labour through ——. 177 

Licence fee from eatering—on B.N. Railway. 1756. ‘ 

Licence fee from Indian catering —— on Railways. 1756-58. 

९ CONTROL— 
Question re— 

Cloth Policy. 692-93. 
Commodities de-controlled and their prices before and on 10th January, 1948- 1511-88 . 

Commodities under in Centrally Administered Areas. 848-51. 

—— of selling prices of coal. 1990. z 
—— on cereals in urban areas. 1837-45. 

__— on commodities in Centrally Administered Areas. 340. 

—— on distribution of sewing thread. 1175. 

——— on food charges in Delhi and Simla hotels. 1384. 
on paper, 1453-60. 

Enforcement of House Rent Act in cantonments. 1316. 

Government’s Textile Policy. 362. 
Implementation of Cloth Scheme. 199-200. 
Textile Production Committee. 492-93. 
Withdrawal of Fruit Products. Order. 698. 

| CONTROLLER OF MILITARY ACCOUNTS— 
Question re— . 

Location of a Branch Office of ——, Southern Command. 667. 

CONTROLLER OF SALT— 
Question re— 

| Office of 1873. 
CONVICT (8)-- 

Question re— 

hi of pri between India and Pakistan. 1272. 

Lodging of prisoners in iron cubicles in the Central Jail, Ajmer. 1306-07. 

Mercy petitions from condemned ——. 453-54. 
Political and I. N. A. Prisoners in Indian Jails. 1705-06. 

Prisoners exchanged between India and Pakistan. 1669. 7 

4 Oe R. 8. 8. Volunteers arrested, detained and convicted in Centrally Administered Areas. 680. 

Scale of diet for prisoners in the Central Jails of Ajmer and Delhi. 1801-05. $ 

COOCH BIHAR— 
Question re— 

Road link between Siliguri and Assam via ——. 975. 
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CO-OPERATIVE BANKS— 
See ““Bank(s)”. 

CO-OPERATIVE CULTIVATION— 
See “Cultivation”. 

CO-OPERATIVE SOCIETY (ITES)— 
Question re— 

Agricultural Labourers Multi-purpose 1675. 
mg industrial lab: in Centrally Admini: d Areas. 

——of salt producers, 494-96. 
Distribution of cloth and yarn through 190-91. 
Sale of land in Delhi to Government servant ——. 681,920. 
Stopping of supply of coffee seeds to ——. 1479. 

COPPER— 

Question re— 
——tines in Dhalbhum. 1152. 

COPRA— 

Question re— 

Import of —— and coconut oil from Ceylon. 893. - 
India’s requirements of ——., 873. 

CORPORATION TAX— 

Question re— 
Arrears of Income-tax, Supertax and —— of evacuees to Pakistan. 

CORRESPONDENT(S)— 

Question re— 
Appointment of All India Radio —— in provinces. 446, 

CORRUPTION— 

Question re— 

Cases of —— in Central Government Services. 1053-54. 
Cases of in various Ministries. 1059. 
Gazetted officers tried for —-— on Railways. 2069. 
Measures to check in Railway: administration . 186-87, 
Prevention of in C.P.W.D. 1888-89. 
Reporting by publie of cases of -—— in Railways. 691-92. 
Trial of C. P. W. D. Officers on charge of ——-. 866. 

COTTAGE INDUSTRY (IES)— 
Question re— 

Central Board of ———. 739-40. 
Introduction of spinning in plans. 1880: 
Mobile Employment Exchanges and 
Organisation of in Provinces; 2945-49. 

See also ‘Industry (ies)’’ 

COoTTON— 
Question re— . 

Cultivation of finer varieties of ——. 1085. 
Measures to check speculation in 714-17. 
Production and import of 1612. 
Shortage of raw ——-. 2242-44. 

COTTON CLOTH— 
See “Textile (s)”’. 

COTTON GOOD(S)— 
See “‘Good(s)’’. 

COTTON, MR. SYDNEY— 
Question re— 

——— ’s flight over Indian territory,, 875-76. 
Removal of money from Hyderabad by ——. 683. 

COURT(S)— 
Question re— 

Civil and criminal cases in Ajmer Merwara 2199. 
India’s rep: i on ional. 2003. 

for refugees. 759-60. 

1778279, 

1540. 
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| COW SHED(S)— . 4५82 3288, 
Question re— 

i; 

Construction of in M, C. A. bungalows. 2163-64. 

ORIME(S)— 
Question re— 

d Civil and Criminal cases in Ajmer-Merwara Courts. 2199. 
—on B, N. Railway. 2097. 

hi, 1700-01. i siti, 
Trial by jury of European British Subj in India in © 1 cases, 1817. 

ORIMINAL TRIBE(8)— 
Question re— 

Committee to enquire into working of Act, 342-43, 1551. 

CROP(S)— 
= Question re— 

1 Cattle Ii hi 833. 
~— failures in certain areas of C. P. and Berar. 202. 05८ “hie 

~—— Insurance. 1749 x के 
। Discouraging of commercial ---+-.._ 1750 न 
। 2 Measures to increase yield of existing —— and import of foodgrains. 697-98. 

Organisations for research on ———. 1361 
Specialised Seeds. 1080-81 

CROP INSURANCE— = 
See ‘Insurance’. 

CROWN EMBLEM— 

Question re— A 
Use of ——— by High Courts. 899. 

CREW— 

Question re— 
Financial help to relations of —— of the Dakota lost on Kashmir Front. 1423. 

, CRUDE OIL— 
Question re— 

Refineries for imported ——. 762. 
Resources of —-— in India. 762-63. 

CULTIVATION— 
Question re— 

-—— by tractors. 504. आर = 
~—— of finer varieties of cotton. 1085. है 
—— of jute in South India. 1852-53. 
+-— of reclaimed land. 505. 
Development of Tapioca ——. 1641 
Food production and co-operative —— of waste lands. 191-92. 
Land brought under 623-26. 
Lund reclamation for —— during 1949. 506, 
Land under foodgrain ——. 110 

; Poppy —— and opium manufacture in Indian States. 1241. 

CULTIVATOR(S 
See “Agriculturist(s)” 

CULTURE— 
~ Question re— : 

Foreign students studying Indian —— in India. 1567-68. 

CULTURAL ATTACHES— 
Question re— ¥ 
——to Indian Embassies, 1893-94. ‘ 

CULTURAL RELATION(S)— f 
Question re— 

Literature for improvement of with foreign countries, 1443. : 
Steps to improve with foreign countries. 1427-28. bat 

OULTURAL TRUST, NATIONAL— : ae 
Question re— oe 
Formation of ——. 1825-26. pana 

= 
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CURRENCY— 
Question re— 

—— Notes in circulation. 786, 1569. 
——— notes in circulation in December, 1948. 29-30, 
Devaluation of —— in Europ Marshall Aid Countries. 1576, Link of Indian —— with U-K, Sterling. 1912. Reduction in —— exchange to Indians returning from Indo-China, 2145. Replacing Kings Effigy on coins and —— notes. 2048-49. 

CUSTODIAN OF EVACUEES’ PROPERTY— = 
Question re— 

Allotments by ———. 774-75, 
Lobo Prabhu ——. 1890. 
Muslim houses sealed by ——, Delhi. 1023-24. 

cUSTOM(S)— 
Questin re— 

Duty on commodities exported and imported from Pakistan. 2223. Inspectorate of —and excise. 1718. 
Regularisation of Inter-State —— Policy. 1699-1700. 

CUTCH STATE— 

Question re— 

Administration of ——. 301. 
Famine conditions in —-—, 931-32. 
Famine relief works in ——, 1599-1600. 
Future of ——. 01.09. 

CYCLE(S)— 

Question re— 

1284-85. 
B. 8, A. and Hercules ——. imported in 1946, 1947 and 1948. Cottage or small-scale industries for manufacturing — parts. 1484-85 Firms manufacturing bicycles. 1984-85, 
Fixation of price of imported bicycles. 989. Import and manufacture of bicycles. 1460. 
Manufacture and import of needles and ——-. 952-54. 

CYCLONE— 

Question re— 

Damage to Government of India’s properties in Bombay -—-.. 1490-91. 
Loss ¢0 refugees in the Bombay ——. 1491-92, = 

CYNAMIDE— 

Question re— 
Production of Phosphorus, Caleuim Carbide, —— and Halogenated Solvents, 698-99. 

CZECHOSLOVAKIA— 

Question re— 

Consulting Engineers’ Office in India, 975. 
Technical missions from ~ and Belgium, 493-94, 

D 
DABRA— 

Question re— 
Railway level crossing on Kacha road from Satroad to ——,. 1876. 

DADUMA PROJECT(S)— 

See “Project (s)’’. 

DAIRY FARM(S)— 
Question re— 

Aid to poultry and 1342-44. ' 
Animals from Pakistan for Government ——. 464-66. 
Government in India, 1536. कि 
Inauguration of large and small 80816 dairy farming. 1613-21. 

MAMODAR VALLEY CORPORATION— 
‘Question re— 

Dams constructed by ——. 1888-90. 
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DAMODAR VALLEY PROJECTS— 

See **Project(s)’’. 

DARRANG DISTRICT— 

Question re— 

Bhorali River Scheme in 

DAS, DR. MONO MOHAN— 

Question by— 

Accumulation of cloth in mills. 1740. 
Agreements between India and Western Germany. 220. 
Auctioning of lands leased to Malis in Ambala. 2214. 
Ban on Dawn. 2203-04. 

, Assam. 420. 

Cust duty on dities exported and imported from Pakistan. 2223. 
Decomposition of imported foodgrains. 2077-78. 
Discovery of old silver coins in Sri Fort, Bundelkhand. 2049. 
Effect of vanaspati on health. 2078-79 
Env’ Hygiene C i . 1288-89 
Expenditure on Atomic Research. 1771-72. 
Expenditure on Embassies and High Commissioners Offices. 1994-96. 
Expenditure on Employment Exchanges. 2109-10. 
Export duty on jute collected at Calcutta Port. 2051-52. 
Export of raw and crushed bones and import of fertilizers. 1381-83. 
Foreign deputations sent during 1948-49. 2110-16. 
Foreigners serving under Government of India. 1416-18. 
Import of automobiles in 1948. 1492-93 
Import of foodgrains. 1167-69. 
Import of foreign cloth. 1407-08 
Import of tractors and other agricultural machines. 1509. 
Import of vegetable motherseeds. 1166-67 
Income-tax allocation to West Bengal. 2204-05. 
Incorporation of Andamen and Nicobar Islands in West Bengal, 2203. 
Increasing the production of salt. 1455-57. 
Kerosene oil quotas for provinces. 1499-1500, 

f sti 1862. 
Manufacture of sulpha drugs. 1863. 
Manufacture of vanaspati. 1325-26 
Petrol Industry. 1250-51. - 
Plague vaccine supplied to Calcutta. 2205. 
Prevention and cure of Leprosy. 1557-58. 
Printing of stamps. 2031. 
Production of penicillin and anti-malarial drugs. 1861-62. 
Report of American experts on development of ground water resources in Gangetic Plain. 

2063-65. 
Requisitioning and allotment of houses to refugees in Delhi. 1244, 
Robberies in running train. 1746-4 
Shortage of raw cotton. 2242-44. 
Trade Agreement with Russia. 1122-24. 
Transfer from Pakistan of Kashmiri Harijans and other non-Muslims. 1554. 
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1884-85. 
Visit of expert ‘“‘Demonstration Malaria Teams.’ from abroad. 2049-51. 

Question (Supplementary) by-— 
Action agai Pp 

in Centrally Administered Areas. 788. 
Cement factories. 1104 

‘5, etc., in connection with R.S.S Movement 

Cc tive Societies of salt Gt 494-95. 
Cultivation of finer varieties oF cotton. 1085. 

by Di Valley Corp i 1390. Di 
Delhi Agricultural College. 1095. 
Denial of citizenship rights to Indians in Ceylon. 1397. 
Development of Indian Navy. 1570. 
Enquiry into conditions of agricultural labour. 1014. 
Evacuation of non-Muslims of Skardu, Kashmir. 1047. 
Expenditure on rehabilitation of Hast Bengal refugees. 764. 
Facilities for education in mother tongue in primary and secondary stages. 1065. 
Facilities for export of safety matches. 1754 
Facilities for study of psychotherapy. 1421. 
Fishing with powered vessels. 174 
Flying Clubs in India. 822. 
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DAS, DR. MONO MOHAN —contd. 

Questi (Suppl ary) by: td ; 
Harijan Section of Ministry of Relief and Rehabilitation. 1405. 
लो roduction an 0907 of petroleum. 1396. 
Tner subvention to Orissa Government. 1436. 
Indians marooned in Toungoo District, Burma. 2013-14. 
Kosi Project. 1907. 22 
Licence fee from Indian catering contractors on Railways. 1757. 
Locomotives and Boilers manufacturing plant at Mihijam, West Bengal. 1171. 
Manufacture of Cholera Vaccine. 1425. 
Measures taken to grow more food. 364. 
Measures to check inflation. 665. 
Measures to increase production of paddy. 366. 
Monopoly in salt trade. 1080. 
Officers and labourers employed in Daduma and Hirakud Projects. 767. 
Prevention of deterioration of river bed on account of the Irrigation Plan of Demodar Valley 

Project. 2012. 
Purchase of ships for R.I.N. from Britain, 1424. 
R. 8. 8. sympathisers among Government servants. 444. 8 
Regional languages in Devanagari script as University language. 436. 
Rehabilitation of refugees and Town Planning Schemes, 382. 
Rice production in Assam. 974. 
Townships for refugees in Delhi. 1671. 
Workshop for manufacture of locomotives. 1087. 

DAS, SHRI B.— 
Question by— 

New Railway lines for Orissa Province and States. 173. 

Question (Supplementary) by— 

Agreements between India and Western Germany. 219. 
Amount realised by Disposals Directorate from sales. 463. 
Applications for import permits. 378. 
Arrears of incometax. 678. 
Arrests of members of All-India Railway Men’s Federation in connection with threa- 

tened Railway strike. 1069. 
Audit check on India’s Expenditure abroad. 456. 
Ban on export of jute to South Africa. 1489. 
Cases referred to and disposed of by Income-tax Investigation Commission. 20. 
Commissioner General for Commercial and Economic Affairs in Hurope. 2811. 
Enquiry into conditions of agricultural labour. 1614. 
Enquiry into cost of production of coal. 1101. 
Financial aid to refugees by Rehabilitation Finance Administration. 1055. 
Grant to Delhi Uni ity for establishment of a Tuberculosis Insti 318. 
Inereased subyention to Orissa Government. 1436. 
Indo-Japanese Trade Contracts. 1016. 
Integration of South West Africa with Union of South Africa. 862. 
{International Trade position of India. 395. 
Management of Lady Hardinge Medical College and Hospital. 1060. 
Manufacture of power alcohol from molasses and synthetic petrol from coal. 811. 
Non-compliance with provisions of Factories Act, 1948. . 
Objections by Whisky Manufacturers Association London for placing orders with Mr. Butler. 

405. 
Personnel and purpose of mission to Ethiopia. 1127-28. 
Price index of various commodities. 313. 
Recommendations of Kunzru Committee on Railways. 832. 
Recommendations of Profit Sharing Committee. 537. 
Recommendations of Railway Re-organisation Committee. 1676. 
Refusal by the Reserve Bank to recognise transfer of shares after 30th November, 1948. 

1411. 
Sterling Balances Account and import and export trade. 747. 
Students’ strike in Delhi Agricultural College. 1096. 
Trade between India and Wire. 875. 
Training of officers for Indian Merchant. ‘Navy. 743. 
Ti bi of Go finances by Imperial Bank of India. 1036. 

DAS. SHRI BASANTA KUMAR— 

(uestion by— 

Adult education. 1312-14, 
Basic education, 1224-25. 
Exch: of pri: between India and Pakistan . 1272. 
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| 
_ pAS, SHRI BASANTA KUMAR—contd. : 

Question by—contd. : * 

Expenditure on relief of East Bengal refugees. 771-72. 
Export and import of cotton textiles, 1144-46 ॥| 
Film censorship. 1828. 
Indian Jute Mill Association Research Institute. 1877. 
Loans granted by Rehabilitation Finance Administration. 1604. 
Marine fisheries. 1186. 
Prevention of deterioration of river bed on account of the Irrigation Plan of Damodar Val ey. 

Project. 2011-12. 
Scheme for connecting Contai with Contai Road and Jaleswar. 1635. 
Scholars returned after studies abroad in engineering subjects. 2205-07 
Script used in Railway station name boards. 1479. 
Smuggling of textiles from India to Pakistan. 1355-56, 

2 Training of teachers for basic education. 1438-3! 
Water charges from occupants of ‘C’ type chummeries in Lodi Road, New Delhi. 1784-85, 

| Question (Supplementary) by— 
Manufacture of Cholera Vaccine. 1425, 

DAS, SHRI BISWANATA— 

Repetition of Questions involving enormous labour in preparation of Answers. 2124-25. 
Supply of advance copies of Answers to Questions etc., to Members. 511-12. 

Question by— 

Budget deficits in Orissa States. 7-8 
Centre’s aid to meet budget doficit in Orissa States. and disbursement of large sums by ex- 

rulers. 1550. 
Conference of Foreign Ministers of Commonwealth Countries. 1679-80. 
Countries invited to Asian Conference. 534-36. 
Desirability of using tractors and chemical fertilisers. 2263-68. 
Devaluation of currency in European Marshall Aid Countries. 1576. 
Discharge of Indians from Burma Government Service. 1021-23. 
General Elections. 1398-1400 
Geological survey of Orissa. 1681-84. 
Gold and silver imported from U.S.A. under ‘Lease-Lend’ 1934-35 
‘Gunny bags lying unused in jute factories and ordnance installations. 726-27, 
“Import and distribution of chemical manures. 1357-59. 
Import of Norwegian beer. 231 
Increased subvention to Orissa Government. 1436, at a 
Indian Embassy in Moseow. 772-73. 
Indian exports to U.S.A. 1576-77. 
Manufacture of salt in Orissa on co-operative basis. 174-75. 
Migration of Anglo-Indians to Australia, 1138. 
Muslim officials of Indian States having accounts in Pakistan banks. 315, 
New Railway lines for Orissa Province and States. 173-74. 
Orissa Government's control over Coal Mines Labour Welfare and Housing Funds. 1903-04. 
Railway accidents. 171-73. 
Rate of exchange of Rupee into Sterling. 1933-34. 
Recognition of Israel State by Great Britain, 772. 

| of Ports Techni 998-99. 
Rehabilitation of refugees from Pakistan. 214-16. + 
Removal of money from Hyderabad by Mr. Sydney Cotton. 683. 
Re-organisation of Bengal Nagpur Railway. 174. 
Reparations from Japan. 1680-81. 

2 Report on ind: ys of medicii 923-24, 
Question (Supplementary) by— 

Agricultural indebtedness. 1327. 
Applications’ for import permits. 378. 

ivi 168 of salt di 5-96 
Development of fisheries in Lake Chilea, Orissa, 1746. 
Enquiry into conditions of agricultural labour. 1014. 

8०7 ies and High Commi: Offices. 1996. 
Facilities for education in mother tongue in primary and secondary stages. 1065. 

“/-  Foodgrains imported from foreign countries. 471. 
| Import of tractors. 958. 

=| Jute production in India after Partition. 827. 
ion of cottaze indi in Provinces. 1948-49. 

Political unrest in Burma and repatriation of Indians. 777-78. ७ 
Production of Synthetic Petrol. 1744, 
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DAS, SHRI BISWANATH—conid. 

Question (Supplementary) by—contd. 
Recovery of movable property from Pakistan. 885. 
Repair of Railway engines. 813. 
Steps for increasing steel production. 1162-63. 
Textile goods lying in various military depots. 351. 
Training of officers for Indian Merohant Navy. 743 - 
World production of opium and prohibition in India. 317. 

DAS, SHRI SANTANU KUMAR— 
Question by— 

Crimes on B.N. Railway. 2097. 
New village post offices in Orissa. 2097-98. 
Removal of first and second class coaches from trains on B. N. Railway. 2097 . 

Question (Supplementary) by— 

Facilities for education in mother tongue in primary and secondary stages. 1066. 
Private properties of Rulers of Orissa States. 1058 

DAWN— 

Question re— 

Ban on 

DEAF— 

Question re— 

Hospitals for ——, dumb, blind and mentally deficient. 1811-13. 

DEATH(S) — 

Question re— 

Birth and 

DEATH DUTY— 

Question re— 

Countries where Estate Duty or —— is levied. 1299. 

DEATH SENTENCE— 

Question re— 

—— passed on General Tojo and his colleagues. 1128-29. 

DEBT(S)— z 

Question re— 

Agricultural indebtedness. 1326-27. 
DECORTICATOR— 

Question re— 

Hand —— Invented by Producers Organisation. 1903,1990-91 
Technical Adviser for decortication and refining of seeds. 2069. 

DEESA— 

Question re— 

Railway Projects to connect —— with Kandla and Raniwara. 947. 

DEFENCE— 

Question re— 3 

of Bast Coast of India against naval attacks. 799. 
Formation of mutual ——— pacts and power groups. 2135-37. 
Staff of Ministry of Finance and Military Accounts Department. 1695-96. 

DEFENCE, MINISTRY OF— 

Question re— 

Gazetted and non-gazetted staff in. ——,. 1241-42. 
of for ——. . 683-84. 

Visit of Members of Standing Advisory Committee for 

DEFENCE SCIENCE ORGANISATION— 

Question re— 5 

Establishment of 897-98. 
Working of . 1909-10. 

2203-04. 

rates. 1532-33. 

to military installations. 1725. 
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DEFENCE STORE(S) — 

Question re— ¥ | 

Settlement re payment for —— and installations left by Britain. 2200-03. 

See also “Arm(s)”. 
See also “Ammunition(s)”. 

DEHRA DUN— 
Question re— 

Stipends to students of 

DEHRI-C N-SONE— 
Question re— 

Bridge over river. Sone near ——. 1089-90. 

DELEGATION(S)— 
Question re— 

— and Goodwill Missions sent abroad. 866-73. 
to next session of General Assembly of U. N, 0. 1896-97. | 

Equipment allowance 40 members of Foreign —— . 46. 

Expenditure on i ings and ——, 685-36, 
Food sent abroad. 731-35. 
Indian delegate’s suggestions in U. N. Political Committee for Peace in Korea, 1667-68. 

Report of the Indian Trade to Middle Hast. 873-74. 
Visit of Afghan Trade 1789-90. 

See also ‘‘Deputation(s)”’. 

DELHI— 
Question re— 

Accommodation for College of Nursing, ——. 
Acquisition of land on Najafgarh Road, 

1580-81. 
Additional trains between New Delhi and Muttra. 2253. 
Adult Education in . 1194. 

| 
|! i 

Military College. 333-34. 1 
| 

2. ‘ 
for Industrial Suppl y Area Sch 

Allotment of houses to refugees in 1674-75, 

Allotment of residential and business premises to refugeee in ——. 1689-90. 
Anti-illiteracy Drive in ——- and Ajmer-Merwara. 1048-40. 

Anti-tuberculosis Campaign in and Ajmer-Merwera. 902-03. 

Applications received 17 area under Payment of Wages Act. 1793. 

Articles siezed by—Enforcement Police. 1949-50. 

Augmenting Water Supply in Karol Bagh, ——. 2047-48. 

Ban on use of loud-speakers in 1598-99. 
Basic education scheme in Province. 1042-46. 
Carrying of refuse in open carts in . 1810. 

Claims pending in and Ferozepur Railway Divisions. 2247-49. 
Closing of Regfugee Camps. 227-28. 
Construction of cinema houses in ——- Proyince. 235, 2268. 

Construction of houses in Basti Than Singh Nagar, Karolbagh, ——. 982, 733. 

Construction of quarters in —— . 1263-65. हि 

Construction of Stadium in —— . 1564. 
Contractor for tonga stands at main station. 1368. 

Control on food charges in —— and Simla hotels. «1384. 

——. Agricultural College. 1093. 
Development Plan for . 1135-36. 
Difference between old and new types of bungalows and quarters in New Telhi. 1188-39. 

Disparity in prices of gram in Rohtak and - 989-1000. 

Domestic Science in Girl Schools. 935. 
Doubling of Muttra Railway line. 1455. 
Fire arms licences issued in from August to December, 1947. 1068 

¥iring by soldiers on Policemen on duty in ——. 30. 

Grant of import licences in and Ajmer-Merwara. 1133. 
Greater —— Scheme, 1392. 
Hides and skin shops left by Muslims in ——. 413. 
Houses and shops for refugees in —— . 231-32. 
Houses for Government’ employees in 232-34, 
Houses for under Shadipura Northern i 
Houses of Rulers of States in —— . 2057-58. 
Houses of Rulers of States in —— and Bombay. 1651. 

Houses requisitioned in —— . 1408-09. : 

Implementations of provisions of Minimum ‘Wages Act in —— and’Ajmer-Merwara. 879. 

shi 383-84. 
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DELHI—conid. 
Question re—conid. 

Impl if dations of Bhore 0; i in —— and Ajmer-Merwara. 904. 
Improvement of cattle breeding and increasing milk supply in —— Province. 1982-83. 
Improving Telephone System. 1628-29. 
Increase in crime in —— . 1700-01 
Land restored to Muslims in —— and East Punjab. 1688. 
Late arrival of Frontier Mail at ——. 173 
Medical College for male students in —— . 1223-24. = 
Municipal Corporation for = 90| 
Muslim houses sealed by Custodian of Evacuees’ Property, ——. 1023-24. 
New shinery in % 8-20. 
Pay of language iene in —— Province. 436-38. 
Premises requisitioned in Bombay and - 379-81 
Press representatives receiving payments from state officials both in Hyderabad and — , 

1920. 
Prison reforms in ——— and Ajmer-Merwara. 1305. 
Prohibition in and Ajmer-Merwara. 1429-31. 
Publications proscribed in -13. 
Purchase of Imre Sch: Museum. 2195-96.7~ 
Purchase of land by District Magistrate in 144) c 
Recruitment of inspectors and clerks in the office of the Director of Civil Supplies ——e 

1658-59. 
Refugees in camps in —— and Ajmer-Merwara. 2166. 
Refugees in and allotment to other provinces. 1026. 

- 98 in 0. 
Remodelling of New Delhi Railway Station. 1454-55. 
Rent due from telephone subscribers in + 354. 

id of houses to refugees in-—— . 1243-44, 
Requisitioning of houses in Daryaganj,——.._ 156 
Reservation of refugee townships for refugee Government employees in ——-. 244-45, 

tial houses i by the Collector of —— . 
Road accidents in Old and New Delhi. 1538, 
Seale of diet for prisoners in the Central Jails of Ajmer and + 1301-05, 
Scheme of —— Improvement Trust. 1726. 
Schools in 2213-14. 
Sinking tube wells in —— and Ajmer-Merwara. 1476. 
Slums in —— . 1938-39 
Telephone Exchanges in ——. 478-80. 
T and Khatmandu. 2006. _ 
Through trains from —— to Bombay, Caleutta and Madras. 1461. 
Tonga ratey in —— + | 1577-79. 
Townships for refugees in 1669-72. 
‘Transfer of certain officers from —— and Simla. 1115-16: 
Transport of wheat from East Punjab and U.P. to ——— for personal use. 2096: 
Tr of land belonging to Nawab Sadakat Ali and Mr. Liakat Ali Khan in —— Pro- 

vince as evacuee:’ property. 1795-96. 
Unauthorised constructions in —— . 1725-26, 2209. 
Urbanisation of certain localities in New Delhi. 1263. 
Women Police Force in 2302 : 

DELHI CANTONMENT— 

Question re— 

Ban against Harijans drawing water from Railway well at 
Theft of telegraph wire from - 900. 

DELHI IMPROVEMENT TRUST— 

Question re— 

Acquisition of land for ~-— on Najafgarh Road. 8. 
Compensation by for land acquired for Delhi Cloth and General Mills Ltd. 1581-82. 
Pending Schemes of 

DELHI MUNICIPALITY- हे 

Question re— * 

Delhi Municipal Re-crganisation Enquiry Commi 780-81. 
Ex i life 900-02. 

DELHI RENT CONTROL ACT— 
Question re— 

Eviction of tenants under ——_, 1947, 1284, 

station. 2262-63. 
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DELHI SPECIAL POLICE— 
See “Police”. 

DELHI TRANSPORT SERVICE— 
Question re— 

Buses for and concession tickets. 198. 
— . 201-02. 
Income and expenditure of ——. 1634. 
New buses for - 959-60. 
Number of Government owned buses plying in Delhi. 1486, 

DELHI UNIVERSITY— 
See “University(ies)”. 

DEMOBILISATION— 
Question re— 

Reduction of Indian Army and establishment of territorial army. 1441. 
Resettlement of demobilised medical personnel. 796. 5 

See also “Retrenchment”’, 

—_— 

DEMURRAGE— 4 
Question re— 

—— recovered by Bombay Port Trust, 1849-51. 

DENTISTRY— 
Question re— 

Scholars sent abroad for study in —— . 340-42. 
DEPARTMENT(S)— 

See ““Ministry(ies)’”’. 
also “Secretariat”. 

DEPORTATION— 
Question re— 
———of Mr. and Mrs. Antonius Raab. 1296-97. 

DEPOSIT(S)— 
Question re— 

——by non-Muslim lessees in scheduled banks against waste lands in West Punjab 

1137. 
Payment of amounts by Jwala Bank Ltd., Agra. 780. 

DEPUTATION(S)— 
Question re— 

—— to Russia to study method of tackling multi-lingual problem. 1054. 
Expenditure on —— from 11 d trade 90०७५ 1193. 
Foreign —— sent during 1948-49. 2110-16. 
Officials on to States and States Unions. 2019. 

See also ““Delegation(-) 

DEPUTY MINISTER(S)— 
See “Minister(s)”. . 

DESAT, SHRI KHANDUBHATL K.— 
Question (Supplementary) by— 

Adulteration of ghee. 1180. 
Central Staff College for Railway Officers. 1159. = 
Interest on loans paid and received by Government. 2046. 
Manufacture and import of needles and cycles. 953. 
Revenue from Trunk Telephone Calls. 2232. 
Shortage of raw cotton, 2243 
Truce Plan between Capital and Labour. 1249, 
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1884. 

DESHMUKH, DR. P. S.— 
Question by— 

All-India Reserve Pool of Electrical Generating Plants. 539. 
Articles imported into India. 1907-08. 
Assembly and manufacture of asroplanes in India. 509 
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Question by—contd. ‘ 
B.S.A. and Hercules cycles imported in 1946, 1947 and 1948. 1284-85. 
Cement factories. 1103-0 
Committee to enquire into the Working 08 the Crimninal. Tribes Act. — 342-43, 
Consi, of gold to Pakistan by Reserve Bank of India, 405. 
Constructi of new ए। ys. 725. Ss 
Crop failures in certain areas of C.P. and Berar. 202. 
Delhi Agricultural College. -1093+95. 
Establishment of National Indian News Agency. 1941-4 
Expenditure on All India Council for higher technical education. 456-57 

diture on and expansion of Civil Aviation. 718-25 
Expenditure on camps and employment of refugees in Government service. 1026- 
Expenditure on Disposals Department. 200. 
Expenditure on each category of service under Central Government. 1942. 
Expenditure on “Grow More Pood: Campaign’ in 1948. 1186: 
Factories manufacturing cement-shéets: 1356-57 
Firms manufacturing bicycles. 1984-85. 
Fixation of sugar-cane prices in province:. 2099-2100. 
Foreign Insurance Compenies. 406-07. 
Foregin scholarships for study in jects other than-medici 342. 
Government's policy 7¢ construction of more houses, . 538-39. 
Import and manufacture of agricultural machinéry. 1098. 
Increase in production of sugar. 1765. 
Indian School of Mines, Dhanbad. 1142-43. 
Industrial Workers and Unions. 2165. 
Issue of import licences. 1272-76. 7 
Motor vehicle, imported from ए. K. and U.S.A. 1284. 
Naval Schocl at Cochin. 1205-06. 
Negotiations for import of wheat and rice. 2259-61. 
New classification of Railway compartments. 200-01. 
Night Air Mail Service. 1763-64 
Persons employed in and expenditure of Ministries of Food and Agriculture. 1985-86. 
Policy re construction of more houses. 683 
Posts of Regi 1 Food Ci mer 2081-83: 
Press Trust of India Ltd. 805 
Prices of imported foodgrains. 1764-65. 
Price of newsprint. 2246-4 

"Reciprocal rights for Indians to do business in foreign countries. 407-12. 
Refugees in Delhi and allotment to other Provinces. ~ 1026 
Report of Reviewing i of India ‘Sci Instittite, Bangalore. 805-06. 
Revenue from enhanced Excise Duty on tobacco, cigarettes and tea. 1056. 
Rules for empleyment of foreigners. 457 
Sale of French Prize Bonds. 2216-17. 
Sale of Goa Lottery Tickets in India. 2215-16. 
Scholars returned after studies, abroad. 1226-41. 
Scholars sent abroad for study in dentistry: 340-42. 
Scholars sent for foreign studies. 1218-23. 
Short distance air services. 508-09. 
Strength of States armies before merger. 1940-41. 
Students’ strike in Delhi Agricultural College. 1095-96 
Tractors, harvestors, oil engines, fishing boats and electric plants imported in 1948, 1096-98, 
Utilisation of building if pied military d.-other structurets 

680-81 
Vacant gazetted posts in Ministries of Food and Agriculture. 1991-92: 
Visit of Reuters Mission to India. 805. 

Question (Supplementary) by— 

Abolition of rickshaw-pulling. 2041. 
ti Li of trains on BI. Railway. 1633. 

Admission of Indian in Amg¢ universities. 15) 
. Advances to Government servants for purchase.of motor cars. 1435. 

£ refugees to i and States. 1777. 
Allotment to Nepal from ae Reconstruction Fund. 2193 
Approval of Budget of Delhi and Ajmer-Merwara by Chief C ivisory. Cot 

Bakhra Dam and Damodar, Valley Projects. 1118. 
Bank failures in Bengal. 1922. 
Bengal Regulation Act of 1818, 1940. 00 decided by. thie igation Commission, 800, 
Central Staff College for Railway officers. 1160. 

>
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Question (Supplementary) by—conid. 

Change in the lature “British C lth”. 1895. 
Olaims for damage to goods in transit on railways. 1085-86. 
Complaint books at Railway stations. 2065. 
Complaints re delivery of letters and money orders. 2245. 
Cultivation of finer varieties of cotton. 1085. 
ultural attaches to Indian Embassies. 1894. 
Departmental Committee on Hindu Code. 1213-14. 
Discontinuance of rationing of petrol. 1102. 
Duty on petrol. 1860. 
Extraction of power alcohol from Neera. 1608. 
Facilities for export of safety matches. 1754. 
Facilities for Practical Technical Ed i 1418. 
Fixation of prices of cloth. 693. 
Foreigners serving under Government of India. 1417. 
Harijan Section of Ministry of Relief and Rehabilitation. 1406. 
Help to Cigarette Industry. 1173. A 
Import of foodgrains. 1169. 
f d sub ionesto Orissa G t. 1485. 
Tndia’s contribution to F.A.O. 1864. 
Indian exports to U.S.A. 1577. 
Indian Military Mission in Berlin. 2010. 
Indian Power Alcohol Act. 700. 
Industrial concerns owned by Government. 1962. 
Tnstitutions for military training. 1571. 
Land brought under cultivation. 1625. 
Levy of a cess on sugar-cane. 1453-54. 
Loans sanctioned by Industrial Finance Corporati 1559-60. 
Locomotives from U.S.A. 352. 
Loss of foodgrains due to locust pests and rust. 1743. 
Loss to Government in sale of imported foodgrains, 1447-48. 
Manufacture, import and distribution of Ammonium Sulphate. 840. 
Manufacture of power alcohol from molassés and synthetic petrol from coal. 811. 
Manufacti of pre-fabri d houses. 1422. ig 
Ma: ture of Streptomycin. 1862. 
Nutritive value of betel leaves, betelnuts and lime. 797. 
Nationalisation of Civil Aviation. 359. ~ { 
New hinery for ti lectricity in Delhi. 1119-20. 
Payment of deposit amounts by Jwala Bank Limited, Agra. 780. 
Periodical for Gorkhas in Indian Army. 2194. 
Plans for training nurses. 2178. 
Privy Purses of Rulers of States. 786. 
Publications of Ministry of Inf tion and Broadecasti 783-85. 
Purchase and sale prices of imported cereals. 1977. 
Purchase of ships for R.I.N. from Britain, . 1424, 
Railway sidings for West-Jhagrakh and Rajnagar Collieries. 1093. 
Rehabilitation of refugees in Andaman and Nicobar Islands, 2187. 
Reporting by public of cases of corruption in Railways. 691. 
Resources of Crude OilinIndia. 762-63. 
Restoration of abducted women. 1246. hg 
Restoration of dismantled Railway lines in Madras. 706. 
Result of F. P. 8. 0. examination for R.I.N. Commissions. 1926. 
Running of fast ~rains on Katni-Bina Branch Line. 2071. 
Saloons for officers in Assam Railways. 1103. 
Scheme for making India self-sufficient in Rubber Products. 1075. 
Settlement re payment for Defente Store and installations left by Britain, 2201-03. 
Shortage of raw cotton. 2244. 
Staff cars owned by Ministries of Food and Agriculture. 1446. 
Stocking and preservation of imported foodgrains. 2072. 
Supply of Tatas’ Coal Tar to distillers. 1968. 
Textile goods lying in various Military Depots. 351. 
‘Tonga rates in Delhi. 1579. 
‘Tractors for Bombay Province. 2084. 
Trade Agreement with Russia. 1123. 
‘Transfer of certain officers from Delhiand Simla. 1116. 
‘Truce Plan between Capital and Labour. 1250. 
Universal Basic Education. 791-93. : 
Value of imported liquor. 1791. है हि 
Visit of Afghan Trade Delegation. 1790. ~ 2 ene 
Waiganga Multi-purpose Project in 0. P.. 1130, पु rests : 

~ Waiting rooms in post offices and receptionists at Delhi Telephone District Office. 355. - 
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DETENTION— 
Question re— 
— of ex-Maharaja of Rewa. 430. 
—— of foreigners. 1661-62. 

DEVALUATION— : 
Question re— . ‘ 

of currency in European Marshall Aid Countries. 1576. 

DEVANAGARI— 

Question re— 

Regional languages in 

DEVELOPMENT— 

Question re— 

Allotment to Nepal from Post-War Reconstruction Fund. 2192-93. 
Curtailment of Post-War Schemes. 1060. 

and rationalizatien of sugar industry. 1478-79. 

of Indian Navy. 1570. : 
of Tribal areas on North Hast Frontier. 1271. 
of village forests. 973, 2271. 

—— Plan for Delhi. 1135-36, 1392. 
Di ion on Asian BH ic and 

Lapstone, Australia. 1672-74. 
Expenditure on Post-War Reconstruction Schemes. 685, 2270. 
Five Year —— Plan for Ajmer-Merwara. 1300-01. 
Grant promised to Assam Government for Post-War 
Greater Delhi Scheme. 1135-36, 1392. 
Major Schemes of 1883. dati 0 

script as University Language. 434-36. 

Industrial —— at UNECATE Conference, 

338-39. 

of Develop: 
Report of American experts on 
Report of Cabinet Committee on 

DHALBHUM— 

Question re— 
Copper Mines in-———._ 1152. 

DHANBAD— 
Question re— भर 

Indian School of १४768, --- « 1142-43. 

DIBRUGARH— 
Question re— 

Grant for establishment of Medical College in—— , Assam. 1705. 

DIET— 
Question re— _ 

Scale of for prisoners in the Central Jails of Ajmer and Delhi. - 1301-05. 

DIPLOMATIC POST(S)— 
See “Foreign Service, Indian”. 

DISEASE(S)— 
Question re— 

Research in agricultural pests and plant ——._ 1344-48. 

DISMISSAL— 
Question re— 

——,_ —- of Government employees on politicalgrounds. 1823. 
See also ‘““Retrenchment”, : 

DISPOSALS— 
Question re— 

Aircraft purchased from ——., 1868-69. 

DISPOSALS DIRECTORATE— 
Question re— 
Amount realised by from sales. 461-63. 

_ Expenditure on Disposals Department, 200. 

for Heavy Chemical Industries. 496-99. 
of eround water Tesources in Ganzetic Plain. 2063-65, 

1809. 
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DISTILLERY (IES)— 
Question re— 

Supply of Tata’s coal-tar to distillers. 1967-68. 

DISTRICT AND SESSIONS JUDGE— 
Question re— 

Additional —— in Ajmer-Merwara. 2200. 

DISTRICT BOARD(S)— 
Question re— 

Municipalities and —— in Ajmer-Merwara. 1199. 

DISTRICT MAGISTRATE— 
Question re— 

Purchase of land by —— in Delhi. 1441, 

DISTURBANCE(S)— 

Question re— ° 

Claims re goods booked from Pakistan to India during —— . 2098-99. 
Report of Kolhapur —— Enquiry Tribunal. 314. 

BOCTOR(S)— 

Question re— 

Differential treatment of Indian and Anglo-Indian Assistant Surgeons of .A.M.C. 1202-03. 
Medical attaches to Indian Embassies. 767-68. 
Post of Staff Surgeon and Superintendent Willingdon Hospital. 2197-98. 
Recruitment of Assistant Surgeons to British and Indian Military Hospitals. 1199-1201. 
Resettlement of demobilised medical personnel. 796. 

DOCUMENT(S)— 

Question re— 

Central Government Pensioners who had their pension —— transferred from Pakistan te 
India. 2224. 

Return of historical 

DOLLAR COMPANIES— 

Question re— 

Refunds to share holders of Sterling and —— in India. 1309. 

DOLLAR EXCHANGE— 

Question re— 

facilities for India. 17. 

DOMESTIC SCIENCE— 

Question re— 

and ancient books in foreign countries. 1806-09. 

——in Delhi Girls Schools. 935. न 

DRUG(S)— 
Question re— 

Manufacture of Strep in. 1862. 
Manufacture of Sulpha + 1863. 
Production of Penicillin and anti-Malarial - 1861-62. 

DUFFERIN, I.M.M.T.S.— 

Question re— 

Captain of training ship Dufferin. 1120-21. 
Conversion of into a Shore Hstablishment. 1881-82. 

DUM DUM— 
Question re— 3 

Development of International Aerodromeat Santa Cruz, andPalam. 823. 

DUMB— ests 

Question re-- 4 

Hospitals for deaf, —— , blind and'mentally deficient. “1811-13- 

es]
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DURGABAI, SHRIMATI G.— 
Question by— 

Gi ed and upper subordinate officers in M. and 8. M. Railway. 848. 
Hardships to passengers on M. and 8. M. Railway. 848. 
Improvements of stations on M. and 8. M. Railway. 848, 
Nationalisati f Shipbuilding Yard at Vi: 848. 1 19! 1Zag! 85% 

Qualifying test for Stenographers. 922-23. = 
Withholding of commuted portion of pensions. 1311. 

Question (Supplementary) by— 

Abolition of Isti dari and Jagirdari sy: 
Activities of Communists in Hyderabad. 2185. 
Adult education. 1313. 
Allocation of refugees to Provinces and States. 1777. 
Appeals pending before Privy Council. 2002. 
Applications for the I.A.S.andI-P.S. 782. 
Appointments in All India Radio after 15th August, 1947. 1931. 
Appointments of Working Journalists in various Departments. 1716. 
Archaeological excavations. 675. = 
Basic Education Scheme in Delhi Province. 1044. 
Conferences held by the Ministry of Agriculture. 162. 
Construction of a major port at Kandla. 2259. 
Control on paper. 1459. 
Delegations and Goodwill Missions sent abroad. 872. 
Delivery of air mail letters and telegrams by Motor Cycle Messengers. 2235, 
Desecration of a Hindu temple in Karachi. 886, 
Deyelopment of a deep sea port b Cochin and Mi gao. 367. 
Establishment of Spa Resorts. 1575. 
Five Year Milk Plan. 1072. 
Foreigners serving under Government of India. 1417. 
Import of milk powder. 1329. 
Increase in crimes in Delhi. 1701. 
Indian Institute of Fruit Technology. 701. मर 
Indian Universities Commission. 1433. 
Krishna Pennar Project. 388. 
Licence holders of private radio sets. 1815. 
Loss to refugees in the Bombay cyclone. 1492. 
Members of Special R i & Board for ILA.S.and LPS. 1307. 
National Cadets Corps. 441. 
Personal Estates of Nizam of Hyderabad. 930. x 
Personnel and purpose of Mission to Ethiopia. 1127. 
Plants for training nurses. 2178: 
Prevention and cure of Leprosy. 1557. 
Prison reforms in Delhi and Ajmer-Merwara. 1306. 
Privy Purses of Rulers of States. 786. 
Production of information films. 1799. = 
Promotion to posts of Sub-Divisional Officersin C.P.W.D. 1407. 

ilway accidents. 172. . 
Raropadsagar Project. 397. 
Regional offices of Press Information Bureau. 1720. 
Rehabilitation of refugees in camps. 212. 
Re-organisation of Bengal Nagpur Railway. 174. 
Re-organisation of Foreign Publicity Service. 1124-25, 1126. 
Restoration of abducted women to Pakistan. 1497. 
Scientific research in Universities. 2126. 
Social guides at Railway stations. 978. 
Staff Training School of AllIndia Radio. 917, 1803-04. 
Supply position of raw film and restriction on consumption of films: 1911. 
Survey of places in C.P. for transfer of certain central offices. 1507. 
‘Through trains from Delhi to Bombay, Calcutta and Madras. 1461. 
‘Transfer of certain offices from Delhi and Simla. 16. 
‘Treatment of lepers and measures to check leprosy. 433. 
Universal Basic Education. 791-93. 
Use of Crown Emblem by High Courts. 899. 
Waiting room facilities for third class passengers. 1468-69. 

DURGAH KHWAJA SAHEB— 

Question re— 
Report on the administration of ——, Ajmer. 2028-29. 

in Ajmer-Merwara. 2240, 
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DUTY (IES)— 
Question re— 

(06858 on industry for Higher Scientific Education and Research. 1196. 
Countries where Estate —— or Death islevied. 1299. 
Customs on commodities exported and imported from Pakistan. 2223. 

on petrol. 1859-60. 
Export on jute collected at Calcutta port. 2051-52. 
Import on educational film-strips. 1576. 
Import on gold. 1715-16. 
Levy of a cess on sugar-cane. 1451-54. 
Reduction of Excise on power alcohol. 1000. 
Revenue from enhanced excise on tobacco, cigarettes and tea. 1056. 
Tea cess realised from Assam for Tea Market. Expansion Board. 1397. 

DYE-STUFFS— 

Question re— 

Manufacture of Synthetic 2237-39. = 

HAST BENGAL— 

« Question re— 

Censoring of films containing Indian-National Flag and slogans in Hastern Pakistan, 2163, 
Expenditure on——refugees. 1509. 
E © on rehabilitation of ——refi 763-65. 
Expenditure on relief of refugees. 771-72. 
Export of limestone from Assam for manufacture of cement in Eastern Pakistam. 2148. 
Migration from West Bengal to - 1494-95. 
Refugees from 217, 1126, 1133-84. 
Rehabilitation of refugees from 545-46, 1019. 
Smuggling of goods from India into Wastern Pakistan. 1710-11. 

See also “ Pakistan ” 

BAST INDIAN RAILWAY— 

See “ Railway(s) ”. 
EAST PAKISTAN— - 

See “ Hast Bengal ”: € : i 

EAST PUNJAB— 

Question re— 

Assets of evacuees in Hast and West Punjab. . 1509. = Ves 
Census in Assam, West Bengal and for preparation of electoral 7018. . 339. 
Infiltration of Pakistan army into 
Interference by Raj Pramulsh of Patiala and East Punjab States Union in politics. 316. 
Land left. by non-Muslims in West Punjab and by Muslims in 1689. 
Land restored to Muslims in Delhi and 16: 
Loan for construction of new capital for 2029. 
Permits for import of food from into Madras. 859. 
Post offices for villages in Rohtak District. a 
Recovery of abducted women in and West Punjab. 198-99. 
Representations of States in Constituent Assembly. 670. 

hips to led cast 1916-17. 
‘Transport of wheat from and U. P: to Delhi for personal use. 2096. 

EAST PUNJAB STATES UNION— 

See “ Patiala and —— ”. 

HASTERN PUNJAB RAILWAY— 

See “ Railway(s) ”. 

EASTERN STATES— 

Question re— 
Compensation to judges of Common High Court of 

ECONOMIC AFFAIRS— 
Question re— 6 ees 

Group. 1428. Zs 

Ger | for CO ial and —— in Europs. 2010-11. nts 

ECONOMICS AND PLANNING, MINISTRY OF— > — 
Question re— = 
Separate—— . 1679. न : Me 
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ECONOMIC COMMISSION FOR ASIA AND FAR EAST— 

Question re— 

Republic’s bership of + 224-25. 
0.8. 4.18 views re ‘Master Plan’ by——. 225. 

ECONOMIC DEVELOPMENT: 
See “ Development(s) ”. 

ECONOMIC PLAN— 

Question re— 
Four Year for U.K. 1258-59. 

ECONOMIC PROGRAMME COMMITTEER(S)— 

Question re— 
Recommendations of 

ECONOMY COMMITTEE— 

Question १ 6--- 

Expenditure on 
Report of 1-3. 

See also “‘ Committee(s) ”. 

EDITOR(S)— 
Question re— 

Editorial staff in Publications Division, Ministry of Inf ion and Broad 

2039, 2164. 

1711-12. व 

EDUCATION— 

Question re— 

Adult « 1812-14. 
Adult —— in Delhi. 1194. 
Basic ——. 1224-25. 
Basie scheme in Delhi Provinces. 1042-46. 
Cess on industry for Higher Scientific and Research. 1196. 
Compulsory primary 920. 
Compulsory primary —— in Centrally Administered Areas. 1214-15. 
Compulsory primary —— in provinces. 1216-17 

of aboriginals. 1583-84. 
— of girls in cantonment areas. 1926-29. . 
— ofthe blind. 905-06. 
—— to farmers in rearing cattle. 1333-35. 
Educati institutions in Andi and Nicobar Islands. 2186, 
Educationists sent abroad for study of adult social systems. 319-21. 

कै ansion of Primary —— in Ajmer-Merwara. 907-08. 
Expenditure on refuges camps, ed al and Joan 1029, 
Facilities for in mother tongue in primary and secondary stages. 1063-67. 
Facilities for higher in Pharmaceutical Science. 666. 
Financial allotment for 0 and —— in North Hast!Frontier tribal 

areas. 1131-33. 
Import duty on educational film-strips. 1576. 
Institutions for Gurukul System of 1569. 
Primary —— in Delhi and Ajmer-Merwara. 795. 
Revival of Sanskrit learning. 800-0 
Training of teachers for basic 1438-39 
Universal basic : 
Utilization of Coal Mines Labour Welfare Fund for 

EDUCATION; MINISTRY OF— 

oflabourers. 1884-85. 

Question re— 
Gazetted and non-gazetted staff in 1. 1242. 

(esti for - 684. 

EDUCATIONAL INSTITUTION(S)— 

Question re— 

Admission of Indian stud in in England. 310-12. 
— in Andaman and Nicobar Islands. . 2186. 
Expenditure on refugee camps, and loan advances. 1029. 

See also “ College(s) ” and also “* School(s) ”. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 89 

EDUCATIONIST(S)— 
Question re— 

— sent abroad for study of adult social education systems. 319-21. 

है/) 1 21018 00 1 00 
Question re — 

drive in Posts and Telegraphs Department. 1971-72. 

EFFIGY, KING’S— 
Question re— 

Replacing King’s 

EGYPT— 

Question re— 
Nationality and appoii of Abdus Sattar Seth as Pakistan’s Ambassador in —— — 

on coins and currency notes, 2048-49. 

1277. 

EIRE— 
Question re— 

Trade between India and ——. 874-75. 

ELECTION(S)— 
Question re— 

General « 1398-1400. ss 
Next Decennial Census and Generai ——. 1196. 

ELECTORAL ROLLS— 
Question re— 

Census in Assam and West Bengal for preparation of 
Finalisation of preliminary - 2143. 

ELECTRICAL GENERATORS— 
Question re— 

All-India Reserve Pool of Blectrical Generating Plants. 539. 

ELECTRICAL GOODS— 
Question re— 

State-owned factory for manufacture of ——. 843. 

ELECTRICITY— 

Question re— 

Blectrie devices to avoid burglary, theft and accidents on Railways. 1106. 
Electric railways. 1878. 
Electrification of Railway lines. 1761. 
New machinery for generating —— in Delhi. 1118-20. 
Production of electric energy and supply to rural areas, 1134-35. 
Use of in India. 1013. 

ELECTRICITY SUPPLY ACT— 

Question re— 

Enforcement of provisions of - 1008-09. * 

ELECTRIFICATION— 

Question re — 
of Railway lines bet Tamb: Chingleput and Ark on M. and 8. 

M. Railway. 1466-68. 

EMBASSY (IES)— 
Question re— 

Appointment of Mr. §.-S. Bajpai to Indian —— in France. 542-45. 
Cultural Attachés to Indian 1893-94, 
Expenditure on —— and High Commissioners’ Offices. _ 1994-96. 
Expenditure on : publicity. and propaganda abroad. 2135. 

« 339. 

Employees in Indian —— . 1392-94. 2 
Employees in Indian —— in Paris. 1776. : 2 
Employees in Indian High Commissioner’s Office, London. 775-76. Se) 
Foreigners in Indian —— in U. 8. A. 1264-55. - Ahan RSE 
‘House purchased in New York for Indian ——. 527-28. * हे is 
Indian Consul-General at Kashgar in Sinkiang. 538. 
Indian Consulates and —— ._ 2121-23. 
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EMBASSY(IES)—contd. 
Question re—contd. 

Indian —— in Moscow, 772-73. 
Medical Attachés to Indian —.. 767-68. aes 
Non-participation of Indian —— in Paris in U. N. General Assembly re discussion om 

Palestine. 229-31. = 
Shri Sarat Chandra Bose’s criticisms on India’s foreign ——. 761-62. 

‘EMPLOYEE(S)— 

Question re— 
Abolition of Special Pay to Class IV servants. 2223. 
Absorption of certain classes of Government servants into permanent cadres. 1563-64, 
Absorption of released Indian of Government of Burma. 1848-49. 
Advances to Governinent servants for purchase of motor cars. 1434-35. 
Age limit for retirement of Posts and Telegraphs Department 1988. 
Age of retirement of Ministerial Government Servants. 1314-15. 
Allowances to of Tata Aircraft Ltd., Titaghur (West Bengal). 2236. 
All to ied couples in Government service. 2056-57. 
Associateship of Indian Agricultural Research Insti tograduate-workers. 353. 
Civilian in A. 1. &. 8. Bengal area. 2191. 
Condition of in private newspaper concerns. 1789. 
Construction of quarters for Government servants. 2008-09. 
Continuity of service of retrenched persons on re-employment. 1440-41. 
Deduction of subscription to trade unions directly from salaries of ——. 1003. 
Disabilities of Indian of Anglo Jranian Oil Company. 878. 
Dismissal of Government on political grounds. 1823. 
Dispute between authorities and of Tezpur Balipara Railway in Assam. 542. 
— in Indian Embassies. 1892-94. 
—— in Indian Embassy in Paris. 776. 
—— in Indian High Commissioner’s Office, London. 776-76- 

of Bengal Air Depot. 2224. 
Extra temporary non-Muslim opted for Pakistan. 932. ‘ 
Government servants taking part in activities of Akali Party. 1598. 
pode of meetings and distribution of handbills by G« ४ servants in 

« 
Houses for Government ——. in Delhi, 232-34. 
House rent allowance paid to Government sérvants in Delhi. 1665. 
House rent and compensatory allowances to Government 5 fs 
apie lementation of provisions of the —— State Insurance Act. 1148-49. 

ians employed on staff of U.N.O. 882-83. f 
30027 0887 01987 of seniority and absorption of “ India Opted * Government 

1942. 
Leave terms of extra-temporary 2189-90. 
Number of Government and expenditure on them. 2028. 
Pay of Cantonment Board ——. =25. t x dia. 
eee Government-servants from Punjab now serving under the:Government of In 

18, 2270. 
Persons employed in and expendi of Ministries of Food and Agriculture. 1985-86. 
Persons employed through Transfer Bureau. 1054. 
Persons retired at the age of fifty-five in Ministry of States.) 1440. 
Plots of land to Government servants Co-operative Societies. 681. 
Privilege Ticket Order Concession to non-Railway Government servants. 1048. 
Provident Funds of of local bodies in Pakistan opting for India. 378-79. 
R. 8. 8, sympathisers among Government servants. 443-44. 
Records of service of refugee Government officials. 400-01. 
Reservation of refugee townships for refugee Government 
Re-settlement of retrenched Government 1549. 
Retirement benafitsand gratuity in cases of premature death of Governmentservants. 1920, 
Retrenchment of temporary personne]. 1667-68. 
Revision of pay scales of of Ambala Cantonment Board. 1598. 
Sale of land in Delhi to Government servants’ Co-operative Societies. 920. 
Staff of Ministry of Finance (Defonce) and Military Accounts Department. 1695-96. 
Staff Training School of All India Radio, ~ 1803-04. 
Strike notice by Post and Telegraph workers. 1855. ९ कि 
Temporary qualified in Ministerial Services Third Division Examination: 2210. 

Seo also “ Gazetted Officer(s) ” 
also “ Railway Employee(s) *. 

sEMPLOYEES’ ASSOCIATION— 
See “Trade Union(s)’’. 

in Delhi. 244-45. 

| 
| 
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EMPLOYEES’ STATE INSURANCE ACT— Se 

Question re— 

Implementation of provisions of the 

EMPLOYMENT(S)— 
Question re— 

of child labour. 1996. 
of women for underground work in Korea Coal Mines. 894. 
> pensions or gratuity to I. N. A. men and their families. 1196-97. 

Expenditure on camps and of refugees in Government Service. 1026, 
Foreign technicians employed in Government of India, 1442. 
Re-employment and extensions of service to superannuated officers, 1565-66._ 
Re-employment of Prof. G. D. Sondhi by All India Radio after superannuation. 1714, 
Re-employment of superannuated officers. 1721. 
Rules for of foreigners. 457. 
Training of persons for in Civil Aviation. 1091. 

EMPLOYMENT EXCHANGE(S)— 
Question re— 

1148-49, 1898-99. 

os registered with. 1024-25. 
- 519-20. 

Development of ——. 1888. 
E 2109-10. 
Functions of the Transfer Bureaux. 1426-27. 
Highly qualified refugees registered with Special’ Employment Bureau. 1689. 
Mobile and Gottage Industries for refugees: 759-60. 
Persons employed through Transfer Bureaux. 1054. 
Refugees employed through the Special Employment Bureau. 1666-67. 

ENGINES— 
See “ Railway Engine(s)”. 

ENGINEER(S)— 
Question re— 5 

Czechoslovakian Consulting 78 Office in India. 976. 
fngineering officers in army and navy. .1068. 

१8 Conference resolution re removal of restrictions on import of essential goods. 1684, 
Resettlement of refugee . 758-59. 
Scholars returned after studies abroad in engineering subjects. 2205-07. 
Training of pilots, ground and technicians. 359-61. 

ENGINEERING SERVICE— 
Question re— 

Corps of Mechenical—— in army. 1308. 

ENGLAND— 
See “ United Kingdom ”’, 

ENGLISH— 
Question re— . 

Magazines published in —— and Indian languages. 803-04. 

ENQUIRY (IES)— 

Question re— 

inst sub-letting of vending li at Ghaziabad, Meerut City and Meerut Canton 
ment. 1363. 

from Trade Commissioners through Director Commercial Intelligence. 1667. 
—— into conditions of agricultural labour, 1013-15. 
—— into cost of production of coal. 1100-01. 

into manpower surpluses and shortages conducted by I.L.O. 1140. 
‘Terms of reference and scope of —— of U.N. 0. 1. 9. 2137-40. 

ENQUIRY COMMITTEE— 

See “ Committee”. 

ENVIRONMENTAL HYGIENE COMMITTER— 

See “ Committee(s) ?. 
EQUIPMENT ALLOWANCE(S)— ii 

See “ Allowance(s) ”. 
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ESTATE(S)— 
Question re — 

Personal —— of Nizam of Hyderabad. 929-30. 

ESTATE DUTY— 

See “ Duty(ies) ”. 

ETHIOPIA— 

Question re— 
Personnel and purpose of mission to —— . 1126-28. 

“‘EUROPE— 

Question re— 

C issi General for 0; ercial and EB ——. 2010-11. 
De-valuation of in European Marshall Aid Countries. 1576. 

-EUROPEAN(S)— 

Question re— 

CG ion of pi ture reti! 6 to —— officers of Non-Secretary of State Services. 662- 

woe 1.0. 8., 1. ?,8. 88071, 7, 8. 2223-24. @ 
‘Trial by jury of —— British Subjects in India in criminal cases. 1817. 

EVACUATION— २ 
Question re— 

or ‘Muslim: itary Poli from Las-Bela State, Baluchistan. 771. 
—— of non-Muslims of Skardu, Kashmir. 1046-47, 
‘Transfer from Pakistan ijjans and other non-Muslims. 1554. 

BVACUEE(S)— 
Question re— 

Arrears of Income-tax, Super-tax, Corporation-tax of —— to Pakistan. 1540. 
Assets of in east and west Punjab. 1509. 
Disposal of property after Inter-Dominion Conference held at Karachi. 1684-86. 

f in India and Pakistan. 76: 
's property in India and Pakistan. 1012 

Valuation of ——’s property. 1778 
See also “ Refugee(s) .” 

HVACUEE PROPERTY (IES)— 

Question re— 2 

Allotments by Custodian of 774-75. 
Mr. Lobo Prabhu, Custodian of . 1890 
Muslim houses sealed by Custodian of Delhi. 1023-24. 
‘Treatment of land belonging to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi Pro- 

vince as——-. 1795-96. , 
EVICTION— 

Question re — 
of tenants under Delhi Rent Control Act, 1947, 1284. 

EXAMINATION(S)— 
Question re— 

21 52 ofcandidates qualified in Ministerial Service (Third Division held in 1947.) 

Cambridge ——. 2208 
—— for if to fill it 2216. 
Qualifying test for Stenographers. 922-23 
Revision of Time Test in Postal Department. 1627- 
Temporary employees qualified in Ministerial Services Third Division. 

-EXCAVATION(S)— 
= 2210. 

Question re— : 

Archaeological —— . 673-76. 
—— of Vikramshila, Bhagalpur District, Bihar. 2043-45. 
Preservation of » 1317-18. 

EXCESS PROFITS TAX— 
Question re— 
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EXCHANGE(S)— 
Question re— 

Dollar facilities for India. 17. 
—— and funds from World Bank for River Valley Projects. 225. 

of prisoners between India and Pakistan. 1272. 
—— of students with Russia. 2034-37 
Rate of of Rupeo into Sterling. 1933-34 
Reduction in currency——to Indians returning from Indo-China. 2145. 

BPXCISE DUTY— 
See “ Duty(ies) ”. 

EXCISE INSPECTORATE— 
Question re— 
Tnspectorate of Customs and Excise. 1718. 

EXHIBITION (§)— 
Question re— i 

of film ‘“‘ India Speaks” in New York. 1785-86. 
Translation and of Documentary Films. 2041-42. 

BEXPEDITION(S)— 
Question re— 

of Anthropologists to Andaman and Nicobar Islands. 2185-86. 
Soil conservation to Nepal. 2007. 

EXPENDITURE(S)— 
Question re— 

Audit check on India’s—— abroad. 455-56. 
Audit of receipts and on Railways. 2211. 
— and casualties in Kashmir operations. 671 

for providing foodgrains at cheap rates to colliery labour. 1483. 
—— in connection with French and Portuguese Settlements in India, 384-86. 

of cash found in treasuries of merged C.P. States. 804-05. 
of Ministry of Relief and Rehabilitation. 775. 
on All India Couneil for higher technical education. 456-57. 
on and expansion of Civil Aviation. 718-25. 
on Atomic Research. 1771-72 
on camps and employment of refugees in Government Service. 1026. 
on cantonments and Military Lands Department. 19: 

—— on capital works, supplies and services to Kashmir. 25 
on Conf Gt i 685-86 

—— on 100 of roads in Ji and Kashmir State. 915 
—— on Dep ions from Int 197 and trade purposes. 1193. 

on displaced persons and houses constructed for them. 2017-18 
on Disposals Department. 200. 
on each category of service under Central Government. 1942. 
on East Bengal refugees. 1509. 
on Economy Committee. 1711-12 
on Embassies and High Commissioners Offices. 1994-96. 
on Emb: i Gl da abroad. 2135. 
on Employment Exchanges. 2109-10 
on * Grow More Food’ Campaign. 1340-41. 
on ‘ Grow More Food ’ Campaign in 1948. 1186. 

—— on National Cadet Corps. 1572 
— on Police Action in Hyderabad. 667. 

on Post-War Reconstruction Schémes. 685, 2270. 
on Provincial Governors. 446-51. 
on Railway employees. 1549. 

— on recovery of Muslim abducted women. 2069. 
. —on refuges camps, educational institutions and loan advances. 1029. 

—— on rehabilitation of Hast Bengal refugees. 763-65. 
on relief and rehabilitation of refugees. 88. 

—— on relief of Bast Bengal refugees. 771-72 
—— on war preparations in Hyderabad. 2048. > 
Income and —— of Delhi ort Service. 1634. 
Income and of Hindustan Aircraft Factory. 831. 
Maintenance cost of an Air Force Squadron. 2194-95. 
Non-Muslims left in Pakistan and on rehabilitation, 229. 
Number of Government employees and—-— on them. 202: ; 
Persons employed in and — — of Ministries of Food and Agriculture. 1985-86. : 
Travelling of Ministers. 1056-57, 2272. 
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EXPERT(S)— 
Question re— 

eee ee American —— on development of ground water resources in Gangetic Plain 

Report of American —— re iron ores in Sandur and Salem. 1762-63, 
Visit of —— “ Demonstration Malaria Teams” from abroad. 2049-51, 

EXPORT(S)— 
ae 

Question re— 

Ban on of jute to South Africa. 1488-90. 
Clause relating to In tax in application forms for —— quotas, © 2130233. 
Commodities imported from and exported to Pakistan. 2167-75. 
Complaints re clay mixing with groundnut exported from India. 2127-28. 
Customs duty on commodities exported to and imported from Pakistan. 2223. 
— and import of cotton textiles. 1144-46. 

duty on jute collected at Calcutta port. 2051-52. 
— from Japan, 1852-83. 

licences. 1778. 
of cotton cloth, castor seeds and oil. 747 48. 
of groundnuts 1143-44. न 

of handloom cloth to Soft Currency Areas, 701-02. 
—— of limestone from Assam for manufacture of'cement in’ Hastern Pakistan; 2146. 

of linseed, linseed oil, castor seed and castor oil. - 877-78. é 

—— of Mica. 2120-21. ? 
——. of mill cloth to Middle East Countries. 1676-77. 
—— of monkeys to U. K. 1496, 1831. 

of raw and crushed bones and import of fertilizers. 1381-83. 
trade with France. 1126. 

Facilities for of safety matches. 1763-55. 
Facilities to producers for —— of 5 2184-85. 
High priority for India in of Japariesé industrial products. 1386-87, 
Inerease in and high prices of sugar. “965. 
Tndian to U.S. A. 1576-77. 
Issue of trade licences. 889-92. 
Issue of import and —— licences. 6. 
Licences for —— of groundnut to Italy. 2128-30. 
Licences for of rare Indian art pieces. 2195. 
Oilseeds ——. Trade Advisory Council. 1901-03. 
Production and of vegetable oils, 707-09. 

Production, consumption and —— of oil seeds and vegetable oils. $34-39. 

Production, consumption and —— of safety matches. 1753. 

Production, consumption, —— and import of cotton and woollen cloth. 859-60. 

Production, consumption, import and —— of oilseeds. 2101-03. 
Production, import and of cloth. 2236-37. 
Removal of ban on of handloom cloth. 830. 

Sterling Balances Account and import and trade. 746-47. 

Violation by shippers of ban on. of gunny sacks to South Africa. 526-27. 

EX-RULER— 2 ईद 

See ** Ruler(s) ”. 

EXTERNAL AFFAIRS AND COMMONWEALTH RELATIONS, MINISTRY OF— 

Question re— 

Meetings of Standing Committee for 544. 
Rank of Deputy Minister in in the Warrant of Precedence. 672-73. 

EXTRA DEPARTMENTAL POST OFFICES— 

See “ Post Office(s) ”. 

FACT FINDING COMMITTEE— 5 

866 * Commititee(s) ”’. ; 

FACTORY (IES)— 

Question re— 

Allotment a pig iron, steel, hard coke and steam coal to foundries and steel: processing 

2 
cement === = 1108-08. 
Confirmation of staff of Government Opium —— Neemuch. 804. & 
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FACTORY (IES)—contd. 
Question re—contd, 

Constitution of Works C i of « 173-74. 

Construction of iron and steel - 363. 

Pstablishment of aluminium —— in C. P. and Berar. 1759. 

Pstablishment of a radio equip: +—-. 828-29, 1846-48. 

‘blishment of a state: d thine tool - 1163. 

Pstablishment of rubber tyre in Travancore. 1607-08. 

_ 109 manufacture of basic power plants. 531-32, 736. 

——. manufacturing cement sheets. 1356-57. 

——. manufacturing vanaspati. 1875-76. 

Foreigners employed in Hindustan Aircraft Bangalore. 1157-58. 

Gunny bage lying unused in jute and ordnance installations. 726-27. 

Manufacture of bren guns and rifles in Kanpur 

Hyderabad. 309-10. 
Match ——. 2228-29. 

New state-owned steel works for increasing production of steel. 2272-76. 

Output of opium alkaloids at Gazipur 442. 

Provision for workers’ gjuarters in the construction of new ——.. 1011. 

Salo of land for ice factory in Delhi Cantonment. 424-25. 

Sindri fertilizer 
Starch —— . 1874-75. 

State-owned ——. for manufacture of electrical goods. 843. 

See aleo “ Ordnance Factory (ies) ” 

FACTORIES ACT— 

Question re— 
‘Non-compliance with provisions of ——. 1948. 1493-94. 

FAIZ ULLAHA KHAN. CH.— 

Question re— 
App ointment of —— 8६ Rehabilitation Secretary in Kashmir. 1206. 

FAMINE— 

Question re—J 

conditions in Kutch, 931-32. 
relief measures in Ajmer-Merwara. 357-58. 

—— relief works in Kutch. 1599-1600. 

Indian Peoples Trost. 1748-49. 

Supply of foodgrains to areas. 355-56. 

FAN(S)— 
Question re— 

Provision of —— in third class coaches. 1737-38. 

FAR EAST— 
Question re—J 

Compensation to Indians for losses in Burma and the —— in World War II. 

71-72. State Air Service to 

FEDERAL PUBLIC SERVICE COMMISSION— 

Question re—" = 

Appointments made without consulting —— . 2039-40. 

Candidates interviewed and selected by —— - 2026-28. 

Interviews by the + 1197. 

Result of examination for R. I. N. Commission. 1924-28. 

Selections made by for gazetted posts. 667-69. 

Travelling allowances to candidates taking interviews with ——. 336. 

FEROZEPUR— 

Question re— 
Claims pending in Delhi and —— Railway Divisions. 2247-49. : 

FERTILIZER(S)— 
Question re— 

Desirability of using tractors and chemical - 2263-68. 

Export of raw and crushed bones and import of ——. 1381-83. 
‘Gert obohemidal 

Import and di: ० 367-59. 

27020 200 कक pe an ae a ae = 
for separating Manures from cattle dung. 2076-77. 

and position of ammunition » 

1773-74. 
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FERTILIZER(S)—contd. 
3 Question re—contd. 

Manufacture, import and distribution of Ammonium Sulphate. 839-41. 
Manufacture of bone meal. 1980. 
Manufact 01 mures and chemical ---- . 1350-51. 
Use of cattle dung as manure. 2073-76. 
Use of oil.cakes as manure. 2085-87. - 

FERTILIZER FACTORY— 

See “ Factory (ies) ”. 

FIJI— 
Question re— 

Indians in Mauritius, —— and Trinidad. 1891-92, 
FIEM(S)— 

Question re— 

Censoring of- ining Indian National Flag and slogans in Bastern Pakistan. 2163, 
Exhibition of “India Speaks” in New York. 1785-86. 

censorship. 1828. - 
Formulation of uniform policy of 
Import duty on educational 
Manufacture and import of raw 
Producti of वर्मा i 
Supply position of raw ipeabeintieneand exhib: 

censor. 1911, 
strips. 1576. 

and other accessories. © 727. 
+ 1797-99. 

and restriction on consumption of ——. 1910-11. 
of D ry « 2041-42. 

FINANCE COMMITTEER— 
See “ Committee(s) ”. 

FINANCE, MINISTRY OF— 

Question re— 

Gazetted and non-gazetted staff of —— . 1068, 
Staff of ——— (Defence) and Military Accounts Departnent. 1695-96 

FIRE— i 

Question re— 

and losses in Calcutta Telephone Exchange and scheme for remodelling. 162-63. 
— in upper class compartments in Grand Trunk Express. 1733-34, 

FIRE-ARM(S)— i 

See “Arm(s) ”. 

FIRING— 
Question re— 

—— by soldiers on policemen on duty in Delhi. 30. 
Police on citizens in Mayurbhanj. 2189. 

FIRM(S)— 
Question re— 

—— manufacturing bicycles. 1984-85. 

FISHERY (IES)— 
Question re—* 

Development of —— in Lake Chiloa, Orissa... 1745-46. 
Improvement of fish culture. 1761-62. 
Tnereasing production. 1635-40. 
Marine a is 

FISH FREEZING PLANT(S)— 
See “ Plant(s) ”. 

FISHING—* : 
Question re—J 1 

with powered vessels. 1740-41. 
Licences for at Okhla. 1792-93. 

FLAG, INDIAN NATIONAL— 
Question re— 

Censoring of films containing —— and slogans in Eastern Pakistan, 2163. 
Recognition of Indian Union Flag by States. 1051. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) | 

FLYING CLUB(S)— 
Question re— 

in India, 1091-92. 
Model aeroplane clubs in colleges. 196. 

FODDER— 
Question re — 

Steps to increase the production of 1336-40. 

FOOD— 
Question re 

Control on charges in Delhi and Simla hotels. 1384. 
f 6 of laws ing — ad bi 1308-09. 

lishment of a —— ‘Technological Research Insti 1130-31. 
—— delegations sent abroad. 731-35. 

FOOD AND AGRICULTURE ORGANISATION— 

Question re— 

Allocation of foodgrains to India by ——. 345-46. 
pamphlets. 1762. 

Import of foodgrains besides allotments by —— . 484, 
India’s contribution to . 1863-65. 

FOOD COMMISSIONER(S), REGIONAL— 
Question re — 

Posts of 

FOOD-GRAIN(S)— 

Question 7e— 

Allocation of to India by F. A. O. 345-46. 
Central reserve of 1642-47. | 
Control on cereals in urban areas. 1837-45. 
Decomposition of imported ——. 2077-78. 
Expenditure for providing at cheap rates to colliery labour. 1483. 
Expenditure on ‘ Grow More Food Campaign ’ in 1948, 1186. 

imported from foreign countries. 466-73. 
imported into India, 851-57. ~ 
reserve at Centre. 484-85. 

Food production and co-operative cultivation of waste lands. 191-92. 

2081-83. 

Import of ie -69. 
Import of besides allotments by F. A.O. 484. 
India’s requirements of « 496. 
Land under cultivation. 1107. 
Loss of due to locust-pests and rust. 1741-43. 
Loss to Government in sale of imported ——. 1446-48. 
Lowering of prices of imported - 833-34. 
Measures taken to grow more food. 363-64. 
Measures to inerease food production. 1083-84. 
M to i yield of existing crops and import of 
Payment of bonus for procured internalky, 1090-91. 
Permits for import of food from East Punjab into Madras. 859. 
Prices of imported: ~ 1764.65, 
Production and import of ._ 480-83. 
Production, import, purchase and sale prices of cereals. 1879. 
Purchase and sale prices of imported cereals. 1972-77. 
Purchase of in foreign countries. 1185-86. 
Purchase of i icides for p: ing grain. 1485. 
Requi and production of ——. 1081-83. 1365. = 

Reserves of —— and recommendations of Food Grains Policy Committee. 1845-46. 
Review of India’s food position in light of world food production. 984-85. 
Revision of prices of in Madras. 829. . 
Stock of cereals. 1880. 
Stocking and preservation of imported —— . 2071-72. 
Stocking of the central reserve of ——. 711-12. _ 
Subsidies'for imported ——. 1091. 
Supply of to famine areas. 355-56. . 
Trafic bottleneck and restrictions on Inter-Provincial movements of —— a 
Wastage of cereals in 1948-49. 1880, e कु 

See also “ Food-stuff(s),?". 

697-98. 
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FOOD-GRAINS MOVEMENT, DIRECTORATE— 

Question re— 

Removal of two officers of —— from headquarters. 1369. 

FOOD-GRAINS POLICY COMMITTEE— 
See “ Committee(s) ”. 

FOOD, MINISTRY OF— 
Question re— ¢ 

6; d and gazetted staff in Ministries of Food and ae iculture. 1108-09. 
Meetings of Standing Commi for —— during 1948. 165! 
Persons employed in and expenditure of Ministries of Food and Agricul! 1985-86. 
Staff cars owned by Ministries of Food and Agricul 1445-46. 
Superannuated officers in -——. 160 
Vacant gazetted posts in Ministries of Food and Agriculture, 1991-92. 

FOOD POSITION— 
Question re—} 

+ 192-94. * 
Review of India’s in light of world food production. 984-85. 

FOOD PRESERVATION— 

Question re— 

Centres for teaching ——. 1877. 

FOODSTUFE(S)— 
Question re—} 

Convictions for adulteration of in Delhi. 1704-05. 
at concession rates to miners in coal fields. 1890-91. 
left by U.S. A. 2240. 

Impert of in 1949. 365. 
Laboratory to test for army personnel. 2034. 
Lose of —— . 2234. 
Prevention of adulteration of . 1199: 
Purchase and sale of 
Purchase of foreign tinned 687-88. 

FOOD TECHNOLOGICAL RESEARCH INSTITUTE— 

Question re— s 

Establishment of a - 1130-31, 
FORCES, ARMED— 

Question re— 

Armed in Portuguese Goa. 375. 
Disbandment and withdrawal of Azad Kashmir——. 247-58. 
Disbandment of superfluous Hyderabad State. 316. 
Indian in-Kashmir. 1203 
Persons disabled on account of Tuberculosis in Indian —— . 1297-98. 
Promotions and recruitment in armed —— - 
Recruitment to officers’ ranks in armed. + 1419-20. 
‘Terms and conditions of service of Nepalese Contingent in India. 1309. 

FOREIGN CAPITAL— 
See “ Capital”. 

FOREIGN COUNTRY(IES)— हू 
Question re—f 

Audit check on India’s expenditure abroad. 455-56. 
Candidates selected for foreign ctudies in 1948. 26-27 
Commercial publicity for Tndvan goodsin——. 521-22. 
Countries invited to Asian Conference. 534-36. 
Countries with which India har entered into Treaties, Pacts or Agreements. 2140-42. 
Delegations and Goodwill Missions sent abroad. 866-73. 
Bducationists sent abroad for study of Adult Social Education Systems. 319-21. 
Food delegations sent abroad. 731-3! 
Foodgrains imported from ——.. 466-73. 
Foreign deputations sent during 1948-49. 2110-16. 
Foreign investments in India and Indian assets abroad. 656-57. 
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FORDHIGN COUNTRY (IES)—contd. 

Question re—contd. 

Indian historical and art relics in -—— . 439-40. 
Labour officers sent for training abroad. 1385-86. 
Li ‘or imp: $ of cultural relation with ——. 1443. 
Negotiations for obtaining steel from Belgium and other ——. 1352-53. 

New scheme for award of scholarshipt for studies abroad. 1037-42. 

Purchase of foodgrains in 1185. 
Recalling of Indians serving abroad p ing high scientific and technical qualificati 

1665-66. 
Reciprocal rights for Indians to do business in ~ 407-12. 
Re-transfer of bank balances of Hyderabad in ——. 1051. 
Return of historical documents and ancient books in. 1806-09. 

Scholars sent abroad for advanced technicai training. 1060-63. 

Steps to improve cultural reletions with 1427-28. 
Stipends to Indian students by + 1203-05. 
Students to be sent abroad for technological education. 1051-52. 

Visit of expert ‘* Demonstration Malaria Teams ” from abroad. 2049-51. 

FOREIGN POSSESSION(S)— 

Question re— ‘a 
Congress resolution re —— in India. 224, 

FOREIGN PUBLICITY SERVICE— 
See “ Publicity Service ”. = 

FOREIGN SERVICE, INDIAN— 
Question re— 

Diplomatic posts created after 15th of August 1947. 228. 
Enropeans in I. 0. 8.. I. 9. 8. and + 2223-24. 
Selection and training of Indian —— personnel. 1779-80. 

FOREIGN SHIPPING COMPANIES— 
See “* Shipping Company(ies) ”. 

FOREIGN TRADE— 
See “Trade”. 

FOREIGNER(S)— 
Question re— 

Detention of ——. 1661-62. 
Employment of foreign technicians. 1183. 
Foreign students studying Indian culture in Indie. 1567-68. 
Foreign students studying Sanskrit in Indian universities. 2059. 
Foreign technicians employed in Government of India. 1442. 
Foreign tourist traffic. 702-03. 
—— detained in India. 1816-17. 
——— employed in Hindustan Aircraft Factory, Bangalore. 1157-58. 
—— in External Secvices of All India Radic. 1802-03. 
—— in Indian Embassy in U. §.A. 1254-55. 

serving under Government of India. 1416-18. 
Non-Indians employed in ordnance factories. 334-36. 
Political pensions to ——. 1663-64. . 
Rules for employment of in India. 457. 
Scholarships to foreign studs for studies in India. 1568. 

FOREST(S)— 
Question re— 
Analysing and testing of seed. 1655. 
Andaman ——. 1173-75. 
Development of village ——. 973, 2271. 
Return of roads, buildings and —— to Himachal Pradesh. 921-22. 

FOREST RESEARCH INSTITUTE— 

Question re— हू 

Establishment of a —— at Ranchi. 195. 

FOUNDRY (IES)— 
Question re— 

Allotment of pig iron, steel, hard coke and steam coal to—— and steel processing 
factories. 2077. 



70 _‘ INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) 4 

FRANCE— मु = 

Question re— 

Appointment of Mr. 8. 8, Bajpai to Indian Embassy in—— . 542-43. 
Export trade with 1 
French Economic mission to conelude a Commercial Treaty. 1121-22. 
Sale of French Prize Bonds. 2216-17. 

FREIGHT— oF 

Question re— 
‘Rate war among chipping lines. 2162.63, 

FRENCH ECONOMIC MISSION— 
See “ Mission(s) *. 

FRENCH SETTLEMENT(S)— 

Question re— 

Arrest of Mahe Mahajana Sabhe, workers by French police in Indian territory. 752. 
Discussions re future of French Indian Terri‘cries. 221 
Expenditure in connection with French and Portuguese settlements in India, 384-86. 
Permit: for entry of Indians from French India. 2146. 
Plebiscite in French Indian Territories and mérger with India. 208-10, 

FRONTIER(S)— 
Question re— 

Cantonmente on North We t 1441 
Development of tribal areas on North Kast 1271 

for hospitals and education in North East —— tribal 
areas. 1131-33. 

FRUIT(S)— 
Question re— 

Withdrawal of Products Control Order. 698. 

FRUIT PRESERVATION— 

Question re— 

501-02. 

FRUIT TECHNOLOGY— 

Question re— 

Indian Institute of 700-01. 

FUEL RESEARCH INSTITUTE— 
Question re— 

ee 23001 4 18; 
FUND(8)— 

Question re— 

Allotment to Nepal from Post-War Reconstruction 2192—93. 
for construction of National highways and roads. 1918-19. 

& 
GANDHI, MAHATIA— 
Question re—" 

National Memorial to at Rajghat. 1009-10. 
en oe to Indian High Commissioner for laying wreath on —’s Statue in Karachi. 

102: rH 

GANGA— 
Question re— : vate 

Construction of a bridge oyer 
GANGAPUR STATE— 

Question re— 

Mineral deposits of 

- GANGETIC PLAIN(S)— . 
Question re— : ; 

"Report of American Experts on ae elopment’ of grotind water resources in———, 2063-66: 

at Patna. 194-95. 

(Orissa). 1151-52. 

eee 185 52: 

& 

क् 
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5 ANIA— ; ae sear peste ci 

Question 7e— ५ हु 

Consumption of Bhang, Charae and —— in Centrally Administered Areas. 917. 
ANTAM— 
Question re— 

Extraction of M Ores from Vizi: and » Orissa, 1889-90. 

_ GAUBATI— 
थे Question re— 

= Calcutta —— Air Service over Pakistan territory. 202. 
509-10. Delays in delivery of money orders and parcels at 

Plight of aeroplanes from Calcutta to over Pakistan territory. 980. हट 

| Flight of Civil Aeroplanes between Calcutta ; Agartals and over Pakistan territory. 

Surcharge on air mail letters from Calcutta to ——. 981. 

+ GAUTAM, SHRI MOHAN LAL— 

Question by— 

Departmental catering at Kharagpur Railway station. 1755. 
Licence fee from catering contractors on B. N. Railway. 1756. 
Licence fee from Indian catering contractors on Railways. 1756-58. 
“Rates for aerated waters on Railways. 1758. 
State Air Service to Far East. 1172. 
Working of catering department on the 8. N. Railways. 1758. 

Question (Supplementary) by— 

Abolition of Istimrardari and Jagirdari Systems in‘Ajmer-Merwara, 2239-40. 
Agricultural indebtedness. 1327. 
Amendment of Cant ts Act. 1556. 
Cattle insurance. 1751. 
Enquiry into conditions of agricu!tural labour. 1014. 
Export of millcloth to Middle Hast countries. 1677. 
Land brought under cultivation. 1626. 
Leyy of a cess on sugarcane. 1454. =e 
Loans sanctioned by Indurtrial Finance Corporation. 1560: £+ 
Manufacture of power aleohol from molasses and synthetic petrol from ००७. < 812- 
Match factories, 2228. 
New schemes for award of scholarships for studies abroad. 1038-1042. 
Opening of village post cflices. ५ es 
Ordnance clothing factories. 1713. 
Pay and allowances of Ministers of State. 1057. 
Protection to sugar Industry. 1166. 
Raids by Pakstan Nationals on Indian Border. 669. * 
Rehabilitation of refugee teachers. 1699. 

Waiting room facilities for $rd class passengers. 1469. 

YA—* Fe 

Question re— 

Management of Mahabodhi temple at Bodh Gaya by Budhist representatives. 1077-78 

AZETTED OFFICER (S)— Bis ate 

uestion re— rf S 

_ Advance to Government Servants for purchase of motor cars. 1434-35. > 
“Gazetted and non-gazetted 8877 in the Minietry of Commerce. 1142. 
Gazetted and non-gazetted staff in Ministry of Communication. 1379. 
Gazetted and non-gazetted staff in Ministry of Defence. 1241-42. : 
Gazetted and non-gazetted staff in Ministry of Hducation.- 1242. > 

; staff in Ministry of Finance. 1068. 
10:38 i inistries of Food and Agriculture. 1108-09. 

1218. 
1108. 

tart out heal 
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GAZETTED POSTS— 
See “Post(s)”, 

GAZETTEERS— 
Question re— 

Revision of District and State ——, 92i. 

GENERAL PROVIDENT FUND— 
Question re— ce 

—— accounts of refugee officials. 1194. 

GEOLOGICAL SURVEY (S)— 
Question re— 

— of Orissa. 1681-84, 

GERMANY— 
Question re— 

Agreements between India and Western ——. 218-20. 
Settlement of private claims against ——. 247. 

GHAZIABAD— 
Question re— 

Enquiry against sub-letting of vending licences at —— Merrut City and Merrut Canton 
ment. 63. 

GHAZIPUR— 
Question re— 

Output of opium alkaloids 

GHEE— 
Question re— 

Adulteration of ——. 1179-80. 
Import of Pure —— and butter. 1471-72 
Measures to check adulteration of Agmark ——. 937-43. 

GHOSH, SHRI AMIYO KUMAR— 
Question by— 

Bridge over river Sone near Dehri on Sone. 1089-90. 
Construction of National Highways. 1089 
Development of village forests. 973,2271. 
Flying Clubs in India. 1091-92. 
Repatriation of Indians in South Africa. “882 
Telephone connections for all District Headquarters in Bihar. 503: 
‘Training of persons for employment in Civil Aviation. 1091 

factory. 442. 

Wagons for transport of raw materials for paper ufacture, 973. 

GIRL(S)— 
Question re— 

jon of —— in areas. 1926-29. 

GIRLS SCHOOL(S)— 
See “‘School(s)’’. 

GLY CERINE— 

Question re— 

Production of ——. 709. 

805... 
Question re— 

Armed Forces in Portuguese ——, 375. 
Future of —. 378-79. 
Sale of — — Lottery tickets in India. 2215-16. 

GOENKA, SHRI RAMNATH— 
Question (Supplementary) by— 

Re-organisation of Foreign Publicity Service. 1124, 1125. 
Short supply cf Wagons for trsnsport of cement 2228. 
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GOLD— 
Question re— 

Consignment of —— to Pakistan by Reserve Bank of India. 485. 

--. 8700 silver imported from U. 8. A. under *Lease-lend’. 

___ Fields under direct control of Government of India. 767. 

Import duty on ——. 1715-16. 

GONDLA— * 
Question re — 

Construction ot Railway over-bridge at ——. 1330. 

GooDs— 
; Question re— 

Articles Imported into India. 1907-08. 
Articles seized by Delhi Enforcement Police. 1949-59, 

Claim for damage to —— in transit on Rilways 1085-86. 

Claims on Reilweys for compensation for lost—. 1099. 

Claims re zoods booked from Pakistan to India during disturbances. 2099. 

Commercial pubticity for Indian in foreign countries. 521-22. 

Customs duty on commodities exported and imported from Pakistan. 2223. 

Detention of Railway vans carrying insured articles inyPakistan. 202-03.) 

Engineers’ Conference Resolution re removal of restrictions on import of essential——. 

1684, 
High priority for India in export of Japanese industrial products. 1386-87. 

} Holding up of imported and other in Karachi. 1259-60. 

} Import of plastic material. 401-03. 
Losses on + of theft and d: to goods on Railways. 1187. 

963-6: Manufacture of plastic fe 3-64. 
Priority for booking of on States Railways. 2058. 

Restrictions on dispatch of cotton hosiery - 1360. pas हा 

Settlement of claims re—booked to Pakistan and vice versa before partition. 1854. 

Smuggling of from India into Eastern Pakistan. 1710-11. 

See also ‘““Commodity(ies)”’. 

GOODWILL MISSION(S)— 

See “‘Mission(s)’’. 

GOPALPUR— 
Question re— 

Use of Port in Orissa. 893. | 

GOVERNMENT EMPLOYEES— 
See “Employee(s)”’. 

GOVERNMENT OF INDIA— 
Question re— 

| Appointment of Officials as advisers by Central Government to States Unions. 660-61. 

67. Coal fields under direct control of ——. 767 
Communists detained by ——. 1702-03. 
Compulsory borrowing by Gov + as an Anti-inflationary 7186-87. 

Damage to ——’s pr ies in Bombay cyclone. 1490-91. P| 
Direct control of Gente over Mineral resources in provinces. 412. | 

Expenditure on Camps and employment of refugees in government service. 1026. 

Expenditure on each category of service under Central Government. 1942. 
Food grains reserve at Centre. 484-85. 
Foreign technicians employed in——. 1442. 
Foreigners serving under . 1416-18. 

14 Pensioners. 2214-15. 
§ Prize Bonds. 1710. 

Industrial owned by Gi 1958-62. 
Loans taken by Provinces from 2031-33. 
Ministers of different ranks in 1257-58. 
Permanent Government servants from Punjab now serving under ——. 918, 2270. 

2 tions to graduates in . 1981-32. 
R ion to Hyderabad of “ ities” transferred to Pakistan. 21-22. 

Retiring age of gazetted officers of . 446. 
Revision of Black List maintained by Government. 796. 
States under administrative Control of Centre. 661. 

Subscription of loan issued by Government in September, 1948. 425. 

‘Transactions of Gaverniient by Imperial Bank of India. 1032-36. 

Use of words “On His Majesty’s Service’. 800. 



GOVERNMENT OFFICE(S)— 
Question re— 
eck 

of in 505. 
Survey of places in C. P-for transfer of certain Central offices. 1507. 

GOVERNMENT SERVANTS— 
See “Employees”. 

GOVERNOR(S)— : = 
Question re— 

Allowances 50 Maharajas from States after appointments as 
Expenditure on Provincial 446. 

*. 2019. 

GOVIND DAS, SETH— 
Question by— 

Absorption of released Indian employees of Gov: of Burma... 1848-49. 
Additional trains between Amritsar and Hardwar via Ambala. 2253.4 
Adjustment of Inter-Dominion Governmental claims. 338. 
All Indian Labour Organisations. 1549 

~ Allocation of income-tax-proceeds to Provinces. 2179-80. 
Allocation of refugees to Provinces and States. 1775-77. 
Anjuma-e-Taraqgi-e-Urdu and all India Hindi Sahitya Sammelan. 2219. 
Books published by Anjuman-e-Taraqqi-e-Urdu. 2219. & 
Breach of Indo-Pakistan agreements. 398-400. 
Change of medium of Instruction in Hyderabad. 2218. 
Construction of Railway over-bridge at Gondla. 1330. 
Construction of Stadium in Delhi. ५ 1564. 
Czechoslovakian Consulting Engineer’s Office in India. 976. 
Establishment of a Radio Equipment Factory. 828-29. 
Establishment of a State-ownéd Machine Tool Factory. 1163. 
Establishment of National Central Library. 2219-20. 

- Facilities for study of psychotherapy. 1420-21. 
Facilities for third class passengers. 1461-63 
Poodstufis at concession rates to Miners in Goal. Fields. 1890-91. 
Foreigners in Indian Embassy in U.S.A. 1254-55. 

_ Formulation of uniform policy of film censor. 1911. 
Grant given to Anjuman-e-Taraqqi-e-Urdu. 2218-19. 
Grant of Commissions to licentiates in I.A.M.C. 1831. 
High rents for houses in Jubbulpore Cantonment area. 2218. 
House Rent Allowance paid to Government servants in Delhi. 1665. 
India’s contribution to F.A.O. 1863-6 
India’s requirements of Copra. 873 

Indian historical and art relics in foreign countries. 439-40. 
Ando-J: trade Contracts. 1015-17 
Land reclamation and soil Conservation. — 1080. 
Locomotives and Boiler manufacturing plant at Mibijam, West Bengal. 1169-71." 

Manufacture and import of locomotives. 960-62. 
Merger of Bhopal. 1195 
Metal depositsin States. 1007- 7. 
Mobile Hmploymént Exchanges 1d Cottage Tndusirios for refugees. 759-60. 

fe steal ६: Bi and other countries. 1352-53. 
Negotiations with Ceylon re rights of Indians. 400. 
New buses for Delhi Transport Service. 959-60. 
Ordnance Factory at Khamaria, Jubbulpur. 1195. 
Output of Papers Mills. 2235 
Outstanding claims on various Railways. 958-59. 
Pay of language teachers in Delhi Province. 436-38. 
Portuguese possessions in India. 530. 
PB: and 1 i in Armed Forces. . 1419. 

- Protection to Indian artificial sill< industry. $27-28. 
_ Protection to sugar industry. 1163-6 

_ Recruitment to Officers’ ranksin Armed forces. 1419-20. : 
Reduction of Excise duty on power aleohol. 1000. . aad 8 
Regional languages in Dav: a t as Universities language. 434.36. 
Biectlarieltion of Tnter-State Cust 6 Policy: 1699-170 के 
Relay of 8. 8. 0. broadcasts by All-India Radio. 1292-94. 
Repair of Railway engines. 813 : 
Repatriation of Indians from Malaya. 1265-56. 

Repatriation of unemployed Indian Labourers from Burma. 530. 
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GOVIND DAS, SETH—conid. 

‘jj Question by—contd. r 

Report of Cabinet, Committee on Development Plans. 1809 

Report of the Indian ‘Trade Delegation to Middle Hast. 87 3-74. 

Report on Indi, By! of medici 1564-65. eee 

Return of historical documents and ancient books from foreign countires. 1806.09. 

Sali manufacture at Kharagoda. 2253-55. : 

Scheduled and non-Scheduled Banks. 1801-02. a 

Shifting of Head Office of Anjuman-e-Taraqqi-e-Urdu to Palsistan. 2219. 

Specialised crop seeds. 1080-81. 
Steps for increasing steel production. 1161-63. 

Study of Hindi language and literature in Delhi University... 2220. 

Supply of Bombay salt to Jubbulpore and U.P. 2256. 

Supply of salt from Kharagoda. 2256. 
Supply position of raw film and restriction on-consumption of films... 1910-11. 

Through trains from Delhi to Bombay, Calcutta and: Madras. . 1461. 

Trade between India and Wire. 874-75. 
‘Transport facilities for sugar. 1744-45. 

Treaty with the United States of America. 529-30. 

Tuberculosis sanatoria in Central Provinces. 2217. 
Venereal disease clinies. 1420: 

Zonal system for distribution of salt. 2256. 
i 

Question (Supplementary) by— 

Accidents to travellers on footboard-of trains on 17, 1, Railway. 1638. 

Admission of Indian students educational institutions in England. 812, 

Adult Education. 1313. 
Adulteration of ghee. 1179-1180. 
Agricultural indebtedness. 1326. 
Amendment of Cantonments Act. 1556. 

Amount realised by Disposals Directorate from sales, 463. 

Animals from Pakistan for Government dairy farms. 465. 

‘Anti-tuberculosis Campaign in Delhi end Ajmer-Merwara. 903. 

Appointments given to artists for programmes on 4. 1. 18... 2052-53. 

Appointments in All Indian Radio after 15th August, 1947. 1931. 

‘Arms and Ammunition. stolen from Ordnance factories andd ७9७०४. 2038. 

Arrangments to make India self-sufficient in Ammunitions, 788-89. : 

Arrest of Indian Nationals in Johore, Malaya. 1025. ig 

Ban on export of jute to South Africa. 1489. - 

Cattle Insurance. 1750. 

Change in the lature “British C ealth”. 1895. £ 

Cloth Control Policy. 692-93. ४: 
Control on ००३७8 व urban areas. 1546. 
Control on paper. 1459. 
Go-operative Societies of salt producers. 495. 
(709 and Cattle insurance schemes. 833. हु 

Crop insurance. 1749. 
Cultivation of Jute in South India. 1853. 

५. Cultural Attaches to Indian Embassies. 1893. 
Delay in disposal of applications for grants of licences by Air Transport Licensing Beard 

946. 
% 

Departmental catering at Khatagpur Railway gpation. - 1755. 
Desecration of a Hindu temple in Karachi. 886. 
Discouraging of Commercial Crops 1750. 
Bditorial staff in Publications Division, Ministry of Infe ion and Bi 
Bffect of vanaspati on health. 2079. 
Establishment of Radio Equipment Factory. 1848. * 

Exchange of students with Kussia. 2035-36. रे 
Expenditure in connection with French and Portuguese Settlementsin India. 285. 

Expenditure on Atomic Research. 1772. 
- Expenditure on Hmbassies and High Commissioners’ offices. 1995-965 
Export of mill cloth to Middle East Countries,..1676-77.) I 

fogs ue and ernshed bones and import of fertilizers. . 1382-83. 
sion of rationing syst: 4917: 

Failures of Railway. engines... 2073. 
Film Censorship. 1828. 

) Fixation.of prices of cloth. 694. : : 

z Food grains imported from foreign countries. 472-473. 
Foreign students studying Indian culture in India. 1568. 

_ Foreigners serving under Government of Tndia._1417.- 
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“GOVIND DAS, SETH—contd. 
Question (Supplementary) by—contd. 

* — Gov adver pers. 445,1720. 
Grants-in-aid to Schools in States. 1585. 
Grant to Delhi U: for of a Tuberculosis Insti 318. 
Greater Delhi Scheme. 1392. 
Harijan section of Ministry of Relief and Rehabilitation. 1405. 
Import duty on gold. 1716. 
Import of food grans. 1168. ae 
Import of milk powder. 1329. 
Improvement of Cattle breeding. 1176. 
Improving Delhi Telephone System. 1628. 
Inauguration of large and small scale dairy farming. 1620. 
Increase in crime in Delhi. 1700. 
Increasing the production of salt. 1457. 
Indians employed on staff of U.N. O. 883. 
Indians in Communist occupied China. 42 . 
Indians in Japan. 1247. 
Indians in Mauritius, Fiji and Trinidad. 1892. 
Indian Universities Commission. 1433. 
Installation of new radio i 703 
Integration of South West Africa with Union of South Africa, 362. 

in National Ce: 1292. 
Jute production in India after partition. 826. 
Kerosene oil quotas for provinces. 1499 
Licence fee from Indian on Railways. 1757. 
Locomotives from U.S. A. 352. 
Loss of food grain due to locust pests and rust. 1742. 
Major irrigation projects under construction. 1498. 
Manufacture and import of needles and cycles. 953. 
Manufacture of aeroplanes and spare parts. 824. 
Manufacture of Cholera Vaccine. 1425. 
Manufacture of cotton textile stores. 1854. 

if and chemical fertilisers. 1351. 
Manufacture of Penicillin. 1323. 
Manufacture of vanaspati. 1325. 

facture of wireless tri and radio ipments. 696, 697. 
Measures to increase yield from land. 857-59. 

bers of special Recr Board for IAS. ond IP.S8. 1307. 
Migration of non-Mustims from Sind. 1605. 
Ministers of different ranks in Government of India. 1257. 
National memorial to Mahatma Gandhi at Rajghat. 1009. 
‘Newspapers served by hic service. ~2053 
New State-owned steel Works for increasing production of steel, 2272-76. 
Overseas scholars returned during 1948-49. 1574. 
Petrol Industry. 1250. 
Police Action in Hyderabad. 2030. 
Prevention and cure of Leprosy. 1557, 
Prime Minister’s views on National Language. 1027-28. 
Prison reforms in Dejhi and Ajmer-Merwara. 1306. 
Production ard «xport of vegetable oils. 708, 709. 
Production of Information Films. 1799 
Production of Penicillin and anti-Malarial drugs. 1862. 
Production of Sanna Hemp. 1852 
Protection of Indian Biscuit Industry. 1787. 
Provision of fans in third class coaches. 4738. 
Publications of Ministry of 'nformation and Broadoasting 783, 784. 
Purchase of foreign tinned foodstuffs. 688. 
Purchase of ships from U. S. A. for Indian Mercantile Marine. 1253. 
Radio Stations in India. 91 
Railway accident on Bina-Bhopal Section. 511. 
Railway line to Bastar State. 2070. 
Rational SOA salt on oy Hee ee 4 
Recognition of an ian languagé by iF 

ae if Pi by Hyderabad and Junagadh. 1697 
Reduction of Third class fares and construction of new Third class bogies. 371. 
Remodelling of New Delhi Railway Station. 1455. 
Report of on development of ground water resources in Gangetic plain. 

Report of Kolhapur Disturbances Enquiry Tribunal. 314 
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GOVINDDAS, SETH—coneld. 
Question (Supplementary) by—cmeld. 

Report on indi, of medicii 923. 
Representation of Phulsian Union in Constituent Assembiy. 428. 
Restoration of abducted women. 1245. 
Robberies in running train. 1747. 
Runnin, of fast train on Katni-Bina Branch Line. 2073. 
Securities from newspapers in Centrally Administered Areas, 1806. 
Selection and training of Indian Foreign Service personnel. 1780. 
Staff training School of All India Radio. 1804. 
Stocking and preservation of imported food grains. 2072. 
Supply of food grains to famine areas. 356. 
Survey of places in 0. P. for transfer of certain central offices. 1507. 
Technological Insti for icul 821. 
Theft of arms and ition from ordn: 

५ Tractors for Bombay Province. 2083, 2084. 
Trade with Tibet. 1771. 
Training of Officers for Indian Merchant N; avy. 743. 
Tuberculosis Clinics in,India. 434. 
Universal Basic Education. 798. 
Use of cattle dung as manure. 2075. 
Use of Crown Emblem by High Courts. 899. 
Use of saloons on Railways. 1611. 
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1884, 
Value of imported liquor. 1791. 
Visit of Afghan Trade Delegation. 1790. 
Waiting Room facilities for third class passengers, 1469, 
Wells sunk in Arable areas. 1739. 

GRALUATE(S)— 

Question re— 

and depots, 424. 

Graduation training of released I.A.M.C. officer at Lake Medical College, Calcutta. 1294-96, Promotions to non-graduates in Government: of India. 1931-32. 
GRIN SHOP(S)- 

Question re— 

Purchase prices of dities for Gov collieries ——,. 1482, 
GRAM— 

Question re— 

Disparity in prices of in Rohtak and Delhi. 999-1000. 
Production of - 970-72, 

GRANT(S)— 
Question re— 

Anjuman-e-Taraqqi-e-Urdu and All-India Hindi Sahitya Sammelan. 2219. Financialj allotment for communications, hospitals and education in North East Frontier. tribal areas. 1131-33. 
for establishment of Medical College in Dibrugarh, Aesam. 1705. 

— for tuberculosis hospital’intAssam. 1910, 
: — given to Anjuman-e-Taraqqi-e-Urdu. 2218-19. 

—— given to Lakshminar: Insti of Technology, Nagpur. 2219-13. 
Grants-in-aid +o schools in States. 1584-85, 

es 1९ ised to Assam Gove: for Post-war Development. 338-39. 
—— to Bombay branch of Royal Asiatic Society. 1427-38. 

j — to Delhi University for i of a Tuberculosis Institu $18.19, 
Trregularities in honcling of fnarces alivit-d for 78४5. and rehabilitation in Bharatpur State. 2162. 

See also “Aid” 

also “Subsidy(ies)”’. 

GRATUITY (IES)— 

३ Question re— 
Employment pensions, or to TiN. once men and their families. 1196-97. ension and to Em ९ ed Offi d from Ranks, 2209-10. 

servants. 1920. 
GERAT INDIAN PENINSULAR RAILWAY— 

See “Railway(s)”. 

| gency cers prot 
| Retirement benefits and —— in cases of death of Go 
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-GREEK— 
Question re— 

Search of a Karachi-bound 

GRIEVANCE(S)— 

Question re— en 

Agency collecting information re of ex-military men. 682. 

£ (५. 1. P. Railway Guards. 1154-55. 

-GROUNDNUT— 
Question re— 

Complaints re clay mixing with —— exported from India. 2127-28. 
Export of 14, 
Facilities to producers for export of 2134-35. 
Hand decorticator invented by Producers Organisation. 1903. 
Licences for export of to Italy. 2128-30. 

-GROW MORE FOOD CAMPAIGN— 

Question re— 

Expenditure on 1340-41. 
Expenditure on in 1948. 1186 A 
Loans given to provinces for Grow More Food Schemes. 2067-68. 
Subsidies for Grow More Food Schemes. 829-30. 
Tubewells sunk under ——. 1477-78. 

' -GROWER(S)— 
Question re— 

Supply of coal to tobacco 
See also “ Producer(s)”. 

GUARDS— 
See ‘Railway Guards’’. 

-GUHA, SHRT ARUN CHANDRA— 

Question by— 

Bank failures in Bengal. 1921-23. 
Business of Allianz Und Stuttgarter Life Insurance Bank. Ltd., in India. 2149. 
Cottage or small scale industries for manufacturing cycle parts. 1484-85 
Dismissal of Government emp ४ 1823, 
Expenditure on rehabilitation of Hast Bengal refugees. 763-65 
Loan to Pakistan by Hyderabad Government. 
Manufacture and 70907 of raw films and other accessories. 727 
Reconstruction scherne for failed banks in West Bengal. 1923-24 
Rehabilitation of refugees from Hast Bengal. 545-46 

‘Question (Supplementary) by— 

Co tion paid for settle, of Rail claims, 1966. 
Compensation to victims of Razakar atrocities, 33. 
Constraction of a major Port at Kandla. 2259 
Facilities for education in mother tongue in primary and secondary stages. 1066. 
Fire and losses in Calcutta Telephone Exchange and scheme for remodelling. 163. 
Grant to Bombay branch of Royal Asiatic Society. 1437. 
Grant to Delhi Ui for of a Tuberculosis Institute. 319. 
House built for refugees from Pakistan. 2000-01. 
India’s share of rolling stock after partition. 1978. 
Tadians marooned in Toungoo District, Burma. 2014. 
Investments in National Savings Certificates. 1291, 1292. 
Licence fee from Indian il » 1757. 
Manufacture of Cholera Vaccine. 1425. 
Manufacture of pre-fabricated houses. 658, 1422. 
Police Action in Hyderabad. 2030. 
Printing of Stamps. 2031. 

tions of Committee rofit ing in industri 1381. 
Recommendations of Panel on silk industry. 2234. 

~ Refugees from East Bengal. 217, 218. 

ship at Kidderpore Docks, Calcutta. 1423. 

44. 

of Guntur and Krishna District by rail. 975-76. 
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GUHA, SHRI ARUN CHANDRA—conetd 

Qu (Suppl ty) by—contd. रद 
Rehabilitation of refugees in Camps. 213. 

and non-i Banks. 1802. 
Shortage of raw cotton. 2243. 
Strength of staff of Reserve Bank of India. 2055. 
Threatened Railway strike and action against Communists. 1112. 

GUHA, SHRI G. 8— 
Question by— 

Civil aerodromes in Assam. 2256-57. 
Construction of a major Port at Kandla. 2257-59. 
Department of National savings. 2220-22 
Export of limestone from Assam for facture of cement in Hastern Pakistan. 2148. 
Facilities for education in mother tongue in primary and secondary stages. 1063-67. 
Flight of Civil aeroplanes between Calcutta ; Agartala and Gauhati over Pakistan territory ~ 

Former Secretary of State’s Services. 2223 
Motor road from Shillong to Agartala. 2261-62. 
Petroleum in Tripura State. 2148. 
Research in manufacture of radio valves. 2148 
‘Training in cost accountancy in U.K.and U.S.A. 2147. 

Question (Supplementary) by— 
House built for refugeos from Pakistan. 2001. 
Naval river crafts on Brahmaputra. 1424. 

GUN(S)— 
See “ Arnis”. 

GUN CARRIAGE FACTORY— 
See “ Ordnance Factory(ies) ’’ . 

GUNNY BAG(S)— 
Question re— 

lying unused in jute factories and ordnance installations. 726-27. 
Violation by shippers of ban on export of gunny sacks to South Africa. 526-27. 

GUNTAKAL— # 

Question re— 

Broadcasting station for + 339-40. 

GUNTUR— 
Question re— 

Supply of coal to tobacco growers of and Krishna District by tail. 975-76. 

GUPTA, SHRI DESHBANDHU— 

Question by— 

Admission of Indian students in American Universities. 1572-73. 
Allegations against India by Premier of N. W, F. Province. 1690-92. 
Appointments in All India Radio after 15th August, 1947. 1929-31 
Appointment of candidates qualified in Ministerial Service (Third Division Examination held 

in 1947). 2211 
Arrests . connection with the Akali Conference. 1315-16. 
Assert to an amendment to the Statute of Delhi University. 1317. 
Buildings requisitioned for use of military personnel, 1032. 
Control on distribution of sewing thread. 1175. 

f castes 4 
Eviction of tenants under Delhi Rent Control Act, 1947. 1284 ५ 
Financial help to relations of crew of the Dakota lost on Kashmir front. 1423. 
Government buildings lying vacant in Sabathu Cantonment. 2208 
Holding up of imported and other goods in Karachi. 1259-60 . 
‘Houses requisitioned in Delhi. 1408-09 
Hunger strike by refugees in Kingsway Relief Camp. 1692 
Indian Historical and Art Relics in foreign countries. 440. 

yf odation to E. P. Railway staff. 1980-82: 
Overseas scholars returned during 1948-49. 1573-75 RS. = 

and 0 Officers: ted from ranks.» 2209-10. 
Pipeline purchased by Indian Traders Corporation lying in Bara 1675-76. 3 3 

Gor of India. 1931-32" ‘ 
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GUPTA, SHRI DESHBANDHU—contd. 

Question by—contd. 

Protection to Spoolers Industry. 1175. 
Refusal of inf ion by Vice-Ch llor of Delhi University re certain irregularities of Exe- 

cutive Committee. 1317. 

Temporary employees qualified in Ministerial Services Third Division Examination. 2210 

rx Transfer of lockers in Banks from Lahore to Amritsar. 1270-71. 

हटा Question (Supplementary) by— 

‘Acquisition of land for Delhi Improvement Trust on Najafgarh road. 

Acquisition of land on Najafgarh road, Delhi, for Industrial le 

1581. 

919. 

tary” 

‘Advances to Government servants for purchase of motor cars. 1484, 1435. 

tates. 1776. 
Allocation of refugees to Provinces and S$ 

Allotment of houses to refugees in Delhi- 1675. 

Applications for the I. A. 8. andI.P.S. 781, 782. 

Appointment of working journalists in various Departments. 1715. 

Approval of Budget of Delhi and Ajmer-Merwara by Chief 0 issi 

2198-99. 
- 

Arrangements to make Indie self-sufficient in ammunitions. 789. 

Arrears of Income-tax. 678-79. i 

Articles seized by Delhi Enfrocerent Police. 1950. 

Audit check on India’s expenditure abroad. 456. 

Augmenting water supply in Karol Bagh. Delhi. 2047. 

Ban on Dawn. 2204. 

Banana Research Station for Assam. 1333. 

Basic Education Scheme in Delhi Province. 1045. 

Carrying of airmails by Airways companies. 349. 

Cement factories. 1104. 

Census of unemployed persons. 1089. 

Clause relating to Income-tax in application forms for export quotas. 2133-34. 

Collection of rent for telephones from sub: eribers in Delhi. 478. 

Commercial publicity for Indian goods in foreign countries. 522. 

Committee to enquire into the working of the Criminal Tribis Act. 343. 

Communists detained by Government. 1702. 

Compensation by Delhi Improvement Trust for land acquired for Delhi Cloth and General 

Mills Ltd, 1582. 
Comp tion paid for settlement of Railway claims. 1966. 

Compensation to victims of Razakar atrocities. 333. 

Conferences held by the Ministry of, Agriculture. 162. 

Control on paper. 8. 
Convictions for adulteration of foodstuffs in Delhi. 1705. 

Countries invited to Asian Conterence. हे 

Delegations and goodwill Missions sent abroad. 872. 

Delhi Agricultural College. 1094-1095. 

Delhi Municipal Reorganisation Enquiry Committee. 780-781. 

Delivery of air mail letters and telegrams by motor cycle messenger. 2235. 

Desecration of a Hindu temple in Karachi. 886. 

Development plen for Delhi. 1136. 

Discharge of Indians from Burme Government Service. 1023. 

Discontinuance of rationing of petrcl. 1101. 

Disposal of appea's pending before Privy Council. 541. 

Disposal of evacuee property after Inter-Dominion Conference held at Karachi. 1686. 

Bdueationists sent abroad for study of adult social education systems. 

Effects of Prohibition on health. 794. 

Ei i jul ti 1809. 

; Advisory, Co 

£ of laws food 

Establishment of spa resorts. 1575. 

Exhibition of film “* India Speaks ” in New York. 1786. 

Foreign tourist traffic. 703. 
i in Indian Emb: in U, 8. 8. 1255. 

2.1 ent 

Foreigners serving under Government of India, 1417. 

Formation of Rajasthan Union. 1312. 

General Elections. 1399. 

Gov t advertii + in pap! 445, 1720. 

Greater Delhi Scheme. 1392. 
Houses built for refugees from Pakistan. 2000 .? 

384. 
Houses for refugees under Shadipura Northern Extension Scheme. 

Houses of Rulers of States in Delhi and Bombay. 426.) 

Housing accommodation in Delhi for Railway staff from Pakistan. 1323.9 

Immovable properties sold and regi tered after Karachi Agreement. 2143.8 

5 anit! regs ques on eee 
of foreign liquors and prohibition in provinces. 11, 12. 
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GUPTA, SHRI DESHBANDHU—contd. 

Question (Supplementary) ‘by—contd. 

Increase in crimes in Delhi. 1701. 
Indian Universities Commission. 1433. 
Indo-Japanese trade contracts. 1016. 
Inventories of private properties of Princes. 1294. 
Kerosine oil quotas for provinces. 1499. 
Levy of & cess on sugarcane. 1454 
Lottery to raise funds for rehabilitation of refugees. 1262, 1263. 

to check adult of Ghee, 942-43. 
Measures to control inflation. 28, 29. 
Mercy petitions from condemned persons. 453 
Migration from West Bengal to East Bengal. 1495. a 
Muslim houses sealed by Custodian of Evacuees’ Property, Delhi. 1024. 
Negotiations for import of wheat and rice. 2261. 
New buses for Delhi Transport Service. 960. 
New hinery for tricity in Delhi. 11149, 1120. 
New schemes for award of scholarships for studies abroad. 1038-39, 1040. 
Occupation of M. 0. A. quarters in New Delhi by non-M, C. As 8: 
Officers of the Press Information Bureau. 337 
Oilreeds Export Trade Advisory Council. 1902. 
Police Action in Hyderabad. 2030- 
Post offices for rural areas. 109: 
Premises requisitioned in Bombay and Delhi. 381. 
Price of newsprint. 2247, ‘ . 
Prison teforms in Delhi and Ajmer-Merwara. 1805. 
Prisoners exchanged between India and Pakistan. 1669. 
Production and import of foodgrains.. 482. 
Production of electric energy and supply to rural areas. 1135. 
Production of gypsum. 1664. 
Prohibition in Delhi and Ajmer-Merwara, 1431 
Purchase of ships from U. 8, A. for Indian Mercantile Marine. 1258: 
8. 8. 8 hii among Gi 443. 
Raids by Pakistan Nationals on Indian border. 669. 
Regional languages in Devnagri script as University language. 436. 
Rehabilitation of refugee- in camps. 213 
Remodelling of New Delhi Railway station. 6455 
Rent due from Telephone subscribers in Delhi. 354. 
Reparations from Japan. 1681 
Report on indigenous system of medicine. 1565, 
Restoration of abducted women to Pakistan. 1497 
Restoration of Somnath Temple at Junagadh. 427, 
Return of historical d a foreign 5 i 181 
Returning facilities to refugees from Pakistan-held territory in Kashmir. 1020-21 

rom an of poppy ¢ultivation. ‘9. 
Eeoarues एकल व ii छत गाए 2 Areas, 1805-06. 
Sentence of death passed on General Tojo and his colleagues. 1129. 
Shortage of raw Sobton 
Shri C. Rajagopalachari’s opifiion and appeal from All India Anti-Hinde Code Committee. 

686. 
Slums in Delhi. 1938-39. 
Smugeling of goods by Railway Officials. “815. 
Smuggling of goods from India into Rastern Pakistan. 1711. 
Smuggling of textiles from India to Pukistan. 1356. 

foreign its indndia, 1289-90. 
Stocks of cloth with mills of Ist of Décember, 1948, 167. 
Students’ strike in Delhi Agricultural College. 1096. 
Students to be sent abroad for technological education. 1053 
Survey of places in C. P. for transfer of certain central offices. 1508. 
Theft of handgrenader from R. 1. A. F. Headquarters at Palawi. 1438. 
Threatened Railway strike and action against communists. 1109-13. 
‘Tonga rates in Delhi. 1579. 
Townships for refugees in Delhi. 1671 
‘Transfer of certain offices from Delhi and Simla. 1116. 
Travelling expenditure of Ministers, 1051 
Tuberculosic clinics in India. 434 
Universal Basic Education. 793. 
ye lation uatibe tof y sacks to South Africa. 527 
ree training cen os tot eh Sor > 

Waiting rooms in post offices and recep at Delhi Telephone District Offied. 355. 
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GUR— 

Question re— 
Fixation of price and inter-provincial movement of - 500-01. 

GURDWARA(S)— 
Question re— 

Safety and sanctity of in Pakistan, 765-66. 2 
GURKHAS— 

Question re— ’ 

ut i of —— Regi 2045, 
and periodicals for —— Regiments. 2193. 

Periodical for 
Recruitment of 

See also “ Nepalese ”’. 
GURMUKHI— 

Question re— 
Script on tickets issued on E, P, Railway. 1879. 

GURUKUL— 

Question re — पु 
Institutions for system of education, 1569. 

GURUNG, SHRI ARI BAHADUR— 
by — 

inarmy. 2046. 

Allotment to Nepal from Post-War Reconstruction Fund. 2192-93. 
Assistance to Government of Nepal for setting up a broadcasting station. 1810: 
Cadet in Indian Military Academy. 1920-21. 
Cultural attaches to Indian Embassi 1893-94, 
Delay in transit of surface mail to U.S. A. and U. K. 730, 
Development of tribal areas on North East Frontier. 1271. 
न of foreign technicians. 1183. 
xpendi on d i i 39 P from Int al (0 and Trade Purposes. 1193. 

Foreign technicians employed in Government of India. 1442. 
+ Import and manufacture of tractors and bulld 1182-83. 

Import licences for betelnuts. 1271. 
Import of sugar from Java. 730. 
Improvement of Foreign Publicity Service. 1271. 
Indian Forces in Kashmir. 1203. 
Maintenance cost of an Air Forces Squadron. 2194-95. 
Mai: of Gurkha Regi 2045. 
Merger of Sikkim. 1397-98. 
Nepalese Goodwill Mission to Bhutan. 1893. 
Newspapers and periodicals for Gurkha Regiment. 2193. 
Number of mills and production of cloth. 731. 
Periodical for Gurkhas in Indian Army. 2194. aA 
Recruitment of British personnel to Armed Forces Academy and Indian Military Academy 

2045. 3 
Recruitments of Gurkhasin Army. 2046. 
Re isation of Office of Director-General of Health Services. 1205, 
Selection and training of Indian Foreign Service personnel. 1779-80. 
Separate Ministry of Hconomics and Planning. 1679. 
Stipends to Indian students by foreign jes, 1203-05. 

i ional O: isati 1678-79. Subsortp अप 

Subsidy to Nepal. 1780-81. f 
Temporary and Short Service Commissions in Army. 1203, 

Terms and conditions of service of Nepalese Contingent in Isaia. 1310. 

QWA}.IONR— 
Question re— 

Over-bridges at 

GYPSUM— 

Question re— 
Production of —— . 1664-65. 

and Indore level crossings. 847-48. 

EH 

HAUDIBARI— 
Question re— न हि नि 

danger to Railway line between —— and Mandalghat stationsin rainy season: 

1183, 2245-46. 
2 
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HANDBILL(S)— 
| Question re— 5 

} Holding of ings and distribution of ——by G servants in Secretariat. 1825. 

Question re— 
Theft of 

HANDLOOM(S)— 

Question re— 

Export of cloth to Soft Currency Areas. 701-02. 
Number of sr.indles and looms in Rajasthan Union. 2100. 

HANDGRENADE(S)— 

from R. 1. A. F. Headquarters at Palam. 1438, 

HANDLOOM CLOTH— 

See “ Textile(s) ”. 

| HANUMANTHIYA, SHRI,K.— 
{ ~ Question by— 

Cases of corruption in Central Government Services. 1653-54. 
Editorial staff in Publications Division; Ministry of Inf ion and Broadeasting. 2040. 
Expenditure on East Bengal refugees. 1509. 
Foodgrains imported into India. 851-57. 
Formation of Unions and merger of States with Provinces. 933. 
Greater Delhi Scheme. 1392. 
House rent and compensatory allowances to Government employees. 16. 
Import of silk yarn and silk fabrics. 1281-83. 
Income and expenditure of Hindustan Aircraft Factory. 831. 
India’s bership of tional Mi Fund. 797-98. 
Indians employed in International Monetary Fund and International Bank. 908-09: 
Indians employed on staff of U. N. O, 882-83. 2 
Indian silk yarn used for making Parachutes. 1193-94. 
Inventories of private properties of princes. 1294. » 
Manufacture of Cholera Vaccine. 1424-25. 
Migration from West Bengal to East Bengal. 1494-95. 
Nationali i + of Abdus Sattar Seth as Pakistan’s Ambassador in Egypt. 1277, 
iE ion of ion of foodstuffs. 1199. 
Privy purses for Princes. 933. 
Production of silk yarn and silk fabrics. - 858-59. 
Purchase of Jet-propelled aeroplanes from U. K. for use of R. 1. A. F. 1197. 
Purchase of ships for R. I. N, from Britain. 1424, ‘ 
Reyenue from import tax on silk yarn and silk fabrics. 1225-26. 

| Sterling balances re‘eased in 1918. 1298-99. 
|| Sydney Cotton’s flight over Indian territory. 875-76. 

Commissi General for C ial and E ic Affairsin Europe. 2011. ME 
Construction of a major port at Kandla. 2259. ane 
Delegation to next session of General Assembly of U.N. O. 1897. : 2 ear: 

ee. Deportation of Mr. and Mrs. Antonius Raab. 1296. é 
Establi it of a stat d thine tool factory. 1163. i 
BE: ion of Vikramshila, Bhagalpur District, Bihar. 2044. eit) 
Installation of new radio stations. 1703. 
Measures to check inflation. 664. 
Privy purses of rulers of states. 786. 
Production and import of foodgrains. 483. i 
Publications of Ministry of Information and Broadcasting. 784. $ 

| Recognition of the State of Israel. 1400. है : 
k Rehabilitation of refigees in ndamans and Nicobar Islands. 2187. 

8, 8. 8. sympatisisers among Government servants. 4483-44. ~ as 
Settl for def stores and installations left by Britain. 2204. re pi 
State Police Force in Hyderabad. 930. 

Bx ies re foreign inIndia. 1289. 
है Survey of places in 0. P. for transfer of certain central offices, 1507. pe 

Violation by shippers of ban on export of gunny sacks to South Africa. 527. aes 

HARDWAR : : SaaS! Xo ७३४४३ ne 

Question re — E 
Additional trains between Amritsar and —— via Ambala. 2253. 
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HARIJAN(S)— 
Question re— 

Ban against —— drawing water from Railway well at Delhi Cantonment station. | 2262-63 
——— Section of Ministry of Relief and Rehabilitation. 1406. 
Hunger strike by Sindhi refugees in Sabarmatiand Ahmedabad. 935-36. 
Transfer from Pakistan of Kashmir —— and other non-Muslims. “4554. 
Uplift of 2019-25. 

HARVESTERS— 
Question re— 

Tractors, —— , oil engines, fishing boats and electric plants importedin 1948, 

1096-98, 
HASRAT MOHANI, MAULANA— 

Question by— 

Merger of Bikaner, Jaipur and Jodhpur in Rajasthan. 924. 
Retrenchi of temporary p 1. 1067-68, 2272, 

Question (Supplementary) by— ik 

Assistance to Indonesia. 1401. . 
Change in the nomancla ‘* British CG: alth "’. 1895-96. 
acilitios for education in mothor tongue in primary and secondary stages, 1067. 

HEADMA TE(S)— 
Question re— 

Pay scales of —— in Sealdah Division of E.I. Railway. 1654, 2277. 

HEALTH — 
Question re— 

Colliery areas not under Mines Board of ——. 1141-42, 
Effests of prohibition. on ——. 794-95. 
Effects of vanaspati on —— . 2078-79. 
Production of vanaspati and its effest on 

HEALTH, MINISTRY OF— 
Question "e— 

Collestion of vital sbatisticsin-—-—. 321. 
Gizattel 111 non-gazebted staff of ——. 1218. 
Mo3atings of Staniing Com nittess for ——. 684-85. 
P3b3 of 3o2ratary ani Daouby Secretary in=-—. L717. 
Vacancies in «४ 2718. 

HEALTH SERVICES, DIRECTOR GENERAL OF— 
Question re— 

+ 1470-71. 

Ro-organisation of Office of ——. 1205. 

HEMP— 
Question re— 

Production of Sann ——. 1851-52. 

HIDE(S)— 
Question re— 

—— aals‘ins shops left by Muslims in Delhi. 413. 
Slaizibee of 00321376 animals for obtaining pelts. 1658. 

HIGH COMMISSIONER(S)— 

Question re— 

Efforts by ——forIndiain London for securinglodging for Indian students, 1010-11. 
Employees in Indian ——’s Office. London. 775-76. 
Expenditure on Embassies and —— offices. 1994-95. 
Palistan’s refusal to Indian —— for laying wreath on Mahatma Gandhi's statue in Karachi 

1028-29. 

HIGH COURT— 
Question re— 
Compensation to judges of Common 
Use of Crown Emblem by ——. 89! 

HIGHWAY (S)— 
See ‘* Road(s) *’. 

of Eastern States Group. 1428. 
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HIMACHAL PRADESH— 
Question re — 

: Return of roads, buildings and forests to ——. 921-22. 

HIMATSINGKA, SHREPRABHU DAYAL— 

|. Declaration by under Rule 2¢. Part IT’ 18. ox tact © 

HINDI न 
Question re— 
Study of —— language and literature in Delhi University. . 2220. 15 7४51 

HINDI SAHITYA SAMMELAN, ALL INDIA— 

Question re— 
Anjuman-Taraqqi-e-Urdu and—.2219. 

HINDU(S)— t rig 
Question re— मु f i 

Memorial to of Rajaori, Jammu, 2217. 
‘ Rehabilitation of from Hyderabad. 14, 

See also * Non-Muslims ” 

HINDU CODE— 
Question re— हे 

i 

Departmental Committee on —— . 1113-14, ४८ 
Shri C. Rajagopalachari’s opinion and appeal 1#07%791-1# का Anti Hindw Code Coriinittee. 

686. 
HINDU JOINT FAMILY(IES)— 

Question re— 
Dissolution of undivided. for i ti 1599. 

HINDU UNDIVIDED FAMILY(IES)— 

Question re— 

ssment of ——. 1727. 
assessed to income-tax. 2 25. 

—— assessed to ineome-tax and super-tax. 1727-28. 

Incone-tax concession re separate income to members of 1730- 

_ HINDUSTAN AIRCRAFT FACTORY— 

Question re—- A 

Income and expenditure of 831. 

HINDUSTAN SCOUTS ASSOCIATION 
Question re— 
Amalgamation of 

HINDUSTANI— 

Question re— 
Research for evolution of basic ——. 1569. 

HIRAKUD PROJECT(S)— 
See ‘* Project(s) *’. < ; 

“5 HISTORICAL INSCRIPTION(S)— & : 
Question re— 

Editing and publication of ——. 1441-42. 
HOME GUARD(S)— 

Question re— 
—— aad Prantiya Raksha Dal in Ajmev-Merwara. 1198; 

HOSIERY— 
Question re— 
Restrictions on despatch of, cotton—— goods, 1360. 

HOSPITAL(S)— 
Question re— 
Ayurvedic and Unani—— and dispensaries. 1707-09. i 
Construction of Central at Ranigunj and C. P. coal fields. {141 
Financial all for and education in North East Fronti 

87688. 1.3.-33. : 
Grant for'tuberculosis ——-.in Assam. 1910.. aye es 

and Boy Scouts Association. 1414 

SN 
Be 
हि 
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for deaf, dumb, blind and mentally deficient. 1811-13. 
Low emoluments of male nurses in —— . 5 7 
Lunatic asylums and mental _—_ ._ 339, 1551 
Management of Lady Hardinge Medical College and——— . _ 1059-60. 
Nurses in Gov: oo 315-16, 2268. 
Post of Staff 81 and Superi dent Willing <. 2197-98. 

istant Surg: to British and Indian Military 1199-1201. 
See also “‘ Clinic(s) ”” 

HOTEL(S)— 
Question re— 

Control on food charges in Delhi and Simla —— . 1384. 

HOURS OF EMPLOYMENT REGULATIONS ACT— 
Question re— 

Infringement of Payment of Wages Act and——. 864-65. 

HOUSE(S)— 
Question re— 

isition of land for building for refugees. 516-18. 
Allotment of —— to refugees in Delhi. 1674-75. 

of residential and to refugees in Delhi. 1689-90. 
Construction of 
‘Construction of 

for miners. 1141 
from coal mines labour welfare fund. 

Construction of in Basti Than Singh Nagar, Karol Bagh, Delhi. 773- 932. 
lition ० in Anda Islands. 1439-40. 

De-requisitioning of lands and buildings in Assam. 458. 
Enforcement of Rent Control Act in Cantonments. 1316. 
uD} di and constructed for them, 2017-18. 
{High rents for in Jubbulpore Cantonment Area, 2218. 

and shops for refugees in Delhi. 231-32 
—— built for refugees from Pakistan. 1999-2001. 
——— designed by Mr. py herson of Jodhpur State. 1918. 

for Government employees in Delhi. 232-34. 
for refugees in Shad) Northern E: ion Sch 383-84. 

—— of Rulers of states in Delhi. 2057-58. 
—— of Rulers of states in Delhiand Bombay. 425-26, 1551. 
—-—- purchased in New York for Indian Embassy. 527-28. 
——Tequisitioned in Delhi. 1408-09. 
Housing conditions of labourers in As: 
Housing facilities for industrial worke: 

tea estates. 1391. 
879. 

Manufacture of pre-fabricated ---- .._ 65 - 1421-22. 
Muslin —— sealed by Custodian of Evacuees’ Property, Delhi. 1023-24. 
Orissa Government’s control over Coal Mines Labour Welfare and Housing Funds. 

04, 
Resi ial ---- requisitioned by the Collector of Delhi. 2225. 
Requisitioning and allot nent of —-— to refugees in Delhi. 1243-44. 
Requisitioning of —-— in Daryanganj, Delhi. 1565. 
Unauthorised constructions in Delhi. 2209. 

See also “ Quarter(s) ”. 
HOUSE RENT ALLOWANCE— 

See * Allowance(s) ”. 

HOUSING CORPORATION(S) 

Question re— 

Establishment of National —_- ._2165. 
For nation of House Construction Corporation. 1051. 

HOUSING SCHEME— 

Question re— 

Government’s policy re construction of more houses. 538-39. 
—-— for Sind refugees at Udaipur. 214. 
Industrial —— . 
Policy re construction of more houses. 683. 
Sche 963 of Provincial Government for housing refugees. 1275-30. 

HOWRAH— 

Question re — 
Express train to carry mail and passengers between —-— and Siliguri. 973-74. 

1903- 

: 
| 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 87 

HUKAM SINGH, SARDAR— 

Question by— 

Acquisition of land for Delhi Imp: + Trust on Najafgarh Road. 918. 

Ad to Goy + servants for hase of motor cars. 1434-35. 

Allotment of houses to refugees in Delhi. 1674-75. 
Appointment of a Minister for plebiscite in Kashmir. 769. 
Assets of evacuees in Kast and West Punjab. 1509. 
Class I officers in Railway Board. 1486. 
Deposits by non-Muslims lessees in Scheduled Banks against waste lands in West Punjab. 

1187 
Desecration of a Hindu temple in Karachi. 885-87. 
Employees in Indian Embassy in Paris. 776. 

Employees in Indian High Commissioner’s Office, London. 1775-76. 

Exchi of ” properties in India and Pakistan. 769 
Expenditure on Emb blicity and prop: da abroad. 2135. 

डर Export of mill cloth to Middle East countries. 1676-77. 
Foreign capital investments. 1706. 
Foreigners in External Services of All India Radio. 1802-03. 
Import duty on gold. 1715-16. 

| Indo-Pakistan border iicidents. 1018. 
Land left by non-Muslims in West Punjaband by Muslims in East Punjab. 1689. 

Land restored to Muslims in Delhi and Hast Punjab. 1688. 
Loans to Jammu and Kashmir State. 676. 
Lobo Prabhu Custodian of Evacuees, Property. 1890. 
Loss of life and property in Kashmir. 676-77. 
Non-Muslims killed in Western Pakistan. 1706. 
Number of refugees in camps. 1508-09. 
Patents taken under Indian Patents and Designs Act. 726. 
Pay and allowances of Ministers of State. 1057-58, 2272. 
Political and I. N. A. prisoners in Indian jails. 1705-06. 
Production and import of cotton, 1612. 
Promotions to posts of Sub-Divisional officers in C. P. W. D. 1406-07, 2276. 

Properties of non-Muslims in Pakistan. 768-69. 
Recovery of movable property from Pakistan. 884-85. 

Recs nent of inspectors and clerks in the Office of the Director of Civil Supplies, Delhi- 

1658-59. 
Refug leeping on pa’ ts. 1271-72. 
Refusal by textile mill owners to work three shifts. 1612. 
Rehabilitation of refugees and Town Planning Schemes. 383. 
Restoration of automobiles left by non-Muslims in West Punjab. 893. 

Sale of land in Delhi to Gor it servants perati ieti : 

ities from pers in Centrally Administered Areas: 1804-06. 
Staff Training Schocl of All India Radio. 1803-04. 
Travelling expenditure of Ministers. 1056, 2272. 

Question (Supplementary) by— 

Absorption of certain classes of Government servants into permanent cadres. 1563-64. 

Acquisition of land for building houses for refugees. 
Ns Delay in issuing permits to enter Pakistan. 518-19. 
q Discussions at Commonwealth Prime Ministers’ Conference in London. 1388. 

: Export from Japan. 1883. 
House Rent All paid to ७० t servants in Delhi. 1665. 
Import of tractors. 957. 

be Migration of non-Muslims from Sind. 1004-05. 
Provident funds of employees of local bodies in Pakistan opting for India. 379, 

Relay of B. 8, 0. Broadcasts by All India Radio. 1293-94, 
Rent due from telephone subscribers in Delhi. 354. 
Responsible Government in Patiala and Hast Punjab States’ Union. 13-14. 
Return Of Muslims from Pakistan to India. 
Telephone Exchanges in Delhi. 480. 

HUNGER STRIKE(8)— 

Question re— 

—— by refugees in Kingsway Relief Camp. 1692-93. 
—— by Sindhi Harij fugees in Sabarmati and Ahms edabad. 935-36. 
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HYDERABAD— 

Question re— 

, Action against Razakars in——._ 6-7, 
Activities of Communists in —— . 2184-85, 

, Atms recovered from + 4:6. 
प्र Army clashes with Communist in- ae is 

Arrest of Razakars and overhaul of civil administration in—— 15. 
Change of medium of instruction in # 2208) 

# Communist menace in——_._ 1059. 
, Compensation to victims of Razakar atrocities ii. 381, 1206-07, 2224. 
Confiscation of Nizani’s bombers and fighters by Pakistan: 429. 
Control over communications in —— State. 666-67. 

/ Disbandment of superfluous —— State Forces, 316. 
, Expenditure and casualties in Police Action in——. 14. 
Expenditure on Police Action in 667. 
Expenditure on war preparations ॥1----- .. 2048. / 

# Formation of popular Government in: » 15-16. 
Help to victims of Razakars in —— . 331, 1206-07, 2224. 
Interim Ministry for——. 453. 
Loan to Pakistan by —— Goveriiment. 1690. 
Manufacture of bren guns; and rifles in Kanpur Factory and position. of Ammunition Factory, 

Hyderabad. 309-10. f 
Mis-appropriation-of —— state money by Laik Ali Ministry. 7. 
Pakistan's complaint in Security Council re——— » 1050-51. 
Pensions drawn by M. C. A.’s from —— State Treasury. 3. 
ersonal estates of Nizam of ——. 929-30, 

fpotice Action in —— . 2029-30. = 
Press representatives receiving payments from state officials both in —— and'Delhi.' 1920. 
Recovery and restoration of looted property in——-. 14215. 
Ri ry of amounts sferred to Pakistan by and. Jumagadh. 1696-97. 

4 Rehabilitation of Hindus from ——. 14, 
Release of Laik Ali Cabinet Members. 1713-14. 

@ Release of Prof, Ibrahim of ——. 930-31. 
# Removal of money from by Mr: Sydney Cotton. 683. 
pReport re Military Administration of ——} 1047. 
Restoration to —— of Government of India Securities transferred'to Pakistan. 21-22. 
Re-transfer of bank balances of in foreign countries. 1051. 

F Special Tribunal in हे 
Pp State Police Force in ——. 930, 2270. 

HYDRO-ELECTRIC SCHEME— 

Question re— 

Capacity in Kilowatts of Hydro-Hlectric works. 1149-50. 
Generation of Hydro-Electric energy in Baster State. 1506. 
Hydro-Electric Power Schemes. 760-61. 

for Assam. 420. 

See also “ Irrigation ”. 

HYGIENE COMMITTED 

Question re—" 
Environmental ——-, 1288-89. 

IBRAHIM, MR. K.T.M. ABMED— 
Question (Supplementary) by— 

९ ion of qi for Go + servants. 2009. 
Export of Mica. 2120, 
Indians marooned in Toungoo District, Burma. 2014. 
Police Action in Hyderabad. 2030. 

IBRAHIM, PROF.— 

Question re— 
Rel of 

ICE FACTORY— 
See “Factory (ies)’’. 

of Hyd d. 930-31, 
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ILLITERACY—— 

Question re— 
Anti 

in India, 671-72. 
Percentage of literacy. 1428-29: || 

IMPERIAL BANK— 

See ‘‘Bank(s)’’. 

IMPHAL— 

literacy Drive in Delhi and Ajmer-Merwara, 1048-49. 

Questions re— 
Restrictions on visitors to, Kohima and ——. 

IMPORT(S)— 

Question re— 

Applications for —— permits. 376-78: 
Articles imported into, India. 1907-08. 
B.S.A. and Hercules cycles; imported in. 1946, 1947 and) 1948. 
Ban on of raw silk. 1500-02; 

413-14. 

1284-85. 

Commodities imported, from, and exported to Pakistan. 2167-75. 
Engineers’ Conference Resolution re removal: of restrictions on 

1684. 
Export and 
Export from Japan. 1882-83. 
Fixation of price of imported bicycles, 989, 
Foodgrains imported into.India, 851-57. 
High priority for India in export of J: 

of cotton textiles, 1144-46. 

इन नल ज 1386-87. 

Holding up. of imported and other goods in, Karachi. 
and distribution of chemical manures. 1357-59. 

1259-60. 

L
L
L
 

H
A
L
L
E
 

» 9! 
Issue of 
Issue of 
Loss to Government in sale of imported foodgrains. 
Manufacture and 
Manufacture and 

and manufacture of agricultural machinery. 
and manufacture of bicycles. 1460. 
and manufacture of locomotives. 703-06. 
and manufacture of machine tools. 1876. 
and manufacture of Tractors and Bulldozers. 
and sale of foreign cloth. 988, 2271. 
duty on educational film-strips. 1576. 
duty on gold. 1715-16. 
licences for betelnuts. 1271. 
of agricultural machinery from U.S.A. 362. 
of automobiles in 1948. 1493 
of beer from Norway. 1137-38. 
of bullion, 2188. 
of Copra and Coconut oil from Ceylon. 893. 
of fifty-ton boring machines: 
of foodgrains. 1167-69. 
of f ins besides 
of foodstuffs in 1949. 365. 
of foreign cloth. 1407-08. 
of foreign liquors and prohibition in provinces. 
of iron and steel. 
of Isotopes from U.S.A. 753. 
of medicines. 1139-40. 
of milk powder. 1328-30. 
of Norwegian apple juice. 1198. 
of Norwegian’ beer. 231. 
of plastic materials. 401-03. 
of pure ghee and butter. 1471-72. 
of rice-bran from Burma. 528-29. 
of salt from Pakistan, 1957-58. 
of silk yarn and silk fabrics. 1281-83. 
of sugar from Java. 730. 
of textile machinery from Japan, 515-16. 
of tractors: 956-58: 
of tractors and other agricultural machines. 
of vegetable motherseeds. 1166-67. 

duction छापे ion of petroleum. 
and export licences. 522-26. 
licences. 1272-76. 

of locomotives, 960-62. 

1098. 

. 1182-83. 

all te by FAO. 484: 

9-12. 

1509. 

1395-97. 

of needles and cycles. 952-54, 

1446-48. 

of, essential goods, 
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IMPORT(S)}—conid. 

Question re—conid. 

Manufacture and —— of raw films and other accessories. 727 
Manufacture, —— and f 839-41. 

yield of existing crops and —— of foodgrains. 697-98 
Motor vehicles imported from U.K. and U.S.A. 1284. 
Negotiations for of wheat and rice. 2259-61 
Objections by Whisky Manufacturers Association, London for placiiig orders with Mr 

Butler. 403-06. 
Permits for of food from East Punjab into Madras. 859. 
Production and —— of cotton. 1612 
Production and of foodgrains. 480-83 
Production and of potatoes. 503. 
Production, consumption, export and 
Production, consumption, 

of cotton and woollen cloth. 859-60, 
and export of oilseeds. 2101-03. 

and distrib of iron and steel. 841-42, 
Production, —— and export of cloth. 2236-37 

—— an and sale prices of cereals. 1879. 
Refineries for imported Crude Oil. 762. 
Restrictions on of bullion. 1726 
Revenue from tax on silk yarn and silk fabrics, 1225-26. ” 
Rice imported from Burma. 2088-89. 
Sterling Balances Account and and export trade. 746-47, 
Stocking and preservation of imported foodgrains. 2071-72. 

for 1091 
Tractors, harvesters, oil engines, fishing boats and electric plants imported in 1948 

1096-98. 
Value of imported liquor. 1790-91, 

IMPROVEMENT TRUST— 

Question re— 

Pending schemes of Delhi 
Scheme of Delhi——_._ 1726. 

IMRE SCHEWAGAR MUSEUM— 
See ““Museum(s)’’. 

INCOME— 
Question re— 

—— and expenditure of Delhi Transport Service. 1634. 
—— and expenditure of Hindustan Aircraft Factory. 831 
Minimam —— on which Super-tax and Business Profits Tax are payable. 1729. 

1483 

2209. 

Over-crowding in third class and additi | —— to 

INCOME-TAX— 

Question re— 

Allocation of —— proceeds to Provinces. 2179-80. 
Arrears of 677-79. 
Arrears of Super-tax, Corp ion-tax of to Palkist 154). 
Cases decided by the —— Investigation Commission. 799-800. 
Cases referred to and disposed of by Investigation Commission. 18-20, 
Clause relating to in application forms for export quotas. 2130-33. 
Collection of arrears of ——. 679-80 
Dissolution of undivided joint Hindu family for 
Hindu undivided families assessed to 2225 

- Hindu undivided families assessed to —— and Super-tax. 1727-28, 
—— allocation to West Bengal. 2204-05. 
—— concession re separate income to members of Hindu undivided families. 1730. 
—— due from Pakistan under ,Partition Agreement. 2056. 
Institutions exempted from ——. 131 
Production of —— cer by p' leaving Pakistan. 1686. 

INCOME-TAX ACT— 

Question re— 

assessment. 1599, 

fe der Section 34 of 
Proceedings under Section 34 of 1732. 

1732. 
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INCOME-TAX DEPARTMENT— 

Question re— 

Action taken by —— against assessees. 1731. 
Arrears of work in——. 1730-31. 

INCOME-TAX INVESTIGATION COMMISSION— 

Question re— 

Cases decided by the ——. 799-800. 
Cases referred to and disposed of by ——. 18-20. 

INCREMENT(S)— 

Question re— 
Non-payment of —— and dation to E.P. Railway staff. 1980-82. 

INDIA— 

Question re— 

Absorption of personnel from Pakistan opting ——. 1314. 
Air Companies operating in . 1752-53. 
Arrangements to make self-sufficient in ammunition. 788-89. 
Countries with w! zee. —-— has entered into treaties, pacts or agreements. 2140-42. 
Dollar exchange facilities for Ls: 
Flying clubs in 1091-92. 
Foreign investments in and Indian assets abroad. 656-57. 
Foreigners detained in 1815-17. 
Illiteracy in 671-72. 
Improvement of cattle in ——. 948-50. 

*s contribution to F.A.O, 1863-65. 
"3 bership of 11 ional Monetary Fund. 797-98. 
’s requirements of Copra. 873. 
28 requirements of foodgrains. 496. 

Indo-Burma talks on Burma Land Act. 766-67. 
Indo-Jap: trade ts. 1015-17. 
Indo-Pakistan border incidents. 1018. 
International trade position of . 388-95. 
Mr. Sydney Cotton’s flight over Indian Territory. 875-76. 
Nationalisation of Burma Oil Company in 1500. 
Portuguese possessions in 530. 
Reports of committees on Indo-Pakistan disputes, 222-23. 
Return of Muslims from Pakistan to . 884. 
Review of ——’s food position in light of world food production. 984-85. 
Scheme for making self-sufficient in rubber products. 1074-75. 
Smuggling of textile from to Pakistan. 1355-56. 
Statisties re foreign investments in ——. 1289-90. 
Trade between and Hire. 874-76. 
Use of clectricity in 1013 
Visit of Reuters Mission to ——. 80d. 

INDIAN(S)— 
Question re— हर 

Arrest of Nationals in Johore, Malaya. 1025-26. 
Ceylon Citizenship Act. 1487-88 
Conditions of service of seamen employed in foreign companies. 2117-19. 
Denial of citizenship rights to in Ceylon. 1397. 
Differential treatment of and Anglo-Indian Assistant Surgeons of I.A-M.C. 1202-03. 

Disabilities of Indian Employees of Anglo-Iranian Oil Company. 878. 
Discharge of ——- from Burma Government Service. 1021-23. 
Efforts by High Commissioner for India in London for securing lodging for —— students. 

1010-11. 
Employees in Embassies. 1392-94. 
Foreign students studying eulture in India. 1567-68. 

Consulates and Embassies. 2121-23. 
—_— employed in International Monetary Fund and International Bank. 908-09. 

employed on staff of U.N.O. 882-83. 
exports to U.S.A. 1576-77. 
in Communist occupied China. 421-22. 

-.-mJapan. 1246-47. 
--- 90 Mauritius, Fiji and Trinidad. 1891-92. 
—Jabourers in Burma being thrown out of employment. 529. 

marooned in Toungoo District, Burma. 2012-14. 
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Question re—conid. 

—— Nationals in War Zone in China. 1006. —— People’s Famine Trust. 1748-49. wet abroad for higher studies. 322-30. faturalisati तेवर ani laws for in U.S.A, 2144. a Negotiations with Ceylon re rights of + 400. etsons disabled on of tuberculosis in ——- Forces. 1296-98. Permits for entry of —— from French India. 2146, Political unrest. in Burma and Tepatriation of ——-. 776-78; .. fans Recalling of —— serving abroad possessing high scientific and technical gGualifications, 1665-66. 
: Reciprocal rights for —— to do business in foreign countries, 407-12. Reduction in ney, exchange to:—— returning from: Indo-China, 2145. Release benefits to ——- in Burma Civil Service. 245-46. Repatriation of —— from Malaya . 752-53, 1255-56. Repatriation of —— in South Africa. 882. Repatriation of une nployed;—— labourers, from Burma: 530. f Safety of —— in Malaya. 1774.75 

Sche.ne of assisted enigration of —— from, South Africa. 1792. Stipends to > Students by foreign countries, 1203-05. 
INDIAN ARMY MEDICAL CORPS — 

Question re— 

Graduation training of released — Officers at Lake Medical Gollege, Caleutta, — 1294.96. Grant of commissions to licentiates in +, L831. 
INDIAN MILITARY ACADEMY— 

_ See “Military Academy”. 
INDIAN NATIONAL ARMY— 

: Question re— 

i Benefits to ——- personnel. _ 457. ae ay Employment pensions or gratuity to —— men and their families. 1196-97. Political and —— prisoners in Indian jails. 1705-06: 
perty in the name of Shri Subhas Chandra Bose or Provisional Governnent of Free India when the Azad Hind Fauj surrendered. 1905-06. MG Suffering and needs of ex-I.N.A. men in Siam, Burma,and Malaya. 1136-37. 

INDIAN NATIONAL ATRWAY(S)— 3 
Question re— है, 

Crash of an ---- aeroplane: in इक: 718. 
INDO-CHINA— 

Question re— : ; 
Tnvestments of South Indian Chettiars in Ceylon, Bur:na, Malaya, Siam’ and - - 1892. 
Reduction i hi: to Indians returning from’ ——. 2145. in 
Remittances from 28 1900-01. 

TNDONESIA— < 
Question re— 

Arms and ammunition lying in ——. 2058-59. 
Assistance to ——. 1401. 
Indonesian Republic’s bership of H.G.:A.P.B. 224-95, 2 Ra 
Ri iti tor Indonesian Republic and protest, against Dutch action. 228: 

INDORE— 
Question re— DEA : 

Over-bridges at Gwalior ard —— level crossings. 847-48. 
INDUSTRIAL EMPLOYMENT. _ACT—. 

Question re — ‘Applicati 1 
of Industrial Hnaplo: (St ding Ord: 2) Aes; of 1946. 1794: 

INDUSTRIAL FINANCE CORPORATION — = 
Question re— 

Loans sanctioned by —— . 1558-60. 

INDUSTRIAL WORKER(S)—- 
See “‘Labourer(s)”’. 
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INDUSTRY (IES)— 
Question re— 

Acquisition of land’on Najafgarh Road, Dethi for industrial I tary area sehi 
1580-81 के 

Application of Industrial Employment (Standing Orders) Act, of 1946. 1794. 
Cess on ——— for Higher d 1 
Condition of sugar products and confectionery ——. 1956-57 
Co-operative societies among industrial in trally ini ‘ed Areas, 1778-79 
Cottage or small scale ——- for manufacturing cycle parts. 1484-85. J 
Country-boat building ——- and inland waterways. 844 
Develop: t and lisation of sugar 1478-79 
Development of cement « 1472-73 
Development of rubber ——. 182: 
1); on Asian Ei ic and Industrial Developirent at UNECAFE 

Lapstone, Australia, 1672-74 मर eae, 
Encouragement to ship-building ——. 101 
BHstablishment of salt ——- in Bharatpur. 2250 + 
Financial aid 10 :छ8िच98 to revive petrol -->२- 228. 
Help to cigaretto ——. 1172-73 

é Housing facilities for industrial workers. 879, 
Increase in yields of sugarcane and protection to sugar —. $842. 
Indian fruit preservation and canning ——-. (501-02. 
Industrial concerns owned by Government. 1958-62. 

— recruiting labour through contractors. 773. 
Labour Investigation Committee’s Report on tanning ——. 1013. 
Machine tool ——- in India. 188-89 
Minimum wages for industrial labour. 753-58. 
Oils used in soap ——-. 208 
Petrol——. 1250-51 
Prospects of aluminium —— in C.P. and Berar. 1759-60. 
Protection of Indian biscuit ——. 1786-87. 
Protection to Indian artificial silk ——-. 827-28. 
Protection to-——. 863-64. 
Protection to spoolers ——. 1175. * 

Protection to sugar ——. 1163-66. 
of G on Profit Sharing in ——-. + 1881 

Recommendations of Develop .ent Committee for heavy chemical ——. 496.99. 
Recommendations of panel on silk --- . 2233-34 
Short ter.n plan for i jal production. 176-85. 

Training of i 1 vand. admini 1090. 
‘See also “Cottage Industry(ies)”. 

INDUSTRY AND SUPPLY, MINISTRY OF— 

Question re— 

G id and gazetted staff in ——. 1108. 
Meetings of Standing Committee for ——., 29k 

INFLATION— 

2 Question re— : 

Compulsory borrowing by Government as an anti-inflationary measure. 786-87. 

‘ Measures to check——. 663-65 
मु 

Measure: to control ------ 27-29 

® INFORMATION(S)— 
2 Question re-— ८ नल 

Agency ing ——— re gr of ex-military men. 682. 

INFORMATION AND BROADCASTING, MINISTRY OF— 

Question re 

Editorial staff in Publications Division of . 2040. as 

Meetings of Standing Co.nmittee of ——. 685. : = 

Publications of --—-. 782-8 
midepeieey 

| INLAND WATERWAYS— 
; 

FE Question re— = 

fale Motor-lonts for passenger traffic on ——. 844245. B 

= pene Summa ee ‘Shipping 
= 
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INSPECTOR(S)— 
Question re— 

Recruitment of ——and clerks in the cffice of the Directcr of Civil Suyplies, 70011. 1688-89. 
Rules for recruitnent of —— of post offices and R.M.S8. 1970-71. 

INSPECTORATE— - 

Question re— 

of Customs and Excise. 1718. 

INSTITUTION(S)— 
Question re— 

exempted from incometax. 1319: 
—— for military training. 1571-72. 

INSURANCE(S)— 

Question re — 

Business of Allianz Und Stuttgarter Life —— Bank Lid., in India. 2149. 
Cattle-——. 1750-51. 5 
Crop and Cattle Schemes. 833. 
Crop——. 1171, 1749. 
Implementing the Provisions of Employees’ State 
Postal—— Fund. 1658. 

INSURANCE COMPANY (IES)— 

Question re— 

Foreign ——. 406-07. 
Recommendations re working of ——. 876-77. 

INTER-DOMINION CONFERENCE— 

See “‘Conference(s)’’. 

INTEREST(S)— 
Question re— 

on loans paid and received by Government. 2046-47. 

INTERNATIONAL LABOUR OFFICE— 

Question re— 
Enquiry into manpower surpluses and shortages conducted by ——. 1140. 

INTERNATIONAL MONETARY FUND— 

Question re— 

Exchange and funds from World Bank for river yalley projects. 225. 
Indians employed in and International Bank. 908-09. 
India’s membership of ——. 797-98. 
Loans from 430, 914-15. 

See also ‘“Bank(s)”’. 

INTERNATIONAL WHEAT AGREEMENT— 
See ““Agreement(s)”’. 

INTERVIEW (8)— 
Question re— 

by the F.P.8.C, 1197. 

INVENTORY (IES)— 
Question re— 

of private properties] of princes. 1294, 

INVESTMENT(S)— 
Question re— 

Foreign Capital ——. a 1706. 
Foreign —— in India and Indian assets abroad. 656-57. 

jn National Savings Certificates, 1290-92. 
of South Indian Chettiars in Ceylon, Burma, Malaya, Siam and Indo-China. 1892. 

Statistics re foreign —— in India. 1289-90. 

Act. 1148-49, 1898-99- 
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qRON— oft 

Question re— दर 

Allotment of cement, —-— and steel for ion of Refri; ion Plants. 1649-50, 
Allotment of —— and steel to provinces, 1474-75, 
Allotment of pig ——, steel, hard coke and steam coal to foundries and steel processing 

factories. 2077. ‘ 
Construction of and steel factories. 363. 
Distribution of —— and steel in Ajmer-Merwara. 1475-76, 
Import of and steel, 188. 

and coal mines of Telcher, Orissa. 1193. i 
—— and steel allotted to Iron and Steel Merchants Association in Ajmer-Merwara. 1475. 
Production, import and distribution of —— and steel, 841-42. 
Release of for fact of agricultural impl ‘ts, 499. 
Report of American experts re ores in Sandur and Salem. 1762-63. 

IRRIGATION— 

Question re— 

Major projects under construction. 1497-98, 
Prevention of deterioration of river bed on account of the ——- plan of Damodar Valley 

Project. 2011-12. 
Use of windmills for liftmg —— water. 1634-35. 

See also ““Hydro-electric Scheme(s)”’. 

IRRIGATION AND NAVIGATION COMMISSION— 

Question re — 

Shifting the Offices of the Central Water Power —— etc. to Nasik. 536 . 

See also “Commission(s)”’. 

IRRIGATION, CENTRAL BOARD OF— 

Question re— 

Annual meetings of ——. 1005-06. 

ISOTOPE(S)— 

Question re— 

Import of —— from U.S.A. 753. 

ISRAEL— 

Question re— 

——’s application for membership of United Nations. 1256- 
Recognition of —— State by Great Britain. 772 
Recognition of the State of ——. 1400-01. 

ISTIMRARDARI AREA (S)— 
Question re— 

Survey and settlement operations in 

ITALY— 

Question re— 
Licences for export of groundnut to ——-. 2128-30. 

Ey 

of Ajmer-Merwara. 1474. 

JAFAR IMAM, SATYID— 

Question by— 
0 for Rail: refresh: (6 rooms. 1657. 

JAGIRDARI— 
See “‘Zamindari”. 

JAIL(S)— 
Question 7e— 

Lodging of prisoners in iron cubicles in the Central ——, Ajmer. 1306-07, 

Political and I.N.A. prisoners in Indian 1705: 
Prison reforns in Delhi and Aj» er-Merwara. 1305. Sie mee 

Scale of diet for prisoners in the Central —— of Ajmer and ~ 1301-05, 

———— SS a pe 
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* JAIN, SHRI AJIT PRASAD— 
Question by— 

Air Companies operating in India. 1752-53. 
Appointments made without consulting F.P.S.C, 2039-40. 
Directions to Provincial Governments re Prohibition programme. 1717. 
New schemes for award of scholarships for students. 1040. 
Resettlement of refugees in their original homes. 1898, 

Question (Supplementary) by— 
Construction of new aerodromes. 951-52. 
Delay in disposal of applications for grants of li by Air Transport Li ing Board. 

46 
Discharge of Indians from Burma Government service. 1022. 
Efforts by High'Commiissioner for India in London for securing lodging for Indian students. 

1011. 
Engineering porsonnel in M.E.8. 1436, 1437, 
Enquiry into conditions of agricultural labour. 1014. 
Foreign students studying Indian culture in India. 1568. 
Foreigners serving under Governnient of India. 1417. a 
Tnauguration of large and ‘small scale dairy farming. 1621. 
Indians employed in International Monetary Fund and International Bank. 909. 
Land Reclamation Scherne. 955. 
Levy of a cess on sugarcane. 1454. 
Manufacture of cholera vaccine. 1425. 

fact of pre-fabricated houses. 1422. 
Migration of non-Muslims from Sind. 1004. 
Operators in Central Tractor Organisation. 1969. 
Personal estates of Nizam of Hyderabad. 930. 
Policy ve participation of Political Parties in Trade Union’ Movement. 1017. 
Result of F.P.S.C. examination for R.I.N. Commissions. 1924. 

theduled castes didates returned after foreign studies. 912. 
Use of saloons on Railways. 1611. 

JAIN, SHRI KUSUM KANT— 

Declaration by ——. 1661. 

JAIPUR— 
Question re— 

Merger of Bikaner, ——- and Jodhpur in Rajasthan. 924. 
Petrol to visitors of —— Session of Indian National Congress. 366-67. 

JAIOO, SHRI SITA RAM 8.— 
Question by— 

Confirmation of staff of Government Opium Factory, Neemuch. “804. 
rdination bet State Rail and Go ilways. 2247. c ! 

Crop and Cattle Insurance Sche es. 833. 
Occupation of M.C.A. quarters in New Delhi by Non-M.C.As. 887-89. 
Overbridges at Gwalior and Indore level crossings. 847-48. 
Priority for booking of goods on States Railways. 2058. 
Restrictions on import of bullion. 1726. 
Resumption of train service between Ratlam and Ajmer. 847. 
Water supply in Summer at stations between Ajmer and Khandwa. 847. 

Question (Supplementary) by— 

Anti-illiteracy drive in Delhi and Ajrer-Merwara. 1048. 
Applications 107 1, A. 8, and I. P.8. 782. 
0० ication from G f Assam trolof the production of opium. 917. 
Fixation of prices of cloth. 695. 
Import of foodgrains. 1169. 
Import of tractors. 957. u 
Indian Power Alcohol Act. 700, 
Land brought under cultivation. 1625. 
Lo stives and boilers ufacturing plant at Mihijam, West Bengal. 1170. 
Manufacture and import of locomotives. 61. 
Minimum wages for industrial labour, 758. 
Monopoly in salt'trade. 1079-80. 
Personnel and purpose of Mission'to Ethiopia, 1127. 
Private 0 of Rulers of Orissa States, 11058. 
Rational distribution of salt on Zonal'lines. PES]. 
Re-organisation of Foreign Publicity Service. 1126, 1126, 
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Question (Supplementary) by— contd. 

Short supply of wagons for transport of cement. 2228. 
Students to be sent abroad for technological education. 1052. 
World production of opium and Prohibition in India. 317. 

JAL JAWAHAR, S. S.— 
Question re— 

Collision of — with a Dutch steamer. 1142. 

JALESWAR— 

Question re— = 

Scheme for connecting Contai with Contai Road and —— - 1635. 
JALPAIGURI— 

Question re— 

Administration of Teesta Ferry— by Bengal Assam Railway. 1183-84. 
Assam rail link in District. 999. 

JAMMU— E 
Question re— 

Attack on Rajaori, by Pakistan raiders. 2217. 
Forced landing of Dakota near 2066-67. 
Memorial to‘Hindus of Rajaori 2217: 

JAMMU AND KASHMIR— 

See “Kashmir’’. 

JAMNAGAR— 

Question re— 
Development and use of 

JAPAN— 
Question re— 

Export from 1882-83. 
High priority for India in export of Japanese industrial products. - 1386-87... 
Import of textile machinery from——. 515-16. 
Indians in - 1246-47. 
Indo-Jap: Trade C 1015-17. 
Purchase of raw silk from ——. 1649: 
Reparations from 1680-81. 

०५५४4... 
Question re— 

Import of sugar from ——. 730. 
JHAGRAKHAND— 

Question re— : a 
Railway Sidings for West -and Rajnagar collieries. 1093. 

JHUNJHUNWALA, SHRI B. P.— . 

Question by— 

Allowances to running staff. 1364. & 
Compensation by Railways for claims during 1948. 1484. 
D ypment and rationalisation of sugar industry. 1478-79. 
Enforcement of laws concerning food adulteration. 1308-09. 
Import of plastic materials. 401-03. 
Influx of refugees from Pakistan. 210. : ; 
Over-crowding in third class and additional income to Railways. 1483, 
Recommendations of Railway Grain Shop Enquiry Committee. 1353-55. 
Refunds to share-holders of Sterling and Dollar Companies'in India: 1809-10. 
Slaughter of pregnant animals for obtaining pelts. 71658. 
Tube-wells sunk under ‘Grow More Food’ Campaign. 1477-78. 

Question (Supplementary) by— रे 
“Allocation oF foodgrains to India by F.A.0. 846. _ 
Appointments through Employment Exchanges. 520. 
Arrears of Income-tax. 678. zs 
Balance of payments with U. 8. A. 2184. Resend ae 
Cases referred to and disposed of by Inc tax Investigation Commission. 19, 

as an International port. 1760-61. 

7 
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Question (Supplementary) by—conid. 

Cement Factories. 1105. 
Cloth Control Policy, 692. 

ip ion paid for settl t of Railway claims. 1967. 
Conferences held by the Ministry of Agriculture, 160. 
Dams constructed by Damodar Valley Corporati 1390. 
Delhi Agricultural College. 1095. ve 

है 01 i of Vikramshila, Bhagalpur district, Bihar. 2044. 
Export from Japan. 1883. 
Export of cotton cloth, Castor seeds and oil. 748. 
Export of raw and crushed bones and import of fertihzers. 1382. 
Foodgrains imported from foreign countries. 472, 
Import of tractors. 957. 
Indian Power Alcohol Act. 700. 
Tndustrial concerns owned by Government. 1962. 
Investments in National Savings Certificates. 1291. 
Land reclamation in C. P. and Berar by tractors. 1969. 
Levy of a cess on sugar-cane. 1453. 
Licences for export of groundnut to Italy. 2129. 
Locomotives from U.S.A, 352-53. 
Loss to Government in sale of imported food grains. 1448. 
Manufacture and import of locomotives. 962. 
Manufacture and import of needles and ०४०७४. 954. 
Manufacture, import and distribution of ammonium sulphate. 840-41, 
‘Manufacture of power alcohol from molasses and synthetic petrol from coal, $12, 
Manufacture of steam rollers. 1325. 
Manufacture of synthetic dye-stuffs. 2238. 
Manufacture of vanaspati, 1325, 1326. 
Mi to chock tion of agmark ghee. 942-43. 
Minimum wages for industrial labour. 758. 
New hinery for iti lectricity in Delhi. 1120. 
Oilseeds Export Trade Advisory Council. 1903. 
Outstanding claims on various railways. 959. 
Post Offices for rural areas. 1099. 
Price of salt. 1078. 
Protection to industries. 864. 
Protection to sugar industry. 1165, 1166. 
Recommendations of Railway Re-organisation Committee. 1076. 
Rehabilitation of refugees from Hast Bengal. 1019. 
Rehabilitation of refugees from Pakistan. 216. 
Report of American experts on development of ground water resources in Gangotic plain. 

2064, 
Rice Production in Assam. 974. 
State Air Service to Far Hast. 1172. ~ 
Stocks of cloth with mills on lst of December, 1948. 166. 
Treatment of lepers and measures to check leprosy. 434. 
Use of cattle dung as manure. 2076. 

JODHPUR— 
Question re— 

Border raids from Pakistan in State. 807. 
Houses designed by Mr. Macph of State. 1918. 
Merger of Bikaner, Jaipur and —— in Rajasthan. 924. 

JSOGJAKARTA— 

Question re— 
Ancient Sanskrit documents in ——. 1911-12. 

JOHORE— 
Question re— 

Arrest of Indian Nationals in ——, Malaya. 1025-26. 

JOINT STOCK COMPANY (IES)— 

Question re— 
Poliey re aviation enterprise by——. 1869. 

JORHAT— 
Question re— 

Leprosy Research Institute at ——, Assam. 2025-26, 
Military Technical Training Centre . 1390-91. 
Repair of Aerodrome at ——. 1745. 



INDEX TO 

JOURNAL(S)— 
See ‘“Magazine(s)”. 

JOURNALIST(S)— 

Question re— 
Appointment: of working us Departments, 1715. 

JUBBULPORE— 
Question re— 

High rents for houses in ——— Cantonment Area. 2218: 
necet Love Mutiny. 1824, 

Ordnance Factory at Khamaria, —. 1195. 
Supply of Bombay salt to and U. 9. 2256. 
Tenders for supply of timber to Gun Carriage Factory, ——. 2080-81. 

JUDGEH(S)— 

Question re— 

Additional District and Sessions in’ Ajmer-Merwara. 2200. 
Compensation to of common High Court of Hastern States Group, 

JUNAGADH— s 
Question re— दे 
‘Recovery of sferred to Pakistan by Hyderabad and —~. 

426-27. Restoration of Somnath Temple at 
Securities of Nawab of + 1697. 

JUTE— 

Question re— 

Ban. on exporbof पा to South Africa, 1488-90. 
ultivation of in South India, 1852-53. 

Export Duty on collected at Calcutta port. 2051-52. 
Gunny bags lying unused in 
Indian Mill Ass ion Research Insti 877. 

production in India after partition. . 825-27. 

JWALA BANK— 

See “Bank(s)”. 

KALAHANDI STATE— 

Question re— 
Bauxite in Karlapat Hill, 

KALINGA AIR LINES— 
Question re— 
—. 774. 

» Orissa. 1281, 

KAMARBANDA— 

Question re— 
Railway accident near 

KAMATH, SHRI प्र. V.— 

Question by— 

station, Assam. 848-44. 

1428. 

1696-97 

factories and ordnance installations, 726-27. 
Li 

Arms and ammunition stolen from ordnance factories and depots. 2037-39. 

Arrest of Indian Nationals in Johoré, Malaya. 1025. 
Assistance to Indonesia. 1401. 
Augmenting water supply in Karol Bagh, Delhi. 2047-48, 
Bengal Regulation Act of 1818. 1939-40. 
British Officers in Indian Army. 2214. 
Cambridge examinations. 2208. 

Change in_ the lature “British 6 lth”, 1894-96. 
Collision of 8. 8, “Jal Jawahar” with a Dutch Steamer. 1142. 

‘Commissioner General for Commercial and Economie Affairs in Burope. 2016-41 = 
Commonwealth Prime Ministers’ Conference to be held in London, 1904-05, 2015-17. 

Communal tea stall at Bilaspur Railway Station. 1331. 
Condition of employees in private newspaper concerns. 1789. 
Co: ct ters for G: t servants. . 2008-09. 

ing of films ining Indian National Flag and slogans in Wastern Pakistan. 2: 

of quai 0: 
Countries with which India has entered into treaties, pacts and agreements. 2141 0-42. 

‘ _
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KAMATH, SHRI H. V.—contd. 

Question by—cortd. 

Convictions for adulteration of foodstuffs in Delhi. 1704-05. 
Dams ecnstructed by Damodar Valley Corporation, 1288-90. 
Delegation to next session of General Assembly of U.N. O. 1896-97. 
Deportation of Mr. and Mrs. Antonius Raab. 1296-97. 
Development of Andamans as Military or Naval base. 1437. - 
Discontinuance of rationing of petrol. 1101-0 
Discussions at Commonwealth Prime Ministers’ Conference at London. 1387-88. 
Discussion on Asian Economic and Industrial Development at UNECAFE Conference,. 

Lapstone, Australia. 1672-74 
Efficiency drive in Posts and Telegraph Department. 1971-72 
Employment, Pensions or Gratuity to I.N.A. men and their families. 1196-97. 
Establishment of National Housing Corporation. 2165 
Exchange of students with Russia. 2034-37. 
Expansion of Navy. 2037 
Expenditure on Economy Committee. 1711-12. 
Export of monkeys to U. K. 1496, 1831 
Formation of Mutual Defence Pacts and power groups. 2135-37. 
Formation of Rajasthan Union. 131 - 
Four-year Economic plan for Us 1258-59. 
Gazetted and non-gazetted staff in Survey of India. 1873-7: 

न x 1. A. M. 0. officers at Lake Medical College, Calcutta, 
94-96. 

Grant to Bombay Branch of Royal Asiatic Society, 1437-38. 
id of handbills by Government servants in’ Secretariat. 

1825. 
aa duty on educational Film-Stri Be, 1576. 

an delegate’s suggestions in U. N. Political Committee for peace in Korea. 1667-68. 
Indians in Communist occupied China, 421-22. 
Indian Military Mission in Berlin. 2009-10. 
Indian Tea Market Expansion Board. 2006. 
Inspectorate of Customs and Excise. 1718 
Tsrael’s application for membership of United Nations. 1258. 
Jubbulpore signal sepoys Mutiny. 182 
Management of Rolling Stock Sections in Railways. 1873. 
Manufacture of pre-fabricated houses. 1421-22. 

ters of d ranks in Gov tof India. 1257-58. 
Modifications in Dakota mroplanes against fire. 1360—61. 
National Cadet Corps 
National Planning Commission. 2058. 
Next decennial census and general elections. _ 1196. 
Nutritive value of bete! leaves, betel nuts and lime. 797. 
Office of Salt Controller. 1878. 
Operations in Centra] Tractor Organisation. 1969-70. 
Pakistan’s refusal to Indian High Commissioner for laying wreath on Mahatma Gandhi’: 

Statue in Karachi. 1028-29 
Pay scales of headmates in Sealdah Division of E. 1. Railway. 1654, 2277. 
Personnel and purpose of Mission to Ethiopa. 1126-28 
Persons ‘disabled on account of tuberculosis in Indian Forces. 1297-98. 
Police firing on citizens in Mayurbhanj. 2189 
Posts and Telegraph workers who have gone on strike. 2080. कै 
Post of Check Supervisors in R.M.S. 1971 
Post of Staff Surgeon and Superintendent Willingdon Hospital. 2197-98 
Prisoners exchanged between India and Pakistan. 69. 
Property in the name of Shri Subhas Chandra Bose or’Provisional Government of Tree 

India when the Azad Hind Fauj surrendered. 1905- 
Proscribing of Hindi Books. ° 2039. 
Protection of Indian Biscuit Industry. 1786. 
Railway accident on Bina-Bhopal Section 
Railway, workers who have gone on stri 
Re-employment snd extensions of service to superannuated officers. 1565-66. 
Refugees from Fast Bengal. 1126. 
Repatriation. of refu, am Kashmir. 1891 
Research in effects of tobacco on Human System. 2189. 
Réstoration of abducted women to Pakistan. 1496-97 
Reqtisitioning of houses in Daryaganj, Delhi 56 
Rules for recruitmenr of inspectors of post offices and R. M.S. 1970-71, 
Safety of Indians in Malaya. 1774-7. 
Search of a Karachi-bound Greek ship at Kidderpore Docks, Caleutta, 1423. 

a)
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KAMATH, SHRI H. V.—contd. i 

Question by—conid. 

Sentence of death passed on General Tojo and his colleagues, 1128-29. 
Settlement of claims re goods booked to Pakistan and vice versa before partition. 1854. 
Slums in Delhi. 1938-39. 
Smuggling of goods from India into Eastern Pakistan. 1710-11. 
Strike notice by Post and Telegraph workers. 135d. 
‘Tenders for supply of timber to Gun Carriage Factory, Jubbulpore. 2080-81. * 
Terms of reference and scope of enquiry of U.N.C.1.P. 2137-40. 
Theft of arms and ammunition from ordnance factories and depots. 424. 
Theft of handgrenades from R.I.A.@. Headquarters at Palam. 1438, 
Throwing a magistrate out of running train by military officers. 1196. 
‘Townships for refugees in Delhi. 1669-72. 
Treaty of friendship and commerce with U. 
Visit of Indian Ambassador in Turkey to Pa 
Waiganga multi-purpose Project inC.P. 1 30. 
Works of arts and an‘iquities in Rajputana States. 1924-25. 

8.12... 1503. 
1787-89. 

‘Question (Supplemeritary) by— 

Abolition of communal canteens in Government Offices. 1505, 
Abolition of Rickshaw-pulling. 2041. 
Absorption of released Indian employees of Government of Burma. 1849, 
Accidents to travellers on footboard of trains on E. 1. Railway. 1633. 
Aceumulation of cloth on Mills. 1740. 

isition of land for building houses for refugees. 518. 
Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 918. 
Action against Razakars in Hyderabad. (7. 
Activities of Communists in Hyderabad. 2185. 
Administration of Bilaspur State. 661-62. 
Administration of Cutch State, 801. 
Admission of Indian Students in American Universities. 1573. 
Admission of Indian stud: in edi ional institutions in England. 311. 
Agreements between India and Pakistan. 6533. 
Agreements between India and Western Germany. 219. 
Allegations against India by Premier of N.W.F.P. 1692. 
All India Main Wireless Control Centre for seroplanes. 690. 
Allocations of foodgrains to India by F.. A. 0. © 
Allotment of pig iron, steel, hard coke and steam coal to foundries and steel processing 

factories. 2077. : = 
Allotment to Nepal from Post-war Reconstruction Fund. 2192-2193. 
‘Amalgamation of Hindustan Scouts Association and Boy Seouts Association. 1414. 
Amendment of Cantonments Act. 1556.. 
Andaman Forests. 1175. 
Anti-illiteracy drive in Delhi and Ajmer-Merwara. 1049. 
Anti-tuberculosis Campaign in Delhi and Ajmer-Merwara. 903. 
Applications for the T-A.S. and I.P.8.. 781. 
Appointments given to artists for programmes on A.LR.. 2052. 
Appointment of Assistant-Director of Air Transport. 373. 

. Appointment of Mr. 8. 8. Bajpai to Indian Embassy in France. 542. 

7 Appointment of Non-Indians to Civil Posts. 1797. 
Appointment of offiicials as Advisers by Central Government to States Unions. 661. 
Appoi of Private 8 ies to Ambassadors. 768. 
Appoi of working j lists in various departments, 1715. 

~ Archeological Excavations. 676. 
Armed Forces in. Eee ese Goa. 375. 
Arms recovered from Hyderabad. 5-6. 7 

‘Arrangements to make India self-sufficient inammunitions, 789. 

Asiatic Aid programme by United States of America. 18. z 

Audit check on India’s expenditure abroad. 455. 
‘Automatic machines for sorting and stamping letters. 476. 

Bakhra Dam and Damodar Valley Projects. 1118. 
Basic Education Scheme in Delhi Province. 1043. 
Benefits toI.N.A. personnel. 457. 
Border raids by Pakistan troops in Assam. 656. 
Buildings requisitioned for use of military personnel. 1032. 

Candidates selected for foreign studies in 1948. 26, 27. 

Captain of Training Ship “‘Dufferin”. 1121. x 
Carrying of Airmails Pf akin panies. 349. 
Cement factories. 1104-05. हे 
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KAMATH, SHRI H. V.—conid. 

Question (Supplementary) by—conid, 
Census for 1951. 1413-14. 
Cloth Control Policy. 692. 
Collection of rent for telephones from subscribers in Delhi. 478. _., 

Commercial publicity for Indian goods in foreign countries. 521, 522. 

Communists detained by Government. 1702. 
Compensation to Indians for losses in Burma and the Far Eastin World Wari. 1774. 

Complaint books at Railway stations. 2065. 
Complaints re clay mixing with groundnut exported from India. 2127. 

Conference held by the Ministry of Agriculture. 161. 
Conference of Foreign Ministers of Commonwealth countries. 1680. 

Constitution of Cantonments in Secunderabad and Mhow. 1935-36. 

Construction of new zrodromes. 951. 
Contribution to Commonwealth Agricultural Bureau. 1606. 
Control of locust and Phadka. 1349-50. 
Control on cereals in urban areas. 1844. 
Countries invited to Asian Conference. 535-36. r 
Curtailment of Post-war Development Schemes. 1060. 
Czechoslovakian Consulting Engi *s office in India. 975. 
Damage to Government of India’s properties in Bombay cyclone. 1491. 

Dakotas used for commercial purposes. 1322. 
Decomposition of imported food-grains. 2078. 
Delay in issuing permits to enter Pakistan. 578. 
Delegations and Goodwill missions sent abroad. 872. 
Delhi Agricultural College. 1095. 
Delivery of Air Mail letters and Telegrams by Motor Cycle Messengers. 2235. 

Departmental catering at Kharagpur Railway station. 1755. 
Desecration of a Hindu temple in Karachi. 886. 

lopment of tapioca cultivation. 1641. 
Development plan for Delhi. 1186. 
Duty on Petrol. 1860, 
Education of aboriginals. 1589. 
Education of girls in cantonment areas. 1929; 1981. 

Fiducationists sent abroad for study of adult Social education systems. 320-21. 

Bffect of vanaspati on health. 2079. 
Efforts by High Commissioner for India in London for securing lodging for Indian students, 

1010-11. £ 
Blectric machines for cancelling stamps on letters. 1161. 
Enquiry into conditions of agricultural labour. 1014. 
Establishment of a Food Technological Research Institute. 1181. 

Bstablishment of a National Central Library. 1434. 
Pstablishment of Defence Sci Organisation. 898. 
BPstablishment of Radio Equipment Factory. 829, 1848. 
Establishment of Spa Resorts. 1575-76. 
Establishment of University for Naturopathy and Nature Cure Clinics. 1579. 

Bvacuation of non-Muslims of Skardu, Kashmir. 1046. 
E: tion of Vikramshila, Bhagalpur District, Bihar. — 2045. 
BPxhibition of film “India Speaks” in New York. 1785-86. 
Pxpansion of Primary Education in Ajmer-Merwara. 907-08. 

Expenditure in connection with French and Portuguese Settlements in India. 385-86. 
Bxpenditure on Atomic Research.« 1771. 
Expenditure on Capital Works, Supplies and Services to Kashmir. 26. 

Exploitation of mineral deposits in Surguja District in 0. P. 1507. 

= Express train to carry mail and passengers between Howrah and Siliguri. 974. 

क Extraction of Power Alcohol from Neera. 1608. 3 

fr Facilities for education in mother tongue in primary and secondary stages. 1068-66. 

Facilities for higher education in Pharmaceutical Sei 666. 
Facilities for study of psychotherapy. 1421. 
Facilities for third class passengers. 1463." i 

Financial help to relations of crew of the Dakota lost on Kashmir front. 1423. 

Fire and losses in Caleutta Telephone Exchange and scheme for remodelling. 163. 5 

Fire in upper class compartment in Grand Trunk Express. 1738-34,~. as 

Fishing with powered vessels. 1741. é 
Flying clubs in India. 822. 
Food grains imported from foreign countries. 471-72. 

5 Foodgrains reserve at Centre. 485. छ ५ 

= Forced landing of an aeroplane at Ambala. 80," : 

Forced landing of Dakota near Jammu. 2066. 2 3. 

_.._ Foreign investments in India and Indian Assets abroad. 657. 

me 
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KAMATH, SHRI H. V.—conid. 
a estion (Supplementary) by—contd, 

Foreign students studying Indian culture in India. 1568. 
Foreign tourist traffic. 703. 
Foreigners employed in Hindustan Aircraft Factory, Bangalore. 1157-58. 
Foreigners in Indian Embassy in U.S.A. 1254-55. 
Foreigners serving under Government of India, 1416-17, 
Formulation of uniform policy of film censor. 1911. 2 
Free service of whisky and soda to passengers of Air India International. 170. 
Funds for construction of National Highways and roads, 1919 
General Election. 1399. 
Government advert: in newsp! 3 
Government quarters occupied by refugees. 534 
Grant for tuberculosis hospital in Assam. 1910. 
Grants-in-aid to schools in States. 1585. 
Help to Cigarette Industry. 1173. 
High prices of salt. 1450. 
High priority for India in export of Ji Industrial products. 1387. 
Houses of Rulers of States in Delhiand Bombay. 426. 
House purchased in New York for Indian Embassy. 628. 
Hydro-Hlectric Power Schemes. 760. 
Import of automobiles in 1948. 1492-93. 
Import of beerfrony Norway. 1138. 
Import of Norvegian apple juice. 1138. 
Import of Salt from’Pakistan. 1958. 
Import of textile machinery from Japan. 515, 
Import of tractors. 957. 
Import, production and consumption of petroleum, 1396. 
Improvement of cattle breeding. 1176- 
Improving Delhi Telephone system. 1629. 
Tnauguration of large and small scale dairy farming. 1620. 
Increased subvention to Orissa Government. 1435. 
Increasing fish production. 1640. 
India’s contribution to F, A. O. 1864 
Indian Counsul General at Kashgar in Sinkiang. 538. 
Indians employed on staff of U.N. O. 883. 
Indian Historical and Art relics in foreign countries. 439-40. 
Indians in Japan. 1247. 
Indian nationals in War Zone in China. 1006. 
Indian Peoples Famine'Trust. — 1749. 
Indian Power Alcohol Act. 700. 
Indo-Japanese Trade contracts. 1016. 
Industrial concerns owned by Government. 1962. 

itallation of new hi ae kh 
Institutions for Military training. 1571 
Integration of South West Africa with Union of South America. 862 
International trade position of India. 395. 
Introduction of night flying in India. 359. 
Issue of Import and Export Licences. 52: 
Land reclamation in 0. P. and Berar by tractors. 1969. 
Late arrival of Frontier Mail at Delhi 7. 
Leprosy Research Institute at Jorhat, Assam. 2026. 
Licence holders of private radio sets. 1815. 
Locomotives and boilers manufacturing plant at Mihijam, West Bengal. 1170-71. 
Locomotives from U. 8 352. 
Lodging of prisoners in iron cubicles in the Central Jail, Ajmer. 1307. 
Loss of foodgrains due to locust pests and rust. 1743 
Low emoluments of male nurses in hospitals. 12. 
Lowering of prices of imported foodgrains. 834. 
Malpractices in production of boiled rice. 711 
Management of Mahabodhi Temple at Bodh Gaya by Buddhist reprosentatives. 1678. 
Manufacture and import of locomotives. 961. 
Manufacture and import of needles and cycles. 954. 
Manufacture, import and distribution of Ammonium Sulphate. 841. 
Manufacture of aeroplanes and spare parts. 824. 
Manufacture of Cholera Vaccine. 1424-25 
Manufacture of Penicillin. 1322. aay 
Manufacture of power alcohol from molasses and syntHetic petrol from coal. $12. 

if icated houses. 65! 
Manufacture of shoes, razors and piercing saws. 2253. 

1718-20, 
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Question (Supplementary) by—contd. 

Manufacture of soap. 2230. हि 
Manufacture of steam rollers: 1324. 

of synt dye-stuffs. 2238. 
Manufacture of vanaspati. 1326. om 
Manufacture of wireless i and radio ij ts. 697. 

to check adult ion of Agmark ghee. 4 942.43. 
Measures to check inflation. 664. ८ 

easures to control inflation. 29. 
Measures to increase yield of existing crops and import of foodgrains. 698. 
Measures to increase yield from land. 1859. 
Medical attaches to Indian Embassi 768. 
Mercy petiti from condi ते 454. 
Mergor of Bharatpur State. 929. 
Metal deposits in States. 1008. 
Migration of non-Muslims from Sind. 1004. 
Model Constitution for the States. 1288. 
Muslim houses sealed by Custodian of Evacuee Property, Delhi. 1024. 
National Cadet Corps. 441. 
National Memorial to Mahatma Gandhi at Rajghat. 1009. 
Negotiations for import of wheat and rice. 2260. 
Negotiations for obtaining steel from Belgium and other countries. 1353. 
New Buses for Delhi Transport Service. 960. 
New officer in various Ministries getting Rs. 1,000 and over, 660. 
Nomi of lady bers on Can Boards. 1926. 
Non-Indians employed in ordnance factories. 336. 
Non-payment of i its and dati to E. P. Railway staff. 1982. 
Nurses in Government hospitals contracting tuberculosi ४ 
Objections by whisky fact association,f{London for placing orders with Mr. 

Butler. 404. os 
ः Occupation of M. 0. A. quarters in New Delhi by non M. 0, As. 888. 

Officers of the Press Information Bureau. 337. 
Opening of centre for Physical Culture. 1580. 
0 isation of cottage ind ies in Provinces. 1948, 
Output of opium alkaloids at Ghazipur Factory. 442. 
Outstanding claims on various Railways. 958. 
Overseas scholars returned during 1948-49. 1574. 
Packages in Central Lost Property Office of 8. B. and 0. I. Railway: 2241. 
Paki ए laint in S ity Council re Hyderabad. 1051. 
Pay and allowances of Ministers of State. 1057-58. 
Periodical for Gurkhas in Indian Army. 2194. 
Personal estates of Nizam of Hyderabad. 929. 
Plans for training nurses. 2178. 
Plan to i production of 1458. 
Planters Associations and Labour Organisations of Tea Estates. 540. 
Plebiscite in French Indian Territories and merger with India. 209-10. 
Police actién in Hyderabad. 2030. 
Policy re participation of political parties in Trade Union Movement. 1017. 
Political and I, N. A, prisoners in Indian Jails. 1706. 
Political pensions to foreigners. 1663-64. 
Political unrest in Burma and repatriation of Indians 776-78. 
Posts of Secretary and Deputy Secretary in Ministry of Health. 1717. 
Premi: isitioned in Bombay and Delhi. 381. 
Prevention and cure of Leprosy. 1558. 
Price of newsprint. 2246-47. 
Price of Salt. 1077-78. 
Printing of Stamps. 2031. 
Prison reforms in Delhi and Ajmer-Merwara. 1306. 
Private properties of Rulers of Indian States. 670. 
Private properties of Rulers of Orissa States. 1058. 
Privy purses of Rulers of States. 785-86. 
P an pI of eigen detergent 2084-85. 
Production and export of vegetable oils. 708. 
Producti and हर कट... cost of Government collieries. 1951. 
Production, consumption and export of safety matches. 1753. 
Production of Information Films. 1798. ¥ 
Production of Penicillin and anti-Malarial drugs. 1861-62, 5 
Programme for labourers on A.T.R. 454. > 
Prohibition in Delhi and Ajmer-Merwara. 1430. 
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SKAMATH, SHRI H. V.—contd. 
“ Question (Supplementary) by— contd. 

Provision of fans in third class coaches. 1738. 
Publications of Ministry of Infc tion and Broadcasting. 785. 
Purchase of foreign tinned foodstuffs. 688. 
Qualifying test for stenographers. 922. 
Radio stations in India. 
Raids by Pakistan Nationals on Indian Border. 670. 
Rank of Deputy Ministerin Ministry of External Affairs and Commonwealth Relations in the 

Warrant of Precedence. 672-73. 
Receipts from air surcharge on letters and post-cards. 1937-38. 
Recognition of the State of Israel. 1400. 
Recommendations of Panel of silk Industry. 2234. 
Record of wagons going to and returning from Pakistan. 1979. 
Recovery of amounts transferred to Pakistan by Hyderabad and Junagadh. 1696. 
Recovery of movable property from Pakistan. 885. 
Recruiting Melas. 1418. 
Recruitments of Gurkhas in Army. 2046. 
Recruitment to all-India Services from States. 1829. 
Reduction in third class fares and construction of new third class bogies. 370. 
Refugees from East Bengal. 1134. 
Regional offices of Press Information Bureau. 1721. 
Rehabilitation of refugees and Town Planning Schemes. 382-83. 
Rehabilitation of refugees from Pakistan. 215. 
Rehabilitation of refugees in Andaman and Nicobar Islands. 2187. 
Rehabilitation of refugees in Camps. 213. 
Rehabilitation of refugee teachers. 1698. 
Release of Laik Ali Cabinet Members. 1718-14. 
Release of Prof. Ibrahim of Hyderabad. 931. 
Remodelling of New Delhi Railway Station. 1455. 
Re-organisation of Bengal Nagpur Railway. 174. 
Re-organisation of Central Secretariat. 1290. 
Re-organisation of Foreign Publicity Service. 1124. 
Reparations from Japan. 1680. 
Repatriation of Indians from Malaya. 752-53, 
Replacing King’s effigy on Coins and Currency Notes. 2048. 
Report of Cabinet Committeo on Development Plans. 1809. 
Report of Committee on Indi Systems of Medici 20, 21, 924, 1564. 
Report of Economic Committee. 2. 
Report of Indian Trade Delegation to Middle East. 874. 
Report of Kolhapur Disturbances Enquiry Tribunal. 314. 
Reported Statement by Prime Minister on <White Australia’ Policy. 1000-01. 
Reporting by public of cases of corruption in Railways. 691. 
Representations of Hast Punjab States in Constituent Assembly. 670. 
Representation of Phulkian Union in Constituent Assembly. 427-28. 
-Requisitioning and allot; t of houses to refugees in Delhi, 1244. 
Resettlement of demobilised medical personnel. 796. 
Responsible Government in Patiala and East Punjab States Union. 13. 
Result of F'.P.8.C. examination for R.I.N. Commissions, 1925, 
Return of historical 0 and ancient books in foreign countries. 1809. 
Return of Muslims from Pakistan to India. 884. 
Returning facilities to refugees from Pakistan held territory in Kashmir. 1020. Ri Ty 

‘om Trunk phi calls. 2233. 
Revision of District and state gazetteers, 921. 
Revision of Rules of all of Gov qi . 541. 
Rice production in Assam. 971. 
Robberies in running trains. 1747. 
RSS. ipathisers among Goy: Servants. 443-44, 
Rules re non-scheduled flights of aeroplanes. 825. 
Running of fast train on Katni-Bina branch line, 2071. 
Safety and sanctity of Gurdwaras in Pakistan. 766. 
Saloons for officers in Assam Railways.. 1102-03. 
Scales SUS है yy of Stenographers on Railways. 1648. 

hheduled castes didate: d after foreign studies, 912-13. 
Scholars sent abroad for advanced technical training. 1061-62. 

ities from newspapers in 0; ly Admini: dareas. 1805. 
Selections ote by पा ae Dest, 568. 
Setting wy @ new ship buil yard, 395. 
Settlem nt of refugees in And: and Nicobar Islands. 803. 
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KAMATH, SHRI H. V.—coneld. 

Question (Supplementary) by—coneld. 

Settlement re payment for Defence Stores and installation left by Britain. 2201. 
Shri Sarat Chandra Bose’s criticism on India’s Foreign Embassies. 761 
Social guides at railway stations. 978. 
Soldiers discharged after August 1947. 1827. es 
Special Tribunal in Hyderabad. 1919. 
Standardization of salaries of teachers. 1563. 
State Air Service to Far Hast. 1171-72. 
States not yet represented in Constituent Assembly. 1050. 
Statistics re post cards and letters. 1984. 
Stops for increasing steel production. 1162-63. 
Students to be sent abroad for technological education. 105) 
Subscriptions to In ional Organisations. 1679. 
Subsidy to Nepal. 1781. 
Sulphone Therapy for treatment of leprosy. 1823-24. 
Supply of foodgrains to famine areas, 356. 
Supply of bad rice to Andhra public, 1327-28. 
Supply of Tata’s coal tar to distillers. 1968. डे 
Survey of places in (0). P. for transfer of cortain central offices. 1508. 
Sydney Cotton’s flight over Indian territory. 876. 
Technical missions from Czechoslovakia and Belgium. 493-94. 
Telephone exchanges in Delhi. 480. 
Textile goods lying in various military depots: 351. 
Threatened Railway strikeand action against Communists. 1112. 
Trade agreement with Russia. 1123. 
Trade between India and Hire. 875. 
‘Training of pilots, ground engineers and technicians. 361. 
Transfer of certain offices from Delhi and Simla. 1116. 
Travelling expenditure of Ministers. 1057. thi 
Treatment of land belonging to Nawab Sadakat Ali and Mr. Liaquat Ali Khan in Delhi Pro 

Vince as evacuee’s property. 1796, 
Treatment of lepers and measures to check leprosy. 433. 
Trial of C. 7. W. D. Officers on charge of corruption. 866. 
‘Truce plan between Capital and Labour, 1250. 
Tuberculosis Clinics in India, 434. 
Universal Basic Education. 792. 
Use of cattle dung as manure. 2075-76. 
Use of Crown Emblem by High Court. 899, 
Use of saloons on Railways: 1611. 
Visit of Afghan trade Delegation.. 1790. 
Waiting room facilities for third class passengers. 1469. 
War Service Concessions for appointment in All India Services. 453. 
Women police foree in Delhi. 1827. 

Remarks by— 

Mr. Speaker’s ruling - re basing of questions on newspapers reports. 841. 
Premature publication of short notice question in newspapers. 
Repetition of question involving labour in preparation. of answers. 2124-25 

KANCHRAPARA— ‘ 

Question re— 

Accounts of —— workshop re-modelling scheme. 2262. 

KANDLA— 

Question re— 

Construction of a Major Port at——.. 2257-59. 
Construction of wharves at—— . ~ 947. & + 
Highway between Port and Ahmedabad. . 1990, 
Railway projects to + Deesa with —— and Reniwara. 947. 

KANPUR— 

Question re— 

Manufacture of bren guns andrifles in ——+-Factory and position of Ammunition Factory, 
Hyderabad. 309-10. anes sedopmihre Ae yi $ 



f 
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KAPOOR, SRI JASPAT ROY— 
Question by— 

Communist menace in Hyderabad. 1069. 
Merger of Bharatpur State. 928-29. 

+ Personal Estates of Nizam of Hyderabad. 929-30. 
Release of Prof. Ibrahim of Hyderabad. 930-31. 
State Police 1070७ in Hyderabad. 930, 2270. 

Question (Supplementary) by— 

Agreements reached at Delhi Inter-Dominion Conference. 207. 

Hunger strike by’ refugees in Kingsway Relief Camp. 1692-93. 

Migration from West Bengal to Hast Bengal. 1495. 
Social Guides at Railway Stations. 978. 

KARACHI— 

Question re— 

Desecration of a Hindu temple in ——. 885-87. 
Disposal of evacuee preperty after Inter-Dominion Conference held at ——. 
Holding up of imported and other goods in ——. 1259-60. 

Immovable properties sold and registered after —_— agreement. 2142-43. 

Pakistan’s refusal to High Commissioner for laying wreath on Mahatma Gandhi’s statue~ 

in 1028-29. 
Search of a bound Greek ship at Kidderpore,' “Docks, Calentta: 1423. 

KARIMUDDIN, KAZI SYED— 
Question by— 

Contracts for Rail refresh t rooms. 1657. 

KARLAPAT HILL— 

Question *e— 

Bauxite in —— Kalahandi State, Orissa. 1281. 

KARNAL— 

Question re— 

Booking clerks and ticket colle¢tors atPanipat and—— Railway stations. 976-77. ae 

Conversion of Government Medical Stores Depot, ——- into an independent pérmanen’ 
depot. 1067. कर ee 

Purchase of stock for Government Medical Stores Depot, ——- 1667. 

KARNATAK— 

Question re— 

Petrol shortage in ——-. 2079. 

KAROLBAGH— 

Question 7e— 

Augmenting water supply in —— Delhi. 2047-48. 
Construction of houses in Basti Than Singh Nagar, ——, Delhi. 773, 932. 

KASHGAR— 

Question re— 

Indian Consul-General at —— in Sinkiang. 538. 

KASHMIR— 

Question re— 

Appointment of a Minister for plebiscite in ——. 169. 7 

Appointment of Ch. Faiz Ullah Khan as Rehabilitation Secretary in——-. 1206. _ 

Civil and military stores supplied to Go +ofJammuand——. 730, 806-072" 
Crash of an 1. N. A: aeroplane in 118% ६; 
Disbandment and withdrawal of Azad Forees.. 247-58. 
Evacuation of non-Muslims of Skardu, ——. 1046-47 
Expenditure and casualties in operations. 671. 
Expenditure on Capital works, Supplies and Services to Jammu and——. 25. 

Expenditure on construction of roads in Jammu and State. 915. — 
Financial help to relations of crew of the Dakota loston front, 1423. 
Indian Forces in 1203. igor wt sed - 
Loans to Jammu and —— State. 671-676. 
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*KASHMIR—contd. 
Question re—contd 

Loss of life and property in ——. 676-77. 
Non-Muslim re! in——, 1687-88. 
Rehabilitation o f ref from ——. 1206. 
थक to aviation companies for help in ——, operations and in rescuing refugees. 

riati 1891 Repatriation of refugees from 
[88 to refugees from Pakistan-held territory in ——. 1020-21, 

99. 
Returning fac 
‘Women and children abducted from Jammu and 

“*KASHMIRI— 

Question re— 
A. 1. R. News Bulletins in Dogri and ——. 915-16. 
Transfer from Pakistan of Harijans and other non-Muslims. 1554, 

-KATMANDU— 
Question re— 

Telephoni ion bi Delhi and 

KATNI— के 
Question re— 

Running of fast trains on —— Bina Branch Line. 2071. 

‘KEROSENE OIL— 
Question re— 

Black-marketing in . 989, 1147. 
—— quotas for provinces. 1499-1500. 

KHAMARTA— 

| Question re— 
> Ordnance Factory at 

KHANDWA— 
Question re— 

Water supply in summer at stations between Ajmer and ——. 847. 

‘KHARAGODA— 

Question re— . 
Salt manufacture at ——, 2253-55. 
Supply of salt from ——. 2256. 

‘KHARAGPUR— 

Question re— 

Depa 1 catering at Railway station. 1755. 

‘KINGSWAY RELIEF CAMP—. 
See “Refugee Camp’’. 

ies ‘KODARMA— 
Question re— 

Activities and achievements of Mica Mines Labour Welfare Fund Committee at——. in 
Bihar. 1503-05. 

-KOEL, RIVER— 
Question re— 

Construction of bridge over 

.KOHIMA— : 
Question re— 

Restriction on visitors to —— and Imphal. 413-14. 

-KOLHAPUR— 
Question re— 

Administration of —— State, 428-29. 
Report of —— Disturbances Enquiry Tribunal. 314. 

, Jubbulpore, 1195. 

~, Bihar. 196-97, 

o



KOREA— 
Question re— 

Indian delegate’s suggestions in U.N. Political Committee for peace in —-. 1667-68, 

_ KOREA STATE— 

Question 7e— 

Employment of women for underground work in —— Coal Mine’. 804. 
Fixation of price of coal, 998, 
Labour Welfare Fund Advisory Committee of —— in C. P. 896. 
Labour Welfare Fund of —— in 0. P, 895-96. 

KOSI PROJECT— 

= See ‘Project(s)”. 

५ KRISHNA— 

Question re— 

Supply of Coal to tobacco growers of Guntur and —— districts by rail. 975-76. 

. KRISHNA PENNAR PROJECT.— 
See ‘‘Project(s)’’ A 

f. KRISHNAMACHART, SHRI T. T. 

Question by— 

Representations from United Planters Association of South India re accumulation of rubber 
§ stocks. 1834-3 
Question (Supplementary) by— 

h Abr ion of released Indian empl f Gi of Burma. 1849. Fiz 
ee Agreements between India and Western Germany. 219-20. 
i Amount realised by Disposals Directorate from sales. 462. 
& Andaman Forests. 1174. 

ions for import ii 77. 
Andit check on India’s expenditure abroad. 456 af 
Balance of payments with U.S.A.. 2183. 
Cases referred to and disposed of by Income-Tax Investigation Commission. 1820. 
Construction of a Major Port at Kandla. 2: 
Import of foodgrains. 1169. x 
Import of plastic materials. 402-03. 
India’s contribution to F.A.0. 1864. 4 
Tnternational trade position of India, 395. 

ives and boilers 2 plant at Mihij West Bengal. 1170. 
Manufacture of Soap. 2280 

t Measures to control inflation. 29 
: Negotiations for Import of Wheat and Rice. 2261 

5 Post of staff surgeon and superintendent Willingdon Hospital. 2197, 
; Price index of various commodities 

Purchase of ships from U.S.A. for Indian Mercantile Marine. 1253-54. 
| for deft stores and installations left by Britain. 2201-02. 

Supply of foodgrains to famine areas. 356. 
‘Treatment of lepers and measures to check Leprosy. 433. 
Violation by shippers of ban on export of gunny sacks to South Africa. 527. 
Wells sunk in arable areas. 1739 

+ KUNHTRAMAN, SHRI P.— 
Question by— 

Difference between old and new types of bungalows and quarters in New Delhi. 1138-39_ न 
Engineering Officers in Army and Navy. ० 
Permits for entry of Indians from French India. 2146. a 

ployment of super: officers. 1721 के & 
Sleeping berths in second class compartments. 728. a 
Subsidy to Madras Go for Wynad Colonisation Scheme. 1102. 302: 

GI statistics. 1791. Sit 
Unemployment statistics. 1277-78. 

UNZRU COMMITTRE— > ares ; 

See “Committce(s)"’. = a) 

८८८ 
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<KUNZRU, PANDIT HIRDAY NATH— 
Question (Supplementary) by— 

Agreements reached at Delhi Inter-Dominion Conference. 208. 
Amal, ion of Hindustan Scouts Association and Boy Scouts Association. 1414. 

‘Amount realised by Disposals Directorate from sales. 463. 

Arrears of Income tax. 678. 
Ban on export of Jute to South Africa. 1490. 

ted by D 
Dams dar Valley Corpo; 1 किक! 

थक by High Commissioner for India in London for securing lodging for Indian Students. 

011. 
Fixation of prices of cloth. 694, 
Foreign tourist traffic. 703. 
Import of milk powder. 1329. 
Interest on Loans paid and received by Government. 2046, 

Licensed aviation companies. 5 
Locomotives from U. 8. A. 353. 
Measures to check inflation. 664. 
Migration from West Bengal to East Bengal. 1495. 
Plebiscite in French Indian territories and merger with India. 209° 

Receipts from air dina on letters and postcards. 1937. - 

“Re dati of Rai Grainshop Enquiry Co) i 1354-55. 

Recruiting Melas held in 1948. 1829. 
Reduction in third class fares and constructi 
Refugees from Hast Bengal. 218, 

Rehabilitation of refugees in Camps. 213. 
Result of F.P.8.C. ination for R.I.N. C issi 1924.25. 

Settlement re payment of Defence Stores and installations left by Britain. 2202. 

Staff training school of All India Radio. 1804. 

Stocks of cloth with mills on Ist December, 1948. 168. 

Training of Pilots, ground engineers and technicians. 361. 

KUTCH— 

See “Cutch State”. 

ion of new third class bogies. . 371. 

LABORATORY (1 88)-- 

Question re — 

—— ‘to test-foodstuffs for army pe el. 2034. 

JLABOUR— 

Question re— 

Employment of child ——. 1996. 
Enquiry into conditions of agricultural ——. 1013-15, 

Enquiry into manp urpluses and shi ducted by International —— Office. 
1140. 

xpenditure for providing fi ocr at cheap rates to colliery ——. 1483. 

Indian —— in Burma affected by Burma Land Nationalization Bill. 228-20, 
Industries recruiting —— through contractors. 773. er 
—— officers sent for teeing abroad. 1385-86. 
Minimum wages for industrial ——. 753-58. 

Non-compliance with provisions of Factories Act, 1948, 1493-94, 

Planters Association and —— Organisations of Tea Estates. 539-40. 
Recommendations of Conciliation Board and Fact Finding Committee re coal mine ——= 

unrest. 1026-27. 
Strained relations between and Capital in Ajmer-Merwara. 879-81. 

-50. a Truce Plan between Capital and ———. 1248. 

‘LABOUR ADVISORY COUNCIL, CENTRAL— 

Question re— 

Functions of ——. 2126-27, 

LABOUR BUREAU— 

Question re— 

Gazetted officers and working of —— 406. 

“LABOUR COMMISSIONER(S)— 

Question re— 

* ‘Work of the Chief —— and certain other officers 1147-48. 
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BABOUR INVESTIGATION COMMITTEE— 
See “Committee(s)”. 

LABOUR, MINISTRY OF— 

Question re— 

Gazetted and non-gazetted staff in ——. 1153. 

LABOUR ORGANISATION(S)— 

_ See “Trade Union(s)”. 

LABOUR SUPERVISOR(S)— 

Question re— 

—— Lady Hardinge Medical College, Dethi. 1884, 

LABOUR WELFARE— 

Question re— 

Activities and achievements of Mica Mines Fund Committee at Kodarma in Bihar; 
1503-05. - 

Coal Mines —— Fund. 894-95. 
Construction of houses from Coal Mines —— Fund. 2135. 

Fund Advisory Committee of Korea State in 0. P. 896. 
—— Fund of Korea State in 0. P. 895-36. 

Officers for Assam. 420-21, 537-38. 
Orissa Goyernment’s control over Coal Mines —— and Housing Fund. 1903-04. 

LABOURER(S)— 

Question re—} 

Agricultural Multi-purpose Co-operative Societies. 1675. 
Bonus Scheme for miners. 1141. 
Conditions of plantation 1885-87. 
Construction of houses for miners. 1141. 
Co-operative Societies among industrial in. Centrally. Administered Areas. 1778-79. 
Foodstuffs at concession rates to miners in coal fields. 1890-91. Apes 
Housing conditions of in Assam Tea Estates. 1391. es 
Indian in Burma being thrown out of employment 529. 
Industrial workers and unions. 2165. i 
Officers and employed in Daduma and Hirakud Projects... 767. 
Programme for on ALR. 454, 5: 
Provision for workers quarters in the struction of new factori 1011, 
Refusal by textile mill owners to work three shifts. 1612. = 
Repatriation of unemployed Indian from Burma. 530.. 
Utilisation of Coal Mines Labour Welfare Fund for education of ——. 1884-85, 

LADY (IES)— 

Question re— 

Nomination of bers on cant t boards. 1925-26," 

LADY HARDINGE MEDICAL COLEEGE— 

Question re— 

Labour supervisor, ; Delhi, 1834. 
Management of ——and Hospital. 1059-60. 

LAHORE— 
Question re— 

Transfer of lockers in Banks from 

LAIK ALI, MR.—. 
Question re— 

to Amritsar. 1270-71. 

Mis-appropriation of Hyderabad State money by —— Ministry. 7. 

Release of- Cabinet bers. 1713-14. 

LAKE MEDICAL COLLEGE— 

See “College(s)”. > 
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LAND(S)— 
Question re— 

Acquisition of —— for building houses for refugees. 516-18. 

Acquisition of for Delhi Improvement Trust on Najafgarh Road. 918. 

Acquisition of on Najafgerh Road, Delhi for Industrial Suppl tary Area Sch 

1580-81. 
Auctioning of Co: 

leased to Malis in Ambala. 2214. =e 

0811: by Delhi Imp: Trust for acquired for Delhi Cloth and Generad 

Mills Ltd. 1581-82. 
Cultivation of reclaimed 505. 
De-requisitioning of and buildingsin Assam, 458. 

Facilities for reclamation of waste 1989. 
Indo-Burma talks on Burma Act. 766-67. 

brought under cultivation. 1623-26. 
left by Non-Muslims in West Punjab and by Muslims in East Punjab. 1689. 

—— restored to Muslims in Delhi and East Punjab. 1688. 

under foodgrain cultivation. 1107. 
Measures to increase yield from 1857-59, 
Paddy ——. 1621-23. 
Plots of to Government Servants Co-operative Societies. 681-20. 

Purchase of by District Magistrate in Delhi. 1441. 
Sale of for ice factory in Delhi Cantonment. 424-25. 

Sale of in ts without i 1555-56. 

Sale of —— in Delhi to Government Servants Co-operative Societies. 681, 920. 

Survey and Settlement operstions in Isti dari area of Aj Merwara. 1474. 

Treatment of belonging to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi 

Provinces as evacuee property. 1795-96. 
Wells sunk in arable areas. 1738740. 

LAND NATIONALIZATION— 

Question re— 

Indian Labour in Burma affected by Burma —— Bill, 228-29. 

$ndo-Burma Talks on Burma Land Act. 766-67. 

LAND RECLAMATION— 

Question re— 

Cultivation of reclaimed land. 505. 

Facilities for reclamation of waste land. 1989. 

and soil conservation. 1080. . 

—— and supply of tractors in Bihar. 195-96. 

for cultivation during 1949. 506. 
—— in 0. P. and Berar by tractors. 1968-69. 

Seheme. 954-56. 

LANDING CHARGES— 
t 

Question re— 

Landing fees recovered from airways companies. 473-75. 

LANGUAGE(S)— 

Question re— 

Change of medium of instruction in Hyderabad. 2218. 

Deputation to Russia to study method of tackling multi-lingual problem. 1654. 

Facilities for education in mother tongue in primary and secondary stages. 1063-67. 

Magazines published in English and Indian ——. 803-04. 

Medium of instruction in universities. 2212. 

Pay of teachers in Delhi Province. 436-38. 

Prime Minister’s views on national — 1027-28. 

Recognition of an Indian by UNESCO 

gional in D i script as unive y « 434-36. 

Study of Hindi and literature in Delhi University. 2220. 

LAPSTONE— 

Question re— < : ee 

Di ii on Asian E and Industrial Development at NECAFE Conference, 

——, Australia. 1672-74. 
हि 

LAS-BELA STATE— 
ee 

Question re— 
Z 2 

+ Evacuation of non-Muslim military policemen from ——, Baluchistan. 771. 
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LAW(8)— 

Question re— 

Enfe ct nt of —— ing food i 308-09, 
Naturalisation and immi, i for Indians in U.S.A. 2144. x 

LAW, MINISTRY OF— 

Question re— 
Gazetted and non-gazetted staff in the ——. . 1153-54, 

«LEASE LEND” AGREEMENT— 
Question re— 

Gold and silver imported from U. 8. A. under———. 1934-35. 

LEAVE— 
Question re— 
—— terms of extra-temporary employees. 2189-90. 

LEGAL PROCEEDINGS— 
Question re— 

Proceedings under Section 34 of Income-tax Act. 1732. 

हर See also Prosecution(s)”. 

LEGISLATION— 
Question re— 

to stop appeals to Privy Council. 2007. 

LEGISLATURE— 
Question re— 

Statutory bodies on which 

LEPROSY— 
Question re— 

— — Research Institute at Jorhat, Assam. 2025-26. 
Prevention and cure of —— 1557-58. 
Report of C i of Central Insti of —— Research. 665. 
Sulphone Therapy for treatment of——-. 1823-24. 
Treatment of lepers and measures to check ——_. 430-34. 

LEVEL CROSSING(S)— 

Question re— 
Railway ~— on kacha road from Satroad to Dabra. 1876. 

LIABILITY (IES)— 
Question re— 
Amount of assets or —— handed over by Orissa States to Government of Orissa. 1538-39. - 

LIAKAT ALI KHAN, MR.— 
Question re — 

H Treatment of land belonging to Nawab Sadakat Ali and —.—- in Delhi Province as 
property. 1795-96. 

is represented. 2149-61. 

LIBRARY (IES)— - 

Question re— 5 

Establishment of National Central ——- . 1433-34, 2219-20. 
Partition of assets of Punjab—— . 216-17, 458. 

LICENCE(S)— 

Question re— 

Clause relating to income tax in application forms for export quotas: 2130-33. 
Delay in disposal of applications for grants of —— by Transport Licensing Board 

943-46. 
Export —— . 1778 
Firearms —— issued in Delhi from August to December, 1947. 10658. 
Grant of import —— in Delhi and Ajmer-Merwara. 1133. 
Import —— for betelnuts. 1271 
Tssue of import and export —— ~. 522-26, 889-92. 
Issue ofimport —— . 1272-76. 

Issue of —— by Air Transport Licensing Board. 688-90. 
_ —— fee from cate: B.N. iy y- 1756 

__—— fee from Indian cateri tractors on Railways. 1756-58. 
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LICENCH(S)—contd. 

Question re—contd. 

—— for export of groundnut to Italy. 2128-30. 
--- for export of rare Indian art pieces. 2195. 
—-— for fishing at Okhla. 1792-93. 
—— holders of private radio sets. 1813-15. = 
Li d aviation pani 1865-68. 

LIGNITE— 

Question re— 
deposits in South Areot District, Madras. 1360. 

LIME— 
Question re— 

Nutritive value of betel leaves, betelnuts and—— . 796-97. 

LIMESTONE— 
Question re— 

Export of —-— from Assam for manufacture of coment in Bastert Pakistan. 2148. 

LINSEED— ; 
Question re — 

Export of —— , linseed oil, castor seed and castor oil, 877-78: 

LIQUORS— 
Question re— 

Free service of whisky and soda to passengers of Air India International. 170. 

Import of beer from Norway. 231, 1137-38. 
Import of foreign —— and Prohibition in provinces. 9-12. धर 

Objections by Whisky Manufacturers Association, London for placing orders with Mr. 

Butler. 403-06. 
Supply of whisky to Indian army. 1206. 
Value of imported —— —. 1790-91 

TILERACY— 
See *«Education’’. 

LITERATURE— 
Question re— ~ 

__— for improvement of cultural relation with foreign countries. 1443. 

Study of Hindi language and —— in Delhi University. 2220. 

LITIGATION— 
Question re— 

Branch of 12, P. Railway. 2249-50. 

LOAN(S)— 
Question re— 

Compulsory borrowing by Government as an anti-inflationary measure. 786-87. 

Expenditure on refugee camps, edi ional instituti —— ad 2. O29. 

Tnterest on —— paid and received by Government. 2046-47. 
—.— applications received by Rehabilitation Finance Administration. 331-33, 2268-69. 

—— floated in 1948. 27. 
__— for construction of New Capital for East Punjab. 2029. 
_.— from International Monetary Fund. 480, 914-15, 
--+- from World Bank. 388. 
—.— given to provinces for ‘Grow More Food’ Schemes. 2067-68. 
_. granted by Rehabilitation Finance Administration. 1604. 
__—. sanctioned by Industrial Finance Corporation. 1558-60. 
__. taken by Provinces from Government of India. 2031-33. 
_.-.- to Jammu and Kashmir State. 671, 676. 
_—_— to Pakistan by Hyderabad Government. 1690. 

Supseription of —— issued by Government in September, 1948, 425, 

1,080 PRABHU, MR.— 
Question re— 

—_.— Custodian of Evacuee Property. 1890. 

Eee 
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LOCKER(S)— 

Question re— 
Transfer of —— in banks from Lahore to Amritsar. 1270-71. 

LOCOMOTIVE(S)— 

Sea «Railway Engine(s)”. 

LOCUST(S)— 

Question re— 

Control of —— and Phadka. 1348-50. 
Loss of foodgrains due to —— pests and rust. 1741-43. 

LODHI ROAD COLONY— 

Question re— 
Water charges from 

LONDON—. 

Question re— 

Commonwealth Prime Ministers Conference to be held in 
Employees in Indian High Commissioner’s Office, ——. _775- 
Objections by Whisky Manufacturers A: iation, —— for placing orders with Mr. Butler, 

403-06. 

LOST PROPERTY OFFICE— - 
Question re— 

Packages in Central —— of B. 8. and 0. 1. Railway. 2240-42, 
LOTTERY (TES)-- 

Question 7*e— 

—— to raise funds for rehabilitation of refugees, 1262-63, 2117. 
Sale of Goa —— ticke 5 Sin India. 2215-16. 

LOUD SPEAKER(S)— 
Question re— 
Ban on use of in Delhi. 1598-99. 

LUNATIC ASYLUM(S)—- 

Question re— 
——— and mental hospitals. 339, 1551. 

pants of «CG? type chi ies in Lodhi Road, New Delhi. 1784-85. 

- 1904-05, 2015-17. 
76. 

MACHINE TOOL(S)— 

Question re—- 

Establishment of a State-owned factory. 1163. 
Import and manufacture of —— . 187 
Manufacture of ——.. 965: 
Purchase of —— by Government» 1782-83. 

MACHINE TOOL INDUSTRY 

Question re— * 
in India. 188-89. ¥ 

MACHINERY (IES)— 

Question re— 

Automatic machine for sorting and stamping letters. 475-76. 
Distribution of agricultural —— to provinces through stockist agents. 1954-56. 
Hlectrie machines for cancelling stamps on letters. 1160-61. 
Import and manufacture of agricultural 1098. 
Import of agricultural —— from U.S. A. 362. 
Import of fifty-ton boring machines. 963. 
Import of textile —— from Japan. 515-16. ¥ 
Import of tractors and other agricultural machines. 1509-10. 
Machine for te ig from cattle dung. 2076-77. 
—— for Security Printing Press, Nasik for printing stamips. 909-10: 
Modern —— for coal mines, 367-68. = ; 
New —— for generating electricity in Delhi, 1118-20. 

MACPHERSON, MR.— 
Question re — हर 

Houses designed by —— of Jodhpur State. 1918. 
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MADHYA BHARAT— 

Question re— 

Merger of Bhopal with —— and 1: ion in Consti Assembly. 3-4. 
Refugees in camps in ——- and Matsya Union. 2167. 

MADRAS— 

Question re— 

Bhubaneshwar as halting station for Caleutta ——. Air Mail Service. 713-14. 987. 
Lignite deposits in South Arcot District,——._ 136 
Permits for import of food from East Punjab into ——- . 859. 
Restoration of dismantled Railway lines in——-. 706-07. 
Revision of prices of foodgrains in 4 
Subsidy to —_— Governmont for Wynad Colonisation Scheme. 1102. 
Through trains ता पे 19 
Through trains from Delhi to Bombay, Calcutta and—— 1461. 

MADRAS AND SOUTHERN MARHATTA RAILWAY— 

See «Railway(s)”. 
MAGAZINE(S)— 

Question re— 

—— published in English and Indian Languages. 803-04. 
papers and periodicals for Gurkha 93. 

Ni पे iodicals ded in 1948. 1058 
Newspapers, periodicals and —— published in India. 1722-24. 
Periodicals for Gurkhas in Indian Army. 2194 
Publications proscribed in Delhi, 1207-13. 

MAGISTRATE(S)— 

Question re— 

Throwing of a —-—- out of running train by military officers. 1196. 

MAHABODHI TEMPLE—. 

See «‘Temple(s)”’. 

MAHAJANA SABHA, MAHE— 

Question re— 

Arrest of —-— workers by French Police in Indian Territory. 752. 

MAITRA, PANDIT LAKSHMI KANTA— 

Question by— 

Machinery for Security Printing Press, Nasik for printing stamps. 910 

Question (Supplementary) by— 

Acquisition of land for Delhi Impr t Trust on Najafgarh Road. 919. 
Allocation of refugees to Provinces and States. 1777. 
A of Private 8 168 to 3. 768. 
Arrears of income-tax, 678 
Border vaids by Pakistan troops in Assam. 656, 
Cases referred to and disp: of by Investigation’ Commi: LO) 205 
Cloth Control policy. 692 
Contribution to Commonwealth Agricultural Bureau. 1606. 
Establishment of Defence Science Organisation. 898. 
Expenditure on Atomic Research. 1772. 
Expenditure on rehabilitation of Hast Bengal refugees. 764. 
Expenditure on relief of Fast Bengal refugees, 771 
Export duty on Jute collected at Calcutta Port. 2051-52. 
Export of linseed, linseed oil, castor seed and castor oil. 878. 
Export of mill cloth to Middle East Countries. 1676. 
Fixation of prices of cloth, 694. 
Flying Clubs in India, 822. 
Foreign trade and appointment of Trade Commissioners. 751 
Import of foreign liquors and prohibition in provinces. 11 
Indians employed in International Monetary Fund and International Bank, 909. 

Savings 1291 
Issue of li by Air rt Li 2 Board. 690. 
Manufacture of pre-fabricated houses. 658. 
Measures to check inflation. 664. 
Opening of village post offices. 1630. 
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MAITRA, PANDIT LAKSHMI KANTA—contd 

Question (Supplementary) td. 
Pension to families of deceased Army Personnel. 1801. 
Production and export of vegetable oils, 709 
Production of Information Films. 1799. 
Production oF penicillin and anti-malarial drugs. 1862, 

०. carbide, and halogenated sol . 699. 
Publications of Ministry of Inf and Broad ing. 784, 

f Co: 99. 
Refugees employed through the Special Employment Bureau. 1667. 
Report of Economy Committee 
Resettlement of demobilised medical personnel. 796 

of refugee 7 
Resources of crude oil in India. 763. 
Revenues from and prohibiti f poppy cull ion. 8, 
Smuggling of textiles from India to Pakistan. 1356. 

. Staff training school of All India Radio. 1804. 
‘Threatened railway strike and action against Communists. 1113. 
Townships for refugees in Delhi. 1671-72. 
Training of officers for Igdian Merchant Navy. 743. 
Use of saloon on Railways. 1610-11 

* MAIZE— 
Question re — 

Progress in research on 

MALARIA— 

Question re— 

crop. 2095. 

Production of penicillin and anti-malarial drugs. 1861-62. 
Visit of Expert ‘“‘Demonstration Teams” from abroad. 2049-51. 

MALAYA— 

Question re— 

Arrests of Indian Nationals in Johore, ——. 1025-26. 
Investments of South Indian Chettiars in Ceylon, Burma, —— , Siam and Indo-China. 

1892. 
Repatriation of Indians from —— . 752-53, 1255-56. 
Safety of Indians in 1774-75. 
Sufferings and needs of ex-I. XN. A. men in Siam, Burma and ——. 1136-37. 

MALI(S)— 

Question re— 

Auctioning of lands leased to —— in Ambala. 2214, 

MALVIYA, SHRI R. L.— 

Question by— 

Administration of integrated C. P. States. 804. 
Bonus Scheme for Miners. 11. 
Capital outlay, production and profit of Goyernment collieries. 1479-82. 

ह Coal Mines Labour Welfare Fund. 894-95. 
Coal Production. 1988-89. 
Colliery areas not under Mines Board of Health. 1141-42, 

1९ tion paid for settl y claims. 1963-67. 
5 ulsory physical training in Centrally Administered Areas. 1580. 

i Construction of Barwadih-Chirimiri Railway line, 1766-67. 
Construction of Central Hospitals at Rani Gunj and C. P, Coalfields. 1141. 
Construction of houses for miners. 1141. 
Construction of subway at Saugor station. 1766. 
Employment of women or under-ground work in Korea coal mines, 894. 
Enquiry into cost of production of coal. 1100-01. 
Establishment of University for Naturopathy and Nature Cure Clinics. 1879. 
Expenditure for providing food-grains at cheap rates to colliery labour, 1483. 
Expenditure of cash found in treasuries of merged C. P. States, 804-05. 

pl if 1१] ja District in C. P. 1506-07. 
Exploitation of mi iL its of Bastar State. 1506. 
Fixation of price of Korea coal. 998. 
Fuel Research Institute. 2014-15. 
Funds for University of Saugor. 1718-19 
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MALVIYA SHRI R. L.—conid. 

Question by—contd. 

Generation of Hydro-Electric energy in Bastar State. 1506. 
Labour Welfare Fund Advisory Committee of Korea State in 0. P. 395. 
Labour Welfare Fund of Korea State in C. P. 895-96. 
Land reclamation in C, P. and Berar by tractors. 1968-69. 
Manufacture of synthetic petrol from steam coal. 1876. 
Military training in secondary schools. 1579. 
Non-implementation of Conciliation Board’s Award in collieries. 1140, 
Opening of centres for physical culture. 1579-80. 
Passenger air service through Saugor. 1654. 
Prices of coal in different collieries. 989-97. 
है prices of dities for Government collisries grain-shops, 1482. 
Railway line to Bastar State. 2069-70. 
Railway sidings for West Jhagralshand and Rajnagar collieries. 1093. 
Recommendations of Conciliation Board and Fact Finding Committee re Coal Mine Labour 

unrest. 1026-27, 
Running of fast trains on Katni-Bina Branch Line. 2071. 
Stocking and preservation of imported foodgrains. 2071-72. 
Supply of Tatas coal tar to distillers. . 1967-68. ry 
Survey of places in @. P. for transfer of certain central offices. 1507-08. 

Question (Supplementary) by— k 

Ban on export of jute to South Africa, 1490. 
Cloth and yarn sold to Pakistan under Inter-Dominion Trade Agreement. 2062. 
Inventories of private properties of Princes. 1294. 
Tn in National Savings Certifi 1291. 
Loans sanctioned by Industrial Finance Corporation. 1560. 
Loss to refugees in Bombay eyclone _ 1491. 
Migration from West Bengal to Hast Bengal. 1494, 1495, 
Model Constitution for States. 1287, 1288. 
Non-compliance with provisions of Factories Act, 1948. 1494. 
Recruiting Melas. 1418. 
Re-organisation of Foreign Publicity Service. 1124, 
Reqnisitioning and allotment of houses to refugees in Delhi, 1244. 
Statistics re foreign investments in India 1289. 
Steps for increasing steel production. 1163. 
Trade agreement with Russia. 1122. 

MAN, SARDAR BHOPINDER SINGH— 
Question by- 

Bhakva Dam and Damodar Valley Projects. 1118. 
Interference by Raj Pramukh of Patiala and East Punjab States’ Union in East Punjab 

politics. a 
Loan applications received by Rehabilitation Finance Administration. 331-33, 2268- 
Low emoluments of male nurses in hospitals. 12. 
Nurses in Government hospitals contracting tuberculosis. 315-16, 
Partition of the assets of co-operative banks between India and Pakistan. 401. 
Raids by Pakistan nationals on Indian border. 669-70. 
Refugees from East Bengal. 217-18, 1126, 
Representation of East Punjab States in Constituent Assembly. 670. 
! esponsible Government in Patiala and Hast Punjab States’ Union. 12-14. 
} esumption of train service with West Punjab. 1092. 
Safety and sanctity of Gurdwaras in Pakistan. 765-66 

Question (Supplementary) by— 

reements reached at Delhi Inter-Dominion Conference. 208. 
ae of refugees to Provinces and States. 1776. 
Allotment to Nepal from Post-War Reconstruction Fund. 2192, 2193. 
Animals from Pakistan for Government dairy farms. 465. 
Compensation by Delhi Impro Trust for land acquired for Delhi Cloth and General’ 

Mills Ltd. 1582. 
C 1] 8; mili tet 1830. pulsory military training for 
Expenditure on relief of Hast Bengal refugees. 772. 
Financial aid to ited igees by Rehabilitation Finance Administration. 1055. 
Help to cigarette lustry. 1173. 
Houses built for refugees from Pakistan. 2000-01. 
Land brought under cultivation. 1625, 
Migration from West Bengal to Hast Bengal. 1494. 
Oilseeds Export Trade Advisory Council. 1901-03. 

1 
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MAN, SARDAR BHOPINDER SINGH— contd. 

Question (Supplementary) by—conid. 
Production of Information Films. 1798. 
Refit from Hast Bengal. 1134. 
Rebobilit ilitation of refugees in Andaman and Nicobar Islands. 2187. 
Re-organization of Foreign Publicity Service. 1125. 
Representation of Phulkian Union in Constituent Assembly. 428. 
Research on effects of tobacco on human system. 89. 
Restoration of abducted women. 1245. 
Returning facilities to refugees from Pakistan-held territory in Kashmir. 1020: 
Standardisation of salaries of teachers: 1563. 
States not yet rep: din C i 1 Ass 
Tractors for Bombay Province. 2084. 
Treatment of land belonging to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi Province 

as evacuee property. 1795. 
Wells sunk in arable areas. 1739- 

MANDALGHAT— 
Question r6— 

Danger to Railway line b Haldibari and —— stati in rainy Season, 
1183, 2245-46. 

MANGALORE— 

Question re — 

Through trains between Madras and ——. 197. 

MANGANESE— 

Question re— 

Extraction of —ores from Vizianagram and Ganjam, Orissa. 1889-90. & 

MANPOWER— 

Question re— 
Enquiry into —— surpluses and shortages conducted byt. L. 0. 1140 - 
Unemployment and - statistics. 1791. 

MANUFACTURER(S)— 

Question re— > 

Supply of hardcoke to --+-- of brass ingots. 1368. 

MANURE(S)— 
See ““Fertilizer(s)’’- 

MARIANI— 

Question re— 

Overhead bridge at —— on Assam Railways. S844. 

MARINE COURT ENQUIRY— 

Question 7¢ — 
Recommendations of —. 210-11. , 

MARINE FISHERY (IES)— = 
Question re—— « 

—— 1186. : 
MARKETING OFFICER(S)— a 

Question re— 

Recommendations of ——— ’s Conference. 965-70. 

MARSHALL AID PLAN— 
Question re— 

Devaluation of currency in European — Countries.—1576. 
MASCARENE, SREEMATTY ANNIE— ‘FETS 

Question by— bad esa 

seat Fos ge He tara Mabe 
Fire in upper class compartments in Grand Trunk Express. 1733-34. 

bly: 1050- 
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MASCARENE, SREEMATTY ANTIE—conid. 

Question re—contd. 

Tnereasing fish production. 1635-40 
Investigations of Indian Central Coconut Committee. 2095-96. 

of lady tb boards. 1925-26. 
Privy purses of Princes. 925-28 

Question (Supplementary) by— jig 

Co: Ith Prime i Confe to be held in London. 2016. 
Fish freezing plants from U.S.A. 2063 
Fishing with powered vessels. 1741 
Interest on loans paid and received by Government. 2046. 
Late arrival of Frontier Mail at Delhi. 1737 
Operators in Central Tractor Organisation. 1970. 

ASTER PLAN— 

Question re— 
U.S. A.’s views on— by E.C.A.F.E. 225. 

MAT— 
Question re — a 

Booking of ----- and betel leaves on B. N. Railway. 1872-73. 

ATCH(ES)— 
Question re— 

Facilities for export of safety —— . 1753-55. 
——- factories. 2228-29. 
Production, consumption and export of safety ——. 1753. 

MATHURA— 
Question re— 

Additional Trains between New Delhi and —— . 2263. 
Doubling of ——- Delhi Railway line. 1455. 

MATSYA UNION— 
Question re— 

Refugees in camps in Madhya Bharat and ——. 2167. 
MAURITIUS— 

Question re— 

Indians in —— iand Trinidad. 1891-92. 

MAVALANKAR, THE HONOURABLE MR. G. V.— 

See “Speaker, Mr,” 

MAYURBHANJ— 

Question re— 
Mineral resources of -—— State (Orissa). 1152-53. 
Police Firing on’citizens in 2189, 

MEDICAL ATTACHE(S)— 

See “Doctor(s)’. 

MEDICAL COLLEGE— 
See “‘College”’. 

MEDICAL CORPS— 
Question re— 

Dre treatment of Indian and Anglo-Indian Assistant Surgeons of Indian Army ——. 

MEDICAL PERSONNEL— 
Question re— 

Resettlement of demobilised ———. 796. 

MEDICAL STORES DEPOT—. 
Question re— 

Conversion of Government —— , Karnal, into an independent permanent Depot, 1067. 
of stock for —— , Karnal. 1067. के 
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MELA(S)— 

MEMORIAL(S)— 

MEDICINE(S)— 
Question re— 

Foreign scholarships for study in subj other than —---.. 342. 
Import of ——-. 1139-40. . 
Report on indigenous systems of ——. 20-21, 923-24. 1564-65. 

MEDIUM OF INSTRUCTION— 

See Language(s)’. 

MEERUT CANTT.—- 
Question re— 

Enquiry against sub-letting of vending licences at Ghaziabad, Meerut City and 
363. 

MEETING(S)— 
Question re— 

Annual of Central Board of Irrigation. 1005-06. ‘ 

Holding of and distribution of handbills by Government servants in Secretariat. 1825 
— of Standing Committee for Ministry of Agriculture. 737. 
—— of Standing Committee for Ministry of Commerce. 544. 
—— of Standing Committee for Ministry of Communications. 737. 

of Standing Committee for Ministry of Defence. 683-84. 
—— of Standing Committee for Ministry of Education. 684. 
—— of Standing Committee for Ministry of External Affairs and Commonwealth Relatiens. 

44. 

—— of Standing Committee fo: ry of Railways. 2 
— of Standing Committee for Ministry of Relief and Rehabilitation. 545. 
—— of Standing Committee for Ministry of States. 685. 
—— of Standing Committee for Ministry of Transport. 738. 
—— of Standing Committee for Ministry of Works, Mines and Power. 545. 
—— of Standing Finance Committee. 684. 

MEHTA, SHRI BALWANT SINHA— 

Question by— . 

Adjustment of accounts, between B. 8, and C. I. and Mewar StateRa = wiyr. f00-(1. 
Camps for refugees in United State of Rajasthan. 2146-47. 
Closing of Bijai Cotton Mills at Bijainagar, Amjer-Merwara. 1502-03. 
Compulsory military training for students. 1830. 
Education of aboriginals. 1583-84. 
Facilities for reclamation of waste land. 1989. 
Foreign students studying Sanskrit in Indian Universities. 2059. 
Grants-in-Aid to schools in States. 1584-85. 
Number of spindles and looms in Rajasthan Union. 2100. 
Overseas scholarships awarded to students from States. 1585-97. 
Progress in research on maize crop. 2095. 
Rules re use of state property by Rulers. 1582. 
Stocks in Bijai Cotton Mills at Bijainager. 1486. 

Question (Supplementary) by— 
Land brought under cultivation. 1625. 
Scholarships to East Punjab scheduled caste students. 1917. 

Question #6-- 

Recruiting held in 1948. 1829. 

Question re— 

to Hindus of Rajaori, Jammu. 2217. - 
National to Mahatma Gandhi at Rajghat. 1009-10. 

MENON, SHRI A. KARUNAKARA— ad 

- Question (Supplementary) by— : : 

India’s requirements of copra, 873. 4s 
Plans to Pp of ts. 1458, 
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MENTAL HOSPITAL(S)— 

See “Hospitals”. 

MERCANTILE MARINE— 
Question re— 

Findings of Indian Merchant Marine Officers Committee, 1996-98. 
Purchase of ships from U. 8. A. for Indian 253-54. 
Training of officers for Indian Merchant Navy, 741-43. as 

MERGER— 
Question re— 

Formation of Unions and of states with provinces. 933. 
—— of Bharatpur State. 928-29 
——ofBhopal. 1195. 
—— of Bhopal with Madhya Bharat and representation in Constituent Assembly. LEE 

of Bi ‘ aner, Jaipur and Jodhpur in Rajasthan. 924. 
Sikkim. 1397+98 

Plebiscite in French Indian territories and —— with India. 208-10. 

METAL(S)— |; 
Question re— 

Deposits in States. 1007-08. 

MEWAR STATE RAILWAY— 
See “Railway(s)". 

MHOW— 
Question re— 

Constitution of ‘boards in S derabad and ——. | 1935-36, 

MICA— 

Question re— 

Activities and achievements of 
in Bihar. 1503-04. 

Export of ——. 2120-21. 
MIDDLE E. 

Question re— 

Mines Labour Welfare Fund Committee at Kodarma 

Report of the Indian Trade Delegation to 
Export of mill cloth to —— eountries. — 1676-77. 

MIGRATION— 

Qitestion re— 

Tnflux of refugees from Pakistan. 403. 
from West Bengal to East Bengal. 1494-95. 

—— of Anglo-Indians to Australia. 1188. 
-—— of non-Muslims from Sind. 1003-05 in 
Naturalisation and immigration laws for Indians in U.S, A. 2144. 
Scheme of assisted— emigration of Indians frem South Africa. 1792. 
Shifting of Head Office of Anjuman-a-Taraqqi-e-Urdu to Pakistan, 2219. 

MIHIJAM— 

Question re— 

Locomotiv es and boilers manufacturing plant at —— , West Bengal. 1169-71. 

MILITARY— ते 

Question re— 

Development of Andamans as —— or Naval base. 1437. 
pensions paid in 1948. 1830 

Report re. administration 9f Hyderabad. 1047. 

MILITARY ACADEMY— 

Question re— : 

Cadets in Indian- 1920-21. j 

of British Ito Armed Forces Academy aid Indian Military 2.68 - 
demy. 2045. 

Stipends to students of Dehra Dun Military College. 333-34 
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MILITARY ACCOUNTS DEPARTMENT— 

Question re— 

Confirmation of qualified clerks of —— , 314-15, 
Confirmation of temporary clerks of 314, 
Re-organisation of 909. 
Staff of Ministry of Finance (Defence) and 

MILITARY BARRACKS— 

Question re— 

1695-96 

Utilisation of building materials of unoccupied —— and other structures. 680-81. 
MILITARY DEPOT(S)— 

Question re— 

Tsctils goods lying in various 349-51. 

MILITARY ENGINEERING SERVICE— 

Question 7e— 

Engineering personnel in 1436-37. 
MILITARY INSTALLATIONS— 

Question re— 

Visit of msmbers of 3६ aading Advisory Committse for Ministry of Defence to —-—, 
MILITARY LANDS DEPARTMENT(S)— 
Question re— 

Expenditure on 8 and———. 1936. 
MILITARY MISST ON(S)— 

Question re— 

Indian —— in Berlin. 2009-10. 

MILITARY OFFICER(S)— 

Question re— 

Throwing of a ma vate out of running train by 1196, 
MILITARY PERSONNEL— 

ee *Soldier(s)”. . 

MILITARY STORE(S)— 

Question re— 

Civil ancl —— supplied to Government of Jammu and Kashmir. 730, 806-07. 
MILITARY TRAINING— 

(inestion /€--- 

Compulsory —— for students, 1830. 

Institutions for —— 1571-72, 

-—in secondary schools. 1579. 

Military technical training centre, , 1390-91. 

MILK— a 
Question re— 

Five year —— plan. 1071 

1726... 

Improvement ता cattle breeding and increasing— —supply in Delhi Province, 1952-82. 
MILK POWDER— 

Question se— 

Import of 

MILL(S)— 

Question re— 

Accumulation of cloth in ——-. 1740. 
Establishment of paper Assam. 1611-12. j 43 

1328-30, 

Number of and production ofcloth. 731. 
Refusal by textile owners to work three shifts. 1612. 
Stocks in Bijai Cotton at Bijainagar, 1486, 
Stocks of cloth with on Ist of December, 1948, 165-68. 
Woollen ——. 1177-78. aint 54 
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ह MINE(S)— 

Question re— 

| Activities and achievements of Mica —— Labour Welfare Fund Committee at Kodarma 
in Bihar. 1503-05. 

Colliery areas not under——Board of Health. 1141-42. 
Copper in Dhalbhum, 1152. 
Gold-fields under direct control of Government of India. 
Tron and Coal of Telcher (Orissa). 1193. 

MINES, INDIAN SCHOOL OF— 
Question re— 

——, Dhanbad. 1142-43. 

MINER(S)— 
Question re— 

Bonus Scheme for ——., 1141. 
Construction of houses for ——-.__ 1141. 

MINERAL(S)— 
Question re— 

a ०5 = $ 

Direct control of Centre over ——— resources iu: provinces. 412. 
in Surguja District in C.P. 1506-07. 

i Exploitation of deposits of Bastar State. 1506 
; Lignite deposits in South Arcot District, Madras. 1360. 

Metal deposits in States. 1007-08. 
i deposits in Singbhum District, Bihar- 1150-51. 
| ~—— deposits of Gangpur State, Orissa. 1151-52. 

| "= resources of Mayurbhanj State, Orissa. 1152-53. 

ह MIMINUM WAGES ACT— 
i Question re— 

Implementation of provisions of ——, in Delhi and Ajmer-Merwara. 879. 

MINISTER(S)— 
ie Question re— 

‘te Appointment of a —— for plebiscite in Kashmir. 769 
Conference of Foreign —— of Commonwealth countries. 1679-80. 

of different ranks in Government of India, 1257-58. 
Pay and allowances of —— of State. 1057-58, 2272 
Rank of Deputy ——- in Ministry of External Affairs and Commoawealth Reations in the 

Warrant of Precedence. 672-73 
Travelling expenditure of —— . 1056-57, 2272. 

MINISTRY (IES)— 
Question re— 

Appointments of working journalists in various departments. 1715. 
Book-value of stores in various —— . 686. 
Cases of corruption in various 1059. 
Depari confe md i id by various ——. 1225. 
New officers in various getting Rs. 1,000 and over. 659-60. 
Separate —— of Economics and Planning. 1679 

See also ‘Secretariat’. 

Question re— 

New ——- at Alipore. 906-07. 

MISHRA, SHRI YUDHISTHIR— 

atestion by— 

All India Nursing Council. 452.’ 
Amount, of assets and liabilities handed over by Orissa States to Government of Orissa 

1538-39 
Gazetted posts in different postal circles. 368 
Office an postal inepe in Orissa. 369. 
Post and Telegraph Offices in Orissa Circle. 368. 
Posts of Superintendents of post offices. 368-69. 
Raising of certain post offices in Orissa to Selection Grade Offices. _ 369. 

and office buildings in Orissa Postal Circle. 505 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 125 

MISSION(S)— 
Question re— _ 

Delegations and Goodwill —— sent abroad. 866-73. 
French E i to lude a ial treaty. 1121-22. 
Nepalese Goodwill —— to Bhutan. 1893. 
Personnel and purpose of to Ethiopia. 1126-28. 

hnical —— from Czechoslovakia and Belgi 493-94, 
Visit of Reuters to India. 805. 

MODY, MR. HOMI— 

Question (Supplementary) by— 
Agreements between India and Western Germany. 219. 
Applications for import permi: 377. 
Arrears of Income-tax. 678. 
Audit check on India’s expenditure abroad. 456. Di ; 

at Co Ith Prime Mini ’ Conference in London. 1388. 
Di ion on Asian Ei ic Ind ial Develop at UNECAFE Conference, Lapstone,. 

Australia. 1673. 
Effects of Prohibition on health. 794. 
Establishment of Radio equi factory. 1847-48. 
Foreign tourist traffic. 703. 
High priority for India in export of Japi industrial prod: 1387. 
Import of textile machinery from Japan. 516. 
Loans ioned by Industrial Finance Corporati 1559. 
Locomotives and boilers manufacturing plant at Mihijam, West Bengal. 1170. 
Manufacture of bren guns and rifles in Kanpur factory and position of Ammunition Factory, 

Hyderabad. 309. 
Manufé re of prefabricated houses. 658, 1422. 
Overseas scholars returned during 1948-49. 1574. 
Premises requisitioned in Bombay and Delhi. 381. 
Prohibition in Delhi and Ajmer-Merwara. 1431. 
Rehabilitation of refugees in Camps. 213. 
Return of historical documents and ancient books from foreign countries. 1808. 
Robberies in running trains. 1747. a हर diti hai 

ps to improv ० ici 2061. 
Stocks of cloth with mills on Ist of December, 1948. 167. 

MOHAMED, MR. K. A— a 
Question by— 

Amalgamation of local postal systems in States with Indian Postal Department 983-84 
Construction of national highways. 981. 
Conversion of Cochin harbour into Naval Base. 981. 
Import of Copra and Coconut oil from Ceylon. 893. 
Review of India’s food position in light of World food production. 984-85. 
Subsidies to Airway Compani 983. 

MOHD. TAHIR, MR.— 

Question (Supplementary) by — 

Occupation of M.C. A. quarters in New Delhi by Non M.C. As. 888. 

MOLASSES— 

Question re— 

Manufacture of power alcohol from —— and synthetic petrol from coal. 810-12, 

MONEY ORDER(S)— SI 
Question re— 

Complaints re delivery of letters and —— . 2244-45. ese 
Delays in delivery of —— and parcels at Gauhati. 509-10. 

MONKEY(S)—- 
Question re— 

Export of —— to U.K. 1496,1831. 

MONUMENT(S8)— 
Question re — के 

Preservation of —— and archaeological excavations. 1317-18. 
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——- 
MORMUGAO— 

Question re— 

Development of a deep sea port between Cochin and - 367. 

Development of a deep sea port betiveen —— and Cochin and a harbour at Coconada, 170 

scow— 
: 3 

#6-- 

Indian Embassy in —— . 772-73. 

MOTOR-BOAT(S)— 

See ‘““Boat(s)’’- 

MOTOR VEHICLE(S)— ~ 
Question re— 

Advance to Government servants for purchase of motor cars: 1434-35 

__—— imported from U. K. and U.S.A. 12 j 

MUNAVALLI, SHRI B. N.— 

Question by— 

Appointments given to artists for programmes on A- 1. 18. 2052-53. 

Assessment of value of immovable properties of refugees from Pakistan. 230. 

Buses for Delhi Transport Service and concession tickets. 198. 

Claims on Railways for compensation for lost goods. 1099. 

Compromise on prices for International Wheat Agreement. 1100. 

Cultivation by tractors. 504. 

D ion of tob: for non-payment of taxes. $42-43. 

Development of a deep.sea port between. Cochin and Mormugao. 367. 

Enquiry into manpower surpluses and shortages conducted by I. Le O. 1140. 
es to Kashmir. 25. 

Expenditure on. Qapital works, Supplies and Se: 

‘Grievances of G. I: 7. Railway Guards. 1154-55. 

Houses and shops for refugees in Delhi. 231-32. 

Houses for Government employees in Delhi. 232-34. 

Import of medicines. 1189-40. 

यमन of synthetic oil som coal, 713 

=] 10: i dia Embassy in Paris 1 J. =n 1" 8; = के . 

ae ot ca jan Embassy in Paris in U. N. General Assembly discussion on 

Pay of cantonment poard employees. 24-25, 

Petrol shortage in Karnatak. 2079. 

Recommendations of Salt Experts Committee. 197. 

Report of American experts re iron ores in Sandur and Salem. 1762-63. 

Restrictions on despatch of cotton hosiery goods, 1360. 

Schemes of Provincial Governments for housing refugees. 1278-80. 

Shifting the offices of the Central Water Power Trrigation and Navization Commission. ete 

te Nasik. 536. 
f Bee 

State-owned factory for manufacture of electrical goods. 843. 

Survey of new line through Bastar State: 198. 

Tractors for Bombay Province. 2083-84. 

Visit of Afghan Tyade Delegation. 1789-90. 

Question (Supplementary) by— 

Conditions of service of Indian seamen employed in foreign companies... 2118-21 19. 

Construction of a major port at Kandla. 2259. 

Construction of new aerodromes. 951-52. 

Export of mill cloth to M 16016 East countries. 1677. 

Export of raw and erushed bones and import of fertilizers. 1383. 

Facilities for practical Technical di i 1416. 

Foreigners employed in Hindustan. Aircraft Factory, Bangalore. 1158. 

Grievances of G. I. P. Railway Guards. 1155. 

Installation of new radio stations. 1703. 

‘Loss of foodgrains due to locust pests and rust. 1743. 

Petrol industry. 1251. 

Production of gypsum. 1664. 7 

Reqguisitioni ‘and allotment of houses to refugees in Delhi. 1244. 

hedull and non-Scheduled Banks. 1802. 

Training of officers for Indian Merchant Navy. 743- 

MUNICIPALITY— 

Question re— i 

Delhi Municipal Re-org! Enquiry C i 780-81. 

Municipal Corporation for Delhi. 900. 

__— and District Board in’ Ajmer-Merwara. 1199. 
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MUNSHI, SHRI PRANLAL THAKORLAL— 
1 Declaration under rule 2C. 1071. 

MURDER(S)— 
Question re—— 

on trains and compensation paid during last four years. 1985. 

MUSAFIR, GIANI GURMUKH SINGH— 
Question by— 

Abducted non-Muslim women taken to Afghanistan. 2164. 
Abolition of posts of Assistant Secretaries in Central Secretariat. 26. 
Allotment of residential and business premises to refugees in Delhi. 1689-90. 
Cabinet level Relief and Rehabilitation Committee. 773. 
Central Government pensioners who had their pension d transferred from Pakistan 

to India. 2224. 
Claims re goods booked from Pakistan’ te India during disturbances. 2099. 
Conti for Railway bookstalls. 986-87. 
Conversion of Government Medical Stores Depot, Karnal, into an independent permanent Depot. 1067. 

- Demands of All-India Postmen and Lower Grade Staff Union. 1650-52, Disparity in prices of gram in Rohtak and Delhi. 999-1000; 
Evacuation of non-Muslim military policemen from Las-Bela State, Baluchistan: 771. 
Exchange of urban i le property of refugees. 413. 
Expenditure on relief and vehabilitation of refugees. 881. 
Fixation of pay of displaced teachers. 1721-22. 
Gurmukhi script on tickets issued on E. P. Railway. 1879. 
Highly qualified refugees registered with Special Employment Bureau. 1689. 
Non-Indians employed in ordnance factories. 334-36 
Non-Muslim refugees in Kashmir. 1687-88. 
Partition of assets of Punjab libraries, 216-17, 458. 
Payment of cash certificates purchased from Pakistan post offices. 1652. 
Plots of land to Government Servants Co-operative Societies: 681. 
Purchaso of stock for Government Medical Stores Depot, Karnal. 1067. 
Records of service of refugee Government officials, 400-01, 
Rebabilitation of refugees, 235-43. 
Reservation of refugee townships for refugee Goyernmen 
Rotiring age of gazotted officers of Government of Indie, 
Revision of black-list maintained by Government. 796. 
Transfer of pension documents from Pakistan. 1316-17. 1688, 2146. 

Question (Supplementary) by— 

Publications of Ministry of Information and Broadeesting. 784. 
Rehabilitation of refugees in Camps. 213. 

MUSEUM(S)— 

Question re— 

Purchase of Imre Scheqagar —— . 2195-96. 

MUSLIM(S)— 

Question re— = 

Expendi on recovery of —-— abd d women. 2069, 
Hido and skin shops left by —— in Delhi. 413. i 
Land left by non-Muslims in West Punjab and by —— in East Punjab. 1689; 
Land restored to —-— in Delhi and Bast Punjab, 1688, 
—— houses sealed by Custodian of Evacueo Property, Delhi. 1028-24. 
—-— officials uf Indian States having eccounts in Pakisten Banks. * 315. 
Return of —-— from Pakistan to India. 884, 

MUTINY— 

Question re— 

Jubbulpor signal sopoys—-—.. 1824. 

NAGAPPA, SHRI 8... 

Question by -- 

T Agri 1 labourers multi-purpose Co-operati 106४ 1675. 
Aid to poultry and dairy farms. 1342-44, 

temployeesin Delhi. 244-45. 
446, 
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NAGAPPA, SHRI 8.—coneld. 

Question by— coneld. 

Ancient Sanskrit documents in Jogjakarta. 1911-12. 
Broadcasting station for Guntakel. 339-40. 
Compensation to victims of Razakars’ atrocities. 331. 
Co-operative societies among industrial labourers in Centrally Administered Areas. 1778-79, 

Currency notes in circulation. 1569, =e 
Development of cement industry. 1472-73. 
Direct control of Centre over mi 1 
Employees in Indian Embassies. 1392-94. 
Export licenses. 1778. 
Extra temporary non-Muslim employees opted for Pakistan. 932. 
Financial aid to Burma tc revive petrol industry, 228. 
Food production and co-operative cultivation of wasteland. 191-92. 
Gold fields under direct control of Government of India, 767. 
Illiteracy in India. 671-72. 
Import of foodstuffs in 1949. 365. 
Indian labour in Burma affected by Burma Land Nationalization Bill. 228-29. 

Indians sent abroad for higher studies. 322-30. - 

Installation of telephones in rural areas. 506. 
Interim Ministry for Hyderabad. 453. 
Labour Investigation Committee’s Report on tanning industry. 1013. 
Link of Indian Currency with U. K. Sterling. 1912. 
Loans from World Bank, 338. 
Loans given to provinces for ‘Grow More Food’ schemes. 2067-68. 
Loss of R, I. A. F. planes in air crashes. 322. 
Modern machinery for coal mines. 367-68. 
Naming of Indian Army Regiments after iti 452. 
Non-Muslims left in Pakistan and exponditure on rehabilitation. 229. 
Population of tribes in And: and Nicobar Islands. 452. 
Postp t of re-pi t of Excess Profits Tax. 21. 
Re dati of E ic Progr: Commi 2039, 2164, 

Regular and Temporary Commission granted since 15th August, 1947. 2059. 
Restoration to Hyderabad of Go: ofIndia § iti ferred to Pakistan. 

21-22. 
River Valley Projects. 1409. 
Sehol: ips to foreign students for studies in India. 1568. 
Shortage of petrol supply. 412. 
Shortage of Railway wagons 1474. 

Strikes in coal mines. 1498-99. > 

Technical Adviser for decortication and refining of seeds. 2069. 
Use of electricity in India. 1013. 

ढ Use of windmills for lifting irrigation water. 1634-35. 
Use of words “On His Majesty’s Service”. 800. 
Valuation of evacuees property. 1778. 

Question (Supplementary) by— 

Construction ofnew aerodromes. 952. 
Establishment of Defence Science Organisation. 898. 

Expenditure on construction of roads in Jammu and Kashmir State. 915. 

Flying Clubs in India, 822. 
Hunger strike by Sindhi Harijan refugees in Sabarmati and Ahmedabad. 936. 

Indians employed in International Monetary Fund and International Bank. 909. 

Integration of South West Africa with Union of South Africa, 862, 
Land Reclamation schemos. 955. 
Manufacture of aeroplanes and spare parts. 824. 
Privilege Ticket Order Concession, 898. 
Protection to Indian Artificial Silk Industry. 828. 
Protection to Industries. 864. 
Repair of Railway engines, 813, 
Return of Muslims from Pakistan to Indie. 884. 
Scheduled Caste candidat: d after foreign studies. 912-13. 
State Police Force in Hyderabad. 930. 
Strained relations between labour and capital'in Ajmor-Merwara. 880. 
Sydney Cotton’s flight over Indian territory. 876. 

Trial of C. P. W. D. officers on charges of corruption, 866. 

NAGPUR— 

Question re— 

Grants given to Lakshminarayan Instit ute of Technology, ——- « 2212-13. 
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NAJAFGARH ROAD— 

Question re— 

Acquisition of land for DelhiImprovement Trust on——. 918 
Acquisition of land on —— , Delhi for Industrial supplementary area scheme. 1580-81. 

NALAVADE, SHRI R, M— 

Question by— - 

Railway coatrazt with Messrs. A. H. Wheeler and Company. 1188-91, 1554. 

NAND LAL, MASTER— 

Question by— 

A b Railway Administration and contractors. 1362-63. 
Allot: ts by Ci f Eva Property. 774-75 . 

Booking clerks and ticket collectors at Panipat and Karnal Railway Stations. 976-77. 

Cabinet level Relief and Rehabilitation Committee, 773. 
Death of a refugee girl injured by.car. 1600, 
Enquiry against subletting of vending licences at Ghaziabad, Meerut City, Meerut Canton- 

ment. 1363 
Expenditure of Ministry of Relief and Rehabilitation. 775. 
Hide and skin shops left by Muslims in Delhi. 418 
Permanent Government servants from Punjab now serving under the Government of India. 

918, 2270 5 
Permits for import of food from Hast Punjab into Madras, 859. 
Refugee matri 101१] in Delhi. 980. 
Residential houses requisitioned by the Collector of Delhi. 2225. 
Search of Master Tara Singh at Narela. 1582, 
Social Guides at Railway stations. 977-80. 

NASIK— 
Question re— 

Machinery for Security Printing Press, —— for printing stamps 909-10. 
Shiftir.g the. offices of the Central Water Power Irri dd igati 
to——. 536. 3 

NATIONAL CADET CORPS— 
Question re— 

Expenditure on 5 
——. 440-41, 1565. 

See also “Territorial Army”. : 2 

NATIONAL CENTRAL LIBRARY— i 

See “‘Library(ies)’’. 

NATIONAL CULTURAL TRUST— 

See ‘Cultural Trust, National’. 

NATIONAL HIGHWAYS— 

See “Road(s)”. 

NATIONAL LANGUAGE(S)—. . 

See “Language”’. 
NATIONAL PLANNING COMMISSION— 

See ‘Planning Commission”. 

NATIONAL SAVING(S)— 

Question re— 

Department of —-—. 2220-22. poe 
NATIONAL SAVINGS CERTIFICATE (S)— 

Question re— 

Anyestments in—-— ._ 1290-92. 
‘opularising —— . 905, - 

NATIONALISATION— 

Question re— : 
—— of Barma Qil Company in India. 1500. 
—— of Civil Aviation, 359. हर रे 
—— of Imperial Bank of India. 30. F 

of private telephone companies. 965... 
की, ding yard at Vi . 848. 
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NATURALISATION— 

Question re— 
and immigration laws for Indians in U. 8. A. 2144. 

NATURE CURE CLINICS— 
See “Clinic(s)”’. 

NATUROPATHY— 
Question re— 

Establishment of university for 

NAVAL BASE— 

See ‘“‘Port(s)’’. 

NAVY, ROYAL INDIAN— 

Question re— 

Defence of East Coast of India against naval attacks. 799. 
Development of Indian Navy. 1570. 
Engineering Officers in Army and Navy. 1068. 
Expansion of Navy. 2037. 
Naval School at Cochin, 1205, 
Result of F, P. S. 0. ination for ए० issi 1924-25. 
Purchase of ships for —— from Britain. 1429. 
Training of —— Officers and Ratings. 906. 

NAZIRUDDIN AHMAD, MR.— 
Question by— 

Departmental Committee on Hindu Code. 1113-14. 
Refusal by the Reserve Bank to recognise transfer of shares after 30th November, 1948, 

1410-11, 

Question (Supplementary) by— 

Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 919. 
Arrears of income-tax. 679. 
Development plan for Delhi. 1136. 
Hydro-Blectric Power Schemes. 761. 
Manufacture and import of needles and cycles. 954. 
Personal estates of Nizam of Hyderabad. 930. 
Receipts from air surcharge on letters and post cards. 1938. 

NEEDLE(S)— 
Question re— 

Manufacture and import of —— and cycles, 952-54. 
NEEMUCH— 

Question re— 

Confirmation of staff of Government Opium Factory, ——. 804. 

NEERA— 
Question re— 

Extraction of power alcohol from —— . 1608. 

NEGOTIATION(S)— 

Question re— 

Tndo-Burma talks on Burma Land Act. 766-67. 
—— with Ceylon re rights of Indians. 400. 

for import of wheat and rice. 2259-61. 
NEHRU, THE HONOURABLE SHRI JAWAHARLAL— 

Question re— 

Reported eecneue by Prime Minister on ‘White Australia’ Policy. 1000-01. sone 10% मर एम डे ion OF Anawe 

and Nature Cure Clinics. 1579. 

pe our in pi 2124.46, 
NEPAL— 

Question re— 

Allotment to from Post-War Reconstruction Fund. 2192-93. 
Assistance to Government of. for setting up & broadcasting station. 1310. Negotiations bet ween » U.S. A. and U. K. re air base in ——_._ 2145, 
Nepalese Goodwill Mission to Bhutan. 1893, 
Soil conservation expedition to 2007. 
Subsidy to - 1780-81. 
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NEPALESE— 

Question re— 

Terms and conditions of sarvicea of —— Contingent in India. 1370. 

NEW DELHI— 

See “Delhi”. 

NEWS— 

Question re— 

4. 1. R. bulletins in Dogri and Kashmiri. 915-16. 

NEWS AGENCY (ies)— 

Question re— 

Establishment of National Indian ——. 1941-42. 
Subsidies to——. 20; 

NEWSPAPER (S)— 

Question re—J 

Action against printing presses, —— , etc., in connection with R -mevement in Central 
ly by Administered Areas. 787-88. 

Ban on Dawn. 2203-04, — 
Condition of employees in private concerns. 1789. 
Government advertisements in ——. 444-45, 1719-20, 1732. 
—— and periodicals for Gorkha Regiments. 2193 
—— and periodicals suspended in 1948, 1058. 
— and iblished in India. 1722-24. 

served by Photographic Service. 2053 
Premature publication of short notice question in 
Press Trust of India, Limited. 805. 
Ruling re basing of questions on 
Securities from 

511. 

reports. 813-14. 
in Centrally Administered Areas. 1804-06. 

NEWSPRINT— 

Question re— 
Price of 2246-47, 

NEW YORK— 

Question re— 

Exhibition of film “India Speaks” in——_. 1785-86. 
House purchased in for Indian Embassy. 527-28, 

NICOBAR ISLAND(S)— 

See “Andaman and Nicobar Island(s)’’. 

NIZAM— 
Question re— 

Personal Estates of of Hyderabad. 929-30. 

NOMENCLATURE— * 
Question re— 

Change in the —— “British Commonwealth’. 1894-96. 

NOMINATION— 
Question re- 

——— of lady members on Cantonment Boards, 1925-26. 

NON-INDIAN(S)}— 
Question re— 

Appointment of —— to Civil Posts. 1797. 

NON-MUSLIM(S)— 
Question re — 

Abducted —— women taken to Afghanistan. 2164 
Deposits by —— lessees in Scheduled Banks against waste lands in West Punjab> 877 
Evacuation of —— Military Policemen from Las Bela:State, Balucl १५ 
Eva suation of —— of Skardu, Kashmir. 1046-47. 

1४) opted for Paki . 932. Ta (porary —— 



182 INDEX ‘TO CONSTITUE: ASSEMBLY (LEGISLATIVE) DEBATES 

NON-MUSLIES(S)—contd. 
Question re—contd 

Lund left by —— in West Punjab and by Muslims in East Punjab 
Migration of from Sind. 1003-05. 
- +— refugees in Kashmir. 1187. 
--—— killed in Western Pakistan. 1706. = 

left in Pakistan and expenditure on rehabilitation. 229. 
Properties of in Pakistan. 768-69. 
Restoration of automobiles left by in West Punjab. 893. 
“Transfer from Pakistan of Kashmiri Harijans and other 

See also “*Hindu(s)”. 
NCRTH WEST FRONTIER PROVINCE— 

Question re—_ 

Allegations against India by Premier of 

NORTH WESTERN RAILWAY— 
See “Railway(s)”’. 

NORWAY— 
Question re— 

1690-92 

Import of beer from 1137-38. 
Import of Norwegian apple juice. 1138. 
Import of Norwegian beer. 231 

NUNCOWRY ISLAND(S)— 
Question re— 

Control over Nuncowry group of islands and great Nicobar Islands. 

NURSE(S)— 
Question re— 

Low emoluments of male in hospitals, 12 

177 Plans for training 

NURSING COLLEGE— 

See ‘‘Colleges”’. 

NURSING COUNCIL— 

Question re— 

All India » 452. 

NUTLRITION— 

Question re— 

Nutritive value of betel leaves, betel nuts and lime. 796-97. 
Nutritive value of sun-dried rice and par-boiled rice and storage improvements. 

0 - 

OFFICE(S)— 
See “‘Ministry(ies)”. 

See also “Secretariat’’. 

OFFICER(S)— 

Question 7e— 

Appointment of on special duty. 1817-22. 
British ——- in Indian army. 14. 
Central Stafi College for Railway 1159-60. 
Class I —— in Railway Board. 1486 

of p t to European + 
662-63. 

Engineering in army and navy. 1668. 
Gazetted and subordinate in M. 8. M. Railway. 848. 

Labour sent for training abroad: 1385-86. 
New 

1654. 

im various gi ig Rs. 1,000 and* . 659-60. 
—— and labourers: loyed'‘in’ Dad: and Hirakud Projects. 767. 

1689. 

1440. 

in Government hospitals contracting tuberculosis, 315-16, 2268. 
9. 

strength in agricultural division’ of Indian Agr: पा 

353-54. 

of'non-Seoretary) of State Services . 



seized in course of smuggling. 1047. 
Output of alkaloids Gazipur Factory. 442. 
Poppy cultivation and manufacture in Indian States. 1241. 
Revenues from and prohibition of poppy cultivation. 8-9. 
World production of —— and prohibition in India. 316-18. 

OPTION— 
Question re— 

Absorption of personnel from Pakistan opting India. 1314. 
Extra-temporary non-Muslim employees opted for Pakistan. 932. 
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OFFICER(S)—conid. 

Question re — contd. 
Officials on deputation to States and States Unions. 2019. 
Re-employment and extensions of service to superannuated ----- .. 1865-66. 
Re-employment of sup d 21791 
Recruitment to *s ranks in armed forces. 1419-20. 
Removal of two of Direct: of Foodgrains Movement from headquart 1369. 
Superannuated in Ministry of Food. 1607. 
Training of for Indian Merchant Navy. 741-43. 
Training of R. 1. N. and Ratings. 906. 
Trial of C. P. W. 19. on charges of corruption. 866. 
Visit of the officials of the International Bank to India. 445. 

See also “Gazetted Officer(s)’’. 

OIL CAKE(8)— 

Question re— 

Processing of 2088. 
Use of as manure. 2085-87. 

OIL SEED(S)— 8: 

Question re— 
डर 

Export Trade Adviscry Council. 1901-08. 
Producti miption-and export of and vegetable oils. 834-39- 
Production, consumption, import and export of 2101-03. 

OKHA, KATHIAWAR— 

Question re— ; 

Refugees in —— transit camp. 1783-84. 

OKHLA— 

Question re— 

Licences for fishing at ——. 1792-93. 

“ON HIS MAJESTY’S SERVICE(S)"— 

Question 7e— = 

Use of words ——-. 800. 

OPERATOR(S8)— 

Question re— 

——— in Central Tractor Organisation, 1969-70. 

OPIUM— 

Question re— 

Communication from Government of Assam re control of the production of ——. 917%.» 
Confirmation of staff of Government ——— Factory, Neemuch. 804. 
Manufacture and distribution of by Government. 30. x 

Instructions regarding fixation of seniority and absorption of ‘India Opted” Governm ent 
employees. 1942. 

Provident Funds of employees of local bodies in Pakistan opting for Indie, 378-79, 

ORDNANCE DEPOT(S)— 

Question re— 

Arms out 71 2000 36 stolen from ordriance factories and depots. 2037-39. 

Reorganisation of R. I. A. F. equipment depots on civilian basis. 2191. 
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‘ORDNANCE FACTORY(IES)— 
-Question re— 

-Arms and ammunition stolen from and depots. 2037-39 
*Gunny bags lying unused in jute factories and ordnance installations. 726-27. 
Manufacture of bren guns and rifles in Kanpur Factory and position of Ammunition Factory, 

Hyderabad. 309-10. 
-Non-Indians employed in. 334-36. 
“Ordnance clothing factories. 1712-13. 
> at Khamaria, Jubbulpore. 1195. a 
“Theft of arms and ammunition from and Depots. 423-2 
Tenders for supply of timber to Gun Carriage Factory, Jubbulp 2080-81. 

See also ‘Factory (ies). 

ORGANISATION(S) — 
Question re— 

Check on activities of communal 1203. 
Hand Decorticator invented by Producers - 1903, 1990-91. 
Operators in Central Tractor 1969-70, 

doing refugee relief work. 397-98. 
Planters Association and Labour of Tea Estates. 5889-40: 

ORISSA— 

Question re— 
Amount of assets and liabilities handed over by Orissa States to Government of Orissa, 

1538-39. 
- Bauxite in Korlapat Hill, Kalahandi State, 12 : 
‘Departmental and extra departmental post offices in ——. 1767-68. 
Development of Balasore Port in 26. 
Development of fisheries in Lake Chilka, 1745-46, 
Extraction of M: Ores from Vi and Ganjam, ——. 1889-90. 
Geological survey of 1681-84, 
Increased subvention to Government. 1435-36. 
Tron and coal mines of Telcher. 1193. 
Manufacture of salt in on co-operative basis. 174-75. 
Mineral deposits of Gangpur State, 151-5: 
Mineral resources of Mayurbhanj State 1152-53. 
New post offices, telegraph offices and teleph sh: d —— states. 988. 
New Railway lines for Province and States. 173-74, 987-88. 
New village post offices in -98. 
Office and residential accommodation to postal inspectors in ——. 369. 

Government’s control over Coal Mines Labour Welfare and Housing Funds. 1903-04. 
Post and Telegraph offices in circle. 368. 
Private properties of Rulers of states. 1058. 
Raising of certain post offices in to selection grade offices. 369. 
Repairing of Chowdwar Aerodrome in 8 
Residential quarters and office buildings in —— postal circle. 505. 
Use of Gopalpur Port in 193 

ORISSA STATH(S)— 
Question re— 

। Amount of assets and liabilities handed over by —— to Government of Orissa. 1538-39. 
Budget Deficits in —— . 7 
Centre’s aid to meet budget deficit in and disbursement of largesums by ex-rulers. 

155! 
New Railway lines for Orissa Province and States. 173-74, 987-88. 

OVER-BRIDGE— 

Question re— 

Construction of Railway —— at Gondla, 1330. 
at Gwalior and Indore level crossings. 847-48. 

Overhead bridge at Mariani on Assam Railways. 844. 

: See also “Bridge (७)”. 4 

OVER-CROWDING— 
Question re— 

—— in Railway trains. 507-08, 
—— in third class and additional income to Railways. 1483. 

OVERSEAS SCHOLARSHIP(S)— 

See “ Scholarship(s) ’’. 
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P 
PACKAGE(S)— 

Question re — 

——in Central Lost Property Office of B. B. and 0. I. Railway. 2240-42 

PACT(S)— 
See ‘‘ Agreement(s)’’. 

PADDY— 
Question re— 

Improvement in yield of and wheat. 2103-08. 
to of ——. 365-66. 

— lands. 1621-23 

PAKISTAN— 

Question re— 

Absorption of personnel from opting India. 1314. 
Inter-D. claims. 338, 

Agreements between India and 532-33. 
Allegations against Imilia by Premier of N, W. F. Province. 1690-92. 

= Animals from for Government dairy farms. 464-66. 
Arrears of tax of to ——._ 1540, 
Assessment of value of immovable properties of refugees from 
Attack on Rajaori (Jammu) by raiders. 2217. 
Ban on Dawn. 2203-04. 
Border raids by —— troops in Assam, 655-56, 
Border raids from in Jodhpur State. 807, 
Breach of Indo-Pakistan agreements. 398-400. 
Calcutta-Gauhati Air Service over territory. 202. 
Central Government pensioners who had their d 

India. 2224 
Claims re goods booked from to India during disturbances. 2099. 
Closing of Burma border. 2007-08. 
Cloth and yarn sold to under Inter-Dominion Trade Agreement. 2062. 
Commodities imported from and exported to —-—, 2167-75. 

ion of Nizam bers and Fighters by ——. 429. 
Consignment of gold to by Reserve Bank of India. 465. 

duty on co: dities exported and imported from Pakistan. 2223. 
Delay in issuing permits to enter 18-19. 
Desecration of a Hindu temple in Karachi. 885-87. 
Detention of Railway vans carrying insured articles in $ 2-03. 
Disposal of evacuee property after Inter-Dominion Conference held at Karachi. 1684-86. 
Evacuee property in India and 012. 

ते from to 

Exchange of evacuee properties in India and ——. 1769 
£ India and + 1272. 

Exchange of urban immovable property of refugees. 413. 
Extra temporary non-Muslim employees opted for + 932. 
Flight of 1 Gauhati over territory. 980, ~ 
Flight of civil aeroplanes between Calcutta, Agartala and Gauhati over territory, 

257, 
का Holding up of imported and other gogdsin Karachi. 1259-60. 

Houses built for refugees from - 1999-200 
1323. Housing accommodation in Delhi for railway staff from 

Import of salt from 1957-58. 
+ Income-tax due from under Partition Agreement. 2056. 

India’s share of rolling stock after partition. 1977- 
Indo-Pakistan border incidents. 101 
Tnfiltration of army into East Punjab. 787. 

403. Influx of refugees from 
7 oan to Pakisi bad G 1690. E 

Muslim officials of Indian States having accounts in —— banks, 315. 
Nationality and appointment of Abdus Sattar Seth as ——’s Ambassadorin Egypt. 1277. 
Non-Muslims killed in Western ——. 1 
Non-Muslims left in and nditure on rehabilitation. 229. 
——'s complaint in Security Council re Hyderabad. 1050-51 
~——’s refusal to Indian High Commissioner for laying wreath on Mahatma Gandhi’s statue 

in Karachi. 1028-29, 
Partition of the assets of co-operative banks between India and——. 401. 

yment of cash d from Post Offices. 1652. 
of cash certificat ferred from Western 1316. r

h
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PAKISTAN—contd. 

Question re—vontd. 

Prisoners exchanged between India and —— . 1669. 
Production of i tax cl ertificates by persons leaving ——. 1686. 
Properties of non-Muslims in « 768-69. 
Provident Funds of employees of local bodies in opting for India. 378-79. 
Raids by —— nationals on Indian border. 669-70. 
Record of wagons going to and returning from 1978-80. 
Recovery of amounts transferred to by Hyderabad and Jtinagadh. 1696-97. 
Recovery of movable property from —— . 884-85. 

> Rehabilitation of refugees from Hast Bengal. 545-46. 
© Rehabilitation of refugees from « 214-16. 
~ Rehabilitation of refugees from Western Cantonments, 1247-48, 

Reports of committees on Indo---— disputes. 222-23. 
Resettlement of refugees in their original homes. 1898. 
Restoration of abducted women to 1496-97. 
Restoration to Hyderabad of * Government of India Securities *' transferred to ——. 

21-22. 
Return of Muslims from to India. 884. 
Returning facilities to refugees from held territory in Kashmir. 1020-21. 
Safety and sanctity of Gurdwaras in —— . 765-66. 
Search of a Karachi bound’ Greek ship at Kidderpore Docks, Calcutta. 1423. 
Settlemant of claims #6 goods booked to —— and vice versa before partition. 1854. 
Shifting of Héad Office of Anjuman-e-Taraqgi-e-Urdu to 2219. 
Smuggling of textile from India fo 1355-56. 
Stores to be recovered from 1985. ६ 
Terms of reference and scope of enquiry of U.N. C.I.P. 2137-40. 
Trade Agreements between India and 220-22. 
Transfer from of Kashmiri Harijans and other non-Muslims. 1584. 
Transfer of pension documents from’ —— . 1316-17, 1688, 2146. 

See also ‘‘ East Bengal ” 

also * West Punjab ??. 

PALAM— § 
Question re— 
Development of International aerodremes:at Sanita Cruz, Dum-Dum and——. 825. 
Theft of hand-grenades from R. I. A. F. Headquarters at ——. 1438. 

PALESTINE—¥ 

Question re— 
Non-participation of Indian Embassy in Paris. in U.N. General Aseembly discussion 

on 2: 

PAMPHLET(S)— 

Question re— 

F. A. O. - 1762. 
Publication of , guide or book on Bodh Gaya. 2042-43. 

PANIPAT— 

* Question re— 
Booking Clerks and Ticket Collectors at 

PAPER(S)— 

Question re— 
Control on . 1458-60. 

Wagons for port of raw ials for 

See also “ Newsprint ”. 
PAPER MILL(S)— 

Question re— 
Establishment of 

Output of —— . 2286: 
PARACHUTE(S)— 

Question re— 
_ Indian’ silk yarn used for making —— . 1193-94, 

PARCEL(S)— ‘i CS Bei =. 
Question re— eee के 

Delays in delivery of monéy orders and —— at Gaulisti. 509-10, 

कि 9- 

and Karnal railway stations. 976-77. 

facture, 973- 

inAssam, 1611-12. 
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PARIS— 
Question re— 

Employ: dian Emb: in——.,_ 776. ssi anne sie 
Non-participation of Indian Emb: in U. N. G 1 As iy on P: 2. 

29. z 
Visit of Indian Ambassador in Turkey to——-. 1787-89. 

PARMAR, DR. ४. 8... 
Question by— 

Return of roads, buildings, and forests to Himachal Pradesh. 921-22 

Question (Supplementary) by — 

Universal Basie Education. 792. 

PARTITION(S)— 
Question re— 

Tneome-tax due from Pakistan under 
India’s share of rolling stock after 1977" 
Jute production in India after 825-27. 
——— of assets of co-operative banks between India and Pakistan. 401. 
—— of assets of Punjab libraries. 216-17, 458. 

Agreement. 2056. 

Settlement of claims re goods booked to Pakistan and! vice versa before +=". 1854. 
PARTY (IES). ie 

Question re— ae 

Policy re participation of political —— in Trade Union movements. 1017-18. 

PASSENGER(S)— 

Question re— 

Free service of whisky and soda to —— of Air India International. 170- 
Motor-boats for traffic on inlands waterways. 844-45. 

air service through Saugor. 1654- 

See also “ Railway Passengers.” 

PATENTS AND DESIGNS ACT— 

Question re— 
Patents taken under Indian ——- 726. 

PATIALA AND EAST PUNJAB'STATES UNION— = 

Question re— 
by Raj Pramukh of —— in East Punjab polities. 316- 

Representation of East Punjab States in Constituent Assembly. 670 
Representation of Phulkian Union in-Constituent Assembly. “427/28 
Responsible Government in——_- 12-14 2 

PATNA— 

Question re— 
Construction of a bridge over Ganga at ——- 194-95. 
Tel to private sub: inca 1187: 

PAVEMENT(S)— 

Question re— 5 
Refugees sleeping on - 1271-72. 

PAY— 

Question re— 

Abolition of special —— to Class IV servants. ©2223. ~ 
Effect of G on of Railway running staff 373- 
Fixation of of displaced teachers. 1721-22, 1732. 
Low emoluments of male nurses in hospitals. 12. 
—— and allowances of Ministers of State. 1057-58, 2272. 
—— of © Board employees. 24-25. 
—— scales of ch in Mechanical Dep: of 8. 8. and 0. I. Railway. 187-88" 
—— scales of empl f Shahdara-Saharanpnr Light 1000. 
—— scales of headmates in Sealdah Division of 10. I. Railway. 1654, 2777. 
Revision of- scales of employees of Board. 1598. 

and all j Pramukhs and Up-Raj Pramukhs. 1300- OPE #30 
Scales of of Station Masters, Assistant W and Sub-F of Works. in: 

Railways, 1751-52. i . 
Scales of of stenographers on Railways! 16487 ts 
Standardisation of salaries of teach 1560-63, a 
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PAY COMMISSION— 
Question re— 

Central 28 recommendations on company-owned Railways. 1631- 

PAYMENT(S)— 
Question re— 

Balance of —— with U.§. A. 2182-84, 
—— of cash certificates purchased from Pakistan Post Offices:* 1652. 

~ —— of cash certificates transferred from Western Pakistan. 1316+ 
—— of deposit amounts by Jwala Bank, Limited, Agra. 2270. 
Press representatives receiving from state officials both in Hyderabad and Delhi. 1920. 
86001: tre— for deft stores and installations left by Britain, 2200-03. 

PAYMENT OF WAGES ACT(S)— 

Question re— 

Applications received in Delhi area under - 1793. 
Tnfringem: and Hours of Employment Regulation Act, 864-65. 

PEACE— 

Question re— 

Indian delegate’s suggestions in ए, N. Political Committee for ——inKorea. 1667-68. 
PELT (S)— : 

See “ Hide(s) ”- 
PENICILLIN— 

Question re— 

Manufacture of +_ 1322-23, 
Production of —— and anti-malarial drugs. 1861-62. 

PENSION(S)— 
Question re— 

Empk —— or gratuity to I. N. A. men and their families, 1196-97. 
Military —— paid in 1948. 1830. 
—— and gratuity to Em 'ए Commi d Officers pi ted from Ranks. 2209-10. 
—— drawn by M. 0. As. from Hyderabad State treasury. 

to families of deceased army personnel. 1799-1801. 
Political —— to foreigners, 1663-64. 
Rates for temporary increases in 
Retire: benefits and ity in cases of 

. 1442, 
of Gi servants. 1920. is death of Gov 

Transfer of documents from Pakistan, 1316-17, 1688, 2146. 
Withholding of commuted portion of ——. 1811. 

PENSIONER(S)— 
Question re— 

Central Government —— who had their pension documents transferred from Pakistan to 
India. 2224. 

Government of India —_ . 2214-15. 

PERIODICAL(S)— 
See “‘ Magazine (8) ”’. 

PERMIT(S)— 

Question re— 

Applications for import + 376-78. 
Delay in issuing to enter Pakistan, 518-19. 

for entry of Indians from French India. 2146. 
—— for import of food from East Punjab into Madras. 859. 

PEST(S)— 
Question re— 1 

Research in agricultural —— and plant diseases, . 1344-48. 
See also “ Rinder-pest”, ३ ane 

PETITION(S)— 
~ Question re— 

Mercy —— from condemned persons. | 453-54, 
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PETROL— 
Question re— 

Discontinuance of rationing of 1101-02. 
Duty on 1859-60 
Extraction of Power Alcohol from neera. 1608. 
Financial aid to Burma to reyive Industry. 228: 
Import, production and consumption of petroleum. 1395-97. 
Indian Power Alcohol Act- 699-700. 
Manufacture of power alcohol from molasses and —— from coal 
Manufacture of synthetic oil from Coal. 713. 
Manufacture of synthetic petrol from steam coal. 1876- 
——Industry- 1250-51. 
—— shortage in Karnatak- 2079- 
——— to visitors of Jaipur Session of Indian National Congress. 366-67. 
Production and consumption of —— - 2 
Production of synthetic 1748-44 
Reduction of Excise Duty on power alcohol. 1000. 

810-12, 

Shortage of supply. 412 

PETROLEUM—. > 

Question re— 
in Tripura State. 2148. 

PHARMACEUTICAL SCHINCEH(S)— 
Question re— 

Facilitie. for higher education in ——- 666. 
Foreign-returned scholars trained in ——- 1917-18. 

PHILIPPOSE, MR. E. JOHN.— 
Question (Supplementary) by— 

Establishment of Rubber Tyre Factory in Travancore. 1608. 

PHOSPH ORUS— 

Question re— : 
Production of ——, salcium carbide, cynamide and halogenated 

PHOTOGRAPHY— 

Question re— 

Newspapers served by photographie service- 2053. 

-PHULKIAN UNION— 

See “ Patiala and East Punjab States Union ”. 

PHYSICAL CULTURE— 
Question re— : 

in Centrally Administered Areas. 1580, 

1579-80. 
Compulsory physical ti 
Opening of centres for 

PILLAI, SHRI V. N.— 

Question by — . 

698-9 '. 

Reduction in currency exch: to Indians returning from Indo-China. 2145. 

PILOT(S)— 

Question re— 

Training of ——, ground engineers and technicians. 359-61, 

PIPE BAND— 

Question re— 

Maintenance of a 
PIPELINE(S)— 

Question re— 

purchased by Indian Traders’ Corporation lying in Burma. 1675-76. - 

PLAGUE— ; : : 
‘Question re— 

Vaccine supplied to Caleutta. 2205. 

by 8. N. Railway. 175. 

a ee मा कल पिन डक लकरल कप 2अ पड 
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PLAN(S)— 
Question re— 

Development for Delhi. 1135-36. 
Five Year Development for Ajmer-Merwara. 1300-01. 
Five Year Milk 1071-72, 
Separate Ministry of Economics and Planning. 1679. 
Shoré term for increased industrial producti 176-85. 

PLANNING COMMISSION(S)— 
mt 

Question re— 

National—— . 2058. 

PLANT(S)— 

Question re— 
: Allotment of cement, iron and steel for construction of refrigeration. —— + 1649-50. 

Factories for manufacture of basic power 
Fish freezing from U. 8. A. 2062-63. 
Locomotives and Boilers manufacturing at Mihijam, West Bengal.. 1169-71. Research in agricultural pests and diseases. 1344-48. 
Tractors, harvesters, oil engines, fishing boats and electric 

98. 

530-31, 736. 

imported in 1948. 1096+ 

PLANTERS’ ASSOCIATION— 
Question re— 

Representation from United 
PLASTIC GOODS— 

See “ Goods ”. 
PLASTIC MATERIAL( 8)-- 

See “ Good(s) ”. + 
PLEBISCITE— 

Question re— 
Appointment of a Minister for — in Kashmir. 769. —— in French Indian territories and merger with India. 208-10. POKER, MR. B.— 

Question (Supplementary) by— 
Basic Education Scheme in Delhi Province, 1043-44: 
Compensation paid for settlement of Railway claims. 1966. 
Threatened Railway strike and action against Communists. 1112- 

POLICE— 

Question re— 
Arrest of Mahe Mahajana Sabha workers by French 
Articles seized by Delhi Enforcement 1949-50. 
Delhi Special— Establishment. 2180-82. 

firing on citizens in Mayurbhanj. 2189. 
State Force in Hyderabad. 930, 2270. 
Women —— in Delhi. 1827. 

POLICE ACTION— 
Question re— 

Expenditure and casualties in in Hyderabad. 14. 
Expenditure on —— in Hyderabad. 667. 
—— in Hyderabad. 2029-30. 

of South India re accumulation of rubber-stores, 1834-35 

in Indian territory. 752- 

POLICE SERVICE, INDIAN— 

neta the A. S.and 7981-92. Appliestions for -A.S. —— . 781-32. 
‘Members of Special Recruitment Bosrd forI. A. S.and——. 1307. 

POLICEMAN(MEN}— 

Question re— 
Eyvacustion of Non-Muslim Military —— from Las-Bels Staie. Baluchistan. 771- 
Firing by soldiers on- ondutyin Delhi. 30. 

POLITICAL PRISONER(S}— 
See * Convictis) 7. 
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POLITICAL SERVICE, INDIAN— 
Question re— 

EuropeansinI.C.5., 
POLITICAL UNREST— 

Question re — 

in Burmawand repatriation of Indians. 776-78. 

POONACHA, SHRI C. M— 
Question (Supplementary) by— 

Anti-illiteracy drive in Delhi and pia ener 1049. 

थ्गते 1. 17, 8. 2223-24. 

import and dis ip) 841. 
Organisation of cotta; in Provi 1948, 

= Scheme for making India self-suffici rubber prod 1075. 
Students’ strike in Delhi Agricultural College. 1096 

POPPY— 

See “ Opium ”. हे 
+  PORT(S)— 

Question re— : 

Administration of Kathiawar —— . 168-70. 
Construction of major at Kandla. 2257-59. 
Conversion of Cochin intonavalbase. 981 
Devi 6 and use of Ja as an Ini mal - 1760-61 
Development. af a deep sea —— between Cochin and Mormugao. 36’ 
Dev x 9. ofa deep wmugao and Cochin and a harbour at Coconada. 

7 
Development of Andamans as Military or Naval base. 1437. 
Development of Balasore —— in Orissa. 726. 

it of naval i 1932-33. 
Highway betaveen Kandla and Ahmedabad. 1990. 

of —— Technical Committee. 998-99. 

PORT TRUST— 
Question re— . 

—demurrage recovered by Bombay——. 1849-51. 
PORTUGUESE SETTLEMENT(S}— 

Question re— 
diture in connection with French and inIndia. 384-86. Z 

Portuguese possessions in India. 530. 

POST(S)— 
Question re— ये 

Abolition of of Assi it Secretaries in Central Secretariat. 26. 
Appoint ..ent of non-Indians to Civil—— . 1797. 
Gazetted in different Postal Circles. 368. 

of Check Supervisors in R. M.S. 1971. 
— of Food Co-nn.issi 2081-83. 

of Secretary and Deputy Secretary in Ministry of Health. 1717. 
— of Staff Surgeon and Superintendent Willingdon Hospital. 2197-98: 

of Superintendents of post offices. 368-69. $ ~ 
Promotions to— of Sub-Divisional Officersin.C. P.W. D... 2276. 
Selections made by F. P.S.C.for gazetted. 667-69. a 

है Vacancies in Ministry of Health. 1718. हि = x= 
Vacant Ministries of Food and Agricult 1991-92. re ic 

POSTS AND TELEGRAPHS— 

li wit for retire ment of- Department employees. 
Aes ena ieee Sin States with Indian Postal Department. 983-84. 

control of postal syste , 5 19 States. 186. 
1971-72. + 28 a 

Exe « ination for to Gill per: i -2215.. Bee 
Circles. 

* New Post Offices, Telegraph Offices and Telephone Exchanges in Orissa and Orissa States 
988. 

Per_nanent and quasi-per: ; ies of assi in Ministries. ies 2215. 
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POSTS AND TELEGRAPHS—conid. 

Question *e—contd. 

— Offices in Orissa. 368. 
workers who have gone on strike. 2080. 

Residential quarters and office buildings in Orissa Postal Circle. 505, 
Result of Postal and Railway employees’ strike ballot. 2003-06. 
Revision of Time Test in Postal Department. 1627. 
Rewards to employees for suggestions for economy or improvement in——— Department- 

1476-77. 

Vacant gazetted posts in Ministries of Food and Agriculture. 1991-92. 

See also‘ Railway Mail Service’’. 

POSTS AND TELEGRAPHS EMPLOYEES’ UNIONS— 

See “ Trade Union(s)’’. 

POST CARDS— 
Question re— 

Post cards and letters carried by Air andsurface routes. 1983-84. 
Receipts from Air surcharge on letters and + 1936-38. 
Statistics re place of original and destination of. and letters. 1984. 
Statistics re and letters. 1984. 

POSTMAN (MEN)— 

Question re— 

Delivery of Air Mail letters and telegrams by motor cycle messengers. 2234-35. 
Demands of All-India —— and Lower Grade Staff Union. 1650-52. 
Refu; iculat inted as—— in Delhi. 980. 

POSTMEN AND LOWER GRADE STAFF UNION— 

See “* Trade Union(s)”— 

POST OFFICE(S)— 

Question re— 

Departmental and extra departmental in Orissa. 1767-68. 
‘New village in Bihar. 1652-54. 
New village. in Orissa. 2097-98. 
Opening of puleg cy - 1629-31. = 
ay it of cash ificates purchased from Pakistan——. 1652. 
Posts of Superintendents of 

forrural areas. 1098-99. 
— for villages in Rohtak District, East Punjab. 1098. 
— in villages having population of 2,000 or more. 2244. 
Raising of certain. in Orissa to Selection Grade Offices. 369. 
Residential quarters and office buildings in Orissa Postal Circle, 505, 
Rules for recruitment of Inspectors of and R.M.8. 1970-71. 
Waiting rooms in—— and receptionists at Delhi Telephone District Office. 35m. 

POST WAR DEVELOPMENT(S)— 

See “ Development(s) ”. 

POSTAL CIRCLES— 
Question re— 

Postal Enquiry Committee on splitting up of ——. 1351-52. 

POSTAL ENQUIRY COMMITTEE— 
See “ Committee(s) ”. 

POSTAL INSPECTOR(S)— 
Question re— \ 

Office and residential accommodation to —— in Orissa. 369. 
POSTAL INSURANCE(S)— 

Question re— 
— Fund. 1658, 

POSTAL SERVICE(S)— 
~ Questionre— 

Auto.natic machine for sorting and stamping, 475-76. 
Cc aints re delivery of letters and Money-Orders, 2244-45, 

368-69. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 143 

POSTAL SERVICE(S)—contd. 

Question re—conid. 

Countries carrying mail by air without surcharge. 1990. 
Delay in transit of surface mail to U. 8. A. and the U. K. 730. 
Delivery of Air Mail letters and telegrams by motor cycle messengers. 2234-35. 
Express train to carry mail and passengers between Howrah and Siliguri, 973-74. 

Extra charge for embossed envelopes 1364, 
Improvement of postal sta.nps. 1626-27. 
Night air mail service. 1763-64, 1870. 

POSTAL STAMP(S)— 
Question re— 

Automatic machine for sorting and stamping letters. 475-76. 
Designs of . 78. 
Electric machines for cancelling stamps on letters. 1160-61. 
Improvement of. + 1626-27. 
Machinery for Security Printing Press, Nasik for printing stamps. 909-10. 

x Printing of stamps, 2031. 
Sorting in R. M. 8. sections. 1957. 

POTATO(S)— 
Question re— 

Production and import of —— . 503, 

POULTRY— 

Question re— 

Aid to —— and dairy farms, 1342-44. 

POWER ALCOHOL— 

See “ Petrol”. 

POWER ALCOHOL ACT— 

Question re— 

Indian + 699-700. 

POWER PLANT(S)}— 
See “ Plant(s) ”’. 

PRANTIYA RAKSHA DAL— 

Question re— 

Home guards and——— in Ajmer-Merwara. 1198. 

PRE-FABRICATED HOUSES— 

See “ House (8) ”. 

PRESS(ES)— 
4 Question re— कै 

Action against printing —— , ‘spap: i i 
Centrally Adu.inistered Areas. 787-88. 

1 Officers of the —— Information Bureau, 336-38. E 

हि Recognition to Indian ७०ए७:७५७०७ —— E.uployees Association, Calcutta. 1897-98, 

PRESS INFORMATION BUREAU— 

Question re— : 

Officers of —— . 336-38. 
Regional offices of —— - 1720-21. 

“a 

PRESS REPRESENTATIVE(S)— 
5 

Question re— 

—— receiving payments from state officials both in Hyderabad and Delhi. 1920. — 

See also * Correspondents ”. 
aoe) 

PRESS TRUST OF INDIA— 

Question re— 

—— Limited. 805. 

with R. 8, 8, move:nent in 
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PRICH(S)— 

Question re— 

Commodities de-controlled and their before and on the 10th January, 1948. 1511-35. 
Compromise on for Int Wheat A; 00. 
Control of selling of coal. 1990. 
Disparity in —— of gram in Rohtak and Delhi. 999-1000. — 
Fixation of and inter-provincial movement of gur. 500-01. 
Fixation of of cloth. 693-95, 988. 
Fixation of of imported bicycles. 989: 
Fixation of of Korea coal. 998. 
Fixation of 
Fixation of sugar-cane 
High ofsalt. 1448-51. 
Inerease in export and high of sugar. 965. 
Lowering of of imported foodgrains. 833-34. 

for silver. 2208. 
for sugar. 502. . 
index of various ¢ommodities. 312-13. 
of coal in different collieries. 989-97. 

——— of imported foodgrains. 1764-65. 
—— of newsprint, 2246-47. 
-—— of salt. 1076-78. 

of sugar. 830-31. 
in provinces. 2099-2100. 

ion, import. chase and sale of cereals. 1879. 
Purchase and sale — of imported cereals, 1972-77. . 

of co. dities for G t collieries grain-shops. 1482. 
Recommendations re of sugar and sugar cane. 1182. 
Revision of of foodgrains in Madras, 829. 

PRIMARY EDUCATION— 

See “ Education ”. 

PRIME MINISTER(S)— 

Question re— 

Commonwealth 

Reported state nent by 

PRINCH(S)— 

Question re— 

Allowances to Maharajas from States after appointments as Governors. 2019. 
entre’s aid to meet budget deficit in Orissa States and disbursement of large sums hy ex- 

ruler. 1550. र 
Detention of Wx-Maharaja of Rewa. 430. 
Houses of Rulers of States in Delhi. 2057-58. 
Houses of Rulers of States in Delhi and Bo nbay. 425-26, 1551 
Inventories of private properties of 129: 
Private properties of Rulers of Chattisgarh States. 1540-48. 
Private Properties of Rulers of Indian States. 670. 
Private properties of Rulers of Orissa States. 1058. 
Privy Purses of Rulers of States. 785-86, 925-28: 
Rule ve use of State property by —— . 1582. 
Securities of Nawab of Junagadh, 1697. 

PRINTING— 

Question re— 

of stamps. 2031. 

PRIORITY (IES)— 3 

Conference to be held in London. 1904-05, 2015-17. 

n ‘‘ White Australia’. Policy. - 1000-01. . 

Question re— 

High for India in expért of Japanese industrial products. 1386-87. 
for booking of goods on States Railways. 2058. 

of = 210: 798-99. 

PRISON(S)— 
See “ Jail(s) *’. 

PRISON REFORMS— 
Question re — 

in Delhi and Ajmer-Merwara. 1305. 
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PRISONER(S)— 
See “ Convict(s) ”. 

PRIVILEGE TICKET ORDER— 
Question re— 

concession. 898-99. 
—— concession to non-Railway Government servants, 1048, 

PRIVY COUNCIL— 

Question re— 

Appeals pending before 2001-03. 
Disposal of appeals pending before 
Legislation to stop appeals to 3 

PRIVY PURSES— 
Question re— 

—— for Princes. 933. 
— of Princes, 925-28. 

of Rulers of States. 785-86. 
PRIZE BOND(S)— 

Question re— के 

Government of India — . 1710. 
Sale of French —— . 2216-17. 

PRODUCER(S)— 
Question re— 

Facilities to —— for export of groundnut, 2134-85 
Hand decorticator invented by —— ’s organisation. 1908, 1990-91. 

See also “‘ Grower(s) ” 

PRODUCTION— 
Question re— 

Aluminium —— in C. P. and Berar. 1760. 
Capital outlay, —— and profit of Government collieries. 1479-82. 

+ 1988-89, 
C ication from Gov Assam re control ofthe—— ofopium. 917. 

istribution and— of salt at Sambhar. 
Enquiry into cost of —— ofcoal. 1100-0 
eae —— and consumption of petroleum, 1395-97. 

of salt. 1455-57. 
in India after partition. 825-27, 

Malpractices in —— of boiled rice. 709-11. 
Measures taken to grow morefood. 363-64. 
Measures to increases —— of paddy. 365-66, 
Measures to increase yield from land. 1857-59. 

yield of oxi: crops and import of 22027 2 697-98. 
New State-owned steel works for increasing —— of steel. 2979-76, 
Number of mills and of cloth. 731 
Plans to increase of cocoanuts, 1457-58. 
—— and consumption of indigenous detergents, 2084-85. 

and consumption of petrol. 1261-62. 
and export of vegetable oils. 707-09, 
and import of cotton. 1612. 
and import of potatoes, 503. 
and maintenance cost of Government collieries. 1950-52. 5 
3 consumption and export of oil seeds and vegetable oils. 834-39. 
+ consumption and export of safety matches. 1753. 
, consumption, in port and export of oilseeds. 2101-03. 

—— , import and distribution of iron and steel. 841-42, 
—— , import and export of cloth, 2236-37. 
-—— , import, purchase and sale prices of cereals. 1879. 
—— of electric energy and supply to rural areas, 1134-35. 
—— of glycerine. 709. ; 

_—— of gram. 970-72. 
— of gypsum. 1664-65. 
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PRODUCTION—contd. 

Question re—conid. 

of imp) roved seeds. 1869-72. 
~— of Information Films. 1797-99. 
— of phosphorus, caloium carbide, cynamide and halogenated solvents. 698-99. 

of Rinderpest Vaccine, 1654-55. 
— ofSannahemp. 1851-52. = —— of silk yarn and silk fabrics. 858-59. 
—— ofsugar. 502-03. 
— of synthetic petrol. 1743-44. 
—— of Vanaspati and its effect on health. 1470-71. 
Requirements and of food grains. 1081-83, 1365. 
Review of India’s food position in light of World Food. 
Rice in Assam. 974. 
Short term plan for increased industrial — . 176-85. 
Steps for increasing steel - 1161-63. 
Steps to increase the —— of fodder. 1386-40, 

PROFIT(S)— 
Question re— 

Capital outlay, production and —— of Goy.ernment collieries. 1479-82. 
PROFIT SHARING COMMITTEE— : 

Question re— 
Ri dati fC itt 

984-85. 

on profit sharing in indusizies. 1881. 
Recommendations of —— . 686-87. 

PROGRAMME(S)— 
Question re— 

Appointments given to artists for 
for labourers on A.I.R. 454, 

PROHIBITION— 
Question re— 

on A.T.R. 2052-53. 

Directions to Provincial Governments.re —— programme. 1717. 
Effects of on health. 794-95. = 
Import_of foreign liquors and —— in proyinces,. 9-12, 

in Delhi and Ajmer-Merwara. 1429.31, 
Revenues from and of poppy cultivation. 8.9. 
World production of opium and—— in India. 316-18, 

PROJECT(S)— 
Question re— 

Bhakra Dam and Damodar Valley —— . 1116-18; 
Bhorali River scheme in Darrang District, Assam. 420. 

ed by D. Dams construct odar Valley Corporati: 1388-90; 
Exchange and funds from World Bank for RiverValley-——.. 226. 
Kosi—— ._ 1906-07, 
Krishna Pennar, B88... 
Major irrigation —— under, 1497-98. 
Officers and labourers employed in Daduma and Hirakud——— ._ 767, 
Prevention of deterioration of river bed on of the irrigation planof Damadar. 
——*- 2011-12. 

Railway to connect Desa with Kundla and Raniwara. 947. 
Rampadsagar + 251-58, 386-87. 
River Valley + 1409. 
Survey on B. N. Railway. 185. 
Wainganga multi-purpose —— in ©, P. 1129-80, 

PROMOTION(S)— 
Question re— 

—— and recruitments in armed forces, 1419; 
—— to non-graduates in Government of India. 1981-32. 
—— to posts of Sub-Divisional Officers in ©. P.W.D, 1406-07, 2276. 

PROPAGANDA— 

Question re— 
Expenditure on Embassies, publicity and —— abroad, 2136, 

Valley 
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PROPERTY— 
Question re— 

Assessment of value of bh of gees from Pakistan. 288, 
Assets of evacuees in Hast and West Punjab. 1508-09. 
Damage to Government of India’s in Bombay cyclone. 1490-91 
Disposal of evacued 
Evacuee in India and Pakistan. 1012 
Exchange of evacuee in India and Pakistan. 769. 
Exchange of urban immovable of refugees. 418 
Immovable sold and registered after Karachi Agreement. 2142-43. 
Inventories of private of Prinees. 1294. 
Loss of life and in Kashmir, 676-77. 
Private of Rulers of Chattisgarh Statés. 1540-48. 

कर Private of Rulers of Indian States. 670. 
Private of Rulers of Orissa States. 1058 

after Inter-Dominion Conference held ab Karachi. 1684-86. 

—— in the name of Shri Subhas Chandra Bose or Provisional Government of Free India 
when the Azad Hind Fauj-surréndered. 1905-06. 
— of non-Muslin.s in Pakistan. 768-69. 

~ Recovery and réstoration of looted in Hyderabad. 14-15. 
Recovery of movable from Pakistan. 9884+ 

val in’ Cantonnents. 1195. 
Rules re use of State ——by Rulers. 1582. 
Valuation of evacuee «1778; 

See also ““ Evacuee Property(iés) ”. 

PROSECUTION— 

Question re— 

Action against printing presses, newspapers, ete., in connection With R.S.S, movemen’ io 
Centrally Adininistered Areas. 787-88. 

Gazetted officers tried for corruption on Railways. 2069. 
See also ‘‘ Legal Proceedings ”’. 

PROTECTION— 

Question re— 
Inerease in yield of sugar-cane and to sugar industry. 842. 
—— of Indian biscuit industry: 1786-87. 

to Indian artificial silk industry. $27-28. 
to Industries. 863-64, 

—— to spoolers’ industry, 1175. _ 
—— to sugar industry. 1163-66. 
Purch: of i icides for pr ing grain. 1483. z 
R dations of 0; ittee for preservation and of cattle. 1377-78. 

PROVIDENT FUND— 

Question 7e— 

General accounts of refugee officials. 1194, 2 
of employees of local bodies in Pakistan opting for India. 378-79. 

“ ®BROVINCE(S)— ie 

Question re— 

Aerodromes in —— and States. 1184. 
if Oo——. 2179-80. 

Allocation of refugees to and States. 1775-77. 
Allotment of iron and steel to——. 1474-75. 
Allotment of quotas of cloth to and States. 695-96. 
Appointment of All-India Radio correspondents in—— . 
Basic Education Scheme in Delhi 1042-46 

rimary edi in 1216-17. = 
Direct control of Centre over mineral resources in—— . 412, 
Directions to Provincial Gover 18 76 Pp progray He 1717, 
Dis ० i t hrough stockist agents. 1964-56. f 
Expenditure on Provincial Governors. 446- 
Fixation of price and inter-provincial movement of gur. 500-01. 
Fixation of sugar cane prices in 099-2100. 
Formation of Unions and merger of Se ae ——. 933. 

oye in 1948. 27 
Loans given to — for * Grow Mor Schemes. 2067-68. 
Loans fen by —— from Government of India. 2081-88: 
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PROVINCE(S)—conid. 
Question re—conid. 

Organisation of cottage industries in 1945-49. 
Refugees in Delhi and allotment to other 1026. 
Schen.es of Provincial Governn.ents for housing refugees. 1278-80. 
Tractors for Bon-bay + 2083-84. 
Traffic bottleneck and restrictions on inter-Provincial movements of foodgrains, 845-46. 

PUBLIC WORKS DEPARTMENT, CENTRAL— 

Question re— 

Prevention of corruption in 1888-89. 
Promotions to posts of Sub-Divisional Officers in——- _ 1406-07, 2276. 
Re-organisation of 993-94 
Trial of Officers on charges of corruption. 866. 

PUBLICATION(S)— 

Question re— 

Ban on use of titles in official communications and ——. 1912. 
Editing and of historical inscriptions, 1441-42 c 
Editorial staff in Publications Division, Ministry of Inf ion and Broadcasting. 2040, 

5) in English and Indian languages. 803-04, 
je — of short-noti 611. 
—— by Indian Council of Agricultural Research. 1108. 

of Ministry o an 782-85. 
—— of pamphlet, guide or book on Bodh Gaya. 2042-48, 
— proscribed in Delhi. 1207-13 

See also ‘‘ Pamphlets ”’. 
also “ Magazine(s) ’’. 

PUBLICITY— 
Question re— 

Commercial —— for Indian goods in foreign countries. 521-22, 
and p: abroad. 2186. pag pen 

—— among villagers of Government’s present policy regarding recruitment to Army. 681- 
82. 

PUBLICITY SERVICE, FOREIGN— 
Question re— 

Improvement of 1271, . 
Re-organisation of ——_, 1124-26. 

PUNISHMENT— 
Question re— 

Abolition of capital ——_ ._ 1913. 
PUNJAB— 

Question re— 

Partition of assets of libraries, 216-17, 458 
cen erat, av ermiment servants from Punjab ncw serving under Goverrment of India. 

PSYCHOTHERAPY— 
Question re— 

Facilities for study of —— . 1420-21, 

Q. 
QUARTER(S)— 

Question re— 

Auction of trees in M, €. A. + 1502, 
Construction of additional rooms in M. 0. A. ——. 1899-1900. 
Construction of cow sheds in M. C. A. bungalows. 2168-64. 
Construction of —— for Government servants. 2008-09. 
Construction of —— in Delhi. 1263-65. 
Difference between old and new types of bungalows and —— in New Delhi. 1138-39.” 
Government occupied by refugees. 533-3: 

= Non-payment of increments and accommodation to 120, P. Railway staff. 1980-82. 
Occupation of M. C. A. —— in New Delhi by non-M. C. 887-89. 
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QUARTER(S)—coned. 
Question re—conid, 

Provision for Workers in the construction of new factories. 1011. 
Residential and office buildings in Orissa Postal Circle. 505 
Revision of rules for allotment of Government in Delhi. 530-31, 541, 1899. 
Water charges from occupants of “C” type chumm2ries in Lodi Road, New Delhi, 1784-85, 

See also ‘* House(s) ?? 

QUESTION(S) AND ANSWER(S)— 
Promature publication of Short Notice Questions in newspapers. 511 
Repetition of Questions involving enormous labour in preparation of answers, 2124-45. 
Request for if ry: 
Ruling re basing of Questions on newspaper reports. 813-14, 
Supply of advance copies of ete., to Members, 611-13. 
Supply of answers to quostions in advance to Members, 619-20. [CA (Leg.) Deb,—Part IT] 

See also “ Speaker, Mr. ?? 

QUOTA(S)— 
Question re— a 

Allotment of of cloth to provinces and states. 695-96. 
Clause relating to in forms for export 
Kerosene oil for provinees. 1499-1500. 

See also “ Allotment’. 

2130-33. 

RAAB, ANTONIUS— E 
Question re— 

Deportation of Mr. and Mrs, ——. 1296-97. 
RADIO(S)— 

Question re— 

Establishment of a. equipment factory—. 828-29, 2846-48. 
Licence holders of private sets. 1813-15 
Manufacture of 999 
Manufacture of wireless transmitters and 
Research in manufacture of 

RADIO, ALL INDIA— 
Question re— 

news bulletins in Dogri and Kashmiri. 915-16 
Appointment of correspondents in provinces, 446, 
Appointments given to artists for programmes on a 
Appointments in atter 15th August, 1947. 1929-31. 
Broadcast of western music from stations. 1727. 
Foreigners in External Services of ——. 1802-03. 
Programme for labourers on 5 
Re-employment of Prof. C. D. Sondhi by aftersuperannuation, 1714-. 
Relay of B. B. 0. broadcasts by ——. 1292-94, 1727. 
Staff training school of + 916-17, 1803-04. 

RADIO STATION(S)— . 
Question re— 

Broadcasting station for Guntakal. 339-40. 
Installation of now = 1703-04, 

in India. 913-14. 

RAGHU VIRA, DR.— 
Question by— 

_ Appointment of Ch. Faiz Ullaha Khan as Rehabilitation Secretary in Kashmir, 1206. 
Botanical Survey of India. 136! 
Cantonments on North-West Frontier. 1441. 
Editing and f 1441-42 
Insufficient amounts of change at Railway Booking Offices. 2096-97. 

lish and Indian languages. 803-04. 
Over-charging by Railway coolies on 18. P. eres: 2096. 
Rates for 
Reduction of ताक, Army and establishment of Territorial Army. 1441 
Rehabilitation of refugees from Kashmir. 1206 
Supply of hard coke to manufacturers of brass ingots. 1368, 

equipments. 696-97. 
valves, 2148. 

2052-53. 
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RAID(S)— 
Question re— 

Attask on Rajaori (Jammu) by Pakistani Raiders. 2217. 
Border —— by Pakistan 12224 sin Assam. 655-56. 
Border from Pakistan in Jodhpur State. 807. 
Indo-Pakistan border incidents. “1018. 
Infiltration of Pakistan army into East Punjab. 787. 
— by Pakistan nationals on Indian border. 669-70. 

RAILWAY(S)— - 
Question re— 

Agreement bet: 52% 0 रत 

Audit ape tes and expenditure on ———, 2211 
Central Pay Commission’s recommend: on compa 
Claims for damage to goods in transit on —— , 1086.86. 
Claims on for compensation for lost goods. ‘1099. 
Claims pending in Dolhi and Ferozepur——Divisions. 2247-49. 
Compensation by forclaims during 1948. 1484. 
Compensati [6 for settl of. claims. 1963-67. 
Construction o: over-bridgeatGondla. 1330. 
Contracts for Bookstalls. 986-87. ध 
00 for —-— refreshment rooms. 1657. 
Co-ordination between State —— and Governmont—-—. 2247, 
Electric devices to avoid, burglary, theft and accidents on —-—, 5 Enquiry against sub-letting of vending licences at Ghaziabad, Meerut-City and Meerut Can- 

tonment. 1363. 
Insufficient amount of change in —— Booking Offices. 2096-97. 
Licence fee from Indian catering contractors on . 1756-58. 

on account of theft and damage to goods on—-—, 1187. 
Management of rolling stock sections in —.—, 1873. 
Measures to check corruption in —-—, administration. 186-87, 
Murders on trains and compensation paid during last four years. 1985. 
New classification on —-—. 1650. 
Outstanding claims on various ——.. 958-59. 
Overcrowding in third class and additional income to—-—, 1483, 
Passenger traffic earnings on 1, 185. 
Passongor traffic on —— during 1948. 1158-59. 
Priority for booking of goods on State——.. 2058. 
—-— contract with Messrs. A,H. Wheeler and Company. 1188-91. 
—— levol crossing on Kachu road from Satroad to Dabra. 1876. 
—— sidings for West Jhagrakhand and Raj nagar collieries. 1093. 
Rates for aerated waters on —-—-. 1758. 
Re dations of Kunzru C 16068 on——-, $31-32. 

tt 8. 1362-63. 

Regrouping of —— and isation of workshops. 1735-36. 
Reporting by public of cases of corruption in—-—. 691-92. 
Seales of pay of Stati > Assi Way Inspectors and Sub-Inspectors of Works in 

— =, 1751-52. m 
Scales of pay of stenographers on——.. 1648. 
Steps to check ticketloss travelling. 187, 
Supply of coal:to tobacco growers of Guntur and Krishna District by rail. 975-76. 
Threatened ——. strike and action against Communists. 1109-13. 
Travelling allowance to Travelling Ticket Examiners, 2098-99, 
Assam Railway— 

Location of —— Workshops. 1186-87. 
Saloons for officers in ——. 1102-03, 

Assam Bengal Railway— 

Administration of Teesta Ferry Jalpaiguri by ——. 1183-84. 

Bengal Nagpur Railway— 

‘Amalgamation of Indian and European institutes on -- -- 176, 
Booking of mat and betel leaves on——. 1872-73. 
Catering contract to Messrs. Ballavhdas Eswardas on ——-. 1864-65. 
Crime on ——. 2097. 
Licence fee from catering contractors on ——. 1756. 
Maintenance of a pipe band by——. 175. 
Removal of first and second class coaches from trains on——. 2097. 
Re-organization of ——. 174. 
Survey projects on——. 185, 
Working of catering department on the ——.. 1758, 
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RAILWAY(S)— contd. 
Question re— contd. 

Bombay Baroda and Central India Railway— 
Packages in Central lost property office of ——. 2240-42. 
Pay scales of chargemen in Mechanical department of — 
R. M. 8. staff on Bandikui-Delhi section of —_-. 1627. 

East Indian Railway— 
Accident 

187-88. 

footb to 1078 ०1 '0 of trains 07 ----- « _ 1632-83. 
Pay scales of headmates in Sealdah Division of ——. 1654-2277. 

Eastera Punjab Railway— 
Gurmukhi script,on:tickets,issued‘on ——. 1879. 
Litigation Branch of —-, 2249-50. 
Non-payment of ii ts and odation to ——-.staff, 1980-82. 
Over-charging by Railway coolieson——, 2096, 

Great Indian Penmsule Railway— 
Grievances of guards, 1154-55. 

Madras and Sash Mathatta Rab 

Electrification of Rail lines be' Tamb Chingleput, and Ark on—~, 
1466-68. 

Gazetted and subordinate officers:in ——. 848. 
Hardships to passengers on——. 848. 
Improvements of stations on——. 848, 

Mewar State Railway— 

Adj of ts be’ B.B. and 0.1, and——. 2100-01. 

North Western Railway— 
Contractor-Cashier on——. 1106. 

Shahdara Saharanpur Light Railway— 

Condition of stations on—-—. 1627-28. 
Passenger fares over the ——-. 1632. 
Pay scales of Employees of 1000. 

South Indian Railway— 

New works on——. 1463-66. 
Transmission of messages by wireless on——. 1192, 
Water supply to —— by Tiruchirapalli Municipality. 191. 

Tezpur Balipara Reilway— 
Dispute between authorities and employees of ~—. 542. 

RAILWAY ACCIDENT(S)— 
Question re— 

Blectric device to avoid burglary, theft and accidents on Railways. 1106, 

17 
—— near Kamarbandha Station, Assam, 843-44. 

on Bina-Bhopal Section. 510-11. 

RAILWAY AUDIT DEPARTMENT— 
Question re— 

Assi § As ts Officers, Ai ts and Clerks in —-—-, 983-35. 

RAILWAY BOARD— 

Question re — 

Class I Officers in——-. 1486. 
Fixation of permanent strength of —— Office. 1642. 3 Se 

RAILWAY BOOK-STALL (8)-- 
> 

Question re— 
Contracts.—for——986-87. 

RAILWAY BOOKING— 

Question re— 

Booking of Mat and betal leaves on B. N. Railway. 1872-73. 

Priority for booking of goods on State Railways. 2058, 
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RAILWAY BOOKING OFFIOE (S)— 
Question re— 

Insufficient amount of change in——.2096-97. 

AILWAY CLEARING ACCOUNTS OFFICE— 

Question re— 

Building for——. 1952-53. 
Shifting of- from Delhi. 1367. है, 

RAILWAY COACH(ES)— 
Question re— 

Aplitioa of s eat reservations in second class compartments. 198. — 
Bic) [4 29997 3! 333. compartments in Grand Trunk Express. 1788-84. 
New classification of Railway compartments. 200-01. 
Now third class.—-—. 189. 
Provision of fans in third class . | 1737-38. 
Reduction in third class fares and construction of new third class bogies. 370-72, 
Removal of first and second class coaches from trains on B.N. Railway. 2097. 
Saloons for officers in Assam Railway. 1102-03. 
Sleeping berths in second class compartments. 728. a 
Use of saloons on Railways. 1609-11. 
Wagons and passengers ——._ 1088-89. 

RAILWAYS CONFERENCE ASSOCIATION, INDIAN—. 
Question re— 

Employees of Neutral Control,_—-—. 1963. 

RAILWAY COOLY(IES.)— 
Question re — 

Over-charging by —— on E.P. Railway. 2098. 

RAILWAY EMPLOYER(S)— 

Quostion re— 

Allowances to running staff. 1364. 
Booking clerks and tickot Collectors at Panipat and Karnal Railway Stations. 976-77, 
Central staff college for Railway Officers. 1159-60. i 
Dispute between authorities and employees of Tezpur-Balipara Railway in Assam. 642, 
Effect of Government's ant on i of Railway Running Staff. 373. 
Expenditure on ——. 1549. 
Gazetted officers tried for corruption on Railways. 2069. 
Housing accommodation in Delhi for Railway staff from Pakistan. 1323. 
Non-payment of increments and accommodation to E.P. Railway Staff. 1980-82, 
Pay scales of employees of Shahdara-Saharanpur Light Railway. 1000. 
—— workers who have gone on strike, 2080. 
Result of postal and —— strike ballot. 2003-06. 
Smuggling of goods by Railway officials. 814-16, 1411-12. 

RAILWAY ENGINE(S)— 

Question re— 5 

Devel of Ajmer 1 tive Workshop. 1087-88. 
Failures of ——. 2072-738. 
Import and manufacture of locomotives. 703-06, 960-62. 
Locomotives and boilers vate ae plant at Mihijam, West Bengal. 1169-71, 
Locomotives in use on Railways, 1086-87. 
Railway locomotivesfrom U.S.A. 351-653. 
25 7 of——. 812-14, 
“* War Quality’ —— received from Canada, 846. 
Workshop for manufacture of locomotives. 1087. 

RAILWAY FARE(S)— 
Question re— 

Passenger fares over the Shahdara-Saharanpur Light Railway. 1632. 
P traffic ings on Rail 
P. traffic on Railways during 1948, 1168-59. 
Reduction in third class —— and construction of few third class bogies. 370-72, 

RAILWAY GRAIN SHOP(S)— 
Question re— 

Recommendations of —— Enquiry Committee. 1353-55. 
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RAILWAY GUARD (8)-- 
Question re— 

Allowances to —— working on small quick transit trains. 1648-49, 2277. 
Grievances of G. I. P. 115: = 

RAILWAY INSTITUTE(S)— 
Question re— 
Amalgamation of Indian and European Institutes on B.N. Railway. 176. 

RAILWAY LINE(S)— 
Question re— 

Assam Rail link in Jalpaiguri District. 999. 
Completion of the Assam Rail Link project. 1184. 
Construction of Barwadih-Chirimiri 1766-67. 
Construction of new —— in Bihar and Chota Nagpur. 1657. s 

के ae e between Haldibari and Mandalghat Stations in rainy season. 1183, te 

Doubling of Muttra-Delhi——. 1455. 
Electrification of "1761, 1878. Rail. 

~ Electrification of —— bi Tamb: Chinglepat and Ark on M. and 8. M- - 
way. 1466-68. 

Metre Gaug: between Rang: d Tezpur. 369-70. ™ 
New for Orissa and Orissa States, 173-74, 987-88. 

to Bastar State. 2069-70. 
Railway projects to connect Deesa with Kundla and Raniwara. 947. 
Restoration of dismantled in Madras, 706-07. 
Survey of new line through Bastar State. 198. 

RAILWAY MAIL SERVICE— 
Question re— 

Posts of Check Supervisors in———-. 1971 
staff on Bandikui-Delhi Section of B.B. and C. I. Railway. 1627. 

Rules for recruitment of Inspectors of post offices and 970-71, 
Sorting in sections. 1957 

RAILWAYS, MINISTRY OF— 
Question re— + 

Gazetted and non-gazetied staff in——. 1379. 
Meetings of Standing Committee for — 738. 

RAILWAY PASSENGER(S)}— 

Question re— 

Accidents to travellers on footboards of trains on E. I. Railway. 1632-33. 
Facilities for third class 1461-63. 
Hardships to on M. and 8. M. Railway. 848 
Overcrowding in third class and additional income to Railways. 1483. 
Waiting room facilities for third class 1468-69, 1483. 

Py RAILWAY QUARTER— . 

E See “ Quarter (s)””. 
| RAILWAY RECEIPT(S)— . 
, Question re— 

Audit of —— and expenditure on Railways. 2211. 

RAILWAY REFRESHMENT ROOM(S)}— 
Question re— 

Contracts for——. 1657. 

_ RAILWAY REORGANISATION COMMITTEE— 

Question re— 
Recommendation of —-. 1076. 

RAILWAY RESERVATION(S)— 

Question re— 
Abolition of seat reservations in second class compartments. 108. 
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RAILWAY ROLLING STOCK(S) — 
Question re— 

India’s share of —— after Partition. 1977-78. 
M ent of —— sections in Railways. 1873. 

RAILWAY STATION(S)— 

Question re— 

Complaint books at ——. 2065. - 
Condition of on Shahadara-Sah: pur Light Railway. 1627-28. 
Improvements of. on M. and 8. M. Railway. 848. 
Script used in name boards. 1479. 
Social Guides at 977-80. 

RAILWAY TICKET(S)— 

Question re— 

Clerkage charges for return of unused ——. 1858-57. 
RAILWAY TRAIN(8)— 

Question re— 

Additional trains between Arrritsar and Hardwar via Ambala, 2253. 
Additional trains between New Delhi and Muttra. 2253. 
Allowances to Guards working on sn all quick transit trains. 1648-49, 2277. 
Express trains to carry mail and passengers between Howrah and Siliguri. 973. 
Fire in upper class con partn ents in Grand Trunk Express. 1733-34. 
Late arrival of Frontier Mail at Delhi. 1736-37. 
Late arrival of Frontier Mail at Ratlam. 976. 
Maxinum speed of Mail and Express——. 1178-79. 

| Murders on and compensation paid during last four years. 1985. 
Overcrowding in——. 507-08. 
Resumption of train service between Ratlam and Ajmer. 847. 
Resumption of train service with West Punjab. 1092. 
Robberies in running train. 1746-47. 
Running of fast trains on Ketni-Bina Branch line. 2071. 
Through trains between Madras and Mangalore. 197. 
Through trains from Delhi to Bon bay, Calcutta and Madras. 1461. 
Throwing a Magistrate out of running train by Military Officers. 1196. 

RAILWAY WAGON(S)— 
Question re— 

Comp! regarding favouritism in allotn ent of 1765-66. 
Detention of Railway vans carrying insured articles in Pakistan. 202-02. 
Record of wagons going to and returning from Pakistan, 1978-80. 
Representation re delay in supply of wagons. 1872. 
Short supply of wagons for transport of con.ent. 2227-28. 

i Shortage of « 1474. 
Wagons and passenger Railway coaches. 1088-89. 
Wagons for transport of raw materials for paper manufacture. 973, 

: RAILWAY WORKSHOP(S)— 
i Question re—ff 

A f Kanchr: Workshops Remodelling Scheme, 2266. 
परत मिट of Railways and reorganisation of workshops. 1735-36. 

RAILWAYMEN’S FEDERATION— 

i See “Trade Union (8)”, 

| RAJ BAHADUR, SHRI— 
Question by— 

Additional trains between New Delhi and Mutira. 2253. 
Establishr ent of salt industry in Bharatpur. 2250. 

| Exar ination for selection of Assistants to fill permanent vacancies. 2215, : 
| Formation of National Cultural Trust. 1825-26. कल कल 

Irregularities in handling of finances allotted for relief and rehabilitation in Bharatpur State. 
2162. 

Manufacture of shoes, razors, and piercing saws. 2251-53. 
New Schen: es for award of scholarships for studies abroad. 1040. 
Rehabilitation of refugees in Bharatpur State. 2161-62. 
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RAT BAHADUR, SHRI— contd. 
Question (Supplementary) by— 

Allocation of refugees to Provinces and States, 1777. 
Cement Factories. 110 
Claims for damage to goods in transit on railways. 1086. 
Delegations and Goodwill Missions sent abroad. 873. 
Discouraging of Commercial crops, 1750. 
Exhibition of film “India Speaks” in New York. 1786. 
Forced landing of Dakota near Jammu. 206' 
Increase in crime in Delhi. 1701. 
Indian Military Mission in Berlin. 2010. 
Inventories of private 1888 of Provinces. 1294. 

nts in National Cer 291. 
Issue of import and export licences. 525-26. 
Kerosene oil quotas for provinces. 1499, 1500. 
Manufacture of vender ati. 13265. 
Merger of Bharatpur State. 929) 
Metal deposits in States. 1008. 
Migration of non-Muslims from Sind. 1004-06. 
Mobile Employment Exchanges and cottage industries. 760. 
Outstanding Claims on various railways. 959. 

‘ Personal Estates of Nizam of Hyderabad. 930. 
Planters Associations and labour organisations of tea estates. 540. 
Production and export of vegetable oil. 708 
Rate of exchange ott into sterling. 1934, 

Committee. 1076. 
Recruiting Melas. 1419. 
Report of American Exports on development of ground water resources in Gangetic Plain. 

Research in agricultural pests and plant diseases. 1948. 
Restoration of abducted Women. 1245. 

0 women to Paki 497. 
Result of F. B. 8. C. examination for R. I. N. Commission. 1925. 
Rice production in Assam. 974, 
Safety and sanctity of Gurdwaras in Pakistan. 766. 
Scholars sent abroad for advanced Technical Training. 1062. 
Staff training school of all India Radio. 1803-04. 
Threatened railway strike and action against Communists. 1113. 
Treaty of friendship and commerce with U. 8. 8, R. 1503 
Waiting room facilities for third class passengers, 1469. 

RAJ KANWAR, LALA= 
Question by— 

Abolition of capital punishment. 1913. 
Aborigines in Centrally Ad ninistered Areas. 458. 
Appointisent of Central Subordinate Services Commission. 2026. 
Appointnients to Indian Ad ; inistrative Service. 1912. 
Ayurvedic and Unani hospitals and dispensaries. 1707-09. 
Ban on use of titles in official co nmunications and publications. 1912. 
Birth and death rates, 1832-33 

. Candidates interviewed and selected by F. P. S.C. 2026-28. - 
Carrying refuse in’ open carts in Delhf. 
Commodities under control in Centrally Administered Areas, 848-51 

ion to judges of High Court of Eastern States Group. 1428. 
Control on in Centrally Adminis: Areas. 340.. 
Countries where estate duty or death duty is levied. 1299. 
Delhi Special Police Establishment. 2180-82. 
Dispersal of refugees in’ Cam) 161 
Europeans in 1, C. 8., 1. P. 8. ७छवे 1. F.S. 2228-24: 
Finan Scheduled Banks of Calcutta. 1299. 
Hospitals for deaf, dumb, blind and mentally deficient. 1811-13. 
Institutions for Gurukul systém of education: 15 9. 
Maximum speed of mail and express trains. 1178-79. 
Names and titles of Indian and Foreign Ambassadors. 543-44. 
Newspapers, periodi Gl hed in India. 1722-24. 
Number of Government employees and expenditure on them. 2028. 
Pe centage of literacy. 1428-2! 
Production and consumption of petrol. 1261-62 

lution of Basic Hi 1569... 
Revival of Sanskrit learning. 800-0. 4 
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RAT KANWAR, LALA—contd. 

Question by—conid. 

Sa'aries and all to Raj 7. chs and Up-Raj Pramukhs. 1390. 
Settlement of private claims against Germany. 247 
Warrant of Precedence. 1913-16 
Woollen mills. 1177-78 

RA! PRAMUKH(S)— = 
Question re— 

Interference by —— of Patiala and East Punjab States Union in Fast Punjab Politics. 318, 
Salaries and allowances to —— ani Up-Raj Pramukhs. 1300. 

-RAJAGOPALACHARI, SHRI C.— 

Question re— पु 
—— opinion and appeal from All-India Anti-Hindu Code Committee. 686, 

RAJAORI— 

Question re— 

Attack on —— (Jammu) by Pakistani raiders. 2217 
Memorial to Hindus of ——, Jammu, 2217. 

-RAI4 STHAN— 

Question re— 
(६ amps for refugees in United States of - 2146-47. 
Formation of —— Union. 1312. 
Merger of Bikaner, Jaipur, and Jodhpur in——. 924. 
Number of spindles and looms in —— Union. 2100. 
Works of art and antiquities in —— States, 1814-25. 

RAJGHAT— 

Question re— 

National memorial to Mahatma Gandhi at-——; 1009-10; 

RAJKOT— 

Question re— 
Acquisition of ——. aerodrome by Government. 1184-85. 

RAINAGAR— 

Question re— > 

Rai way sidings for West Jhagrakhand and —— collieries. 1093. 

RAMGARH— 

Question re — 

Cantonment Board at ——, Bihaz. 682. 
RAMNARAYAN SINGH, BABU— 

Question by— 

-Activities and achievements of Mica Mines Labour Welfare Fund Committees at Kodarma in 
a Bihar. 1503-05. ; 

‘ (4 
Cantonment Board at Ramgarh, 181 6 
Construction of new railway lines in Bihar and Chota Nagpur. 1657. 
Export of groundnuts. 1143-44 
Hand rganisati 1903, 1990-91, b; 
Introduction of spinning in Cottage industry plans. 1880. 
Kosi Project. 1906-0 
-Licences for rt of groundnut to Italy. 2129. 
-Management of rigs Medical 3 and Hospital. 1059-60. 
Medical College for male students in Delhi 

itary pensions paid in 1948. 1830. 
Military recruiting centres in Bihar. 68: = 
New schemes for award of scholars for studies abroad. 1041. 
New village post offices in Bihar. nae: 52-54. 

export Trade Advisory Council. 1901-03. 
Pending sch Delhi Trust. 
Producti P import and he and sale prices of cereals. 1879, 

of ex-military men. 682. 
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RAMNARAYAN SINGH, BABU—contd. 

Question by—contd. 

Publicity among villagers of Government’s present policy regarding recruitment to army. 
681-82, : 

Purchase and sale of foodstuffs. 736. 
Recruiting melas held in 1948. 1829, 
Recruitment of soldiers from Bihar. 1829-30, 
Schemes of Delhi Improvement Trust. 1726. 
Stocks of cereals. 1880. 
Telephones for rural areas. 736. 
Unauthorised constructions in Delhi. 1725-26, 2209. 
Wastage of cereals in 1948-49. 1880. 

Question (Supplementary) by— 

Bhakra Dam and Damodar Valley Projects. 1118, 
@ensus for 1951. 1414. 
Complaint books at railway stations. 2085. 
Complaints re clay mixing with groundnut exported from India, 28. 
Conferences held by, the Ministry of Agriculture. 161 
Dams constructed by dar Valley Co: 1389, 1890. 
Departmental Committee on Hindu Code. 1114. 
दर 22 into conditions of agricultural labour. 1015. 
Expenditure on atomic research, 1772 
Export of mica. 2121. 
Export of raw and crushed bones and import of fertilizers. 1383, 
Grants-in-aid to schools in States. 1585. 
Import of foreign liquors and prohibition in provinces. 12. 
Inauguration of large and small scale dairy farming 1620, 

ings Cer 
Issue of licences by Air Transport Licensing Board. 690. 
Late arrival of Frontier Mail at Delhi. 1737 

by In Finan i 1559. 
Manufacture and import of needles and See 954 
Migration of non-Muslims from Sind. 1005. 
Model Constitution for States. 1287 
Negotiations for import of wheat and rice, 2261. 
Opening of village post offices. 1629-30. 

P 1948. 
Pension to families of deceased army personnel. 1801. 
Post offices for rural areas. _ 1099. 
Production of ‘Information Films’. 1799. 

tion and cost of Gov collieries. 1951. 
Protection to industries- 864 
Purchase and sale prices of imported cereals. 1977. 
Recruiting Melas. 1419. 
Reduction in third class fares and construction of new third class bogies 372. 
Rehabilitation of refugees in Andaman and Nicobar Islands. 2188 
Report on indi, systems of medici 2 

turning facilities to refugees from Pakistan held territory in Kashmir. 1021. 
Sale of land in Cantonments without auction. 1555, 1556. 

in Centrally A Areas. 1806. 
Short supply of wane for transport of cement. 2228. 
Slums in Delhi. 
Utilization of Coal Mines Labour Welfare Fund for education of labourers. 1885. 

PAN PADFAGA PROJECT-— 

7 ANBIR SINGH, एप... 

See “Project(s)’’. 

. 
Question by— 

Acquisition of land on Najafgarh Road, Delhi for Industrial Supplementary Area Scheme. 
1580-8 

Application of Industrial Employment (Standing Orders) Act, 1946. 1794, 
Applications received in Delhi area under Payment of Wages Act. 1793. 
Ban against harijans drawing water from Railway we'l at Delhi Cantonment Station, 2282 

68. 
Border raids from Pakistan in Jodhpur State. 807. 
Central reserve of foodgrains. 1642-. fe 
Claims pending in Delhi and pur Railway D: 247-49. कह 
Cor Thi Imp: trust for land acquired for Delhi Cloth and General Di 

Mills Ltd. 1581-82 
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RANBIR SINGH, CH.—contd. 
Question by—conid. 

Construction of cow sheds in M. 0, A. bungalows. 2163-64. 
Disparity in prices of gram in Rohtak and Delhi. 999-1000. 
Expansion ०| {indian Agricultural R h Institute, 1361-62. 
Fixation of pet 801 of Railway Board's Office. 1642. 
Improvement of cattle breed. 972. 
Labour supervisor, Lady Hardinge Medical College, Delhi. 1834. 
Litigation Branch of 17.2. Railway. 2249-50. 

५ हत्ताकानता || LR he Tn: 
Officer 0800 in agri ision of Indian Agri 
Organisations for research on crops. 1861. 
Post Offices for villages in Rohtak District, East Punjab. 1098. 
Post of Secretary and Deputy Secretary in Ministry of Health. 1717, 
Procurement and storage of seedgrains. 1188. 
Purchase of insecticides for protecting grain, 1485. 
Railway level crossing on kacha road from Satroad to Dabra. 1876. 
Vacancies in Ministry of Health. 1718. 

Question (Supplementary) by— 
Production and import of foodgrains. 483. 
Publications of Ministry of Information and ing. 785. 9° 

RANCHI— 
Question re— 

Establishment of a Forest Research Institute at ——. 195, 

RANGA, PROF. N.G.— 

Question by— 
Adoption of World Wheat Agreement by all countries. 1091. 
Agreements between India and Pakistan, 532-33. 
Analysing and testing of forest seed. 1655. 
Appointment of candidates registered Emp! 
Asiatic Aid Programme by United States of America. 17-18. 
Shri Sarat Chandra Bose’s criticism on India’s Foreign Embassies. 761-62. 
@ases referred to and disposed of by Income'tax Investigation Commission, 18-20, 
Centres for teaching food preservation. 1877. 
Civil war in China. 226. 
Closing of coal mines in Bengal and Bihar. 499-500. 
Closing of Pakistan Burma border. 2007-08. 

resolution re foreign possessions in Indie. 224. 
Construction of iron and steel factories. 383. 
Control over communications in Hyderabad State. 666-67. 
Co-operative Societies of salt producers. 494-96. 
“Crop and-Cattle Insurance schemes. 833. 
Distribution of cloth and yarn through co-operative soci 190-91. 
Dollar exchange facilities for Indie. 17. : 
Ex and funds from World Benk for River Valley Projects. 226. 
Expenditure pe ‘olice Action-in Hyderabad. 667, 
¥. A. 0. pamphlets. 1762. : 
Factories for manufacture of basic power plants. 631-32, 786. 
Fixation of price and inter provincial movement of gur. 600-01. 
Forei; d scholars trained in Pharm: tical Science, 1917-18. iga ain 
“Government's new textile policy. 189-90. 
~Government’s textile control policy, 362. 
Help to victims of Razakars in Hyderabad. 2224. 
Houses designed by Mr. Macpherson of Jodhpur State. 1918. 
Hydro-Electric Power Schemes, 760-61. 
-Import of agricultural machinery from U, 8. A. 362. 
Import of fi fiy-ton boring: machines. 968-64. 
Import of iron and steel. _ 188. 
Import of rico-bran from Burma, 528-29. 
Improvement of piscieulture. 1761-62. 
Indian fruit preservation and canning industry. 501-02. 
Indian Institute of Fruit Technology. 700-01. 
Indian labourer in Burma being thrown out of employment. 529. 
Indian Power Alcohol Act. 699-700. 
Indonesian Republie’s membership of 18. CALF, B. 224-26. 
International trade position of India. 388-95. 
Krishna Pennar Project. 388. हे 
-Lowering-of pr f imported foodgr: 888-84, 

d with I § Exchi 1024-25. 

1362. 
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BANGA, PROF. N, G.—contd. 

Question by—contd. 

Machine tool industry in India, 188-89. 
Manufacture of bone meal. 1980, 
Manufacture of plastic goods. 963-64. 
New third class Railway coaches. 189. 
Payment of bonus for foodgrains p internally. 1090-91. 
Popularising National Savings i 905. 
Production of gram. 970-72. 

of phosphorus, carbide, cynamide and haloge: id solvents. 698-99, 
Production of rinderpest vaccine. 1654-55. 
Programme for labourers on 4,118, — 454%; 
Provision for workers quarter’s in the construction of new factories. 1011. 
Purchase of foodgrains’ in foreign countries, 1185-86. 

¥ Rampadsagar project. 386-87. 
Recognition of Indonesian Republic ard protest against Dutch action, 228, 
ie al 1 ७0077! ् ‘ ions of D PI ‘or Heavy Chemical Ind » 496-99, 
Rei ions of eee ९ i on Railways, 831-32. 
Re dati of M. iting Officers’ Confe 965-70. 

* R dati of Priorities C i 798-99. 
R dations of Profit Sharing Committee. 536-37, 
Recommendations re prices of sugar and sugarcane. 1182. 

commendat:om ire working of Insurance Companies, 876-77. 
Recruiting melas, 1418-19. 
Release of iron for ute of ul Limp! 499. 
Report re Military Administration of Hyderabad. 1047. 
Restoration of dismantled railway linés in Madras, 706-07. 
Settlement of refugees in Andéman and Nicobar Islands, 02:08: 
Setting up of a now ship-building yard: 896. 
Sindri Fertilizer Factory: 361. 
Subsidies for imported foodgrains. 1091, 
Sufferings and need of ex-I. NA. mori it Siam, Burma and Malaya. 1136-37. 
Supply of coal to tobacco growers of Guntur and’ Krishna District by rail. 975-76. 
Technical Missions from Czechoslovakia and Belgium. 498-94. ~ 
Traffic bottleneck and restrictions om Inter-Provinei: of foodprai 845-46. 
Training of Industrial Mi A ts-and Admi 1090. 
U. 8, A.’s views re ‘Master Plan’ by E.C:AR.B. 225! 
Visit of the officials of the International Bank to India. 445: 
Withdrawal of Fruit Products Control'Order, 698, 

‘Question (Supplementary) by— > 
Accommodation for College of Nursing, Delhi. 22. 
Acquisition of land for building houses for refugees, 517; 
Admission of Indian studentsin American Univorsities. 1578. 
Agreements between India and Western Germany, 220. 
Agreements reached at Delhi Inter-Dominion Conference.. 207. 
Agricultural indebtedness. 1326-27. 
Amount realised by Disposals Di from sales. 468. 
Andaman forests, 1174, 1175, 

के Animals from Pakistan for Governmont dairy farms. 465. 
» Applications for I.A.8. and 1.7 8. 782. .* 

Appointments through Employment Exchanges. 520. 
Arms recovered from Hyderabad. 6. 
Banana Research Station for Assam. 1382-83. 
Clause relating to In in application forms for export quotas, 2188. 
Cloth control policy. 693. 
Collection of rent for telephones from subscribers in Delhi. 478. 
Commercial publicity for Indian goods in for ign countries. 522. 
Committes to enquire into the working of the Criminal Tribes Act. 842, 
Compensation by Delhi Imp: 0 Trust for Jand acquired for DelhiCloth and General 

Mills, Ltd, 1681, 1582. 
Complaint books at railway stations. 2065, 
Complaints ve clay ngixing with groundnut exported from India, 2127. 
Complaints re delivery of letters and money orders. 2245, 
Conditions of sorvico of Indian seamen employed in foreign companies, 2118, 2119, 
Conferences held by the Ministry of Agriculture. 160. 
Confiscation of Nizam’s Bombers and Fighters by Pekistan, 429, 

नै Construction of a major port at Kandla. 2258. > 
Contribution to 0; alth Agricultural Bureau. 1607. 

07 ion of States rep) ives in Consti Assembly. 662. 
ata 
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RANGA, PROF. N.G.—contd. 
Question (Supp!ementary) by—contd. 

Countries with which India has entered into treaties, pacts or agreements, 2141. 
Dams constructed by Damodar Valley Corporation. 1389-90. 
Decomposition of imported foodgrains. 2078. 
Distribution of Scheduled castes scholarships. 28. 
Lottery to raise funds for rehabilitation of refugees, 1262, —, 
Electric machines for cancolling stamps on letters. 1161, 
Hloctrification of railway line between Tembaram, Chingleput and Arkonam on M, and 8, M; 

Railway. 1467. 
Enforcemont of laws concerning food adulteration. 1309, 
Environmental Hygiene Committee. 12६9. 
Establishment of rubber tyre factory in Travancore. 1608, 
Establishment of spa resorts. 1575. 
Expenditure in connection with French and Portuguese Settlements in India. 385. 
Expenditure on Employment Exchanges. 2109. 
Expenditure on rehabilitation of East Bengal refugees. 765. 
Export of handloom cloth to soft currency areas. 702. 
Export of Mica. 2121. = 
Ficilities for higher ion in Ph tical Sci 666. 
Facilities for third class passengers, 1462. 
Facilities to producers for export of groundnut. 2134. 
Fixation of prices of cloth. 694-965. 
Foodgrains imported from foreign countries. 473, 5 
Foodgrains reserves at Centre. 485. 
Foreign investments in India and Indian assets abroad. 657. 
Foreign students studying Indian culture in India. 1568. 
Forei in India Embassy in U.8.A. 1254-55. 
Formation of mutual defence pacts and 90७७7 groups. 2136. 
G ad i i 444 verti in pers, 
Grant to Delhi Uni ity for 1५) Taken it of a Tuberculosis Institute. 318. 
High prices of salt. 1450. 
House purchased in New York for Indian Embassy. 528. 
Housing conditions of labourers in Assam tea estates. 1391. 
Import of foodgrains besides all by F. A. 0. दि 
Import of foreign liquors and prohibition in provinces. 11. 
Import of vegetable mother-seed. 1166-67, 
Import, production and ption of petrol . 1896. 
Imp of cattle breeding. 1176. 
Increased subvention to Orissa Government. 1495-36. 
Increasing the production of salt, 1456. 
Indian Consul-General at Kashgar in Sinkiang. 538. 
Indians in Japan. 1246-47. 
India’s bership of Int ial Monetary Fund. 798, 
Indc-Burma talks on Burma Land Act. 767. 
Inventories of private properties of princes. 1294. 
In in National Savings Certificates. 1291. 
Issue vf import and export licenses. 525-26. 
Jute production in India after partition. §26-27. 
Labour Officers sent for training abroad. 1386. 
Levy of a cess on sugarcane. 1453. 
Licences for export of groundnut to Italy. 2129. 
Machine for ating ing sub: from cattle dung. 2077. 
Malpractices in production of boiled rice. 711. 
Manufacture, import and distribution of Ammonium Sulphate. 840. 
Manufacture of aeroplanes and spare parts. 824. 
Manufacture of manures and chemical fertilisers. 1351. 
Manufacture of pre-fabricated houses. 658. 
Manufacture of wireless transmitters and radio equipments. 696-97. 

: Measures to check inflation. 28, 665. 
ie Membership of T.N.T.U,C., A.I:T.U.C. and Socialist Group, 2120. 

Merger of Sikkim. 1398. 
Mini wages 107 170 ial labour, 758. 
National Cadets Corps. 441, 
Negotiations for import of wheat and rice. 2280. 
New works on South Indian Railway. 1466. 
Nurses in Government hospitals contracting tuberculosis, 315. 
Nutritive value of betel leaves, betel nute, and lime. 797. 
Officers of the Press Information Bureau. 337. 

Opening of village post-offices. 1631. 
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RANGA, PROF. N. G.—coneld. 

Question (Supplementary) by—coneld. 

Pension to families of deceased army personnel. 1800. 
Periodicals for Gurkhas in Indian Army. 219 
Posts of Regional Food Commissioners. 2082, 
Prico index of various commodities. 313. 
Production and export of vegetable oils. 708. 
Production and import of foodgrains. 482. 
Promotions to posts of Sub: Divisional Officers in 0. P. W..D. 1407, 2276. 
Promotion to posts of Sub-Divisional Officersin C,P.W.D. 1407, 
Railway line to Bastar State. 207 
Protection to Indian artificial silk industry. 827-28, 
Protection to sugar industry. _1165. 
Purchase of foreign tinned foodstuffs. 688. 
R. 8. 8. sympathisers among Government servants. 443. 
Ramapadasagar Project. 1252-53. 
Repatriation of Indians from Malaya: 753. 
Report of Economic Committee. -2. 

of refugee i 758-59. 
Restoration of abducted women. 1245-46 
Search of a Karachi-bound Greek ship at Kidderpore Docks, Calcutta. 1423. 
Selections made by F.P.8.C: for gazetted posts. 669. 
Settlement re payment for Defence stores and installations left by Britain. 2201. 
Shortage of raw cotton. 2243, 
Staff cars owned by Ministries of Hood and Agriculture. 1445. 
Staff training school of All India Radio. 1803-0: 

re foreign in in India, — 1289. 
Steps for increasing steel production. 1162 
Stocks of cloth with mills on 1st December, 1948. 166. 
Stocking of the central reserve of foodgrains. -712 
Telephone Exchanges in Delhi. ~480. 
Theft of handgrenades from R.1.A.F. Headquarters at Palam. 1436. 
‘Tractors for Bombay Province. ~ 2083 
Trade agreements between India and Pakistan, 221. 
Treatment of land belonging to Nawab Sadakat Ali aud Mr, Liakat Ali Khan in Dothi Pro- 

vince as evacuee property. 1796. 
Unions and Federations of Railway workers. 2099. 
Use of saloons on railways. 1614 
Visit of Afghan Trade Delegation. -1790 
Visit of Indian Ambassador im Turkey-to Paris: 1788: 
Waiting room facilities for third class passengers. — 1469. 
Remarks by ve basing of questions on newspaper reports, 813-14. 
Supply of advance copies of to q ions ete, 512. 

RANGAPARA— 

Question re— 

Metre gauge Railway line between —— 876 Tezapur. 369-70, 

RANIGUNI— 

Question re— 
ce ion of Central Hospitals at —— and 0.P. Coal Fields. 1141. 

*“RANIWARA— 

Question re— 
Railway projects to connect Dessa with Kundla and ——, 947. 

RAO, SHRI B. SHIVA— 

Question by— 
Audit check on India’s expenditure abroad. 455-56. 

Question (Supplementary) by— 
Adulteration of ghee. 1179. 
Amount realised- by als Directorate from sales. 462. + 
Facilities for tical technical educati 1416. of 
Import of foodgrains. 1168 
Indians employed on staff-of U.N. 0. 883 
Integration of South-West Africa with Union of South Africa, 5 862. 

f pre-fabricated houses. 1422 x 
Publications of Ministry of Inf ion and Broadcasting — 783-84 

f tools by Gov 1782-83. 3 
Report of Economy Gommititée. 9. 
Securities from newspapers in Centrally Administeréd Areas. 1805. <3 
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RAO, SHRI KALA VENKATA— 

Question (Supplementary) by— 
Wells sunk in arable areas. 1740. 

RAO, SHRI, M. TIRUMALA— 
Question by— a 

Captain of training Ship Dufferin. 1121. 

Question (Supplementary). by— 
Abolition of rickshaw-pulling. 2041. 
Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 919. 
Activities of Communists in Hyderabad. 2185. 
Agreements between India and Western Germany. 218-19. 
Agreements reached at Delhi Inter-Dominion Conference. 206. 
Applications for the I. A. 8: and I. 7. 8. 781. 
Appointments given to artists for programmes on A.T,R. 2053. 
Augmenting water supply in Karol Bagh, Delhi. 2048, 
Balance of payments with U.8.A. 2183, 2184. “1 
Ban on Dawn. 2204. 
Banana Research Station for Assam. 1332-33. 
Cases fe di d to and dof by In tax Investigation Commission. 20, 
Cattle Insurance. 1751. 
Commissioner General for Commercial and Economic Affairs in Europe. 2011. 
Committee to enquire into the working of the Criminal Tribes Act. 343. 
Co: al tea stall at Bilaspur railway station. 1331. 
Communists detained by Government. 1703. 
Complaint books at Railway stations. 2065. 
Cultural Attaches to Indian Embassies, 1894. 

Delivery of air mail letters and telegrams by motor cycle messengers. 2230. 
talboaternip at epar' ig 

Dovelopment plan for Delhi. 1136. 
Discouraging of commercial crops. 1750. 
Dollar exchange facilities for India. 17. 
Effects of Prohibition on health. 794. 
Enquiry into conditions of agricultural labour. 1013. 
Establishment of a radio equipment factory. 829. 
Excavation of Vikramshila, Bhagalpur District, Bihar. 2044, 
Fire in upper class compartments in Grand Trunk Express, 1733, 
Foreign tourist traffic. 703. 
General Hlections. 1399,1400. 
Help to cigarette industry. 1173. 
Import duty on gold. 1716. 
Import, production and consumption of petroleum. 1896. 
Indians employed on staff of U.N.O. 883. 
Indians maréoned in Toungoo District, Burma. 2013. 
Indo-Japanese trade contracts. 1016. 
Jute production in India after partition. 826, 
License fee from Indian ing tors on railways. 1757, 
Licence holders of private radio sets. 1815. 
Lottery to raise funds for rehabilitation of refugees. 1263. 
Manufacture of soap. 2231. 
Manufacture of synthetic dye-stuffs. 2238. 
Men bers of Special Recruitn.ent Board 107 1. A.S. andIP.8. 1807. 
Ministers of different ranks in Government of India, 1258. _ 
Negotiations for obtaining steel from Belgium and other countries. 1352. 
Occupation of M.C.A. quarters in new Delhi by non-M.C.A.8. 888-89, 
Oilseeds Export Trade Advisory Council. 1901-02. 
Overseas Shipping Corporations. 1770. asi 
Packages in Central Lost Property Office of B.B. & C.I. lway. 2241, 
Personnel and purpose of Mission to Ethiopia. 1127. 
Posts of Regional Food Commissioners. 2082. 
Posts of Secretary and Deputy Secretary in Ministry of Health. 1717, 

Production of ‘Information Filrs’. 99. 
Production of Penicillin and anti-malarial drugs. 1861. 
Production of Sann hemp. Le 
Protectio ‘*o sugar industry. 5 Sine 
Publicatu.. of Ministry of Inforn ation and Broadcasting, 784. 
Purchase ot Imre Schewagar Museum. 2196. 
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RAO, SHRI M. TIRUMALA—conid. 

Question (Supplementary) by—contd. 

Qualifying test for stenographers. 923. 
Railway accidents. 173. 
Railway line to Bastar State. 2070. 
Ramapadsagar Project. 1252. 
Rational distribution of salt on zonal lines. 1182. 
Recognition of the State of Israel. 1400. 
Recommendations of Panel on silk industry. 2234, 
Recommendations of Priorities Committeo. 799. 
Recruitment to all-India Services from States. 1829. 
Re-en ployment of Prof. G. D. Sondhi by All India Radio after superannuation. 1714, 
Rehabilitation of refugees in Andan an and Nicobar Islands. 87. 
Relay of B. 8. 0. broadcasts by All-India Radio. 1293. 
Release of Prof. Ibrahim of Hyderabad. 931. 
Reorganisation of Foreign Publicity Service. 1124. 
Replacing Kings effigy on coins and currency notes. 2049. Z = 
Report of American Experts on development of ground water resources in Gangetic plain. 

Reporting by public of cases of corruption on Railways. 691. 
Requisitioning and allotn ent of houses to refugees in Delhi, 1244. 
Restoration of disn-antled railway line in Madras, 706. 
Robberies in running trains. 1747. 
Saloons for officers in Assam railways. 1103. 
Securities from newspapers in Centrally Administered Areas. 1805. 
Selection and training of Indian Foreign Service personnel. 1779-80. 1 
Smuggling of goods by railway officials. 815. 
Staff training school of All India Radio. 1803-04. 
Steps to in prove condition of technicians. 2061. 
Strength of States’ armies before merger. 1941. 
Subsidy to Nepal. 1781. 
Supply of bad rice to Andhra public. 1327. 
Sydney Cotton’s flight over Indian territory. 876. 
Trade Agreenien twith Russia. 1123. 

ithholding of ited portion of pension. 1311. 
Works of art and antiquities in Rajputana States. 1825. 

RAO, SHRI 8. V. KRISHNAMOORTHY— 

Question by— 

Accid to travellers on footboard of trains on ४8.1. Railway. 1632-33. 
Facilities for export of safety matches. 1753-55. 
Import and manufacture of machine tools. 1876. 
Opening of village post offices. 1630. 
Production, consumption and export of safety matches. 1753. 
Purchase of hine-tools by Gov: ‘one uF 3. 

Question (Supplementary) by— 

Applications for import permits. 378. 
Cases decided by the Incon e-tax Investigation Commission. 800. 
Central Staff College for Railway Officers. 1160. 
Commercial publicity for Indian goods in foreign countries. 522. 
Commissioner General for Comn:ercial and Economic Affairs in Europe. 2011. 
Conferences held by the Ministry of Agriculture. 160. 
Construction of a new ship-building yard near Calcutta. 948. 
Developnient of a deep sea port between Cochin and Mormugao. 367. 
Hstablishment of spa resorts, 1575. * 
Exchange of students with Russia. 2037. 
Expenditure on atomic research. 1772. 
Foodgrains imported from foreign countries. 472. 
Foreigners served under Government of India, 1417. 
Improven ent of Cattle breeding. 1177. 
Income and expenditure of Hindustan Aircraft Factory. 831. 
Indian Peoples Fan ine Trust. 1749. 
Integration of South-West Africa with Union of South Africa. 862. 
Jute production in India after partition. 827. 
Manufacture of aeroplanes and spare parts. 824. 

'8 of pre-fabricated Houses. 658, 1422. 
Manufacture of soap. 2230. 
Manufacture of synthetic dye-stuffs. 2238. 
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RAO, SHRI 8. V. KRISHNAMOORTHY—contd. 
Qa esti (8 ile tary, ) by- ntd. 

Measures to check inflation. 665. 
Negotiations for import of wheat and rice. 2260. 

served by 7] hic service. 2053. 
Oilseeds Export Trade Advisory Council. 1902. se 
Plans for training of nurses. 217 
Production and export of vegetable oils. 709. 
Production and import of foodgrains. 482-83. 
Production of penicillin and anti-malarial drugs. 1862. 
Protection to sugar industry. 1164-65. 
Supply of Tatas’ coal tar to distillers. 1968 
Training of pilots, ground engineers and technicians. 361. 

ion and exhibi ०. tary Films 2042. 
Use of cattle dung as manure. 2076. 

RAO, SHRI V. 0. KESAVA— 

Question by— 
Absorption of certain classes of Govérnment servants into permanent cadres. 1563-64, 
Agricultural indebtedness. 1326-27. 
Allowances to Maharajas from States aftet appointment as Governors. 2019. 
Arrangements to make India self-sufficient in ammunition. 788-89. 
Arrest of Mahe Mahajana Sabha workers by French police in Indian territory. 752. 
Central Board of cottage industries. 739- 
Cess on industry for higher scientific education and research. 1196. 

= Claims for damage to goods in transit on railways. 1085-86. 
: # And: nd Ni Islands. 2026. 

Complaint books at raitway stations. 2065: 
Vy Go 1702-03 

Compensation to Indians for losses in Burma and the Far Bastin World War Il. 1773-74. 
Conditions of plantation labourers. 1885-87. 
Conditions of service of Indian seamen employed in foreign companies. 2117-19. 
Control on paper. 1458-60. 
Criminal tribes. 1549. 
Crop insurance. 1171. 
Cultivation of finer varieties of cotton. 1085. 
Cultivation of jute in South India. 1852-53. 
Development of Employment Exchanges. 1888. 
Development:of rubber industry. 
Delivery of air mail letters and telegrams by motor cycle messongers. 2234-35. 
Deputation to Russia to study method of tackling multi-lingual problem. 1054. 
Direct shipping facilities between India and the West Indies. 1493, 
Disabilities of Indian enxployees of Anglo-Iranian Oil Company. 878. 
Distribution and production of salt at Sambhar. 1609. 
Distribution of agricultural machinery to provinces through stockist agents. 1954-56. 
Education ofthe blind. 905-06. 
Effects of Prohibition on health. 794-95. 
Employment of child labour. 1996. 
Enforesment of provisions of Electricity Supply Act. 1008-09. 
Enguiry from Trade © ‘ial Intelligence. 1667. 
Export and high:prices of Sugar. 965. 
Export of handloom cloth to soft currenéy-areas. 7041-02. 
Export of mica. 2120-21 

é Export trade with France. 1126. 
2 Hxtraction of power alcohol from neera. 1608. 

Findings of Indian Merchant Marine Officers Committees. 1996-98. 
Fishing with powered vessels. 1740-41. कु 
Foreign tourist traffic. 702-03. 
Formation of Overseas Shipping Corporation. 1773. 
Functions of Central Labour Advisory Council. 2126-27. 
Future of Goa. 878-79. ४ 

! Government adverti: ts in spape: 444.45, 
5: Government daity farms in India. 1536. 

Help to cigarette industry, 1172-73. 
Housing facilities for industrial workers... 879. 
Import of beer from Norway. 1137-88. ८८ 
Import of Isotopes from U.8, A. 183. 
Import of Norwegian apple juice. 1138.99 °> 3 to 
Inerease in crime in Delhi. 1700-01. _ #आब 2 Sean Se 
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RAO, SHRI V. 6, KESAVA—conid. 
Question by—conid. 

Indian’students in Chinese Universities under Communist control. 1493. 
Installation of new radio stations. 1703-04. 
Laboratory to test foodstuffs for army p 1:7 52084: 
Lignite deposits in South Arcot District, Madras. 1360. 
Loans taken by Provinces from Government of India. 2031-33, 
Loss of foodgrains due to locust-pests and rust. 1741-43. 
Loss of foodstuff. 2234. 
Lottery to raise funds for rehabilitation of refugees. 1262-63. 
Major schemes of development. 1383. 
Manufacture, import and distribution of Ammonium sulphate. 839-41. 
Manufacture of cotton textile stores. 1853-54. 
Manufacture of machine tools. 965: 

कै Minimum wages for industrial labour, 723-58. 
National Cadets Corps. 440-41. 
Nationalisation of private telephone com panies. 965. 
New Mint at Aliporg. 906-07. 
‘Non-compliance with provisions of Factories Act, 1948. 1498-94. 

रू Number of Government-owned buses plying in Delhi. 1486. 
Opium seized in course of smuggling. _ 1047. 
Output of opium Alkaloid at Gazipur Factory. 442. = 
Pension to families of ते d army p' 1. 1799-1801. 
Personnel and purposé of mission to Ethiopia. 1127. 
Plans for training of nurses. 2177-79. 
Plans to i prod of ts." 1457-58. 
Prevention of corruption in 0. Ps W.D. 188889. 
Prevention of rinderpest. 1954. हे 
Privilege Ticket Order concession to non-Railway Government servants. 1048. 
Production, import and distribution of iron and steel. 841-42. 
Production of ‘Information Films’. 1797-99. 
Production of Sann-hemp. 1851-52. 
Production of synthetic petrol. 1743-44. 
Purchase of ships from U. 8. A. for Indian Mercantile Marine. 1253-54. = 
3; 8. 8, 89: thi among Gi servants. 443-44, 
Ramapadasagar Project. 1251-53. ree 
Recalling of Indians serving abroad possessing high scientific and technical qualifications, 

1665-66. ९ 
Recognised Trade Union Organisations, 1536-38. 
Recognition of an Indian |} by UNESCO. 442. 24 
Recommendations of Panel on Silk industry. 2233-34. 
Recruiting mzlas. 1418-19. 
Refugees employed through the Special Employment Bureau. 1666-67. 
Relay of B. 5 ©. broadcasts by A. 1. R. 1727. हा 
Re-organisation of Central Secretariat. 1290. <3 
Re-organication of Foreign Publicity Service. 1124-26.4 
Repatriation of Indians from Malaya, 752-53. 
Re at t of refugee engi: 758-59. 
R ॥| t of retrenched Government employees. 1549." 
Scientific research in Universities. » 2126. 3 > 
Standardisation of salaries of teach 1560-63. : 
State Air Service to Far East. 1171-72. 
Statistics ve foreign investments in India, 1289-90. : 

a Sugar products and confectionery industry. 1956-57. 2 2 

|; Supply of bad rice to Andhra public. 1827-28. fa slate oq 

Training of R. I. N. officers and ratings. 906.4 
Universal Basic Education. 789-94. 
Uplift of Harijans. 2019-25. 

Cae Working of Defence Science Organisation. 1909-10. me 

(Question (Supplementary) by— Ee 

Adult education. 1313. F . 
Amount realised by Disposals Directorate from gales: 462. secre 

Animals from Pakistan for Government dairy farms. 465. ae 

Appointments through Employment: Bxcbanges. 520. > 

Border raids by Pakistan (7008 in Assam. 096: ; rd 

Clause relating 10 Inccme-tax in application forms for export quotas. 2134: ८ 
Contribution to Commonwealth Agricviiural Bureau. 1606. 
“Delhi Municipal re-organisation Enquiry Committee. 780. — 
Discontinuance of rationing of petrol. 1101. : 
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RAO, SHRI V. 5. KESAVA—conid. 

Question (Suppl ry) by—conid 

Hlectrification of railway line between Tamb: Chingleput and Ark: on M. and 8. M, 
Railway. 1467. 

Expendii on atomic sh; 1772. 
Expenditure on Employment Exchanges. 2109. us 
Fish freezing plants from U.S. A, 2063. 
Five Year Milk Plan. 1072. 
Foreigners serving under Government of India. 1417. 
Harijan section of Ministry of Relief and Rehabilitation. 1405. 
Licensed aviation companies. 1867. 
Loans sanctioned by Industrial Finance Corporation. 1559, 1560. 
Monopoly in salt trade. 1080. 
Overseas scholars returned during 1948-49. 1574-75. 
Passenyer traffic on railways during 1948. 1159. 
Purchase of ships for R. I. N. from Britain, 1424. 
Recommendations of Profit Sharing Committee. 537, 
Recognition of Foreign Publicity Service. 1125. 4 
Report of Heonomic Committee. 3: 
Requisitioning and al of houses to refugees in Delhi. 1243-44. 
Selections made by 17, P. 8. 6. for gazetted posts. 668. 
Staff training school of All India Radio. 1803-04. 
Starting lotteries for rehabilitation of refugees. 2117, 
Threatened railway strike and action against Communists. 1113. 
Trade with Tibet. 1771. 
Taining of Officers for Indian Merchant Navy. 742. 
Value of imported liquor. 1791. 

RASHTRIYA SWAYAM SEWAK SANGH— 
Question re— 

rt ith- Action against printing presses, news-papers, ete, in 
ly Administered Areas. 787-88, 

Arrest of volunteers in Centrally Administered Areas, 446. 
sympathisers among Government servants. 443-44, 

RATING(S)— 
Question re— 

Training of R. I. N. officers and ——. 906, 
RATIONALIZATION— ' 

Question re— 
Development and —— of sugar industry. 1478-79. 
Rational distribution of salt on Zonal lines. 1180-82. 

RATIONING— 
Question re— 

Discontinuance of 
Extension of 

RATLAM— 

Question re— - 
Late arrival of Frontier Mail at ——. 976. 
Resumption of train service between and Ajmer. 847, 

RAW MATERIAL(S)— 
Question re— 

Wagons for transport of 

RAY, SHRIMATI RENUKA— 
Question (Supplementary) by-— 

of petrol. 1101-02. 
system, 485-91. 

for paper manufacture, 973. 

Appoi through Empl Exch 520, 
Conferences held by the Ministry of Agriculture. 161, 
Delhi Municipal Re. isation Enquiry Commi 780. 
Expenditure on reliahilitanon of Hast Bengal refugees. 765. 
Financial aid to refugees by Rehabilitation Finance Administration. 1055. 
National Cadet Corps. 441, 
Officers of the Press Information Bureau. 337. 
Rehabilitation of refugees from Pakistan, 215. 
Report of Economy Committee. 2. 
Universal Basic Education. 791. 

in Central 

Volunteers arrested, detained and convicted in Centrally Administered Areas, 680. 
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RAZAKAR(S)— 
Question re— 

Action against —— in Hyderabad. 6-7, 
Arrest of —— and overhaul of civil administration in Hyderabad, 15. 

Compensation to victims of —— atrocities in Hyderabad. 331, 1206-07. 
Help to victims of —— in Hyderabad. 2224, 

RAZOR(S)— 
Question re— 

Manufacture of shoes, 

RECEPTIONIST(S)— 
Question re— 

Waiting rooms in Post Offices and —— at Delhi Telephone District Office, 355. 

RECIPROCITY ACT— 
Question re— 

Action against Soutk Africans under ~~ 1792. 

RECOGNITION -— 
Question re— Z 

of Indonesian Republic and protest against Dutch action. 223, 
—— of Israel state by Great Britain. 772: 
—— ofthe state of Isracl. 1400-01. 

RECRUITMENT— 
Question re— 

Members of Special —— Board for I: A: 8. and 1, P.8. 1307. 
Military Recruiting Centres in Bihar. 682. 
Promotions and—in Armed Forces, 1419. = 

Publicity among villagers of Governments present policy regarding——to Army. 681-82, 
Recruiting Melas. 1418-19. z 
Recruiting Melas held in 1948. 1829. i 

Recruiting to officers ranks in Armed Forces. 1419-20 
—of Assistant Surgeons to British aad Indiaa Military Hospitals, 1199-1201. 
—of British personnel to Armad Forces Acadamy and India Military Acalemy. 2945 
—of Gorkhas in Army. 2046. 

of Inspectors and clorks in the Office of the Director of Civil Supplies, Delhi. 

1658-59. 
of soldiers from Bihar. 1829-30. 

—— to all-India services from States. 1828-29. 
Rules for —— of inspectors of post offices and R.M.8. 1970-71. 

REDDY, SHRI. R, GURUV— 

Question (Supplementary) by— = 

Accidents to travellers on footboard of trains on 17, I. Railway. 1633. 

Expenditure on Embassies and High Commissioners’ Offices. 1995. 

Pension to families of deceased army personnel. 1800. 
Production of gypsum. 1664. | 
Production of ‘Information Films’. 1799. के 

Re-employment of Prof. G. D. Sondhiby All Tndia Radio after supsrannustion. 1714. 

Rehabilitation of refugees in Andaman and Nicobar Islands. 2187. 

RE-EMPLOYMENT— 
See ‘ Employment”. 

REFINERY (IES)— 
Question re— 

— for imported Crude oil. 762. 

REFRIGERATOR(S)— 
Question re — 

Allotment of coment, iron and steel for construction of refrigeration plants. 1649-50. 

REFUGEE(S)— 

, and piercing saws. 2251-53. 

Question re— 

Acquisition of land for building houses for ——. » 516-18. 
Allocation of —— to Provi and States. 1775-77. 
‘Allotment of houses to —— in Delhi. 1674-75., 



: __Refugees in Camps in 0. P. and Berar. 2166 
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REFUGEE(S)—conid 
Question re—conid. 

Allotment of residential and busi: premises t6- refugees in Delhi. 1689-90.) 
Asse: of value of wable properties of ‘om Pakistan. 236. 
Census and rehabilitation of 6-27 
Collection of funds in U. 8. A. and U. K. for rehabilitation of ——. 743-46. 
Death of a girlinjured by car. 1600. 

of urban im: ble property of ——. 413 
diture on displaced and houses constructed for them. 2017-182] 

Expenditure on relief and rehabilitation of: 881, 
Facilities for students. 1697-98. 
Facilities to from Pakistan-held territory in Kashmir. 1020-21, 
Financial aid to by Rehabilitation Finance Administration. 1054-55. 
Fixation of pay of displaced teachers. 1721-22, 1732. 

meral Provident Fund Accounts of officials. 1194, 

Expen: 

Government quarters occupied by 533-34 
Highly qualified registered with Special Employment Bureau. 1689-1732: 
Houses and shops for in Delhi 1-3. नर 
Houses built for from Pakistan. ~ 1999-2001. 
Houses for —— under Shadipura Northern Extension Scheme. 383-84, 
Housing scheme for Sind —— at Udaipur. 214. 
Hunger strike by Sindhi Harijan —— in Sabarmati and Ahmedabad. _935-36, 
Influx of froni Pakistan. 403. - 
Loss to —— in the Bombay cyclone. 1491-92, ~~ : 
Lottery to raise funds for rehabilitation of 1262-63, 2117. 
Mobile Employment ; Bxchanges and cottage industries for 
Non-Muslim Kashmir. 1687-88. 
Organisations doing —— relief work. .397-98. 
Permanent rehabilitation of 2 - 
Prod of Int certificates ४8 leaving Pakistan, 1686, 
Records of service of Government officials. 400: bee Saber meg 777 एकक 
~——— employed through the Special Employment Bureau.~ 1666-67. 
—— in Delhi and allotment to other provinces. 1026. = 
—— maitriculates appointed as postmen in Delhi.~ 980. 
— sleeping on pavements. 1271-72. 

_ Rehabilitation of » 285-43, 
Rehabilitation of -— and Town Planning Schemes. 382-83. = 
Rehabilitation of —— from East Bengal. 217-18, 545-46, 763-65, 771-72, 1019-1126 

1133-34, 1509. ihe ss न 
Rehabilitation of from Kashmir. 1206 
Rehabilitation of —— from Pakistan. 214-16, - 
Rehabilitation of from Western Pakistan Cantonments. 1247-4: - 
Rehabilitation of in Andaman and Nicobar Islands. 802-03, 806, 2186-88."] 
Rehabilitation of —— in Bharatpur State. 2161-62. - 
Rehabilitation of —— teachers. 1698-99. 
Bet onset tion 70 82120 07 jpaniesforhelp in Kashmir operations and in 1५ ing- 

1869. a - 
Repatriation of ——‘from Kashmir. 1891 

Hots of houses to —— in. Delhi. 1243-44. 
townships for Government employees in Delhi, 244-45.-1 

759-606 

Reservation of 
£ 

Resettlement’ of —— in their original homes. 1898 > 
Returning facilities to —— from Pakistan-held territory in Kashmir. 1020-21, 
Schemes of Provincial Government for housing ——. 1278-80, | - i 
‘Townships for in Delhi. 1669-72. 
Unauthorised constructions in Delhi. 2209.7 
Vocational training centres for 396-97. J] Ea 

See also “ Evacuee(s) ”. के 
also ‘‘ Non-Muslim(s) ”. तु = : 3 — 

REFUGEE CAMP(S)— ’ 
+ Question re—j 

= Camps for refugees'in United States of Rajasthan. 2146-47. 
~ Closing of Delhi ——+.227-28. s 

Dispersal of refugees in camps. 1261 eae 
Expenditure on camps and employment of refugees in Government service, —1026, 9 

1 institutions and loan 80ए8770४8... 1029. 
Hunger strike by refugees in Kingsway Relief Camp. 1692-93, min ni 
Number of refugees in —— (08-09. 
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REFUGEE CAMP(S)—conid. 
Question re—conid. 

Refugees in camps in Delhi and Ajmer-Merwara. 2166. 
Refugees in camps in Madhya Bharat and Matsya Unions. 2167. 
Refugees in camps in U, P. 67. 
Refugees in Okha transit camp. 1783-84. : 
Refugees living in camps in Bombay. 1686-87. z 

Rehabilitation of refugees in camps. 211-13, " 

REHABILITATION— 

Question re—} 
Appointment of Ch. Faiz Ullaha Khan as —— Secretary in Kashmir. 1206. 

Cabinet level relief and —— Committee. 773. 
Trregularities in handling of Finances allotted for Reliéf and —— in Bharatpur State. 

2162. 
. Non-Muslims left in Pakistan and expenditure on - 229: s 

of Hindus ftom Hyderabad. i - 

Resettlement of demobilised medical personnel. 796. 

Resettlement of refugees in their original homes. 1898. - = 

See also “‘ Refugeo(s) ”. 

REHABILITATION FINANCE ADMINISTRATION— 

Question re— =e 
Financial aid to refugees by ——. 1054-55. 
Loan applications received by ——. 331-33, 2268-69. 
Loans granted by: + 1604. 

RELIEF AND REHABILITATION, MINISTRY OF— 

* 

Question re— 

Expenditure of ——. 776. > 

Harijan section of 1401-06. 
z 

Meetings of Standing Committee for . 545. ० 

REMITTANCE(S)— 
Question re — 

= ea 

—— from Indo-China. 1900-01. j = 

RENT(S)— न S 

4 Question re— 
हे । Enforcement of House —— Control Act in Cantonments. 1316. 

High for houses in Jubbulpore Cantonment Area. 2218: ae 

House allowance paid to Government servants in Delhi. 1665. = 

REPARATIONS— > = 

é Question re — 
: —— from Japan. 1680-81. 

REPATRIATION— 
as 

Question re— 

Political unrest in Burma and of Indians. 776-78, 

of Indians from Malaya. 752-53, 1255-06. 

---- of Indians in South Africa. 882. 
of unemployed Indian labourers from Burma. 530. 320-+56 %3£ 

a REPRESENTATION— 

Question re— 
= 

India’s on International Court. 2008. .-* 

‘Statutory bodies on which Legislature is represented. ~ 2149-61. 

है REQUISITIONING— 
eae 

z Question re— गज ४ - जप 

Buildings requisitioned for use of military personnel. 1031-32. = Fay 

De-requisitioning of lands and buildings in Assam. 458. : 

Houses requisitioned in Delhi. 1408-09. eee 

Promises requisitioned in Bombay and Delhi. 379-81. — 

‘and allotment of houses to refugees in Delhi. 1243-44. sei 

— of houses in Daryaganj, Delhi. 1565. aa TD 

— of i ble properties in ts. 1195. 

Residential houses requisitioned by the Coll of Delhi. 2225. sg 

See also‘ Acquisitioning”» से स्टेट 7 तने 
also * Acquisitioning ”. : ee Sore: 

Se 
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RESEARCH(ES)— 
Question re— 

Benefit to cultivators from —— in agriculture. 1987-88. Cess aay for higher scientific education and——. 1196. Indian Jute Mill Association — Institute. 1877. 
Organisations for — on crops. 1361. 

‘ogress In——— on maize crop. 2095. 
— for evolution of Basic Hindust: 1569. 
~— in agricultural pests and plant diseases, 1344-48 
—— In effects of tobacco on human system. 2189. 

in manufacture of radio valves, 2148, 
— on effect of vanaspati on human beings. — 1377. 

Scientific in Universities. 2126. 

RESERVE BANK OF INDIA— 
See “ Bank(s) ”. 

RESETTLEMENT— 
See “ Rehabilitation ”. 

RETIREMENT— 
** Superannuation ”. 

RETRENCHMENT— 

Question re— 

Continuity of service of retrenched persons on re-employment. 1440-41. 
Reduction of Indian Army and establishment of Territorial Army. 1441. 

of temporary personnel. 1667-68, 2272. 

See also “ Demobilisation ”. 
REUTERS— 

Question re— 

Visit of 

REVENUE(S)— 
Question re— 

Mission to India. 805. 

Receipts from air surcharge on letters and post cards. 1936-38. 
from and prohibition of poppy cultivation. 8-9. 

— from enhanced Excise Duty on tobacco, cigaréttes and tea. 1086. 
—— from import tax on silk yarn and’silk fabrics. 1225-26. 
-— from trunk telephone calls. 2231-33. 

REWA— 

Question re — s 
Detention of Ex-Maharaja of. 

REWARD(S8)— 

Question re— , 

—— to employees for suggestions for economy for improvement in Posts and 
Telegraphs Department. 1476-77. 

RICE— 

Question re— 

Malpractices in production of boiled ——. 709-11. 
Negotiations for import of wheat and गा 2259-61. 
Nutritive value of sun-dried —— and parboiled —— and storage 1719707०71०४४8,. 3583-84. 

imported from Burma. 2088-89. 
production in Assam. 974. 

Supply of bad: to Andhra public. 1327-28. 
Supply of bad —— to South Indian States. 712-13. 

See also “ Foodgrains ”. 

RICE-BRAN— 

Question re— 
‘port of —— from Burma. 528-29, 

RICKSHAW(S)— 

Question re — 

- Abolition of——pulling. 2040-41. 

430. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES. छा. 

RIFLE(S)— 
868 “ Arms”. ४ 

RINDERPEST— 

- Question re— 

Prevention of —-. 1984. 
Production of. vaccine. 1654-55. 

See also “ Pest(s) ”. 
RIOT(S)— 

See “ Disturbance(s) ”. 

RIVER CRAFT(S)— 
Question re — 

Naval on Brahmaputra. 1424. 

RIVER VALLEY PROJECT(S)— 
See “ Projects”. ‘I 

ROAD(S)— 
Question re— 

Construction of national highways, 981-83, 1089. 
Expenditure on construction of in Jammu and Kashmir State, 915. 
Funds for construction of national highways and——. 1918-19. 
Highway between Port Kandla and Ahmedabad. 1990. 
Motor from Shillong to Agartala. 2261-62. 
Return of ——, buildings and forests to Himachal Pradesh. 921-22. 

development. 1860-61. 
—— link between Siliguri and Assam via Cooch Bihar. 975. 

ROBBERY (IES)— 
Question re— 

inrunning train, 1746-47. 

ROHTAK— 
Question re— 

and Delhi. 999-1000. Disparity in prices of gram in 
Post Offices for villages in district, Hast Punjab. 1098. 

ROWAN, CAPTAIN F. H.— 
Question re — < 

Unauthorised sale of R. A, B. aircrafts by ——.. 1073-74. 

ROYAL ASIATIC SOCIETY— : 
Question re 

Grant to Bombay branch of ——, 1437-38, 

RUBBER— 5 

Question re— 

Development of industry. 1328. 7 
Representation from United Planters Association of South India re accumulation of- 

stock. 1834-35. 
Schome for making Lndia self-sufficient in 

RUBBER TYRE— 
Question re — 

Establishment of 
RULERS OF STATES— 

See “ Prince(s) ??. 

RULING (S)— 
See “ Spoaker, Mr.” 

RUPEE— 5 
Question re — 

~ Rite ofaxshaazs of ——iato Storling. 1933-34. 

products. 1074-75, 

factory in Travancore. 1607-08. 
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RURAL AREAS— 
Question re— 

fnstallation of telephones in + 506. 
Publicity among villagers of Government's present policy regarding recruitmentto army, 

Production of electric energy and supply to ——. 1134-36. 5“ 
Telephones for 736. 

RURAL POST OFFICE(S)— 
See “ Post Office(s)”’. 

RUSSIA— 
Question 7e— 

Deputation to 
Exchange of students with 
Trade Agreement with 112, 
Treaty of friendship and commerce with U.S. S8.R. 1508. 

to study method of tackling multi-lingual problem. 1654. 
2034-37. 

8 

SABARMATI— 

Question re — 

Hunger strike by Sindhi Harijan refugees in —— and Ahmedabad. 935-36. 
SABATHU— 5 

Question re — 

Government buildings lying vacant in —— Cantonment. 2208. 

SADAKAT ALI, NAWAB— 
Question re — 

Treatment of land belonging to —-- and Mr. Liakat Ali Khan in Delhi provines as 
evacuee property. 1795-96. 

SAHAY, SHRI JADUBANS— 

Question by— 

Construction of bridge over Ganga at Patna, 194-95. 
Construction of bridge over river Koel, Bihar. 196-97. 
Development of atomic energy. 243. 
Establishment of a Forest Research Institute at Ranchi. 195. 
Land reclamation and supply of tractors in Bihar. 195-96. घर 
Model aeroplane clubs in colleges. - 196. 
Repatriation of Indians in South Africa. 882. 
Stipends to students of Dehra Dun Military College. 333-344 
Telephone connections to private subscribers in Patna. 1187. 

SAHU, SHRI LAKSHMINARAYAN— 
Question by— 

Action against South Africans tnder Reciprocity Act. 1792. 
Aeroplane crashes. 506-07. 

_Age limit for retirement of Posts and ae hs Department employees. 1988.9 
pie cultural and Veterinary eclleges for Utkal University. 319. 

‘Owances of Guards working on Small Quick Transit Trains. 1648-49, 2277. 
Amalgamation of Indian and Huropean institutes on 9. 3९. Railway. 176: 
Appointment of a Minister for Plebiscite in Kashmir. 769. 
Appointment of All India Radio Correspondents in provinces. 446. 
Appointment of Mr. 8. 8. Bajpai to Indian Embassy in France, 542-43.3 
Appoi of working | alists in various departments. 1715. 
Arrest of R. 8. 8, volunteers in Centrally administered areas. 446. 
Associateship of Indian Agricultural R h Insti to graduate workers. 353. 
Attack on Rajaori (Jammu) by Pakistani raiders. 29217. 
Bauxite in Korlapat Hill, Kalahandi State, Orissa. 1281. 
Benefit to cultivators from researches in agriculture. 1987-88. : 
Bhubaneswar as a halting station for Calcutta-Mad ras air mail service.2 713-14, 987... 
Cases decided by the In tax Investigation-C issi 789-800. 
Census of unemployed persons. 1059. nate Cc ication from Gov: of Assam ve cnotrol of production of opium. 9172 — 

umption of Bhang, Charas, and Ganja in Centrally administered areas. 917, 1552-53~ 
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SAHU, SHRI LAKSHMINARAYAN—contd. 

Question by—contd. 

Copper mines in Dhalbhum. 1152. 
Curtailment of Post-war Development Schemes. 1060. 
Dofonce of east coast of India against naval attacks. 799. 

Departmental and extra departmental Post Offices in Orissa. 1767-68. 
Dotention of railway vans carrying insured articles in Pakistan, 202-03. 
Development of Balasore port in Orissa. 726. 
Diplomatic posts created after 15th of August, 1947, 228. 
Educationists sent abroad for study of adult social education systems. 319-20. 

Expenditure on Post-War Reconstruction Schemes. 685, 2270. 
Expenditure on Provincial Governors. 446-51. 
Foodstuff left by U. 8. A. 2240. 
Grant to Delhi University for establish of a Tuberculosis Institute. 318-19. 
Grants given to Lakshmi an Institute of Technology, Nagpur. 2212+13. 

Houses for refugees under Shadipura Northern Extension Scheme. 383-84. 
Import of foreign liquors and prohibition in provinces, 9-12. 
Incorporation of South West Africa in Union of South Africa, 2145. 
To d subvention to Orissa Gov it. 1435-36. 
India’s trade with Canada, 2144. 
Tron and coal mines of Tolcher (Orissa), 1193. 
Kalinga Air Lines. . 714. 
Loans from International Monetary Fund. 914-15, 
Loans to Jammu and Kashmir st-te. f 
Loss of life and property in Kashmir. 676-77, 
Maintenance of a pipe band by B. N. Railway. 175. 
Measures for abolition of begar, 248: 
Medium of instructions in Universities. 2212. 
Memorial to Hindus of Rajacri Jammu. 2217. 
Mineral deposits in Singbhum District, Bibar. 1150-51. 
Mineral deposits 01 Gangpur State (Orissa). 1151-52. 
Mineral resources of Mayurbhanj State (Orissa). 1152-53. Z 

Naturalisation and immigration laws for Indians in U. 8, 8. 2144. म्प 

New Post Offices, Telegraph Offices and Telephone Hxchanges in Orissa and Orissa States. 

New railway lines for Orissa and Orissa States, 987-88. 
Newspapers and periodicals suspended in 1948. 1058. 

Nutritive value of sun-dried rice and parboiled rice and storage improvements. 353-54. 

Objections by whisky manufactures association London for plating orders with Mr. Butler, 

403-06. 
Officers and labourers employed in Daduma and Hirakud Projects. 767. 

i Oils used in soap industry. 2084. > 

| Overcrowding in Railway Trains. 507-08.‘ 
Passenger traffic earnings on railways. 185. 
Patents taken under Indian Patents and Designs Act. 726. 
Petrol to visitors of Jaipur Session of Indian National Congress. 366.67, 

Planters Association and Labour Organisations of Tea Estates. 539-40. 

Postal Insurance Fund. 1658. 
Preservation of Mi ts and Arghaeological B: tions. - 1317-18. 
Private properties of Rulets of Indian States. 670. 
Private properties of Rulers of Orissa State. 1058. 
Processing of oil cakes. 2088. 
Production and ption of indig detergents. 2084-85. : 

Production, consumption, import and export of oilseeds. 2101-03. Z 

‘Publieations by Indian Council of Agricultural Research, 1108. हर 

Recruitment to All-India Services from States. 1828-29. + 

Rehabilitation of refugees and Town Plahning Schemes. 382-83. Zs 

Repairing of Chowdwar Aerodrome in Orissa. 8. 

Result of F. P. 8. 0. examination for R.I. N. Commission. 1924-25. z 

Retired and superannuated persons employed in Ministry of Agriculture. 1987. न 2 

Revenues from and prohibition of poppy a 8-9. : 

pI 

‘Scales of pay of Stenographers on railways - 1648. we - i 

Sch of assisted emigration of Indians from South ica, 1792. 

‘Short term plan for i ed industrial producti 176-85. 
Survey projects on 8. N. Railway. 185. 

sanctions against South Africa. 1791. = 

Use of Gopalpur Port in Orissa. 893. > 
Use of oil cakes as manure. 2085-8 Aaa a z 

World production of opium and prohibition in India. 316-18. 
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SAHU, SHRI LAKSHMINARAYAN—contd. 

Question (Supplementary) by— 

High prices of salt. 1450-51. 2 
Plans to inerease production of cocoanuts. 1458. 
Prevention and cure of leprosy. 1558. 
Technical staff in Agricultural and Animal Husbandry Divisions of I,C.A.R. 1107, 

SAKSENA, PROF. SHIBBAN LAL— 3c 

Question by— 

Abolition of special pay to Class TV servants. 2223. 
Abolition of titles conferred by British India Government. 2268. 
Effect of Government’s annow t on. | ts of Railway Running Staff. 3738. 
Government of India Pensioners. 2214-15. 
Rules for recognition of Union of Workers on Railway. 2089-90. 
Statutory bodies on which Legislature is represented. 2149-61. 
Unions and Federations of Railway workers. 2090-92. 

Question (Supplementary) by— 

Abolition of Istimrardari and Jagirdari systems in Ajmer-Merwira. 2239. 
Cattle insurance. 1751. 
Central Pay Commission Ri dations on pany: d Railways. 1631. 
Compensation to Indians for losses in Burma and the Far-Hast in World War II. 1774. 
Conditions of service of Indian seamen employed in foreign companies. 2118, 
Cultivation of jute in South India. 1853. 
Engineering personnel in M. E.8. 1437. 
Leave terms of extra-temporary employees. 2190. 
Licence fee from Indian catering contractors. 1757. 
Qualification< ०1 a Civilian Store-keeper 77 1३. 1. A. F, 2192. 
Reoganisation of R. I. A. F. Hquipment Depots on civilian basis. 2191. 
Seales of pay of stenographers on Railways. 1648. 

SALARY— 
See “ Pay(s) ”. 

SALEM— 
Question re—a 

Reports of American experts ve Iron Ores in Sandur and ——. 1762-63. 

SALOON CARS— 
See “ Railway Coaches”. 

SALT— 
Question re— 

Co-operative Societies of: 
Distribution and production o: at Sambher. 169, 
Establishment of industry in Bharatpur. 2250. 
High prices of + 1448-51. 
Import of; from Pakistan. 1957-58. 
Increasing the production of. 1455-57. 
Manufacture of by private individuals. 1656. 
Manufacture of in Orissa on co-operative basis. 174-75. 
Monopoly in trade. 1078-80. 
Office of Controller. 1873. 
Price of ——. 1076-78. 
Rational distribution of on Zonal Lines. 1180-82. 
Recommendations of: Experts Committee. 197, 
— manufacture at Kharagoda. 2253-55, 
Supply of Bombay —— to Jubbulpore and U.P. 2256. 
Supply of from Kharagoda. 2256. 
Zonal system for distribution of ——. 2256. 

SALT EXPERTS COMMITTEE— 

Question re — 

Recommendations of ——. 197. 

SAMANTA, SHRI SATIS CHANDRA— 
Question by— 

| Appointment of Minister for Plebiscite in Kashmir. 769 
Booking of mat and betel dence 9 on 8. 3. Railway. 1872-73. 
Catering to Messrs, das Ei on 8. प्र, Railway. 1364-65, 

Roce 494-96. 

क् 
। 

। 
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SAMANTA, SHRI SATIS CHANDRA—contd. 

Question by—contd.— 

Control over Nuncowry group of islands and Great Nicobar Islands, 1440, 
Demolition of houses in Andaman Islands. 1439-40. 
Improyement in yield of paddy and wheat. 2103-08. 
Licences for fishing at Okhla. $792-93. 
Loans to Jammu and Kashmir state. 676. 
Loss of life and property in Kashmir. 676-77. 
M to ii food producti 1083-84, 1 
Measures to increase yield from land. 1857-59: 
Patents taken under Indian Patents and Designs Act. 726. j 
Production of improved seeds. 1369-72. 
Requirement and production of foodgrains. 1081-83. 
Retirement benefits and gratuity in cases of premature death of Government servants. 19207 
Tonga rates in Delhi. 1577-79. 
Water charges from occupants of ‘‘ 0 7 type chummeries in Lodi Road, New Delhi, 

1784-85. > 

Question (Supplementary) by— 

Construction ot a new ship building yard near Calcutta. 948, 

SAMBHAR LAKE— = 
Question re — 

Distribution and production of salt as-——. 1609. 

SANDUR— 
Question re — 

Report of American experts re Iron Ores in—— and Salem. 1762-63. 
SANITORIUM (IA)— 

Question re — 

Tuberculosis 

SANSKRIT— 

Question re— 

Foreign students studying —— in Indian Universities, 2050, 
Revival of learning. 800-01. x 

SANSKRIT DOCUMENT(S)— 
Question re — 

in Central Provinces. 2217, 

Ancient in Jogjakarata. 1911-12. | 

SANTA CRUZ— 

Question re— 

Develop é of Ini ional Aerodrome at ——, Dum Dum and Palam. 823, 
Development of —— Air Port. 809, 

aerodrome. 1626. 

SARWATE, SHRI V. 8.-- 

Question by— 

Late arrival of Frontier Mail at Ratlam. 976, 

Question (Supplementary) by— 

Plans for training Nurses. 2179. 

SATISH CHANDRA, SHRI— 

Question by— ae 

Food delegations sent abroad. 731-35. _ z हंस! 

Li articipati f Political Parties in Trade Union Movement. 5 i 

Rone 27020 ot Directorate of Foodgrains Movement from headquarters, 1369. 

‘Trade Unions and All India Trade Union Federations. 1029-30. ; 

Travelling allowances to officers not entitled to go by air, 846-47, 

SATROAD— 

Question re — है 

Railway level crossing on kacha road from —— to Dabra. 1876. 
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SATAYANARAYANA, SHRI MOTURI— 

Question by— 

Banks de-scheduled and policy ve private Banks, 1197-98, 
Cattle consus. 1336. 
Cattle insurance. 1750-51. - 
Cattle shows. 1470. 
Country-boat building industry and inland waterways. 844. 
Crop insurance. 1749. 
Discouraging of commercial crops. 1750. 
Education to farmers in rearing cattle. 1333-35. 
Encouragement to coastal traffic. 1018. 
EB + to ship-building industry. 1018. 
Expenditure on ‘ Grow More Food’ campaign. 1340-41. 
Expenditure on railway employees. 1549. 
Foreign students studying Indian culture in India. 1567-68. 
Import of pure ghee and butter. 1471-72. 
Improvement of cattle breed on regional basis. 1335-36. = 
Impro t of cattle breeding. 1175-77. 
Tnauguration of large and small scale dairy farming. 1613-21. 
Indian People’s Famine Trust. 1748-49. 
Land brought under cultivation. 1623-26. 
Literature for impr t of cultural relation with foreign tries. 1443. 
Major irrigation projects under construction. 1497-98. 
Motor boats for passenger traffic on inland waterways. 844-45. 
Paddy lands. 1621-23. = 
Production of vanaspati and its effect on health. 1470-71. 
Steps to improve cultural relations with foreign countries. 1427-28, 

Steps to increase the production of fodder. _ 1336-40, 

Question (Supplementary) by— : 

Development of Tapioca cultivation. 1641. 
Investments in National Savings Certificates. 1292. 
Late arrival of frontier mail at Delhi. 1737. 
Opening of village post offices. 1629. 
Publications of Ministry of Information and Broadcasting. 784. 
Scheduled and non-Scheduled Banks. 1802. 
Universal Basic Education:< 792. 
Wells sunk in arable areas. 1740. 

SAUGOR— 
Question re— 

Construction of subway at —— station. 1766. 
Funds for University of 1718-19. = 
Passenger air service through —— . 1654. 

SAW(S)— 

Question 16--  - ¢ : 
Manufacture of shoes, razors, and piercing ——. * 2251-53. 

SCALH(S) OF PAY— 

See “Pay”. 

SCHEDULED BANK(S)— 

See “Bank(s) ”. 

SCHEDULED CASTE(S)— 
Question re— 

Distribution of scholarships. 22-24. 
— candidates returned from foreign studies. 910-13. 
Scholarships to East Punjab —— students. 1916-17. 

SCHOLAR(S)— : 
28% “ Student(s) 7... 
SCHOLARSHIP(S)— - 

Question re— Seen s : 

Distribution of scheduled castes ——. 22-24. 
Foreign for study in subjects other than medicine. 342. 
New scheme for award of for studies abroad. 1037-42, 
Overseas awarded to students from States. 1585-97. 

Pa SS Seen ae ae जल मन 
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SCHOLARSHIP(S)—conid. 
Question re—ceonid. 

——. to East Punjab scheduled castes students. 1916-17. 
——- to foreign students for studies in India. 1568. 
Stipends to Indian students by foreign countries. 1203-05. 
Stipends to students of Dehra Dun Military College. 333-34. 

SCHOOL(S)— 
Question re— 

Domestic Science in Delhi Girl——. 935. 
Grants-in-aid to in States. 1584-85. 
Military training in secondary ——. 1579. 
Naval —— at Cochin. 1205-06. 
Schools in Delhi. 2213-14. 

See also ‘‘ Educational Institution(s)” and also “ College(s) *’- 

SCIENCE INSTITUTE, INDIA— 

Question re— ze 

Report of Reviewing Committee of ——, Bangal 805-06. 
SCIENTIST (S)— 

Question re— 
bee ine of Indians serving abroad possessing high scientific and technical qualifications. 

1665-66. 

SCOUT(S)—; 
Question re— 

Amalgamation of Hindustan —— Association and Boy 

SCRIPT(S)— 
Question re— 

Regional 1; in 1) gari as University language. 434-36. 
—— used in Railway station name boards. 1479. 

SEALDAH DIVISION— 

Question re— कर 
Pay scales of Headmates in - of B. 1. Railway. 1654, 2277. 

SEAMEN— 

Question reo— 
Conditions of service of Indian —— employed in foreign companies. 2117-19. 

SEARCH— 
Question re— 

—— of a Karachi-bound Greek ship at Kidderpore Docks, Calcutta. 1423. 
—— of Master Tara Singh at Narela. 1582. 

SECONDARY EDUCATION— 
See ‘Education ”’. 

SECRETARIAT— 

Question re— 

Abolition of posts of Assistant Secretaries in Contral——. 26. 

Appointment of candidates qualified in Ministerial Service (Third Division Examination held 
in 1947). 2211, 

Holding of meetings and distribution of handbills by Government servants in——. 1825. 

Issue of instructions r¢ age of retirement. 2277. ; 

Number of Government employees and expenditure on them. 2028. 

P t i t ies of Assistants in Ministries. 2215. é 

Association, 1414. 

P and q 198 in Mii 
Re-organisation of Central . - 1290. 
Rotronchment of temporary p 1, 2972. 
पु ified in Ministerial services third division examination. 2210, 

ip 
Transfer of eau officers from Delhiand Simla, 1115-16. 

See also “ Munistries ”. 2 

SECRETARY (1008)-.- 

Question re— 

Appointment of Ch. Faiz Ullaha Khan as Rehabilitation —— in Kashmir. 1206. 

Appointment of Private —— to Ambassadors. 768. Sire 

Posts of and Deputy Secretary in Ministry of Health. 1717, 
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SECRETARY OF STATE— 

Question re— 

Former Services. 2223. 

See also “‘Service(s)”. 

SECUNDERABAD— - 
Question re— = 

Constitution of Cantonment Boards in and Mhow. 1935-36. 
SECURITY(IES)— 

Question re— 

Restoration to Hydorabad of “Govern nent of India ——” transferred to Pakistan. 21-22. 
from newspapers in Centrally administered areas. 1804-06. 

SECURITY COUNCIL— 

See “United Nations Organization’. 

SHCURITY PRINTING PRESS— : 
Question re— : 

Machinery for , Nasik for printing stamps. 909-10. 

SEED(S)}— 
Question re— 

Analysing and testing of forest ——. 1655. 
: Import of vegetable mother ——. 1166-67. 

Procurement and storage of —— grains. 1188, 
Production of improved - 1369-72. 
Specialised crop 1080-81. 
Stopping of supply of Coffee to Co-operative Societies. 1479. 
Technical Adviser for decortication and refining of B 

SELECTION(S)— 
Question re— 

Candidates interviewed and selected by F.P.S.C, 2026-28. 
aan for of O 2215 

Regular and Temporary Commission granted since 15th August 1947. 2059. 
and training of Indian Foreign Service personnel. 1779-80. 
made-by F.P.S.C. for gazetted posts. 667-69. 

SENIORITY— 
Question re— 

Tastructions regardi: ion of —— and ption of “India Opted” 
Government employees. 1942. 

SERVICE(S)— 
Question re— 

Cases of corruption in 1053-54. 
Concession of premature retirement to Europ Officers of Non-S ry of State— 

662-63. 
C of. of retrenched p: on r loyment, 1440-41. 
Corps of Mechanical Engineering inarmy. 1309. 
Discharge of Indians from Burma.Government ——. 1021-23 
‘Expenditure of camps and employment of refugees in Government ——, 1026. 
Expenditure on Capital works, Supplies and —— to Kas} 25. 
Expenditure.on each category of —— under tal Government, 1942. 

Terms and हट डक of Nepali ‘ raed in India, 1309, 

SESAMUM O1L— 
Question re — = 

1372—75. 

SESSION(S)— 
Question ve — 

Delegation to next —— of General Assembly of U.N-O. 1896-97. 
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SHADIPURA— = 

SHAH, PROF. K. T.— 

SETH, SHRI DAMODAR SWARUP— 
Question by— 

Absorption of personnel from Pakistan opting India, 1314, 
Acquisition of barracks at Anand Parbat. 1278 
Age of ret: of Mj $ servants, 1314-15, 5S hg 
Agmarking and standardisation of Indian wool. 1365-66. a 
Agricultural Marketing Adviser’s visit +¢ U.8.A.in connection with Indian Wool Trade. 

1367 
Allotment of coment, iron and steel for construction of refrigeration plants. 1649-50. हु 
Arms and ammunition lying in Indonesia, 2058-59. हे 
Assistant A Officers, 4 tants and Clerks in Railway Audit Department. 933+ 

35, 
Audit of receipts and expenditure on Railways. 2211. 
Ban on use of loud speakers in Delhi. 1598-99. 
Blackmarketing in kerosene oil. 989, 1147. 
Cases of corruption in various Ministries. 1059. 
Compensation to victims of Razakar atrocities in Hyderabad. 1206-07. 
Construction of houses in Basti Than Singh Nagar Karolbagh, Delhi. 773, 93 
Constitution of Warks Committee of factories. 773- 
Contractor for tonga stands at Delhi Main Station: — 1368. 22; 
Domestic Science in Delhi Girl Schools. 935. 2 
Enforcement of House Rent Control Act in Cantonments. 1316. 
Firearms. licenses ‘issued in Delhi from “August to December, 1947. 1068, 
Fixation of prices of cloth. 988 
Fixation of price of imported bicyeles. 989. 
Government servants taking part in activities of Akali Party, 1598. 
Import and sale of foreign cloth. 988, 2271 
Industries recruiting labour through contractors. 77: 
Instructions regardi f soniority and absorption of ‘India Opted” Government 

employees. 1942. 
Muslim houses sealed by Custodian of Evacuee Property, Delhi, 1028-24. 
Publications proscribed in Delhi. 1207-13 
Purchase of land by District Magistrate in Delhi. 1441. 
Revision of Rules of allotment of Government quarters. 541. 
Sale of graded wool in U,8.A. 1366-87, 
Shifting of Railway Cl Aacounts Office from Delhi. 1367. 
Transport of wheat from Bash Punjab and U.P. to Delhi for personal use. 2096. 

Question 7e—~ % 

ci Northern Extension Schi 383-84, Houses for refugees uns 

Question by— a 

Acquisition of Rajket aerodrome by Government. 1184-85. 
Administration of Kutch State. 801. 
Aerodromes in Provinces and States. 1184. 
Aircraft purchased from disposals. 1868-69. 
Aluminium production in 0.7. ang Berar. 1760. 
Arrears of Income-tax. 677-79. हि 
Arrears of income-tax, super-tax, Corporation tax ef evacueesto Pakistan. 1540, = = 
Book value of stores in various Ministries. 68! 
Civil and Military stores supplied to Government of Jammu and Kashmir. 1730, 3096-07. 
Collection of arrears of Income-tax. 679-80. 
Countries carrying mail by.air without surcharge. 1990. - 

Establishment of aluminium factory in 0. 9. and Berar. 1759. ; ro 

Future of Kutch State. 801-02, 5 z % 

Licensed aviation companies. 1865-68. = = 

Night airmail service. 1870-71. 
O-yerseas Shipping Corporations. 769-70. 
Policy re aviation enterprise by Joint Stock Companies, 1869, 
Postcards and letters carried by air and surface routes. 1983-84. See 

Prospects of aluminium industry in 0. P. and Berar. 1759-60. 3 == 
Receipts from air surcharge on letters and post car 1936-38. 
Remuneration to aviation eompa for help in Kashmir operations and in 

rescuing refugees. 1869-70. 
Statistics re place of origin and destination of postcards and letters. 1984, 
Statistics re post cards and letters. 1984. 
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SHAH PROF. K. T.—conid. 
Question (Supplementary) by— 

3 ता ion of Kathia’ Ports. 169. 
Census for 1951, 1413, 1414. 

Expendi on Conf 6 ittee meetings and Delegations. 685-86. 

SHAHDRA-SAHARANPUR LIGHT RAILWAY— - 

_ See “Railway(s)”. 

: SHARE(S)— 

Question re — 

Refusal by the Reserve Bank to recognise transfer of —— after 30th November, 

1948. 1410-11. 

SHAREHOLDER(S)— 

™ Question re— 
oot 

ds to —— of Sterling and Dollar Companies in India. 1309. Ree 

SHARMA, SHRI KRISHNA CHANDRA— 

Question (Supplementary) by— i 

i Compensation to Indians for losses in Burma and the Far-East in World War. 1774. 

Fixation of prices of cloth. 695. 

i Interest on loans paid and received by Government. 2047. 

॥ Raids by Pakistan nationals on Indians border. 669. 

Ih ‘SHASTRI, SHRI HARIHAR NATH— 

Question by— 

Allowances to employees of Tata Aircraft Ltd., ‘Titaghur (West Bengal). 2226. 

Civilian employees in A.I.G.S. Bengal Area. 2191, 

Er ployees of Bengal Air Depot. 2224. 

Employees of Neutral Control I.R.C.A. 1963. 

Leave terms of extra-temporary employees. 2189-90. 

Qualifications of a Civilian Store-Keeper in R.LA.F. 2191-92. 

Recognition to Indian Government Press Employees Association, Calcutta, 1897-98. 

/ Reorganisation of R.I.A.F. Equipment Penots on Civilian basis. 2191. 8 

i * Question (Supplementary) by— : 

| Absorption of certain classes of Government servants into permanent cadres. 1563-64. 

‘Activities and achievements of Mica Mines Labour Welfare Fund Committee at Kodarme 

in Bihar. 1805. 
Central Pay Commission Ri dation on 1५ owned Railways. 1631. 

i Grievances of G.I.P. Railway Guards, 1154-68. 

Non-compliance with provisions of Factories Act, 1948. 1494 

Postal and Telegraph Employee’s Unions. 3. 

Recommendations of Railway Grain Shop Enquiry Committee, 1354. 

Truce plan between Capital and Labour. 1248, 

| SHILLONG— B 
Ht _ Question re— 

| Motor road from 

SHIP(S)— 
pe Question re— 

Conversion of Dufferin into a Store establishment. 1881-82, 

Fishing with powered vessels. 1740-41. 
Purchase of —— for R.I.N.-from Britain. 1424. = 

Purchase of from U.S.A. for Indian Mercantile Marine. 1255-54. 

Search of a Karachi-bound Greek —— at eae ore Docks, Calcutta, 1423. 

Time taken for laying of keels of. in U.K. or U.S.A. 1948. 

SHIP BUILDING— 
Question re— दे 

i Construction of a New —— Yard near Calcutta. 847-48. 

i Encouragement to industry. 1018. 

i Nationalisation of Yard at Vizagapatam. 848. 

(| Setting up of a new —— yard. 396. 

to Agartala. 2261-62, 
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SHIPPING— 
Question re— 

Direct facilities between India and the West Indies, 1493, 
Encouragement to coastal traffic. 1018. 
Recommendations of Marine Court Enquiry. 210-11. 

SHIPPING COMPANY(IES)— 
Question re— 

Conditions of service of Indian seamen‘employed in foreign——. 2117-19. 
Rate war among shipping lines. 2162-63. 
Violation by shippers of ban on export of gunny sacks to South Africa. 526-27. 

SHIPPING CORPORATION(S)— 
Question re— 

Formation of Overseas, —. 1773. 
Overseas, + 769-70. 

‘SHOE(S)— ‘ 
Question re— 
Manufacture of: , Tazors and piercing saws, 2251-53. 

SHOP(S)— = 
Question re— 

Hides and skin left by Muslims in Delhi. 413. 
Houses and for refugees in Delhi. 231-32. 

SHORE ESTABLISHMENT— 

Question re — 

Conversion of ‘Dufferin’ as——-,_ 1881-82, 

SIAM— 
Question re— 

Investments of South Indian Cheitiars in Ceylon, Burma, Malaya, —— and Indo- 
China. f 

Sufferings and needs of ev-I.N.A. men in ——, Burma and Malaya. 1136-37. 

SIDHVA, SHRI R. K.— 
. Question by— 

A of land for building houses for refu, 516-18, 
Action against Razakars in Hyderabad. 6-7. 
Activities of Communists in Hyderabad. 2184-85. 
Administration of Kathia’ Ports. 168-70. 
Admission of Indian stud: in edi ional instituti in England. 310-12, 
Adult education in Delhi. 1194. 
All India Main Wireless Control Centre tor weruplane. 690. 
Allocation of food grains to India by F.A.0. 345-46. 
Allowances to married couples in Government seryice. 2056-57. 
Amalgamation of Hindust: Scouts Association and Boy Scouts Association. 1414. 
Amendment of Cantonments Act.~ 1556. 
Amount realised by Disposals Directorate from sales. 461-63. 
Andaman forests. 1173-75. 

_ Animals from Pakistan for Government dairy farms. 464-66. 
Annual Meetings of Central Board of Irrigation. 1005-06, 
Appeals pending before Privy Council. 2001-03. 
Applications for import permits. 376-78. 
Applications for the 1.4.8. and I.P.S. 781-82. 
Appointment of Non-Indians to Civil Posts. 1797. 
Appoint ment of Officials as Advisers by Central Government to States Unions. 660-61. 
Appointments through Employment Exchange. 519-20. 
Armed Forces in Portuguese Goa. 375. 
Arms recovered from Hyderabad. 4-6. 
Articles seized by Delhi Enforcement Police. 1949-50. 
Automatic Machine for sorting and stamping letters. 475-76. 
Balance of payments with U.S.A. 2182-84, 
Ban on export of jute to South Africa. 1488-90. 
Ban on import of raw silk. 1500-02. > 
Basic Education Scheme in Delhi Province. + 1042-46. 
Bombay पथ 7009 wWorksh 

Pp Ip 
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SIDHVA, SHRI R. K.—contd. 
Question by—conid. 

Border raid by Pakistan troops in Assam. 655-56. 
Building for Railway Clearing A: Office. 1952-53. : 
Buildings requisitioned for use of Military personnel. 1031-32: 
Captain of training ship-‘Dufferin’. 1120-21. 

‘Carrying of airmails by Airways companies. 346-49. 
Census for 1951... 1413-14. 

= Central Staff College for Railway Officers. 1159-60- 
Ceylon Citizenship Act. - 1487-58. 
Check on activities of Communal organisations. 1203. 
Cloth and yarn sold to Pakistan under Inter-Dontinion trade agreement. 2062. 
Collection of funds in U.S.A. and U.K. for rehabilitation of refugees. 743-46- 

nrmissioner General for Ci affairs in Europe. 2011. 
Complaint regarding favour: agons. 1765-66: 
Conferences held by the Ministry of Agriculture. ~ 107-62. 
Constitution of Cantonment Boards in Secunderabad and Mhow. 1935-36. 
Construction of a new ship building yard near Calcutta. 947-48. 
Construction of Wharves at Kundle. 047. 
Contribution to Commonwealth Agricultural Bureau. 1605-07. 
Control on cereals in urban areas. 1837-45. 
Control on food charges in Delhi and Simla hotels. 1384. 
Conversion of ‘Dufferin’ as Shore Establish.ent. 1881-82. 
Dakotas used for commercial purposes. 1 
Damage to Governinent of India’s properti 
Deduction of subscriptions to Trade Unions directly from salaries of employees. 1008. 
Delay in disposal of applications for grants of licences by Air Transport Licensing Board. 

943-46. 
Dolay in issuing permits to enter Pakistan. 8:19. 
Delhi Municipal Ro- iseti i 

es in Bombay eyclone. 1490-91. 

g Enquiry C 110 780-81, 
Demurrage recovered by Bombay Port Trust. 1849-81. 
Detontion of foreigners. 1661-62. 

=< Developmont-and use of Jamnagar as ७४ International Pott. 1760-61. 
Development ofa deep sea port between Mormugao and Cochin and @ harbour at Coeoa- 

nada. £70: 
Development of Santa Cruz Air Port, 809. x 5 
Disbandment and withdrawal of Azad Kashmir Forces, 247-58. ४ 
Disposal of evacuee property after Infer-Dominion Conference held at Kardchi. 1684~ 

50. = 
Doubling of Muttra-Delhi Railway Line. 1455. 
Electric device to avoid burglary, theft and accidents on railways. 1106. 
Electric machines for cancelling stamps on letters. 1160-61. = 
Electrification of railway lines. 1761. 
Engineer's Conf ution re removal of restrictions of import of essential goede 

1684, 
Hstablishment of Defence Science Organization. 897. 
Establishment of Radio Equipment Factory. 1846-48. 
Establishment of Rubber Tyre Factory in Travancore. 4607-08. 
Exhibition of film “Indiz Spoaks”” in New York. 1785-86. 
Expenditure on Cantonments and Military Lands. Department. 1926. 
Export from Japan. 1882-83. 
Export of linseed, linseed oil. castor 8989 and castor oil. . 877-78. 
‘Extra chargo for embossed envelopes. 1364, 

_ Facilities for practical technical education. 1415-16, 
Facilities for refuges students. 1697-98. ० 
Fire and 108568 in Caloutta Telophons Exchange and scheme forremodolling. 162-63. 
Fish freezing plants from U.S.A. 2062-63. 
Five Year Milk plan. 1071-72... era a 
Food grains imported from foreign countries. 466-73. 
Forced landing of an aeroplane at Ambala. 809-10. 
Forced landing of Dakota near Jammu. 2066-67. iG 
Foreign investments in India and Indians assets abroad. 656-57. 
Foreigners datained in India, 1815-17. : 
oreigners employed in Hindustan Aircraft Factory, Bangalore. 1157-58. 5 Fronch 5 Noten Tada कसर कट 

0] 8807 to al Proaby. 1121-22. 
Government of India Prize Bonds. 1710. 4 = 

ral Provi Fund aceo f refugee officials. 1194. as 
High prices of salt. 1448-51. : oe Teas . : = 
‘High priority for India in export of Japanese Industrial products. 1386-87. : 
‘Highway between Port Kandla and Ahmedabad. 1990. == 



—————— Question by—contd. 
Houses of Rulers:6f Statosin Delhi. 2057-58. 
Houses of Rulers of States in Delhi ard Bombay. 425-26, 1551 
Housing accommodation in Delhi for railway staff from Pakistan. 1323. 
Housing schome for Sind refugees at Udaipur. 214. 
Immovable properties sold and registered after Kerachiagrooment, 2142-43. 
Import and manufacture of bicycles. 1460 
Import of milk powder. 1828-30. 
Import of salt from Pakistan, 1957-58. 
Import of textile machinery from Japan. © 515-16. 
Income and expenditure of Delhi Transport Servieo. 1634. 
Income tax due from Pakistan under Partition Agreement. 2056: 
India’s representation on International Court. « 2002, 
Indian Nationals in’ War Zone in China. 1006. 
Indiansin Japan. 1246-47 
Indians snarooned in Toungoo District, Burma. = 2012-14. 
Industrial Housing §cheme: 212: 
Infringement of payment.of Wages Aet gnd hours of Employment Regulation. 
Installation of new telephones. 164-65 
Tntegration of South West Africa with Union of South Africa. 861-622 
Introduction of night air Mail service. 728-29; 

in wal Savings Cert 1280-92. 
Issue of licences by Air Transport Licensing-Board:” 688-90. 
Labour Officers sent for training abroad. . 1: 
Landing fees recovered from, Airways Companies. 473-75. 
Late arrival of Frontier Meil at Delhi. 1736-37 
Levy of a cess on sugar cone, 1451-54. 
Licence holders of private radio sets, 1813-15. 
Loan for construction of now Capital for East Punjab. 2029: 
Loans: ioned by Industrial Finance Co1 1558-60. 
Locomotives from U.S.A. 351-53 
Loss to Government in sale of imported foodgrains. 1446-48. 
Loss to refugees in the Bombay cyclone. 1491-92 
Machinery for Security Printing Press, Nasik for printing stanips. है 
Manufacture of Bisourts. -964. ‘ 
Manufacture of Bren Guns+and Rifles in Kanpur Feetory and-position of Ammunition 

Factory, Hyderabad. 309-10. 
Manufacture of Penicillin. 1322-23, —. 
Manufaeture of power alcohol from molasses and syrithetie petrol from coal. ~$10-12. 
Manufacture of pre-fabricated houses. 607-59 
Manufacture of radios. 999. 
Manufacture of Soap.- 2229-31. -- 
Manufacture of Steam Rollers. 1324-25. 
Match factories. 2228-29. 

tion of A; k-ghee. 937-42. 
M ion in cotton. 714-17. 
Meetings of Standing Committee for Ministry of Agriculture. 737. 

if ittee for Ministry of Commerce. 544 
Meetings of Standing Committes fgr Ministry of Communications. — 737. 
Meetings of Standing Committee for Ministry of Defence, 683-84. 

iE ittee for Ministry of Education. 68+, 
Meetings of Standing Committoc for Ministry of External Affairs and Commonwealth- 

Relations. 544. 
Meetings of Standing Committee for Ministry of Food during 1948, 1659. 

if ‘or Ministry. of Health. 684-85. 
Meetings of Standing Committee for Ministry. of Industry and Supply... 737. 
Meetings of Standing Committee for Ministry of ad 
Meetings of Standing Committee for Ministry of Railways. 73 

f 16660 for Ministry of Relief and Rehabilitation, — 5: 
_ Meetings of Standing Committee for Ministry of States, 685, 
Meetings of Standing Committes for Ministry of Transport. 738 <i 7 

Meetings of Standing Committee for Ministry of Works, Mines and Power. 
Meetings Fina 684. 
Borger of of I.N.T.U.C., A.L.T.U.C. and Socialist Group. 2119-20 

Constit 
val 

ferger of Bhopal with Ma 
gration of non-Muslims from Sind. 1003-05. 

Mis-appropriation of Hyderabad State money by Laik Ali Ministry. 
ae Constitution for the 81 1287-88 

lassification on Railways. 1650. 
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SIDHVA, SHRI R. K.—conid. 
Question by—-conid 
New Officers in various Ministries gotting Rs. 1,000 and over. 659-60. 
New for in Delhi. 1118-20 
New Sch for award of scholarships for stud: abroad. 1037-42, 
Officials on deputation to States and States Unions. 2019. 

if in Provinces. 1945-49. 
Packages in Contral Lost Property Office of B.B. and 0.7. Railway. 2240-42. 
Passenger traffic on Railways during 1948. 1158-59. 
Pay of Cant Board 5. 
Paymont of Cash Certificates transferred from Western Pakistan. 1316 
Payment of deposit amounts by Jwala Bank Limited, Agra. 779-80, 2270. 
Pensions drawn by M.C.A.’s from Hyderabad State treasury. 3. 
Persons employed through transfer Bureau. 1054. 
Plebiscite in French Indian territories and Merger with India. 208-10. 
Police Action in Hyderabad. 2029-30. 
Political pensions to foreigners. 1663-64, 
Political unrest in Burma and repatriation of Indians. 776-78. 

_ Postal and Telegraph Employees Unions. 1072-73 
Premises requisitioned in Bombay and Delhi. 379-81. 
Price for silver. 2208. 
Price index of various commodities. 312-13. 
Privilege Ticket Order Concession. 898-99. 
Production and export of vegetable oils. 707-09. 

id cost of Gov: collieries- 1950-52 
Production, consumption and export of oil seeds and vegetable oils. 834-39. 
Production of glycerine. 709. 
Production of gypsum. 1664-65. 
Production of income.tax clearance certificates by person leaving Pakistan. 1686: 
Protection to industries: 863-64. 

Funds of employees of local bodies in Pakistan opting for India. 378-79, 
Provision of fans in third class coaches. 1737-38. 
Purchase of foreign tinned foodstuffs. 687-88. 
Purchase of raw silk from Japan. 1649 
Publications of Ministry of Inf and adeasti 782-75. 
Railway projects to connect Deesa with Kundla and Ranliwara: 947. 

_ Rate War among Shipping lines. 2162-63 
Re dati of Commi on Profit Shari industri 1381. 
Recommendations of Marine Court En ey, श्र 11 
Recovery of amounts transferred to Pakistan by Hyderabad and Junagadh. 1696-97- 
Refineries for imported Crude Oil. 762 
Refugees in Okha transit Camp. 1783-84. 
Re-grouping of R: f worksh 35-36. 
Rehabilitation of refugees in Andaman and Nicobar Islands. 2186-88. 
Rehabilitation of refugees in Camps. 211-13. 
Rehabilitation of refugees from Western Pakistan Cantonments. 1247.48. 
Rehabilitation of refu: teachers. 1698-99, 
Re-modelling of New Delhi Railway Station. 1454-55. 
Re-organisation of C.P.W.D. 1993- 
Re-organisation of Military Accounts Department. 1909. 
Repair of Railway engines. 812-14 
Report of Economy Committee. 1-3. 
Report of Kolhapur Disturbances Enquiry Tribunal. 314, 
Report on the Administration of Durgah Khwaja Saheb, Ajmer. 2028-29. 
Reporting by public of cases of corruption in Railways. 691-92. 
Representation regarding delay in supply of wagons. 1872. 
Requirements and production of foodgrains. 1365. 
Requisitioning and allotment of houses to refugees in Delhi. 1248-46, 
Requisitioning of immovable properties in Cantonments. 1195. 
Reserve Bank of India bulletin. 1704. 
Reserves of food grains and recommendations of foodgrains Policy Committee. 1845-46. 
Resources of Crude Oilin India. 762-63. 
Restoration of abducted women. 1244-46 
Restoration of Somnath temple at Junagadh. 426. 
Result of postal and Railway employees strike ballot. 2003-06. 
Revenue from trunk telephone Calls. 2231-33 
Rice imported from Burma. 2088-89. 
Road accidents in Old and New Delhi. 1538. 
Sale of land for Ico Factory in Delhi Cantonment. 424-25. 
Sale cf land in Cantonments without auction. 1555-56. 
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SIDHVA, SHRI छू. K. —contd. 
Question by—contd. 

Santa Cruz aerodrome. 1626. 
Scheme for making India self-sufficient in rubber products. 1074-75. 
Securities of Nawab of Junagadh. 1697. 
Sentence of death passed on General Tojo and his colleagues. 1129. 
Short supply of wagons for transport of cement. 2227-28. 
Smuggling of goods by railway officials. 814-16, 1411-12. 
Special Tribunal in Hyderabad. 1919 
Staff cars owned by Ministries of Food and eae 1445-46. 
Staff of Ministry of Finance (Defence) and Military Accounts Department. 1695-96. 
Starting lotteries for rehabilitation of refugees. 2117. 
Steps to improve condition of technicians. 2061 
Stocks of cloth with mills on lst of December, 1948. 165-68. 
Stores to be recovered from Pakistan. 198: 
Strength of staff of Reserve Bank of India. 2053-55. 
Subscription of loan issued by Government in September, 1948. 425. 
Subsidies to new agencies. _ 2057. 
Superannuated officers*in Ministry of Food. 1607. 
Textile goods lying in various Military Depots. 349-51 
Theft of arms and fro; to: and Depots. 423-24, 
Theft of telegraph wire from Delhi Cantonment. 900. 
Trade with Tibet. 1769-74 
Training of Officers for Indian Merchant Navy. 741-43 

f Gi Finances by ial Bank of India. 1032-36. 
‘Transfer of certain offices from Delhi and Simla. 1115-16. 

of land to Nawab Sadakat Ali and Mr. Liakat Ali Khan in Delhi 
Province as evacuees property. 1795-96. 

Trial by jury of European British Subjects in India in criminal cases. 1817. 
Trial of C.P.W.D. Officers on charge of corruption. 866. 
Truce Plan between Capital and Labour. 1248-50. 
Unauthorised sale of R.A-F. Aircrafts by Captain F.H. Rowan. 1073-74. 
Use of Crown emblem by High Courts, 899. 
Use of saloons on railways. 1609-11 
Wells sunk in arable areas. 1738-40, 

Question (Supplementary) by— 

Abolition of ns in Go offices. 1505. 
Abolition of Istimrardari and Jagirdari in Ajmer-Merwara; 2239, 
Accommodation for College of Nursing, Delhi. 22 
Acquisition of land for Delhi Improvement Trust on Najafgarh Road. 919, 

ij of Inter- i claims. 
Adulteration of ghee. 1179. 
Advances to Government servants for purchase of motor cars. 1434, 
Agricultural Indebtedness. 1326. 
Allegations against India by Premier of N.W.F, Province. 1692. 
Allocation of refugees to Provinces and States. 1777 
Allotment of houses to refugees in Delhi: 1674-75 
Appointments given to artists for programmes on A.LLR: 2053 

3 and ammunition stolen from Ordnance factories and depots. 2038, 
Bakhra Dam and Damodar Valley P¥ojects. 1116-18. 
Bank failures in Bengal. 1922. 
Breach of Indo-Pakistan agreements. 399, 400. 
Candidates selected for foreign studies in 1949. 26. 

: Cattle insurance, 1751 
Central Pay Co: dati Company owned Railways: 1631: 
Clerkage charges for return of unused railway tickets. 185 
Cloth Control Policy. 692. 
Communal tea stall at Bilaspur Railway Station. 1331. 
Complaint books at Railway stations. 2065 
Conditions of service of Indian seamen employed in foreign companies, 2118, 2119. 
Construction of a major Port at Kandla. 22 
Construction of quarters for Government servants. 2008-09 
Control of locust and Phadka: 1350 
Control on paper. 1459. 
Cultivation of finer varieties of cotton. 1085. 
Decomposition of imported food grains: 2078 
Delivery of Air Mail letters and telegrams by Motor Cycle Messengers. 223: 

of Ini at Santa Cruz, Dam Dum and Palam. 823, 
Discontinuance of rationing of petrol, 1101 
Duty ०० petrol. 1860. 
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SIDHVA, SHRI R. K.—conid. 
Question (Supplementary) by—conid. - 

Electrifi of rail line, bi Tamb: Chingleput and Arkonam on M. & 
« Railway. 1467. 

Establishment of National Indian News Agency. 1942. 
Evacuation of non-Muslims of Skardu, Kashmir. 1046-47... 7 

enditure on Capital works, Supplies and:services to Kashmir. 26. 
Expenditure on Embassies and High Commissioners Offices. 1995, 
Export of mill cloth to Middle East Countries. 1676. 
Export of raw and. crushed bones and import of fertilizers” 1382. 
Fire in upper class compartments im Grand Trunk: Express. 1733-1734. 
Foreigners in Indian Embassy in U.S.A. 127 1-65 
Foreigners served under Government of India. 1417. 
General Hlection. 1899. 
Gold and Silver imported from U.S.A: under ‘Lease-Lend’. 1934. 
Government advertisements in newspapers. 1718. 
Grievances of G-I.P. Railway Guards. 1154. 
Harijan Section of Ministry of Relief and Rehabilitaticn, 196. 7 
Holding up of imported and other goods in Karachi. 1260. 
Import duty on gold.. 1715-16 
Import of foodgrains. 1168, 1169 
Import Gi tion of petroleum. 1397. 
Improving Delhi Telephone system. | 1629, 

on to Orissa Gov ti. 1435. 
Tnereasing fish production. 1640; 
Indis’s share of rolling stock after partition, 1978. 
Tndians in ti 'ए Fund and International Bank... 909. 
Introduction of night. in India... 1889. 
Kerosene oil quotas ६. rovinces,, 1499; 
Land reclamation in C.P, and Berar by tractors, 1969, ; 
License fee from catering contractors on B. N. Railway. 1756. 
Loans floated in 1948. 27. 
Lottery to raise funds for r bilitation of refugees, 1262, 1263. 
Maintenance Cost of an Air Force squadron. 2194, 
Manufacture of aeroplanes and spare parts. 824. 
Manufacture of manures and chemical fertilisers. 1851. 
Manufacture of pre-fabricated houses. 1422 

= Merger of Bikaner, Jaipur and Jodhpur in Rajasthan. 924. = 
3 Metal Deposits in States. 1008.  « 

Negotiations.for import, of wheat and rice. 2260. 
x Negotiations for obtaining steel from‘Belgium and other countries. 1353. 

= New Buses for Delhi Transport Service. 960. 
Nomination of lady members on Cantonment Boards. 1926 
0. ion of M.C.A’s quarters in New Delhi by non-M.C.As. 889. . 
Officers of Press Information Bureau: +337. 
Oilseeds Export trade Advisory Couneil. 1902. 
Opening 6f village post offices. 1630. 

claims on various railways. 958 
Passenger fares over the Shadara Saharanpur light Railway. 1632. 
Periodical for Gurkhas in Indian Army. 2194. 
Petrol Industry. 1251. 
Posts of Regional Food C issi 2082, 2083 

_ Post offices for Villages in Rohtak District, Hast Punjab. 1098. 
Postal Enquiry Committee on splitting up of postal circle. 1352. 
Production of Information Films. 1798. 
Production of Phosphorus, Calcium Carbide, Cynamide and Hal ed Selvents. 699. 
Protection of Indian Biscuit Industry, 1787. 
Protection to sugar industry. 1164, 1165. 

f Imre M 
Purchase of ships from'U.S.A. for Indian Mercantile Marine. 1280. 
Railway accidents. 171. 
Rampadasagar project. 1252 
Rate of exchange of Rupee into Sterling. 1934. 

of Kunzru on Railways. 832 
Ret dati £ Raib grain shop Enquiry Committee. 1355. 
Reconstruction scheme for failed banks in West Bengal. 1928: 
Reduction in third class fares and construction of new third cless bogies. 371 

id of ice to superannuated Officers. 1566. ~ 
Re-employment of Prof. G.D. Sondhi by all India Radio after superannuation. 1714. 

[105९ the special Empl Bureau. 1666. = 



"A, SHRI R.1K.—coneld. 
ion (Supplementary) by—coneld. 

‘Rent due from Tel गा Subscribers in Delhi. 354. 
Return of Muslims from Pakistan to India. 884. 
Robberies in running trains. 1747. 4252: 
808168 of pay of stanographers on Railways. 1648. 
Selection and training of Indian Foreign Service personnel. 1779. है रे ड़ ‘ 

Settlement of claims re goods booked to Pakistan and vise verse before partition. 1854. 

Settlement re payment for Defence Stores and Installations left by Britain. 2201. 

Shortage of raw cotton. 2243. 
Smuggling of textile from India to Pakistan. 1356. 
Social guides at Railway Stations, 978: 
Stocking and preservation of imported food grains. 2072. 
Strike notice by Post and Telegraph workers. 1355. 
Subseriptions to International Organisations. 1679. = 
Supply of bad rico to Andhra publics -1328:i, 3 
as ply of food grains to famine areas. 356. 
Survey of places in 0.0६ for transfer of certain eentral offices. 1507. 

Theft of handgrenades from R.1.A.F. Headquarters at Palam. 1438. 
Townships for refugees in Delhi. 1671. हद 
Training of pilots. ground engineers and technicians. 361. Piao डे 

Transport facilities for sugar. 1745. eis 
Use of cattle dung as manure. 2076. 2 z > 
Violation by Shippers of ban on export of guriny- sacks to South Africa. 527. 

Waiganga Multi-Purpose Project in C.P. -1130. 4 

Supply of advance copies of answers to questions, ete., to Members, 612, 513. 

Merger of 1397-98. 

ILIGURI— 

Question re— 2 
Express train to carry mail and pass between How ah and. 
Road link between and Assam via Cooch Bihar. 975. 

Question re— : 

Ban on‘import of raw + 1500-02. 
Import of Silk yarn and Silk fabrics. 1281-83. 

~ Indian Silk yarn used for making parachutes. 1193-94. 
Production of Silk yarn and Silk fabrics. 858-59. ? 
‘Protection to Indian Artificial —— Industry. 827-28. 
Purchase of raw from Japan. 1649. 
Recommendations of Panel on —— industry. 2233-34. 
Revenue from import tax on Silk yarn and Silk fabrics. 1225-26. 

See also ‘“Textile(s)” 

Question re— है 
Gold and —— imported from U.S.A. under ‘Lease-Lend’. 1934-35. 

ies for ——. 2208. 

Discovery of old —— in Sri Nagar Fort, Bundelkhand. 2049. 

trol on food charges in Delhi and hotels. 1384. 
Transfer of certain offices from Delhi and » 1115-16. 

cy 

by —— Harijan refugees in Sabarmati and Ahmeda 
‘uslims from ——. 1003-05. — = 
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SINDRI— 

Question re— 

— fertilizer factory. 361. 

SINGHBHUM— 

Question re— = 

Mineral deposits in District, Bihar, 1150-51- 

‘SINKIANG— 
Question re— 

Indian Consul-General at Kashgar in ——. 538. 

‘SKARDU— 
Question re— 

Evacuation of non-Muslims of ——, Kashmir. 1046-47. 

SKINS— 
‘See “Hide(s)”. : 

SLAUGHTER— 

Question re— 

Restrictions on —— of cattle, 1378-79 
of pregnant animals for pelts. 1658. 

SLUM(S)— 

Question re— i 

— in Delhi. 1938-39, 

‘SMALL COINS — 
Question re— 

Insufficient amount of change at Railway Booking Offices. 2096-97. 

SMUGGLING— 

Question re— 

Opium siezed in course of ——, 104’ 
Removal of money from Hyderabad by Mr. Sydney Cotton, 683. 

of goods by Railway officials, 814—16, 1411-12. 
—— of goods from India into Eastern Pakistan. 1710-11. 

of textile from India to Pakistan. 1355-56. 

8057... 
Question re— 

Manufacture of ——, 2229-31 
Oils used in —— industry. 2084. 
Production and tion of indige: de 2084-85. 

SOCIAL (ADULT) EDUCATION— 

See “Education”, 

SOCIAL GUIDE(S)— 
Question re— 

~——. at Railway Stations, 977-80. 

SOCIALIST (S)— 
Question re— 

Membership of L.N.T.U.C., A.1.T.U.C. and —— Group. 2119-20. 

SOFT CURRENCY (IES)— , 

Question re— 

~ Export of handloom cloth to —— areas. 701-02. 

See also “hard currency(ies)”. 

S80IL CONSERVATION— 

Question re— 
Land reclamation and ——. 1080. 

expedition to Nepal. 2007. 
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SOLDIER(S)— 

Question re— 

Agency collecting inft grit of ex-military men. 682. 
Buildings requisitioned for use of military personnel. 1031-32 

by on policemen on duty in Delhi. 30. 
Jubbulpore signal sepoys mutiny. 1824. 
Laboratory to test food stuffs for Army personnel. 20: 
Pension to families of deceased Army personnel. 1799—1801. 
Recruiting Melas held in 1948, 1829. 
Recruitment of from Bihar. 1829-30, 
—— discharged after August 1947. 1826-27. 

SOMNATH TEMPLE— 
Question re— 

Restoration of at Junagadh. 426-27. 

SONDHI, PROF. G. D.— 
Question re— . 

Re-employment of —— by All India Radio after superannuation. 1714, 

SONDHI, SHRI B. L.— 

Question (Supplementary) by—. 

Agreements reached at Delhi Inter-Dominion Conference. 206. 
Muslim Houses sealed by Custodian of Evacuees’ Property, Delhi. 1024, 

SONE— 

Question re— 

Bridge over 

SOUTH AFRICA— 
| Question re— 

Action against South Africans under Reciprocity Act. 1792, 
Ban on export of jute to — 
Integration of South West Africa with Union of ——. 861-62. 
Repatriation of Indians in ——. 882. 

near Dehri-on-Sone. 1089-90. 

ion of Indians from ——, 1792. 
Trade sanctions against ——- 1791. 
Violation by Shippers of ban on export of gunny sacks to—— 6 26-27. 

SOUTH ARCOT, DISTRICT— ० 
Question re— 

Lignite deposits in —— Madras. 1360. 

SOUTH INDIA— 

Question re— 

Cultivation of jute in ——. 1853. * 

SOUTH, INDIANS— 

Question re— 

In of —— Chettiars in Ceylon, Burma, Malaya, Siam and Indo- 

China. 1892. 

SOUTH INDIAN RAILWAY— 

See “Railway(s)”. 2, 

SOUTHERN COMMAND— 
Question re— 3 

Location of a branch office of Controller of Military Accounts. 667. 

SPA RESORT(S)-— 
Question re— 

Establishment of ——1575-76. 
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SPEAKER, MR. (THE HONOURABLE MR. ७. V. MAVALANKAR)— 

Advance copies of answers to questions— 

Observation re supply. of advance copies of to questions to 

Delogation of authority re questions— 

To anenquiry from Dr. B. Pattabhi Si ‘ya whebh’ bs not entitled to 

attend the Legislative Session of the Asse ably are aatitisd 69: 3841 intorpallatioas and 

authorise other Members to put questions, —— remarked that. there was no statutory 

bar on any member from attending the session: Tfthey. choose not toiattend, they 

take the consequences. 343. हे 

Insinuating rematks— 

Questions containing allegations agaiast persons not present in the House should nob be 

putu ile33 Honourable Member has ample evidanes in his possession and has satisfied 

himself about tho truth or falsehood of tho allegation. 689. 

‘Notice of Quostions— 

Observation re repatition of questions iavolving us labour in prepi 

answers. 2124-25. 
a 

Ruling re basing of questions on newspaper reports. 813-14, 841. 

Premature publication in Press— 

Ruling re premature publication of a Shorb Notice Question in newspapers, 511. 

Scope of Questions— 

Question Hour should exclusively be utilised for purpose of eliciting informapion re 

particular subject within the spacial cogaiza 163 of ths Minister concerned. 1332-33. 

: ‘Statements laid on the Table— 
Observation that Statements laid on the Table in answer to questions need not 99 ead 

outin the House. 471. हे 

Translations— 

Observation on the request for English translation of Answers given in Hindustani to 

Supplementary questions put in English, 459, 791, 

“SPECIAL EMPLOYMENT BUREAU— 

See “Employment Exchange(s)”’. 

SPECIAL RECRUITMENT BOARD— 

Question re— te 

Members of 

: SPECULATION(S)— 

5 Question re— 
Measures to check 

SPEED— * 
Question re— 

Maximum —— of Mail and Express trains, 1178-79. 

“SPINDLE(S)— 
Question re— 

Number of —— and looms in Rajasthan Union. 2100, 

~ SPINNING— 

Question re— 

bi 511-13. 

tion of 

for LA\S. and 1.P.8. 1807. 

in cotton, 714-17. 

of —— in Industry plans, 1880. 

SRI RAM COMMITTEE— 
See “‘Committee(s)’’, 

STADIUM(S)— 
Question re— 

Construction of 

“STAFF CAR(S)— 
Question re— 

—— owned by Ministries of Food and Agriculture. 1445-46. 

in Delhi. 1864, 



STAFF COLLEGH, CENTRAL— 
Question re— 

—— for Railway Officers. 1159-60. 

8 TAMP(S)— 

See “Postal Stamp(s)’”’. 

STANDARDISATION— 
Question re— 

Agmarking and —— of Indian wool. 1365-66. 

STARCH— 

Question re— 

factories. 1874-75. 

STATE(S) — 
Question re— 

Administration of intégrated C. P.——. 804, 
Aerodromes in Provinces and ——. 1184. 
Allocation of refugees to Provinces and ~ 1775—77. 
Allotment of quotas of cloth to provinces and 695-96, 

owances to Maharajas from 
Amalgamation of local postal systems in 
Central control of postal systems in 
Convention of 0: 
Expenditure of cash found in treasuries of Merged 0. P. ——. 
Formation of Unions and merger of with Provinces. 933. 
Grants-in-aid to schools in , 1584-85. 
Houses of Rulers of in Delhi. 2057-58. 
Houses of Rulers of in Delhi and Bombay. 1561. 
Metal deposits in 1007-08, 
Model Constitution for the ——. 1287-88. 
Muslim Officials of Indian 
New post offices, tel iph offices and telep! 
New Railway lines for Orissa and Orissa 
Officials on deputation ४0 —= and 
‘Overseas earl 

186. 

987-88. 
Unions, 2019. 

arships awarded to students from ——. 1585-97. 

after appointments as Governors. 2019. 
with Indian Postal Department. 98348 4. 

tives in Consti Assembly. 662. 
804—05. 

having accounts in Pakistan banks. 315. : © 
hi ‘changes in Orissa and Orissa ——. 988, 

Poppy cultivation and opium manufacture in Indian ——. 1241, : 
Priority for booking of goods in 78 Railways. 2058. 
Private properties of Rulers of Indian ——. 670, 785-86. 
Private properties of Rulers of Orissa : 
Recognition of Indian Union Flag by ——. 1051. 
Recruitment to All -India Services from 1828-29. 
Regularisation of Inter. Customs Policy. 1699-1700. 
Representations of Hast Punjab —— in Constituent Assembly. 
Rules re~ use of —— property by Rulers. 1582. 

not yet tep din Consti Assembly. 1049-50. 
under administrative control of Centre. 661. 

; of —— Armies before mergér. 1940-51. 
Supply of bad rice to South Indian 712-13. 

STATES, MINISTRY OF— 

Question re— 

Meetings of Standing Committee for - 685. 
Persons retired at the age of fifty-fivein ——. 1440, 
Report of the adviser to re Cochin and Travancore. 1725. 

- STATES RAILWAY(8)— 
See ‘Railway(s).” 

STATES’ UNION(S)— 

Question re— = 

Appointment of officials as advisers by Central Government to 
Formation of and merger of States with Provinces. 933. 

316. > 
Responsible Government in Patiala and East Punjab. ——. 
Union of Cochin and Travancore States. 1315. 

by Raj Pramukh of Patiala and East Punjab —— in Hast Punjab politics. 

670. 

660-61, 

14, 
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STATION MASTER(S)— 

Question re— 
Scales of pay of ——, Assi way Insp and sub-inspectors of works in Rail. 

ways. 1751-52. 

STATISTICS— 
Question re— 

Collection of vital in Health Ministry. 321. 
— of wagons going to and returning from Pakistan. 1978—80, 

re foreign investments in India. 1289-90. 
re place of origin and destination of post cards and letters. 1984. 

—— re post cards and letters. 1984. 
Unemployment and manpower. 1791. 
Unemployment ——. 1277. 

STATUE(S)— 

Question re— 

Pakistan’s refusal to Indian High Commissioner for laying wreath on Mahatma Gandhi’s 
in Karachi. 1028-29. 

STATUTE— 
Question re— 

Assent to an amendment to the —— of Delhi University. 1317 

STATUTORY BODY(IES)— 

Question re— 

On which Legislature is represented. 2149—61. 

STEAM ROLLERS.— 
Question re— 

Manufacture of 

STEEL— 
Question re— 

Allotment of cement, iron and for construction of Refrigeration Plants. 1649-50. 
Allotment of iron and to provinces, 1474-75, 
Allotment of pig iron, ——hard coke andsteam coal to foundries and —— processing 

factories. 2077. 

1324-25, 9 & 

Conservation of - 985-86. 
Construction of iron and —— factories. 363. 
Distribution of iron and —— in Ajmer-Merwara, 1475-76. 
Import of iron and ——. _ 188. 
Tron and allotted to Iron and Steel Merchants Association in Ajmer-Merwera. 1476. 
Ni iations for obtaining —— from Belgium and other countries. 1352-53. | । 
New State-owned steel works for increasing production of ——, 2212-76. 
Production, import and distribution of iron and ——. 841-42. 
Steps for increasing production. 1161—-63. 

STEEL WORKS— 

See ‘‘Factory(ies).”” 

STENOGRAPHER(S)— 

Question re— 

Qualifying test for 
Scales of pay of 

STERLING— 
Question 7e— 1 

Link of Indian Currency with U. K.——. 1912. 
Rate of exchange of Rupee into——. 1933-34. 
Refunds to share holders of and Dollar Companies in India, 1809. 

STERLING BALANCE(S)— 
~~ Question re— 

—— Accounts and import aud export trade. 746-47. 
—— 1eleased in 1948. 1298-99. 

922-23, 

on Railways. 1648, 
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STIPEND(S)— 

See ‘‘Scholarship(s)’”’. 
STOCK(S)— 

Question re— 

in Bijai Cotton Mills at Bijainagar. 1486. 
of cereals. 1880. 
of cloth with mills on Ist of December, 1948. 165—68. 

Stocking of the central reserve of foodgrains. 711-12. 

STORE\S)— 
Question re— 

Book value of in various Ministries. 686. 
Civilian employees in A. I. G. 8., Bengal Ares, 2191 
Nutritive value of sun-dried rice and parboiled rice and storage improvements. 353-54. 
Procurement and of seed grains, 1188. 

to be recovered from Pakistan. 1985. 

STORE KEEPER(S)— 

Question re— 

Qualifications of a Civilian —— in R. 1. A. F. 2191-92. 

STREPTOMYCIN— 

Question re— 

Manufacture of ~ 1862, 

STRIKE(S)— 
Question re— 

Arrests of members of All-India Railwaymen’s Fed ion in ion with threatened | 
Railway ——- 1069. i 

Demands of and —— notice by Railwaymen’s Federation. 1180; { 
Posts and Telegraphs workers who have gone on ——- 2080, i 
Railway workers who have gone on 208 1 
Result of postal and Railway employees —— ballot. 2003—06, f 

in coal mines. 1498-99. 2 | 
j 

{i 
notice by Post and Telegraph workers. 1355: 

Students’ in Delhi Agricultural College. 1095-96. 
Threatened Railway —— and action against Communists, 1109-13. 

STUDENT(S)— 
Question re— 

Admission of Indian —— in American Universitiesi 1572-73, 
Admission of Indien —— in England. 310-12: | 
10100 of foreign trained scholars in Indian Agricul 1 Res h Insti 2092— 

9. 
Candidates elected for foreign studios in 1948: 26.27. 
Candidates selected for U. O. Fellowship: 1425-26. 

Li Military Training for * { 
nore by High Commissioner for India in London for securing lodging for Indian —— : 

Exchange of —— with Russia, 2034-37. 
Facilities for refi ——» 2697-98: 
Foreign-returned —— trained in Pharmaceutical Selence, 1917-18, 
Foreign —— studying Indian Culture in India 567-68, 
Foreign —— in Indian Universiti 2059; 
Indians sent abroad for higher studies-. 322-30; 
Indian in Chin under Communist control, 1493. 
Medical college for Male —— in Delhi: 1223-24: £ 
Overseas Scholars returned during 1948-49, 1573-78: = : 
Scheduled caste candidates returned after foreign studies; . 910—13. 
powpiess sete Stee seals abe Boe 
Scholars return: studies abroad 108) subjects. 221 5 
Scholars sent abroad for advanced technical fica ioral Dee 
Scholars sent abroad for study in Dentistry, 340—a2. 
Scholars sent for foreign studies; 1218—23: 
Scholarships to East jab Scheduled Castes ——- 1916.17, 
Stipends to —— of Dehra Dun Military Colle; 333-34; 
—— to be sent abroad for Technological Education: 1051—53, 
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STUDY (IES)— 
Question re— 

Deputation to Russia to method of tackling multi-lingual problema. 1054, 
Facilities for —— of Psychotherapy. 1420-21 
Foreign Scholar. or in Sub other than Baz. 
New schemes for award of scholarships for ebroad: 103742. 
Revival of Sanskrit learning. 800-01- 

SUB-DIVISIONAL OFFICER(S)— 

Question re— 

Promotions to Posts of in 0. P. W. D. 1406-07, 2276. 

SUBORDINATE OFFICER(S)— 

Question re— 

Gazetted and —— in M. and 8. M. Railway: 848. 

SUBORDINATE SERVICES COMMISSION, CENTRAL— a 
Question 7e— 

Appointment of 

SUBRAMANIAM, DR. V.— 

Question by— 

Census and rehabilitation of refugees. 226-27; 
Gentral control of postal systems in States. 186. 
Closing of Delhi Refugee Camps. 227-28, 
Collection of rent for tel from subscribers in Delhi, 476-78, 
Collection of vital statistics in Health Ministry. 321. 
Commercial publicity for Indian goods in foreign countries. 522 
Confirmation of qualified clerks of Military Accounts Department... $14-15. 
Confirmation of temporary clerks of Military Accounts Department. 314. 
Duty on petrol. 1859-60. 
Engineering personnel inM.E.8. 1436-37. 
Establishment of Spa resorts, 1575-76. 
Failures of Railway engines. 2072-73 
Food position. 192 - 94 
Funds for कक of Neviona Highways and roads. 1018.19. 
Increase in yield cf sugarcane and protection to su, industry. 863... 

for medial’ studi 6065-03 a के 
Location of a branch office of Controller of Military Southern 00 a. 667: 
Malpractices in production of boiled rice, 709—11 

5 Manufacture of vegetable ghee and its effect on health: 845. 
Measures to increase production ‘of paddy. - 365-66: ak 
Nutritive value of Betel Leaves, Betel nuts and Lime: 796-97, 
Organisations doing refugee relief work.» 397-9 
Rent due from Telephone subscribers in Delhi. 354. 

mpdiet 

2026. 

Report on of 0-215 
Resettlement of de demobilised medical personnel. 796; 
Revisions of Rules of All if qi 580-31. 
_Road-development... 1860-61 
Stocking of the central reserve of foodgrains, 711-12. 
Telephone Exchanges in Delhi. 478—80. ¥ 
‘Transmission of messages by Wireless on South Indian Railway. - 1192) 
‘Treatment of lepers. ay ymencares to:check leprosy, 430—! 
Tuberculosis Clinics. 
Vv centres-for refi ei BOB OT ant «| 7? 
Waiting rooms in Bost Offices and receptionists at Delhi Telephone District Office. 355. 
Water supply to South Indian Reilway. by. Tiruchirapalli iGipality. 191. 

Question (Supplementary) by — = 

Acquisition of land for boiling bones for refugees, 
Acquisition of land ee gies nee न पल Najafgarh Road.’ 919: 

20. 
Conditions of ‘service of Taaan Bokioen ed.in foreign panies, 2119, 
Co-operative Societies*of salt prod; नमक Se S35 के 

Cultivation of finer varieties of cdtton 85; z 2012 5 जे आलम 

Effect of vanaspati on health... 2079 की 5 “At dant of 
Electrification of railway lines and Ark on M.é& 8. M. 

Railways. 1468 
Expenditure on construction of roads in Jammu 
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SUBRAMANIAM, DR. V.--contd. 
td 

E ae of Mica. 2120 
Fie! with powered vessels. 1741. 
Import duty on gold. 1716. 
Import of textile machinery from Japan. 515. if 

| Ce: tes. 1291. 3 
Locomotives and Boilers fact plant at Mihij: West Bengal.» 1170. 
Mercy from condemned p 454. 
Railway accidents, 172. 
Ramapadasagar project: * 19520 ७५ 
Regrouping of Railways and re-organisation of Workshops. 1736: 
‘Ré-organisation’ 6f Poreign Publicity Service. 1126 TST O19 
Report of system of medi: 924, 1565. 
Supply of foodgrains to famine areas. 356 By 
Through trains from Delhi to-Bombay, Calcutta and Madras’ ©1461. 
Wells sunk in arable afeas, 1739: : ड़ 

SUBRAMANIAM, SHRI O.— -._, F 
Question (Supplementary) by—" vy 

“Labour Officers sent for training abroad. “1386.” 
Manufacture of Penicillin. 1322. दि 
New works on South Indian Railway. 1466. E 8 
Waiting room: facilities for third class passengers. 1468. 

. AUBSCRIBER(S)— 
Question re 

Collection of rent for telephones from —— in Delhi. 476—78. 
Telephone connections to private —— in Patna. 1187. 

SUBSCRIPTION(S)— 
Question re— 
Deduction of to Trade Unions directly from salaries of employees. 1003. aid 
—— to International Organisations. 1678-79. है 3 

SUBSIDY (IES)— alte £ fies 

Question re— reel 

Assistance to Government of Nepal for setting up 8 broadcasting station. 1310. 
ate 's aid to meet budget deficit in Orissa States and disbursement of large sums by ex-~ 

uulers. 1550 
Increased subvention to Orissa Government. 1435-36. = 

} —— for ‘‘Grow More Food’’ Schemes, 829-30. exe ise ie 
for imported foodgrains. 1091 

—— to Airway Companies. 9832.7! i i ati 
—— to Madras gi for Wynad Colo: ion Sch 1102. 
—— to Nepal. 1780-81. 
—— to new agencies. 2057. 

Bea also ‘Aid’ ={ Sts ¥=osee 
| Sce also “‘Grant(s)-"" 7 ae = 
8UGAR— 5a: 

Question re— 
Devel उप हक, 1478-79. ~ 
Fixation of price of 830-31. a 
Import of from Java- 730- i 

| Increase in export and high prices of ——... 965. है 
॥ Increase in production oy 1765. "3 é : 
Increase in yield of cane and protection to —— industry.) /842/0022 हू &. 57 55 

‘Price for 502. f — 
| Production of ——. 502-03. SSS Z 
___ Protection to —— industry. 

ey 

Transport facilities for 
SUGAR-CANE— 

Question re— 
-Fixation-of ——prices in provinces... 2099-2100. SSS ove : =f 

Increase in yeild of —— an: protection to sugar industry. 842. 
Levy of a cess on 



196 INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 

SULPHA DRUG(S)— 
Question re— 

Manufacture of 

SULPHUR THERAPY— 
Question re— 

for treatment of leprosy. 1823-34. =] 
SUPERANNUATION— 

Question re— 

Age limit for retirement of Posts and Telegraphs Dep: iployees, 1988. 
Ago of servants, 1314-15. 

1863. 

of pi ii to European Officers of non-Seeretary of State Services, 

Issue of instructi ge of 1440, 2277. 
Persons retired at the age of fifty-five in Ministry of States. 1446. 

ployment and of Service to Superannuated Officers. 1565-66. 
Re of sup Officers. 1721. 
Retired and d in Ministry of peeve: 1987, 
Retirement benefit and gratuity in cases of death ०: 
Retiring age of officers of G of India, 446, 
Superannuated officers in Ministry of Food. 1607. 

SUPERINTENDENT(S)— 

Question re— 

Posts of —— of post offices. 368-69. 
SUPER-TAX— 

Question re— 
Arrears of Int tax, —— , corp ion tax of to Pakist 1540. 
Hindu undivided families assessed to Income-tax and ——., 1727-28. 
Minimum incomes on which —— and Business Profits tax are payable. 1729. 

SURCHARGE(S)— 
Question re— 

Countries carrying mail by air without ——.. 1990. 
Receipts from air on letter and postcards. 1987. 
—— on sir mail letters from Caleutta to Gauhati. 981, 

SURGEON— > 
See “Doctor(s)”. 

SURGUJA DISTRICT— 
Question re— 

Exploitation of mineral di in——inC, P. 1506-07. 
SURVEY(S8)— 

Question re— * 
—— and tions in Istimrardari area of Ajmer-Merwara, 1474, 
—— of places in C. P. for transfer of certain central offices, 1507-08. 

SURVEY OF INDIA— 
Question re— 

Gazetted and non-gazetted staff in ——. 1873-74. 

SUSPENSION— 
Question re— 

Ne pers and Periodicals suspended in 1948, 1058, 
SWAMINADHAN, SHRIMATI AMMU— 

Question (Supplementary) by— 

Abolition of Rickshaw-pulling. 2041. 
Augmenting water supply in Karol Bagh, Delhi. 2048.]) 
Graduation शक released I. A. M. C, Officers at Lake Mediea! College, Caleutta, 
Plans for tr jurses. 2178. 
Tuberculosis Clinics in India. 484, 

SYNTHETIC 07. 

Ses “Petrol”, 

servants. 1940, 

he 

1296, 
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‘SYNTHETIC PETROL— 
See “Petrol”. 

t 

‘FAJAMUL HUSAIN, MR.— 
Question by— 

E: jon of Vikramshila, Bhaga) District, Bihar. 2043—45. 
Indian historical and art relics in foreign countries. 440. 
Publication of pamphlet, guide or book on Bodh Gaya. 9042-43, 
Travelling allowance to Travelling Ticket Examiners, 2098-99. 

-Question (Supplementery) by— 

Abolition of rickshaw.pulling. 2041. 
Action against Razakars in Hyderabad. 7. 
Appoii of Private i Ambassad 768, 
Basic Education Scheme in Delhi Province. 1046. 
Commute tea stall at Bilaspur railway btation, 13831. 18 लि * 0. 

pulsory primary edi 920. 
4 Countries invited to Asian Conference. 536. 

Detention of ex-Maharaja of Rewa. 430. 
Discharge of Indians from Burma Government Service. 1022. 
Disposal of appeals pending before Privy Council. 540-41. 
Enquiry into conditions of agricultural labour. 1015. 
Exchange of students with Russia, 2036. 
Expendi on atomic ch. 1772. 
Formation of Mutual Defence Pacts and power groups, - 2137, 
Import of foreign liquors and Prohibition in provinces, 11. 
Low emoluments of male nurses in hospitals. 12. 
Mani t fabricated houses. 658. 
Me to production of paddy. _ 366. 
Merger of Bikaner, Jaipur and Jodhpur in Rajasthan. 924. 
Merger of Sikkim. 1398. 

of pi 

Objections by Whisky Manufact Assooiation, kondon for placing orders with Mr. Butler, 

406. 
Personal estates of Nizam of Hyderabad: 929. 
Political unrest in Burma and repatriation of Indians. 778. 
Rent due from telephone subscribers in Delhi. 354. 
Representation of Phulkian Union in Constituent Assembly. 428. 
Students strike in Delhi Agricultural College, _ 1096. 

¥ALCHER— 
Question re— 

Tron and coal mines of —— (Orissa) 1193. 

FAMBARAM— 

् Question re— 

॥ Electrification of Railway lines bi —— , and Chingleput and Arkonam on M. and 

8. M. Railway. 1466—68. * 

\FANNING— ५ 
Question re— 

Labour Investigation Committee’s Report on industry. 1013. 

WPAPIOCA— 

Question re— 
Develop: of —— oultivations* 1641, 

¥ARA SINGH, MASTER— 

Question re— 

Search of —— at Narela, 1582. 
TaTA— 465 ४ 

Question re— 
= Supply of Tatas 0081 tar to distillers, 1967-68. 

TATA AIRCRAFT LID—» 5 ल [००७ 2S kee 

Question re— 1 : 

Allowances to employees of ——.-, Titaghur (West Bengal), 2236. 
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TAX(ES)—_ = : = — su 2 
Question re— 

Destruction of tob: for payment of ——., 842-43. 
TAXATION ENQUIRY COMMITTEE— 

Question re— 

Appointment of ——. 1730, = 
TEA— 

Question re— 

Assam —— imported into Calcutta,” 1854-55: 
Conditi of i 1885— 87,” 
Manufacture of —— chests. 1469-70. 
Revenue from enhanced Excise Duty on tobacco, cigarettes and —— . 1056. 

TEA ESTATE(S)— 

Question re— 

ions of lab fi Assam ——_. 1301. Planters Association and Labour Organisations of ——. $89.40. 
TEA MARKET EXPANSION BOARD— f 

Question re— 

Indian —— , 2006. 
‘Tea cess realized from Assam for: 1397, 

TEA STALL— 

Question re— 

Communal ——. at Bilaspur Railway station, 1381. 
TEACHER(S)— 

Question re— 

Fixation of pay of displaced —— .. 1721-22, 
Pay of language —— in Delhi Province. 496—28. 

ion. of refug - 1698.99. 
Standardisation of salaries of ——. 1560—68. 
Training of for basic education. 1438-39. 

TECHNICAL EDUCATION— ~ 
Question r¢— #2. if x 

Expenditure on All India Council for higher ० ---, 486-57. 
Facilities for practical _—. . 1415-16. 
Scholars sent abroad for advanced Technical Training. 1060—63. 
Students to be sent abroad for 1051—5s. 

TECHNICAL INSTITUTE(S)— 
Question re— 

Hstablishment of a technol gical College in Assam. 1208, 
~ Grants given to Lakshminarayan Institute of Teohnology, Nagpur, 2212-13. 
Military Technical Training Centre मकर 1890-91 

See also ‘“Institution(s)”’. 

TECHNICIAN(S)— 
Question re— 

Employment of foreign 1188. 
F —— employed in Government of India, 1442, 
eaters ag Indians serving abroad possessing high scientific and technical qualifications 5-66. 
Steps to improve condition of 2061. 
Technical adviser for decortication and refining of seeds. 2069. 
Technical Missions from Czechoslovakia and Belgium. 493.94. 
‘Training of pilots, ground engineers and ——. 359— 61. 5 

TEESTA FERRY— - 
Question rs— 5 ts 

Administration of —— Jalpaiguri by Assam Bengal Railway. 1183-34, 

+iepeaet ave eeart
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TEK CHAND; DR. BAKHSHI— 

Question (Supplementary) by— 

Compensation to victims of Razak ities. 382. 
Loan applications eevee by Rehabilitation Finance Administration. 2268-69. 
Re dationsof Priorities Committee: 9. 

Restoration of abducted women to Pakistan. 1496. 
Return of hii ical di its and 1606 books in foreign countries. 1808. 

TELEGRAM(S)— 
Question re— 

Delivery of air mail letters and —— by motor eycls messengers. 2284-35. 

TELEGRAPH WIRE(S)— 

Question re— 

from Delhi Cantonment. 900. Theft of 
TELEPHONE(S)— 

Question re— = 

Bombay —— Workshop. 729. 7 
Collection of rent for 
Improving Delhi 
Installation of new ; 
Installation of in rural areas. 506. 
Nationalisation of private Companies. 965. 
Rent due from subscribers in Delhi. 354. 
Revenue from trunk Calls. 2231-33. 

connections for all District Headquarters in Bihar. 6503. 
connections to private subscribers in Patna. 1187. 
for rural areas. 736... F 

Telephonic connection between Delhi and Katmandu. 2006, = 

Waiting rooms in post offices and receptionists at Delhi —— District Office. 355. = 

TELEPHONE CALL(S)— 
Question re— 

Ri from Trunk 

TELEPHONE EXCHANGH(S)— 
Question re— x Ss 

Fire and losses in Caleutt; and scheme for delling. | 162-63. 
New post offices, telegraph offices and in Orissa and Orissa States. 988. 

in Delhi. 478—80. ः i 

TEMPLE— 

Question re— 

Desecration of a Hindu —— in Karachi. ~885—87. 
Management of Mahabodhi at Buddha Gaya by Buddhist representatives. 1677-78. 

TENANT(S)— 
Question re— 

Bviction of —— under Delhi Rent Control Act, 1947, 1284. 

TENDER(S)— 
Question re— स्छ 

for supply of timber to Gun Carriage Factory, Jubbulpore. 2080-81. 

TERRITORIAL ARMY— 
Question re— 

Organisation of Indian Territorial Force. 1572. 

Reduction of Indian Army and establishment of —. 1441. 

See also “Army(ies)”’. 
a 

Also ‘'National Cadet Corps”’. Sos 

TEXTILE(S}— 
Question re— 

Accumulation of cloth in mills. 1740. 
‘Allotment of quotas of Cloth to provinces and states. 695-96. ५ 

Cloth and yarn sold to Pakistan under Inter-Domini Trade Agreement. 2062. 

from-subscribers in Delhi. _476—78. 
System. 1628-29. : 

164-65. = 

calls. 2231—33. 
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THEME Goad. 1 उत्मपपटलत पल रपतपेननल्ते नर (8)—conéd. 
Question re—conid. 

Cloth control policy. 692-93. 
Distribution of cloth and yarn thr igh perati 1601 190-91, Export and import of cotton + 1144—46, 
Export of cotton cloth, castor seeds and oil. 747-48. 
Export of handloom cloth to Soft Currency Areas. 701:02, > Export of mill cloth to Middle East countries, 1676-77. 
Fixation of prices of cloth. 693—95, 988. 
Government’s new policy. 189-90. 
Government’s control policy. 362. 
Implementation of cloth control scheme. 199-200. 
Import and sale of foreign cloth. 988, 2271. 
Import of foreign cloth. 1407-08. 
Import of —— machinery from Japan. 515-16. 
Manufacture of cotton stores. 1853-54. 
Number of mills and production of cloth. 731. 
Production, consumption, export and import of cotton and woollen cloth. 859-60, Production, import and export of cloth. 2236-37. 
Refusal by —— mill owners to work three shifts. 1612, * Removal of ban on export of handloom cloth. 830. 
Smuggling of from India to Pakistan. 1355-56. 
Stocks of cloth with mills on lst of December, 1948. 165—68. 

9—51. goods lying in various military depots. 34: 
Production Control 0; i 492-93. 

TEZAPUR— 
Question re— 

Metre gauge Railway line between Rangpsra and——_. 369-70, 
TEZPUR BALIPARA RAILWAY— r 

See “Railway(s)’. 

THAKKAR, SHRI A. V.— 

Question by— 

Compulsory primary education. 920, 
Compulsory primary ed: ion in Ce; 119 Administered Areas, 1214-15. 
Compulsory primary education in provinces. 1216-17. 
Famine relief works in Cutch. 1599-1600. 
Hunger strike by Sindhi Harijan refugees in Sabarmati and Ahmedabad. 935-36. 
Refugees in camps in C. P. and Berar. 2166. 
Refugees in camps in Delhi and Ajmer-Merwara, 2166. 
Refugees in camps in Madhya Bharat and Matsya Unions. 2167, 
Refugees in camps in U.P. 2167. 
Refugees living in camps in Bombay. 1686-87. 

_ Revision of District and State Gazetteers. 921. 

“Question (Supplementary) by— 

Foreigners serving under Government of India, 1417, 
THEFT(S)— 

Question re— 
Electric device to avoid burglary, and accidents on railways. 1106. 
Tosses on account of ——and damage to goods on Railways. 1187. 

of handgrenades from R. I, A. F. Headquarters at Palam. 1438, 
of telegraph wire from Delhi Cantonment. 900. 

THREAD— 
Question re— 

Control on distribution of sewing ——. . 1175. 
Protection to Spoolers Industry. ,1175. 

TIBET— 
Question re— 

‘Trade with ——. 1769—71. 

TICKET(S)— 

Question re— 

Clerkage charges for return of unused Railway —— . 185667: 
Gurmukhi script on issued on E. 9. Railway. 187! 
Sale of Goa Lottery in India. 2215-16. 
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TICKET COLLECTOR(S)— 
Question re— 

Booking clerks and —— at Panipat and Karnal Railway Stations, 976-77. 

TICKETLESS TRAVEL— 
Question re— 

Steps to check ticketless travelling, 187. 

TIMBER(S)— 
Question re— 

Tenders for supply of 

| TIRUCHIRAPALLI— 
Question re— 

Water supply to South Indian Railway by —— Municipality, 101. 

TITAGHUR — 
Question re— - 

Allowances to employees of Tata Aircraft Ltd., —— (West Bengal). 22386. 

| TITAGHUR AIR DEPOT— 
See “Bengal Air Depot”. 5 

. LITLE(S)— 
Question re— 

to Gun Carriage Factory, Jubbul 2080-81. 

Abolition of conferred by British Indian Government. 2268. 

Ban on use of in official and pi 1912. 

Names and —— of Indian and foreign ambassadors, 543-44, 

TOBACCO— 

Question re— 

Destruction of for non-payment of taxes. 842-43. 
Research in effects of on human system. 2189. 

Revenue from enhanced excise duty on , cigarettes and tea. 1056. 

Supply of coal to growers of Guntur and Krishna District by rail. 975-76. 

TOJO-GENERAL— 
Question re— 

Sentence of death passed on —— and his colleagues, 1128-29. 

TONGA(S)— 
Question re— 

> ३» rates in Delhi. 1577—79. 

TONGA STAND(S)— 

Question re— 

Contractor for 

TOUNGOO— 
Question re— 

Indians marooned in —— District, Burma, 2012—14. 

TOURIST(S)— 
Question re— 

Foreign traffic. 702-03. 

। See also “ए181607(8)”. 

_ TOWNSHIP(S)— 
Question re— " G 

Rehabilitation of refugees and Town Planning Schemes. (382-83. 
Reservation of refugee for refugee Government employees in Delhi. 244-45, 

— for refugees in Delhi. 1669—72.__ =a 

3 TRACTOR(S)— 
Question re— Rie 3 - हर 

Cultivation by —— . 504. E 
Desirability of using —— and chemical fertilisers. 2263—68. 

at Delhi Main Station. 1368. 

201 
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PHACTOR (8) Asuna, 2 2 aE 
Question re—contd. 

Import of + 956—58. 
Import and manufacture of and bulldozers. 1182-83. 
Import of and other agricultural machines, 1509-10. 
Land reclamation and supply of in Bihar. 195-96. 
Land reclamation in C. P. and Berar by —— . 1968-69. 
Purchase of —— . 738-39. 
Operators in Central Organisation. 1969-70. 
——, harvesters, oil engines, fishing boats and electric plants imported in 1948, 1096-98. 
—— for Bombay Province. 2083-84. 

TRADE— 

Question re— 

मम Marketing Adviser's visit to U. 8. A. in connection with Indian Wool—— 
1367. 

Cloth and yarn sold to Pakistan under Inter-Dominion.- 
Expendi on deputati ‘om Internati 
Export —— with France. 1126. 
Foreign —— and appointment of Trade Commissioners. 748-52, 
India’s With Canada. 2144, 
Indo-Japanese contracts. 1015-17; 
International —— position of India. 388-95. 
Issue of export licences. 889-92. 
Monopoly in salt. 1078-80. 
Oilseeds Export Trade Advisory Council. 1901-03. 
Report of Sri Ram Committee on —— and commerce. 1266-70. 

Agreement with Russia. 1122-24. 
between India and Bire, “874-75. 

—— sanctions against South Africa! 1791. 
—— With Tibet. 1769-71: 
Visit of Afghan Delegation. 1789-90. 

TRADE AGREEMENTS— 

See ““Agreement(s)”’. 

TRADE COMMISSIONER(S)— 

Question re— 

Agreement. 2062. 
1 Conferences and purposes, 1193. 

Enquiry from —— through Director, Commercial Intelligence. 1667. 
Foreign trade and appointment of + 748-52. 

‘FRADERS CORPORATION, INDIAN— ~*~ 
Question re— 

Pipeline purchased by —— lying in Burma. 1675-76. 
TRADE DELEGATION— 

See “Delegation(s)’”’. 

TRADE UNION(S)— 
Question re— 

Agreement bi G 6 and President of Federation of Railway Employees. 200- 
All India Labour Organisations. 1549. : ; 
Arrests of members of All-India Railwaymen’s Federation in with thr 

strike. 1069. 
Deduction of subscriptions to directly from salaries of employees, 1003. 
लक नि of ‘AlleIndia Postmen and Lower Grade Staff Union. 1650-52. 
Demands of and strike notice by Railwaymen’s Federation. 1180. 
Industrial workers and unions. 2165. = 
Policy re participation of political arties आर लग sncveniey 1017-18. 
Postal and Telegraph Employees’ Unions. 1072-78. : 
R itl ’ Lada Gov i it Press Empl ” Assoc Calcutta, 1897-98. 
Recognised Organisati 1536-37. 
Rules for recognition of Unions of workers on Railways. 2089-90. 

and All Tadia Trade Union Federation. 1029-80. 
Unions and F ions of Railway work: 2090-92. 

‘FRADE UNION CONGRESS, INDIAN NATIONAL— * 
Question re— 

Membership of —— , A. I, T. U. 0. and Socialist Group.. 2119-20. 
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TRAFPIC@ oo ey ee [Teak TRROTTTEROS OF Baus के — Bye 

Question re— 
2 

Foreign tourist —— . 702-03. 

eee ett ae 5077 टिक कट किक एम movements of food-grains. 949: 

TRAIN(S)}— 

See “Railway Train(s)”’. 

TRAINING— 

Question re— 

poe ee nm eee sally रस istered Areas. 1580 
Graduation E ues rolessel A é 8 तिल Lake Medical College, Calcutta. 1294--96.- 
Institutions for military —— . 1571-72. 
Labour officers sent for abroad. 1385-86. हा 
Military —— in secondary schools. 1579. Z 
Plans for—— nurses. 2177—79. 
Selection and of Indian Foreign Service personnel. 1779-80. 
Staff —— School of All India Radio. 916-17, 1803-04. 

in Cost Accountancy in U.K. and U.S.A. 2147. at Lidustsial Mera anes and Administrators. - 1090: 
—— of persons for employment in Civil Aviation. 1091. 
—— of pilots, ground-engineers and technicians. 359—61. 
—— of R. I. N. Officers and Ratings. 906. 
—— of teachers for basic education, 1438-39. 
Vocational centres for refugees. 396-97. itt 

TRANSFER— 
Question re— 7 

Removal of two officers of Di of Food t from headquarters. 1869 
Survey of places in C. P. for of certain central se ee 1507-08. 
—— of certain offices from Delhi and Simla. 1115-16. 

of pension documents from Pakistan.’ 2146. : 

TRANSFER BUREAU— के : 

See “Employment Exchange(s)’’. 

TRANSLATION(S)— 

Request for English —— of Answers to Supplementary Questions. 459. 

TRANSACTION(S)— 
Question re— > 

—— of Government finances by Imperial Bank of India, 1082—36- es 

TRANSMITTER(S)— 

Question re— 

Manufacture of wireless —— and radio equipments. 696-97. 

TRANSPORT— 

Question re— r ‘ 

New buses for Delhi Transport Service. 959-60. 
Short supply of wagons for —— of cement. 2227-28. 
—— facilities for sugar. 1744-45. 

of wheat from Bast Punjab and U. P. to Delhi for personal use. 2096. 

Wagons for——— of raw materials for paper manufacture. 978, 

TRANSPORT, MINISTRY OF— 

Question re— 

ings of Standing Committee for—— . 788. 
TRAVANCORE— zs 

Question re— 

Establishment of Rubber Tyre Factory in—— . 1607-08. 
Report of the adviser to Ministry of States १6 Cochin and —— - 1726. 
Union of Cochin and —— States. 1315. 

TRAVELLING ALLOWANCE(S)— 
See “‘Allowance(s)’’. 
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Question re—contd. 

Import of + 956—58. 
Import and manufacture of and bulldozers. 1189-83. Import of and other agricultural machines, 1509-10. Land reclamation and supply of —— in Bihar. 195-96. Land reclamation in 0. P. and Berar by —— . 1968-69. Purchase of. 738-39. Operators in Central Organisation. 1969-70. » harvesters, oil engines, fishing boats and electric plants imported in 1948. 1096-98. for Bombay Province. 2083-84. 

TRADE— 
Question re— 

Agricultural Marketing Adviser's visit to U. $. A. in connection with Indian Wool. 1367. 
Cloth and yarn sold to Pakistan under Inter-Dominion. Expenditure on deputations from Int i Export With France. 1126. 
Foreign —— and appointment of Trade Commissioners. 748-52. dia’s With Canada. 2144. 
Tndo-Japanése contracts, 1015-17; International position of India. 388-95. Issue of export —— licences, 889-92. Monopoly in salt —— .. 1078-80. 
Oilseeds Export Trade Advisory Council. 1901-03. Report of Sri Ram Committee on and commerce. 1266-70, Agreement with Russia. 112 z between India and Eire, 874-75. ——— Sanctions against South Africa, 1791. —— With Tibet. 1769-71. 
Visit of Afghan Delegation. 1789-90, 

TRADE AGREEMENTS— 
See “Agreement(s)”. 

TRADE COMMISSIONER(S)— 
Question re— 

Agreement. 2062. 
1 Conferences and——— purposes. 1193. 

Enquiry from —— through Director, Commercial Intelligence. 1667. Foreign trade and appointment of 748-52. 
TRADERS CORPORATION, INDIAN— : 

Question re— 

Pipeline purchased by —— lying in Burma. 1675-76. 
TRADE DELEGATION— 

See “Delegation(s)”’. 

TRADE UNION(S)— 
Question re— 

Agreement bet Gov it and President of Federation of Railway Employees. 206. All India Labour Organisations. 1549. ae = 2 i Arrests of members of All-India Railwaymen’s Fed in with ike. 1069. : 
ne of subscriptions to directly from salaries of employees, 1003. Demands of All-India Postmen and Lower Grade Staff Union. 1650-52. Demands of and strike notice by Railwaymen’s Federation. 1180. Industrial workers and unions. 2165. : कु a 

Policy re participation of political parties nae लि 1017-18. 
li ih Employees’ Unions. - 73. 

कक ona ole ca te ent Press Employees’ Association, Calcutta, 1897-98. 

los for eeigailicn गन il 2089-90 Rules for recognition of Unions of workers on Railways. 189-90. —— and All Tadia Trade Union Federation. 1029-30. 
Unions and Federations of Railway workers, 2090-92. 

TRADE UNION CONGRESS, INDIAN NATIONAL— | 
Question re— oe 
Membership of —— , A. I, T. U. 0, and Soci Group.. 2119-20, 
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TRAFFIC—* is 
Question re— 

Foreign tourist 702-03. 
Passenger on Railways during 1948. 1158-59. 

bottleneck and restrictions on Inter-Provincial movem 

TRAIN(S)— 

See ‘Railway Train(s)’’. 
TRAINING— 

Question re— 

Captain of —— Ship ‘Dufferin’, 1120-21. 
Compulsory physical mai 
Graduation —— of released I. A.M. 0. officers at Lake Medical 
Institutions for military —— . 1571-72. 
Labour officers sent for— abroad. 1385-86. 
Military in secondary schools. 1579. 
Plans for nurses, 2177—79. 
Selection and of Indian Foreign Service personnel. 1779-80. 
Staff - School of All India Radio, 916-17, 1803-04. 

in Cost Accountancy in U. K.and ए. 8. 8. 2147. . कु 
—— of Industrial Managers, A and Adrministrat 1090. 

—— of persons for employment in Civil Aviation. 1001. 
of pilots, ground-engineers and technicians. 359—61. 
of R. I. N. Officers and Ratings. _ 906. 
of teachers for basic education. 1438-39. 

Vocational centres for refugees. 396-97. 

TRANSFER— 

Question re— : थ 
te of Foodgrains M t from head ters. 

Removal of two officers of Dir er M 
Survey of places in 0. P, for—— of certain central offices. 1507-08. 

of certain offices from Delhiand Simla. 1115-16. 
—— of pension documents from Pakistan, * 2146. t dr 

TRANSFER BUREAU— 

See “Employment Exchange(s)”’. 

TRANSLATION(S)— 
Request for English 

TRANSACTION(S)— 
Question re— हि 

— of Gov: (9 fi by Imperial Bank of India, 1082—36- 

TRANSMITTER(S)— 

Question re— 

Manufacture of wireless —— and radio equipments. 696-97. 

TRANSPORT— 

Question re— हि 
New buses for Delhi Transport.Service. 959-60. 

Short supply of wagons for —— of cement. 2227-28. 
—— facilities for sugar. 1744-45. 

of wheat from East Punjab and U. P. to Delhi for personal use. 2096. 

Wagons for of raw materials for paper manufacture. 978. 

TRANSPORT, MINISTRY OF— 

Question re— 

Meetings of Standing C ४6068 for 

TRAVANCORE— 
Question re— 

Establishment of Rubber Tyre Factory in + 1607-08. 
Report of the adviser to Ministry of States re Cochin and ——— . 1725. 
Union of Cochin and —— States. 1315. 

TRAVELLING ALLOWANCE(S)— 

of Answers to Supplementary Questions. 459. 

738. 

ents of food-grains..- 846. 

i inist A . 1580. 
Fy कि ete College, Calcutta. 1294—96,. 

See ‘‘Allowance(s)”.
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“TRAVELLING TICKET EXAMINER(S)— 

‘Question re— 

Travelling allowance to—— , 2098-99. 
"TREASURY (IES)— 

Question re— 

Expenditure of cash found in 
REATMENT(S)— 

Question re— 

Sulphone Therapy for —— of Leprosy. 1823-24, 

TREATY (IES)— 

See “Agreement(s)”. 
TREE(S)— 

i Question re— 

| Auction of — in M, 0. A, quarters. 1502. 
} TRIAL(S)— 

Question re— 

by jury of European British Subj in India in criminal cases. 1817. 
TRIBE(S)— 

‘Question re— 
Popula 

of merged C.P. States. 804-05. 

of —— in Anda: and Nicobar Islands. 452. 
TRIBAL AREA(S)— 

Question re— 

Development of —— on North East Frontier. 1271. 
Fina: coe al ell tment for icati hospitals and edusation in North East Frontier — 

Uplift of people in Assam —— . 414—20. 
TRIBUNAL— 

Question re— 

{ Report of Kolhapur disturbances enquiry —— . 314. 
; jpecial —— in Hyderabad. 19 

“‘TRINIDAD— 
Question re— 

Indians in Mauritius, Fijiand—— . 1891-92. 

“TRIPATHI, SHRI KISHORIMOHAN— 
Question by— 

Abolition of rickshaw-pulling. 2040-41 
Construction of houses from Coal Mines Labour Welfare Fund. 2185, 
Cash balances and reserves of Chhattisgarh States. 452. 
Continuity of service of retrénch on ployment, 1440-41. 
Cultivation of reclaimed land. 505. 
Gazetted officers tried for corruption on railways. 2069. 
Import of bullion. 2188. 
Industrial concerns owned by Government. 1958—62. _ 
Interest on loans paid and received by Government. 2046-47. 
Land reclamation for cultivation during 1949. 506. 
Private properties of Rulers of Chhattisgarh States. 1540—48, 
Purchase and sale prices of importéd cereals. 1972—77, 
‘Re-organisation of Foreign Publicity Service. 1125. 
Tranaiation‘and oe entary films. 2041-42 

Question (Supplementary) by— 3 
Arms and uunition stolen from ordnance factories and depote. 2038, 
Arrears of income-tax. 679. 
aoe for Railway Clearing Accounts Office. 1953. ae. ख्पर 
Claims for damage to goods in transit on railways. 1086. a २२० 

paid fi 1५ of railway claims. 1966. 
Compensation to Indians for losses in Burma and the Far-Hast in World War Il. 1773. 
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TRIPATHI, SRI KISHORIMOHAN— 
Question (Supplementary) by—contd. 

loitation of mi. | di its in Surguja District in 0: P. 1507. 
Grievances of G.I. P. Railway Guards. 1155. 
Hunger strike by refugees in Kingsway Relief Camp. 1693. 
India’s contribution to F. A.O. 186: 
Land reclamation in C. P. and Berar by tractors. 1969. 
Loans from International Monetary Fund. 9165. 
Manufacture of Penicillin. _ 1322. 
Migration of non-Muslims from Sind. 1004-05. 
Railway line to Bastar State. 2070. 

and d banks. 1802. 
te Ministry of 0| ies and Planning. 1679. 

Stocking and preservation ofimported foodgrains, 2072. 
Universal Basic Education. 793. 

TRIPURA— 

Question re— 

Petroleum in —— State. 2148, 

TRUCE— 
Question re— 

—— plan between Capital and Labour. 1248-50, 
TRUNK-CALL(S)— 

See ‘Telephone Calls"’. 

TUBERCULOSIS— 

Question re— 
Anti—— Campaign in Delhi and Ajmer-Merwara. 902-03. 

91 Grant for hospital in Assam 
Grant to Delhi Uni for establish: of a——Insti 318-19. 
Nurses in Govs hospitals t ing ——. 315-16, 2268. 
Persons disabled on account of in Indian Forces. 1297-98. 
—— clinics. 434. 
—— Sanatoris in Central Provinces. 2217. 

TUBE WELL(S)— 

Question re— 

Report of American experts on devel of ground water resources i i ing गा Pp g in Gangetic plaing. 

Sinking —— in Delhi and Ajmer-Merwara. 1476. 
—— sunk under ‘Grow More Food ’ Campaign. 1477-78. 

TURKEY— 
Question re— 

Visit of Indian Ambassador in —— to Paris. 1787-89. 

TYAGI, SHRI MAHAVIR— 

Question by— . 

A.I. R, news bulletins in Dogri and Kashmiri. 915-16. 
Warkshops ling Scheme. 2262. 

Broadcast of western music from A, I. R. stations. 1727, 
Contractor-cashier on N. W. Railways. 1106. 
Control of selling prices of coal. 1990. 

s of Mechanical Engineering Service in army. 1308. 
ifferential treatment of Indian and Anglo-Indian Assistant Surgeons of I.A.M.C. 1202-03, 

Free service of whisky soda to passengers of Air India Inte: 70. = 
it 1719-20, 1782. 

India’s share of rolling stock after partition. 1977-78. 
Issue of Export Trade Licences. 889-92. 
Licences for export of rare Indian art pieces. 2195. 
Municipalities and District Board in Ajmer-Merwara. 1199. 
Newspapers served by Photographic Service. 2053. 
Ordnance Depots. 1713. : 
Post offices for rural areas. 1098-99 & 

ing payments from state officials both in Hyderabad and Delhi, Press 
1920. 
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“TYAGI, SHRI MAHAVIR—contd. ५: 

Question by—conid. 

Purchase of Imre Schowagar Museum. 2195-96. 

8. 8. S. volunteers arrested, detained and convicted in Centrally administered areas. 680. 

Rank of Deputy Minister in Ministry of External Affairs and ‘Commonwealth Relations im 

the Warrant of Precedence. 672-73. 

Record of wagons going to and returning from Pakistan. 1978-80. 

Recruitment of Assistant Surgeons to British and Indian Military Hospitals. 1199-1201. 

iby All India Radio after superannuation. 114. 
Re-employment of Prof. G. 12. Sondh: 

Scholars sent abroad for advanced technical training. 1060-63. 
by Britain. 2200-03. 

Settlement re payment for Defence Stores and installations left 

Soldiers discharged after August 1947. 1826-27. 

Staff Training School of All India Radio. 916-17. 

“War Quolity” railway engines received from Canada, 846. 

- Question ( Supplementary) by— 

polition of Istimrardari and J: agirdari systems in Ajmer-Merwara. 2240. 

dalt education. 1313-14. : 

‘Advances to Government servants for purchase of motor cars. 1435. 

Agreements reached at Delhi Inter-Dominion Conference. 206,207. 

‘Allotment to Nepal from Post-War Reconstruction Fund. 2193. 

Appeals pending before Privy Council. 2003. 

Appointments given to artists for programmes on A. 1.8. 2052. 

‘Arms and ammunition stolen from ordnance factories and depots. 2038-39. 

Balance of payments with U. S.A, 2184. 

Basic Education Scheme in Delhi Provinces. 1044-45. 

Cases referred to and disposed of by Income-tax Investigation Commission. 19: 

Cattle insurance. 1751. 

Cement factories. 1104, 1105. 5 

Census for 1951. 1414. £ a 

Change in the nomenclature ““British Commonwealth”. 1896. 

Commissioner General for Commercial and Economic affairs in Europe. 2010-11. 

Commonwealth Prime Ministers Conforence to be held in London. 1905, 2016. 

| - Co ists ined by Gov 16615, 

+ Compensation by Delhi Improvement 

Mills Ltd. 1582. 
tion paid for 

७7 ~Comp' tion to victim 

Complaints re delivery of letters and money orders. 2245. 

Control of locust and phadka. 1349-50. 

-Control on cereal in urban areas. 1844. 

-Crop and Cattle Insurance Schemes. 833. 

Cultural attaches to Indian Embassies. 1894. 

Dakotas used for commercial purposes. 1322. 

“Delegations and Goodwill Missions sent abroad. — 873. ~ 

Delegation to next session of General Assembly of U.N.O. 1887. 

"Delhi Agricultural College. 1095. 
= 

é 02. 
‘Trust for land acquired for Delhi Cloth and General 

tofrailway claims. 1967. 
trociti 332. 

“Disposal of appeals pending before Privy Council. 541. 

Disposal of evacuee property after Inter-D; की jominion. Conference held at Karachi. 1685. 

Editorial 
ions Div: 3 istry. of Informati ‘and Broadcasting. - 8040. 

paar ent.. 1972 
78. 1161. के — 

1014. = 
oe tool factory - 1168. 

: 
1847-48. So 
AE RRR 
epee 

० a,, 2110. 
ही मम व० t 

1764. 
f 

real 

Deets PATTON. 5», 206 
an culture 

Government 
Grants-in-Ai 

a ee 
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®YAGI, SHRI MAHAVIR—conid. 
ary) by—contd. 

Import duty on gold. 1716. 
Improvement of cattle breeding. 1177. 
Inauguration of large and small scale dairy farming. 1620-21. 

Question (Suppl 

Increase in crime in Delhi. 1701. 
India’s contribution to F. A. O. 1864-65. 
India’s ship of International M 
Indian Military Mission in Berlin. 2009. 
Indo-Burma talks on Burma Land Act. 766. 
Indo-Japanese Trade Contracts. 1016. 
Installation of new radio stations. 1703-04. 
Integration of South West Africa with Union of South Africa, $62. 
Issue of import and export licences. _ 525. 
Kosi Project. 1907. 
Land brought under cultivation. . 1625. 
Leave terms of extra-temporary employees. 2190, 
Levy of & cess on sugar-cane. 1453-54. a 
Licence fee from Indian ing contractors on railways. 1754, 
Licences for export of groundnut to Italy. 2129. 
Loan applications received| by Rehabilitation Finance Administration. 2268-69. 
Loans from International Monetary Fund. 914-15. 3 
Loans to Jammu and Kashmir State. 671. 
Loss to Government in'sale of imported foodgrains... 1448. 
Major irrigation projects under construction. 1498. 
Manufacture and import of locomotives. 962. 
Manufacture of Bren Guns and Rifles in Kanpur F 

Factory, Hyderabad. 7 309-10. 
Manufacture of Penicillin. 1323. 
Manufacture of'soap: ©2230. 
Manufacture of synthetic dye-stuffs. 2238-39, 
Merger of Bharatpur State. 929. हे 
Migration from West Bengal to East Bengal. 1495. a z 
Ministers of diffe ranks in Gov ent of India. 1287-58. 
National Cadets Corps. 441. rhe ti 
Negotixtions for import of wheat and rice. 2260-61. - 
Negotiations for obtaining steel from Belgium and other . 1388 
New schemes for award of scholarships for studies abroad. 1039-40. 
Newspapers and periodicals for Gorkha Regiments. 2193-94. 
Non-payment of incraments and ac, dation to E. P. Railway staff. 198] Occupation of M. C. A. quarters in New Delhi by non-M. 0. As. 888-89. : ERS “Oilseeds Export Trade Advisory Council. 1902-03. ore 
Officers of the Press Information Bureau. 338. 
Opening of village post offices. 1629-31. 
Organisation of cottage industries in Provinces. 1948. 
Pay and allowances of Ministers of State. 1057. x: 
Periodicals for Gorkhas in Indian Army. - 2193-94. 
Personal estates of Nizam of Hyderabad: 930. 
‘Plans for training of nurses. 2179. 
Plebiscite in French Indian territories and merger with India. 210. ~~~ = 
Police action in Hyderabad. 2030. - 
Policy re participation of political parties in Trade Union Movement. 1017. 
Political pensions to foreigners. 1663. oo mee < 
Posts of Secretary and Deputy Secretary in Ministry of Health, 171 7. 
Post of staff surgeon and superintendent Willingdon Hospital. 2197-98. 
Production of gypsum. 1665. 
Production of Penicillin and anti-malarial drugs. 1861. के छाल 
‘Production of synthetic petrol. 1744. Sa 
Prohibition in Delhi and Ajmer-Merwara. 1430. [Pass 
“Protection of Indian biseuit industry. 1787.3). aie 
Protection to su; Gay, . 1164-65. 
Publications of Mi Y, formati 
“Purchase of machini भर 
“Radio stations in India. 914. 
Recovery of it ferred to Pakista: 
Recovery of movable property from Pakis 
Recruitments of Gorkhas in army. 204' 
Rehabilitation of refugee teachers. “1 9.” ae a6 
Relay of 13. 8. C. broadcasts by All India Radio. 1293.94. 

ry Fund. 798. 

actory and- position - of Ammunition 

_ Release of Prot. Ibrahim of Hyderabad, 931. 
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TYAGI, SHRI MAHAVIR—coneld. 
ti eld. Q १५५ ry) by: * 

Re-organisation of Foreign Publicity Service. 1125. 
Repair of railway engines. 813-1 
Replacing King’s effigy on coins and currency notes. 2049 
Report of American experts on development of ground water resources in Gangetic Plain. 

2064-65. 
i f£ Phulkian- Union in 0: i t Ai bly. 428. 

Result of F. P. 8. 0. examination for R. I. N. Commissions. 1924 
Return of Muslims from Pakistan to India. 88: 
Return ing facilities to refugees from Pakistan held territory in Kashmir. 1021. 
Rice production in Assam. 974. 
Rules for recognition of Unions of workers on railways. 2090. 
Safety of Indians in Malaya. 1775. 
Selection and training of Indian Foreign Service personnel. 1780. 
Shortage of raw cotton, 2244. 
Smuggling of goods from India into Eastern Pakistan. 1711. 
Social ee at railway stations. 978. 
Staff of Ministry of Finance (Defence) and Military Accounts Department. 1696- 
State Air Service to Far-Hast. 1172 
Students strike in Delhi Agricultural College. 1096. 

1 5 ५५ gani 79. 
Subsidy to Nepal. 1781 
Survey of places in 0. P. for transfer of certein central offices. 1508. 
Tenders for supply of timber to Gun Carriage Factory, Jubbulpore. 2081 
‘Terms of reference and scope of enquiry of U, N. 0. I. P. 1 
Threatened railway strike and action against Communists. 1113. 
Townships for refugees in Delhi. 1672. 
Trade agreement with Russia. 1123. 
aT of Gov by Imperial Bank of Indias. 1036. 
Travelling expenditure of Ministers. 1057 
ab of land ing to Nawab Sadakat Aliand Mr. Liakat Ali Khan in 

Province as evacues property. 1796. 
Use of cattle dung as manurs. 2076. 
Visit of Afghan Trade Delegation. 1790. 
Visit of Indian ambassador in Turkey to Paris. 1788. 
Supply of advance copies of answers to questions etc., to Members. 513. 

TYRE FACTORY(IES)— 

See “Factory(ies)”. x 

UDAIPUR— 
Question re— 

Housing scheme for Sind refugees at—— . 214. 
UNANE HOSPITAL(S)— 

Question re— 

Ayurvedic and —— and dispensaries. 1707-09. 

UNEMPLOYMENT— 
Question re— 

Census of unemployed persons. 1059. 
—— and manpower statistics. 1791. 
—— statistics. 1277-78. 

‘See also “Employment”. 
UNITED KINGDOM— 

Question re— 

Admission of Indian stude ducational -instit land. 310-12. 
Collection of funds in U. 8. A. and for rehabilitation of refugees. 743-46. 
Delay in transit of surface mail to U. 8. A. and the 3 

Delhi 

0. 
Efforts by High Commissioner for India in London for securing lodging for Indian studenti« 

1010-11 
Export of monkeys to—— . 1496, 1831. 
Four:Year Economic Plan for—— . 1258-59. 
Link of Indian Currency with —— Sterling. 1912, 
Motor vehicles imported from-—— ,and U.S, A. 1284. 
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UNITED KINGDOM—contd. 

Question re—contd. 

Negotiations between Nepal, U. 8. A. and —— re air base in Nepal. 2145. 

Purchase of Jet-propelled aeroplanes from for use of R.I. A. F, 1197. 

Purchase of ships for R. I. N. from Britain. 1424. 

Recognition of Israel State by Great Britain. 7 723 
Settlement re payment for defence stores and installations left by Britain. 2200-03. 

Time taken for laying of keels of ships in —— or U. S.A. 1948. 

Training in Cost Accountanty in —— and U. S.A. 2147, 

UNITED NATIONS COMMISSION FOR INDIA AND PAKISTAN— 

Question re— 

‘Terms of reference and scope of enquiry of ——. 2137-40. 

= UNITED NATIONS ECONOMIC COMMISSION FOR ASIA AND FAR BAST— 

= Question re— 

Discussion on Asian E ic and Industrial Development at —— Conference, 

Lapstone, Australia. 1672-74. 

कै Indi jan Republic's bership of —— . 224-25. 

| U. 8. Avs views re ‘Master Plan’ by ——. 228. 

UNITED NATIONS EDUCATIONAL, SOCIAL AND CULTURAL ORGANISATION— 

Question re— 

Recognition of an Indian language by —— - 442, 

UNITED NATIONS ORGANISATION— 

Question re— 

Candidates selected for —— fellowship. 1425-26. 
Delegation to next session of General Assembly of . 1896-97. 

Indian delegate’s suggestions in U.N- Political Committee for Peace in Korea. 1687-68 

Indians employed on staff of ——. 882-8 हे 

Tsrael’s application for membership of —— . 1256. ; 

Pe pation of Indian Embassies in Paris, in U. N. General Assembly discussion on 

Palestine. 229-31. 5 
Pakistan’s complaint in Security Couneil re Hyderabad. 1050-51. 

Subseripti tol ional O: isati 167) ३ rgan: a 
13 

UNITED PROVINCE(S)— 

Question re— 

Refugees in campsin——. 2167. हे 

Supply of Bombay salt to Ji ubbulpore and—— . 2256. 

‘Transport of wheat from Hast Punjab and —— to Delhi for personal use, 2096. 

UNIVERSITY (IES)— % 

Question re— " 

Admission of Indian students in Ameri ——. 1572-73. 

Agricultural and veterinary colleges for Utkal—— - 319. 

‘Assent to an amendment to the Statute of Delhi—— . 1317. 

Change of Medium of Instruction in Hyderabad. 2218. 

Establishment of for Naturopathy and Nature cure clinics. 1579. 

Foreign students studying Sanskrit in Indian —— - 2059. 

Funds for of Saugor. 1718-19. 

Grant to Delhi — — for establishment of Tuberculosis Institute. 318-19. 

Indian students in Chinese —— under Communist control. 1493. 

Indian —— Commission. 1431-33. 

Medium of Instruction in—— . 2212. है 

Refusal of inf tion by Vice-Chancellor of Delhi—— re certain irregularities of Executive 

जेट कप हटकर 1317. 2 ie 

Regional languages in Devanagari scri ‘or language. 36. 

[720 कन Banaras Hindu —— and Al Figo Muslim —— . 1299. 

Scientific Research in——. 2196. 
Study of Hindi language and literature in Delhi. —= . 2220. 

" 7‘:
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UPADHYAYA, SHRI RAM CHANDRA— 
Question by— 

Starch factories. 1874-75. 

Question (Supplementary) by— 
Abolition of rickshaw-pulling. 2041. 
Allocation of refugees to Provinces and States. 1776. a 
Construction of additional rooms in M. 0. A. quarters. 1900. 
Fi ial aid to refu, by Rehabilitation Finance Administrati 1055. 
House built for refugees from Pakistan. 2000. 
Import of tractors. 957. 
0: isation of cottage i 
Petrol industry. 1251. 
Prevention and cure of leprosy. 1558. 
Private properties of Rulers of Orissa States. 1058. 
Purchase of machine tools by Government. 1783. 
Restoration of abducted women. 1246. 
Scholars sent abroad for advanced technical training. 1061. 
Students to be sent abroad for technological education. 105 
Supply of Tatas coal-tar to distillers. 1968. 
Wells sunk in arable areas. 1739. हे 

UP-RAJPRAMUKH(S)— 

See “Rajpramukh(s)”. % 

URBAN AREA(S)— 

Question re— 

Control on cereals in—— . 1837-45, 

URBANISATION— 

Question re— 
—— of certain localities in New Delhi. 1263. 

URDU, ANJUMAN-E-TARAQQI— 

Question re— 

—— and All-India Hindi Sahitya Sammelan. 2219. 
Books published by —— . 2219. 
Grant given to——. 2218-19. 
Shifting of Head Office of to Pakistan. 2219. 

UTKAL UNIVERSITY— यु 

See “University(ics)”’. 

in provinces. 1948. 

VACANCY (IES)— 
See “Post(s)”. 

VACCINE— 
Question re— 

Manufacture of Cholera 1424-25. 
Plague supplied to Caleutta. 2205. 
Production of Rinderpest ——. 1654-55, 

VEGETABLE (S)— 
Question re— 

Import of motherseed, — 1166-67. 

VEGETABLE GHEE— 
Question re— हा 

Effect of vanaspati on health. aid. Factori A ‘ing vanasp: 78-76. 
Manufacture of vanaspati. 1325-26, 1766. 
Mixing of sesamum oil with vanaspati. 1372-75. 
Production and export of vegetable oils. 707-09. 
Production, consumption and export of oil seeds and ——.. 834-39. 
Production of vansaspati and its effect on health. 845, 1470-71. 
Research on effect of vanaspati on human beings. 1377. 

_Stopping the manufacture of vanaspati. 1377. _ 
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VELAYUDHAN, SHRIMATI DAKSHAYANI— 

Question by— 
Abolition of Empl t hi 245. 

‘Abolition of seat reservations in second class compartments, 198. ‘ 

Accommodation for College of Nursing, Delhi. 

Appointment of officers on Special Duty. 1817-22. 
‘Auction of trees in M. 0. A. quarters. 1502. 
Candidates selected for foreign studies in 1948. 26-27. 

Candidates selected for U. N. O. fellowship. 1425-26. 

Construction of additional rooms in M. C. A. querters. 1899-1900. 

Construction of Cinema houses in Delhi Province. 235, 2268. 

Departmental Conferences and Committee meetings held by various Ministries. 1225. 

Distribution of scheduled castes sch ips. 2224. 

Enquiry into conditions of agricultural labour. 1013-15. 

Famine conditions in Cutch. 931-32. 
Functions of the Transfer Bureau. 1426-27. 
Gazetted officers and working of Labour Bureau. 406. 

Government quarters occupied by refugees. 533-34. 

Interviews by the F.P.S.C. 1197. 
Land under foodgréin cultivation. 1107. 
Manufacture of salt by private individuals. 1656. 
Manufacture of vanaspati. 1766. 
Members of Special Recruitment Board for 1. A.S.andI,P.S8. 1307. 

Officers of Press Information Bureau, 336-38, 
Ordnance Clothing factories, 1712-13. 
Ordnance Depots. 1713. 
Price for sugar. 502. 
Production and import of potatoes. 503. 
Production of sugar. 502-03. 
Recognition of Indian Union Flag by States. 1051. 

Regional offices of Press Information Bureau. 1720-21. 

Renaming Banaras Hindu University and Aligarh Muslim University. 1299. 

Report of the Adviser to Ministry of States re Cochin and Travancore. 1725. 

Scales of pay of Station Mast Assi i 

Railways. 1751-52. 
Scheduled caste candidates returned after foreign studies. 910-13. 

Selections made by 77. P. 8. C. for gazetted posts. 667-69. 

States not yet repre din © i t Assembly. 1049-50. 

Stopping of supply of coffee seeds to co-operative societies. 1479. 

Sulphone Therapy for treatment of leprosy. 1823-24. 

Supply of bad rice to South Indian States. 712-13. 

Through trains between Madras and Mangalore. 197. 

Trave! ling allowances to candidates taking interviews with F.P.S.C. 336. 

Uniform system of weights and measures. 1656. 

Union of Cochin and Travancore States. 1315. 

Value of imported liquor. 1790-91. 

Women Police Force in Delhi. 1827. 

Work of Chief Labour Commissioner and certain other officers. 1147. 

Question (Supplementary) by— 

Cement Factories. 1104-05. < 

Gultivation of jute in South India. 1853. 

Discontinuance? of rationing of petrol. 1101. गा 

Harijan section of Ministry of Relief and Rehabilitation. 1405. 

High prices of salt. 1450. 

Housing conditions of labourers in Assam tea states. 1391. 

Increasing the production of salt. 1456. 

Labour officers sent for training abroad. 1386. 

‘New buses for Delhi Transport Service. 960. 

Nurses in G [6 hospitals co’ ting tuberculosis. 316. 

Occupation of M. 0. A. quarters in New Delhi by Non-M.C.As. 888. 

Protection to industries. 864. 

Protection to sugar industry. 1164, 1165. 

Qualifying test for stenographers, 922-23. 

Railway accidents, 172. A a : 

Reduction in third class fares and construction of new third class bogies. 371. 

Revision of rules of allotment of G it quarters. 

13. 8. 8. sympathisers among Government servants. 444. 

Supply of bad rice to Andhra public. 1327. 

Supply of foodgrains to famine areas. 355, 356. 

Way Insp and Sub-Inspectors of Works in 

‘Universal Basic Eduoation. 700 708. __# काराााााारारा।रपएएएणयणएणएणएणए
णए- 

Basie 791, 793.
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VENDOR(S)— 
Question re— 

Enquiry against sub-letting of vending licences at Ghaziabad, Meerut city and Meerut 

Cantonment. 1363. 

VENEREAL DISEASE(S)— 8 

Question re— 

——Clinics. 1420. 

VICE-CHANCELLOR— 
Question re— 

Refusal of information by —— of Delhi University re certain irregularities. of Executive 

Committee. 

VICTIM(S)— 
Question re— 

Compensation to of Razakar atrocities in Hyderabad. 1206-07. 

Help to of Razakars in Hyderabad. 2224. 

VIKRAMSILA— 
Question re— 

Excavation of , Bhagalpur District, Bihar. 2043-45. 

VIJAYAVARGIYA, SHRI GOPIKRISHNA— 

Question by— 

Flying clubs in India, 822. 
Question (Supplementary) by— 

Export of linseed, linseed oil, castor seed and castor oil. 878. 

Increase in crimes in Delhi. 1701. 
Indo-Ji trade contract: panese trade cor 1016. 
Merger of Bikaner, Jaipur, and Jodhpur in Rajasthan. 924. 
Petrol industry, 1251. 
Protection to sugar industry. 1166. 
Regularisation of Inter-State Customs Policy. 1699. 

Re-organization of Bengal Nagpur Railway. 174. 

VIJAIVERGIYA, SHRI RADHAVALLABH— 

Question (Supplementary) by— 

Constitution of Ca + Boards in Secunderabad and Mhow. 1935. 
९ of new aerod: 902. 
Land reclamation scheme. 956. 
‘Transfer of certain offices from Delhi and Simla. 1116, 

VILLAGE(S)— 
See “Rural areas’. 

VILLAGE FOREST(S)— 
Question re— 

Development of 2271. 

VILLAGE POST OFFICE(S)— 
See ‘Post office(s)”’- 

VISITOR(S)— 

Question re— 
to Kohima and Imphal, 413-14. Restrictions on 

See also ““Tourist(s)”’. 

VIZAGAPATAM— 
Question re— 

Nationalisation of ship yard at-——. 848. 

VIZIANAGRAM— 
के 

Question re— 

Extraction of manganese ores from 

VOCATIONAL TRAINING— 
See “Training”. 

ilding 

and Ganjam, Orissa. 1889-90. 
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VYAS, SHRI JAINARAIN— 
Question (Supplementary ) by— 

ttl t of refugee 758. 
Selection and training of Indian Foreign Service personnel. 1780. 

Ww 
WAGE(S)— 

Question re— 

Mi 

WAGON(S)— 
See “Railway Wagon(s)”. 

WAIGANGA MULTI-PURPOSE PROJECI— 

See “Project(s)”’. 

WAITING ROOM(S)— 
Question re— 

for industrial Labour. 753-58. 

facilities for third class passengers. 1468-69. 
in Post Offices and recepti # Delhi Telephone District Office. 35 oe 

WAR— 

Question re— 

Compensation to Indians for losses in Burma and the Far-East in World 
0: derabad r in 

zone in China. 1006. 

I. 1773-74. 

Indian nationals in 
WAR SERVICE— 

Question re— 

Concessions for appointment in All India Services. 453. 

WARRANT OF PRECEDENCE— 

Question re— 

Rank of Deputy Minister in Ministry of External Affairs and Commonwealth Relations in 
the 6 2-73. 

1913-16. 

WASTE LAND(S)— 
Question re— 

Food production and co-operative cultivation of — 191-92. 
See also “‘Land(s)”’. 

WATER— 

Question re— 

Augmenting supply in Karol Bagh, Delhi. 2047-48. 

Ban against Harijans drawing from Railway well at Delhi Cantonment Station. 2262- 

63. 
—— charges from ip of ‘C’ type ch ies in Lodi Road, New Delhi, 1784-85. 
—— supply in summer at stations between Ajmer and Khandwa. 847. 
—— supply to South Indian Railwa; i Mi ipality. 191. 

WATER POWER, IRRIGATION AND NAVIGATION COMMISSION— 

Question re— 

Shifting the offices of the Central etc. to Nasik. 536. 

WAY INSPECTOR(S)— 

Question re— 

Beales: of 285, of Station Masters, Assistant —— and Sub-Inspectors of Works in Railways 

WEIGHT(S)— 

Question re— 

Uniform system of —— and measures. 1656. 

WELFARE OFFICER(S)— 
Question re— 

Labour for Assam. 420-21. 
Labour —— in Assami. 537-38. 
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WELL(S)— 
Question re — 

——sunk in arable areas. 1738-40. 

WEST BENGAL— 

Question re— = 

Bank failures in Bengal. 1921-23. 
Census in Assam, and Hast Punjab for preparation of electoral rolls. 
Civilian employees in A. I. G. 8. Bengal area. कु 
Closing of coal mines in Bengal and Bihar. 499-500. 
Income-Tax allocation to 2204-05. 
Incorporation of Andaman and Nicobar Islands in + 2203. 
Locomotives and boilers manufacturing plant at Mihijam,——. 1169-71. 
Migration from to East Bengal. 1494-95. 
Reconstruction scheme for failed banks in——. 1923-24. 

WEST INDIES— 

Question re— 

Direct shipping facilities between India and the 
WEST PUNJAB— s 

. Question re— 

Assets of evacuees in Hast and——. 1609. 

1493. ie 

Deposits by Non-Muslim lessees in Scheduled Banks against waste lands in——; 1137- 
Lands left by Non-Mi and by Muslims in Hast Punjab. 1689 
Recovery of abducted women in Hast Punjab and 198-99. 
Restoration of automobiles left by Non-Muslims in——. 893. 
Resumption of train service with 1092. 

WESTERN MUSIC— 
Question re— 

Broadcast of 

WHARE(VES)— 

Question re— 

Construction of —— at Kundla. 947, 

WHEAT— ~ 

Question re— 

Adoption of World Agreement by all countries. 1091. 

Compromise on prices for Ti ional Agr 1४ 
Improvement in yield of paddy and 2103-08. 

| Negotiations for import of and rice. 2259-61. 
Transport of from Hast Punjab and U.P. to Delhi for personal use. 

See also ‘‘Foodgrains”. 

WHEAT AGREEMENT(S)— 
t See “Agreement(s)’- 

{ WHEELER AND COMPANY, MESSRS. A. H— 

Question re— 

Contract with ——. 1654, 
Railways contract with 

WILLINGDON HOSPITAL— 
See ‘“Hospital(s)”’. 

WINDMILL(S)— 
Question re— 

Use of 

WIRELESS— 

Question re— 

Manufacture of 
‘Transmission of messages by 

from A. 1, R. stations. 1727. 

1188-91. 

for lifting irrigation water. 1634-35. 

transmitters and radio equipments. 696-97. 
on South India Railway. 1189. 

339. 

2096. 



INDEX TO CONSTITUENT ASSEMBLY (LEGISLATIVE) DEBATES 215 

WIRELESS CONTROL— 
Question re— 

All India main —— Centre for aeroplanes. 690. 
WOMAN(EN)— 

Question re— 

Abducted non-Muslim taken to Afghanistan. 2164. 
Employment of for underground work in Korea coal mines. 894. 
Expenditure on recovery of Muslim abducted - 2069. 
Recovery of abducted in East and West Punjab. 198-99. 
Restoration of abducted ———. 1244-46. 

of al —— to Pakist 1497. 
—— and children abducted from Ji and Kashmir. 199. 

Police Force in Delhi. 1827. 

WooL— 
- Question re— 

Agmarking and standardisation of Indian——. 1365-66. 
Agricultural Marketing Advisers visit to U. 8. A. in connection with Indian——Trade. 1367 
Sale of graded 7 ए. 8. A. 1366-67 

WOOLLEN MILL(S)}— 
e “Mill(s)’’. 

WORK(S)— 
Question re— 

Expenditure on capital ——, supplies and services to Kashmir. 25. 
New. on South Indian Railway. 1463-66. 

WORKER(S)— 
See ““Employee(s)”’. 

See ‘‘Labourer(s)’’. 

WORKS COMMITTEE— 
See ““Committee(s)”’. 

WORKS, MINES AND POWER, MINISTRY OF 

Question re— 
Meetings of Standing 0 100७७ for 

WORKSHOP(S)— 
Question re— 

Accounts of Kanchrapara 
Bombay Telephone 

। Development of Ajmer Locomotive 
Location of Assam Railway 1186-87 
Regrouping of Railways and reorganisation of 

for manufacture of locomotives. 1087 

WORLD BANK— 

See “Bank(s)’- 

| ‘See also “International Monetary Fund”. 

3 WYNAD COLONISATION SCHEME— 

Question re— 

545. 

Remodelling Schem>. 2262. 
29. 

1087-88. 

1735-36. 

Subsidy to Madras government 1102. 

Ye 

YARN— 
Question 7e— 

Cloth and sold to Pakistan under Inter-Dominion Trade Agreoment. 2062. 

Distribution of cloth and —— 0-91 

Indian silk used for making parachutes. 1193-94. 

See also “Textiles”. 
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YASHWANT RAI, PROF. — 
Question by— 

Gazetted and non-gazetted staff in Ministry of Comnierce. 1142. 
Gazetted and non-gazetted staff in Ministry of Communications. 1379. 
Gazetted and non-gazetted staff in Ministry of Defence. 1241-42. 
Gazetted and non-gazetted staff in Ministry of Education. 1242. 
Gazetted and non-gazetted staff in Ministry of Finance, 1068. 
Gazetted and ed staff in Ministries of Food and Agriculture: 1108-09. 
Gazetted and non-gazetted staff 10 Ministry of Health. 1218. 
Gazetted and non-gazetted staff in Ministry of Industry and Supply. 1108. 

ह Gazetted and non-gazetted staff in Ministry of Labour. 1153. 
Gazetted and non-gazetted staff in Ministry of Law. 1153-54. 
Gazetted and non-gazetted staff in Ministry of Railway. 1379. 
Harijan section of Ministry of Relief and Rehabilitation. 1401-06. 
Scholarships to East Punjab scheduled castes students. 1916-17. 
Schools in Delhi. 2213-14. 
Visit of members of Standing Advisory Committee for Ministry of Defence to iW ilitary ins- 

tallations. 1725. 

Z 
ZAMINDARI— 

Question re— 

Abolition of Istimrardari and Jagirdari systems in Ajmer-Merwara. 2239-40. 

7 
} 
j 
|; 
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OORRIGEN DA 

In the Constituent Assembly of India (Legislative) Debates (Part [- त॑ 

jegtions and Answers), Novyemb.r-Dezomb-r Session, 1,949,— Sa! 

In Volume 1V,— = : 

1. No. 1, dated the 28th"Nove.wber, 1949,— 

(i) Page 14, line 4, for $35,000” read *3,50,000°"; 

(ii) Page! 33, above heading to Starred, Question No, 46 insert ‘'*45. 
+ [ Wrruprawy |” ; ; 

2. No. 2, dated the 29th November, 1949,— 

Page 54, before Starred Questions Nos. 70 and 71, insert * +$ 7 ; 

3. No. 3, dated the 30th November, 1949,— 

Page 103, inheading to Starred Question No, 150, for “Corps” read 
“Crops”; 

4. No. 4, dated the Ist Dscemb 7, 1949,— 

Page 115, for existing linc 16, read “ Shri R. K. Sidhva: Any 

८ individuai persons from there १; 

5. No, 6, dated the 5th Dexmb.r, 1949,— 

Page 202, line 5 from bottom, for “‘survery” read “survey”; 

6. No. 8, dated the 7th Dec mber, 1949,— 

- (1३४१४ teat gaa ley S teagaa ep sow ep १ ४5०४.० 

(ii) Page 264, lines 8 and 12 from bottom, for “Sargent Scheme” 
ead “Sargeant Scheme”; =~ 

7. No. 9, dated the 8th December, 1949, — 

(i) Page 292, line 7, for “We not” read “We are not going”; 

(ii) Page 294, line 12, for “of” ead “or”; 

8, No. 11, dated the 12th December, 1949,— 

lass “ls & yl glo dls Ste les Us wl gpl २२ ९ JV plow € ९५ ८०-४७ 

‘ Utey2 

he
 

(ii) Page 348, for existing heading to Starred Question No. 484, read 
«<Frres iy Ammunition Factory, JuBBULPORR” ; 

9. No. 18, dated the 14th December, 1949,— 

Page 443, line 20 from bottom, for “Rs. 2/0" read “Rs. 2007 ; 

10. No. 14, dated the 15th December, 1949,— 

(i) Page 459, line 16 from botton, for ‘paludirn:” read “paludrine”’, and 

in line 7 from bottom, for the existing first word, read “Quinine’’; 

= PH ९ ७))3) २२ Slee oF ९०७))३ २२ ९ | yew ORV] ४८६४० 

(iii) Page 476, line 10, for “sations”’ read “stations”; 

(iv) Page 478, inheading to tabular statement for ‘60,000 read 

~ 50,000" 5 कद



2 

(v) Page 486, in line 1 of heading to tabular statement, at end insert 
to” ५ aa] * 1 

11. No. 15, dated the 16th 1):'0910097, 1949,— = 

1 (i) Page 500, last line, for “finacial’” read ‘financial’; 

(11) पृष्ठ ५१३, अंतिम पंक्ति, “न साचा के स्थान पर, “ने aay? पढ़ें। 

12, No. 16, dated the 19th December, 1949,— 

Page 558, s:cond foo!-not», far “F" read “15 and 

13. No. 17. dated the 21st December, 1949,— 

Page 003, lin» 6 from botto:n, for “Rs. 7,300”, read 83, 1,39)”, 

GIPD—US—L116 P. Dob.—31-7-30 -50) / eee
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Volume [V-~28th November to 24th December, 1949. 

ABDUCTION— 
Question re— 

Abducted women, 242, 243. 
Abducted women (Recovery). 

ACADEMY (IES)— 
Question 7e— 

Hindi: 471-74, 

‘See also “Military académy”. 
ACCIDENT(S)— अर 

Question re— 2 

in Mills and Factories. 22. 
Air crash in Calcutta. 180-81. 

| Dutch plane crash in Bombay. 
Motor 61-62. 

See also ‘‘Railway accident(s)”. 

ACCOMMODATION— 

Question re— 
for military personnel. 490. 

Allotment of residential 814. 
Arrears of rent. 289-90. 
Building for Indian Embassy in London. 
Defence expenditure on buildings. 179. 
Rationing of 30: 
Residential and office 316. 

See also “*House (S)”. 

ACCOUNTANT(S)— 

Question re— 

77-78. 

Chartered Act, 338. 
Railway audit 179. 

ACHINT RAM, LALA— 
Question by— 

Free rations to displaced persons. 65: 

_ AGQUISITIONING— 

Question re— 
—— of land in Karolbagh. 372. 

247-48, Bd: 

nA? 

3-4, 

Displaced persons from East Bengal. 560-61. 
58. 

Compensation for land (Hirakud Dam Project). 530. 
| Ram Mohan Palace, 178. 

ACT(S)— 

Question 7e— 
Application of certain 
Chartered Accountants 
Delhi Rent Control 411. 
Joint Stock Companies —_ 128. 
Press and Registration of Books—, 1867, 

ADMINISTRATION— 

Question re— 
French Mahe ——. 
Hyderabad Teta 

29:30. 
268. 

for chi in the ad 

Requisitioning of Hindu houses by Bast Bengal Government. 655-56, 

to Ajmer Merwara, 308. 
338. 

586-87, 

tive set up of Delhi provinces, 664-06 



ADMINISTRATIVE SERVICE, INDIAN— 
Question re— 

Indian Administrative Service. 62-63, 
——and LPs. 51. 
—-—(Reecruitment). 68. 

ADULTERATION— 

Question re— 
Adulteration. 171. 

of medicines. 585-86. 
of milk and food-stuff. 64. 

Food-stuffs supplied on the Railways. 94. 

ADVOCATE(S)— 
See “Lawyer(s)”’. 

_ ABRODROME(S)— 
Question re— न 3 1 Civil Aviation Organisati 186-87. 

Landing ground for air craft at Neemuch. 612, 
New air line and 
Radar equipment for R.I.A.F. 147-48. 
Railway between Santa Cruz Air Port and Bombay City. 595.06. 

AEROPLANE(S)— 
Question re— 

Air crash in Calcutta. 180-81. 
Dutch plane erash in Bombay. 77-78. 
Hindustan Aircraft Limited. 231-33. 
Landing ground for air craft at Neemuch. 612. 
Misuse of U.N. 44: 
Tyre manufacture. 430-31. 

AFGHANISTAN— 

Question re— 
Political pensions, 186. 

AFRICA— 

Question 7e— 
Exchange Bank of India and ——. 145-46. 

AGREEMENT(S)— 

Question re— 
Abducted women recovery. 247-48. 
—— with Ceylon for purchase of copra and coconut products. 
Hold up of raw jute bound for India by Pakistan Government. 
Monazite sand. 533. 
Treaty with Bhtitan, 448. 
Treaty with Nepal. 450. 

AGRICULTURE— 

Question re— 
Agricultural education. 622. 

- Agricultural labour. 436-39. 
Agricultural quota of iron and cement. 93-94. 
Agricultural research. 209. 

Training Instituti 602-04, 
Artificial rains. 293-94. 
Commodity Committee. 402-03. 
Co-operative farming. 89-90. 
Grow More Food. 94-95. 
Institute for traming in . 628, 
Price of agricultural products. 94. 
Rehabilitation. 335-37. 
Rehabilitation (Displaced persons), 441-47, 
Scholarship for training abroad, 160-63. 
Tractors and agricultural machinery. 388 
Tube-wells, 405-06 

See also “Land(s)”. 

455. 
699-702. 



AGRICULTURE COLLEGE(S)— 

Question re— Agricultural ‘Training Tnstibuti 602-04, 
I for training in Agricul! 528 

AGRICULTURIST(8)— 

Question re— 
Loans for food production. 403. 

Seeds, fertilisers and manures. 389. 

AHMEDABAD— 

Question 7e— 
Textile goods, 221-24, 

ATD(S)— 
Question re— 

Aid to Burma, 28, * 
—— to trusts from Pakistan, 31. 
American for Indian industries. 23, 
American financial ——,—483g, 
Assistance to Tibet. 25. 
The Travancore Fertilizers and Chemicals Limited. 149, 

See also “Grant (8), 
also “Subsidy (ies)” 

AIR COMPANY(IES)— 
See “417 Service(s)”’. 

ATRCORAFT(S)— 

See “Aeroplane(s). 

ATR FORCH, ROYAL INDIAN— 

Question *e— = 
Air crash in Calcutta. 180-81. 
Radar equipment for 147-48. 

technical traiming college. 372. 
Use of word ‘Royal’. 61 

AIR INDIA INTERNATIONAL— 

See “Air Service(s)”. 

ATR MAIL— 

Question re— 
All up Postal scheme. 97, 
Night service. 94, 199-200, 373-74, 396-97. 
Night — service for Madhyabharat and Rajasthan. 613. 
The Himalayan Airways. 206. 

See also ‘Mail’. 

AIR PORT(S)-- 

See “Aerodrome(s)”’. 

ATR SERVICH(S)— 

Question re— 
Air companies in India, 98. 

between Delhi and Assam. 620-21. 
Civil aviation, 606. 
Indian airways companies. 294. 
New air line and aerodrome. 609. 
The Air India International, 73-77. 
The Himalayan Airways. 206. 

AIR SURVEY(S)— 

See “Survey(s)”. 



+ (Supplementary) 
Cai a rdureridy: 681. > ek oe : न तब कप 

Cultural pearls प्लाग0077 328. eo eee ste Sera 

Delegation to second World Hoalth Assembly. 40. ‘ 

- Higher secondary schools. 468. 

Question re— 
ail train service between. 

Fi € here 5 
and Khandwa, 613. Sea 

fornination 0 0 M ४ 686. 

States of Judicial Commissioners court (——). 683-84, = 

AJMER MERWARA— 
ve 

Question re— 
: Sate 

Application of certain Acts to . 308. 
eae 

~ Empl State व; Seb 448-49. 
ir 

conditions. 103. हे 

imrardart and jagirdart systems (—)._ 212-18. 

_ Mica welfare fund. 35-36. = 

Prohibition in Delhi and ——- 65. >> i श्र 

Separation of Judiciary from tive. 587-88. 
‘The survey of Isiimrardart area (——). . 212. 

ALAGESAN, SHRI 0. V.— 

‘shop at Caleutta. 130-31. 
‘Location of Federal Court. 92. — 
Night air mail service. 199-200. 

i}and oil’seeds. 241. 
हर 

ricés of sugar. 91. ५ 

‘Protected industries. 241. 
3 Sugar for provinces and States. 91-92. 7 pa ee 

U.S.A. goods for disposal. 130. 
>> 

‘Question (Supplementary) by— 

roadcasting stations. . 476. 
jnomna films. 354. 

Blectrie Railways. 400. > : 3 s : 

Higher secondary schools. 469. 
SS 

Hindi Academy. 473. 
SiS 

few post offices. 194. रे 

holarship for training abroad. 161, 162. 

TION (S)— 
8801 re— 

of waijons to collieries. 650-52. 
_— for ‘B.RAK, coal. 650. 

MENT (S)— 
eshion Té— 
— _ of land to housing society. 257-58. 

of residential accommodation, 314, 

veyance. ——, 155. 
orders. 48-49, 269. 

na re 

246. 
tment to refugees. 246. 
ent of Meos. 2: = 



ailways coaches and ——. 210-11. 

AMBRICA, UNITED STATES OF— 

Question re— 
American aid for Indian industries. 
American financial aid. 488. 
Balance of payment with ——. 490-91. 
Damodar valley corporation. 313. 
Dollar investments in India. 177. 

~ Dr. Laubach. 352-53. 
Engineers sent to for training. 507-09. - 
Tmports. 330. 

| Import of American cotton textiles, 240. _ 
Tndian Defence Mission’s tour. 44-45. = 
Local advisers for Irdian students in U.K. and ——, 2 
Locomotive engines, 383-85. 
‘Marshall plan for Far Hast. 636-37. 
Mica mining and mica market. 104. . 
Prime Minister’s vistt to America. 450. x 
Recognition of Government in Indo-China. 451. 
Students to . 515-76. : Ee 
Tea (Hxport). 27-28. E 
Tube-wells and feeder tube wells. 415-16. 

‘oods for disposal. 13 
Wheat from » 404, 522: 

AMMUNITION— 
Question re— 

Fires in Factory, Jubbulpore. 348. 
‘mdian Defence Mission’s tour. 44-45. 

4 mnditior —. 261. - 
“Rehabilitation in the ——. 167-69. 

HR A— 4 

— Question re— 
~~ News broadeasts re cyclone. 371. 

HONY, MR. FRANK— 
uestion मा by— ne ty, 88. 

ent of Indian Navy. ae : 
water at Railway stations. 184. 

conomy Committee. 461. 

way Board. SI. 
ent of Government seryants. 260. 

ee ५ 2283. 

Bikaner. 679. ८ 
f manuscripts at Lahore. 454, 



ARCHAEOLOGY— - rs =a 

हे Question re— 
Historical monuments in States. 685. 

ARCHIVES, INDIAN NATIONAL— 

Question re— 
Imported machinery lying in —— building. 345-47. 

ARG NTINA— 

Question re — 
Barley from . 595. 

ARMED FORCE (Sj— 

Question re— 
uniform 

Giroulation of the Bliiz in the Army. 682. 
Indian prisoners in Pakistan. 128-29. 
Literature and newspapers for the Army. 682-83. 
New Indian Army Honours. 582. 
Regimental Centres. 577. 
Territorial Army, 676. 
Use of word ‘Royal’. 61. 

ARMS— 

Question re— 
Indian Defence Mission’s tour. 44-45, 

-ARMY— २ 

See “Armed Forces”. 

ARMY DEPOT (S)— 
Question re— 

Military stores. 169. 

ARREARS— 
~ Question re— 

of rent. 289-90. 

ASAWA, SHRI GOKUL LAL— 
Question by — 

Famine conditions in Rajasthan. 686-87. 
Nomination of members to Ajmer Municipality. 686. 

ASIA— 
Question re— 

i South East Asian Union. 248. 

: ASSAM— 
Question re— a 

Air service between Delhi and ——, 620-21. 
link project (Railways), 404. 

link with tribal areas by road and rail. 627. 
Cloth supply. 342. 
Displaced persons in 553. 
Jute. 202-03. 
Mob attack from East Pakistan, 33. 
Security measures in ——. 589-90, 

ASSAM RAILWAY (8)— 
See “Assam ——” under “Railways”. 

ASSASSINATION— ; 

Question re— 
Gandhi murder triel. 267-68. 

ASSESSMENT— 
Question re— 

: Customs irregulerity. 462. 

ASSETS— 
Question ve— 

of foreigners, 567. 
Indian —— in Burma. 446. 
Indien in Ceylon and Malaya. 446-47. 



be
 

| 

ASSISTANT(S) 
Question e— 

F.P.S.C. Examination for 

ATLANTIO PRINCE, S.S.— 
Question re— 

Import of wheat. 378-79. 

ATOMIC RESEARCH— 
Question re— 

Atomic Research, 132-33. 

ATTACHED OFFICE(S)— - 
Question re— 
—— under the Ministries. 689-90. 
Qualified stenographers. 690. 

AUSTRALIA— 
Question re— 

Artificial rains. 293-94. 

685-36. 

White policy. 639. _ 

AUTOMOBILE(S)— 

See also “Motor Vehicle(s)”. 

, AWARD— 

Question re— 
Conciliation Board’s ——. 330. 

AYURVED— 

Question re— 
Ayurvedic system. 58-59. 

AYYANGAR, SHRI M. ANANTHASAYANAM— 

Question (Supplementary) by— - 
Cement. 117. 
Closure of Indian Embassies. 124, 
Delegations. 165, 
Demonstration Malaria Team. 157, 158. 
Displaced persons in Andaman and Nicobar Islands. 159. 
Failure of insurance companies, 120. 
Foreign Capital. 7. 
Groundnut-cake-flour. 191. 
Hyderabad Police Action. 166. 
India’s Trade Balance. 238, 
International Monetary Fund. 156. 
Tron lungs. 149. 
“Radar equipment for R.LA.F, 148, « 
Rehabilitation in the Andamans. 168, 
Salt production. 17. 
Subsidiary food producti i 87. 
War reparations. 228, 229. 

‘Bp? 

BADARPUR— 

Question re— 
Displaced persons at 

BAGPUR— 

Question re— 
Railway gate on Moradabad and Nainital Kacha road near--—station 
Transport for fencing wire. 619. 

BAHAWALPUR— 

Question re— 
palace in New Delhi. 419. 

BAJPAL COMMITTHE— 
‘See “ Committee (s) ”. 

oe 282; 

620.



- BALLANGIR— 
Question re— 

Telephonic link of —-- (Orissa). 62. 

“BAN(S)— =. हि 
Question re— 

=i. 

on disposal of vehicles. 28-29. 

Banned newspapers. 579-S1. 
Proseribed literature. 368. 

= 

‘Raw silk (Import). 452. 

_ BANANA(S)— 
Question 7e— 

Railway freight. 606-08. 

BANERJI. SHRIMATI PURNIMA— 

Question (Supplementary) by— 

Detenus in Centrally Administered Areas. 584. e 

« BANK(S)— 
Question re— 

—— failures. 56-58. 
Currency notes. 164-65, 
Exchange of India and Africa Lid. 145-46. 

Sale of gold. 53. 
See also “* World Bank ”- 

“BARLEY— 
~ Question re—¥ 

— from Argentina. 596. 

~ BARMAN, SHRI UPENDRANATH— 
3 Sa ae 

_ Question by— 
= 

Balance of payment with U. 

Exports after devaluation. 2 

Grow more food campaign. 528. 

Grow more food schemes. 404-05. 

‘Farget of food production. 311. & 

490-91. 
3. 

2 

Question (Supplementary) by— 

: Agricultural ‘Training Instituti 603. 

Cloth smuggling. 566. 
Colouring of vegetable ghee. 285. 

Drinking water. 356. 
Power aleohol. 110. 

Quinine. 460. 
= ~ 

Scholarships for backward classes and scheduled castes. - 692. 

The abducted women’s recovery. 555. 

_ BASIC BDUCATION— 
: 

‘See “ Education”. 
Siae 

“BASIC PLAN— 
Question re— 

— and economy committee, 694-95. 

| BEGAR— 
“Question re— 

के Forced labour. 1212122. 

BEHREIN ISLAND— 
~ Question re — 

_ Tndians in ——. 454:55. oe 

| BENGAL NAGPUR RATLWAY— Ee ree 

si 5 Bengal Nagpur —” under ४ Railway(s)”’- 



BERAR— 
Question re — 

0.9. and states. 673. z 

BHAGWANT ROY, KAKA— oa 

Question by— 
Grow More Food Campaign. 107. 

| Indias production and requirement of cotton. 630-31. 
Railway staff repatriated from West Punjab. 610-11. 
Rehabilitation grant to PEPSU. 144. 
Tractors for PEPSU. 106. 

c BHAKRA DAM— 
Question re — 
Damodar Valley and —— Projects. 298. 

1. Nangal and —— projects. 528, 609-10, 

BHARATHI, SHRI L. KRISHNASWAMI— * 

Question (Supplementary) by— S <= 
Cinema films. 352. ५ 
Copra and coconut oil, 125. ¥ 
Delhi Transport Service. 198. 00222 ४ लि 2:४८ 

4249 
rolls.- 335. 

¢ Railways. 400. 
Fire in R.I.N. Dockyard, Bombay. 147. 
Food delegations. 70, 
Gandhi murder trial. 268. 
Imports from Pakistan. 360. 
Indigenous cotton. 545. 
Industria! concerns (closure). 426. 
Rehabilitation in the Andamans. 168. 
Salt. é 
Salt production. 18. 
Stones and jewels. 640. 
Telegrams in Hindi. 511. 

BHARATPUR— = 

Question re — 
Resettlement of Meos. 246. 

BEARGAVA, PANDIT MUKUT BIHARI LAL 

Question by— 
Abducted women (recovery). 247-48. 
Adult literacy. 176. 
Application of certain acts to Ajmer-Merwara. 308. 
Ceylon Minister's views on India. 453. 

a and id on the Railways. 308-09. 
Cottage industries. 34. 8 
Dollar investments in India. 177. = 
astern Boundary disputes. 34-35. 
Hilectric Railways. 399-400. 
Employees State Insurance Scheme. 448-49. हर 

Employment Exchanges. 139-41. 3 Sioa 

Exports. 250. = zi 

Famine conditions. 103. 
Flying clubs. 616-17. 
Forged currency notes. 582-83. 

x ‘Goods movement on Railways. 401. 
Government loans, 488-89. 
Haldibari-Siliguri Line (Railways). 308. 
Hindu owned business concerns in Pakistan. 340-41. 
Hold-ups and dacoities in Delhi. 276. 
Imports and exports. 175-76. 
Tn tax 11 i ny gi Ci issi 369. 
Tndigenous cotton. 544-45. 
Tron and steel. 248-49. 
Tstimvardaré. and jagirdaré systems (Ajmer-Merwara), 212-13. 
Mateh industry. 2 
Merger of Saurastra Union. 488. 
Mica mining and mica market. 104. 
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BHARGAVA, PANDIT MUKUT BIHARI LAL—conid, 

Question by—contd. 

Mica welfare fund. 35-36. 
Minimum wages. 141-42. 
National income. 368. 
New Indian Army honours. 552. 
Non-Muslim displaced persons in Pakistan. 449. 
Oils and oilseeds. 614 
Pakistan’s boycott of Indian cloth, 250-51 
Peasantry in State Unions. 369. 

, Phadka, a plant pest. (Damage to Kharif crops). 103. 
Private property of rulers. 17 
Procurement of foodgrains. 522-23. 
Production of drugs. 66. 
Prohibition in Delhi and Ajmer-Merwara. 65, 
Properties of Hindus in Pakistan, 341. 
Railway coaches and amenities. ~ 210-11 
Railway Departments (economy drive). 102. 
Railway locomotives coaches and wagons (Import). 212. 
Railway workshop at Chittaranjan. 211 
Salt. 
Separation of Judiciary from Executive. 587-88. 
Show rooms abroad. 249-50. 
Status of Judicial Commissioners court (Ajmer). 683-84, 
Substitute for foodgrains. 648. 
Survey of Istimrardar area (Ajmer-Merwara) 212. 
Textiles and cotton (import and export). 449-50. 
Ticketless travelling (Railways). 
Trade with Pakistan, 138 
Transfer of Government offices from Delhi. 403. 
Treatment meted out to Khan Brothers. 453. 
‘Treaty with Bhutan. 448. 
Wheat from U.S.A 22. 
Wheat imports 

Question (Supplementary) 6— 
Closure of Indian Embassies. 124. 
Drinking water. 356. 
Food delegations. 70. 
Publications division. 481. 

BHARGAVA, PANDIT THAKUR DAS— 

Question by— | 
Broadgauge system on the railways. 526 
Constitution of the Darjeeling area into a separate province. 

Question (Supplementary) by— 
Agricultural labour. 437. 
Colouring of vegetable ghee. 284. 
Devotional songs by A.I.R. 574. “ 
Hindustan Aircraft Limited. 233. 
Nangal and Bhakra projects. 610. 

BHATT, SHRI GOKULBHAI DAULATRAM— 
Question (Supplementary) by— 

modern hotel in New Delhi. 500-01. 
Electric Railways. 400. 
Tndustrial concerns (Closure). 426. 
Message rate system. 
Telegrams in Hindi. 512-13. \ 

BHUTAN— 

Question re— 
Sikkim and 
Treaty with 

BIHAR— 

Question re— 
8. 8. Light Railway in Patna, 409. 
Construction of Railway lines in ——. 409-10. 
Labour welfare fund. 551 
Sugar. 204-06. 

(Integration), 29. 
4 
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BIKANER— 
Question re— 

Evacuee land in 247," ; 
Rare manuscripts in ——. 679. 

BILL($)— 
Question re— 

Industries (Development and Control) » 1949, 653-54, 
Unlawful conversions ——. 432. 

Re BLITZ— 

Question re— 2 
Circulation of the —— inthe Army. 682. 

BOMBAY— 

Question re— 
A railway between Santa Cruz Air Port and —— city. 595-96. 
Cancer. 568-69. . .& 
Dutch plane crash in # 77-78. 
Fire in R.ILN. Dockyard, - 146-47. ‘ 
Imported tractors. 304-05. 
Merger of Saurastra Union. 488. 
Message rate system. 375-76. 
New telephone installations for » 597-99. 
Projectors for visual education society, . 8587. 
Salt shortage. 23-24. 
Textile goods. 221-24. 
Underground railway. 506-07. 

BONUS(BS)-- 

Question re— 
Postal Life Insurance Policies ( ) 618, 

EOOK(S)— 
See “ Publication(s)”’. = 

BOOK STALL(S)— 
Question re— 
—— holders in Railway stations. 516-17. 

BORDER(S)— 

Question re— 
raids. 280. 

-—— raids from Pakistan. 675. 
Boundaries between India and Pakistan. 439-41. 
Eastern boundary disputes. 34-35. 
Eastern frontiers. 489. A 
Security measures in Assam. 589-90.~ 
Smuggling across Indo-Burma——end 583-84. 

BOSE, SHRI SUBHAS CHANDRA— 

Question re— 
Portrait of—. 2 
Whereabouts 0: 695-96. 

BOYCOTT— 
Question re— 

Pakistan’s of Indian cloth, 250-51, 

BRAJESHWAR PRASAD, SHRI— 

Question by— 
Delhi Rent Control Act, 411. 
International Institute of Education Scholarships. 588-89. 
Salt to Nepal. 

Question (Supplementary ) by— 
A modern hotel in New Delhi. 500, 502. 
Cottage industry. 538. 



BRATESHWAR PRASAD, SHRI—conid. 

Question (Suppl tary) 8 id ( 
Development of Indian Navy. 348. 
Di persons in And: and Nicobar Islands. 158. Ls 

Blectoral rolls. 834. 
Mental diseases. 464. 
Persons detained without trial. 163 
Property of Mr. Liaquat Ali Khan. 227-28. 
Publication division. 481 
Quinine. 45 
Recognition of Communist China. 20. 
Salt, 549 
U.N: Membership (Nepal). 10. 

BRICK(S)— 
Question re— on 

Sale of ~ 628. 

BRITISHER(S)— 

Question re— 
British Investments in India, 277. 
British Officials. 261-63. i 

BROADCASTING— 
Question re— 

Anti-Indian broadcast by Peiping Radio. 220, ; 

Broadcasts in English. 174-75. 4 

—— of the Gita and the Ramayana. 573. 
ions. 475-78. 

Devotional Songs by A.I-R. 574-75. | 

Educational broad is. 486-87. 3 

Hindi lesson by A.I.R. 675 a 

४ News broadeasts ve cyclone, 371. - 

Television in India. 573. x ह 

See also “‘ Radio Stations 

~FROADGAUGE— 
Question re— 

system on the railways. 526, 

BUDGET— : 
a 3 

Question re— 4 

deficit. 266 
Expenditure over and above the grant. 259-60. 

BoILDING(S)— 
See “ Accommodation 

~~ BYLL DOZER(S)— 

Question re— 

Tractors and ——. 517-20. 

- BURMA— : 3 
~ — Question re— 

Aid to ——. 28:. 
evacuees. 589, 660-61. 

Credit to —— Government. 567. 
Dues from the Government of ——. 669-70. 
Bxport of fish to ——. 25 
Indian assets in ——. 446 
Indians in 224. f 
Repatriations of Indians from 428-30. 
Smuggling across Indo-Burma border. 583-84 
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BUSES— 
Question re— 

State 887. 

BUS CONDUCTOR(S)— 
Question re— 
Female 385-86. 

CABLE(S)— 

Question re— 
—— factory. 244. 

CALCUTTA— 
Question re 

Air crash in ——. 180-81. 
Disposal shop at ——. 130-31. . 
Monazite factory, 251 
Resignation by a —— High Court Judge. 533. 
Salt shortage. 23-: 
Underground Railway. 506-07. 

CALICUT— 
Question re— 

Radio Station for 694. 

CAMBRIDGE EXAMINATION— 

See “‘ Bxamination(s)”. 

CAMP(S)— 
Question 7e— 

Displaced persons in ——. 137-38. 
Displaced persons in relief 236, 
Lahore refugee 644. 
Muslim refugees in Jullundur ——. 508-59, 
Rehabilitation of refugees. 327, 

CANADA— = 

Question re—§ 
Tea Export. 27-28. 

CANAL(S) 
Question re—} 

Canal waters (distribution), 310-11. 
Trrigation by or dams, 389. 

CANCER— 

Question re—} 
=——. 568-6! 

CGANDIDATH(S)—j fe 

Question re— 
Interviews by F.P.S.C, 171-72. _ 

CANNANORE— 
Question re— 

Flying clubs. 629-30. 

CAPITAL— 

Question re— z 
British Investments in India, 27 7- 
Foreign ——. 
Loan te Bast’ Punjab, 493. 

CAPITAL ISSUE(S)— 
Question re— 
Hixaminer of 267. 

CAR(S)— 
2 ‘ Motor Car(s)”. 
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‘CASH CERTIFICATH(S)— 

Question re — 

Post office —— purchased from Post offices in Pakistan, 

CATERERS— 

Question re — 

Appoi [6 of cateri tractors. 87-88. 

‘CATTLE— 

Question 7e — 

slaughter. 90. 

Insurance of and crops. 93. 

‘CATTLE BREEDING— 

Question re 

Cattle utilisation. 509-11. 

‘CHASE FIRE— 

Question re — 
violations. 126. 

CEMENT— 

; Question १८ — 
Agricultural quota of iron and ——. 98-94. 
Cement. 116-17. 

<ENSUS— 

Question re— 
officers. 64. 

CENTRALLY ADMINISTERED AREA(S)— 

Question re— 
Chief Commissioners. 179. 
Compulsory Primary education. 357. ~ 
Detenus in 584. 
Educational Institutions in-———. 689. 
Honorary magistrates. 173. 
legal distillation of liquor. 672-73. 
Maternity and Child Welfare Homes. 265-66. 

CENTRAL ELECTRICITY BOARD(S)— 

Question re— 
and Provincial Blectricity Boards. 397-98. 

CENTRAL GROUNDWATER ORGANISATION— 

Question re— 

Gentral Groundwater Organisation, 390-94, 413. 

CENTRAL PROVINCES— 

Question re— 
and Berar States. 678. 

Cess towards Labour Welfare Fund from —— and Berar. 
Labour Welfare Fund. 551. 
Labour Welfare Fund of Korea State in ——. 

CENTRAL PUBLIC WORKS DEPARTMENT— 

Question re— 
Corruption (—— ). 312. 

CEREMONY (1158) 

Question 7e— 
to mark the it of new 

628-29
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SEYLON— 

Question 7e— 

2 Agreement with 
Minister’s views on India. 45 

Copra from 36. 
Export of onions and chillies. 331-3: 
Indian assets in 
Indians in . 84: 
Mandapam Quarantine Camp. 637-38. 

CHACKO , SHRI P. T. 

Question by— 

8. 
and Malaya. 446-47, 

540, 

Agreement with Ceylon for purchase of copra and cocoanut products, 
Copra from Ceylon. 
Enrolment of advocates of High Courts in States in Federal Court. 

“ Export of fish to Burma. 25 
Fishing. 105 
Jute. 214, 
Pepper (Export). 143 
Privy purse of Maharaja of Travancore. 66-67. 
Purchase of handloom goods. 88-54. 
Railway link of Quilon with Ernakulam. 214, 
Ram Mohan Palace. 178- 
The Travancore Fertilizers and Chemicals Ltd. (Aid). 142. 

‘Question (Supplementary) by— 

Agricul 1 training itutions. 603. 
Ayurvedic system. 59. 
Broadcasting stations, 475. 
Copra and cocoanut oil. 125, 126. 
Displaced persons in Andaman and Nicobar Islands. 159. 
Envelopes and Postcards (New designs). 186. 
Income-tax Investigation Commission. 41 
Jute. 208 

New post offices. 194. 
Oils and oil seeds. 615. 
Quinine. 459. 
Salt production. 18. 
Subsidiary Food Production Committee. 8%. 
Territorial Army. 676. 
Tyre manufacture. 430, 481. 

CHALIHA, SJT. KULADHAR— 

Question by— 

Abducted women, 242, 243. 
Accommodation for military personnel, 490. 
Cloth supply. 342 
Derailments and compensation 108. 
Devaluation. 242 
astern Frontiers. 489 
Evacuees properties. 242. 
Eviction of refugees. 27. 
Health certificates. 370. 
Health services. 369. 
Medical appointments. 279. 
Medical officers. 278-79. 
Medical officers in Britain. 489. 
Monazite factory. 251. 
Motor accidents. 61-62. 
Opium. 67. 
Opium manufacture. 178. 
Plant at Chittaranjan. 96. 
Posts and“Telegraphs (Profits). 626. 
Production of sugar-cane. 213. 
Representation of ex-Medical Officers. 489. 

jal and office odation. 316, 
Restaurant cars on the railways, 521-22. 
Saloons for Railway Officers (Assam Railwav) 521, 
Sugar industry, 213-14 

for purchake of copra and cocoanut products 455, 

455. 

343-44, 
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OHALIHA, SIT. KULADHAR—contd. 
Question (Supplementary)— 

Air service between Delhi and Assam. 621. = 
Boundaries between India and Pakistan. 441. 
Consumer goods. 577. 
Diesel engines. 10. 
Economy Committed. 461. 
Geological survey of India. 288. se 
Local advisers for Indian students in U.K. and U.S.A. 258. 
‘Merger of Khasi States. 591. 
Mineral wealth and now mines. 515. 
Petrol and kerosene oil. 29 
Security measures in Assam. 590. 
Sindri Fortiliser Factory. 14, 
Source of kerosene and petrol. 621. 
Students to U.S 5 
War reparation: 

1. GHAMBAL PROJECT— 
Question re— 
Chambal Hydro-electrie project in Rajasthan, 625-26. 

CHANDERNAGORE— . 

Question *e— 

French possessions in India. 114. 
Stoppage of payment of salaries to Judges and Magistrates in ——. 563-64. 

-CHARTERED ACCOUNTANTS ACT— 

See “Act (3). 

CHATTOPADHYAY, SHRI MIHIR LAL— 

Question by— 

Effect of Economy cut on telephone system in West Bengal. 625. 
Salt shortage. 23-24 
Telephones in West Bengal. 702-05. 

Question (Supplementary) by— 
Demonstration malaria team. 157. 
Displaced persons from 8601 Pakistan. 15. 
East Bengal refugees: 6. 
Blectric Railways. 400. ~ 
Industrial concerns (Closure). 427. 
Message rate system. 376. 
Rehabilitation in the Andamans. 169, 
River projects and schemes. 297, 298. 

ae Wardha scheme. 265. 

CHAUDHURI, SJT, ROHINS KUMAR— 

Question by— * 

“Mob attack from Bast Pakistan. हे 
6 Pakistan rice in Khasi and Jaintia. 102. 

Question (Supplementary) by— 
Agricultural labour. 428-39. 
Boundaries between India and.Pakistan.— 440. 
Demonstration Malaria Toam. 157 

» Drinking water. 386 
Imports from Pakistan. 859 
Import permits against dollar allotment. 
Medical appointments, 279. 
Mental diseases. 464. 
Pre-fabricated houses. 274, 275. 
Pre-febricated housing experts. 364. 
Publications Division. 481. 
Railway Saloons. 381 
Rehabilitation in the Andamans. 168, 
Scholarship for training abroad. 162. 
The Air India International. 75, 76. = 

HEMICALS— 
Question re— 
~ Heavy —— industry. 230-31. 



ie) 
CHETTIAR, SHRI T. A. ए. AMALINGAM— 

Question (Supplementary) 8: y— 
Sindri fertiliser factory, 14. 
Telegrams in Hindi. 51} 

CHHATTISGARH STATH(S)— 

Question re— 
Chhattisgarh States. 169-70. 

CHIEF COMMISSIONER(S)— 

Question re— 
Chief Commissioners. 179. 

CHILD(REN)— 

Question re— 

CHILD WELFARE— SS 

Question r6— 
Maternity 

OHTLLIES— ms 

Question re— 
Hxporé of onions and ——. 331-33. 

CHIN A— | 

Question re- 
Anti-Indian broadcast by Peiping radio. 220, 
Recognition of communist ——, 20-21 

Bxtradited —— from Tibet, 447. 
CHIRIMIRI— 

Question re— : 
anendr: hand Railway stations. 526. 

CHITTARANJAN— 

96. 
allway workshop at 

CHOLERA— 

Question re— 
and dysentery in Delhi. 63. 

211. 

and Santhal 410, 
Developmont of Railways. 407-081 

OINEMA(S)— 

Question re— 
films. 353-54. 

India House. 133. 
Stadiums and —— houses. 312-13. 

CIVIL AVIATION— 

Question re— 

Flying olubs. 616-17, 629-30. 
International —— Organisation. 186-87." 

CIVIL #@RVICK, INDIAN— 
Question re— 
——,I. P., and Indian Political service. 62. हर 
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CLAIM(S)— 

Question re— ~ 
—— for Manipur’s losses in last war. 657. 
Railway refugee contractors ( 3075 

CLASSIFICATION— 

Question re— 
of Railway compartments. 89, 209-10. 

Railway income (as affected by reclassification). 315-18, Reclassification of Railway compartments. 209. 

CLERK(S)— 
See “Government Employee(s)’”. 

CLOTH— 
See “Textile(s)’”. 

COAL— 
Question re— 

: Taising contract. 343, 
Low grade 649-50. 
Synthetic oil plant in Korea. 127. 
Wagon allocation for ‘B.R.K,’ ——. 650, 

COAL MINE(S)— 

See “Colliery(ies)”’. 

COAST(S)— 
Question re— 

Fares on ships on Konkan ——, 220-21. 

COCHIN— 
Question re— 

Purchase of handloom goods. 253-54. 

COCOANUT— 

Question re— 
Agreoment with Ceylon for purchase of copra and —— products, 455, —— 0il stabilization fund. 654-55. 
Copra and oil, 125-26, 

COCOANUT OIL— ri 

See “‘Oil(s)’. 

OOIN(S)— 

Question re—1 

and paper currency. 680-82. 
New coinage designs. 348-50). 

COLLEGH(S)— 

Question re— 
Ed तह 7 itutions in Centrally administered areas, 689. 
R. 1. A. F, technical training - 372, 

COLLIERY (IES)— 

Question re—] 

Conciliation Board’s award. 330, 
Railways —— contractors’ bills, 37. 
Railway sidings for - 608-09. 
Special allocation of wagons to—_, 650-52, 

- COMMERCE— 

Question re—J 
९ के ealth jal policy, 53. 
Trade C issi 8 and ial advisers, 29, 
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_ COMMISSION(S)— 

Question re— 
Delegations. 165-66, 
Income-tax Investigation ——. 39-42, 369. 
Service (Railways). 307. = Voluntary settlement of Income-tax cages, 370, 

_ COMMITTEER(S)— 
Question re— 

Advisory at Headquarters of Postmaster General. 
Ayurvedic system. 58-59. 
‘Basic plan’ and Economy ——. 694-95. 
Central Press Advisory - 494. 
Commodity ——. 645. 
५; i —— (Agriculture). 402-03. 
Copyright ——. 684. 
Economy 269-70, 460-62, 694. 

| Environmental Hygiene 172-73. 
ह Exports. 250. 

Funds for Commodity Gess viel B., 
Hindi of 4.1.1२. 3 
Homeopathic Enquiry — 50-51. 
Indian Railway Enquiry 71947. 216, 314-15. 
Merchant Navy Officers Training. 25. 
National Income. 368. 
Pool and non-pool Officers. 174, 
Railway Advisory » 2815. 
Sailing Vessels 31188 
Scientific Manpower 
Standing Finance 277-98. 
Subsidiary foods. 214. 
Subsidiary Food Production . 85-87. 
Vital Statistics ——_. 355. 

COMMONWEALTH— 

Question 7e— 
Common commercial policy. 53. 

Foreign Ministers’ Conference. = 652, 
Recognition of Government in Indo-China. 451, 

COMMUNICATIONS— 

Question #6--- 
Disposal of Government work. 173. 
Posts and Telegraphs. 95-96. 

_ See also “Posts and Telegraphs”’.} 
COMMUNIST(S)— 

Question re— 
mmiunists. 62. 

convicts. 484-85, 491. 
Hyderabad administration. 268. U 
Indians detained in Malaya. 454. 

COMPANIES ACT— 

Question re— 
_ Joint Stock Companies. 128. 
COMPENSATION(S)— 
— Question re— 
; for fru't trees (C.W.I.N.C.). 529-30, 

-— for Land (Hirakud Dam Project), 530. 
—— to victims of raids from Pakistan. 451. 
Derailments and + 108.4 

MPLAINT(S)— 

: Question re— 
_ Delhi Telephone system. 299. 

Reports registered in police posts. 178. 

‘ONCILIATION BOARD(S)— 
Question re— 
_——'s award. 330. 

285-37, 



0 mark the commencement of new ——. 
rolls. 333-35. > (ees 

431. 
at Jalalabad and Kandhar, 662. — 

XPENDITURE— 

‘ontingency Expenditure, 495. 

mail service. 
“Steel factories. 319-21. 

37. 

{pO 3. == 
Tudustries (Development and ——) Bill, 1949. 652-54, 

alcohol. 109-11. 
134, 226. 

फ PRINTING— 



Co-operative Credit ——, Lahore. 216.} Z ees 
Co-operative farming. 89-90. x 
Deposits of non-Muslims in Co-operative Credit Socrevies in West 

_ Question re— 1 
Agreement with Ceylon for purchase of —— and coconut products, 455. 
Coconut oil stabilisation fund, 654-55. : 
——— and coconut oil. 125-26, 447, 
—— from Ceylon. 36. 

‘OPYRIGHT COMMITTER— 
See “‘Committee(s)’.- 

‘ORRUPTION— 
Question re— — Z 
ae W.D). 312. 

COTTAGE INDUSTRY (LES)— 
Question re—¥ 

Cottage Industries. 31-32, 34, 144, 538-39. 
—— Emporium. 22, 240. 
—— Museum. 32. 
Machinery for 
Match factories in India. 

Show rooms abroad. 
See also “Industry({ies)”’. 

Question re— 
import. 21 ‘ 
textiles. 131, 132. 5 = 

Import of —— yarn. 129. 5 7 a 
India’s prod and requi mt =, 630-37, 
Tndigeno! padded |! 5 

- Price of agricultural products. 9. 
ling of and jute into Pakistan. 678-79. 

supply of cotton. 243-44 
ies and (Import and export). 449-50. 

Enrolment of advocates of High Courts in States in Federal Court. 343-44 _ 
Resignation by a Calcutta High Court Judge. 583. 
Status of Judicial Commissioners (Ajmer). 683-34. 

)VENANT(S), INTERNATIONAL— | 
Questions 

‘on Human Rights. 553-54, 

ling Balances. 67-68, 

insurande. 605-06. 
+0 Sere in, 2 by. Phadkas. °627-28. 

a 7 = 3 ० 
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LYTVATION— 
iuestion re— 
Jute. 202-08, 214, 309. 
Tractor ——. 524. 

CULTIVATOR(S)— 
See “Agriculturist(s)”’. = 

CURRENCY— 
Question re— 

Coins and paper + 680-82. 
in Kuteh. 2. 
notes, 164-65. , 
reforms. 682 

Food imports. 206-07. 
Forged —— Notes. 582-83. 
Hoarded Notes. 277. 
Hyderabad 365-66. 
Loss in income due to change in exchange rate of Pakisia: ——. 658. 
New designs for Notes. 258-59. if 

CURRICULUM— 

Question re— 

Courses of study in Delhi Schools. 280-81, 

CUSTODIAN OF EVACUEE PROPERTY— 

Question re— 
Byacuee property. 31. 

CUSTOM(S)— 
Question re— 

irregularity. 462. 

CUTTACK— 
Question re— 

New Railway stations. 208, 
Rambagh Post Office, ——. 100. 

CYCLONE— 

Question re—- 
News broadcasts re ——. 871, 

DACOITY (IES)— 

Question re— 
Hold-ups and* in Delhi, 276. 

DAIRY FARM(S)— 
Question re— 

Pusa 189-90, < 

DAL(S)— 
Question re— 

sram and gram ——. 406-07. 

DAM(S)— 
Question re— + 

Compensation for land (Hirakud —— Project ). 530. 
Damodar Valley and Bhakra Project. 298. 
Damodar Valley Project. 309. 
Hirakud Project. 406, 523, 525, 627. 
Trrigation by canals on 89. 
Raiyati Jands in Orissa. (Hirakud Dam Project). 529. 

DAMODAR VALLEY CORPORATION— 

Question re— 
Damodar Valley Corporation. 292-93, 303 313, 412-13. 
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DARJEBLING— ० 

Question +८-- ] 
Constitution of the —— area into a separate province. 492.93, 

DAS. DR. MONO MOHON— 
Question by— 

Air Survey Team. 389-90. 
Artificial rains. 293-94. 
Bookstall holders in Railway stations, 616-17. 
British officials. 261-63. 
Cinema films. 353-54. 
Collapse of hutments. 84-85. 
Cottage Industry. 538-39. 
Damodar Valley Corporation. 292-93. 
Delhi Transport Service. 295. 
D.T\S. strike. — 82-83. 
Demonstration Malaria Team. 156-58. 
Diesel engines. 10. 
D 'ए and edi ional films. 570. 
Dr. Laubach. 352-53. 
Engineers sent to U.S.A. for training. 507-09. 
Failure of insurance companies. 119-20, हु 

male bus conductors, 385-86. 
mm Industry (Machinery). 10-12. 

Forced labour. 121-22, 
Gold smuggling. 49. 
Groundnut-cake-flour. 190-91. 
Heavy Chemicals Industry. 230-31. 
Himalayan Expeditions. © 191-92. 
Mllegal distillation of liquor. 672-73. 
Import (films). 536-38. 
Import of sports goods for C.0.D., Delhi, 155-56. 
India House. 133. 
Indian Airways Companies. 294. 
Indian Consulate in Spain. 431. 
International Monetary Fund. 156. 
Tithad-ul-Muslemeen leaders< 351; = 
Jute. 648-49. 
Labour conditions in Andamans, 261, 
Locomotive engines. 383-85. 
Major General 91 Edroos. 49-50. 
Malaria Institute of India, 465-66, 
Medicinal Herbs Import. 328. 
Medical Institutions. 464-65. 
Milk products. 230. 
Mineral springs (Spas) in India. 674-75. 
Observatory on the Himalayas. 192. 
Original writings of Mahatma Gandhi. 50. 
Petrol and kerosene oil. 291-92, 
Piant pests and plant diseases. 386. 
Power Engineers Conference, 387. 
Property of Mr. Liaquat Ali Khan. 2926-28. 
Pusa Road Displaced Persons’ Colony, 122-23. 
R. convicts. 570-71. 
Railway freight. 606-08. 
Repatriation of Indians from Burma. 428-30. 
Resignation by a Calcutta High Court judge. 583, 
Sindri Fertilizer Factory. 242. 
Skardu garrison. 118-19. 
South African Indians. 120-21. 
Stones and jewels. 639-40. 
The Himalayan Airways. 206. 
Timber Industry. 539-40. 
Tourists traffic. 599-600. 
‘Trade with Russia. 641-42. 
Trained nurses. 571. 
Tuberculosis Sanatoria. 673-74. 
Tyre manufacture. 430-31. 
U.N. Membership (Nepal). 9-10. 
Unlawful Conversions Bill, 432, 
‘War reparations, 228-29, 
Wardha Scheme. 263-65. 



DAS, DR. MONO MOHON—conid. 

Question by—contd. 
Wind mills. 83-84, 
Women police. 350-51. % 

_ | Question (Supplementary) 6y— 

laced 
_D from E. Pakistan, 
Drinking water. 356. z 
Heonomy in Ministry of Defence. 55, 
Imports from Pakistan. 360. 
Indian prisoners in Pakistan, 129, 
Medical officers. 279. 
Night Air Mail Service. 374.] 
Penicillin Factory. 421. 
Recognition of Communist China. 21, 
Rehabilitation in the Andamans. 168, 

18. 

Subsidiary Food Production Committee. 86, ' 

DAS, SHRT B.— 

Qnestion (Supplementary) by— 
Coins and paper currency. 681. 
Development of Indian Navy. 348 
‘Dues from the Government of Burma. 670, 
Foreign capital. 6. 
Income-Tax Investigation Commission, 41 

ion for egislat isti in the Ad 
New coinage designs. 349. 

Finance C 278. 
Steel factories, 321. 

DAS, SHRI BAS: 

Question 081/-- 
Boundaries between India and Pakistan. 

- Gables factory. 244. 

A KUMAR— 

Central Hlectricity Board and Provincial Electricity Boards. 
Cottage Industry Emporium. 22. 
Economy Committee. 269-70. 
Beonory in Ministry of Defence, 55-56> 4 
Frozen stocks of sugar. 3 
Indian prisoners in Pakistan. 128-29, 
Jute (New sources of supply). 246, 
National Cadet Corps. 483-84. 
Palaces of Rule 859. 

5 Publications Division. 479-83, 
Rehabilitation in the Andamans. 167-69. 
“River projectsand schemes, 296-98, 

Question (Supplementary) 6y— 

439-41. 

Applications to Rehabilitation Finance Administration. 367. 
ion Finance A + 582. 

Sailing Vessels Committee. 113. 

- DAS, SHRI NANDKISHORE— 

5 Question by— 
Tnstitutes for training in Agriculture. 
Raids from Pakistan. 657 

“ DAS, SHRI SANTANU KUMAR—}] 

Question by— 
~ — Communist convicts. 491.3 

- Consumer goods. 576-77. 
Failure of paddy crops. 207-08. 

** Grow More Food”. 208. 
Jute mills. 
New telegraph line. 100. 
Proseribed literature. 368. 
Rambagh Post Office, attack, 100, " 

or
 

113]
 

90
 

Requisitioning of Hindu houses by Hast Bengal Government: 

tative set-up of Delhi Province. 

397-98: 

665, 



Smuggling across Indo-Burma border, 583-84. 
_ Smuggling of cotton and jute into Pakistan, 678-79. 

Students to U.S.A. 575-764 

Question (Suppl ementary) by—_ 
angal hakra Projects. 610. 

JAS, SHRT SARANGDHAR— 
uestion (Supplementary) by— 

: न Power Geo 1 y 

DEARNESS ALLOWANCE— 
# All wance (s)”” 

DEATHS— डे प 
Question re— =e 
Number of—-—due to Malaria, T.B. and Small Pox. 571-72. _ 

DEBT (S)— 
~ Question te— Se 

Dues from the Government of Burma, 669-70. 
See also “* Loan(s) Soe 

DECLARATION— - 5 
——hby Mr. Mohd. Ahmad Kazmi. 183, ~ 

DEFENCE— : 
Question re— 

N 

179, 
Standing Finance Committee. 277-78. 

DEFENCE, MINISTRY OF— 
Question 7e— 

_ Heonomy in—55-56, 

DEFENCE MISSION(S)— 
Question re— 
Indian: “8 Tour. 44-45. 

DEFICIT (S)— 
Question re— 

266. 

—— in delivery of mail. 601. 
Disposal of Government work. 

Te— 

tions. 165-66. = 
—to Sednd World Health Assembly. 45-46. 

to W. 4 हू 
184, 

1117 निया Re 
० Auxiliary Bodies of U.N.O. 12. 

also ‘* Mission(s)” 

mn re— = oO 
odern hotel in New Delhi. 498-503. 

ition of land in Karolbagh. 

Bahawalpur Palace in New Delhi, 41 
AOS system on the Railways. 

Pp 9. 
olera and Dysentery in Delhi. 63. 

rs. 300-03. 



DELHI—conid. 
Question re—centd. 

Displaced Persons (Housing), 134. 
District Jail, ——. 

ployees’ St Sch 448-49. 
Entertainment at Go: House. 570. ea Gov Workshop in 0; ht Circus. 295-96. 
Gunited houses for refugees. 326-27 
Higher Secondary Schools. 467-71 
Hold-ups and dacoities in ——. 276. 
Import of sports goods for C.0.D., ——. 6 
Incoms from Message Rate System of Telephones. 629. 

for training in’ Agi 52! 
Legislation for eff in the administrative set-up of—Province,—<331-93, Madras——Mail Train. 106 
Misuse of Health Centra premises. 485-86. 
Motor accidents. 61-6: 
New houses (Lodi Colony). 314. 
Palaces of Rulers of States acceded to Pakistan. 585. = Permission for taking out processions. 694. 
Plots for displaced persons. 561 
Police Officers. 281 
Prohibition in —— and Ajmer-Merwara. 65. 
Prosecutions by Special Police. 179 
Pusa Dairy Farm. 189-90 
Pusa Road Colony. 520-21 

“Quarters for displaced persons on Pusa Road. 605: 
£ (04. 

Refugee Colony at Rajghat. 376-78. 
Reports registered in Police Posts. 178. 

628 
udiciary from Executive. 587-83, 

1 cinema houses. 312-13. 
28 

sovernment offices from ——. 403. 379 372. 

DELHI RENT CONTROL ACT— 

See “ Act(s)”. 

DELHI TRANSPORT SERVICE— 

Question re— 
Dethi Transport Service. 197-98, 295, 618-19 

strike. 62-88 199, 209. 
Female bus conductors. 385-86. 

DELVOIE, GENERAL— 
Question re— 
Removal of jewellery by ——. 1-2. 

DEMONSTRATION(S)— 
Question re— 

Malaria Team. 156-57. 

DEPOST? (S)— 
Question re— ee ल् ee — of non-Muslims in Co-operative Credit Societies in West Punjab. 
Recoveries from Pakistan. 442. 

DEPOSITOR(S)— 
Question #८-- 

Electric Companies. 516 
Pxchange Bank of India and Africa, 145-46. 

_ DEPUTATION(S)— 
See “Delegation (s)”. 

’ 

662-64, 
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DEPUTY-SPEAKER, MR.— 
See “ Roling(ay”. 

DERATLMEN £(S)\— 

See “ Railway Accident(s)”’. 

DESHMUKH, DR. P. S.— 

Question by— 
Agricultural research. 209. 
Broadcasts in English. 174-75. 
Census officers. 64. 
Classificati of Railway compar! E 
Department of Scientific Research. 32-33. 
Federal Court. ° 64. 
Foreign scholarships. 174. 
Import of sports goods for €.0.D., Delhi. 156. 
Imported foodgrains (price). 101. 
Imported tractors. 304-05. 
Rehabilitation expenditure. 136. 
Revenue from Inf tion and Broadeasti 64-65. 
Revenue from post cards, envelopes, ete. 101. 
Revenue from Railways. 100. 
Sale-proeeeds of disposals. 247. 
5 of sugar. 306. 

(Purchase and Manufacture). 305-06. Tracto: 

_ Question (Supplementary) by— 
Agricultural education. 622. 
Agricultural Training Institutions. 603, 
Broadcasting Stations. 478. 
Chha | 170. 
Cine: 

port Service. 
Os= 199; 

monstration Malaria Team= 158. 
Devotional songs by A.LLR. 874. 
Displaced persons from Bastern Pakistan. 16. 
Displaced persons in Andaman and Nicobar Islands, 159. 
Disposals. 323. 
Economy measures. 434. 
Engineers sent to U for training. 509. 
EXvacuee propsrties. 219. 
Expenditure over and above the Budget Grant. 259, 
Geological Survey of India. 9. 
Groundnnt-cake- flour, 191. 
Hydro-Blectric machinery. 8. 
168 distillation of liquor. 673. 
Import (Films). 538. 
Import of locomotives. 300. 
Income-Tax Investigation Commission. 41, 
India’s Trade Balance. 238. 
Indigenous cotton. 545. 
Indiistrial concerns (Closure). 425, 427. 
Monial diseases. “464. 
Message Rate System. 376. 
National Cadet Corps. 483. 
Now designs for currency notes. 258. 
Night Air Mail Service. 200, 397. 
Oils and oil seeds. 616. 
Palaces of Rulers, 358. 
Power Engineers’ Conference. 387. 
Pre-fabricated houses. 47. 
Pro-fabricated Housing Firm. 361-62. 
Railway freight. 608. f 
Railway saloons. 381. 
Recognition of Communist China. 21. 
Refugee Colony at Rajghat. 378. 
Removal of jewellery by General Delvoie. 2. 
Retirement of Government servants, 261, 



wer Committes, 60. : 
for prevention of derailments. 515. 
321 

87.4 

‘Training for technicians. 672. 
‘Tyre manufacture. 431. 
Underground Railway. 508. 
Wind mills. 84. 

~ 348-50, 
for Currency Notes. 

‘ENTION(S)— 

258-595 ४7 

Regulation 11101 1818. 584-85 . 
letained without trial. 163. 

2 Prisoner(s)? 
0 ** Convict(s)*. 

mmonwealth Commercial Policy. 
onsumer goods. 576-77 
waluation. 242-43, 452, 679-80 

142. 

(Expenditure), 
Ww sourcgs of supply), 246. .. 

tion in prices. 270-7 
Balances. 

——in Sikkim. 135-36. 
L ENGINE(S)— 

2 ate infection from India to Peru, 
d plant ——. 386. 
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Displaced Government servants. 
Displaced Muslims. 642-43. 

5 Badarpur. 252. 
from Past Bengal. 

——from Kashmir. 842, 
~ ———from Pukist n. 14-16: 2 
_——(Housing). 13 
—— in Andaman and Nicobar Islands. 158-59, 

252-53. 
Hast Bengal refirg i Z 

Economy in RebaMilitation Schemes. 236-37 

~ Eyacues properties, 207-19, 242, 338-40. 
_ Byviction of reiugees. 27. 
Free rations to -——-, 

tinited hotises for refugees, 326-27. 
Hi af 
Kashmir raficers in Lahore. 644-45. 
Lahore Refices Camp. 6: 
Land allotment 4o refugees. 

558-59. 

Plots for — 
“Pre-fabricated oom tents: 633-34. 

341, 

“Railway refugee 
~ Recoveries from 

Rehabilitation ( 
ehabilitation, 

habilitation of refugees. 245, 327. 
venchment, 42-44, cane 

हक As goods for disposal: 130: 
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* DOCTOR (8)— 

Question re— 
Medical Officers, 278-79. 

DOCUMENTARY FILM(S). 
Se e‘ Film(s)?. 

DOLLAR(S)— 
Question re— 

American Financial Aid. 488, 
—— investments in India, 177 
Earnings in Foreign Exchange. 270. 
Imports and exports, 175-76, 
Import its against Hot: 

DOLLAR AREA(S) — 
Question re— 

Export to ——. 142, 
Imports. 329, 
Imports from ——, 238-40. 

DOMINION(S)— 
Question re— 

Inter-Dominion Conference. 358-59. हट 
Option for by Government servants. 494, 

DRILLER(S)— 
Question re— 

Boring of tube-wells with rotary rigs. 414-15 J 

DRUG(S)— 
t See + Medicine(s)”. 

- DURGABAI, SHRIMATI G.— 
Question (Supplementary) by— 

A Broadeasting Stations. 475, 476. 
eas. Cinema films. 353, 354. 
oe Delegation to Second World Health Assembly. 46 

Filming of “ The River”. 688 
Hindi Academy. 472, 473 

: Tnternational Covenant on Human Rights. 554, 
a Titehad-ul-Muslemeen leaders. 351. 
ams Maternity and Child Welfare Homes. 266, 
हु National Cadet Corps. 52, 483. 

Pre-fabricated houses. 274.4 
Publications Division. 480, 
Railway Board. 80. 
Salt production. 17, 19. 
Scholarship for training abroad. 161 
Separation of Judiciary from Executive, 588. 

idiary Food prod C 86.1] 
The abducted women’s recovery. 555. 
Tuberculosis hospitals. 160. 
Wardha Scheme. 264. 
Women Police. 350. ~ 

-DUSHEHRA DURBAR(S)— 
Question re— 

C.P. and Berar States, 678. 
DYSENTERY— 

Question re— 
~ Cholera and- in Delhi. 63. 
EARNING(S)— 2 018 

Question re— 
in Foreign Exchange, 270. 

- __ 966 also “ Railway Earning(s)” 
EAST BENGA 

Question re— 
Domodar Valley Corporation. 412. 
Displaced persons from 2 0-61. 
Displaced persons from Eastern Pakistan. 14-16 

in And and Nicobar Islands. 158-59. 
refugees. ~ 235-36 

Eastern boundary disputes. 34-35. 
Mob attack from East Pakistan, 33.4 
Requisitioning of Hindu houses by 

See also * Pakistan’ 
Government. 655-56. 
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_ EAST PUNJAB 
Question re— 

Electoral rolls in ——, 660. 
Loan to + 493. 
New air-line and aerodrome. 609. 
New Mines. 527. 

EASTERN PUNJAB RAILWAY— 

5 
t 
} 

See “Eastern Punjab—” under “ Railways”. 
ECONOMIC ADVISOR(S)— 

Question re— 
National income. 368. 

ECONOMY— 
Question re— 

Closure of Indian Embassies. 123-24, 
Damodar Valley Corporation. 413. 

és Defence expenditure on buildings. 178, 
Economy. 173. 
—— in Ministry of Defence. 55-56, 
——in Ministry of Exteenal Affairs: 23. 
——in Rehabilitation schemes. 236-37. 
Economy measures. 432-34, है 
Effect of. cut on telephone system in West Bengal. 625. Employment Exchanges. 139-41. 
Railway Departments (—Drive). 102. 
River projects and schemes, 296-98, 

ECONOMY COMMITTER— 
Question re—. 

‘ Basic plan’ and ——. 694.95. 
Economy Committee. 269-70, 460-62, 694. 

EDROOS, MAJOR GENERAL EL— 
Question re— 

Major General Bl Edroos. 49-50. 

EDUCATION— 
Question re— 
Adult——.  49]-92.1 = 
Adult Literac 176. 
Agricultura! 622, 
Compulsory primary 357. 
Docu and ed 1 films, 570. ry. 
Dr. Laubach. 352-53. 

through radio. 590. 
; Educational broadcasts, 486-87. 
E Educational Institutions in Centrally Administered Aréas, 689 : Ed ional loan to displaced stud 26-27. = Higher secondary schools. 467-71. 
2 Hindi lesson by A.LLR. 675. 

International Institute of , Scholarships. 588-89, Manual basice——. 676. fe 
National Museum. 357. 
Projectors for Visual—Soci ty, Bombay. 587. 

E Rural adult 492. 
Wardha scheme. 263-65. 

EGYPT— 
Question re— 

Cotton import. 21. 
ELECTORAL ROLLS— 
Question re— 

Electoral Rolls. 333-35. 
—— in East Punjab. 660. 

i —— in Hyderabad. 54, 
—in States. 54-55, 

ELECTRIC COMPANY (IBS)— 
See “ Blectricity”. 

LECTRIC RAILWAYS— 
See “Railway(s)”. 
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3-4. 
123-24, 

Economy measures. 432-34. 
Tndian—. _ 234-35. 

- Opening of ——. 4: 
Ste also * Consulate(s)” 

LOYER(S)— 
estion re— 
Chhattisgarh States. 169-70. 
Dethi Transport Service. 295. 

ete Insurance Scheme. 448-49. 
445. 

Scheme for non-Government——. 
Government Employee(s)” 

“ Railway Employee(s 

YMENT EXCHANGE(S)— 
estion re 7: 

Displaced persons registered at——. 252-53. 
Employment Exchanges. 139-41. 

itage Industry. 588-39. 
Cottage Industries——, 22, 240. 
Cottage Industry Museum. 3: 

niral Ground Water Organisation. 390-94. 
ack Officers Training. 422-24 

A. for training. 507-09. 
ys Companies. 294. 
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ENTERTAINMENT(S)— 

Question re— 
at Government House, 870. 

ENVIRONMENTAL HYGIENE COMMITTEE— 
See “‘Committee(s)”’ 

ERNAKULUM— 
Question re— 

Railway link of Quilon with——, 214. 
Ram-Mohan Palace. 178. 

ESTATE OFFICE— 

Question re— 
All Of residential odation. 314. 

EVACUEE(S)— 

Question re— 
Burma 589, 660-61. 
Conference on——Property. 251-52. 
Displaced persons from Eastern Pakistan. 14-16. 
Evacuation of non-Muslims-from Karachi. 542. 
—-—landin Bikaner. 2 
——property. 31, 217-19, 242, 338-40, 341. 
——property (Exchange). 30-31. 

EVACUEE PROPERTY— 
See ““Property(ies)’’. 

EVICTION— 

Question re— 
——of refugees. 27. 

EXAMINATION(S)— 

Question re— 
F,P.S.C- for assistants. 685-86. 
Senior Cambridge 668. 

EXCHANGE, RATE OF— 
See “Foreign Exchange’. 

EXCISE DEPARTMENT, CENTRAL— 

Question re— 
——of Orissa State. 577-78. 

EXECUTIVE— 
Question re— 

Separation of Judiciary from . 587-88, 

EXPEDITION(S)— 

Question re— 
Himalayan ——. 191-92. 

EXPERT(S)— 
Question re— 

Air Survey Team. 389-90. 
Pre-fabricated housing ——. 362-64. 

EXPERT COMMITTER(S)— 

See ‘““Committee(s)”’. 

EXPORT(S)— 

Question re— 
Cotton textiles. 132. 
Devaluation. 452. 
Exports. 250, 
—— and import control. 133. 
—— after Devaluation. 142-43. 



and mica market. 
production and mica goods. 408-09. 

oil seeds. 241, 614-16. 

2 
‘Textiles and cotton (Import and ——). 449-50. 
‘Trade with Pakistan. 8-39. 

PROMOTION COMMITTEE— 

AL AFFAIRS, MINISTRY OF— 

‘External Affairs Ministry. 550-51. = = 
~ 165-66. 

ications to rehabilitation finance administration. 367-68. 
Cables 244. 
Diesel engmes. 10. 

in iti 348, 

636-37. 

1 

mn ships on Konkan Coast. 220-21. 

89-90. 

em on the railways. 526. 



‘FEDERAL COURT— 

Question re— 
Enrolment of advocates of High Courts in Statesin-——, 343.41, 
Federal Court. 64. 

(cases), 175. 
Location of 92. 

FEDERAL PUBLIC SERVICE COMMISSION— 
Question re— 

Indian administrative service (Recruitment). 68. 
e examination for assistants, 685-86. 
i3 Interviews by 71-72 

| FEEDER TUBE WELLS— 
See “Well(s)’’. 

_ FENCING WIRE— 

Question re— 
Transport for ——. 699. 

FERTILIZER(S)— 

Question re— 
and manures. 389. 
Factory. 13-14, 242. 

up of food ret 
The Travancore and Chemicals Limited (Aid). 142. 

FESTIVAL(S8)— 

Question re— 
National 275. 

FILM(S)— . 

Question re— 
Cinema 353-54. § 
De 'y and ed: 1——, 570. 
—— industry (Machinery). 10,12. 
Filming of Kim by M.G.M. 688-89. 
Filming of “The River”. 688. 
Import (films). 636-38. 

FIRE— 

; Question re—) 
in A ition Factory, Jubbulpore. 348. 
in R.L.N. Dockyard, Bombay. 146-47. 

FIRM(S) 

Question re— . 
Monazite sand. 533. = 
Pre-fabricated housing ——. 361-62. 

FISH 

Question re— 
Export of 

‘FIsuinc— 
to Burma. 251. 

Question re— 
x Fishing. 105 
F Trawlers for 

BLOOD(S)— 
Question re— 

Irrigation project. 108. 

FLOWER BED(S)— 
Question re— 

~ M.L.A. Quarters. 303. 

in deep sea waters. 596-97 



z ; 36 

FLYING CLUB(S)— 

Question re— 
Flying Clubs, 616-17, 629-30. 

FODDER— 

Question 7e— 
Land for food or fodder crops. 90. 

00D DELEGATION (S)— 

Question re— 
Food Delegations. 69-70. 

FOODGRAIN(S)— 

Question re— 
Barley from Argentina. 596. 

imports. 215-16. 
Import of 381-82. 
Import of gram. 187-88. 
Import of wheat. 378-79. 
Imported (Price). 101. 
Procurement of 522-23. 
Quality of —. 503-04. 
Substitute for . 648. 
Surplus stocks of wheat and gram in Rajasthan. 611-12. 

Wheat. 524. 
Wheat and other cereals. 523-24. 
Wheat from U.S.A. 822. 
Wheat imports. 604-05. 

FOODSTUFF(S)— 

Question re— 
Adulteration. 171. 
Adulteration of milk and ——. 64. 
Food imports. © 206-07. 
Food Production. 395-96. 

supplied on the railways. 90. ~ 
Ground-nut cake flour. 190-91. 
Grow More Food 94-95, 196, 208. 
Grow More Food Campaign. 107. 
Grow More Food Schemes. 404-05,528. 
Growing of Food in Compounds of M.L.A. quarters. 303-04. 

Import of 99-100, 492. 
Imports from Dollar Areas. 238-40. 
‘Land for food or fodder crops. 90. 
Loans for food production. 408. 
Price of pulses. 410-11. 
Subsidiary foods. 214. 
Subsidiary Food Production Committee. 85-87. 
Stepping up of food production. 520. 
Supply of ——. 600. 
Target date of food imports. 89. 
Target of Food production. 311. 

FOREIGN CAPITAL— 
See “Capital”, 

FOREIGN COUNTRY (IES\— | 

Question re— 
Delegations. 165-66, 

| Deputations to. - 154, 
Food delegations. 69-70. 

| Foreign scholarships. 487. 
Foreign trade. 343. 
India’s trade balance. 37. 
Non-security items. 172. 
Overseas scholarships. 149-54, 
Scholarship for training abroac. 169-63. 
Show rooms abroad, 249-50. 
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BOREIGN EXCHANGE— 

Question re—}j 
Barnings in 2 
Exchange bank of India and Africa. 145-46. 
Inter-Dominion Conference. 358-5: 
Loss in income due to change in exch: rate of Pakisti + 658. 

FOREIGNER(S)— 
Question re— 

Assets of 567. 
Indian Airways Companies. 294. 

FORGERY— 
Question re— 

Forged currency notes. 528-83. 

FRENCH SETTLEMENT(S)— 

Question re— 
French Mahe administration, 29-30. 
French possessions in India. 30, 114 
Stoppage of payment of salaries to judges and ii in {Chand 

FRUIT(S)— 

Question re— = 
Compensation for trees (C.W-.I.N.C.) 529-30. 
Railway freight. 606-08. 

EUEL— 

Question re— 
‘Research Institutes. 126-27. 

GANDHI, MAHATMA— 2६९ 

Question 7४९--- 
Gandhi murder trial. 267-68. 
Original writings of 50. 
Wardha scheme. 263-65. 

_ GARDEN(S)— = 

Question 7e— 
tools. 562. 

GARRISON— 

Question re— 
; Skardu . 118-19, 

GAUTAM, SHRI MOHANLAL— * 
Question (Supplementary) by—— 

British officials. 262. 
1 Closure of Indian Embassies. 124. ° 

Crop insurance. 606 = 
Economy Committee. 269 
Economy in Ministry of Defence. 55. 
Eyacuee properties. 219 
Film Industry (Machinery). 12. 
Hindustan Aircraft Limited. 232. Tm yeaa 

Industrial concerns (Closure). 425. 
Tndustrial Housing 6. 
Locomotive Engines. 384-385. 
Message Rate System (Telephones). 201 
New Telephone Installations for Bombay, 599. 
Pre-fabricated houses. 274 
Pusa Dairy Farm. 90. 
Pusa Road Displaced Persons’ Colony. 123. 
Railway Saloons. 380. 
Sindri fertiliser factory. 13. 
Tyre manufacture. 431. 

GEOLOGICAL SURVEY— 
See “‘Survey(s)’’. 

563-64. 



GERMANY— 

Question re— 
Locomotive Engines. 383-85. : 
Permit for Mr. Habibur Rahman to enter 
Reparations from . 547-48. 
War reparations. 137, 228-20, 

3 GHOSE, SHRI S.M— 
Question by— 
Damodar valley corporation. 412, 413. 

GIRL(S)— 
2 ; Question re— 

National Cadet Corps. 51-53. 

GITA, SHRIMAD BHAGWAT— 

Question re— 
Broadeasting of 
Reference to 

= GOENKA, SHRI RAMNATH— 

Question (Supplementary) by— 
Bookstall holders in Railway Stations. 517. 
‘Tractors and Bull-Dozers. 519. 

GOLD— 
Question re— 
Hyderabad 567-68. 

smuggling. 49 
Ni zam’s ——. 
Bale of ——. 53. 

GOODS— 

Question re— 
Consumer 576-77. 
Disposals. 321-25, 
‘Examiner of Capital issues. 267. ~ 
Free export list. 143-44. 

for disposal. 133-34. 
movement on Railways. 401. 
traffic between Pakistan and Indian Railways. 412. 

Import of sports for C.0.D., Delhi. 155-56. 
Mica production and mica 408-09. 
Military stores. 169. 
Non-security items. 172. 
Textile ——. 221-24. 
U.S.A. for disposal. 130. 

GOVERNMENT EMPLOYEEK(S8)— 

» 657. 

and the Ramayana. 573. 
19. 5 

Question re— 
of resid ial 

Clerical staff. 462-63. 
Displaced Government servants. 586, 
Economy. 173. 
Option for Dominions by Government servants. 494. 
Pool and non-pool officers. 174. 
Privilege Ticket Orders. 48-49, 269. 
Residential and office accommodation. 316. 
Retired Government servants. 63. 
Retirement benefit to 690. 
Retirement of Government servants. 260-61. 
Retirement of officers. = 
Salaries of Government officials. 679 
Uniforms of Inferior Servants. 366. 
See also “‘Officer(s)’’ also ‘‘Railway Employee(s)” 

GOVERNMENT FACTORY (IES)—_ 
See ‘‘Hactory (168)! 

dati 314 



OVERNMENT LOAN(S)— 
Question re— 

Government Loans. 488-89, 

‘GOVERNMENT OFFICE(S)— 
Question re— 

‘Transfer of from Delhi, 403. 
See also “‘Secretariat”’. 

GOVERNMENT OFFICER(S)— 
See “Government Employee(s)”’. 

GOVIND DAS, SETH— 
Question by— 

Accidents in Mills and Factories. 22, 
_ Accidents on the Railways. 195-96. 
Border raids from Pakistan. 675 
Broadcasting of Gita and the Ramayana. 578. 
Broadcasting Stations. 475-78, 
Budget deficit. 266, 
‘Cattle slaughter. 90. 
Cattle utilisation. 509-11. 
Cheap radio sets. 573. 
Child labour. 127. 
Children’s Park. के 

ulsory Primary . 357. 
Co-operative farming. 89-90. 
Currency notes. 164-65. 
Damodar Valley and Bhakra Dam Projects. 298. 
Delay in delivery of mail. 601 
Delegations. 165-66. 
Delhi telephone system. 299. 
Electoral roles in Hyderabad. 54 
Electric rolls in States. 54-55, 
Electric Companies. 516. 

_ Examiner of capital issues. 
Exodus iit ‘Hindus from Pakistan. 540. 

Guide books. 
‘Engher Secondary Schools. 467-71. 
Hindi Academy. 471-74. 
Hindi lessons by A.I.R. 675. 
“Hyderabad Police Action. 166. 
Hydro Electric Power. 513-14, 

In 
Industrial concerns. 540-41. 
Infant mortality. 4 
Trrigation by canals or dams. 389, 
Joint Stock Companies. 128. 

_ Land for food or fodder crops. 90. 
‘Maternity centres. 478. 

571-72, 

bogies and locomotives. 19 
+ rooms at Railway Stations. 602. 

tation (Displaced persons). 441-42. 
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GOVIND DAS, SETH—conid. 

Question by —conid. 
Social Insurance for labourers. 128, 
State buses. 387. 
Supply of food-stuffs. 600. 
Telegrams in Hindi. 511-13, 
Television in India. i, 
Tractors and agricultural machinery. 388, 
Vanaspati. 600. 
Water transport. 601. 
Wells. 388. 

Question (Supplementary) 6y— 
A modern hotel in New Delhi. 502. 
Air crash in Calcutta. 180-81. 
Overseas scholarships. 152, 153. 
Publications Division. 482. 
Quinine. 458. 
Scholarship for training abroad. 161. 

GRAM— 
Question re— 

and dal. 406-07. 
Import of 187-88. 
Surplus stocks of wheat and —— in Rajasthan. 611-12. 

GRANT(S)— 
Question re— 

Budget deficit. 266. 
Expenditure over and above the Budget 

to Railway employees for building houses. 
to University of Saugor. 371, 

Rehabilitation to PEPSU. 144. 
Wells. 388. 

See also ‘Subsidy (ies)”’. 
also “‘Aid(s)’. 

GREAT BRITAIN— 

See “United Kingdom”. 

GROUNDNUTS— . 

Question e— 
Ground-nut-cake-flour. 190-91. 

GUHA, SHRI ARUN CHANDRA— 

Question by— 
Bank failures. 56-58. 
Closure of Indian Embassies. 123-24. 
East Bengal refugees. 235-3 

259-60. 
215. 

Indian Delegations to auxiliary bodies of U.N.O, 12. 
Interviews by F.P.8.C. 171-7: 
Message rate system (Telephones). 200-02. 
Posts and Telegraphs. 95-96. 
Sindri Fertiliser Factory. 13-14. 

Question (Supplementary) by— 
British officials. 263. 
Coins and paper currency. 681-82, 
Consumer goods. 576. 
Copyright committee. 684. 
Damodar Valley Corporation. 298, 
Delegation to second World Health Assembly, 
Delhi Transport Service. 197, 619 

46. 

Displaced persons from Eastern Pakistan. 15. ¥ 
di 

Disturbances in Sukkur. 636. 
Economy in Ministry of Defence. 56. 
Eyacuee Property. 339 
Failure of insurance companies. 120, 
Forced labour, 122 
Geological survey of India. 289. 
Higher setondary schools. 470. 

and Nicobar Islands. 159. 
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GUHA, SHRI ARUN CHANDRA—conid. 

Question (Supplementary) है; id. 
if बा टन न 
Indians in Madagascar. 115. 
Industrial Housing. 646 
Literature and Newspapers for the Army. 683. 
National cadet corps. 52 
Quality of foodgrains. 504. 
Railway Board. 80-81. 
Reduction in prices 271. 
Rehabilitation. 336, 337. 
Rehabilitation Finance Administration. 581. 
Requisitioning of Hindu houses by Hast Bengal Government. 656. 
Retrenchment. 43. 
Salt production. 17. 
Source of kerosene and petrol. 621. 
Underground railway. 507. 
Wardha Scheme. 264. 

GUHA, SHRI ७. S.— 

Question by— 
Air service between Delhi and Assam. 620-21. 
Merger of Khasi states. 590-91. 
Source of kerosene and 9७७७. 621. 

GUIDE BOOK(S)— 

Question re— 
Guide Books. 675. 
Posts and Telegraphs pocket guide. 99. 

GUPTA, SHRI DESHBANDHU— 

Question by— 
Boring of tubewells with rotary rigs. 414-15, 
Central Ground Water organisation. 390-94, 413. 
Government Workshop in Connaught Circus. 295-96. 
Legislation for effecting chi 
Rotary rigs. 394-95. 
Rotary rigs and percussion rigs. 414. 
Tractors and bull-dozers. 517-20. 
Tubewells and feeder tube wells. 415-16. 

Question (Supplementary) by— 
A modern hotel in New Delhi. 501. 
Agricultural training instituti 603-04, 
Allotment of land to Housing Society. 257-258. 
Ayurvedic System. 
Banned newspapers. 580-81 
Central Electricity Board and Provincial Hlectricity Boards. 398. 
Children’s Park. 479 
Closure of Indian Embassies. 124. 
Collapse of refugee quarters. 302. . 
Colouring of vegetable ghee. 284. 
Delegation to second World Health Assembly. 46. 
Delhi Transport Service. 197-98. 
Disposals. 324. 
Economy Conmnittee. 269. 
Byacuee Properties. 219. 
Foreign capital. 7. 
Gandhi murder trial. 267. 
Groundnut cake flour. 191. 

hie Enquiry C i 61. 
Tilegal distillation of liquor. 673. 
Import (films). 537 
Imports from Dollar areas. 239, 240. 
Import licences for newsprint. 556-57. 
Import of gram. 188. 
Import permits against dollar allotment. 226. 
India Office library. 575. 
India’s Trade Balance. 238. 
Local advisers for Indian students in U.K. and U.S.A. 256. 
Maternity and child welfare homes. 266. 
New telephone installations for Bombay. 598-99. 

in the set-up of Delhi Provines. 664-66— 



in Pakistan. 33-34, 
ikh——in Pakistan. 5. 

Link Project (Railways). 404. 
ewan in Sikkim. 135-36. 

_Extradited Chinese from Tibet. 447, 
Sericulture. 546. 
Tibetan Trade Mission. 546. 

juestion (Supplementary) by— 
British 26: officials. 

253, 645-46. 
ds. 253-54, 

OCHEMAINUS, 5.8— 
re— 
of wheat. 378-79. 



i 689-91 
‘taking out processions. 694. 

ES ied stenographers. 69! = 
Question (Supplementary) 6; 

__ Higher Secondary Schools. 468. 
diseases. = 

HEALTH CENTRE (S)— 
Question re— 

Delhi co-operative . 661, 
Misuse of premises. 485-86. 

See also ‘‘ Maternity Centres’? 

HEALTH CERTIFICATE (8)— 
Question re— 

Health certificate(s). 370. 

HEALTH SERVICEH(S)— 
Question re— 

fs Health Service(s), 369. 

HERB (S)— 
~ Question re— 

Medicinal——import. 328. 

HIGH COMMISSIONER(S)— 
Question re— 

Building for Indian Embassy in London. 

HIGH COURT— 

See “ Court(s)” 

_ HIGHER SECONDARY SCHOOLS— 

See “ School(s)” = 

-HIMALAYAS— 

Question re— 
Himalayan expeditions. 191-92. 
Ibservatory on the 192. 

HIMALAYAN ATRWAYS— 
Question re— = 

Night Air Mail Service. 396-97. 
The—. 206. 

HIMATSINGKA, SHRI PRABHU DAYAL— . 

Question (Supplementary) by — 
Imports from Pakistan. 360. 

creditation of Journalists. 493. 
— Committee of re 355. 



a 
HIRAKUD— के 

Question re— 
Compensation for land (—Dam Project). 530. 

Dam Project. 406, 523, 525, 627. 
Raiyati land in Orissa (—Dam Project). 529. 

HISTORICAL MONUMENT(S)— 

See “ Monument(s)’’. 

HOARDING— 

Question re— 
Hoarded currency notes. 277. 

HOLLAND— 

Question re— 
Dutch plane crash in Bombay. 77-78. 

HOMOEOPATHY— 

Question re— 
181 13 hie Enquiry Commi 50-51. - 

HONOUR(S)— 

Question re— 
New Indian Army——. 582. 

HOSPITAL(S)— 

Question re— 
Cancer. 568-69. 
Non-Muslim patients in Lahore Mental——. 554. 
Pre-fabricated——. 364. 
Ranchi European Mental. 
Tuberculosis 159-60. 

HOSSATN IMAM, MR,— 

Question by— 
Indian Delegation at inauguration of Indonesian Republic. 564. 

HOTEL(S)— 
Question re— 

A modern——in New Delhi. 498-503. + 

HOUSE(S)— 
Question re— 

Collapse of refugee quarters. 300-03. 
Displaced persons (Housing). 134. 
Grants to Railway employees for building houses. 215. 
Growing of food in the compounds of M.L.A. quarters. 303-04. 
Gunited- for refugees. 326-27. 
Industrial housing. 646. 
Manufacture of pre-fabricated —— (school for training). 677-78. 
M.L.A. quarters. 3. 
New- (Lodi Colony). 314. 
Pre-fabricted- 46-48, 272-75. 
Pre-fabricated housing experts. 362-64. 
Pre-fabricated housing firm. 361-62. 
Pre-fabricated one-room tents. 633-34. 
Pre-fabricated roofings and buildings. 531-32. 
Pusa Road Colony. 520-21. 
‘Pusa Road displaced persons’ colony. 122-23. 
Quarters for displaced persons on Pusa road. 605. 

of of Hindi by East Bengal Government, 655-56. 
Resid 1 and office 
Royalty to pre-fabricated housing concern. 485 
See also “ accommodation’ 

HOUSING FACTORY— § 
See ** Factory(ies)”. 

HOUSING SOCIETY (IES)— 

Question re— 
Allotment of land to——. 257-58. 

65. 
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HUKAM SINGH, SARDAR— 

Question by— 
Communist convicts. 484-85. 3 
Deposits of non-Muslims in Co-operative Credit Societies in West Punjab. 662-64. 
Displaced Muslims. 642-43. x 

District Jail Delhi. 484. 
Blectoral rolls in Hast Punjab. 660. 
Entry of Muslims from Western Pakistan without permits. 443. 
Evacuation of non-Muslims from Karachi. 542. 
Growing of food in the compounds of M.L.A. quarters. 303-04. 
Hindus in West Punjab. 541-42. 
Imports from Pakistan. 359-60. 
Tnter-dominion Conference. 358-59. 
Jute. 202-03. 
Kashmir refugees in Lahore. 644-45, 
Lahore refugees camp. 644. 
Misuse of U.N. Aeroplanes. 442. 
M.L.A. quarters. 303. 
National Anthem. 696-98. 
Non-Muslim prisoners exchanged with Pakistan. 484. 
Non-Muslim prisoners in Pakistan. 642. 
Pusa Road colony. 520-21. < 

Recoveries from Pakistan. 442. 
Restored Muslim property. 643-44. 
Tea (Export), 27-28. 
Temporary permits. 442-43. 

Question (Supplementary) by— 
A modern hotel in New Delhi. 499. 
Applications to Rehabilitation Finance Admini ion. 367-68. 
Broadeasting stations. 477. 
Carrying of mail by different means of transport. 497. 
Evacuee property. 339. 
Failure of insurance companies. 120. 
Foreign capital. 6 
Import of wheat. 379. 
Indigenous cotton. 545. 
Tron lungs. 149. = 
Literature and newspapers for the army. 683. 
Mental diseases. 
Message rate system. 376. 
Night air mail service. 374. 
Power alcohol. 109. 
Privilege Ticket Orders. 49. 
Retrenchment. 43. 
Shooting of Indians in Sumatra. 421. 
Stones and jewels. 
Telegrams in Hindi. 511. 
Tuberculosis sanatoria. 674. 
Women police. 350. 

HUMAN RIGHTS— 

Question 76--- 
International Covenant on——. 553-54. 

HUTMENT (8)-- 
Question re— 

Collapse of —. 84-85. 

HYDERABAD— 

Question re— 
Communists. 62. 
Electoral rolls in. 54. 

administration. 268. 
= 

——eurrency. 365-66. 
——gold, 567-68. 

police action. 166. 

ह Ttthad-ul-Musalmeen Leaders. 351. 

| Major General El Edroos. 49-50. 
Mir Laik Ali. 163-64. 
Nawab Moin Nawaz Jung. 60-61. 
New railway lines (——). 105. 



घर 

[ए from Argentina. 596. 
a8 116-117. : 

imported from Japan. 558. 
‘opra and coconut oil. 125-26. 

Copra from: Ceylon. 36. 

Gotton textiles. 132. 
tured pearls_—. 327-28. 

and——control, 133. 

d production. 395-96. 
len tools. 562. 

-clectric machinery. 

eas, 238-40. 
m Pakistan. 399-60. 

ces for newsprint. 555-5 
American cotton textiles. 

cars. 130. 
129. 

381-82. 
187-88. 

99-100, 402. 

155-56. 

wheat (Price). 5 
its against dollar allotment. 225-26. 
foodgrains (price). 101. 

machinery lying in the Indian Netional Archives building.%, 340-47. 



~ IMPORT(S)—contd. 
~ Question re—conid. 

Stones and jewels. 639-40. 
Sugar shortage. 89. 
Supply of cotton. 243-44, 
Target date of food. 89. 
Textiles and cotton (——and export). 449-50. 
Tractors (Purchase and manufacture). 305-06. 
Trade with Pakistan. 138-39. 
Wheat from U.S.A. 404, 522, 
Wheat + 604-05, 
Wool——. 646-47. 

INCOME— 

Question re— 
C dity Committee (Agriculture). 402-03. 

from message rate system of telephones. 629. 
Loss in——due to change in exchange rate of Pakistan currency. 658. 
National . 368. * 
Railway: (As affected by reclassification), 315-16, 

INCOME-TAX— = 

Question re— 
Assets of foreigners, 587. 
Tneome-tax. 267. 

Investigation Commission, 39-42, 369. 
Voluntary settlement of—cases. 370. 

INCOME-TAX DEPARTMENT— 

Question re— 
Orissa States 578-79. 

; INCOME-TAX INVESTIGATION COMMISSION— 

See “ Commission(s)”. 

INDIGENOUS COTTON— 
See “ Cotton”. 

INDEPENDENCE DAY— 

Question re— 
National festivals. 275, 

INDIA HOUSE— 

Question re— 
India House. 133. 

INDIA OFFICE— = 

Question re— 
——library. 575. 

INDIAN(S)— 

Question re— 
assets in Burma. 446. 

———assets in Ceylon and Malaya. 446-47. 
——detained in Malaya, 45: 
in Bahrein Island. 45. 
——in Burma. 224. 
——in Ceylon, 540. 
——in Madagascar. 114-15, 451. 
——in Malaya. 435-36. 
——staff in U.N.O. Secretariat. 445. 
Repatriation of- from Burma. 428-30. 
Return of from Malaya. 436, 
Shooting of- in Sumatra. 421-22. 
South African——, 120-21. 
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INDIAN EMBASSIES— ie 

See “ Embassy(ies)’’. | 

INDIAN INFORMATION— द 
Question re— 

The Indian Information. 573-74, = | 

INDIAN RAILWAY ENQUIRY COMMITTER, 1947— 
See “* Committee(s)’’. 

INDO-CHINA— 

Question re— 
Recognition of Government of ——, 451. 

INDONESIA— 

Question re— 
Indian delegation at Inauguration of Indonasian Republic. 334. 
Shooting of Indians in Sumatra. 421 

INDUSTRIAL HOUSING— 
See “House(s)’’. 

INDUSTRY (IES)— 

Question re— 
American Aid for Indian 3. 
Andaman wood for match manufacture. 427-28. 
Child labour. 127. 
Dollar investments in India. 177. 

‘iim —— (Machinery). 10-12. 
Foreign capital. 6-7 
Handloom ——. 253, 645-46. 
Heayy chemicals 230-31. 
Heavy ——. 13: 
Industrial concerns. 540-41 
Industrial coneerns (Closure). 424-27. 

Industrial housing. 646. 
Industrial production. 340 
Industrial progress (Report). 534-3 
—— (Development and Control) Bill, 1949. 653-54. 
Match 139. 
Protected ——. 241. 
Sayitkgs scheme for non-Government employees. 5 
Scientifie discoveries. 441. 
Serieulture. 546. 
Skilled labour. 548. 

& sy 

Soap 638-39. : 

Sugar 213-14. 
Sugar (Protection). 304, 455. 
Technical manpower. 569-70. 
‘Timber 539-40. 
Training for technicians. 670-72. 

See also ‘‘Cottage Industries’ 

INDUSTRY AND SUPPLY, MINISTRY OF— 

Question re— 
Commodity Committee. 645. है 

INFANT MORTALITY— 

Question re— 
Infant Mortality. 479. —, 

INFLATION— 

Question re— 
Devaluation. 679-80. 

INFORMATION AND BROADCASTING, MINISTRY OF— 

Question re— 
Publications Division. 479-83. 
Revenue from 65. 

INSTITUTE(S), AGRICULTURAL— 
Sce ‘Agriculture College(s)’. 
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INSTITUTE OF EDUCATION, INTER NATIONAL... 

Question re— 
—— (sholarships.) 588-89. 

INSURANCE— 
Question re— = 

Crops ——. 105-06. 
Employees’ State Scheme. 448-49. 
Failure of companies. 119-20, 

of cattle and crops. 93. 
Postal Life Policies. 617-18. 
Postal Life policies (Bonus). 618, 
Social for labourers. 28. 

INTER-DOMINION AGREEMENT(S)— 
See “Agreement(s)” 

INTERNATIONAL MONETARY FUND— 
See “World Bank’ 

TRON— 

Question re— 
Agricultural quota of ——and cement. 93-94, 
Heavy industries. 13. 
Industrial concerns. 540-41. 

and steel. 248-49, 
Steel factories. 319-21. 
Steel imports. 443-44. 

IRON LUNGS— 

Question re— 
Tron Lungs. 148-49. 

IRRIGATION— 
Question re— . 4 
Compensation for fruit trees (C.W.I.N.C ). 529-30. 
—— by canals on dams. 389. 

project. 106 
Tube-wells for - 92-93. 
Wind mills. 83-84. 

| ISHAPUR— 

Question re— 
Portrait of Subhas Bose. 272. 

ISRAEL— 

Question re— 
3 Recognition of ——. 233-34. 

. 

ISTIMRARDARI— . 
Question re— 

d Jagirdari sy: (Ajmer-Merwara). 212-13. The survey of —— area (Ajmer-Merwara). 212 

_ JAGIRDARI(S)— - 
Question re— 

Istimrardari and ————— systems (Ajmer-Merwara). 212-13, . 
Peasantry in State Unions. 369. 

JAIL(S)— 

Question re— 
District + Delhi. 484. 

JAIN, SHRI AJIT PRASAD— 

Air companies in India. 98 
i All-up postal scheme. 97 
7 Alterations in railway compartments. 210. 



SAIN, SHRI AJIT PRASAD—contd. 
Qestion by—contd. 
Ban on disposal of vehicles. 28-29. 
Classification of railway compartments. 209-10. 
Communists. 62. 3 
Envir al Hygiene Commi 172-73. 
Evacuee property. 341. 
Export of Indian sugar. 331. 
Goods for disposal. 133-34. 
Food production. 395-96. 
Imports. 330. 
Import of wheat (Price). 311-12. 
Land reclamation. 395. 
Loans for food production. 408. 
Option for Dominions by Government servants. 
Railway Clearing Accounts Office. 97-98. 
Recognition of Government in Indo-China. 451. 
Reduction in prices. 270-71. 
Standing Finance Committee. 277-78. 
Stepping up of food production. 520. 
Sugar. 204-06.. 
Sugar and sugareane. 203-04. i 
Sugar industry (Protection). 304, 455. 
Supply of cotton. 243-44. 
Textile Control. 134. 
Treaty with Nepal. 450. , 
Woolner collections of Manuscripts at Lahore. 454, 591-92. 

Question (Supplementary) by— 
Adulteration of medicines. 586. 
Appointment of catering contractors. 88. 
‘Banned newspapers. 580-81. 
British officials. 263. 
Cattle utilisation. 510-11. 
Cement. 117. 
Closure of Indian Embassies. 124. 
0.7. & Berar States. 678. 
Drinking water at Railway stations. 184, 
Dues from the Government of Burma. 670. 
Envelopes and postcards (New Designs). 186. 
Flying clubs. 617. दर 
Foreign capital. 6. 
Tntome-Tax Investigation Commission. 40, 42. 
Import of gram. 188. 
National Anthem. 697 
National Cadet Corps. 52 
New post offices. 193. 
New Telephone installations for Bombay. 598. 
Non-Muslim prisoners in Pakistan. 642. 
Original writings of Mahatma Gandhi. 50. 
Overseas scholarships. 152. 

+ Power alcohol. 110-11. 
Prices of sugar. 72. 
Quality of foodgrains. 502. 
Recognition of Communist China. 20, 21. 
Senior Cambridge Examination. 668. 

Separation of Judiciary from Executive. 588. 

South African Indians. 121. 
Students to U.S.A. 576. a 

Telograms in Hindi. 512. 
Telephones in West Bengal. 705. 
The Air India Internatiohal. 77. 
Wheat imports. 604,605: 
Wool (Import). 647. 

JAIND, VILLAGE— 

Question re— cons 

Compensation for land (Hiralud Dam Project). 

JAINTIA— 
Question re— 
Pakistan rice in Khasi and ——. 102. 

494. 

580. 



“232. 

Question 6y— zi 
Lending ground for aircraft at Neemuch. 61 

_ Mbow Road (in Rajasthan and Madhya Bharat), 625. — 

Question (Supplementary) by— 
Broadeasting stations. 475. 
Cloth smuggling. 566. 
Drinking water at railway Stations. 184. 
Higher Secondary Schools. 470, 471 
Nomination of members to Ajmer Municipality. 636. 

JALALABAD— 
Question re—. 

Vico-Consulates at —— and Kandhar. 662. . 

| JANA GANA MANA 
4 Question *e— 1 

National Anthem. 696-98. तट 

JAPAN— — 
~ Question re— 

Cloth imported from 55) 
Cottage industries. 31-32, 84. 

- Cultured pearls (Import). 327,28. 
Hydro-Hlectrié machinery. 7-8 = 
Machinory for cottage industries, 534. ‘ 
War reparations. 137 

JAVA— 
Question re— 

Export of Indian sugar... 331, 
Production of sugar-eane. 213. 

_ JEWEL(S)— - 

Question re— eee 2 ion 
Stones end—.639-40. ; aes 2 

Question re chee 
Removal of by General Delvoie. 1-2. 

JHUNJHUNWALA, SHRI 8. P.— 

Question by— 
British investments in India, ‘ zi हि 

antied lines and new lines (O.T.R. and एछ.1.8.). “401-02. 

led currency notes. 277. 
port of foodstuffs. 402. 

ndian assets in Burma. 446 aa 
fndian assets in Ceylon and Malaya. — 47, 
terling Balances, 276. 

Question (Supplementary) by— 
pplications to Rehabilitation Finance Administration. 367. 
ttage industry. 539. 

ut-cake-flour. 191. 
360. B 

318. = Phe 
225. 

obatoes. 

4 > Soe i ‘ 

eyance allowances. 155. = 2 Sey 
09, 111. ७ = Sebo eared 

~~ 



52 है 

JHUNJHUNWALA, SHRI B.P.—conid. 
Question (Supp! 9) by: the 

Pusa Dairy Farm. 189. 
Sindri fertilizer factory. 14. 
Tractors for Rajasthan. 624. 
War reparations. 229, q 

JINNAH FUND— ase 

Question re— 
Appropriation of money towards ——. 22. 

JINNAH, MISS— 

Question re— 
——’s properties in India. 26. 

JOINT STOCK COMPANIES— 

Question re— 
Joint Stock Companies. 128. 

JOURNALIST(S)— a: 
Question re— 

Accreditation of Hindi ——. 493, 

JUBBULPORE— 

Question re— 
Fires in Ammunition Factory, 

JULLUNDUR CAMP(S)— 

Question re— 
Muslim refugees in ——. 558-59. 

JUDGE(S)— 

Question re—j 
Federal Court. 64. 
Resignation by a Calcutta High Court ——. 583. 
Stoppage of payment of salaries to —— and i in Chand 563-64. 

JUDICIAL COMMISSIONER(S)— 

Question re— 
Status of 

348. 

>3 Court (Ajmer). 683-84. 

JUDICIARY— 

Question re— 
Separation of 

JUTE— 
Question re— 

Devaluation, 242-43. 
Hold-up of raw bound for India by Pakistan Government. 699-702. 

Jute. 202-03, 214, 309, 648-49. : | 

— Mills. 245. 
—_— (New sources of supply). 246. 

Smuggling of Cotton and —— into Pakistan 678-79. 

from Executive. 587-88. 

KAMATH, SHRI H. V.— 
“K? 

Question by— a) 
Ambassador in Turkey. 434-35. 

Ceremony to mark the t of new C Bean 562-63. 

Claims for Manipur’s losses in last War. 657. ; 

Classification of railway compartments. 89. 

Coins and paper currency. 680-82. 

Commonwealth Foreign Ministers’ Conference. 652 

Currency reforms. 682. 

| Damodar Valley Corporation. 313. 

Devaluation. 679-80. 

Economy measures. 432-34. 

Blectoral rolls. 333—35. + 
Export of onions and chillies. 331—33. 

Export to Dollar areas. 142. 

Filming of ‘‘Kim” by M. G. M. 688-89. 

Filming of ‘The River”. 688. 



KAMATH, SHRI H. V.—contd. 
Question by —conid. 

Hindustan Aircraft Limited. 231—33. 
Hold up of raw jute bound for India by Pakistan Government. 699—702. 
Industries (Development and Control) Bill, 1949. 653-54. 
International Covenant on human rights. 553-54. 
Manufacture of prefabricated houses (school for training ). 677-78. 
Mir Laik Ali. 163-64. 2 
Misuse of Health Centre premises. 485-86. 
National Cadet Corps. 51-53. 
Permit for Mr. Habibur Rahman to enter Germany. 657. 
Persons detailed without trial. 163. 
Portrait of Subhas Bose. 272. 
Pre-fabricated hospitals. 364-65. 
Pre-fabricated houses. 272—75. 
Pre-fabricated housing experts. 362—64. 
Pre-fabricated housing firm. 361-62. 
Proj for visual ed: ion society, Bomb: 587. 
Railway refugee contragtors (claims). 307. 
Rare manuscripts in Bikaner. 
Recognition of Communist China. 20-21. 
Recognition of Israel. 233-34. ~ 
Reference to Gita. 19. “ 
R.1.A.F, Technical Training College. 372. 
Royalty to pre-fabricated housing concern. 485. 
Saving Scheme for non-Government employees. 587. 
South East Asian Union. 248. > ‘ 
Stoppage of payment of salaries to judges and ist in Chand 563-64. 
World Bank loan. ° 

Question (Supplementary) by— 
Adulteratidn of medicines. 585. 
Advisory Committees at Headquarters of Postmaster General. 286. 
Air crash in Calcutta. 181. 
Air Survey Team. 390. 
Anti-Indian broadcast by Pieping Radio. 220. 
Artificial rains. 294. 
Assets of foreigners. 567. 
Ayurvedic system. 59. = 
Banned newspapers. 580. 
Boundaries between India and Pakistan. 440. 
Cancer. 569. 
Cars for External Affairs Ministry. 551. 
Collapse of hutments. 85. 
Closure of Indian Embassies. - 124. 
Colouring of vegetable ghee. 284, 285. 
Cottage Industry. 538. 
Damodar Valley Corporation. 293. 
Delegations. 166. 
Delegation to second World Health Assembly. 45, 46. 
Delhi Transport Service. 197, 619. न A 
D.T.S. strike. : : 
Demonstration Malaria Team. 157. 
Detentions under regulation III of 1818. 584. 
Devotional songs by A.I.R. 574. 
Displaced Government Servants. 586. 
Displaced Muslims. 643. 
Displaced p from 5: Pakistan. 15. 
Dutch Plane Crash in Bombay. 78. 
Economy in Ministry of Defence. 55. ‘ 
Envelopes and postcards (New Designs). 186. 
Exchange Bank of India and Africa. 146. 
Famine conditions in Rajasthan. 687. 
Female bus conductors. 385, 386. 
Flying clubs. 617. 
Food delegations. 70. 
Foreed labour. 122. 
French possessions in India. 114. 
Geological survey of India. _ 289. 
Groundnut cake flour. 191. 
Himalayan expeditions. 192. 
Hi pathic Enquiry Commi' 
Hydro-Blectric Power. 513. 
Mlegal distillation of liquor. 673. 



_ KAMATH, SHRI H. V.—coneld. 
Question (Supplementary) by—contd. 

Imvort.of wheat. 79. 
Indian Consulate in Spain. 481. 
Tdisa delegation to auxiliary bodies of U.N.O. 12. 
indian prisoners in Pakistan. 129. 
Tndus rial progress (Report). 535- 536. 
Interviews by U.P.S.C. 172. 
Tron lungs. 149. 
Jute. 203. 
Lands for ex-military men. 693. 
Loan to Madras Government. 60. 
Locomotive engines. 384. 
Major General El Edroos. 50. 
Marshall Plan for Far Hast. 636-37. 
Mineral springs (spas) in India. 675. 
New coinage designs. 349. 
‘New Post offices. 194. 
Night Air Mail Service. 200, 396-97. 
Penicillin Factory. 420. i 
Plant pests and plant diseases. 386. 
Pre-fabricated houses. 47, 48. 
Property of Mr. Liaquat Ali Khan. 227. 
Quality of food-grains. 503. कु 
R.8.8. convicts. 571 
Railway Board. 81 
Railway or road links of Kutch ports. 591. 
Rehabilitation in the Andamans. 168. 
Removal of jewellery by General Delvoie. 2. ९ 
Resignation by a Caleutta High Court Judge. 583. 
Restored Muslim property. 644. 
Retrenchment. 44. 
Scholarships for backward classes and scheduled castes. 

166 device for f iim 505. 
Shooting of Indians in Sumatra. 421 
Skardu garrison. 118. 
South African Indians. 121. 
Steel factories. 320. 
Stone and jewels. 640. 
Students to U.S.A. 576 

diary Food Prod: Commi 87. 
Sugar. 205, 206 
Sugar and sugar-cane. 204. 
Tourists traffic. 600. 
Trade with Russia. 641. 
Training for technicians. 672. 
‘Trevellers-for fishing in deep sea waters. 597. 
Tuberculosis Hospitals. 160 
Tuberculosis Sanatoria. 673, 674. 
Tyre manufacture. 
Underground Railway. 507. 
War reparations. 228. / 
Wardha Scheme. 265. 
Women police. 350. 

- Woolner collections of manuscripts at Lahore. 592. 

_ KANDAHAR— 
's Question re— 

- पका. -Vice-consulates at Jalalabad and——. 662. 
KAND: 3 

Question re— धर be 
Development of asa major port. 185. 
Development of —— port. 194-95. 

Port. 313, 417. कु 

KAPOOR, SHRI JASPAT ROY— 
~ Question (Supplementary) by— 

Cement 
Collapse of refugee quarters. 301: 
Colouring of vegetable ghee. 284. 
-Copra and coconut oil. 125. 

from Pakistan. 15. 
National Anthem. 697. 
Portrait of Subhas Bose. 272. 

692: 



sa Road Displa 
Salt production. 

_ Question re— 

Evacuation of non-Muslims from ——. 

KAROL BAGH— 
Question re— 

Collapse of refugee quarters. 300—03. 
Acquisition of land in 372, 

_ KASHMIR— 

Question re— 
Cease 178 violations. 126. 
Displaced persons from -. 342. 
Tndian prisoners in Pakistan. 128-29. 

plebiscite. 219-20. 
Loan to —— 56806. * 679. | 

_ Misuse of U. N. Aeroplanes. 442. ॥ 
Removal of jewellery by General Delvoie. 1-2. 
Skardu garrison. 118-19. 
W/Comdr. Smith’s Srinagarvisit. 25-26, 

KASHMIRI(S)— 

Question re— 
Abducted women (recovery). 247-48. 
Kashmir refugees in Lahore. 644-45. 

- KAZMI, MR. MOHD. AHMAD— 
Declaration by ——. 183. 

KEROSENE O1L— 

— Question re— 
Kerosene oil. 
Petrol and ~ 291-92 
Source of kerosene and petrol. 7621. 

See also “‘Potroleum’’ 

Question re— 
National Defence Academy. 170. 

Question re— 
_ Treatment meted out to 

estion (Supplementary) by— 
oe siete 5 Santa Cruz Air Port and Bombay City. 595-96. 

Broadcasting stations. 476. 
Collapse of refuges quarters. 303. 
Colouring of vegetable ghee. 285. 

_ Deck officers training. 423. 
Hast Bengal refugees. 235. 
Economy Committee. 461. 
Electoral rolls. 334, 335. 2 

_F-.P.S.C. examination for assistants. 686. 
Import of potatoes. 318. 

) 

172. 

ity of foodgrains. 51 
lony at Rajghat. 377. 

for backward classes and scheduled castes. 
|. 161, 162. > 
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KHASI STATES— 
Question re— 

Merger of ——. 590-91. 
Pakistan rice in Khasi and Jaintia. 102. 

KHIMJI, SHRI B.A— 
Question (Supplementary) by— 

Salt production. 16, 18 

“KIM 
Question re— 

Filming of —— by M.G.M. 688-89. 

KONKAN— 
Question re— 

Fares on ships on Konkan Coast. 220-21. 

KOREA STATE— 
Question re— 

Coal raising contract. 343. 
Labour Welfare Fund of inC.P. 562. 
Synthetic oil plant in Korea. 127. 

KRISHNA SINGH THAKUR— 
Question by— 

P. 8. C. examination for Assistants. 685-86. 
Question (Supplementary) by— 

Advisory quarters of P. General. 

KRISHNAMACHARI, SHRI प्. T.— 

Question (Supplementary) by— 
Cinema 53. 
Copra and coconut oil. 125. 
Currency notes. 164. 
Hyderabad gold. 568. 
Power alcohol. 110. 
Prices of sugar. 72. 
Quinine. 459. 
Railway Board. 80. 
The Air India International. 75. 

KUNHIRAMAN, SHRI P.— रे 

Question by— 
‘Basic plan’ and Economy Committee. 694-95. 
Flying clubs. 629-30. 
French Mahe administration. 29-30. 
French possessions in India. 30. 
Income from Message Rate System of Telephones. 629. 
Pepper Research Station. 630. 
Radio Station for Calicut. 694. 

KUNZRU, PANDIT HIRDAY NATH— 

Question (Supplementary ) by— 
Arrears of rent. 29 
Collapse of hutments. 85. 
Dutch plane crash in Bombay. 78. 
East Bengal refugees. 235. 
Hindustan Aircraft Limited. 232, 233. 
Prices of sugar. 72, 73. 
Railway Board. 81. 
Sindri Fertiliser Factory. 14. a 
Sugar. 205. 3 

KUTCH— 
Question re— 

Cultivated land in 
Currency in “282. 
Customs irregularity. 462. 
Kandla Port. 417 
Railways in 40 
Railway or road links of ports. 313-14, 591. 
Taxation in 81-8) 
The Kutch State Railway. 416-17. 

282. 

iS)
 
a
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LABOUR— 

Question re— 
Agricultural 
Child 
Conciliation Board’s award. 330. 
Forced 121-2: 

conditions in Andamans. 261. 
Skilled —~. 548. 

+ 436-39. 
7 

LABOURER(S)— 

Question re— 
Industrial housing. 646. 
Minimum wages. 141-42 
National Savings Certificates for workers. 667-68. 
Social insurance for 128. 

LABOUR WELFARE FUND— 

Question re— 
Cess towards from C. P. and Berar. 552-53. 
Labour Welfare Fund. —551. 

of Korea State in C. P. 552. 

LADY HARDINGE COLLEGE— 

Question re— 
Misuse of Health Centre premises. 485-86. 

LAHORE— 

Question re— 
Co-operative Credit Society, ——. 216. 
Kashmir refugees in 644-45. 
—— refugee camps. 644, 
Non-muslim patients in Mental Hospital. : 554. 
Woolner collections of manuscripts at . 454, 591-92, 

LAIK ALI MIR— 

Question re— 
Mir Laik Ah. 163-64. 

LAND(S)— 

Question re— 
Acquisition of 
Allotment of 
Allotment of 
Compensation for 
Cultivated in Kutch, 282. 
Eyacuee in Bikaner. 247. 
Grow More Food. 196. 
Grow more food schemes. 404-05. 

allotment to refugees. 246. 
for ex-military men. 692-93. 
for food or fodder crops. 90. 
for Sindhi refugees. 116. 
reclamation. 395. 

Plots for displaced persons. 561. 
Raiyati in Orissa, (Hirakud Dam Project). 529. 
Rehabilitation in the Andamans. 167-69. 
Restored Muslim property. 643-44. f 

in Karolbagh. 372. 
to Housing Society. 257-58. 
to refugees in provinces. 658-60. 

(Hirakud Dam Project). 530. 

LANGUAGE(S)— 

Question re— 
Hindi Academy. 471-74. 
Propagation of Hindi. 572-73. 

LAUBACH, DR. FRANK. C.— 

Question re— 
Dr. Laubach,. 352-53. 



LAWYER(S)— 
Question re— 
Enrolment of advocates of High Courts in States in Federal Court. 

~ LEGISLATION 
Question re— 

—for effecting ch in the administrative set up of Delhi Province: 

LEPROSY— 

Question re— 
Drug for 668-69. 

LIAQUAT ALI KHAN, MR.— 

Questiori re— 
Property of . 226-28. 

* LIBRARY(IES)— 

3 Question re— 
Books to 593. 
Tndia office 575. 

LICENCE(S)— 

Question re— 
Import for newsprint. 555-57. 

हर ४ Production of drugs. 6. 

LINO-TYPIST(S)— 
Question re— 

Wages of 

LIQUIDATION— 
Question re— 

Bank failures. 56-58. 
Failure of insurance companies. 119-20. 

LIQUOR— 
Question re— 

Hllegal distillation of 

“LITERATURE— 
Question re— 

: and newspapers for the army. 682-83. 
Proseribed 368 

“LITIGATION— 

325. 

672-73 रे: 

~ Question re— 
Federal Court cases. 175. 

LOAN(S)— 
Question re— 

Credit to Burma Government. 567. 
Damodar Valley Corporation. 313. 
Economy in Rehabilitation schemes. eS 

Equipment for railways. 524. 
Government 488-89. 
International Monetary Fund: 156. 

for food production . 408. 
to East Sun 493 

—— to Madras Government. 60. 
Provincial Fund. 177. 

- Rehabilitation. 335-37. 
-- . Retrenchment. 42-44. 

Tractors (Purchase and manufacture). 305-06. 
World Bank ——. 53 

,OCOMOTIVE(S)\— 

See “Railway Engine(s)’’. 



Question re— 2 
New houses. 314. 

LONDON— 
Question re— 
Se for Indian Embassey in ——. 3-4. 
India House. 133 1 
India Office library. 575. 
Sterling Balances. 370. 

LOOM(S)— 
Question re— oa 

Spindles and ——. 546-47. 
See also ““Handloom(s)” 

" LOSS(ES)— 
Question re— 

Claims for Manipur’s in last war.@ 657 
—— in income due to change in exchan; te of Pakis' 

LUNG(S)— i —— 
Question re— = 
Tron. . 148-49. 

MACHINERY (IES)— 

Question re— 
Film Industry 
Hydro-Hlectric 

_ Imported lying in the Indian National Archives Building. 

for cottage industries. 534. we 
Manufacturing of locomotives. 81-82. 
Tractors'and agricultural 

MACHINE TOOL FACTOR’ 
See “Factory (ies)”. : 

MADAGASCAR— 
~ Question re— 

Indians in ——. 114-15, 451. 

MADHYA BHARAT— oe 

Question re— 
Mhow Road (in Rajasthan and ——) . 625. 
Night Air Mail Service for and Rajasthan. 
Peasantry in States Unions. 369... 

uestion re— 2 
oan to —— Government. 60. 

Delhi Mail Train. 106. 

onorary ——. 173. 
sppage of payment of salaries to judges and —— in Chandernago1 
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MAIL— 

Question re— 
Carrying of by different means of transport. 497-98. Delay in delivery of 601 

See also ‘‘Air Mail”. 

MAIL TRAIN(S)— 
See “Railway Train(s)’’. 

MAITRA, PANDIT LAKSHMI KANTA— 
Question (Supplementary) by— 

Locomotive engines, 384. 
National Anthem. 696-97. 
Pre-fabricated one-room tents. 634. 
Refugee Colony at Rajghat. 377. 
Requisitioning of Hindu houses by East Bengal Government. 656. 

MAIZE— 

Question re— 
is ५ Food grain imports. 215-16. 

MAJUMDAR, SHRI SURESH CHAN DRA— 
Question by— ५ 

Whereabouts of Netaji Subhas Chandra Bose. 695-96. Question (Supplementary) by— 
oundaries between India and Pakistan. 441. Demonstration Malaria Team. 157. 

Displaced persons from Eastern Pakistan. 16. Electric Railways. 400. 
Import licences for newsprint. 556. Indian prisoners in Pakistan, 129. Locomotive engines. 384. 
Message rate system. 376. 
National Cadet Corps. 484. 
Property of Mr. Liaquat Ali Khan. 227. Publication Division. 480, 
Rehabilitation. 337. 
Requisitioning of Hindu houses by East Bengal Government. 65 River projects and schemes. 297, 298. . 
Steel factories. 320. 

MALARTA— 

Question re— 
5 Demonstration Team. 156-57. 

5 Institute of India. 465-66. 
Number of deaths due to > T.B. and Small Pox. 571-72. 
Quinine. 457-60: 

MALAYA— 

Question re— 
Indian assets in Ceylon and ——, 446-47. 

: Indians detained in 454, 
Tndians in 435-36. 
Return of Indians from 

o 

436. 

MALVIYA, SHRI R. L.— 

Question by— 
eae Agricultural labour. 436-39. ; 

5 Appropriation of money towards Jinnah fund. 22, 
Cease fire violations. 126. 
Cess towards Labour Welfare Fund from ©.P. and Berar, 552-53. 

YW Coal raising contract. 343. 
९ Co: alth Co; cial Policy. 53. 
Conciliation Board’s Award. 330. = 
C. P. and Berar States. 678. 

a ~ Cotton import. 21. 
. Displaced persons in relief camps. 236. 

Drinking water. © 355-57. 
Economy in rehabilitation schemes. 236-37. 
Fuel Research Institutes. 126-27. 
Grant to' University of Saugor. 371. 
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MALVIYA, SHRI R. L.—contd. 

Question by—conid. 
Grow More Food. 196. 
Hyderabad administration. 268. 
Imports. 329. 

| Labour Welfare Fund. 551. 
Labour Welfare Fund of Korea State in 0.7. 552. Low grade coal. 649-50. 
M dragarh and Chirimiri Railway Stati 526. 
Military stores. 169, 
Non-security items. 172, 
Portuguese possessions in India, 22. 

a Posts and Telegraphs Department in States. 296. 
Privilege Ticket Order. 269. 
Railway Colliery Contractors’ Bills. 37. ८४८ 
Railway freight (B.N. Railway). 627-28. 
Railway locomotives. 608. 
Railway sidings for collieries. 608-09. 
Rashtriya Swayam Sewak Sangh. 268. 
Sale of gold. 53. 
Special allocation of wagons to collieries, 650-52, 1 Stores for Ministries. 144. * 

. Sugar shortage. 89, 
Synthetic Oil Plant in Korea. 127, 
Synthetic oils. 127, — 
Target date of food imports. 89. 
Vital Statistics Committee. 355. 
Wagon allocation for ‘B.R.K.’ coal. 650. 

Question (Supplementary) by— 
Industrial concerns (closure). 426. 
Salt. 550. 

MAN, SARDAR BHOPINDER SINGH— 
Question by — 

Adulteration of milk and food-stuffs. 64. 
Aid to Trusts from Pakistan. 31. 
Border raids. 280. 
Cholera and dysentery in Delhi. 63. 
Corruption (C.P.W.D.). 3127 5 
Displaced porsons from Kashmir. 342. 
Evacuee land in Bikaner. 247, 
Evacuee property. 31. 
Evacuee property (Exchange). 30-31. 

4 Gram and gram dal. 406-07. 
\ 7 Land allotment to refugees. 246. 

Permits to India. 135. 
Permits to Pakistan. 135. 
Resettlement of Meos. 246. 

> Sikh Gurdwaras in Pakistan. 135. 
Stadiums and cinema houses. 312-13. 
Tractor cultivation. 524. 
Tube-wells. 405-06. 

+ Water shortage in Delhi. 63. 
Wheat. 524. 
Wheat and other cereals. 523-24. 

Question (Supplementary) by— 
Abducted women’s recovery. 555. 
Agricultural labour. 437. 
Air Survey Team. 390. 
Allotment of land to Housing Society. 257, 258. 
Artificial rains. 294. 
Bank failures. 57-58. 
Boundaries between India and Pakistan. 440. 
Cars for Hxternal Affairs Ministry. 551, 
Shildren’s park. 479. 
#ollapse of hutments. 85. 
Collapse of refugee quarters. 301, 302. 
Compensation to victims of raids from Pakistan. 451. 
Damodar Valley Corporati 293. 
Delegations. 165. 
Delhi Transport Service. 198. 



Co: Credit Societies in \Vest Punjab. 663-64. 
अप 20220 in Andaman and Nicobar Islands. 159. < a 

635. 2 
‘Drinking water at Railway Stations. 184, tee 
‘Hast Bengal refugees. 235, 236. : 

_ Heonomy Committee. 269. 
Electoral rolls, 334. — 
Hvacuee properties. 218, 219,339. 

_ Female bus conductors. 386. 
Forced labour. 122. 
Higher Secondary Schools. 469. 
Hindi Academy. 3 
Import of gram. 188. 

3 

Import of potatoes. 818. 3 

Import of sports goods for C.0.D. Delhi. 156. : 

+ Kashmir plebiscite. 220. Bas 

Labour conditions in Andamans. 26 > : 

_ Loesl advisers for Indian students in U.K. and U.S.A. 256. i 

Machine Tool Factory. 11 
Maternity and Child Welfare Homes. 266. 

rate system. 376. 

“New post offices. 
scholarships. 151. : 

Property of Mr. Liaquat Ali Khan. 227 
‘Publication Division. 450, 481 
~Pusa Read Displaced Persons’ Colony. 123. 

Colony at Rajghat. 377. 

Rehabilitation in the Andamans. 167, 165. : 

Removal of jewellery by General Delvoie. 2. = 

Salt. 550. é 

Sindhri Fertiliser Factory. 14. zs = 

1 Skardi 
_ State owned factories. 45: 

हे ‘ood Prod mamiti 86. 
Wool (Import). 647. 

mn re— 
Quarantine Camp. 637—38. 

526. 

59-60.



Question (Supplementary) by— sae 
International Covenant on human rights. 

. MATCH (Es)— 3 \ 
Question re— 

Andaman’s wood for —— manufacture. 427-28. 
factories in India. 428. 

MATCH FACTORY ([ES)— 
~ See “Factory (ies)”. 

MATCH INDUSTRY— 
See “Industry (ies)”. 

MATERNITY CENTRE (S)— s 
Question re— ¥ 

Maternity and Child Welfare Homes. 265-66. 
Maternity Centres. 478. 
See also ““Health Centre(s) 

MEDICAL INSTITUTE(S)— 

Question re— 
Malaria Institute of India. 465-66. 
Medical Institutes. 464-65. 

MEDICAL OFFICER (S)— 
Question re— 

Health certificates. 370. 
Medical Officers. 278-79. 
—in Britain. 489. 
Re: of ex-medical officers. 

MEDICAL SERVICE— 
Question re— = 

Medical appointments. 279. 

MEDICINE (8) - : ४ 
Question re— : 

Adulteration of ——. 171, 585-86. 
Drug for loprosy. 668-69 a : 

Medical Institutions. 464-65. 
* Medicinal herbs import. 3 
.. Osmania Medical 1208796. 

Penicillin Factory. 419-21 
Production of drugs. 66. 

f Hindi lists. 493 ‘ 
Allotment of money from Central Road Fund to Rajasthan. 624-25. 
Central Press Advisory Committee. 494. 4 
Chambal Hydro-Electrie Project in Rajasthan. 625-26. हर 
Cloth m Japan. 558. > 

pyright committee. 684. 
amage to crops Rajasthan by Phadkas. 527-28. 

rical monuments in States. 685. 
train serviee between Ajmer and Khandva. 

Road (in Rajasthan and Madhya Bharat). 
‘Air Mail Service for Madhya Bhatat and Rajasthan. 613. _ 
ph offices in Gwalior. 613. 

‘and Gurdwaras in Pakist: 

id new mines. 
sath 
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MEHTA, SHRIMATI HANSA— 
Question (Supplementary) by— 

lancer. 569. 

MEMBER LEGISLATLV ७ ASSEMBLY— 
Question re— 

Growing of food in the compounds of M.L.A. quarters. 303-04. 
M.L.A. quarters, 303. 

MENON, SHRI A. KARUNAKARA— 

Question (Supplementary) by— 
Training 41 603. 

Broadeasting stations. 476. 
Cocoanut Oil Stabilisation Fund. 654, 
Copra and cocoanut oil. 126. 
Flying clubs. 616. 
Tron lungs. 149. 
Machine Tool Factory. 112. 
Scholarships for backward class2s and scheduled castes. 802. 

MENTAL DISEASE(S)— 
Question re— 

Mental Diseases. 463-64, < 

MENTAL HOSPITAL(S) ..— 
See ““Hospital(s)’’. 

MEO (8)— 
Question re— 

Resettlement of 246. 

MERCANTILE MARINE— 
Question re— 

Dock Officers Training. 422-24. 
Merchant Navy Officers, Training. 25, 

MERGER— 

Question re— 
of Khasi States. 590-91. 
of Saurashtra Union. 488, 

Merging of enclaves of state territories. 492. 
Saraikella and Kharswan States. 177. 
Sikkim and Bhutan (Integration). ? 

MESSAGE RATE SYSTEM— 

Question re— 
Income from of Telephones. 629. 

(Telephones). 200-02. 

METAL (S)— 

Question re— 
New mines. 527. 

METRO-GOLDWYN MAYER— 

Question re— 
Filming of “Kim” by 

MHOW ROAD— 

ee “‘Road(s)’’. 

MicA— 
Question re— 
—— mining and —— market. 1 
—— production and —-— goods. 408-09 
—— Welfare Fund 35-36. 

MIGRATION— 

Question re— 
Permits for —— from Pakistan to Indie. 656, 
South African Indians. 120-2 

MILITARY ACADEMY— 

juestion re— 
National Defence Academy. 170. 

688-89. 
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MILITARY PERSONNEL— = 
Question re— 
Accommodation for 490. 
Land for ex-military men. 692-93. 

MILITARY STORE (8)-- 
Question re — 

Military Stores. 169. 

MILITARY TRAINING— 
Question re— 

Rashtriya Swayam Sewak Sangh. 268. 

MILK— 
Question re— 

Adulteration of 

MILK PRODUCT(S)— 
ह Question re— 
: Milk Products. 230. 

MILL(S)— 
Question re— a 

Accidents in —— and factories. 22. 
Chila@iapour. 127. 
Indigenous cotton, 544-45. 

। Industrial concerns (closure). 424-27. 
Jute. 648-49. 
Jute mills, 245. . 
Jute (New sources of supply). 246. 
National Savings Certificates for Workers. 667-68. 
Output of woollen. 557. 
Supply of cotton, 243-44. 
Wind ——. 83-84. 

MINE(S)— 
Question re— 

Mandi Salt 244, 
Mineral wealth and new——. 515-16. 
New ~~ 527. 

See also “‘Collieries’’. 

MINERAL(S)— 
Question re— 

Geological Survey of India. 287-89. 
wealth and new mines. 515-16. 

New mines, 527. 

and food-stuff. 64. 

MINIMUM WAGE(S)— 
See ‘“Wage(s)’”’. 

MINISTER(S)— 
Question re— 

Ceylo: 78 views on India, 453. 
; E i ts at Go House. 570. 

| जाएा87फ%४ (1088)-- 
Question re— 

5 Attached offices under the 
Expenditure on newspapers in 3 
Overtime and Conveyance Allowances. 155. 

689-90. 
95. 

Retirement of Government servants. 260-61. : 

Staff cars. 371. 
Stores for 144, 

See also “Secretariat, Central”. 
MISHRA, SHRI YUDHISTHIR— 

Question by— 
Central Excise Department of Orissa States. 577-78. 

National Cadet Corps. हैः 
New telegraph offices (Orissa Postal Circle). 521. 
Orissa postal circle. 521, 
Orissa States (Income-tax Department). 578-79. 
Post: Offices (Inte; BEE ted Orissa States). 9 
Redistribution of Postal Divisions (Orissa Postal Circles). 398, 
Salt manufacture. 36. : 

; Saraikella and Kharswan States, 487. 
x "Telephonic link of Ba .gi+ Orissa). 602. 



MISSION(S)— 

Question re— 
Standing Finance Committee. 277. 
Tibetan Trades——.546. 

See also “Dologatioas (S).”’ 

MOIN NAWAZ JUNG, NAWAB— 
Question re— 
Nawab Moin Nawab Jung.—60-61, 

MOLASSES— 
Question re— 

Power alcohol. 109-11. 

MONAZITE FACTORY— 
See ‘Factory (168), 

MONAZITE SAND— 
Question re— 

Monazite Sand, 533. 

MONSOONS— A 
Question re— 

Night Air Mail Service. 199-200. 

MONUMENT(S)— 
Question re— 

Historical——in States. 685. 

MORADABAD— 

Question re— 
Railway gate on —— and Nainital Kachcha Road near Bagpur Station, 

MOTOR CAR(S)— * 

Question re— 
for External Affairs Ministry. 550-51. 

Import of cars. 130. 

MOTOR VEHICLE(S)— 

Question re— 
Motor Vehicles. 107. 
Tyre manufacture. 430-31. 

MUNAVALLI, SHRI 8. N.— 

Question by— 

Armed Forces uniforms. 61. 
Displaced Government servants. 586. 
Educational loan to displaced students, 26-27. 
Import licences for newsprint. 555-57. 
Miss Jinnah’s properties in India. 26. 
Nawab Moin Nawaz Jung. 60-61. 
Nizam’s gold. 61. 
Use of word ‘Royal’. 61. 
W/Comdr, Smith’s Srinagar visit. 25-26. 

Question (Supplementary) by— 
A modern hotel in New Delhi. 499, 501. 

MUNICIPALITY ([ES)— 

: Question re— 
Nomination of members to Ajmer Municipality. 686. 

MUSAFIR, GIANI GURMUKH SINGH— 

Question by— 
Agricultural education. 622. 
Allotment of land to refugees in Provinces. 658-60. 
Bhakra and Nangal Projects. 525. 
Conference on Eyacuee Property. 251-52. 
Controller of Printing (9, P. Railway). 620. 
Co-operative Credit Society, Lahore. 216, 
Demolition of Gurdwaras in Pakistan. 33-34. 
Displaced persons i d at E 10) 9 7 hi 252-53. 
Education through Radio. 590. 
Grants to Railway employees for building houses, 215. 
Indian Rail Enquiry C i 1947, 216, 314-15. 
Tinkiig of Rellways on EPR. 315. 
Loss in income due to change in exchange rate of Pakistan Currency. 653.
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ै ‘MUS 3 एप३, GIANEC GURMUKH SINGH—contd. 
Question by—contd. 
Muslim refugees in Jullundur Camp. 558-59. 
Post Office Cash Cortificates purchased from Po3t Ofices in Pakistan. 628-20. 
Printing of Railway ticket. 214-15. 
Prosecutions by Spacial Police. 179. 
Railway Advisory Committeo. 315. 
Salaries of 6, ficial 

679. 
Tuition fees. 372. 

SEUM(S)— 

- Question re— 
National—. 357. 

| See also ‘Emporium’. 

)) MUSLIM(S)— 

Question re— 
Abducted women. 243. « 
Displaced ——. 642-43. 
Entry of from Western Pakistan without permits. 443. 
Evacuee land in Bikaner. 247. हि 

| —— refugees in Jullundur Camp. 558-59. 
Restored property. 643-44, 
Temporary permits. 442-43, 
Two-Nation Theory. 561. = 

| दे aR 
"NAGAPPA, SHRI S.— 

Question (Supplementary) by— 
A modern hotel in New Delhi. 499. 
Agricultural labour. 437, 438, 439. 
Broadcasting stations. 476. 

remony to mark the of new C ituti 563. 
Disposals. 324. 
Disturbances in Sukkur. 635. 
Dock officers training. 423, 424, 
Dr, Laubach. 352, 353. 
Drinking water. 356, 357. 
Economy measures. 433. 
Electric railways. 399. 
Engineers sent to U.S.A. for training. 508, 509. 
: of onions and chillies. 332-33. 

_ Famine conditions in Rajasthan. 687. 
Handloom industry. 645. 

_ Hyderabad currency. 366. 
+ Hydro-electric power. 514. 
“Imports from Pakistan. 359, 360. 

| Import of potatoes. 318. 
Industrial concerns (closure). 427. 
Land for ex-military men. 693. 

) Night air mail service. 397. ¢ 
Non-Muslim prisoners in Pakistan. 642, 
Power Engineers Conference. 387. 
Pre-fabricated housing experts. 363. 

 Pre-fabricated housing firm. 362. 
| Pre-fabricated one room tents. 634. 
Rehabilitation. 337. 

4 
Scholarships for backward classes and scheduled castes. 692. 

| Student to U.S.A. 576. 
‘Trade with Russia, 641. 
Training for technicians. 672. 

i iberculosis sanatoria. 674. 
Unlawful conversions Bill. 432. 
Wages of lino-typists. 326. 

way gate on Moradabad and —— Kachcha road near Bagpur Station. 620. 

‘ 



Question re— Anes pose 

: Bhakra and —-— projects. 525, 609-10. 

NATIONAL ANTHEM— 
Question re— ५ 

National Anthem. 696-98. 

- NATIONAL CADET CORPS— 
Question re— हि 

_ National Cadet Corps. 51-53, 66, 483-84. 

NATIONAL DEFENCE ACADEMY— 
See “Military Academy(ies) 

NATIONAL FESTIVALS— 
See ‘Festivals’ 

NATIONAL SAVINGS CERTIFICATE— 

See “Saving Cartificate(s), National”. 

NAVAL BASH(S)— 
Question re— 
Development of Indian Navy. 

NAVAL ENGINEER(S)— 
_ See “Engineer(s)”’- 

_ NAVAL OFFICER(S)— 
Question 1 
Dock Officers training. 422—24. 

NAVY— 
~ Question re— 

Merchant Officers training. 25. 

Naval Sue 48. 
Nauti a and engi i 542-44, 

NAVY, ROYAL INDIAN— 

~ Question re— 
Development of Indian Navy, 347-48. 
Fire in B.I.N. Dockyard, Bombay. 146 47 
Use of word ‘Royal’. 61. 

NAZIRUDDIN AHMED, MR.— ~ 
Question (Supplementary) 6; 

tultured pearls import. 328. 

‘Female bus conductors. 386. 

NEEMUCH— 
Question re 

Landing ground for Air Craft at ——. 

-NEPAL— 
~ Question re— 

Political pensions. 136. 
Salt to 
‘Treaty with ——. z 

U.N. Membership (Nepal). 9-10. 

mal Institute of Ed 

Question re— 
= = roadeasts re cyclone. 371. _ 



» &79—81. 
ixpenditure on in Ministries. 
mport licences for newsprint. 555-57. 
iterature and forthe army, 682-83. 
ages of lino typists. 325. 

WSPRINT(S)— 
Question re— : 

_ Import licences for 555-57. 

service, 94, 199-200, 373-74, 396-97. 
also “‘Air Mail”’, 

ALINGAPPA SHRI, S,— 
estion (Supplementary) by — 
19881 engines. 10. 

Question re— 
——sgold. 61. 

MINATION(S)— Se. 

Question re— 
| जय, o inati of 1०" 

-MUSLIM(S)— 

uestion re— 
Abducted women. 243. 
_ Deposits of in Co-operative credit societies in West Punjab. 662-64. 

- Displaced persons from Kashmir. 342. 
Evacuation of from Karachi. oe 

540. 

to Ajmer Mi 

Pakist: 340-41. 

yyan expeditions. 191-92. 
on the Himalayas. 192. 

sal of Government work. 173. 
( दर 
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OIL(S)— 
Question re— 

Cocoanut —— stabilization fund. 654-55. 
Copra and cocoanut ——. 125-26, 447. 
Kerosen 609. 
—— and — 
Synthotic —— 

seeds. 241, 614-16. 

ONIONS— 

Question re— 
Export of and chillies. 331-33. 

OUDH AND TERHUT RAILWAY— 
See “Oudh and Terhut—” under “Railway(s)’’. 

eOPIUM— 

Question re— 
Opiuny. 67. 
—— manufacture. 178. 

OPTION— 
Question re— 

for dominions by Government servants. 44. 

ORDNANCE DEPOT, CENTRAL— 

Question re— 
Import of sports goods for 

ORDNANCE FACTORY(IES)— 

» Delhi, 155-56, 

See ‘Factory(ies)”’. 

ORISSA— 

Question re— 

Cloth supply. 34 
Failure of paddy crops. 207-08. 
Grow more food. 20: . 
Jute. 202-03. 
National Cadet Corps. 66. 
Now railway stations. 208. 
New telegraph offices (—— postal circle). 521 

postal circle. 521. 
Raiyatt land in —— (Hira Kud Dam Project), 52 ', 
Redistribution of postal divisions (—— postal circles, 398 , 
Salt manufacture. 36. 
Telephonic link of Ballangir (——). 602. 

ORISSA STATES— 

Question re— 

Central excise department of ——, 577-78. 
——. (Income tax department). 578-79. 
Post offices (Integrated ——). 399. 

‘SMANIA UNIVERSITY— 
Question re— 

Osmania Medical degree. 275. 

OVERCROW DING— 

Question re— 
—-—- of trains. 215. 
State buses. 387, 

“OVERTIME ALLOWANCE— 

See * Allowance(s)”’. 



PADDY— 

aestion re—) 
Disoase-free seods. 93, 
Failure of ——crops, 207-08. 

PAKISTAN— 

Question re— 
Abducted women. 242-248 
Abducted women (Recovery), 247-48, 
Aid to Trusts from ——. 3 
Appropriation of money towards Jinnah Fund, 22. 
Bahawalpur palace in New Delhi. 419. 
Banned newspapers. 579—81 
Border raids. 280. 
Border raids from 657, 675. 
Boundaries between India and 439-41, 
Canal waters (Distribution). 310-11. 
Ceylon Minister’s views on India. 453. 
Cloth smuggling. 565-66. 
Cloth supply. 

Ci th ७; ial Policy. 53. 
Compensation to victims of raids from ——. 5 
Cotton import. 21 
Demolition of Gurdwaras in ——, 33-34 
Deposits of non-Muslims in Co-operative Credit Societies in West Punjab. 66 
Devaluation. 242-43. 
Displaced Government servants. 586. 
Displaced persons from East Bengal. 660-61. 
Disturbances in Sukkur. 634-36. 
Electric companies. 516. 
Entry of Muslims from Western —— without permits. 443. 
Evacuation of non-Muslims from Karachi. 542 
Evacuee property. 242, 338-40. 

| Evacuee property (Exchange), 30-31. 
i Exodus of Hindus from 540. 

Goods traffic bet id Indian Railways. 412. 
Hindus in West Punjab. 641-42. 
Hindu owned business concerns in 340-41 
Hold up of raw jute bound for India by——Government. 699-702. 

॥ Imports from ——, 359-60. 
i Indian prisoners in 128-29. 

Tnter-Dominion Conference, 358-59. 
Jute (New sources of supply), 246, 
Kashmir refugees in Lahore. 644-45. 
Lahore refugee camp. 644 
Loss in income due to change of exchange rate of ——currency. 65 
Misuse of U. N. aeroplanes. 442 
Muslim refugees in Jullundur Camp. 558-59. 
Non-Muslim displaced persons in ——, 449. 

ou 2 

{ Non-Muslim patients in Lahore Mental Hospital. 554. 
Non-Muslim prisoners exchanged with 484. 

| Non-Muslim prisoners in ——. 642. 
Option for Dominions by Government servants. 494. 

78 boycott of Indian cloth. 250-51. 
rice in Khasi and Jaintia. 102. 

Palaces of Rulers of States acceded to 585. 
मर Permits for migration from to India. 656. 
; Permits to India. 135. 

Permits to 135 
Post office cash cortificates purchased from post officesin ——, 628-29. 
Properties of Hindus in ——. 341 
Raids from ——. 280, 657, 675 
Railway staff repatriated from West Punjab. 610-11 
Recoveries from. + 4 
Requisitioning of Hindu houses by East Bengal Government. 655-56. 
Removal of jewellery by General Delvoie. 1-2. 
Sale proceeds of disposals. 247. 
‘Sikh Gurdwaras in ——. 135. 
Skardu garrison. 118-119, 
Smuggling of cotton and jute into 678-79. 
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PAKISTAN—conid. 
Question re—conid. 

Temples and Gurdwaras in ——. 558. 
Temporary Permits. 442-43. 
Textiles and cotton (import and export). 449-50: 
Tha abducted woman's recovery. 555. 
Trade with ——. 138-39 
Treatm3at mated out to Khan Brothers. 453. 
Two Nation thoory. 561. 
See also ‘‘Hast Baagal’’, also “West Panjab’. 

PALACE(S)— 
Question re— 
Bahawalpur——in New Delhi. 419. 
——of Rulers. 358. 
_— of Rulera of States accaded to Pakistan. 535. 
Ram Mohan ——. 178. 

PAPER— 
Quastion re— 

Industrial concarns. 540-41. 

PARK— 
Question re— 

Children’s ——. 479. 

PARTITION— 
Question re— 

Proparty of Mr. Liaquat Ali Khan. 226-28. 

PATASKAR, SHRI H. V.— 

Question (Supplementary) by— 
Indigenous cotton. 545. 
Economy measures. 433. 

PATENT(S)— 
Question re— 
Royalty to pre-fabricated housing concern. 485. 

PATHANKOT— a: 

Question re— 
‘Kerosene oil. 609. 
New air-line and aerodrome. 609. 

PATIALA AND EAST PUNJAB STATES UNION— 

Question re— 
Gram and gram dal. 406-407. 
‘Grow More Food’ campaign. 107. 
Rehabilitation grant to——-. 144. 
‘Tractors for - 106. 

PATNA— 

Question re— 
B. 8. Light Railway in ——. 409. 

PAYMENT(S)— 

: Question re— 
Balance of —— with U. 8. A. 490-91, 

to poets by A. I. R. 486. 

PEARLS— 
Question re— 

Cultured 

PEIPING— 
Question re— 
Anti-Indian broadeast by —— radio, 220 

import. 327-28. 

PENICILLIN— 
Question re— 
—— factory. 419-21. 



Question re— 
Pepper (Export). 143. 
ane Reel Station. 630. 

PERCUSSION RIGS— 
Question re— 

Rotary rigs and——.. 414. 
See also “Rotary Rig(s)”’. 

PERMIT(S)— 
Question re— 2 

Entry of Muslims from Western Pakistan without -—— * 443i. 

Import against dollar allotment. 225-26. 

= for migration from Pakistan to India. 658... 

__ for Mr. Habibur Rahman to enter Germany. 657. 

——toIndia. 135. कु 
to Pakistan. 135. 

Temporary ——. 442-43. 

PERSIAN GULF— RS: 

Question re— 
Indians in Bahrein Island. 
Trade with ——. 532-33. 

_ PERU— 
Question re— 

Plague infection from India to —— - 224-25. 

PETROL— ; 
Question re— 

---- and kerosene oil. 291-92. 
Source of kerosene and —— - 

PETROLEUM— 
Question re— "2218 2 

and —— products. 107: 
See also “Kerosene oil”. 

PEST(S)\— : 
See “Disease(s)”’. 

HADKAS— 
Question re— - 

Damage to crops in Rajasthan by ——. 527-28. 

LAY, SHRI V. I. MUNISHWAMY— 

- Question (Supplementary) by— 
tural lab 438. 

Cattle I 
‘conomy Committee. 461. Bei 

ort of onions and chillies. 333. 
513. 

429, 

‘Indian airways companies. 294. 
७ Himalayan Airways. 206. 
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PLANT PESTS— 

Question re— 
Damage to crops in Rajasthan by Phadkas. 527-28 
Phadka, a —— , (Damage to Kharif crops). 103. 

and plant diseases, 386. 

PLEBISCITE— 
Question re— 

Kashmir 219-20. 
See also “Referendum”. 

POET(S)— 
Question re— 

Payments to 

POLICE— 

Question re— 
officers, 281. 

by A. 1. R. 486. 

Railway Force. 599. 
Reports registered in Posts, 178, 
Women 350-51, 

POLICE ACTION— 
Question re— * 
Hyderabad * 166. 

POLICE OFFICER(S)— 
Question re— 

Police officers. 281, 
POLICE SERVICE, INDIAN— 

Question re— 
4. A. 8. and 51. 

I.C.8.,1.P.,andI.P. 8. 62, 
POLICE, SPECIAL— 

Question re— 
Prosecutions by ——. 179, 

POLIOMYELITIS— 
Question re— 

Tron lungs. 148-49. 

POLITICAL PENSIONS— 
Question re— = 

Political Pensions. 65, 136. 
POLITICAL SERVICE, INDIAN— 

Question re— 
iC. 8.1. P. and——., 88: 

POONACHA, SHRI 0. M— 
‘Question (Supplementary) by— 

Displaced persons in Andaman and Nicoba) [sl mds. 159, 
POPE, HIS HOLINESS— 

Question re— 
Reference to Gita. 19. 

PORT(S)— 
Question re— 

Development of Kandla as a major—-.. 185, 
Development of Kandla + 194-95, 
Import of foodgrains. 381-82. 
Kandla 313, 417. 
Railway or road links of Kutch 

PORTRAIT(S)— रे 
Question re— 

of Subhas Bose. 272. 

PORTUGAL : 
Question re— 

Opening of Embassies. 444. 

PORTUGUESE SETTLEMENTS— 
Question re— 

Portuguese possessions in India. 

313-14, 

no © 

|
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POST(S)—- 
Question re— 

Interviews by ¥. P. S.C. 171-72. 

POSTS AND TELEGRAPHS— 
Question re— 

Advisory C i at Headquarters of Postmaster General. 285-87. 
All-up postal scheme, 97 
Carrying of mail by different means of transport. 497-98. 
Delay in delivery of mail. 601 
Extra departmental employees. 96. 
New telegraph line. 100, 
New Telegraph Offices (Orissa Postal Circle). 521. = 
Orissa Postal Circle. 21 
Posts and Telegraphs. 95-96. 
——— Departments in States. 296. 
—— pocket guide. 
—— (Profits). 626. 
Re-distribution of postal divisions (Orissa Postal Circle). 398. 

POST CARD(S)— 
Question re— 

and envelopes. 99. 
and envelopes in Hyderabad State. 98. 

Postage rates. 298 
Revenue from , envelopes, ete. 100-01. 
Envelopes and (New designs). 185-86. 

See also “Postal Stamp(s)”’. 

POSTMASTER GENERAL— 

Question re— 
Advisory Committees at Headquarters of 285-87. 

POST OFFICE(S)— 

Question re— 
ew 192—94, 411. 

Orissa Postal Circle. 521. 
—— cash certificates purchased from —— in Pakistan. 628-29, 
——. (Integrated Orissa States). 399. 
Rambagh , Cuttack, 100, 
Re-distribution of postal divisions (Orissa Postal Circle). 398 

POSTAGE STAMP(S)— 
Question re— 

Envelopes and postcards (New designs). 185-86. 
Postcards and envelopes. 
Postage rates. 298. 
Stamp booklets. 99. 

See also “Post card(s)”. 

POSTAL CIRCLE— 
See “Posts and Telegraphs’’. 

POSTAL DELIVERY (IES)— 
Question re— 

Delay in delivery of mail. 601. 

POSTAL EMPLOYEE(S) 
Question re— 

Extra departmental employees. 96. 

POSTAL INSURANCE— 
Question re— 

Postal life insurance policies, 617-18. 
Postal life insurance policies (bonus). 618. 

POTATO(ES)— 
Question re— 

Import of ——. 317-19. < 

POWER ALCOHOL— 
Question re— 

Power Alcohol. 109—11. 
See also “Synthetic oil” also “Petrol”. 



mufacture of —(school for training). 677-78. 
fabricated houses. 272-75. 1 

bricated housing experts. 362-64. 
bricated housing firm. 361-62. 

pebuceied one-room tents. 633-34. 1 ठ50 #0 61) buildin 1d. gs and 531-32... 
alty to pre-fabricated housing concern. 485. 
10 ‘‘House(s)”. 

tral —— Advisory Committee. 494. 
— and Registration of Books Act, 1867. 586-87. 

Consumer goods, 
Cotton textiles. 

di 331. 
igrains(——). 101. 

of foodstuff (——), 311-12. 
648-49. 

—— of agricultural products. 94. 
—— of pulses. 410-11. 
—— ofsugar. 70-73, 91, 204-06. 

uction in —— . 270-71. 
of gold. 83. 

and sugar-cane. 203-04. 

78 visit to America. 450. 

‘ion re— 
of official publications. 306-07. 
of railway tickets, 214-15. 

584-85. 
584. 

letained without trial. 163. 
ict(s)’”. 

48-49, 269. 
1 

395-96. 
and requirement of cotton. 630-31. 

8 up of foo peu B00: 



- PROCESSION(S 
Question re— z 

Pormission for taking out—— 094. 

‘PROHIBITION— 

Question re—t 
Funds for Commodity Coss Committee. 178. 
Opium. 2५ 
—— in Delhi and Ajmer-Merwara. 65. 

PROJECT(S). 
Question re— 

American financial aid. 488. 
Assam Link (Railways). 404. 
Bhakra and Nangal 525, 609-10. 
Chambal Hydro-electric- in Rajastha: 625-26, 

Compensation for land (Hirakud Dam ——). 530 
Damodar Valley and Bhakra Dam. ५. 298. 
Damodar Valley Corporati 292-93. 
Damodar Valley- . 809. 
Development of Railways. 407-08. 
Development of Railways (Chota-Nagpur Division and Santhal Parganas). 

Hirakud Dam . 406, 523, 525, 627. 
Trrigation- . 106. 
Raiyati land in Orissa (Hirakud Dam——). 529. 

River—— and schomes. 296-98. z 

PROJHCTOR(S)— 
Question re— 

= for Visual Education Society, Bombay. 587. 

PROPERTY (IES)— 

Question re— : 
Appropriation of money ds Jinnah Fund. 22. 
Conference on evacuees ——. 251-52 
“Bvacuee —-—.31, 217-19, 242, 338-40, 341. 
‘Evaucee—— (Exchange). 30-31. 
Indian assets in Burma. 446. 
Indians in Burma. 224, 
Miss Jinnah’s——in India. 26. 
Private—— of Rulers. 176 

of Hindus in Pakistan. 341. ~ 
—— of Mr. Liaquat Ali Khan. 226-28. 
Restored Muslim——. 643-44. 
‘Temples and Gurdwaras in Pakistan. 558. 

PROSECUTION(S)— 

Question 7e— 
—— by Special Police. 179. 

PROTECTION— 

Question re— 
Protected industries. 241. 
Sugar industry (——). 304, 455. 

: PROVINCE(S)— 

Question re— f 
‘Allotment of land to refugees in ——. 658-60. 
Central Electricity Board and Provincial Electricity Boards. 397-98. 

Constitution of tho Darjeoling aroa into a soparate——. 492-93 
Provincial Loan Fund. 177. री RL : 

Quality of foodgrains. 503-04 
- Rehabilitation of refugees. 245: 
‘Sugar for—— and States. 91-92. 
‘Target of food production. 311... 

. ए७1४... 388. 5 
“Women Police. 350-51 
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PUBLICATION(S)— 1 

Question re— 
Aceroditation of Hindi joarnalists, 493, 
Books to Libraries. 593. 
Guide books. 675. 
Indian Information. 
National Musoum, ४ 
Prass and Registration of Books Act, 1867. 585-87. 
Printing of official _—., -07, 
Proseribod literature. 368. 
—— Divis'on. 479-83. 
The Survey of India. 622-23. 

PULSE(S)— 
Question re— 

Pries of--—, 410-11. 

73-74. 

- PUSA COLLEGE— 

Question re— 
Pusa Dairy Farm. 189-99, 

PUSA ROAD— 

॥ Question re— 
ह Collapse of hutments. 84-85. 

—-—eolony. 520-21.  * 
: . —— displaced persons’ colony. 122-23, 

Quarters for displaced parsons on——. 605. 
ह <Q’ 

QUARANTINE CAMP(S)— 

Question re— 
Mandapam——. 637-38. 

~ QUARTER(S)— 
See “‘House(s)”’. 

also ““aceommodation” 

QUILON— के 
Question re— 
Railway link of —with Ernakulam. 214, 

QUININE— 
Question re— 

Quinine. 457-60. 

RACIAL DISCRIMINATION— fR 
Question re— 
White Australia Policy. 639. 

| RADAR— 
Question re— 

: —— equipmont for R.L.A.F. 147-48. 

| RADCLIFFE AWARD— 

Question re— 
Boundaries betwaaa India an: Pakistan. 439-41. 
Eastern Boundary disputes. 34-35, 

RADIO— 

Question re— 
Cheap—— sets. 573 

_ Education through——, 590
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RADIO, ALL INDIA— 
Question re— 

Broadcasting of Gita and the Ramayana. 573. 
Devotional songs by ——. 574-75. 
Hindi Committes of ——. 355 
Hindi lessons by ——. 675. 
Payments to poets by 
Television in India. 573. 

RADIO STATION(S)— 

Question re— 
Broadcasting stations. 475-78. 
—— for Calicut. 694, 

See also “Broadcasting”. 

RAGHUNANDAN PRASAD, DR. 
Question by— 

Scholarships for backward classes and scheduled castes, 691-92. 
RATD(S)— 3 

Question re— 
Border ——. 280. 5 
Border —— from Pakistan. 657, 675. 
Compensation to victims of from Pakistan. 451. 
Mob attacks from East Pakistan. 33. 

RAILWAY (S)— 
Assam Railway— 

Question re— 
Saloons for Railway Officers ( 

Bengal Nagpur Railway— 
Question re— 

Railway freight. (——). 627-28. 
East Indian Railway— 

Question re— 
Dismsntled lines and new lines (O.T.R. and ——). 401-02. 

cars on the Rail 21-22, 
Eastern Punjab Railway— 

Question re— 
Controller of Printing (——) 
Linking of Railways on ——. 315 
Printing of Railway Tickets. 214-15. 
Railway compartments (classification). 216. 

Kutch State Railway— 
Question re— 
Kutch State Railway 416-17. 

Qudh and Tirhut Railway— 
Question re— 

Dismantled lines and new lines (—— and E.I.R.). 401-02. 
Railway Unions on the ——, 

Question re— 
Accidents on ie 

486. | 

). 521. 

|. 620. 

195-96. 
App 6 of cateri rs. 87-88. 
Broad gauge system on the - $26. 
Classification of compartments. 89. 
Development of 407-08. 
Development of 
Electric 39: 
Equipment for——. 524 
Food stuffs supplied on the - 90. 
Goods movement on 
Goods traffic between Pakistan and Indian ——. 412 

1947. 216, 314-15. 
Linking of on EP.R. 315. 
Low grade coal. 649-50. 
—— Audit Accountants. 179 
—— Colliery Contractors’ Bills. 37. 

Departments (Economy drive). 102. 
——in Kutch. 40! रह 

or road links of Kutch ports. 591 
Regrouping of 307. 

(Chhota-Nagpur Division and Santhal Parganas). 410. 
-400. 



RAILWAY(S)—contd. 
Quosticn re—contd. 
Ro-organisation of ——. 411-12. 
Restaurant cars on tho ——. 521-22. 
Revenue from ~ 100. 
Service Commissions(——). 307 

Social Guides on the 104-05. 

State: . 189. 
Tickotless travelling (——). 401. a 

Travelling by ——. 405. 
Underground——. 506-07. 

RAILWAY ACCIDENT(S)— 

Question re— 
Accidents on the A ilways. 195-96. 

Collisions and accidents on the railways. 308-09. 

५ Dorailments and compensation. 108. 

Scientific device for prevention of derailmont. 504-05. 

RAILWAY ADVISORY COMMITTEE— 

See ‘‘Committee(s)””— 

RAILWAY BOARD(S)— 

Question re— 
Railway Board. 78-81. 

—-—Office. 526. 
Steel imports, 443-44 

RAILWAY BOOKSTALL(S)— 

Question re— 
Bookstall holders on Railway stations. 516-17. 

RAILWAY CLEARING ACCOUNTS OFFICE— 

Question re— 
Railway Clearing Accounts Office. 97-98. 

RAILWAY COACH (ES)— 

Question re— 
‘Alterations in Railway compartments. 210. 

Classification of Railway compartments. 89, 209-10, 

Hindustan Aircraft Limited. 231—33} 

Railway bogies and locomotives. 195. 

and amenities. 210-11. 

Railway. locomotives, coaches and wagons (Import). 212. 

Railway saloons. 379-81. 

Reclassification of Railway compartments. 209. 

Saloons for Railway Officers (Assam Railway). 521. 

RALLWAY CONTRACTOR(S)— 

Question re— 

Refugeo contractors (Claims). 307. 

RAILWAY BARNINGS— 

Question re— 
Railway income (as affected by reclassification). 315-16. 

RAILWAY EMPLOYER(S)— 

Question re— 

Co-operative Credit Society, Lahore. 216. 

Grants to for building houses. 215. 

Railway Clearing Accounts Office. 97-98. 

Railway staff repatriated from West Punjab. 610-11. 

Surplus Railway audit staff. 593-94. 

RAILWAY ENGINE(S)— 

Question re— 
Tmport of locomotives. 299-300. 

Locomotive engines. 383-8. 

Manufacturing of locomotives. 81-82. 

Plant at Chittaranjan.



RAILWAY ENGINE(S)—contd. 
है Question re—contd. 

Railway bogies and locomotives. 195. 
Railway locomotives. 608. 
Railway locomotives, coaches and wagons (Import). 212. 
Railway workshop at Chittaranjan. 211 
The Kutch State Railway. 416-17. 

RAILWAY FARE(S)— 
Question re— 

Tribunal for fixing railway rates. 507. 

RAILWAY FREIGHT— 

Question 7e— 
। Railway freight. 606-08 

(B.M. Railway). 627-28. 

> RAILWAY GATE— 

RAILWAY LINE(S)— 
Question re— 

A Railway between Santa Cruz Air Port and Bombay City. 595-96. 
Assam Link project (Railways). 404. 5 
Assam’s link with tribal areas by road and rail. 627. 
B.B. Light Railway in Patna. 409. 
Constructin of ——in Bihar. 409-10. 
Dismantled lines and new lines (O.T.R. and E.1.R.). 401-02. 
Haldibari-Siliguri line (Railways) 308. 
Kandla port. 313. 
New Ole 
New (Hyderabad). 105. 
Railway link of Quilon with Ernakulam. 214. 
Railway or road links of Kutch ports. 313-14, 

RAILWAY MEDICAL SERVICES— 
Question re— 

Medical officers. 278-79 

RAILWAY OFFICER(S)— 
Question re— 
Railway saloons. 379-81. 
Saloons for (Assam Railway). 521. 

RAILWAY PASSENGER(S)— 

Question re— 
Accidents on the Railways. 195-96. 

, Issue of return railway tickets. 207. 
Ticketless travelling (Railways). 401. 

_ RAILWAY POLICE— 

é ‘Question re— 
Force, 599, 

| ‘RAILWAY REFRESHMENT ROOM(S)— 

i Question re— 
Refreshment rooms at Railway stations. 602. 

४ RAILWAY RESTAURANT CAR(S)— 

| Question re— 
Restaurant cars on the Railways. 521-22. f 

RAILWAY SALOON(S)— 
See “Railway Coach(es)’’. 

RAILWAY SIDINGS— 
Question re— 

i — for collieries. 608-09 
- (RAILWAY SOCIAL GUIDE(S)— 

Question re— 
Social Guideson the Railways. 104-05. 

7 Question re— 
on Moradabad and Nainital Kachcha Road near Bagpur station. 620. 
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RAILWAY STATION(S)— 
Question re— 

Bookstall holders in ——, 616-17. 
Drinking water at 183-84. + 
Linking of on E.P.R. 315. 

526. Manendragarh and Chirimiri 
New 8. 
Refreshment rooms at ——. 602 

RAILWAY TICKET(S)— 

Question re— 
Issue of return 
Printing of ——. 214-15 
Privilege Ticket Order. 48-49, 269 

RAILWAY TRAIN(S)— 

Question re— 
Madras-Delhi Mail train. 106 
Mail train service between Ajmer and Khandwa. 613. 
Overcrowding of trains 

Speed of 
State buses, 387. 

RAILWAY UNIONS— 
Question re— 

onthe O.T.R, 612. 

RAILWAY WAGON(S)— 

Question re— 

४10 device for pi ion of derail: 504-05. 
207 

shes and wagons (Import). 212. 
“Special” allocation of wagons to collieries. 650-52. 
Wagon allocation for “B.R.K.” coal. 650. 

RAILWAY WORKSHOP— 

Question re— 
Manufacturing of locomotives. 81-82. 
Plant at Chittaranjan. 96. 

at Chittaranjan. 211. 
Rotary rigs. 394-95. 

RAIN(S)— 
Question re— 

293-94. 

RAIYATI LAND.— 
See ‘‘Land(s)’’. 

RAJASTHAN— 

Question re— 
Allotment of money from Central Road Fund to ——. 
Chambal Hydro-electric project in . 625-26, 
Damage to crops in by Phadkas. 527-28. 
Famine conditions in 686-87. 
Grow More Food. 196. 
Historical monuments in States. 685. 
Mhow Road (in and Madhya Bharat). 625. 

624-25. 

Night air mail service for Madhya Bharat and ——. 612. 
Peasantry in State Unions. 369. 
Surplus stocks of wheat and gram in ——. 611-12. 
Tractors for 623-24. 

RAJGHAT— 
Question re— a 

Refugee colony at ——. 376-78 

RAJ BAHADUR, SHRI— 

Question by— 
Surplus stocks of wheat and gram in Rajasthan, 611-12- 

Question (Supplementary) by— 
A modern hotel in New Delhi. 499. 
Broadcasting stations. 477.
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| BAHADUR SHRI—conid. 

Question (Supplementary) by—conid, 
Collapse of refugee quarters. 302. 
Colouring of vegetable ghee. 285. 
Cottage industry. 539. 
Disposals. 324. 
Economy Committee. 461. 
Engineers sent to U.S.A, for training. 509. 
Evacuee properties. 219. 
Famine conditions in Rajasthan. 687. 

| Fire in R.I.N. Dockyard, Bombay. 147. 
Gandhi murder trial. 267. 
Geological Survey of India. 289. 

| Higher Secondary Schools. 468, 469. 
Historical Monuments in States, 685. 
Hydro-electric power. 514. 
Import of locomotives. 300. 
Import of potatoes, 318, 319 
Indians in Madagascar. 115. 
Industrial concerns (Closure), 426, 427, 
Land for ex-Military men. 693. 
Literature and newspapers for the Army. 683. 
Medical appointments. 279. 
Medical institutions. 465. 
National Cadet Corps. 483. — 
Nautical Training and Engineering. 544. 
New designs for currency notes. 259. 
Rehabilitation. 837. 
Salt. 550. - 
Wool (Imports). 647. 

| KANWAR, LALA— 

Question by— 
Books in Libraries. 593. 
Chief Commissioners. 179. 
Contingency Expenditure, 496. 
Devotional songs by A.I.R. 574-75. 
Displaced persons in camps. 137-38. 
Expenditure on papers in Ministri 4985. 
Federal Court (Cases). 175, 
Food imports. 206-07. 
Honorary magistrates. 173. 
Hyderabad currency. 365-66, 

| Emport of foodstuffs. 99-100. 
| India Office library. 575. 
| Indian Administrative Service. 62-63. 

Indian Admini ive Service (Ri i 
1.0.5., 1.P. and Indian Political Service. 62. 
Iridian Information. 573-74. 
Issue of return railway tickets. 207. 

| National festivals. 275. 
Output of woollen mills. 557. . 
Political pensions. 65, 136. 
Posts and Telegraphs Pocket Guide. 99. 
Post Cards and Envelopes. E 
Post Cards and Envelopes in Hyderabad State. 98. 
Press and Registration of Books Act, 1867. 586-87. 
Printing of official publications. 306-07. 
Quarters for displaced persons on Pusa Road. 605. 2 
Ranchi European Mental Hospital. 65. 
Retired Government Servants. 63. 
Retirement of Officers. 173. 
Sikkim and Bhutan (Integration). 29, 
Speed of Railway trains. 207. 
Stamp Booklets. 99. 
Trade C issi and Ci jal Advisers. 29, 
Travelling by railways. 405. 
Uniforms of inferior servants. 366. 
War reparations. 137, 

AMA KRISHNA MISSION 
Question re— 

Displaced persoum n Asaam. 553. 

68. 
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RAM MOHAN— 
Question re— 

Palace. 178. 

RAMATAH, SHRI, V.—- 

i Question by— 
i Indians detained in Malaya. 454. 

(BAMAYANA— ae 
Question re— 

Broadeasting of Gita and the 

RAMBAGH— 

Question re— 
Post Office, Cuttack. 100, 

RAMNARAYAN SINGH, BABU— 

Question by— 
8.8. Light Railway in Patna. 409. 
Construction of Railway lines in Bihar. 409-10. = 
Delhi Co-operative Health Centres Scheme. 661 
Development df Railways (Chhota Nagpur Division and Santhal Parganas). 410. 
Price of pulses. 410-11 

Question (Supplementary) by— 
Agricultural labour. 437. 
Cottage Industry. 539. 
Higher Secondary Schools. 470. 
Industrial housing. 646 
Railway saloons. 381. 
‘Recognition of Communist China. 21. 

(RANBIR SINGH, CH.— 
Question by— 

Land for ex-military men, 692-93. 5 
Railway Board’s office. 526. 
‘Railway gate on Moradabad and Nainital Kachche 10५७ near Bazpur Station. 620. 
‘Transport for fencing wire ५ 

‘Question (Supplementary) by— 
Adulteration of Medicines. 586. 
Agricultural education. 622 

laced persons in And: and Nicobar Islands. 159. 
Famine conditions in Rajasthan. 687 
Import of locomotives. 300. 
Income-tax Investigation Commission. 40, 42. 
Indigenous cotton. 545. है Fi 

ion for effe ch: in the admini ive set-up of Delhi Province. 665. 
Nangal and Bhakra projects. 610. 
National Cadet:Corps. 52. 
Oils-and oilseeds. 615. 

१ Original.writings. of Mahatma Gandhi. 50. 
Overseas scholarships. 154. 

4 Petrol and kerosene oil. 292. 
8 ‘Railway staff repatriated from West Punjab. 611. 

‘Retrenchment. 
River projects and schemes. 298. 
Scholarships for training abroad. 162. 

‘Special allocation of wagons to’collieries. 652. 
Telograpii offices in Gwalior 

‘Textile goods. 228. 
‘Tractors for Rajasthan. 624. 

RANCHI— , 
Question re— 

Ranchi European Hospital. 65. 

RANGA, PROF. N. G.— 

Question by— 
Assam link with Tribal areas by road and rail. 627. 
Burma evacuees. 589, 660-61 
Cottage industries. 144. है 
Defence expenditure on buildings. 179. 

573. 
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RANGA, PROF. N.G.—conitd. 

Question by—contd. 
Food grain imports. 215-16. 
Free export list. 143-44. 
Funds for Commodity Cess Committee. 178. 
Future of Vizagapatam Ship-Building yard. 559-60. 
Handloom industry. 253. 
Irrigation projects. 106. 
Madras-Delhi Mail train. 106. 
New houses (Lodi Colony). 814. 
Now Railway lines (Hyderabad). 105. 
News broadcasts re cyclone. 371. 
Security measures in Assam. 589-90. 
Sterling Balances. 67-68. 
Subsidiary foods. 214. 
Vizagapatam Ship-Building Yard. 559. 

Question (Supplementary) by— 
Advisory Commi at Headquarters of P i Gi 1, 286. 
Ayurvedie system. 59. 
Bank failures. 57. 
Building for Indian Embassy in London. 4. 
Closure of Indian Embassies. 124. 
Copra and cocoanut oil. 195. 
Eeonomy in Ministry of Defence. 55. ; 
Engineers sent to U. 8. A. for training. 508. 
Failure of insurance companies. 119. 
Fire in R. I, N, Dockyard, Bombay. 147. 
Hn Justan Aircraft Limited. 283. 
Hydro-electric machinery. 8. 
Hydro-electric power. 514. 
Import permits against dollar allotment. 225, 226. 
Indians in Madagascar. 115. 
Machine tool factory. 112. 
Message rate system (Telephones). 202. 
Nangal and Bhakra projects. 610. 
Neutical training and Enginearing. ~ 548. 
Oils and oilseeds. 615-16. a 
Postal life insurance’ policies. 618. 
Power alcohol. 109. 
Quality of food-grains. 504. 
Railway Board. 80. 
R 1 of Jewellery by General Delvoie. 2. 
Scientific Manpower Committee. 60. 
Ship-building yards. 4. 
Subsidiary Food. Production Committee. 86. 
Sugar and sugar-cane. 204. 
Textile goods. 223. 
The Air India International. 75. 
Tibetan Trade Mission. 546. > 
Tractors and Bull-dozers. 519. 
Wind mills. 84. 

RAO. SHRI M, TIRUMALA— 

Question by— 
Bank failures. 58. 
Indian Defence Mission’s tour. 45. 
Tho survey of India. 623. 

Question (Supplementary) by— 
2 ee Cor i a Headquarters of P. General. 287 

Allotment of land to Housing Society. 257. 
Arrears of rent. 290. 
Ayurvedic system. 59. 
Broadcasting stations. 475. 

_ Building for Indian Embassy in London. 3. 
Central Ground Water Organisation. 394. 

# Crop insurance. 606. 
Cultured pearls import. 327. 
Delhi Transport Service. 198. 
Disposals. 325. 
Electoral rolls. 335. ~ 
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BAO, SHRI M. TIRUMALA—contd. 
Question (Supplementary) by—contd. 

Electric railways. 399. 
Export of onions and chillies. 333. 
Failure of insurance companies. 119. 
Foreign capital. 6. 
Historical monuments in States. 685. 
Homoeopathic Enquiry Committee. 51. 
Illegal distillation of liquor. 673. 
Import of gram. 188. 
Import of locomotives. 300. 
Import permits against dollar allotment. 226, 
Industrial concerns (Closure). 426, 
Industries (Development and Control) Bill, 1949. 653. 
Industrial progress (Report). 535. 
Locomotive engines. 384. 
Malaria Institute of India. 466. 
National Cadet Corps. 52. 
Nautical training and Engineering. 543. 
Postal life insurance policies. 618. _ 
Publications Division. 480-81, 482. 
Railway Board. 80. 
Reduction in prices. 271. 
Removal of jewellery by General Delvoie. 2. 
Resignation by a Caleutta High Court Judge. 583, 
Retrenchment. 44. 
Salt production. 16. 
Ship-building yards. 4. 
Sindri Fertiliser Factory. 14. 
‘Source of kerosene and petrol. 621. 
Telegrams in Hindi. 511. 
Territorial Army. 676. 
Tourist traffic. 600. 
Training for technicians. 672. 
Woolner collections of manuscripts at Lahore. 592. 

®AO, SHRIS. V. KRISHNAMOORTHY— 

Question (Supplementary) by— 

A modern hotel in New Delhi. 501. ~ 
Broadcasting stations. 476. 
Cement. 117. 
Colouring of vegetable ghee. 284. 
Currency notes. 165. 
Delhi Transport Service. 198. 
Displaced persons in And: and Nicobar Islands. 159. 
Economy Committee. 270. 
Foreign Capital. 6. 
Heavy chemicals industry. 231. 
Hindi Academy. 473. 
Industrial progress. 536. 
National Cadet Corps. 53. 
New Post Offices. 194. 
Overseas scholarships. 154. 
Petrol and kerosene oil. 292. 
Publications Division. 482. 
Quinine. 459. 
Ship-building yards. 5. 
‘Telegrams in Hindi. 512. 
‘The Air India International. 76. 
‘Trade with Persian Gulf. ‘533. 
‘Trawlers for fishing in deep sea waters, 597. 
‘War reparations. 229. 
Wardha scheme. 265. 
Wheat mports. 605. 

RAO, SHRI V. C. KESAVA— 

Question by— 

Adulteration. 171. 
Assistance to Tibet. 25. 
Atomic research. 132-33. 
Civil aviation. 606. 
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RAO, SHRI V. 0. KESAVA—contd. 

Question by—contd. 
Crop insurance. 605-06. 
D. T. 8. Strike. 95. 
E Higher Technical Instituti 170-71. 
Equipment for Railways. 524. 
Export and import control. 133. 
Grow More Food. 94-95 
Handloom industry. 645-46. 
Industrial housing. 646. 
Loan to Madras Government. 60. 
Manual basic education. 677. 
Merchant Navy officers training. 25. 
National Defence Academy. 170. 
Night air mail service. 94. 
Reparations from Germany. 547-48. 
Scientific Manpower Committee. 59-60. 
Skilled labour. 538. 
Spindles and looms. 546-47. 
Territorial Army. 076. 

Question (Supplementary) by— 
Cloth smuggling. 
Export of onions and chillies. 333. 
Female bus conductors. . 386, 
Import of locomotives. 300. 
Imports from Pakistan. 360. 
Night air mail service. 374. 
Railway freight. 607. 
Rehabilitation. 336. 
Soap industry. 639. 

RASHTRIYA SWAYAM SEVAK SANGH— 

Question re— 1 
18. 8. 8. 268. 

convicts. 570-71. 

RATE(S)— 

Question re— 
Message rate system. 375-76. 
Postage ——. 298. 
Revision of tariff —. 234. 

RATION(S)— 

Question re— 
Displaced persons in relief camps. 236. 
Free to displaced persons. 658. 
Rati ० dati 304, 

RAY, SHRIMATI RENUKA— 

Question (Supplementary) by— 
Applications to Rehabilitation Finance Administration. 367. 
Clerical staff. 463 
Disposals. 322-23. 
Economy Committee. 270. 
Heonomy in Ministry of Defence. 55. 
Import (Films). 537. 
Medical institutions. 465. 

RAZAKAR(S)— 
Question re— 

Ittehad-ul-Muslmeen leaders. 351. 

RECLAMATION— 
Question re— 

Grow More Food scheme. 404-05. 
Land 39 
Rehabilitation in the Andamans. 167-69. 

RECOGNITION— 

Question re— 
Ayurvedic system. 58-59. 
—— of Communist China. 20-21. 



RECOGNITION—conid, 
Question re—contd. 

of Government in Indo-China. 451, 
—— ० 18780. 233-34, 

RECRUITMENT(S)— = 
Question re— a 

Health services. 369. 
Indian Administrative Service. 62-63. 
Indian Administrative Service ( ). 68. 
National Cadet Corps. 483-84, 
Regimental centres. 577. 
Skilled labour. 548. 
Territorial Army. 676. 

REDDY, SHRI H. R. GURUV— 

Question (Supplementary) by— 
Delhi Transport Service. 197 

REFERENDUM— 

Question re— 
French possessions in India. 30. 

See also ‘“‘Plebiscite”’. 

REFORMS— 
Question re— 

Currency 682. 

REFRESHMENT: R OOM(S)— 
_ See “Railway Refreshment Room(s)”. 

REFUGEE(S)— 
See ‘Displaced person(s)’. 

REFUGEE COLONY— 
Question re— 

at Rajghat. 376-78. 

पु 

REGIMENTAL CENTRE(S)— Re 
Question re— 

Regimental Centres. 577. 

REGULATION(S)— 
Question re— 

Detention under —— III of 1818. 584-85. 

REHABILITATION— 
Question re— 
Burma evacuees. 589, 660-61. 
Displaced persons from Eastern Pakistan. 14-16. 
Displaced persons from Kashmir. . 342. 
Displaced persons in Andaman and Nicobar Islands. 158-59. 
Displaced persons (Housing). 134. 
Hast Bengal refugees. 235-36 
Economy in schemes. 236-37. 

Rehabilitation. 335-37 
(Displaced persons), 441-42. 
expenditure. 13 

—— grant to PEPSU. 144. , 
—— in the Andamans. 167-69. 

of refugees. 245, 327. 

REHABILITATION FINANCE ADMINISTRATION— 

Question re— 
Applications to ——. 367-68. 
Rehabilitation Finance Administration. 581-82. 

REHMAN, MR. HABIBUR— 

Question re— 
Permit for to enter Germany. 657. 



RELIEF CAMP(S)— 
See ““Camp(s)’’. 

RELIGIONS— 
Question re— 
Unlawful conversions Bill. 432. 

RENT— 
Question re— 

Arrears of 289-90. 
Delhi Control Act. 411. 

REORGANISATION (S)— 

Question re— 
of Railways. 411-12. 

Secretariat « 357. 

REPARATION(S)— 
Question re— 

from Germany, 547-48. 
War 137, 228-29. 

REPATRIATION— 

Question re— 
Railway staff repatriated from West Punjab. 610-11. 

of Indians from Burma, 428-30. 
Return of Indians from Malaya. 436. 

REPORT(S)— 
Question re— 

Industrial progress (——). 534-36. 

REPRESENTATION(S)— 
Question re— 

of ez-Medical Officers. 489. 

. REPUBLIC DAY— 
Question re— 

Ceremony to mark the [6 of new Constituti 562-63. 

REQUISITIONING— = 
See “Acquisitioning.” 

RESEARCH(ES)— 
Question re— 

Agricultural ——. 209. 
Atomie 132-33. 
Department of Scientific 
Fuel —— Institutes, 126-27. 
Pepper —— Station. 630. 
Substitute for food grains. 648. 
Synthetic oils, 127. 

RESEARCH INSTITUTE(S)— 

Question re— 
Fuel 126-27. 
Scientific discoveries. 441. 

RESERVE BANK— 
See “Bank(s)”. 

RESETTLEMENT— 
Question re— 

of Meos. 246. 

RESIGNATION(S)— 
Question re— 

Hindi Committee of A.T. R. 355. 
—— by a Calcutta High Court Judge. 583. 

RETIREMENT— 
_ See “Superannuation”. 

RETRENCHMENT— + 

~. Question re— 
"Economy Committee. 460-62. 
Indian Embassies. 234-35. 
Retrenchment. 42-44. = 

32-33. 
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REVENUE(S}— 
Question re— 

All-up postal scheme. 97. 
67. Opium. 

Opium manufacture. 178. 
—— from Information and Broadeasti 64-65. 

from Post Cards, Envelopes etc. 101. 
from Railways. 100. 

REWA STATE— 

Question re— 
Hx-Ruler of——. 493. 

RICE— 

Question re— 
Pakistan —— in Khasi and Jaintia. 102. 

RIOT(S)— 

See “‘Disturbance(s)’” 

RIVER— 

Question re— 
Filming of “ The 2, 688. 

projects and schemes. 296-98. 

ROAD(S)— 

Question re— 
Assam’s link with tribal areas by—and rail. 627. 
Eastern frontiers. 489, 
Engineers sent to U. 8, A. for training. 507-09. 
Mhow (in Rajasthan and Madhya Bharat.) 625. 
Railway or links of Kutch ports. 313-14, 591. 
Travelling by Railways. 405. 

ROAD FUND, CENTRAL— 

Question re— 
Allotment of money from to Rajasthan. 624.25. 

ROBBERY(IES)— 

Question re— 
Hold-ups and dacoities in Delhi. 276. 

ROOFING(S)— 

Question re— 
Prefabricated. 

ROTARY RIG(S)— 
Question re— 

Boring of tubewells with ——. 414-15. 
Central Ground Water Organisation. 390-94. 
Rotary rigs. 394-95. 
-— and percussion rigs. 414. 

ROYALTY— 

Question re— ss 

to prefabricated housing concern. 485. 

RULER(S)— 

Question re— 
Customs irregularity. 462. 
Be- of Rewa. 493. 
Palaces of ——. 358. 
Palaces of —— of States acceded to Pakistan. 585. 
Private property of ~ 176. 
Privy purse of Maharaja of Travancore. 66-67. 

and buildings. 531-32. 

Se
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RULING(S)— 
On a request made by Shri R. K. Sidhva that he may be allowed to drop his fourth question 

in favour of his sixth question, standing on the list of Questions for the day, for purpose of 
oral answer, Mr. Speaker allowed the hon. Member the privilage without creating a 
precedence 5 z 

On a request made by Shri R. K. Sidhva that he may be allowed to put the sixth question 
in lieu of the fourth question, standing on the list of Questions for the day, for purposes of 
oral answers, Mr. Deputy-Speaker remarked that some time ago, on a somewhat similar 
request by the hon. Member Mr. Speaker had allowed him to do so without creating & 
precedence and hence no further question could be allowed. 326 

On 8 request made by Shri H. V, Kamath that he may be allowed to put his Starred 
Question No. 897 in place of his Starred Question No. 888, standing on the list of 
Questions for the day, for purpose of oral answer, Mr. Speaker allowed the hon. Member 
to do 80. 2. 

RURAL AREA(S)— 
Question re— 

Drinking water. 355-57. 
New Post Officés. 411. 
Rural adult education. 492. 

RUSSIA— 

Question re— 
Trade with ——. 641-42. 

RUYMER GODDEN— 

Question re— 
Filming of ‘‘The River”. 688. 

SAHAYA SHRI SYAMNANDAN— 
Question (Supplementary) by— 

Power alcohol. 1 

SAHU, SHRI LAKSHMINARAYAN— 
Question by— 

Abducted women. 242, 243. 
Accommodation for medical personnel. 490. 
American Financial Aid. 488 
Applications to Rehabilitation Finance Administration. 367-68. 
Chartered Accountants Act 8. 
Circulation of The Blitz in the army. 682. 
Cloth supply. 342. 
Compensation for Fruit Trees (C.W.I.N.C.). 529-30. 
Compensation for land (Hirakud Dam Project). 530. 
Damodar Valley Project. 309. 
Derailments and compensation. 108, 
Devaluation. 242-43, 
Displaced persons in Assam. 553. 
Displaced persons (Housing). 134. 
Disposal of Government work. 173. 
D.T.S8. strike. 209. - 
Economy. 173. - 
Economy Committee. 694. 
Eyvacuee properties. 242. 
Eviction of refugees. 27. 
Extra departmental employees. 96. - 
Garden tools. 562 
Growing of food in the compounds of M. L. A. quarters. 303-04. 
Health certificates. 370. 
Health services. 369. 
Hirakud Dam Project. 406, 523, 525, 627. 
India’s contribution to U. N. O. (Expenditure), 444. 
Indians in Behrein Island. 454-55. 
Indians in Madagascar. 451. 
Indian staff in U. N. 0. Secretariat. 445. 
Mandi salt mines, 244. 
Medical officers in Britain. 489. 
M. L. A. quarters. 303. 
Monazite factory. 251. 
Motor accidents. 61-62. 
New Railway stations. 208. 
Night Air Mail Service. 396-97. 
Opening of Embassies. 444. 
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SAHU, SHRI LAKSHMINARAYAN—vonid. 

Question by—contd, : 
Opium. 67. 
Opium manufacture. 178. 
Plant at Chittaranjan. 96. 
Pool and non-pool officers. 174. 
Prime Minister's visit to America, 450. 
Production of sugar-cane. 213. 
Raiyati land in Orissa (Hirakud Dam Project), 529. Rationing 0 dati 304, 
Rehabilitation. 335-37. 
Rehabilitation of refugees. 245. 
Representation of ex-medical officers. 489. 
Residential and office dation. 316. 
Secretariat Re-organisation. 357. 
Seraikella and Kharswan States, 177. 
Sugar Industry. 213-14, 
Tea (Export). 27-28. 
Two-Nation Theory. 561. 
Vice-Consulates at Jalalabad and Kandahar. 662. 
Wheat from U.S.A. 404. ४ 

Question (Supplementary) by— 
Hydro-Electrie Power. 513-14. 

‘on. 

SAILING VESSELS COMMITTER— 
See “ Committee(s) ??. 

SAKSENA, PROF. SHIBBAN LAL— 
Question by— 

Delhi Transport Service. 618-19. 
Railway Unions on the O.T.R. 612. 

Question (Supplementary) by— 
Agricultural labour. 437, 
British officials. 262. 
Colouring of vegetable ghee. 285. 
D.T.S. strike. 83, 
Electric Railways. 400. 
Engineers sent to U.S.A. for training. 509. 
Geological Survey of India. 289. = 
Import of locomotives. 299. 

८ Industrial concerns (closure). 426, 
Kashmir plebiscite. 220. * 
Nantital traint ‘ 

544, if and 
Petrol and kerosene oil. 292. 
Quality of food-grains, 503. 
Recognition of Communist China. .20. 
Reduction in prives. 271. 
Repatriation of Indians from Burma. 430. 7 River projects and schemes. 297. 
Salt. 550. 
Shooting of Indians in Sumatra. 421. 
War reparations. 229. 

SALT--- 
Question re— 
Mandi—Mines, 244, 
Salt. 549-60. 
-—Manufacture. 36. 

——production; 16-19. 1 
——shortage. 23-24. 

to Nepal. 9. 

_ _SAMANTA, SHRI SATIS CHANDRA— 

Question by— 
Agricultural Training Institutions. 602-04. 
Appoi of catering cont 87-88. 

+ Banned newspapers. 579-81. 
et Coconut Oil Stabilisation Fund. 654-55. 

Commodity Committee. 645. 
Co: jodity 00 i Agri ( uli )- 402-03. 
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a SAMANTA, SHRI SATIS CHANDRA—contd. 

Question by—contd. 
Copra and coconut oil. 125-26, 447. 

; Delegations to W.H.O. 487. 
; Development of Kandla Port. 194-95 

Displaced persons from Eastern Pakistan, 14-16, 
Displaced persons in Andaman and Nicobar Islands. 158-59. 3235 

; Foreign scholarships. 487. 7 4 
Homoeopathic Enquiry Committee. 50-51. 
1,3.8. and 1.7.8. 
Jute. 309. 
Maternity and Child Welfare Homes. 265-66. 

i Nautical trainmg and engineering. 542-44. 
New post offices. 192-94. : 
Rehabilitation Finance Administration. 581-82. 
Retirement benefit to Government employees. 690. 
Salt production. 16-19. 
Scholarship for training abroad. 160-63. 
Subsidiary Food Production Committee. 85-87. 
Tuberculosis hospitals. 159-60. 

Question (Supplementary) by— 
Bookstall holders in railway stations. 517. 
Crop Insurance. 606. 
Engineers sent to U.S.A. for training. 508. 
Higher Secondary Schools. 470 
Medical institutions. 465. 
Plant pests and plant disoases. 386. 
River projects and schomes, 297. 
Soap industry. 639. 

SANITORIUM(IA)— 
Question re — 

Tuberculosis—. 673-74. 
SAND— 

Question re— 
Monazite- 

SANTA CRUZ 
Question re — 

A Railway between—— Air Port and Bombay City 595-96. 
SANTHAL PARGANAS— 

Question re— हु 
Development of Railways (Chhota-Nagpur Division aad—). 410. 

SATYANARAYANA, SHRI M. 
Question by— 

fe Postal Life Insurance Policies. 617-18: 
Postal Life Insurance Policies (Bonus). 618. 

SAUGOR UNIVERSITY— 

Question re — 
Grant to University of Saugor 371. 

533. 

SAURASHTRA— 
Question re — 

Me £ छः 8. fae 
* SAVINGS CERTIFICATES, NATIONAL— 

5 Question’ re — 3 n 

—for Workers. 667-68. 
SAVING SCHEME(S)— 

Question re — 
—for non-Government employees. 587. 

SCHOLARSHIP(S)— ; 
Question re— 2 

Foreign 174, 48! 
International Institute of Education (——). 588-89. 

: Overseas 149-50. 
॥ ——— for backward classes and scheduled castes. 691-92. 

—— for training abroad. 160-63, 
SCHOOL(S)— i 

Question re— 
ye 

Courses of study in Delhi ——. 280-81 ys 

Educational Institutions in Centrally Administered Areas. 689. a 
Higher Secondary 467-7 
Manufacture of pre-fabricated houses (School for training). 677-78. 
Senior Cambridge examination. 668 
Tution fees. 372. 
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SCIENCE— 

Question re— हि 
Department of Scientific Research. 32-33. 
Scientific discoveries. 441. 

SCIENTIFIC MANPOWER COMMITTEE— 
See ‘* Committee(s) *. 

SEA— 
Question re — 

Trawlers for fishing in deep —— waters. 596-97. 
SECRETARIAT, CENTRAL— 

Question re— 
Books to libraries. . 593. 
Economy. 173. 
Pool and non-pool officers. 174. 
Qualified stenographers. 690. 
Railway Advisory Committee. 316. 
Secretariat reorganisation. 357. 

SECURITY(IES}— 
Question re — 
Government loans. 488-89. 

SECURITY MEASURE(S)— 
Question re — 
—— in Assam. 589-90. ‘ 

SEED(S)— 
Question re— 
Disease-free——. 93. 

; fertilizers and manures. 389. 
Oils and oil ——. 241, 614-16. 

SERAIKELLA STATE— 
See “ States”. 

SERICULTURE— 
Question re — 

Sericulture. 546. 

SERVICE COMMISSIONS— 
See ** Commission(s) **. 

SETH, SHRI DAMODER SWARUP— 
ion by— 

Acquisition of land in Karolbagh. 372. 
Adult education. 491-92. 
All of idential odati 314. 
Courses of study in Delhi schools. 280-81. 
Displaced persons at Badarpur. 252. 
Ez-ruler of Rewa. 493. 
Garden tools. 562. 
Goods traffic between Pakistan and Indian Railways. 412. 
Indians in Behrein Island. 454-55. 
Literature and newspapers for the army. 682-83. 
Merging of enclaves of state territories. 492. 
New post offices. 411. 
Overcrowding of trains. 215. 
Plots for displaced persons. 561. 
Police officers. 281. 
Rail Audit A tants. 179, 
Re-organisation of Railways. 411-12. 
Reports registered in Police Posts. 178. 
Rural adult education. 492. 
Sale of bricks. 628. E 
Social guides on the Railways. 104-05. 
Surplus Railway audit staff. 593-94. 

SHADIPURKHAM— 

Question re — 
Plots for displaced persons. 561. 

SHAH, PROF, K. T.— 

Question by— 
Cultivated land in Kutch. 282. 
Currency in Kutch, 282. 
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SHAH PROF, K. "',--6००6, 
Question by—conid. 

Development of Railways. 407-08. 
Devaluation. 452. 
Foreign trade. 343. 
Kandla port. 313, 417. 
Railways in Kutch. 407. 
Railway or road links of Kutch ports. 313-14, 591. 
Sterling Balances. 370. 
Taxation in Kutch. 281-82. 
The Kutch State Railway. 416-17. 
Voluntary settlement of Income-tax eases. 370. 

Question (Supplementary) by— 
Message Rate System (Telephones). 201. 

SHARMA, PANDIT BALKRISHNA— 
Question (Supplementary) by— 

Delhi Transport Service. 198. 
Income-tax Investigation Commission, 41, 42. 
Textile goods. 223, 
War reparations. 228-29. 

SHARMA, SHRI KRISHNA CHANDRA— 

Question by— 
Educational institutions in Centrally Administered Areas. 689. 

Question (Supplementary) by— हे 
Disposals. 323. 
Byvacuee property. 340. 
Imported machinery lying in the Indian National Arehives Building. 246-47 

Import of potatoes. 318. 
Jute. § 
Women police. 351. 

SHASTRI, SHRI HARIHAR NATH— 
Question (Supplementary) by— 

Economy Committee. 461,462. 

SHIP(S — 
Quest -.on re— 

Fares on —— on Konkan Coast. 220-21. 
Naval ——. 48. = 

SHIP BUILDING— 
Question re— 

Future of Vizagapatam 
Heavy industries. 132. 
——Yards. 4-5. 
Vizagapatam —— Yard. 559. 

« SHIPPING— 
Question re— 

Sailing Vessels Committee. 113. 

SHOOTING(S)— 
Question re— कद 

of Indians in Sumatra, 421-22. 

SHOP(S)— 
Question re— 

Disposal—at Calcutta. 130-31. 

Yard. 559-60. 

SHOW ROOM(S)— 
Question re— 

abroad, 2409-50. 

SIDHVA, SHRI R. K.— 
Question by— 

A modern hotel in New Delhi. 498-503. 
A railway between Santa Cruz Air Port and Bombay City. 595-96. 
Advisory Committees at Headquarters of Postmaster General. 285-87. 
cr crash in Calcutta. 180-81, 
Hotment of land to Housing Society. 257-58. 

Andamans wood for match manufacture. 427-28. हे ‘ 
Anti-Indian broadcast by Peiping Radio. 220, 



96 

SIDHVA, SHRI R. K.—contd. 

Question by—contd. 

Arrears of rent. 289-90, 
Assets of foreigners, 567. 
Bahawalpur Palace in New Delhi. 419. 
Barley from Argentina. 596. 
Building for Indian Embassy in London, 3-4. 
Cancer. 568-69. 
Carrying of mail by different means of transport. 497-98. — 
Clerical staff. 2-63 
Cloth smuggling. 565-66. 
Colouring of vegetable ghee. 283-85. 
Credit to Burma Government. 567. 
Customs irregularity. 462. 
Deck officers training. 422-24 
Delegation to Second World Health Assembly. 45-46. 
Deputations to foreign countries. 154. 
Development of Indian Navy. 347-48 é 
Development of Kandla as a major port. 185. 
Disposals. 321-25. 
Disturbances in Sukkur. 634-36. 
Drinking water at Railway stations. 183-84. 
Drug for Leprosy. 668-69. 
Dues from the Government of Burma. 669-70. 
Dutch plane crash in Bombay. 77-78 
Economy Committee. 460-62 
Entertainment at Government House. 570. 
Envelopes and postcards (New Designs). 185-86. 
Evacuee properties. 217-19. 
Exchange Bank of India and Africa. 145-46. 
Expenditure over and above the Budget Grant. 259-60. 
Fares on ships on Konkan Coast. 220-21 

% Fires in Ammunition Factory, Jubbulpore. 348. 
हे Fire in R.I.N. Dockyard, Bombay. 146-47. 

Food delegations. 69-70. 
Foreign capital. 5-7. 
French possessions in India. 114. 
Geological survey of India, 287-89. 
Gunited houses for refugees. 326-2 
Hyderabad gold. 567-68 
Hydro-Electrie machinery. 7-8. 
Import of foodgrains. 381-82. = 
Import of gram. 187-88 
Import of potatoes. 317-19. 
Import of wheat. 378-79. 
Imported machinery ES the Indian National Archives Building. 345-47. 
In ta: -42 
Indian Defence Mission’s Tour. 44-45. 
Indians in Burma. 224. 4 
Indians in Madagascar. 114-15. 
Industrial concerns (closure). 424-27. 

ae Industrial progress (Report). 534-36 
7 Tnternational Civil Aviation Organisation. 186-87. 

Tron lungs. 148-49 । 
Kashynir plebiscite. .219-20. : 
Land for Sindhi refugees. 116. | 
Local advisers for Indian students in U. K. and ए, 8, A. 255-57. 
Machine Tool Factory. 111-13: | 
Machinery for cottage industries. 534. 

. Mandapam Quarantine Camp. 637-38. 
Manufacture of locomotives. “81-82. 
Marshall Plan for Far East. 636-37. 
Match factories in India. 428. 
Mental diseases. 463-64. 
Message Rate System. 375-76. 
Monazite sand. 
National Savings Certificates for Workers. 667-68. 
Naval ships 4 
New Coinage Designs. 348-50. 
New designs for Currency Notes. 258-59. ig 

- New telephone installations for Bombay. 597-99. 
Night Air Mail Service. 373-74. 
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SIDHVA, SHRI 1. K.—contd. 

Question by—contd. 
Overseas Scholarships, 149-54. 

है Penicillin Factory. 419-21. 
Plague infection from India to Peru. 224-25. 

Power alcohol. 109-111. 
Pre-fabricated houses. 46-48. 
Pre-fabrieated one-room tents. 683-34. 
Pre-fabricated roofings and buildings. 531-32. 

. Prices of sugar, 70-73. 

Quality of foodgrains. 503-04. 
| Quinine. 457-60. 

Radar equipment for R.I.A.F. 147-48. 
Railway Board. 78-81. 
Railway Police Force. 599. 
Railway saloons. 379-81. 

= Refugee Colony at Rajghat. 376-78. 

Rehabilitation of refugees. 327. 

Removal of jewellery by General Delvoie. 1-2. 

Retrenchment. 42-44. 
Retirement.af Government servants. 260-61. 

Sailing Vessels Committee. 113. 
Scientific device for prevention of derailment. 504-05. 

है Senior Cambridge Examination. 668. 

Ship-building yards. 4-5. ‘ae 

Shooting of Indians in Sumatra. 421-22. 

Soap Industry. 638-39. 
State Railways, 189. 
Steel factories. 319-21. 
Technical manpower. 569-70. 
fextile goods, 221-24. 
The Air India International. 73-77. 
Prade with Persian Gulf. 532-33. 

Training for technicians. 670-72. 

Trawlers for fishing in deep sea water. 596-97. 

Tribunal for fixing Railway rates. 507. 

Underground Railway. 506-07. 

Wages of Lino-Typists- 325. 

White Australia Policy. 639. 
Question (Supplementary) by— 

Air Survey Team. 390. 
Bank failures. 67-58. 
Banned newspapers. : 580. 
Bookstall holders in Railway stations. 51 

Collapse of refugee quarters. 301. 

Cottage indusiry. 538. 
Delhi Transport Service. 619. 
DTS. strike. 82. 
Development of Kandla port. 195. ह 

Displaced persons from astern Pakistan. 16. 

East Bengal’ refugees. 235. 
Electric Railways. 399, 400. 2 

Pas Failure of insurance companies. 120. on 

qi Female bus conductors. 385. 

| Flying elubs. 617. 
Future of Vizagapatam. Shipbuilding Yard. 560: 

~ Gandhi murder trial. 268. 

= 

300. ; 
inst dollar allotment. 226. 

193, 194. 
i 200. 

“All 



SIDHVA, SHRI R. K.—contd : 
Question (Supplementary) by—contd. 

Pre-fabrieated houses. 274. 
Publications Division. 482. 
Pusa Road Displaced Persons’ Colony. 123. 
Railway freight. 607-0! 
Rehabilitation Finance Administration. 581-82, . 
Salt. 550. i 
Salt production. 17 
Sindri Fertilizer Factory. 13. 

~ Subsidiary Food Prodi 6; i 86, 87. 
Territorial army. 676. 
Trade with Russia. 641. 
Wheat imports. 605. 
Wind mills. 84. 
World Bank loan. 53. 

SIKA(S)— 
See “ Non-Muslim(s) 

SIKKI 
Question re— 

Dewan in ——. 135-36. 
and Bhutan (Integration). 29. _ 

SILIGURI— 
Question re— 

Haldibari Line (Railways). 308. 
SILK 

Quéstion re— 
Raw (Import). 452. 
Sericulture. 546. 

SINDHI(S)— 
Question re— 

Land for —-— refugees. 116. 

SINDRI— 
Question re— . 

Sindri Fertiliser Factory. 13-14, 241. 

SITAR AMAYYA, DR. 8. PATTABHI— 

Question (Supplementary) by — 
Central Groundwater Organisation. 393. 
Failure of Insurance Companies. 120, 
The Air India International. 77. ~ 
‘Timber Industry. 540. 

SKARDU— 
Question re— - 
—— garrison. 118-19. 

SLAUGHTER HOUSE(S)— 
Question re— 

Cattle slaughter. 90. 
Tnternational Civil Aviation Organisation. 186-87, 

SMALL POX— 
Question re— 
Number of deaths due to Malaria, T. B. and 571-72. 

SMITH. WING COMMANDER F. M. 
Question re— 

8 Srinagar visit. 

SMUGGLING — 

Question re— 
Cloth ——. 565-66. 
Gold ——. 49. 

across Indo-Burma Border. 583-84. = 
——of cotton and jute into Pakistan. 678-79, 

— Industry. 638-39. 

SOFT CURRENCY. 
See * Currency ” 

SOLDIER(S)— 
See “ Military Personnel”, 
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SONDHI, SHRI B. L.—] 

Question (Supplementary) 6y— 
Building for Indian Embassy in London. 3. 
Disposals. 323 
Government Workshop in Connaught Circus. 296. 
Mineral wealth and new mines. 515. 
Rehabilitation Finance Administration. 582. 

SONG(S)— 

Question re— 
Devotional 

SOUTH AFRICA— 
Question *e— 

South African Indians. 120-21. 

SOUTH EAST ASIA— 
Question re— 

——.Union. 248. 

by A. 1.. 18. 574-75. 

SBPAS— 
Question re— 2 

Mineral springs ( ) in India. 674-75. 

SPAIN— z : 
Question re— 

Indian Consulate in 431. 

SPEAKER, THE HONOURABLE MR.— 
See * Ruling(s) *. 

SPEED — | 
Question re— 
—— of Rajlway trains. 207. 

SPINDLE(S)— 
Question re— 

and looms. 546-47. 

SPRING(S)— 
Question re— 

Mineral —-— (Spas) in India. 674-75. 

SRINAGAR— 
Question re— कर 

W/Comdr. Smith’s visit. 25-26. _ 

STADIUM(S)— 
Question re— 
——— and cinema houses. 312-13. 

STAFF- 
See “ Employee(s) * also “ Government Employee(s) ”’. 

. STAFF CAR(S)— 

Question re— 
Cars for External Affairs Ministry. 550-51. 
Staff Cars. 371. 

STANDING FINANCE COMMITTEE— <= - 

See “Committee(s)”’. 

STATE(S)— 
Question re— 

Central Excise Department of Orissa 
0.9९. and Berar 678. 
Copyright committee. 684. 
Wlectoral rolls in » 54-55, 

577-78, 

Enrolment of Advocates of High Courts in —— in Federal Court, 
6 Historical monuments in- 

Incomeé-tax. 266. 
Merger of Khasi 591. 
Merging of enclaves of territories. 492. 
Mineral wealth and new mines. 515-16. 
Nepotism in 4. 
Orissa (Income-Tax Department). 578-79 
Palaces of rulers. 35 
Palaces of rulers of acceded to Pakistan. 585, 
Peasantry in —— Unions. 369. 
Posts and Telegraphs Departments in ——, 296. 

343-44, 
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STATE(S)—conta, 

Question re—conid. 

Provincial Loan Fund. 177. 
Seraikella and Kharswan 
State Railways. 189. 
Sugar for Provinces and ——. 91-92. 
Target of food production. 311. 
Women police. 350-51. 

STATEMENTS LAID ON THE TABLE. 37. 
STATISTICS COMMITTEE— 

See “Committee(s)”*. 

STEEL— 
See “Tron’’. 

STENOGRAPRHER(S)— 
Question re— 

Qualified 690. 

STERLING AREA(S)— 
Question re— 

Imports. 329. 

STERLING BALANCES— 
Question re— 
Imports and exports. 175-76. 
Sterling Balances. 67-68, 276, 370. 

STOCK(S)— 
Question’re— 

Surplus stocks of wheat and gram in Rajasthan. 

STORE(S)— 
Question re— 

Military 169. 
for Ministries. 144. 

SCRIKE(S)— 
Question re— 

D.T.S. 

STUDENT(S)— 
Question re— 

Foreign scholarships. 487. 

177, 487. 

82-83, 95, 199, 209. 

Local advisers for Indian —— in U.K. and U.S.A. 255.57. 
ing and 542-44. 

— to U.S.A, 575-76. 

SUBRAMANIAM, DR. V.— 

Question by— 
Cottage industries. 31-32. 
Cottage Industry Museum. 32. 
Educational broadcasts, 486-87. 
Osmania Medical Degree. 275. 
‘Regimental Centres. 577. 
Regrouping of Railways. 307. 
Service Commissions (Railways). 307. 

Question (Supplementary) by— 
Collapse of hutments. 8 
Cottage industry. 538. 
‘Wngineers sent to U.S.A. for training. 508. 
Flying clubs. 617. 
Groundnut-cake-flour. 191. 
Industrial concerns (closure). 425. 
Literature and newspapers for the army. 683. 
Mineral springs (spas) in India. 674. 
Pusa Road Displaced Persons’ Colony. 123. 
Rehabilitation Finance Administration. 582. 
Tourists traffic 600. 
Tuberculosis sanatoria. 673, 

SUBRAMANIAM, SHRI. C.— 
eS ys 

BS Gatlcges of refuges quarters. 300-03 

Cottage Industries Emporium. 240, 
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SUBRAMANIAM, SHRI C.—conid. 
Question by—contd. 
Damodar Valley Corporation. 303. 
Bxport of sugar. 9. 
Handloom cloth. 240-41. 
Import of cars. 130. 
Import of cotton yarn. 129. 
Import of locomotives. 299-300. 
Motor vehicles. 107. 
Petroleum and petroleum products. 107. 
Railway income (As affected by Reclassification), — 315-16. 
Yarn and Cloth. 24-25. 

Question (Supplementary) by— 
Cattle utilisation. 510. 
Tn tax Investigati 
Timber industry. 539. 

SUBSIDIARY FOOD COMMITTEE— 
See ‘“Committee(s)’’? 

SUBSIDY (IES)— 
. Question re— 

९ पडा 40. 

Allotment of money from Central Road Fund to Rajasthan. 
Cottage industries. 144,—— 
Salt production. 16-19. 
‘Treaty with Bhutan. 448. 

See also Aia(e)? ; 

also “‘Grant(s)”’. 
SUGAR— 

Question 7e— 

Export of 129, 331. 
Frozen stocks of = 923 
Industrial concerns. 540-41. 
‘Prices of 70-73, 91. 
Seareity of 306. 
Sugar. 208, 204-06. | 

for Provinces and States. 91-92. 
——Tndustry. 213-14. 
—— Industry (Protection). 304, 455. 

shortage. 89. 

SUGAR-CANE— 
Question 7¢— 

Production of 
Sugar and 

SUuUKKUR— 
estion re— 

ee att दल in ——. 634-36. 

SUMATRA— न 

[68907 #6--- 
न 

मत! of Indians in ——. 421-22. 

SUPERANNUATION— 
estion re— 

Se otired Government servants. 63. 

‘Retirement benefit to Government employees. 690. 

Retirement of Government servants. 260-61. 

- Retirement of officers. 173. 

213. 
203-13. 

SURVEY (S)— 
stion re— 

hse ral Team. 389-90. 

Geological of India. 287-89. 

The of Istimrardari Area (Ajmer-Merwara). 212. 

SURVEY OF INDIA— 

7%) Sees ry 622-23. 

SYNTHETIC O1L(S)— 
ता 1808 055 
—— plant in Korea. 127. 

624-25. 
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TACCAVI LOANS— 
Question re— 
Famine conditions. 103. 

TAJAMUL HUSAIN, MR.— 
Question (Supplementary) by— 

A modern hotel in New Delhi. 499, 502. 
Dr. Laubach. 353. LJ 
Inter-Dominion Conference. 359. 
Ttthad-ul-Muslemeen leaders. 351. 
Overseas scholarships. 154, 

. Pre-fabricated housing firm. 362. 
Scholarship for training abroad. 160-61 
Shooting of Indians in Sumatra. 421. 
Uniforms of inferior servants. 366. 
Women police. 350. 

TALIPARAMBA— 
Question re— 

Pepper Research Station. 630. 

TARIFR— 
Question re— 

Revision of 

TARIFF BOARD— 
Question re— 

Protected industries. 241. 

TAXATION(S)— 
uestion re— 

in Kutch. 281-82. 

rates. 234. 

TEA— 
Question re— 

Tea (Export). 27-28. 

TEA PLANTATIONS— 
Question re— 
Minimum wages. 141-42, 

TECHNICAL INSTITUTION(S)— 
Question re— 

Eastern Higher 170-71. 
R.IA.F. technical training college. 372, 

TECHNICIAN(S)— 
Question re— 

British officials. 261-63. 
Cottage industries. 34. 
Technical manpower. 569-70. 
Training for 670-72. 

TELEGRAM(S)— 
Question re— 

in Hindi, 511-13. 

TELEGRAPH LINE(S)— 
Question re— 
New 100. 

TELEGRAPH OFFICE(S)— 
Question re— 
New (Orissa Postal Circle). 521. 

in Gwalior. as 

TELEPHONE(S)— 

Question re— 
Delhi System. 299. 
Effect of economy cut on 
Income from Message Rate System of ——. 629 
Message Rate System. 375-76. 
Message Rate System (——), 200-02. 
New installations for Bombay. 597-99. 

in West Bengal. 702-05. 
Telephonic link of Balangir (Orissa). 602. 

& 

system in West Bengal. 625.
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| TELEVISION— 
Question re— z 

in India. 573. 

_'TEMPLE(S)— 
| Question /#€--- i 
है and Gurdwaras in Pakistan. 5. 

eye
 p

oe 

or
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_ TEK CHAND, DR. BAKHSHI— 
; 
/ Question by— 

Adulteration of medicines. 585-86. 
Detentions under Regulation IIT of 1818. 584-85. 
Detenus in Centrally Administered Areas, 584. 
Himalayan expeditions. 192. 
Kerosene oil. 609. 
Loan to Hast Punjab. 493. 
Loan to Kashmir State. 679. 
Nangal and Bhakra Projects. 609-10, 
New mines. 527. 
-New air-line and aerodrome. 609. 
Non-Muslim patients in Lahore Mental Hospital. 554. 
Palaces of rulers of states acceded to Pakistan. 585. 
Permits for migration from Pakistan to India. 656, 
The abducted women’s recovery. 555. 

TENT(S)— 
Question re— 

Pre-fabricated one-room tents. 633-34, 

TERRITORIAL ARMY— 

Question re— 
Territorial Army. 676. 

TEXTILE(S)— 

Question re— 5 
Cloth imported from Japan. 558. 
Cloth smuggling. 565-66, 
Cloth supply. 342: 
Cotton ४-० 131; 182: 
Handloom cloth. 240-41. 
Import of American cotton 240. 
Industrial concerns. 640-41. 
Tndustrial concerns (closure). 424-27. 

Me
 

Output of woollen mills. 55 
Pakistan’s boycott of Indian clo: 
Purchase of handloom goods. 2. 
Supply of cotton. 243-44 
and cotton (import and export). 449-50. 
—— control 

go 2 
Wool (Import). 646-47. 
Yarn and cloth. 24- 

TIBET— 

Question re— 
Assistance to —— 

. Tibetian Trade Missions. 

TIMBER— 

Question re— 
Industry. 539-40. 

TOURIST(S)— 

Question re— 
Guide books. _ 675. 

traffic. 599-600. 



~ Question re— _ 
Garden ——. 562 

Machine ‘Nactory. 111-13. 

_ TRACTOR(S)— 
Question re— 
Imported «. 3043-05 
Land reclamation. 395. 
— and agriculture machinery. — 

Bull-Dozers. 517-20 
—— cultivation. 524. 
——for P.E.P.S.U. 106. 
—— for Rajasthan, 623.24, 

(Purchase and Manufacture) - 

TRADE— 
Q iestion re— § 

Devaluation. 242-43. 
_ Foreign 343. 

Finance C 
_—+ with Pakistan. 138-39. 

 —— with Persian Gulf, 532-33. 
—— with Russia. 641-42. 

| WRADE BALANCE(S)— 
Question re— > 
Balance of paymont with U.S.A. 490-91. 
Tndia’s ——. 37, 237-38 

‘LRADE COMMISSIONER (S)— 
+ Question re— 

and Commercial Advisers. 

TRADE MISSION(S)— 
: See *Mission(s)’*. 

TRADE UNION(S)— 
Question re — 

Railway Unions on the O.T.R. 612. 

ols —— batwean Pakistan and Indian Railways. 41 
Tourists ——. 599-60 

Higher Technical fnstituti 70-71. 
Rotary Rigs and Pereussion Rigs. 414. | 



@RA 
Question re— ices Eee nae 

Carrying of mail by different means of ——. 497-98, ae 

5 Delhi Transport Service. 197-98, 295, 618-19. tig ei 

‘D.T.S. strike. 82-83, 95, 199, 209. ses 

Low grade coal.— 649-50. ५ रे 
—_— for fencing wire. 619. 

Wagon allocation for B.R.K. coal. 650. Baa 

Water ——. 601. 

a VANCORE— 

Question ze— ; 

Jute. 214. 
Pepper (Export), 148. = Z 

Privy Purse of Maharaja of —~. 66-67. i 

_ Purchase of handloom goods. 253-54. Te 

—— Fortilizers and Chemicals Ltd. (Aid). 142. 

/ TRAVELLING— = 

Question re—~ 
के 

छः Tickotless —— (Railways). 401... कं 

by Railways. 400. कट व्प, 

TRAWLER (8)-- 
“Question re— 

ets 

_—— for fishing in deep sea waters. 596-97. 

~ TREATY (ES)— 
Sze * Agreoment(s)”’. 4 

“TREATMENT (8)-- 

Question re— 
ted. out to Khan Brothers. 453. — 2 : 

Compensation for fruit —— (C.W.LN.C.). 829. 

RIALS) 5: Sas - हें 

Question 7'€-- 3 

~~" Gandhi murder ——. 267-68. : : 

| Mir Laik Ali, 163-64. 3 = 

- Persons detained without ——. ... 163. = 2 

PRIBAL ARBA (S)— ; : Ie ree 

Question *e— 
z 1 - 

Assam link with —— by toad and gail. 627. a Eee 

- TRIBUNAL (8)-- = : ne 

_ Question re— Sr oz 

aa for fixing Railway tates. 507. 

RIPATHI, SHRE KISHORTMOHAN— 
juestion by— s 2 

‘Agricultural quote of iron and cement. 93-94. 

“American aid for Indian industries, 23. 

270. ss 
ral Affairs, 23, 

lar Areas. 238-40. 
cotton textiles. 240. — 

3. 237-38. ; 5 
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TRIPATHI, SHRI KISHORIMOHAN—conid. 

Question by—contd. 
Tnsurance of cattle and crops. 93. Price of agricultural products. 94. Tube-wells for irrigation. 92- Question (Supplementary) by— 
Agricultural labour. 437. 
Bank failures. 58. 
British investments in India. 277, Cultured pearls import. 327. 
Development of Kandla as a major port. 185 Import (films). 537. 

port of potatoes. 319. 
New coinage designs. 349. 
New designs for currency notes. 258. Oil and oil seeds. 615. 
Petrol and kerosene oil. 292. 
Salt production. 
Textile goods. 
Vital Statistics Committee. 355. 

TRUCE— 
Question re— 

ease fire violations. 126. 

TRUST(S)— 
Question re— 

Aid to ; from Pakistan. 31. 

TUBE-WELLS— 

See “Well(s)”. 

TUBERCULOSIS— 
Question re— 

Number of deaths due to Malaria, 
ined nurses. 571. 

—— hospitals. 159-60. 
-Sanatoria. 673-74. 

TURKEY 

Question re— 
Ambassador in ——. 434.35, 

TUTION FEE(S)— 
Question re— 

Tution fee. 372. 

TWO NATION THEORY— 
* Question re— 

Two Nation Theory. 561. 

and Small Pox. 571- 

TYAGI, SHRI MAHAVIR— 

Question by— 
Canal waters (distribution). 310-11, 
Cars for External Affairs Ministry. 550-51. 
Cement. 116-17. 
Cultured pearls (Import). 327-28. 
Gandhi murder trial. 267-68. 
Hindi Committee of A.I.R. 355. 
Import permits against dollar allotment. 225-26, 
India’s Trade Balance. 37. ; 
Indians in Malaya. 435-36. 
Overtime and Conveyance Allowances. 155. 
Payments to poets by A.I.R. 486. 
Privilege Ticket Orders. 48-49. 
Provincial Loan Fund. 177. 
Pusa Dairy Farm. 189-90. 
Raw silk (Import). 452. 
Return of Indians from Malaya. 436. 

, Staff cars. 371. 
Steel imports. 443-44, 
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TYAGI, SHRI MAHAVIR—conid. 

Question by—contd. 
Textile control. 226. 
Wool (Import). 646-47. 

Question (Supplementary) by- 
modern hotel in New Delhi. +499. 

Air crash in Calcutta. 181 
Appointment of catering contractors. SS. 
Arrears of rent. 290. 
Border raids. 280. 
British officials. 262. 
Broadeasting stations. 477 
Building for Indian Embassy in London. 4. 
Central Ground Water Organization. 390, 394, 
Coins and paper currency. 681. 
Collapse of hutments. 85. 
Collapse of refugee quarters. 302. 
Colouring of vegetable ghee. 284, 285. 
Currency notes. 164, 165. : 
Development of Kandla as a major port. 185. 
Devotional songs by A.IL.R. 874: 
Disposals. 324, 

Disturbances in Su 2 635-36. 
Dues from the Government of Burma. 670. 
BHeonomy Committee. 462. 
Electoral Rolls 
Evacuee property 
Fire in R.I.N. Dockyard, Bombay. 147. 
Food delegations. 
Foreign capital 
Geological survey of India 
Himalayan expeditions. 
Hold up of raw jute bound for India by Pakistan Government 702 
Import (Films). 537 
Import of gram. 188. 
Import of potatoes. 318, 319. 
Tn x In ion Ci issi 41. 
India’s Trade Balance. 288. 
Industrial progress (Report). 536 
Industries (Development and Control) Bill, 1949. 654. 
Labour conditions in Andamans. 
Legislation for in the 
Literature and newspapers for the army. 683. 
Machine Tool Factory. 112. 
Manufacture of pre-fabricated houses (school for training). 677-78. 
Milk products. 230. 
National Anthem. 
National Cadet Corps. 
Power alcohol. 110. 
Power Engineers’ Conference. 387. * 
Petrol and kerosene oil. 291, 292. ~ 
Pre-fabricated houses. 48. 
Recognition of Communist China. 20. 
Recognition of Israel. 234. 
Refugee Colony at Rajghat. 378 
Repatriations of Indians from Burma. 29, 
Restored Muslim property. 644, 
Retrenchment 
Scholarship for training abroad. 162. zs 

Skardu garrison: 
Special allocation of wagons to colliery. 652. 
Subsidiary Food Production Committee. 87. 
Telegrams in Hindi. 512 
Textile goods. : 
The Air India International. 76, 77. 
‘Tractors and bull-dozers. हे 
‘Tractors for Rajasthan, 623. 
‘Trawlers for fishing in deep sea waters. 597. ~ 
Wheat imports. 605. ‘ i 
Wind mills. 84. 
Woolner collections of manuscripts at Lahore. 592. 

हक set-up of Delhi Province. 665-. 

ie 

+ 7 
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Question re— हे 
Goods for disposal. 133-34. 

manufacture. 430-31. 

UNDERGROUND RAILWAY— 
See “Railway(s)’’. 

5 UNIFORMS— 

Question re— 
Armed Forees ——. 61. 
—— of inferior servants. 366. 

Question re— 
Merger of Saurastra ——, 488. 
South Bast Asian ——. 948. 

UNITED KINGDOM— 
Question re— 

Medical officers in Britain. 
Prime Minister's visit to America. 450. 

UNITED NATIONS ORGANISATION— 

Question re— 

Kashmir plebiscite. 219-20. 
Mists? of United Nations asroplanes. 442. 
Nawab Moin Nawaz Jung. 60-61. 

U.N. Membership (Nepal). 9-10. 

UNITED PROVINCES— 
Question re— x 

Sugar. 204-05 
‘Tractors and bull-dozers. 517-20. 

~ UNLAWFUL Con’ VERSIONS BILL— 

Question re—} 
Unlaaftl Conversions Bill. 432. 

UPADHYAYA, SHRE RAM CHANDRA— 

Question (Supplementary) by— 

“Textile goods. 223. 

“vy? 
VANASPATI— 

~ Question re— 
Colouring of 
Vanaspati. 600. 

See also ““Oil(s)”. 

_VEHICLE(S) 
Question +e — 

‘Ban on disposal of . 28-29. 

YELAYUDHAN, SHRIMATI DAKSHYANI— 

uestion (Supplementary) by— 
SU eee medicines. 2 586. 

Broadcasting stations. 476. 
Collapse of refugee quarters. 301. 
Delegations. 166. है 
Tractors for Rajsasthan. 624. 
Underground Railway. 507. 

1: * 

ghee. 283-85. 

. 

sU’ 

Loeal advisers for Indian students in —— and U.S.A. 

India’s ib to —— (Expendit 444, 
“Indian delegation to Auxiliary bodies of se 1} 

Indian staff in ——Speretariat, 445. 
Tnternational Covenant on Human Rights. 553-54, > 

Treatment meted out to Khan Brothers. 453. 

Displaced persons from Bastern Pakistan. 15. 



VIOLENCE 
Question re— 

Communists. 62. 

VISUAL BDUCATION SOCIETY— 
Question re— 
Projectors for , Bombay. 587. — 

० ding yar 
—ship building yard. 559. 

VIVAS, SHRI TAINARAYAN— 
Question (Supplementary) by—"—— 

Famine conditions in Rajasthan. 
Forced labour. 122. 
Hydro-electrie machinery. 8. 

5 Overseas scholarships. 151. 
Pre-fabricated houses. 48. 
Salt production. 18 
Textile goods. 223. 

Questi 
Olaims for Manipur’s losses in last —— 

137, 29. 

a Question re— 
——— scheme. 263-65. — 

tribution). 310-11. ‘ 
d Water Organisation. 413. 

3. 
8-8४ Railway stations. 183-84. : 

shortage in Delhi. 63. 
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WELL(S)— 

Question re— 
Boring of Tubewells with rotary rigs. 414-15. 
Drinking water. 355-57 
Rotary rigs and percussion rigs. 414, 
Tube 405-06. 
Tube—— and feeder tube——. 415-16. > 
‘Tube——for irrigation. 92-93. 
Wells. 388. 

WEST BENGAL— 

Question re— 
Bank failures. 56-58 
Constitution of the Darjeeling area into a separate province, , 492-93, 
Effect of economy cut on telephone system in——. 2 

Jute mills. 245 
Labour Welfare Fund. 551. 
Telephones in- 702-05. 

WEST PUNJAB— 3 

Question re— 
Railway staff repatriated from——. 610-11. 
Deposits of non-Muslims in Co-operative Credit Societies in——. 682-64. 

See also * Pakistan’’. 

WHEAT— 

Question re— 
Disease-free seeds. 93. 
Import of 378-79. 
Import of- (Price). 311-12. 

» Price of agricultural products. 94. 
» Surplus stocks of- and gram in Rajasthan. 611-12, 

Wheat. 524. 
——and other cereals. 

from U.S.A. 4: 
——imports. 604-05. 

WIND MILLS— 

See “ Mill(s)”. 

wooL— 

Question re— 
Output of wollen mills. 
——(Import). 646-47. 

WOOLLEN CLOTH — 

See * Textiles’’. 

WOOLLEN MILLS— 
See “ Mill(s)’”. 

WOOLNER— 

Question re— 

or or = 

of ipts at Lahore, 454, 591-92. 

WOMAN(EN)— 

Question re— 
Abducted ——. 242, 243. 

|] Abducted- (recovery). 247-48, 555. 
Female bus conductors. 385-86) 

Police. 350-51. 

wooD— 
Question १€--- 

for mateh fi 427.28, 
Timber industry, 539-40. 

WORKER(S)— 
See * Labourer(s)”’. 

o
s



ror Railways. 524, 
metary Fund. 156. 

(Purchase and manufacture) 

Cotton textiles. 131, 32. a 
Import of cotton——. 129. 
——and cloth. 24-26. 
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